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LOK SABHA DEBATES

PRO CEBWEPRO CEBWE

Tuesda March  SChartra   

Saka)

The Lok Sabha met at 

Eleen of the Clock

{MR. SPEAKER in the Chair]

ORAL ANSWERS TO UESTIONS 

English]

Performance of Naodaa Vidalaas

. SHRI HARISH NARA AN

PRABHU ANTE Will the Minister of HU

MAN RESOURCE DEVELOPMENT be 

please to state

a) hether the Goernment hae re

ieed the performance of the Naodaa 

Vidalaas in the recent past

b) if sothe result of the ealuation 

made and

c) the steps takenproposed to be taken 
to improe the performance of the Naodaa 

Vidalaas

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL

OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SEUA) a) to c). No. Sir. The

Programme of Action  has enisaged 

a comprehensie reie of the scheme 

after Naodaa Vidalaas hae been es

tablished and consolidated in all districts of 

the countr. Keeping in ie that the objec

tie of Naodaa Vidalaas is to proide 

good ualit education ith a strong com

ponent of culture inculcation of alues 

enironmental aareness and phsical 

education for allround deelopment of the 

students predominantl from the rurai ar

eas the oerall performance of the 

Vidalaas has been satisfactor.

SHRI HARISH NARAAN PRABHU 

ANTA Mr. Speaker. Sir the hon. Minis

ter has said that the oerall performance is 

satisfactor. But I hae to sa that the 

oerall performance is most unsatisfactor. 

Our late beloed Raji ji started the 

Naodaa Vidalas ith the intention of 

giing eual opportunit to the intelligent 

students of the rural areas. With that mo
tie in eer distnct of India the Naodaa 

Vidalaas hae been started. Nearl  

applications hae been receied at eer 
Naodaa Vidaaiaa. The best students 

after taking a er .strict test are admitted in 

Naodaa Vidalaas and the admission is 

onl to the extent of  students. After 
giing them training after giing them free 

education eerthing is free  if ou see the 

performance ou ill be surprised in repl 

to a Starred uestion No.  dated .. 
about he Central Board of Secondar Ex
amination results it had been stated that 

in .  students appeared 

and  students passed. That
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means students failed. In  

students appeared.

MR. SPEAKER Please ask the ues
tion.

SHRI HARISH NARAAN PRABHU 

ANTE I am just giing the information.

MR. SPEAKER ou do not hae to. 

ou hae to receie the information.

SHRI HARISH NARAAN PRABHU 

ANTE This information has not been 

receied. This is the eartierinformation. ou 
ma see ho eer ear the standard is 

going don.

MR. SPEAKER No. ou hae to ask 

the uestion. Please ask the uestion.

SHRI HARISH NARAAN PRABHU 

ANTE From this Report ou ill find out 
that the bos ho are the best bos taken 

are gien education. But about  per cent 

of the bos failed and onl  per cent of 
students secured st class during the ear

. in  the Percentage st Class 

hoeer came don to . So the case of 

failure increase graduall. The fact is hen 

the students are taken inside at the admis

sion stage the get abouT per cent marks 

and no the are getting so much less. That 

means the bos ill not get an opportunit 

in future so. hat is the purpose of keeping 

them in the Naodaa Vidalaas What is 

the future in store for them There is no 

commitment of the teachers. Naodaa 

Vidalaas Samiti is not doing anthing. As 

ou hae said there is no ealuation. What 

is to be done Who ill these bos come up 

There is no opportunit to them. If the 
Naodaa Vidalaas fail in this respect the 
rural intelligent bos ill hae no opportunit 

in the future to come up in life.

MR. SPEAKER ou mean eerbod 

should pass.

SHRI HARISH NARAAN PRABHU 

ANTE What steps the Goernment is 

taking in this regard

THE MINISTER OF HUMAN RE

SOURCE DEVELOPMENT SHRI ARJUN 

SINGH) The anxiet of the hon. Member is 

er genuine. I ill not den that there as 

some difficult in the interim. One of the 

reasons as that the er idea of haing 

continuing ith the Naodaa Vidalaas 

came under uestion. And it as ultimatel 

onl last ear that it as finall decided b 

the Janardhan Reie Committee that this 

scheme ould continue. That part recruit

ment of teachers also posed some difficul

ties. No e hae adopted a procedure b 

hich teachers ill be full recruited. The 

internal situation in some of the schools has 

also caused some of the problems. But I can 

assure the hon. Member and the House that 

oerall performance of the Naodaa 
Vidal a has been aboe aerage and it is 

our effort that e should bring them on par 

ith the least of the schools in the countr 

because the are functioning in area here 

the facilities of this nature are normall not 

aailable.

SHRI HARISH NARAAN PRABHU 
ANTE I am not happ ith the anser. 

What I ant to tell the hon. Minister is that he 

should appoint some committee some in

olement of MPs in this is called for so that 

e can look into this matter in more detail. 

Secondl there is no commitmenr on the 

part of the teachers. He should pa more 

salaries and take hard ork from them and 
the should ork for the students da and 

right so that results to come.

M second uestion is after passing 

the th. hat is the opportunit for the 

student to go for higher studies to become 

doctors and engineers The cannot com
pete ith  per cent marks and crpitation 

fees. What opportunities ill our hon. Minis

ter be able to proide for the futur for the
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better prospects of these students Other

ise the ilt passout  th and the ill be 

lost.

SHRI ARJUN SIN H Sir the uestion 

of oerall assessment and also including 

people from outside the educational sphere 

for making this assessment is accepted in

* principle and at some point of time hen the 

institutions are opened in all the districts of 

the countr e ill hae a fairl broad as

sessment area. I am totall accepting this 

principle that e should hae an assess

ment and then find out here things need to 

be improed. So far as opportunities for 

students passing out from th is concerned 

naturall the opportunities ill be there as 

the are for eerone else in the countr.

SHRI MUMTA ANSARI Mr. Speaker 

Sir it has been proided under Naodas 

Vidalaa that exchange of students ill 
take place from one State to another under 

the proision of cultural exchange. But as a 

result of exchange of students from one 

State to another it is generall found out that 

students hae been put to lot of trouble 

speciall the girl students. For example in 

the Faridkot district of Harana girls ere 
raped b teachers also and in Nagaland 

there hae been complaints and grieances 

hae been expressed b the students to me 

also that the students hae been beaten up 
b the local students. So I ould like to kno 

from the hon. Minister hat steps and hat 

measures hae been undertaken in order to 

protect the interest of the students in the 

absence of guardianship of the students

SHRI ARJUN SINGH There ma be 

occasions here and there here such unfor
tunate incidents took place. But b and 
large this cultural exchange has helped the 

students to understand the countr and in 

i tr schools I hae mself isited and met 
he students ho hae come from other 

States. The did complain for the first fie to

six months about the change of eniron

ment and man other things. Graduall 

the hae been able to assimilate them

seles. We should be looking into the spe

cific grieances and remoing them. But the 

idea of haing these cultural exchanges is 

er necessar in the present context.

Translation]

SHRI VILAS MUTTEMWAR Mr. 

Speaker Sir the hon. Minister in his repl 

has mentioned that the objectie of setting 

up of Naoda Vidalaas is to deelop 
cultural enironmental aakening and 

health consciousness among students and 

to ensure their all round deelopment. It is 

true fhat e can achiee all these objecties 

through such schools. But the conditions in 
seeral Naodaa Vidalaas are deplor

able. The do not hae their on buildings 
and the students are studing in the godon 
of a Warehouse. This a I do not think e 

ill e able to achiee our objecties re

garding enironment culture and health. 

The scheme as implemented in .
* ould like to ask the hon. Minister the 

number of Naoda Vidalaas opened till 

date and at ho man places buildings hae 

been constructed The reasons for hich 

buildings hae not been constructed forthe 
remaining schools If buildings are not con

structed in the next seen ears then do ou 
hae a plan to construct such buildings so 

that some steps ca be taken to deelop 

cultural enironemental aakening among 

the students and to inculcate alues.

SHRI ARJUN SINGH Till date. 

Naodaa Vidalaas hae been opened is 
 districts. So far as the uestion of their 

buildings is concerned it is true that onl  
such schools hae been proided ith build
ings and e are making efforts to construct 

buildings for the rest of the schools as ell 

so that the scheme is implemented is real 

terms. But hon. Members are ell aare of 

the limitations in this regard. I cannot sa
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much in this regard. Translation]

English]

SHRI RAM KASPSE Mr. Speaker Sir 

I ould like to stress on to three points. The 

result of the aboeaerage students as far 

as their allround progress is concerned is 

dependent on man things firstl the eni

ronment in hich the lie secondl the 

terchers the get and thirdl ultimatel hat 

e are tring to get out of them.

I ill mention here one specific Naodaa 

school that is Boordi in Thane District. The 

school as opened long ago. It is haing no 

facilities at all. The teachers are not en ough 

in number. Reall speaking if this is the 

position if ou sa that the results are aboe 

aerage about the aboeaerage students 

e feel that ad the things necessar need to 

be done immediatel. No it is clear and last 

ear onl ou hae decided that e ill go in 

for Naodaa schools. So please assure us 

that all these things ill be completed ithin 

a ear or to. That is m expectation.

SHRI ARJUN SINGH The hon. Mem

ber has pinpointed the essential reuire

ments er correctl and that is precisel 

oureffort. I cannot sa that in each Naodaa 

schools e hae been able to fulfill this in 

complete measure. About the school hich 

the hon. Member has pointed cut I ill make 

a personal assessment and I ould like to 

come to the hon. Member on this subse

uentl

SHRI BALN KULI I ould like to kno 

hether it is a fact that Assam is depried of 

Naodaa schools. Wil the Goernment 

consider introducing this scheme in Assam

SHRI ARJUN SINGH There as some 
difficult in Assam but e are oercoming it 

and e are opening Naodaa VioaJaas 

there.

mr. Speaker Sir regarding the particu

lar school hich has been mentioned b the 

hon. Member I cannot sa anthing at the 

moment but I ould certainl tr to look into 

the reasons for the situation that has deel

oped described b him. So far as the ues

tion of setting up committed* regarding 

running the schools is concerned the com

mittees are there but the proposal of induct

ing public representaties into them is under 

consideration of the Goernment and e 

are er soon going to take a decision in this 

regard so that public representaties can be 

associated ith them.

English]

SHRI SUDHIR GIRI Mr. Speaker Sir 

the objectie of the Neodaa Vidalas is to 

impart good and ualit education to the 

students of predominantl rural areas. Ma 

I kno from the hon. Minister hether the 

citena hae been fixed b the Goernment 

to select the students from the rural areas 

hat are the criteria hich hae been fixed 

b the Goernment to select them

SHRI ARJUN SINGH There is a selec

tion process hich is alread being imple

mented b hich e ensure that SCST 

students in propopulation to their propulsion 

in that district are taken not more than  

per cent should be from urban areas gen

erall students from loer income groups 

should be there  rd should be girls. These 

are the things on hich the are select.

 Translation]

SHRI NITISH KUMAR The hon. Minis

ter has replied in the manner in hich the 

Goernment generall deals ith the ues

tions.

Interruptions)



The hon. Minister does not beliee in 

folloing the berten path. He beliees in 

departing from the berten track he proed at 

Suraj Kund and e ere expecting that his 

repl ould also be on the same lines.

 Oral Ansers  CHAITRA 

Mr. Speaker Sir toda the internal 

management of the Naodaas Vidalaas 

is er defectie. In m district a student of 

m constituenc belonging to Scheduled 

Caste died one and half ear ago in suspi

cious circumstances. This incident as a 

result of a defectie internal management of 

Naodaas Vidalaas but the entire matter 

as hushed up. Toda the internal man

agement of these schools has orsened to 

such an extent .interruptions)

There is a school in Rajgir hich is a 

famous pilgrimage and this incident took 

place at the er site here Gautam Budhia 

attained  percent enlightment. Such is the 

state of affairs of these schools. Generall 

the internal management in all Naodaa 

schools in Bihar is er miserable The 

students do not een get their meals in 

sufficient uantities and moreoer the are 

not taught in a proper manner. In ie of 

this e ould like to kno from the hon. 

Minister through ou hether the Goern

ment hae a proposal to constituted and 

Adisor Committee of Naodaa Vidalaas 

of the district and include M.P. and M.L.A of 

that district in it for the proper monitoring of 

the actiities of the schools and also to 

ensure that the objects ith hich Naodaa 

Vidalaas ere started are being achieed 

or not.

SHRI UPENDRA NATH VERMA Mr. 

Speaker Sir I ould like to kno hether it 

is true that more than one thousand sanc

tioned poets of teachers are ling acant in 

these schools forthe reason that the schools

located in the interior do not hae residential 

facilities. ou hae promilsed to construct 

houses but I do not think that ou ill be able 

to construct these before  to  ears as 

our financial position is er miserable. 

Naoada Vidalaas sangathan has asked 

for a sum of Rs.  crores in Eighth Fie 

ear Plan but ou onl allotted Rs.  

crores. Proiding meals to the students 

does not cost much. It costs onl Rs.  or 

Rs.  per students does not cost much. It 

costs onl Rs.  or Rs.  per student 

The are not getting good food. I mself 

hae isited man schools hich do not 

hae  percent teachers latehar Naodaa 

Vidalaas of Bihar Ja ahar Aligar 

Noodas Vidalaa Sitamarhi and Jenin 

Naodaa Vidalaa are glanng examples.

I hae been there. Due to nonaailabilit of 

residential accommodation the schools do 

not hae  to  per cent teachers. There

fore I ant to kno from the Goernment if 

it is not in a position to construct houses for 

teachers then is the Goernment consider

ing the closure of these schools.

 SAKA)  Oral Ansers 

SHRI ARJUN SINGH Mr. Speaker Sir. 

situation ma be good at one place and bad 

at another place but it ill not be justified to 

ind up a good scheme. Instead of inding 

up the scheme e should improe the situ

ation. Interruptions)

SHRI UPENDRA NATH VERMA The 

teachers are not going there er fe hae 

come forard. Interruptions)

SHRI ARJUN SINGH There is no doubt 

that there is dearth of teachers. We are 

making efforts to emplo teachers in more 

and more numbers b the end of next 

academic session. Regarding accommoda

tion and other facilities it is but natural that 

e hae our limitations as per the present 

situation of the rural areas. Wecannot change
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this situation for Naodaa Vidalaas.

Uniform Polic on PDS

*    SHRI MANJA LAL

DR. CHINTA MOHAN

Will the Minister of CIVIL SUPPLIES 

CONSUMER AFFAIRS AND PUBLIC DIS

TRIBUTION be pleased to state

a) hether the Goernment hae for

mulated a uniform polic at national leel 

ith a ie to make public distribution ss

tem more comprehensie and effectie in 

the countr

b) if so the main features thereof and

c) the time b hich the polic is likel 

to be implemented

English)

THE MINISTER OF STATE IN THE 

MINISTR OF CIVIL SUPPLIES CON

SUMER AFFAIRS AND PUBLIC DISTRI

BUTION AND MINISTER OF STATE IN 

THE MINISTR OF COMMERCE SHRI 

KAMALUDDIN AHMED)a) to c). A State

ment is laid on the Table of the House.

STATEMENT

As per the present polic of the Central 

Goernment entitlement to benefits of the 

Public Distribution Sstem PDS) is unier

sal. Hoeer at the th meeting of the 

Adisor Council on PDS held on  st March 

 it as resoled that  a National Polic 

on PDS ma be eoled hich should focus 

on the need to ensure suppl of larger and 

more meaningful uantities of foodgrains 

through PDS to the reall need and poorer 

sections of the Societ. The implementa

tion of PDS is a joint responsibilit of the 

Central and State Goernments. An change 

m the existing polic can be made onl in

consultation ith the State Goernments. 

Therefore it ma not be possible to set an 

definite time limit for a decision in this re

gard.

Translation]

SHRI MANJA LAL Mr. Speaker Sir 

the repl gien b the Goernment is ea

sie. The hon. Minister has stated that the 

meeting of the Adisor Council on the 

Public Distribution sstem as held on March 

. The members in that meeting de

cided to eol a polic to ensure suppl of 

foodgrains to the poor people. I ould like to 

place before ou some figures. If ou com

pare the figures of October.  an Octo

ber  ou ould kno the real position 

The total foodgrains supplied in  as 

about . lakh tonne hile that in  

. lakh tonne foodgrains as supplied. 

In Noember  the total uantit of 

foodgrains supplied as . iakh tonne 

hile in  it as . lakh tonne. Simi

larl in December  the total uantit of 

foodgrains supplied as about . lakh 

tonne hile in December  it as . 

lakh tonne.  per cent reduction has been 

enforced in just four months and the Go

ernment proposes to adopt a ne polic to 

suppl foodgrains to the poor people. It also 

proposes to curtril about  lakh tonne of 

foodgrains during the ear . 

Foodgrains suppl has been curtailed in 
each month. The Goernment ma please 

make it clear hether it proposes to suppl 

foodgrains to the people liing belo po

ert line through PDS.

SHRI KAMALUDDIN AHMED Mr. 

Speaker Sir no curtailment has bedn made 

nor it is intended to curtail foodgrains.suppl.

I ould like to state ith regard to the point 

to hich the hon. hon. Member has dran 

attention that oing to loer procurement 
reduction at some places as certainl made 

dunng the last seeral months. But on the 

hole I do not think that the Goernment has
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either made an drastic reduction on the   responsibilit of the State Goernment.
hole or propose to do so. As regards the 

hon. Members uestion about the national 

polic i hae furnished this information. 

Recentl a meeting of the adisor council 

as heid in hich a resolution as adopted. 

I hae gien information about ail that in ma 

statement.

SHRI MANJA LAL Mr. Speaker Sir 

m uestion is that the Goernment pro

pose to adopt a ne polic to cancel the 

cards of people of higher income so as to 

suppl foodgrains to the need persons and 

thus run the PDS efficientl. I doubt that if 

the cards of upper class people are can

celled the loer class cardhokters ma 

also be depried of the benefits of PDS the 

ill also hae to purchase foodgrains at 

higher prices in black market. The Goern

ment purchases foodgrains from the farm

ers at loer rate and supplies it at higher 

rate. The amount of subsid that the Go

ernment gies is going to increase three 

times this ear than that of last ten ears 

and the Goernment has to bear most of this 

burden particularl in connection ith PDS. 

Keeping this fact in ie l ould like to kno 

hat measures the Goernment propose to 

take to check the extraagant expenditure 

on PDS.

SHRI KAMALUDDIN AHMED Thecen 

trai issue price hai been increased just a 

fe das back and proision of about Rs. 

 crore has been made in the Budget. 

Therefore there is n o uestion of an 

reduction in it.

MR. SPEAKER Does the Goernment 

propose to adopt a polic to reduce the 
expenditure on distribution

SHRI KAMALUDDIN AHMED There is 

no such polic. It is the job of the Food 

Corporation to ensure that the allocated 
foodgrains reaches the state. So far as the 

internal distribution .Is concerned it is the

Engfcfl

SHRIMATIMALINIBHATTACHARAA 

Recentl e are hearing certain alarming 

reports about staration deaths particularl 

in tribal and backard areas. While this ma 

be due to seeral factors one reaaon for this 

is surel the failure of the public Distribution 

Sstem. So the claims that are being made 

about the reamped Public Distribution Ss

tem can surel be called into uestion. This 

becomes aer important issue. We find that 

the off take of the PDS this ear has been 

much loer than in the earlier ears. N o 

dear data regarding the actual allocation of 

foodgrains in the  blocks identified for 

the reamped PDS are aailable. So hat 

is the total allocation for these  blocks 

and also hat is the per capita allocation in 

these blocks

SHRI KAMALUDDIN AHMED For the 

reamped PDS an additional uantif of 

to million tonnes has been proided and 

this is being issued from st June . This 

is in addition to the normal allocation for the 

entire ear.

Coming to the scarcit matter hen

eer such incidents are brought to the notice 

of the Goernment e inuire into them. 

Een esterda there as a discussion in 

Raja Sabha about Paiamau District in Bihar. 

We hae sent our officer from the Ministr. 

So heneer such matters are brought to 

our notice e immediatel act and send our 

officers and e also tr to see that fiie State 

Goernment acts immediatel because the 

internal distribution is the responsibilit of 

the State Goernment. From our side e 

can onl persuade the State Goernment 

and e can onl reuest them to make the 

arrangements immediatel

SHRIMATI MALINI BHATTACHARAA 

That is no anser to m uestion. I har
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asked about the total allocation as also the 

allocation per had.

SHRI KAMALUDDIN AHMED It is dif

ficult to gie information ith regard to per 

head allocation. I hae* gien ail the other 

information.

Translation]

KUMARI FRIDA TOPNO Mr. Speaker 

Sir the poor people liing in slum in urban 

areas hae not been issued ration cards. 

People liing in the interior parts of rural 

areas hae also not been issued ration 

cards. When the district administration is 

asked to take measures in this regard the 

sa that since the Central Goernment has 

not been suppling the foodgrains in re

uired uantit the are unable to issue 

ration cards to people thus depnmg the 

people residing in intenor illages and in 

slums of the ration cards. In the iight of the 

preailing circumstances hat measures 

are being taken b the Goernment so that 

Orissa ma gets adeuate foodgrains sup
pl. All the hon. Members are aare that a 

large number of staration deaths are taking 

place there. Therefore special are should 

be taken ith regard to suppling ration to 

Orissa. What measures the Central Go

ernment is taking in this regard

SHRI KAMALUDDIN AHMED Mr. 

Speaker Sir foodgrans are allocated to the 

state on the hole. If at all there is an 

specific area of a illage or a ehsile it ma 

kindl be brought to m notice. I ould 

contact the state Goernment and set it 
right.

DR. CHATTRAPAL SINGH Mr. 

Speaker. Sir under the food polic the 

Central Ministr entrusts the responsibilit 

of the distribution of specific items to the 

dealis hich has led to exploitation of the 

consumers. I ould like to kno hether 
heat flour is being distributed in Delhi

under this scheme hether the dealers are 

bring forced to distribute it to the consum

ers

MR. SPEAKER This is a separate ues

tion.

SHRI HARADHAN RO Mr. Speaker. 

Sir there are to rationing sstems in our 

countr  one is statutor Rationing and the 

other is modified Rationing. Due to the 

modified rationing sstem in rural areas the 

people in those areas do not get regular 

ration suppl. Distribution of ration depends 

on suppl of foodgrains. M submission is 

that as per the polic the rural people must 

be proided ration regularl hereas under 

the modified ration sstem sometimes the 

get it and sometimes the do not get it. I 

ould like to kno from the hon. Minister as 

to h a uniform sstem is not applied 

throughout the countr

SHRI KAMALUDDIN AHMED Mr. 

Speaker Sir the uniersal illage polic is 

meant for the entire countr. The resolution 

regarding the ne polic to hich the hon. 

Member has indicated as passed in the 

PDS adisor Council. I hae stated that 

ne suggestions are being made and the 

Goernment is thinking oer them.

English]

PROF. K.V. THOMAS Sir Kerala is a 

State here e hae got the statutor ra

tioning sstem hich is one of the modem 

sstems of the countr. Both the Central 

Goernment and the State Goernment 

spend a lot of amount on subsid for distrib

uting these essential items. So m uestion 

to the Goernment is hether the affluant lot 

ill be exempted from this subsid hich is 

being gien through this PDS

MR. SPEAKER The uestion is disal
loed.
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Translation]

SHRI TARACHAND KHANDELWAL  

chandra Cho k) Mr. Speaker Sir I ould 

like to kno from the hon. Minister hether 

Essential Commodities Act under the public 

distribution sstem passed b the Goern

ment applies to the Fair Price shops or not. 

Tne heat nee etc. supplies b the are

house of the Goernment is of lo ualit If 

at all the Act applies to fair price shops then 

ho man cases hae been registered so 

far and if not hat are the reasons for not 

appling the act to such shops

SHRI KAMALUDDIN AHMED  Mr. 

Speaker Sir so far as the application of the 

Act on the fair price shops is concerned it 

does appl. But I ould like the hon. Mem

ber to gie me a notice if at all be ants to 

kno the number of cases registered so far 

and I ould furnish the reuired information 

to the hon. Member.

SHRIMATI SUSEELA GOPALAN  

Kerala is a State hich is  percent deficit 

in food production. At present e hae a 

ration sstem. I doubt the introduction of 

this ne polic ill affect the present ration

ing sstem in Kerala. We are exporting so 

man cash crops and thus contnbuting to 

our foreign exchange resources. We are 

deficit in rice production and b the adoption 

of the ne polic of Goernment this crop 

ill be affected further.

SHRI KAMALUDDIN AHMED Sir. the 

ne polic hich the hon. Member has 

pointed out. is not a negatie polic. If the 

hon. Member kindl reads through the sen

tence of the resolution it is er positie.

Forthe hon. Members attention I ould 

just read from m statement.

 A National Polic on PDS ma be 

eoled hich should focus on the 

need to ensure suppl of larger and
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more meaningful  uantities of 

focfagrains through PDS to the reall 

need and poorer suctions of.the 

Societ.

So this is an one sentence Resolution. 

This is not negatie thing but a positie 
thing.

Interruptions)

Handicapped Students

* .  SHRI  MANORANJAN 

BAHKTA

SHRI GEORGE FRENANDES

Will the Minister of HUMAN RE

SOURCE DEVELOPMENT be please to 
state

a)   hether an Committee has been 

set up b the Uniersit Grants Commission 

to cater to the needs of the handicapped 

students

b) if so the composition of the said 

Committee

c) hether the said Committee has 

submitted its report

d) if so. the broad features thereof and

e) the action being taken b the Go

ernment thereon

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL 

OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMRI SELJA) a) to e). A statement is 

laid on the Table of the House.

STATEMENT

a) According to the information fur
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nished b the Uniersit Grants Commis 
skn the Commission had appointedaCom 

mittee underthe conenorship of Or. Mrs.) 
Joti H. Triedi Rajh Mahal former ice* 

.chancellor of S.N.D.T. Womans Uniersit 
Bomba to consider the proposal submit
ted b the Ministr of Welfare to UGC re
garding grant of Deemed to be Uniersit 
status to the folloing national institutes 
orking in different areas of disabilit

. National Institute for the Mentall 
Handicapped Secundrabad.

. National Institute for the Visuall 
Handicapped Dehradun.

. AH aar Jung National Institute for 

the  Hearing  Handicapped 
Bomba.

. National Institute for  the 
Orthepaedicall Handicapped.
Cfttcutta.

b) The composition of the Committee 
is gien in the attached Annexure.

c)   andid)  es Sir. The main recom
mendations of the Committee are as under

i) All the aboe  institutes should 
be gien Deemed Uniersit sta
tus in this this ne and emerging 
area hich reuires nontraditional 
deelopment.

ii) These institutes should emphasise 
on deelopment of research both 
applied and basic and ensure the 
reuisite academic ualifications 
for their staff and deelop mean
ingful models for extension actii
ties and implement the same.

) A national Unieifet of the Dis
abled should be estabfehed ith  
auton omous units for disabled. 
The Uniersit ouid beable to 

coordinate the deelopment of 
these institutes. In case hoeer 
this Is not considered feasible 
these  institutes ould be granted 
Deemed Uniersit status subject 

to the fbNoing

a) The executie head of the institute 
shoul cfte a person of academic stature 
chosen in an academic manner.

b) The ualifications of facult shoul 
dbe comparable to such other specialist 
institutes and hereer the do not fulfil the 
rejosite ualifications a programme of 
training ma be orked out to upgrade 
them.

c) An Academic CouncilCommittee 
hich should be responsible for the 
maintance of academic standards should 
be set up.

d) The instittue should hae a compa
rable academic mechanism to determine 
courses and standards.

e) Central Goernment should aug
ment the funding of such institutes as the 
present funding is not adeuate.

f)   The Committee hich examined 
the proposal should also see hether Memo
randum of Association of the isntitute con
forms to the UGC model MCA.

e)   The matter is under conside
ration.
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ENNSILUSENNSILUS

Ora Ans ers 

. Or. Mrs.O Joti H. 

Raj Mahal
Juhu Kaliade 
Bomba .

TriecH 
Former V.V 
SNOT Womens 
Uniersit Bomba)

Conenor

.  Prof. G.J.V.J. Raju 
Chairman
A.P. State Council for 
Higher Education 
Hderabad.

.  Prof. M.S. ada
Head of the Department 
of Sepcial Edcuation
M.S. Uniersit of Baroda 
Baroda.

.  Prof. Ram Lal Pankh 
ViceChancellor
Gujarat Vidapith 

Ahmedabad.

.  Sh. Durgadas Gupta 
Director of Higher Edcuation 
Mo HRD
Department of Education 
Ne Delhi.

.  Dr. G.N. Naraan Redd 
Director

NIMHANS
Bangalore.

.  Dr. G.G. Prabhu
Prof.  Head of the Deptt. of 
Clinical Pscholog 
NIMHANS
Bangalore.

.  Or. N. Rathna
Director
AH India Institute of Speech 
Hearing.
Msore.

...For National Institute 
for Mentall Handicapped

Secundrabad.

...For AN aer Jung 
National Institute 
for Hearing
Handicapped Bomba.
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. Dr.Miss) S. Nikom

Head of the Deptt. of Audiolog 

Alt India institute of 

Speech Heanng

Msore.

. Mr. Lal Adam

Director Research)

Nas EOH

Blind Relief Association

Lal Bhadur Shastri Marg
Ne Delhi.

. Dr. R.T. Vas

Asia Director.
Roal Common Wealth Societ 

for Blind.

B  Matru Asish

Jagan Mohan Das Marg 

Nepean Sea Road)

Bomba.

. Prof. S.K. Verma 

Head of the Deptt. of 

Rehabilitation

All India Institute of 

Medical Sciences
Ne Delhi.

 Dr. A.K. Mukherjee.

Additonal Diretor General

D.G. H.S.

Nirman Bhaan

Ne Delhi.

...For National Institute 

for the Orthapaedicall 

Handicapped.

Calcutta

..For national Institute 

for the Visuall 

Handicapped Dehradun

SHRI MANORANJAN BHAKTA Mr. 

Speaker Sir for the elfare and education 

of the handicapped and disabled students 

it is the responsibilit of the societ and 

naturall the Goernment has to fulfil that 

responsibilit. I am er happ that there 

as a Committee and that Committee had 

gien its Report.

I ould like to kno categoricall from 

the hon. Minister hat ere the Terms ot

Reference of that Committee hen as it 

constituted and hen the Report as pre

sented to the Goernment.

Sir in repl to Unstarred uestion No. 

 ot dated th August  in the Lok 

Sabha the Welfare Minister had stated that 

  Goernment and nongoemmental 

organisationsinstitutions are proiding edu

cation to the handicapped and disabled 

students *
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Sir I ould Kke to kno hether that 

Committee had gone through the orking of 

these institutions in the countr before com

ing to the conclusion and making recom

mendation.

THE MINISTER OF HUMAN RE
SOURCE DEVELOPMENT SHRI ARJUN 

SINGH) Sir this Committee as receied 

in December . The UGC had consid
ered the Report on th Januar  and 

the UGC had sent its recommendations to 

the Ministr of Human Resource Deelop

ment and to the Ministr of Welfare on th 

Februar . This recommendation is 

under consideration.

SHRI MANORANJAN BHAKTA Mr. 

Speaker Sir. in repl to the Unstarred ues

tion No.  of dated th August . 

the hon. Minister had mentioned that the 

project integrated education for the diabled 

PIED  has been designed to strengthen 

implementation of Centrall Sponsored 

Scheme of Integrated Education for the 

disabled children.

There is also another uestion and in  

repl to that uestion it has been stated 

due to resource constraint.. I ould like to 

kno from the hon. Minister hile consider

ing this Report hether the Goernment 

ill also see that the Project Integrated 

Education for the Disabled is also combined 

together b taking a comprehensie ie in 

the matter and sufficient amount of re

sources are also proided so that imple

mentation can be done to improe the con

dition of the diabled and handicapped chil

dren in the countr.

SHRI ARJUN SINGH Sir the uestion 

of education for the disabled is not onl be 

gien a er high priorit but it is also an area 

hich needs constant attention and supple

menting efforts in er direction. Therefore 

this is the Report hich states a comprehen

sie look. And regarding the suggestion

made b the hon. Member ith reference to 

the uestion asked last ear I seed no 

difficult in interrupting our efforts With re

spect to both these Committees recom

mendations and the subject matter hich 

the hon. Member has referred to.

Translation)

SHRI GEORGE FERNANDES Mr. 

Speaker Sir I ould like to kno from the 

hon. Minister as to h there as a dela of 

 ears in preparing the report b the 

Committee hich as consitituted in Jul 

 Besides  I ould also like to kno 

about the programme being taken up b the 

Goernment for proiding emploment and 

emploment oriented training to the handi

capped  hose population at present is 

near about  crores in the countr.

SHRI ARJUN SINGH Mr. Speaker Sir

I do not think there is an specific reasons for 

dela in submission of the report b the 

Committee. If the hon. Member ants to get 

those reasons checked it can be done. As 

it as a comprehensie uestion and re

lated to the entire countr ma be that is the 

reason tor dela in it and it ould not be 

proper to comment on it.

So far as the rrain uestion of the hon. 

Member is concerned it relates to educa

tion and emploment oriented training. I 

accept ihat there should be coordination 

beteen the to and it ill be the right step 

in the field of education. Efforts should be 

made for its implementation

English]

SHRI PAWAN KUMAR BASAL B fac

ing challenges of life stoicallall and ith 

determination the disabled students in a 

large number of cases hae proed that 

the possess more greater ill and determi
nation than the normal human beings. But 

e do find that the cases are there here
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such students do not find man aenues 

open for the though recommendations made 

b this Committee are commendable. Would 

the hon. Minister issue instructions to all 

other uniersities through the UGC to en

sure that the promising students ho are 

disabled otherise are granted admission 

and other benefits in the other uniersities

SHRI ARJUN SINGH I ould like to 

make on e thing clear that the UGC has 

alread man schemes forhelping the handi

capped and disabled. In December  

the UGC reuested all uniersities tg gie 

smpathetic consideration to the phsicall 

handicapped persons in recruitment. In 

 UGC reuested all uniersitieto gie 
one per cent reseration for the handi

capped in Group C and D posts.

The folloing is the reseration polic of 

the Goernment for the handicapped in 

arious schemes

UGC has resered  positions of Re

search Associateship for handicapped and 

the UGC is alread assisting ten institutions 

for training B.Ed. M.Ed. teachers ho are 

expected to teach phsicall handicapped 

children at schools.

The specific suggestion made b the 

hon. Member ould also be added to these 

efforts.

Translation]

Reie of Higher Education

* . SHRI RAJENDRA AGNIHOTRI

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be please to state

c)   the schemes eoled for uniform 
deelopment and expansion of higher edu
cation

English]

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL

OPMENT {DEPARTMENTOF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SEUA)

a)  to c). A statement is laid on the 

Table of the House.

STATEMENT

a)  to c). While farming the National 

Polic on Education  and its reie in 

 folloed b Programme of Action 

  the achieements and shortcomings 

of higher education sector ere analsed 

and taken into consideration.

UGC stnes to upgrade standard of 

higher education through

a)Regulations under UGC Act and 

guidelines on anous subjects.

b) Deelopment of facilities in uniersi

ties and colleges.

c)Schemes for research support to 

indiidual researchers and Departments.

d) Schemes for introducing courses in 

emerging areas of Science and Technol

og.

a) hether an comprehensie reie   e) Schemes for using electronic media 
has been carried out in the field of higher  for higher education.
education to assess its achieement to up
grade human capital

 Schemes for professional deelop
b) if so. the details thereof and    ment of teachers.
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Transtatiori]

SHRI RAJENDRA AGNIHOTRI Mr. 
Speaker Sir the main problem ith higher 
education is to maintain its standard. There 
is difference in deelopment and expansion 
of higher education i ould like to kno 
from the hon. Minister about the steps being 
taken b the Goernment to remoe the 
difference in the facilities proided to the 
Uniersities and Degree colleges hich 
differentiate in the teaching and the re
search codes also.

English]

THE MINISTER OF HUMAN RE
SOURCE DEVELOPMENT SHRI ARJUN 
SINGH) I could not follo th entire se
uence.

Translation]

SHRI RAJENDRA AGNIHOTRI I ould 
like to kno from the hon. Minister about the 
steps being taken to remoe the difference 
in establishment and facilities proided to 
the uniersities and degree colleges. This 
creates difference in teaching and research 
codes difference in financial postion and 
the inadeuate number of teachers short
age of literature poor facilit of librar short
age of scientific instruments in laboratories.

SHRI ARJUN SINGH Mr. Speaker Sir 
there is no doubt that e can onl progress 
b keeping this ineualit in mind. There is 
difference beteen colieges and uniersi
ties but these are mainl the responsibilit 
of the states. Onl the central uniersities 
function under the Central Goernment. In
terruptions)

SHRI RAJENDRA AGNIHOTRI The 
are controlled b the Commission.

SHRI ARJUN SINGH these are con

trolled b the Commission but the main 
reason is finance. The commission can 
control ttose onl hen the standards are 
set up here. It depends entirel upon the 
state Goernment as to the extent to hich 
these standards are adhered to Interrup
tions) The main reasons is resourec con
straint hich is being orked out.

SHRI RAJENDRA AGNIHOTRI Mr. 
Speaker. Sir I belong to the same area to 
hich the hon. Minister belongs. There are 
seeral districts like Satna Jhansi Lalitpur 
and Tikamgarh here there is no arrange
ment for upgrading the standard of higher 
education. Particularl there is no 
arramgement for girls and the State goern
ment is also not taking an step in this 
regard. Is the Central Goernment consid
ering to take an effectie step to encourage 
higher education in these areas.

SHRI ARJUN SINGH Mr. Speaker Sir 
despite these facts the centre can onl take 
steps according to its programmes and in 
the areas coered under its programmes. 
The centre cannot take the responsibilities 
of the state Goernments. So far as help is 
concerned the UGC is alread proiding 
assistanfce to them. The State Goern
ments ahe to take intiatie for proiding 
special grants to the colleges in regard to 
science and librar and the autonomous 
colleges.

SHRI PRAkASH V. PATIL Mr. 
Speaker Sir the Supreme Court has issued 
directions to the hongranted engineering 
colleges. A lot of funds are spent in compen
sating the expenditure and according to the 
present sstem.this expenditure is er much 

and besides this post graduate education 
need a lot of funds. But this college shoud be 
opened b Jul and the polic should also be 
decided. The Goernment should take an 
earf decision in this matter and so. I ould 
like to kno the Goernments attitude in 
this regard
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SHRI ARJUN SINGH Mr. Speaker Sir 

I hae alread gien informtion about the 

steps being taken in accordacne ith the 

orders of the Supreme court. This issue is 

also related ith it and the steps hich ill 

be taken in future are being considered. 

Eer state Goernment is being constulted. 

As soon as the consultations are oer a 

statement ill be gien in this House.

SHRIMATIGIRIJA DEVI Mr. Speaker. 

Sir regarding higher education the Minister 

has simpl said that some issues are related 

ith the centre and some are related ith 

the state Goernments. I am aare of the 

situation in Bihar and can ask a lot of things 

as there is some difference beteen us and 

the State Goernment. The Patna Unier

sit is functioning since  and repeated 

demands hae been made to gie it the 

status of a central uniersit.l hae also 

gien notice under Rule  in this regard. 

There are thre central uniersities inside 

Delhi. A lot of rumours are being spread 

about the Patna unerisit hich had once 

been a famous uniersit. But the centre is 

also responsible for bringing the uniersit 

to this orse situation. Full grant is not gien 

to them and the teachers and emploees 

there do not get their salaries in time. Proi

dent   funds   are   also   not 

depostied... Interruptions)

English)

MR. SPEAKER This is on polic on 

higher education. Please come to the point.

Translation]

SHRIMATI GIRIJA DEVI Patna uni

ersit is separate and the people of Bihar 

ant it to keep separate.. Interruptions)

I hae receied replies to all the matters 

hich I had raised under Rule  but o n 

behalf of the state of Bihar I had demanded

that Patna Uniersit should be made Cen

tral Uniersit.

English)

MR. SPEAKER ou are not using the 

time gien to ou

Translation]

SHRIMATI GIRIJA DEVI Would ou 

make it a Central Uniersit or not

SHRI ARJUN SINGH  Mr. Speaker. 

Sir I appreciate the concern expressed b 

Hon. Member for higher education in Bihar 

I can understand that concern because I 

no that there are man problems in the 

field of higher education there. There is no 

need to go in to those problems. This is a 

separate issue hich can be discussed later 

on But it is not correct to sa that Central 

Goernment has not fulfilled its responsibil

it in the field of education in Bihar. ou are 

ell aare of the problems hich hae been 

faced there in the matter of salar pre

scribed norms hae not been folloed in a 

correct a due to hich funds too hae 

been curtailed.

English]

SHRI LOKANATHCHOUDHUR. Itisa 

straight uestion hether Patna Uniersit 

is going to be made a Central Uniersit.

SHRI ARJUN SINGH  I am repling to 

the point she has raised.

Translation]

Keeping all these things in ie particu

larl the problems faced b teachers there 

a sum of tent crores rupees has been 

released onl  das back. I had also held 

a discussion ith the Chief Minister. So far 

as the uestion of opening of a Central 

Uniersit is concerned I hae alread stated



that in ie of the financial constrains it is not 

possible to open the uniersit during Eighth 

Fie ear Plan period.

SHRI NITISH KUMAR It is one and the 

same thing it ma be justified in our ie but 

it is not possible to consider it at present.

SHRI DATTA ME HE Mr. chairman 

Sir priate institutions are doing a com

mendable job in the field of education and 

this is a state subject. People of priate 

institutions hae raised infrastructure of 

crores of rupees b setting up priate insti

tution. To monitor their orking Central 

bod called AICT.  Central Goernment 

does not gie funds for that but it has set up 

AICT to control these institutions. More 
than fift big engineering colleges hae been 

opened during one and half ear. Although 

Goernment is not giing grants to the insti

tutions et these institutions are running on 

large scale in a nice manner. The commit

tee constituted b the Goernment is not 

orking. We hae prosperit orth Rs.  

crores and e are prepared to gie it to 

Goernment but is not able to run the insti
tution. I hae ritten to letters to the hon. 

Minister three times their people came to 

me but the are neither giing an conces

sion nor an aid. So I ould like to kno 

from the Central Goernment that if it does 

not hae funds for higher education then 

h does it interfere i n the ork of State 

Goernments and priate in situations ho 

are doing commendable job in this field.

What are the steps being taken b the 

Goernment to minimise this interference 

We rote letters tice committees had 

been constituted thnce for four times people 

ent there. So hat is Goernment going to 

do in this regard.

SHRI ARJUN SINGH Mr. Speaker Sir 

there is no difference of opinion that priate 

institutions are doing er commendable 

job. The are dunng such a commendable
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job hich perhaps Goernment can not do. 

But after the erdict of the Supreme Court 
e can not ingnore such a situation.. We ill 

hae to find some a out ith the coopera

tion and consent of ail concerned so that 

there ma not come an obstacle in the a 

of commendable job being done b priate 

institutions. At the same time the Judgment 
ill also hae to be implemented.

So far as the uestion of special college 

and AICT is concerned I full endorse the 

ie of the hon. Member that AICT is not 

orking as efficientl as it should hae 

orked because of the shortage of staff. 

No Ministr of Finance has approed it so 

I ould like to assure the hon. Member that 

AICTE ould take appropriate measures.

SHRI NITISH KUMAR Ithoughtou are 

talking of AICC.

PROF. RASA SINGH RAWAT  T o 

concepts hae been laid don under the 

ne education polic to meet the needs of 

higher education One is of autonomous 

educational institutions here the number 

of students as large. Autonomous col

leges hae been established. And on the 

other hand Indira Gandhi National Open 

Uniersit hasbeen set upforseffstud. But 

as autonomous colleges ere financiall 

handicapped and the IGNOU as not func

tioning sstematicall onl  out of tele 

thousand students hae passed.  What 

steps ould be taken up b the Goernment 

to inestigate the matter and hether the 

Goernment is prepared to reie both 

these concepts

SHRI ARJUN SINGH I do not kno from 

here the hon. Member has got these 

figures.

PROF RASA SINGH RAWAT The 

Nabharat Times of toda has reported that 
onl  candidates hae passed out of  

thousand candidates.

 SAKA)  Oral Ans ers  
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SHRI MADAN LAL KHURANA ou  
less or number of oles in AICC similarl 
less number of students hae gassed the 

examination.

SHRI ARJUN SINGH Donotgo intothe 

number of otes. ou ould be surprised to 
kno the results of the funsh round.

SHRI NITISH KUMAR It shos that ou 
hae not lost courage.

SHRI ARJUN SINGH Whateer is pub
lished In nespapers is not the ultimate 
truth. ou hae dran the attention hich I 
appreciate but it is not necessar that hat
eer is published in the nespapers is all 
ture. So far as the uestion of National 
Polic on Education is concerned We hae 
resoled to gie due importance to these 
to concepts in the field of higher education. 
The concept of autonomous bodies has 
been introduced fan man states. At some 
places it has succeeded hile at others it 
has not due to one or the other reason. 
Some states hae not een thought it nec
essar to introduce it. I think these to 
concepts ate essential to broadbaseth higher 
education. So these should be implemented 
after making necessar changes. Inter
ruptions)
SHRI NITISH KUMAR Please aiso com

ment on the conduct of the Minister. He has 
broken a mike in the House. When he as 
in the opposition he used to do such things 
hich ma be O.K. But he is behaing in the 
same manner hile sitting on the treasur 
benches. While making the remark about 
the find round Shri Arjun Singh became so 
nerous that he struck the mike.

EngHstii
SHRI S ED SHAHABUDDIN Mr. 

Speaker Sir education is a concurrent sub
ject and the uestkxi of standards of higher 

education and uniersit education is a re* 
sponsibiHt of the Central Goernment We 

made tremendous strides in higher

education . numericall speaking. I think. 

Indta has got one of the highest percentage 

of population in the uniersities and also 

from the point of ie of outla on edocation 

higher education is getting in ma opinion 
a er high percentage of the total outla on 

education et it is an accepted fact b all 
edcuationts in the countr that the standard 
of uniersit education in the countr is 
going don continuousl consistentl and 
persistentl. Therefore m uestion to the 
hon. Minister is this that he cannot run aa 
from the main uestion simpl b pointing 
out that some uniersities are in his direit 
charge and other uniersities are not in his 
direct charge. If the standard of uniersit 
edcuation is falling in the countr hich is an 
acknoledged fact then he has to accept the 
responsibilit. Therefore I ould like to 
kno from him hat steps he is taking in 
order to see that ail colleges and uniersities 
education in the countr meet the minimum 
orld standards. I kno there are er bright 
spots. Some of our graduates and some of 
our institutions are among the best in the 
orld but the aerage leel is going don.

MR. SPEAKER Please time factor is 
there. Look at the atch please.

SHRI SED SHABUDDIN Therefore i 
ould like to kno from the hon. Minister 
hat he is going for maintaining the stan
dard of the uniersit education.
SHRI ARJUN SINGH Sir the issue 

raised b the hon. Member is definitel er 
pertinent and some of the facts that he has 
stated here are also correct. But the fact 
remains that because of the oerall con
straint in resources all th steps that hae to 
be taken are not being able to be taken and 
hateer is desirable and perhaps also 
er much desirable has not been done. 
So this is not something hich e cannot 
look at in isolation that hat is desirable 
should be done but hat is desirable ho 
mudi of it can be done that is also the 
uestion.
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Environmental Clearance to Project*

Written Ansmrs 38
---------------concerned

Central and State Government agencies.

Quota of Essential Commodities to

•465. SHRI G.M.C. BALAYOGI: 
DR. VASANT NIWSUTTI 

PAWAR:

Will the Minister of ENVIRONMENT 

AND FORESTS be pleased to state:

(a) whether a number of projects have 
started operations without obtaining neces
sary environmental clearance from his Min
istry;

(b) if so, the details thereof; and

(c) the action taken by the Government 
in this regard?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND FOR
ESTS (SHRI KAMAL NATH): (a) to (c). The 
Central Government accords environmen
tal clearance to the following type of projects 
by way of administrative arrangements:

1  Projects from Central and State Gov
ernment which require clearance from 
Planning Commission, Central Water 
Commission and Central Electricity 
Authority.

2. Projects which require approval of the 
Public Investment Board.

3. Projects in which concerns have been 
expressed and referred to this Ministry.

In the cases where the project authority 
have already started operations, they are 
advised to obtain environmental clearance 
from this Ministry. As and when any such 
case carries to notice, the details of the 
project are obtained for consideration of

*466. SHRI SOMJIBHAIDAMOR: 
SHRI AJOY
MUKHOPADHfA:

Will the Minister of CIVIL SUPPLIES, 

CONSUMER AFFAIRS AND PUBLIC DIS

TRIBUTION be pleased to state:

(a) the monthly quota fixed for various 
essential commodities like rice, wheat, sugar, 

edible oil, kerosene and other foodgraih 
items distributed through P.D.S., State-wise 

and commodity-wise;

(b) the quantity of aforesaid commodites 

including imported items separately allo
cated during the last six months till date, 
State-wise;

(c) the actual requirement of the States 
as per latest demand;

(d) whether the Government propose 
to increase the quantity of these items as 
demanded by the States;

(e) if so, the quantity of each item to be 
increased; and

(0 if not, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON
SUMER AFFAIRS AND PUBLIC DISTRI
BUTION AND MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE (SHRI 
KAMALUDDINAHMED):(a)to(f).The State- 
wise and commodity-wise allocations of rice, 
wheat, levy sugar, imported edible oils and 
kerosene made to the States and U.T. Ad
ministrations during the last six months is 
given in the Statements I to V (October, 92
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to March ).

Allocations of commodities for the Pub

lic Distribution sstem PDS) are* supple

mental to open market aailabilit and are 

not intended to meet the total reuirements 

of an StateUT Butk allocations of PDS 

foodgrains are made to StatesUTs. from 

month to month taking into account the 

oerall aailabilit of stocks in Central Pool 

interse reuirements of StatesUTs and 

seasonal factors etc. The genuine demand 

reuirements of States are considered hile 

making allocations.

Allocation of le sugar is generall

made on a uniform norm of  grams per 

capita monthl aailabilit to the projected 

population as on . . . The Goern

ment had granted an ad hoc increase of  

in the le sugar allocations to StatesUTs 

from August . Regular allocations of 

imported edible oils are currentl not being 

made because of the eas price situation in 

indigenous edible oils. Kerosene allocations 

are subject to aailabilit of foreign ex

change and arrangements for imports.

It ma not be feasible to effect signifi

cant increase in allocations of PDS com

modities due to oerall aailabilit constraints.
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C)ddHma mtJ uHm fthht Vl s)m mtJC)ddHma mtJ uHm fthht Vl s)m mtJ

* . SHRI SOBHANADREESWARA

RAOVADDE Wilt the Mlnisterof AGRICUL

TURE be pleased to state

a) hether the Commission for Agri

cultural Costs and Prices recommends the 

minimum support prices for chillies and 

turmeric

b) if so the details thereof

c)if not the reason therefor and

d) the steps proposed to be taken b 

the Goernment to indude chillies and tur

meric in the fist of agricultural commodities 

in ie of their large domestic consumption

THE MINISTER OF AGRICULTURE 

SHRI BALRAM JAKHAR) a) No Sir

b) Does not arise.

c)and d) The uestion of bnnging 

arious crops under the purie of Minimum 

Support Price MSP) Scheme is continu

ousl reieed b the Goernment in con

sultation ith Commission for Agricultural 

Costs  Prices CACP). While deciding 

upon the crops to be brought under the 

purie of MSP Scheme a distinction ought 

to be made beteen crops haing localised 

production isais crops gron extensiel 

in the countr beteen perishable and non 

perishable in the countr beteen perish

able and nonperishable agricultural com

modities and beteen crops important in 

terms of their contribution to total crop. After 

talcing into account these considerations 

the coerage of Minimum Support Price is 

not extended to chillies and turmeric.

CaHm] Jthtat tV rfm famCaHm] Jthtat tV rfm fam

* . SHRI ANNA JOSHI Will the Min

ister of FOOD be pleased to state

a) hether adeuate facilities for stor

age of foodgrains are aailable in 
Maharashtra and

b) if not the steps taken b the Go

ernment in this regard

THE MINISTER OF STATE OF THE 

 MINISTR OF FOOD SHRI KALP NATH 

RAI). a) and b). On a macro leel basis the 

existing capacit for storage of foodgrains in 

Maharashtra is considered to be adeuate. 

Hoeer in order to remoe regional imbal

ances etc.. Food Corporation of India and 

Central Warehousing Corporation hae ten

tatiel proposed to construct additional 

storage capacit to the extent of  

tonnes in Mahrarashtra during the Eighth 

Plan period.

TranslationJ

HdmfVt mHd V)mVJHdmfVt mHd V)mVJ 
CJfCJf

* .  SHRI  RAMESHWAR 

PATIDAR

KUMARI PUSHPA DEVI 

SINGH

Will the Minister of AGRICULTURE be 

pleased to state

a) hether the Goernment propose 

to coer all the districts in each State under 

the Comprehensie Crop Insurance 

Scheme

b) if so the details of the scheme 

indicating the names of crops likel to be 

coered under it and

c)the steps taken or proposed to be 

taken b the Goernment to intensif Com

prehensie Crop Insurance Scheme for the 

betterment of the farming communit

THE MINISTER OF AGRICULTURE
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SHRI BALRAM JAKHAR) a) Participation 
in the existing Comprehensie Crop Insur
ance Scheme CCIS) is oluntar aid states 
are free to notif an area for implementa
tion for the insured crops under the CCIS 
proided the hae the ield data forthe last
 ears as also the capabilit of conducting 
 crop cutting experiments at the end of 
eer season in the area notified thereun
der.

b)   and c). Hoeer it has been de
cided that hile the existing Comprehensie 
Crop Insurance Scheme CCIS) ma con
tinue a pilot scheme charging actuarial 
rates of premier and coering all farmers 
and ail crops subject to certain condition 
ma be implemented in one district of eer 
State preferabl at lo unit areas.

)Vl uHm Wt]fm Sl)JatHV)Vl uHm Wt]fm Sl)JatHV

* .  DR. MAHADEEPAK SINGH 
SHAKA

DR. D. VENKATESWARA 
RAO

Will the Minister of HUMAN RE
SOURCE DEVELOPMENT be pleased to 

state

a) hether the State Education Secre
taries and Directors of higher education 
hae expressed concern oer paucit of 
funds for higher education in their joint meet
ing held on Januar 

b) if so the concrete measures sug
gested to oercome this paucit of funds in 
the field of higher education and

c) the reaction of the Goernment 
thereto

THE MINISTER OF HUMAN RE
SOURCE DEVELOPMENT SHRI ARJUN 
SINGH) a) to c). In the meeting of the 
State Education Secretaries and Directors

of Higher Education conened b the UGC 
on th Januar  amongst others the 
issue of paucit of funds for higher educa
tion as mentioned.

While no concrete measures ere sug
gested afresh issues like optimum returns 
on the inestment made in higher educa
tion optimum staffing pattern in the unier
sities optimal utiliation of teaching faculit 
justifiable studentteacher ratio nonadjust 
ment of resources raised b the institutions 
against the grant being gien b the Go
ernment adoption of reenue raising mea
sures etc. ere mentioned as steps for 
oercoming the financial constraints. It as 
noted that a Committee under the Chair
manship of Justice Punna a had been set 
up to look into the resources and the financ
ing to Uniersities.

Nfm) k) OVlmNfm) k) OVlm

* .  SHRI GAA PRASAD KORI 
SHRI MAHESH KANODIA

Will the Minister of HUMAN RE
SOURCE DEVELOPMENT be pleased to 
state

a) the total number of Nehru ua 
Kendras opened in each State during the 
last one ear and

b) the details of the deelopmental 
actiities carried out in these Kendras during 
the said period

THE MINISTER FOR HUMAN RE
SOURCE DEVELOPMENT SHRI ARJUN 
SINGH) a) During the ear .  
Nehru ua Kendras hae been opened as 
per Statement attached

Out of these  Kendras the folloing
 Kendras are functional

) amunanagar



 Written Ans ers   CHAITRA  SAKA)   Written Ansers 

) Kottaam

) Wnad

 Emakulam

) pathanemthittea

) Nagpur

The remaining  Kendras are not et 

functional since the decision to open them 

has been taken recentl in Januar .

b)   The aboe  Kendras hich be

came functional during the ear conducted 

the normal actiities of the Nehru ua 

Kendra Sangathen like Training in outh 

Leadership and SelfEmploment Sports 

and games programmes Block leel cam

paigns Conduct of national outh Da 

Week etc.

CsEsSrSNsCsEsSrSNs

Folloing Kendras ere opened during

State District

Harana amuna Nagar

Kerala Kottaam

Wnad
Emakullam

Pathanamthitaa

Maharashtra  Nagpur 

Kalan East

Uttar Pradesh Haridar

Siddharthnagar

Jammu  Kashmir Srinagar

Badgam
Kupara

Kargil

Ladakh

State
i

District

Manipur Senapathi

Andaman  Nicobar North  Middle

Andaman ith Hs

at Manjabunder

Mancor Group of

Island ith Hs

at Kamoira

Great Nicobar ith

Hs at Campbali

Ba

English]

nHJatHVhtatHV Hu CJHVl mnHJatHVhtatHV Hu CJHVl m 
Sl)JatHVSl)JatHV

* . SHRI DWARKA NATH DAS Will 

the Minister of HUMAN RESOURCE DE

VELOPMENT be pleased to state

a) hether the ocationalisation of sec

ondar education is slo in Assam in 

comparision to other states

b) if so the reasons therefor

c)the reasons for not proiding grants 

to the Goernment of Assam during  

 for the purpose and

d) the specific steps taken b the Go

ernment to promote ocationalisation of 

secondar education in Assam

THE MINISTER OF HUMAN RE

SOURCE DEVELOPMENT SHRI ARJUN 

SINGH) a) to d). A statement is enclosed.

CsEsSrSNsCsEsSrSNs

Under the Centrafl Sponsored Scheme
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of Vocationalisation of Secondar financial 

assistance is to State GoemjnentsUnion 

Territories for starting ocational courses at 

the plus to stage in the school sstem 

based on proposals receied from them 

implementation.

On the basis of the proposals receied 

from the Goernment of Assam  oca

tional sections in  schools ere ap

proed uptif the ear . As per the 

information aailable the State Goern

ment has started  ocational sections in 

 schools.

The proposal of the State Goernment 

for as receied onl on .. .

The Central Goernment and the NCERT 

Department of Vocational Educational Edu

cation) hae been making efforts to promote 

the implementation of the Vocational Edu

cation Programme at  leel in Assam. 

Reie meetings hae been held ith State 

Goernment officials and all possible assis

tance including academic support has been 

extended for improing the ualit in imple

mentation. The State Goernment of Assarp 

is reuired to make maximum use of the 

assistance aailable under the scheme and 

to ensure that the programme is properl 

institutionalised.

Translation]

Vl)amth Hhh)atHV tV rlfVl)amth Hhh)atHV tV rlf 
mlffmlff

* .  SHRI  SHIVRAJ  SINGH

CHAUHAN
DR.   LA MINARA NA 

PANDEA

Will the Minister of ENVIRONMENT 

AND FORESTS be pleased to state

a)  hether the Goernment hae re

ceied complaints regarding iolation of

guidelines to control pollution b industries 

in Madha Pradesh specialt in Ratiam and 

Indore

b)if so the details thereof and

c) the action taken b the Goernment 

in this regard and the units hich hae been 

sented closure notices

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) and b). 

es Sir. Complaints hae been receied 

regarding enironmental pollution being 

caused b industrial units in Ratlanr District 

and dmage caused to the crops and to the 

health of the illagers in the icinit of the 

industries. According to the Madha Pradesh 

Pollution Control Board no complaint has 

been receied in the recent past regarding 

pollution from industries in Indore. Com

plaints hae been receied regarding pollu   

tion caused b Ms.Ratlam Alcohol Plant M 
s. Jaant Vitamins and Ms. Sajjan Impex 

Ltd. in Ratlam.

c)  The Central and the Madha Pradesh 

Pollution Control Boards hae been asked 

to inspect the site and proide a report on the 

status of compliance of the prescribed stan

dards b units in the area.

After discussion ith the State Goern

ments and the State Pollution Control 
Boards an Action Plan has been formu

lated for . The major areas of focus 

ould be enironmental audit pollution con

trol in the small scale units compliance of 

industries particularl those discharging 

chemical pollutants and air pollution control 
in metropolitan areas and in State capitals.

The steps taken b the Goernment to 

check pollution include the folloing

i) emission and effluent standards hae 

been prescribed



ii)   air pollution control areas hae been 

notified

iii) enironmental guidelines hae been 

eneloped for siting and operation of 

industries

i) Industries hae been directed to in

stall necessar pollution control euip 

ment and compl ith the standards 

ithin an approed timeframe

 Written Ansers   CHAITRA  SAKA)   Written Ans ers 

of AGRICULTURE be pleased to state

a) hether the Goernment hae

launched an scheme to deelop the seet 

ater fish farming

b)if so the details thereof and

c) the assistance if an proided b the 

Goernment to the arious States for the 

purpose during the last three ears

) Legal action is taken against the 

defaulting units

i) The M.P. Pollution Control Board had 

issued notice to three units namel 

Ms Ratlam Alcohol Plant. Ms Jaant 

Vitamins and Ms Sajjan Impex Ltd.. 

under Section a) of Water Pre

ention  Control of Pollution) Act 

.

English]

S eet Water Fish Farming 

* . DR. ASIM BALA Will the Minister

THE MINISTER OF AGRICULTURE 

SHRI BALRAM JAKHAR) a) and b). A 

scheme of deelopment of freshater 

euaculture through Fish Farmers Deel

opment Agencies FFDAs) as launched 

during . Under the scheme so far 

 FFDAs hae been sanctioned. Subsid 

is proided for construction of ne ponds 

renoationreclamation of ponds and tanks 

inputs in the first ear and for running ater 

fish culture. The subsid for fish farmers 

belonging to Scheduled Tnbes is at double 

the normal rates.

c)  Information is proided in the State
ment attached.
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Bm t mHdBm t mHd

* . DR. P.R. GANGWAR Will the 

Minister of AGRICULTURE be pleased to 

state

a) hetherthe Indian Council of Agricul

tural Research has deeloped a ne strain 

of the oil ielding crop brassica

b) if so the details thereof and

c)the steps proposed to be taken for 

increasing brassica productiit in near fu
ture

THE MINISTER OF AGRICULTURE 

SHRI BALRAM JAKHAR) a) and b). es 

Sir. A number of strains hae been deel

oped b the Indian Council of Agricultural 

Research. Recentl a ne strain BIO  

has been deeloped through tissue culture 

techniue at the Biotechnolog Centre. In
dian Council of Agricultural Research Ne 

Delhi. The strain is in an adanced stage of 

ield testing under All India coordinated 

trails at different locations in the North 

Western one comprising of Gujarat 

Rajasthan  Madha  Pradesh  and 

Maharashtra. In the last to ears trials the 

aerage ield ranged beteen . to . 
tonnes per hectare. The oil content is also 

higher than that of the national best ariet 

Varuna .  as compared to . ).

c)  The folloing steps are proposed to 

be taken in the Vlllth Fie ear Plan for 

increasing brassica productiit

.  Establishment of a National Research 

Center or RapeseedMustard to sup
port production sstems research ith 

the basic technologies and breeding 
material.

.  Deelopment of hbrids using different 
CMS sstems and testing of the expen

mental hbrids under different agro 

climatic ones of the countr.

.  Deelopment of location specific ari

eties for higher seed ield and oil con

tent possessing resistance to biotic 

and abietic stresses through conen

tional and nonconentional ap
proaches.

.   Deelopment of cultiars ith lo 

erucic acid and lo glucosinoiate char

acteristics.

.  Introduction and deelopment of ariet
ies of cultiation in nontraditional areas 

and seasons.

.  Intensification of research to deelop 

integrated disease and pest manage

ment practices and schedules suitable 

for different cropping situations.

.  increased emphasis on onfarm testing 

and production of basic and breeder 

seed of improed arieties.

Translation]

otm LVtaotm LVta

* .  SHRIMATI  SHEELA 

GAUTAM

SHRI RAJESH KUMAR

Will the Minister of AGRICULTURE be 

pleased to state

a)   hether a number of State Goern

ments hae submitted proposals to the Union 
Goernment for setting up of dair units in 

their respectie States

b) if so the details thereof

c) hetherthe National Dair O* o
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merit Board has sanctioned any amount for 

this purpose; and

WrittenAnswers  96 

STATEMENT

(a) and (b). Proposals under the Cen

tral Sector Scheme of Integrated Dairy De

velopment project in Non-Operation Rood, 

THE MINISTER OF AGRICULTURE  Hilly and Backward Areas have been re

ceived from the following States:—

(d) if so, the details thereof?

THE MINISTER OF / 

(SHRI BALRAM JAKHAR):

(Rs. in lakhs)

SI. No. Name of the State Total cost of the Project

1. Assam 1,081.00

2. Mizoram 367.29

3. Tripura 342.29

4. Gujarat 1.025.45

5. Nagaland 450.48

6. Oirssa 1,140.00

7. Kerala 961.00

8. Sikkim 277.00

9. Mghipur 230.82

10 Arunachal Pradesh 522.40

11. Uttar Pradesh 1,334.02

Total 7,731.88

(c) and (d). The National Dairy Devel

opment Board does not sanction any amount 
underthte scheme. Underthte scheme funds 
are to be sanctioned by the Central Govern

ment to State Government dbvcHy.

-----jJ niittadlnw Isirlnaltlsaanmmg or rovnnng inauvufOT

*477. SHRI SURESHANAND SWAMI:

W« the Minister of ENVIRONMENT AND

FORESTS be pleased to state:

(a) whether the Government have made 

arangements under 15 point Action Plan for 
shifting of polluting industries from con

gested areas;

(b) if so, the details of the polluting 
industries shifted/proposed to be shifted, 

State-wise;
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c) hether the Goernment proide 

fiscal incentie for this pu.pose and

d) if so the details thereof Stateise

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHIR KAMAL NATH) a) The  

point Action Plan formulated in  does 

not include the shifting of polluting industries 

from congested areas.

b) Does not arise.

c) and d). To encourage industries to 

shift from congested urban areas capital 
gains arising from transfer of buidlingland 

plant and machiner are exempt from tax. 

This financial incentie is aailable through
out the countr. So far no State has recom

mended this benefit to an industr.

EngtislH

ouHm aatHVouHm aatHV

* .  PROF.  UMMAREDD 
VENKATESWARLU 

SHRI  KRISHAN  DUTT 

SULTAN PURI

WilltheMirosterof ENVIRONMENT AND 

FORESTS be pleased to state

a)hetherthe large scale deforestration 

has been reported from arious States dur

ing the last one ear

b)   If so the details thereof Stateise

c) hether the Goernment hae con

ducted an sure in this regard

d)  so the detals and the outcome 
thereof and

e) the steps takenpropoeed to be taken 

to check Illegal feMgn of tress and ensure

plantation  under the afforestation 

programmes

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) No report 

Of large scale deforestation during the last 

one ear has been receied.

b) Does not arise.

c)and d). Forest Sure of India 
consantl monitors forest coer aM oer the 

countr and publishes State of Forest Re

port at on interal of  ears. Last report as 
published in .

e)A statement is enclosed.  .

CsEsSrSNsCsEsSrSNs

Central Goernment has taken folloing 

steps to check illegal felling of trees

r. The National Forest Polic  
las more emphasis on conseration 
of forests. There are specific proi

sions for protection of forests from 

graing fires and encroachment.

ii. Forest Conseration) Act as en

acted in  to check diersion of 
forest land for nonforest purposes. 

The Act has been made more strin

gent b an amendment in .

iii.. A Centrall sponsored scheme is 

under implementation to help the 
States to deelop infrastructure for 

protection of forests.

i. Goernment of India hae recom
mended to consider ban on feHing of 

green trees aboe  meters alti

tude. Large scale afforestation 
schemes are being taken up through 

National Afforestation and EcoDe 
etopment Board and Forest Depart
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ments of State and Union territor 

Goernments.

VJtlVa Hu omth VaVJtlVa Hu omth Va

 * . SHRI ASIBHUJA PRASAD 

SHUKLA Will the Ministerof RAILWAS be 

pleased to state

a)  the number of goods train derail

ments during April  to Februar .

lines in case of double lines) ere blocked 

as a result of the derailments

d) the number of passenger trains 

cancelled or dierted as a result thereof 

e) the causes of these freuent derail

ments of goods trains and

f) the steps contemplated to minimie 

the same

b) the comparatie figures tor the cor

responding periods of the preious three 

ears

THE MINISTER OF RAILWAS SHRI 

C.K. JAFFER SHARIFF) a) and b). The

number of goods train derailments are as
c)ho long the tracks up and don   under

Aprii to Februar

c) As a result of the goods train derail

ments during the period April  to Februar 

 the tracks ere blocked for a total of 

 hours and  minutes.

d)  trains ere diertedcancelled 

due to goods train derailments.

)  Sabotage.

f)   Some of the steps taken to eliminate 

derailments are as under

i)  Induction of technical deices to 
aid the human element.

e)   The main reasons for the goods 

train derailments hae been identified as 

follos

i) Staff Failures.

ii) Defect in mechanical Euipment of 

the Wagon or locomotie like heel 

undergeond or springs etc.

iii) Failure of track sudden rail fracture 
and sinkage of track due to hea 

rains etc.

i) Negligence of road users.

ii) Continuing emphasis on reneal 
and rehabilitation of oeraged as

sets particularl track bridges and 

rolling stock.

ili) Improement in ualit of outturn 
from the orkshops.

i) Intensie inspections of track 

telecom gears and maintenance 

depots of coaches agons and 

locomoties.

) Monitoring the performance of the 

staff of the critical safet cateo
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ties such as driers guards sta

tion masters etc.

i)  Intensie training of running op

eration and maintenance staff is 

conducted.

ii) Ultrasonic testing of rails and axles 

are being resorted  to identif 

fractures.

iii) Maintenance and upkeeping of 

signalling euipment is being gien 

utmost attention.

ix) Special emphasis is being laid on 

adherence to laid don procedures 
for reception and despatch of trains 

at stations.

Oil Seeds

* . SHRI M. RAMANNA RAI Will the 

Minister of AGRICULTURE be 

pleased to state

a) the criteria being adopted for declaring

a seed as oil seed and oil as edible 

oil b the Goernment of India

b) the incenties hich are proided to the

oilseeds groers

c) hether the production of coconut has

increased after declaring coconut 

as oil seed and

d) if so the details thereof

THE MINISTER OF AGRICULTURE
SHRI BALRAM JAKHAR) a) Seeds of 

annuall cultiated crops ith the excep

tion of perennial ariet of cafetor) hich are 
used primaril for oil extortion are termed 

as oilseeds. The criterion adopted b Bu

reau of Indian Standards to determine ed

ibilit of oil inoles stud of histor of use. 
analtical examination testing on rates test

ing on other animals and human testing.

b)  Oilseeds groers are proided ke

inputs Ske certified seeds plant protection 

chemicals farm implements etc. at 

subsidised rates under the Centrall Spon

sored Oilseeds Production Programme 
OPP).

c)  and d). Goernment of India de

clared coconut as an oilseed of tree origin in 

October . The production of coconut in 

the ear  has been reported in 

proisional estimate at . million nuts 

against . million nuts in .

SCST Officers in Central Pollution 

Control Board

.   SHRI RAM SAGAR Will the Min

ister of ENVIRONMENT AND FORESTS be 

pleased to state

a) hether the resered uota of 
Scheduled Castes and Scheduled Tribes for 
promotion to the grade of officers in the 

Central Pollution Control Board has been 

maintained in 

b) if not the reasons therefor and 

c) the action taken to dear the back
log if an

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMLA NATH) a) and b). 

The resered uota of Scheduled Castes 

and Scheduled Tribes for promotions has 
not been maintained as no promotions 

ere effected in the Central Pollution Con

trol Board in .

c)  Steps hae been initiated b Central 
Pollution Control Board to fill up the Sched

uled Caste and Scheduled Tribes uota for 

promotion as directed b the Goernment
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td m m Hh mHMJaT Btf mtd m m Hh mHMJaT Btf m

. OR. R. MALLU Will the Minister 

of ENVIRONMENT AND FORESTS be 

pleased to state

a) hether the Piparar Coal Project 

has been cleared b his Ministr fro m both 

enironmental and forestr angles

b) if so the details thereof

c)if not the reasons therefor

d) hether NTACH Delhi has submit

ted the Enironment Management Plan for 

the piparar Coal Project and

e) if so the reaction of the Goernment 

thereon

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) to c). 

Proposal for diersion of . ha. forest 

land for Piparar Coal project for. nullah 

diersion and sump construction as ap

proed In December . The proposal for 

diersion of additional forest land for mining 

purposes has been submitted b the State 

Goernment recentl. The decision from * 

enironmental angle ill be taken subject to 

diersion of forest land.

d) No. Sir.

e)Does not arise.

sHtJ ftJhsHtJ ftJh

. SHRI UDDHAB BARMAN Will 

the Minister of ENVIRONMENT AND FOR

ESTS be pleased to state

a)   hether a toda orkshop as 
held recentl in Ne Delhi on national regis

ter of potentiall toxic chemicals

b) the chemical items selected as ha

ardous and

c)the measures suggested to goern 

the handling transportation and use of the 

identified toxic chemicals

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) to c). es 

Sir. A training orkshop on implementation 

of the London Guidelines and National Reg

ister for Potentiall Toxic Chemicals as 

organised on Februar .  in Ne 

Delhi. The objectie of the Workshop as to 

create aareness among arious Goern
ment agencies Industries and Non Go

ernmental agencies concerned about the 

need and facilities aailable for exchange of 

information on chemicals in international 

trade and to consider modalities for setting 

up of a National Register of Potentiall Toxic 

Chemicals in India. Neither an selection of 

chemicals as made during the orkshop 
nor an measures ere suggested to go

ern the handling transport and use of toxic 

chemicals for hich proisions exist in the 

Manufacture Storage and Import of Ha

ardous Chemicals Rules  framed un

derthe Enironment Protection) Act .

Translation]

Drought In Madha Pradesh

.   KUMARI VIMLA VERMA Will 

the Minister of AGRICULTURE be pleased 
to state

a)the names of the drought affected 

districts in Madha Pradesh

b) the steps taken b the Goernment 
for relief ork in these drought affected 

districts during the last three ears

c) hotherthe Goernment propose to 

introduce an special scheme to meet this
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problem in these districts

d) if so the details thereof and

e)if not the reasons therefor

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) As per information 

receied from Goernment of Madha 

Pradesh  districts in the State are presentl 

affected b the drought conditions. These 
are bastar Drug Rajnandgaon Bilaspur 

Surguja Chhindara bataghat mandlaand 

Khanda.

b) The relief measures being under

taken b the Goernment of Madha Pradesh 

in the drought affected areas are as follos*

i)  Generation of additional emploment 

for the need persons.

ii)  Making arrangements for suppl of 

drinking ater.

iii) Proiding free ration to such old and 

infirm ho are not able to ork.

*

i) Construction of kaccha iunds for con
sering the floing ater for Nistar and 

proiding drinking ater to animals.

)Vaccination of animals for preenting 

outbreak of an epidemics.

c)No Sir.

d) Does not arise.

e)  There are arious Plan schemes 

under State and Central sector being imple
mented in the drought affected areas to 

mitigateitsimpactoniongteiTnbasis. These 

include Drought Prone Area Programme 
Desert Deelopment Programme Acceler

ated Rural Water Suppl Programme and

National Watershed Deelopment Project 
for RainfeCi areas.

English]

Ut Hu P  UhatV] aH *H VUt Hu P  UhatV] aH *H V

.   DR. SUDHIR RA Will the Min

ister of HUMAN RESOURCE DEVELOP

MENT be pleased to state

a) hether the Goernment hae re
centl reieed the existing las relating to 

omen on Dor Sati indecent represen

tation of omen or Immoral Traffic Preen
tion) Act

b) it so hether there is an proposal 
to bring in amendment to these las to make 

them more effectie and stringent and

c)if not the reasons therefor

THE MINISTER OF STATE OF 

WOMEN AND CHILD DEVELOPMENT 

DEPARTMENT IN THE MINISTR OF 

HUMAN RESOURCE DEVELOPMENT 

SHRIMATI BASAVA RAJESWARI) a) 

es Sir.

b) The Department of Women and 

Child Deelopment hae decided to incor
porate some changes in the Dor and Sati 

Acts hich hae been referred to the Na

tional Commission for Women in accor

dance ith proisions of National Commis

sion for Women Act .

For finalising the changes in the Inde

cent Representation of Women Prohibi

tion) Act  and Immoral Traffic Preen
tion) Act the matter has been referred to the 

National La School of India Uniersit 

Bangalore for carring out a comprehensie 

stud of these Acts.

c) uestion does not arise.
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o)mm] o)mm] 

. SHRI HARADHAN RO Will the 

Minister of RAILWAS be pleased to state

a) the total number of demurrage cases 

in the Railas in .  and 

 oneise

b) the number of such cases still pend

ing for paments and the alue thereof and

c)the action being taken in this re

gard

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) to c). The information is being 

collected and ill be laid on the table of the 

Sabha.

rhf F rhf F 

. SHRI MOHAN RAWALE Will the 

Minister of HUMAN RESOURCE DEVEL

OPMENT be pleased to state

a) hether the Goernment hae re

ceied a number of representations for rec

ognition of Malkhamb Game and its National 

Federation  Malkhamb Federation of India

b) if so the reaction of the Goernment 

thereto

c) hen the game of Malkhamb and its 

national federation are likel to be 

recognised and

d) the efforts proposed for promotion 

of the game at international leel

THE MINISTER OF STATE IN THE 

MINISTR OF HUMAN RESOURCE DE

VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS) AND MINISTER 
OF STATE IN THE MINISTR OF PARLIA

MENTAR AFFAIRS SHRI MUKUL

WASNIK) a) es Sir.

b) The matter as examined and Fed

eration has been asked to submit additional 

detailsdocuments. These are et to be 
receied.

c) The game of Malkhamb Is recognised 
and encouraged. The recognition of the 

Federation can be considered onl on the 

basis of all releant facts.

d) Promotion of the game at interna

tional leel ould be the responsibilit of the 

Malkhamb Federation.

mt a CJaHm tV tf Clmt a CJaHm tV tf Cl 
mHl)JatHVmHl)JatHV

.   SHRI OSCAR FERNANDES Will 

the Minister of AGRICULTURE be pleased 

to state

a) hether acute shortage of fish seed 

production has been reported from arious 

fish producing States

b) if so. the reasons therefor *

c) the steps contemplated b the Go
ernment in this regard

d) hether the Goernment hae per

mitted the priate sector in this field and

e)if so. the details thereof

THE MINISTER OF STATE IN THE 

MINISTR OF NONCONVENTIONAL 

ENERG SOURCES AND MINISTER OF 
STATE IN THE MINISTR OF AGRICUL

TURE SHRI S KRISHNA KUMAR) a) No 
acute shortage of fished production has 

been reported b States.

b) and c). uestions do not arise.

d) and e). There is no restriction b the
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Goernment for fish sec production in the 

priate sector. Technical and financial sup* 
port is being gien b the Goernment for 

establishment of fish seed hatcheries in the 

priate sector.

 Translation]

CV mta ntl h  tV LCV mta ntl h  tV L

.   SHRI SURENDRA PAL PATHAK* 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state

a)the number of Sanskirt Vidalaas 

functioning in Uttar Pradesh at present 

locationise

b) the amount of assistance proided 

to these Vidalaas during each of the last 

three ears

c)the purpose for hich the assis

tance as sanctioned

d) hether the Goernment propose 
to increase the financial assistance for the 

current ear

e)if so the details thereof and

f) if not. the reasons therefor

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL

OPMENT DEPARTMENT OF EDUCATION 

VND DEPARTMENT OF CULTURE) 

KUMARI SELJA) a) to f). The information 

egarding total numberof Sanskirt Vidalaas 

n U.P. is not aailable ith the Goernment 

Hoeer a number of Sanskrit Institutions 

n U.P. hae been gien financial assistance 
under the Central Scheme for Financial 

Assistance to Voluntar Sanskrit Organia 

ions.

Amount of assistance proided under 

Financial Assistance to Voluntar Sanskrit

Organiations including Sanskrit Vidalaas. 

Adarsfr Sanskrit Mahaidaias and Veda 

Pathshaioa to  institutions in U.P. in the 
last three ears is as under

Fts. in lakhs)

.

.

.   

Financial assistance as proided to 
meet expenditure on salar to teachors 
scholarship to students purchase of librar 

booksfurniture etc

There is no proposal to increase the 
financial assistance in the current ear be

cause of financial stnngenc.

English]

E taVJ uHm )ha)mh EJattatE taVJ uHm )ha)mh EJattat

.   SHRI SUSHIL CHANDRA 

VERMA Will the Minister of HUMAN RE

SOURCE DEVELOPMENT be pleased to 

state

a) the number of proposals receied 
from the cultural organisations of Madha 

Pradesh for financial assistance dunng the 

last one ear

b) the number of such proposals sanc

tioned or are under consideration and

c) the amount sanctioned so far and 

the amount actuall paid during the aboe 

period

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL

OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SELJA) a) to c). The informa
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tion is being collected and ill be laid on the 

table of he House.

Translation]

Ch dm odHa h)aamF)J]VMpCh dm odHa h)aamF)J]VMp

. SHRI SANTOSH KUMAR 

ANGWAR Will the Minister of RAILWAS 

be pleased to state

a) hether a sleeper depot is being run 

b his Ministr in Clutterbuckganj Bareill)

b) the nature of ork being undertaken 

there

c) hether there is an proposal for 

diersification and expansion of this depot 

and

d) if so the details thereof

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) No. Sir.

b) to d). Do not arise.

English]

BV HV mt a s)atHVBV HV mt a s)atHV

. SHRI RAJNATH SONKAR 

SHASTRI WHI the Minister of HUMAN RE

SOURCE DEVELOPMENT be pleased to 

state

a) hether there is an proposal to ban 

the priate tuition b the Goernment school 

teachers keeping in ie the falling stan
dards of education in Delhi ear after ear

b) if so the details thereof and

c)if not. the reasons therefor

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL 

OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARISEUA) a) and b). Delhi School 

Education Rules  stipulate that teach
ers shall not undertake priate tuitions. The 

releant Rule is reproduced belo

. Priate tuitions

No teacher shall undertake priate tu

ition or priate emploment or otherise 

engage himself in an business.

c) Does not arise.

HmdHmatHV uHm dmHMJa tVHmdHmatHV uHm dmHMJa tV 
rfm famrfm fam

. SHRI RAM NAIK Will the Minis
ter of RAILWAS be pleased to state

a) hether the Goernment hae de

cided to establish independent Raila 

Corporations to raise the reuired funds for 
the ne raila protects

b) if so the details thereof and the 

names of pending projects relating to 

Maharshtra and

c)timebound programme to decide 

these pending proposals

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 
LENKA) a) No Sir.

b) and c). Do not arise.

otmJa sVmtV umH UtfLVfotmJa sVmtV umH UtfLVf

. MAJ. GEN RETD) BHUWAN 

CHANDRA KHANDURI Will the Minister of 

RAILWAS be pleased to state

a)  hether representations hae been 

receied to introduce direct rains from



 Written Ansers CHAITRA .  SAKA) Written Ansers 

Rishikesh to arious majortons to facilitate   state
piigrins and

a) the numberofaccidents occurredat 
b)rfso.theactionproposedtobetaken   raila leel crossings in each one during

in this regard

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) es Sir.

b)   Examined but not found justified and 

feasible.

each of the last three ears

b) the reasons for those accidents

c) the details of the persons killed and 
injured to therein and

d) the preentie steps taken in this 

regard
P h mH tV]P h mH tV]

SHRI M.V.V.S. Ml

the Minister of RAILWAS be pleased to   LENKA) a) and c). Details are as under

THE MINISTER OF STATE IN THE 

. SHRI M.V.V.S. MURTH Will   MINISTR OF RAILWAS SHRI K.C.

No. of Leel Crossing Accidents 

RAILWAS

Period Cer

tral

i Eas

tern

Nor

thern

North

Eastern

North  Sou 

East  thern 

Frontier

South

Central

South  Wes 

Eastern Jem

    

  

Casualties

K K K   K  K   K   K  K  K  

  B           

               

               

T
K  Killed I  Injured

b)   The accidents at leel crossing gates 

mainl occur on account of the neglience of 

road users.

d)   The folloing steps are taken Jto 
aoid accidents at leel crostngs
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i) Proision of histle boardsspeed 

breakers and road signs at the ap

proaches of leel crossings.

ii)  Improing isibilit at leel cross

ings for road users and train driers.

iii)  Educatie campaigns through pub

lic media including Doordarshan and 

Radio to educate road users on the 

precautions ot be taken at leel 

crossings.

i) Joint checks in cordination ith the 

State Goernments to enforce pro

isions of the Motor Vehicles Act.

) Gatemen are counselled regarding 

protection detection of Hot Boxes 

Roller Bearing Seiures.

i)  Driers are counselled before nego

tiating leel crossing gats continu

ous histling should be made to 

alert the road users particularl at 

unmanned gates.

Translation]

E Vl Va aH SVtmHV Va mHaJb
atHVp ElT g

E Vl Va aH SVtmHV Va mHaJb
atHVp ElT g

.   SHRI VILAS MUTTEMWAR Will 

the Minister of ENVIRONMENT AND FOR

ESTS be pelased to refer to repl gien to 
Unbstarred uestion No.  on Decem

ber  and state

a)  hether the Goernment hae fixed 
the date b hich the State Goernment 
hae been asked to submit their ies on 

the suggestions receied from industrial 
organisations and enironment experts re
garding amendments to certain proisions 

of Enironment Protection) Act 

b) if so the details thereof

c) if not the reasons therefor

d) the names of the State Goern

ments from hom the ies in this regard 

hae so far been receied and

e) the steps taken b the Union go

ernment to expedite the matter

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) to e). So 

far eighteen StatesUnion Territories hae 

responded to the proposal for amendments 

to certain proisions of the Enironment 

Protection) Act . These are Andhra 

Pradesh Assam Arunachal Pradesh Dadra 
and Nagar Haeli Andaman  Nicobar Is

lands Bihar Chandigarh Goa Gujarat 

Harana Jammu  Kashmir Karnataka 

Madha Pradesh Meghalaa Pondicherr 

Punjab Rajasthan and West Bengal. The 

remaining States Union Territories hae 
been reuested to expedite the comments 

urgentl.

VJhhatHV Hu C V)mAOfd b
V]m smtV

VJhhatHV Hu C V)mAOfd b
V]m smtV

.   SHRI  TEJSINGH  RAO 

BHONSLE Will the Minister of RAILWAS 

be pleased to state

a) hether the SaanurKhapa pas

senger train has been cancelled

b) if so. the reasons therefor

c) hether an reuest has been re

ceied for restoring the train  and

d) if so the time b hich the Goern

ment propose to restore this train

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C.
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PSNOEpj p k T CtmPSNOEpj p k T Ctm

b) Due to poor traffic.

c) es Sir.

d) At present there is no proposal to 

restore this train.

namtV m oHJaHm tV NatHVh HHhH]tb
Jh mh

namtV m oHJaHm tV NatHVh HHhH]tb
Jh mh

.   SHRI BARE LAL JATAV Will the 

Minister of ENVIRONMENT AND FORESTS 

be pleased to state

a) hether ther eis an proision for 

position of to eterinar doctors in each of 

the oological parks

b) if so. hether eterinar doctors 

hae been posted in the National oological 

Park. Delhi

c)if not the reasons therefore and

d) the steps taken b the Goernment 

to appoint Veteminar Docotrs for National 

oological parks immediatel

THE MINISTER OF STATE OF THE 
MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) The Rec

ognition of oo Rules framed under the 

proisions of the amended Wild Life Pro
tection) Act  proides that eer large 

oo shad hae atleast to full time Veteri

narians.

b)   to d). There are to posts of Veteri
nar doctors in National oological Park 

i. Veterinar Officer and Assistant 

Veteminar Officer. The Assistant Veteri
nar Officer is alrread in position. Action 

has also been initiated to fill up the acant 

post of the Veterinar Officer b direct re
cruitment. the present Director of the Na
tional oological Park is also a Veterinarian.

SVtmHV Vah E)ltaSVtmHV Vah E)lta
t

.   SHRISANATKUMAR MANDAL 
Will the Minister of ENVIRONMENT AND 

FORESTS be pteased to state

a) Whether certain Industnes hae 

resented the Goernments moe to intro

duce mandator publishing of enironment 

audits

b) if so the details thereof

c)the reaction of the Goernment 

thereto and

d) the steps contemplated to impress 
upon the Industries particularl those caus

ing pollution the utilit of enironment audit 

and enforce its introduction

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) No. Sir.

b) and c) Do not arise.

d)   The positie results from eniron

mental audit as a management tool effect

ing in the conseration of natural resources 

and financial saings hae alread been 

accepted b the larger industries associa
tions. Steps hae also been initiated for 

conducting orkshops on enironmental 
audit. A notification making enironmental 

audit compulsor has alread been issued.

oHhh)atHV F Hth UutVmtoHhh)atHV F Hth UutVmt

. SHRI PROBIN DEKA Will the 

Minister of ENVIRONMENT AND FORESTS 

be pleased to state

a) Whether the Goernment hae con

ducted an sure regarding pollution being 

caused b the oil refineries in Assam

b) If so the details thereof and
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c)  the measures takenproposed to be 

taken b the Goernment to check pollution 
in the State

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) to c). The 

Central pollution Control Board along ith 

the Assam State Pollution Control Board 

has monitored the compliance status of 
pollution control of the oil refinenes in Assam 

T o refinenes namel those at Bigboi and at 

Bongamgaon are not compling ith the 
prescnbed standards The State Pollution 

Control Board has directed the defaulting 

refineries to compl ith the limits ithin a 

time frame The other steps taken b the 

Goernment to check pollution include the 

folloing

)  Effluent and emission standards 

hae been prescribed underthe 

Enironment Protection) Act 

)  Enironmental guidelines hae 

been eoled for siting and op

eration of industries

)  Industries hae been asked to 
compl ith consent reuire
ments of the State Pollution con
trol Board to limit the discharge 

of effluents and emissions ithin 
the stipulated standards

)  The Central Goernment in con

sultation ith the State Goern

ment has prepared an action 
plan for polluting industnes to 

meet the effluent and emissions 
standards.

)  Fiscal incenties are proided 
for installation ot pollution con

trol euipment and also tor the

shifting of polluting industries 

from congested areas

)  Netork of ambient air ualit 

and ambient ater ualit mom 

tonng stations hae been set up

)  A scheme has been initiated to 

gie assistance to clusters of 

small scale industrial units for 

setting up common effluent treat

ment plants

)  Prosecutions  hae  been

launched against the defaulting 

industnes causing ater and air 

pollutions

)  Loan facilities are made aail

able for setting  up and 

upgradation of pollution treat

ment sstems in polluting indus

tries

Scholarships

  SHRI SED SHAHABUDDIN 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be peased to state

a) the number of scholarships offered 
b foreign Goernment for stud abroad 

during 

b) the number of scholarships utilised 
countr ise and

c) the reasons for under utilisation if 

an

THE DEPUT MINISTER IN THE MIN
ISTR OF HUMAN RESOURCE DEVEL

OPMENT Department of Education and 
Department of Culture) KUMARI SELJA)
a) to c) The aailable information is gien 

in the statement annexed
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HaaHV )ha)m HaaHV )ha)m in Orissa

. DR. KRUPASINDHU BHOl 

Wil) the Minister of AGRICULTURE be 

pleased to state

a)Whether the Goernment hae 

undertaken soil testing to iden areas for 

cotton cultiation in Orissa

b) if so the details thereof and

c)the steps taken to gron cotton in 

those areas

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) and b) The National 

Bureau of Soil Sure and Land use Plan

ning of Indian Council of Agricultural Re

search and the State Department of Agricul

ture Goernment of Orissa hae completed 
soil sure C classification and mapping of 

soil resource of Orissa in . T ol one 

dominant soil units in the three major re

gions of Orissa namel Hill range. Eastern 

plateu and coastal plains hae been identi

fied their characteristics hae been brought 

cut in detail. Besides so testing in the state 

is regularl done b  State Soil Testing lab 

ratories to identif nutrient status of soil for 

preparing fertilise doses recommendations 

for farmers.

c) The Goernment of India is imple

menting a Centrall sponosor Scheme of 

Intensie Cotton Deelopment Programme 

in agro limaticall suitable areas of important 

cotton groing states including Orissa. 
Under the scheme the financial assistance 

is proided for distribute of seeds organising 
demonstrations for improed technolog and 

suppl of Plant Protection Chemicals and 

euipments etc. p   

Transportation of Foodgrains b 
RaH

. SHRI AMAR ROPRADHAN

Will the Minister of CIVIL SUPPLIES CON

SUMER AFFAIRS AND PUBLIC DISTRI

BUTION be pleased to state

a) Whether the practice of bringing 

foodgrains b rail to Ne Cooch Behar 

Station has been stopped b the Food Cor

poration of India

b) if so. the reasons therefor and

c)   the steps taken to ensure regular 

suppl of foodgrains to Ne Cooch Pehar 

and other districts of West Bbngal

THE MINISTER OF STATE IN THE 

MINISTR OF CIVIL SUPPLIES CON

SUMER AFFAIRS  PUBLIC DISTRIBU

TION AND MINISTER OF STAE IN THE 

MINISTR OF COMMERCE  SHRI 

KAMALUDDIN AHMED). a) to c). It has 

been reported b the Food Corporation of 

India that the are presentl not utilising 

Ne Cooch Behar raila station because 

of industnal relations problem. Hoeer 

FCI supplies for Ne Cooch Behar and 

other districts of North West Bengal are 
being made from Ne Jalpaigun Jalpaiguri 

Alipurduar Malda etc.

Energ Consumption

  SHRI  SUDARSAN  RA 

GHAUDHURI Will the Minister of RAIL

WAS be pleased to state the share of 
Railas in energ consumption in the coun

tr in rc spect of coal diesel and electricit 

separatel

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C. 

LENKAV Tlte share of RaWaj. in the total 
energ consumption m ihe countr in re

spect of coat diesel and electricit sepa

ratel tor the ear  is furnished as 
under.
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Consumption Railas share as percentage

on Raila   to the countrs total consumptiondespatch

proisional)

.  Million tonnes .

. Million Kilolitres. .

.  Billion Kilotts hours   .

Coal

Diesel  

HSD 

oil onl)

Electricit

Ambalappuha oer bridge

.   SHRI   THAIL  JOHN 

ANJALOSE Will the Minister of RAILWAS 

be pleased to state

a) the present status of the 

Ambalappuha oer bridge Kerala ) con

struction

b) the expenditure incurred thereon so 

far and

c) the percntage of ork done and the 

time b hich it is likel to be completed

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS  SHRI K.C. 
LENKA) a) Contract for the construction of 

Raod oer bridge as aarded in Noem
ber . The contractor has not com

menced ork as et. Action has alread 

been initiated to terminate the contract. 
After termination a ne agenc for execu

tion of ork ould be fixed.

b) Cost of ork is Rs. . crores. 

Expenditure till nois nil.

c) The percentage of ork done is nil. 

The date of completion is approximatel  

months after the contract is fixed. .

Translation]

Upgradation of. Kendria Vidalaas

.   SHRI RAJVEER SINGH Will 

the Ministei of HUMAN RESOURCE DE

VELOPMENT be pleased to state

a) Whether some Kendria Vidalaas 
are imparting education upto matric leel 

onl

b) if so the names of those Kendria 

Vidalaas Stateise

c) hether the Goernment propose to 

upgrade those Vidalaas at ) plus  leel 

and

d) if not the reasons therefor

THE DEPUT MINISTER IN THE MIN
ISTR OF HUMAN RESOURCE DEVEL
OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SEUA) a) and b) es Sir. 
There are  Kendria Vidalaas hich 

are upto Class  at Present. The Stateise 

breakup gien in the Statement attached.

c)   and d) No Kendria Vidalaas is 
normall reuired to proide facilities for all 

class leels in the same ear of Rs opening. 
The general practice is to initiall proide 
facilities upto Pnmar classes and thereaf

ter graduall upgrade the school to cater to
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the needs of the passing out students from 

each preious class leel. Accordingl he 

objectie is to upgrade all Kendria 
Vidalaas upto  leel oer a period of 

time subject to aailabilit of phsical facili

ties the reuisite number of eligible stu

dents and funds.
STATEMENT

Statement indicating the Stateise 

number of Kendria Vidalaas hich are 

upto Class  at present.

S. No. Name of state No. of KVs hich are upto 

Class  at present

. Andhra Pradesh

. Arunachal Pradesh

. Assam  

. Bihar

. Gujarat

. Harana

. Himachal Pradesh

. Jammu  Kashmir

. Karnataka

. Kerala

. Madha Pradesh

. Maharashtra

Manipur

.  Maghalaa

. Nagaland

. Orissa

.  Punjab

. Rajasthan

. Namil Nadu
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S No.  Name of state

20. Tripura

21 Uttar Pradesh

22 West Bengal

23 Goa

24 Delhi (UT)

25 Pondicherry (UT)

Train Facilities on Panskura- 

Haldia Section

4624  SHRI SATYAGOPAL MISHRA 

Will the Minister of RAILWAY be pleased to 

state

(a)Whether there is any proposal with 

his Ministry to develop the Panskura-Hdldia 
section (SE Railway,) by providing double 

lino, more trains, reducing the running time, 
introducing the rail taxi service more halt 

stations etc

(b) if so. the details thereof and

(c) if not, the reasons therefor7

THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS (SHRI KC 

LENKA) (a) No, Sir

(b) Does not arise,

(c) Constraint of resources

Paddy cultivation in Kerala

4625  SHRI KODIKKUNIL SURESH

No of KVs which are upto 
Class X at present

01

21

11

03

07

01

193

Will the Minister of AGRICULTURE be 

pleased to state

(a) the total area of land covered under 

paddy cultivation in Kerala.

(b) the production of paddy in Kerala 

during the last three years

(c)  the financial assistance provided to 

Kerala for the cultivation of paddy during 

1991-92 and 19S2-93, and

(d)  the steps taken or proposed to be 
taken by the Government for increasing the 

production ot paddy in Kerala?

THE MINISTER OF STATE" IN ~'‘c 
MINISTRY OF AGRICULTL"' - (SHRI 

ARVIND NETAM) (a) As per estimates of

1991-92 a total area of about 5 45 lakh ha 
was covered under paddy in Kerala

(b)  The estimates of paddy proc  * 

in Keraia dunng the last three years a - a*; 
under

Total
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ear

 *

c)To supplement the efforts of the 

State Got in increasing the production and 

productiit of rice assistance as proided 

to the State through Centrall Sponsored 

Integrated Programme for Rice Deelop

ment. An assistance of Rs. . lakh as 
proided to the State during  and for

 an allocation of Rs. . lakh has 

been made.

d) The steps takenproposed to be 

taken b the Got for increasing the produc

tion of padd in Kerala include

i)   increase in area under location 

specific high ielding arieties

ii)  increasedefficient use of inputs 
like fertilier irrigation ater 

micronutrients herbicides etc

iii)  effectie control of insect pests 

and diseases through adoption 

of Integrated Pest Management 
IPM) Approach  need based 

use of pesticides

i) transfer of improe rice produc
tion technolog through adop
tion of T V sstem and through 

organising field demonstrations 

and farmers* training

)  Marketing support and remu

neratie prices to farmers for 

their surplus padd produce

deeloping the onfarm resources

Padd Production lakh tonnes)

.

.

.

like irrigation facilities farm ma

chiner and implements etc

ii)   proiding credit to need farmers 

for facilitating crop cultiation.

Setting up of expert committee for the 
deelopment of agriculture

.   SHRI PRAKASH V PATH Will 

the Minister of AGRICULTURE be pleased 
to state

a) hether the Goernment hae ap
pointed an stud Team of experts to sug

gest ne techniues and methods to be 

adopted to boost agricultural production in 

ie of the ne approach in regard to 
agricultural operation

b) if so the details thereof and

c) if not the steps proposed to be taken

in this regard to boost agricul
tural production

THE MINISTER OF STATE IN THE 
MINISTR OF NONCONVENTIONAL 

ENERG SOURCES AND MINISTER OF 

STATE IN THE MINISTR OF AGRICUL

TURE SHRI S. KRISHNA KUMAR) a) No. 
Sir.

b) Does not arise.

c)Crop Oriented Programmes are 

being implemented for increasing crop pro
ductiit and production. Under these
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schemes incenties are being gien to the 

farmers for use of critical inputs tike seeds of 

hbridshigh ielding arieties microutrients 
plant protection chemicals herbicides im

proed farm implements plant protection 

euipments etc. Besides field demonstra

tions and farmersfarm laborers trainings 

are organised in the identified districts for 

adoption of improed crop production tech

nolog b the cultiators.

Effect of Industrial Pollution on Human 
Bod

.   SHRI GOPI NATH GAJAPATHI 

Will the Minister of ENVIRONMENT AND 

FORESTS be pleased to state

a) hetherthe Goernment hae made 

ealuation of the effects of industnes pollu

tion on human bod in different States

b) if so the details thereof Stateise

c)the outcome thereof and

d) the action taken b the Goernment 

thereon

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) to d). 

Goernment in consultation ith the Central 

Pollution control Board and the State Pollu

tion Control Boards hae identified nineteen 

areas in the countr and criticall polluted 

areas. These are . Paran.co Himachal 

Pradesh) . Kalaamb Himachal Pradesh) 

. Horah West Benal) . DurgapUr est 
Bengal) . Dhanbad Bihar) . Talcher 

Orissa) . Vishakhapatnam Andhra

Pradesh) . Korba Madha Pradesh) . 
ManaliMadras Tamil Nadu) . Bhadraati 

Karnataka).  Singrauli Uttar Pradesh)
. Pali Rajasthan)  North Arcot Tamil 

Nadu) . Gobindgarh Punjab) . 
Naiafgarh Delhi). . Vapi Gujarat). .

Chembur Maharashtra) . Greater Co

chin Kerala) and . Digboi Assam).

Sstematic studies on effect of eniron

mental pollutants on human health hae 
been initiated through National Institute of 

Occupational Health NIOH) Ahmedaad in 

respect of Vapi Gujarat) Greater Cochin 

Kerala) Chembur Maharashtrfc) and 

AngulTalcher Orissa).

Funds for Audioisual Eduipments

.   SHRI RAM NARESH SINGH 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state

a)  the funds proided b the Union 

Goernment to Uttar Pradesh for purchase 

of audioisual euipments for use in schools 
dunng  and

b)   the actual expenditure incurred so 

far b the Goernment of Uttar Pradesh 

during the aboe period and the number of 

schools proided ith such euipments

THE DEPUT MINISTER IN THE MIN
ISTR OF HUMAN RESOURCE DEVEL

OPMENT DEPARTMENTOF EDUCATION 

AND DEPARTMENT OF CULTURE 

KUMARI SEUA) a) No funds ere sanc

tioned to the Goernment of Uttar Pradesh 

for purchase of audioisual euipments for 

use in schools during the ear . 

Hoeer an amount of Rs. . crores 

hich as sanctioned to Uttar Pradesh 
Goemmentdunng  forpurcttsfee of 

 Colour TVs for ue in Upper Pnmar 
Schools has been aUeMfed to be carp** 
forard for utilisation curing tb ear  

.

b)Jnformatfon is being collected and. 
ill be laid on the Table of the House.



HmFaa NatHVh m Vl W atVd)mHmFaa NatHVh m Vl W atVd)m 
CVJa) mCVJa) m

. SHRI MADAN LALKHURANA 

DR. LAL BAHADUR RAWAL.

Will the Minister of ENVIRONMENT 

AND FORESTS be pleased to state

a) hether attention of the Goern

ment has been dran to the nes item 

captioned High fling poachers find ne 

target appearing in the Indian Express 

dated Februar  

b) hether a large number of poaching 

actiities hae been reported from Corbett 

National Park and Hastinapur Sanctuar 

during the last three months

c)if so the details thereof

d) the number of animals poachod

and

c)  the action taken b the Goernment 

against the guilt persons

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) es Sir.

b) Report of some poaching hae been 

receied from Hastinapur Sanctuar

c) to e). On rd Januar  a joint 

patrol part of forest and police personnel 

nabbed a ang of poachers from hom 

carcass of four  Id animals and fe skins 

ere recoered. An r  has been lodged 

ith the police. Steps hae buen initiated to 
start a separate case also under Wildclifc 

 Protection) Act  to  . g the culprits to 
book

Cess on Sugar . . iusti

  SHRI H.D. DEVEGOWDA

 Written Ansers

DR. MAHADEEPAK SINGH 

SHAKA

Will the Minister of FOOD be pleased 
to state

a) hether the attention of the Goern

ment has been dran to the nesitem cap
tioned hat as the sugar cess used for 

appearing in the Pioneer dated Februar 
. 

b) hether the Goernment hae im
posed cess on the sugar industr to encour

age the research ork on sugar cane deel

opment

c) if so the details thereof and the rate 

of the said cess imposed dunng 

d) the total amount likel to be col

lected b the Goernment dunng the current 

ear

THE MINISTER OF STATE OF THE 
MINISTR OF FOOD SHRI KALP NATH 

RAI) a) es Sir

b)   and c). Under the Sugar Cess Act. 

 Cess at the rate of Rs.   per 

uintal is Deing collected on all sugar pro
duced b an sugar factor in India The 

Sugar Deelopment Fund Act  pro

ides that the Cess so collected reduced b 
the cost of collection together ith an 

mone receied b the Central Goernment 

for the purposes of this Act shall be credited 

to the Sugar Deelopment Fund.

One of the objecties of the Sugar 

Deelopment Fund is to make grants for the 

purpose ot an research project aimed at 

C .iopm of rugar industr.

As on st Dece.  r  tpe total 
Cesscollections stood at Rs. . crores 

out of nicn Rs.  crores hadbeen 
 .. .iSnrred  e Sugar Deelopment Fund

Written Ansers MARCH .
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Loansgrants amounting to Rs. . crores 

had been sanctioned till that date out of the 

Fund.

d)   During   the total* i Cess 

collection is likel tobe of the order of Rs. 

 crores.

Carcass Centres

. SHRI GUMAN MAL LODHA Will 

the Minister of AGRICULTURE be pleased 

to state

a) hether the Goernment propose 
to set up carcass centres in rural areas to 

utilie hides and skins of dead animals

b) if so the details thereof and

c)the steps taken or proposed to be 

taken b the Goernment in this regard to 

sae foreign exchange spent on importing 

processed hides

THE MINISTER OF STATE IN THE 
MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) and b). Goernment 
of India is implementing a Centrall Spon

sored Scheme under hich assistance is 

proided to State Goernments among other 
things for establishmentimproement of 

carcass uJilisattoo cnt*s ana htd 
units. This is ith a ie to utilise hides and 
skins and other bproducts from dead ani

mals.

c)  It is necessar to import certain 

uantit of hides and skins in ra unfinished 
and finished form to meet the groing de

mand for export of leather products. Such 

imports is mainl for earning foreign ex
change tor the countr.

UfFthtaatHV Hu Smaf)UfFthtaatHV Hu Smaf) 
ntJat Hu Laam ft U]tHVntJat Hu Laam ft U]tHV

. SHRI  SUBRATA

MUKHERJEE.
PROF. MALINI

BHATTACHARA
HRI ANIL BASU
SHRI HANNAN MLLAH 

SHRI AINAL ABEDIN

SHRI PURNA CHANDRA 

MALIK

Will the Minister of AGRICULTURE be 
pleased to state

a) hether all the earthuake ictims 
of Uttarkashi region hae been properl 

rehabilitated

b) if so the details thereof

c)if not the reasons therefor and

d) the remedial steps taken b the 

Goernment to rehabilitate those ictims

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) to d). Goernment of 
Uttar Pradesh has reported the folloing 

extent of damage in the ake of earthuake 

of October. 

i) Loss of human lies   

Animal lies tost

iii) Injured persons

i) Damage to houses

Full
Particularl

The State Goernment has taken 

the folloing measures for rehabilitation of 
the affected persons

a)   Assistance  Rs.  Rs. 

.  as subsid and Rs.  as loan 
from HUDCO) for a fuil damaged 

houses.
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b) Assistance  Rs. for partiirll 

damaged house and Rs.  per house for 

minor cracks.

c)Exgratia relief  Rs.  per 

deceased up to maximum of Rs.  

per famil.

d) Assistance of Rs.  in each 

case for seriousl injured persons and Rs. 

 in each case of minor injuries.

e) Assistance forloss of big cattle R

 and for loss of small cattle  Rs. 

Translation]

Flood in West Bengal

.   SHRI BIR SINGH MAHATO Will 

the Minister of AGRICULTURE be pleased 

to state

a)the names of the flood affected 

districts in West Bengal during 

b) the estimated loss of crops proper

ties and liestock thereb

c) the steps taken b the Goernment 
for relief ork in these districts

d) hether the Goernment propose 

to introduce an special scheme to meet this 

problem in those districts

e)if so the details thereof and

f) if not the reasons therefor

THE MINISTER OF STATE IN THE 
MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) to f). Information is 

being collected.

Hd)am Vam V rlf  mlfHd)am Vam V rlf  mlf

. SHRI PHOOL CHAND VERMA 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state

a) the number of computer centres set 

up for imparting of ocational courses in 

Madha Pradesh

b) the number out of them actuall 

functioning

c) the causes for not functioning of the 

remaining centres and

d) the steps taken b the Goernment 

in this regard

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL
OPMENT DEPARTMENT OF EDUCA

TIONAL AND DEPARTMENT OF CUL

TURE) KUMARI SEUA) a) Under the 

Centrall  Sponsored  Scheme  of 

Vocationalisation of Secondar Education 
there is no proision for setting up of Com

puter centres. Grants are hoeer pro

ided under this scheme to the State Go
ernments for introduction of ocational 

courses in arious subjects including com

puter based ocational courses at  leel.

b) to d). Do not arise.

English]

Stud on Pollution Leel of amuna

. SHRI VIJA NAVAD PATIL Will 

the Minister of ENVIRONMENT AND FOR

ESTS be pleased to state

a)  hether the Central Pollution Con
trol Board and the Indian Technical Re

search Centre. Luckno hae conducted a 

stud to examine pollution leel of the 

amuna Rier
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b) if so the outcome thereof and the 

reaction of the Goernment thereon

c)hether lack of coordination beteen 

these to institutions to stud pollution leel 

has been reported

d)   if so the reasons thereof and

e) the steps taken for thorough stud of 

pollution and cleaning of the amuna Rier

THE MINISTER OF STATE IN THE 

MINISTR OF ENVIRONMENT AND FOR
ESTS SHRI KAMAL NATH) a) es Sir.

b)   Based on this stud a ater ualit 

monitoring and management sstem ard
stick) has been eoled. The adopted rier 

ater ualit ardstick consists of eight 

different ater ualit indices haing their 

target alue in an amoeboid presentation. 
Validation of the proposed biomonitoring 

protocol has been taken up in the Chaliar 

rier in Kerala and in the Tungabhadra rier 

in Karnataka.

c)   and d). The Central Pollution Con

trol Board as responsible for coordinating 
the project as ell as conducting the sam

pling analsis and inentor of the biotic 

species and to conduct acute subchronic 

toxicit ealuation in the amuna. The In
dustrial Toxicological research Centre. 

Luckno as responsible for analsis of 

micro pollutants including hea metals and 
pesticides. During the ealuation of the first 
phase of the project it as obsered that the 

actiities ere not progressing as sched

uled.

e)  T o automatic ater ualit moni

toring stations as ell as a schedule of 
biomonitoring hae been set up on the Rier 
amuna. The Municipal Corporation of Delhi 

hae initiated action to augment their treat

ment facilities from the present capacit of 

 million litres per da to about  

million litresper da b the end of the Eighth 

Plan period. Industries discharging their ef

fluent in the amuna hae been directed to 

conform to the prescribed standards ithin 
a time frame.

Translation]

Alleged Corruption in F.C.IiC.W.C.

. SHRI   RAM   TAHAL 

CHOUDHAR 

MOHAMMAD ALI ASHRAF 
FATMI

Will the Minister of FOOD be pleased 

to state

a) hether the Goernment hae re

ceied some complaints about corruption 

preailing in the Food Corporation of India 
and the Central Warehousing Corporation

b) if so the details thereof separatel

c)the action taken or proposed to be 

taken against the guilt officials during the 

last three ears ear ise and

d) the other efforts made b the Go

ernment to check such malpractices in these 

corporations

THE MINISTER OF STATE OF THE 

MINISTR OF FOOD SHRI KALP NATH 

RAI) a) es Sir.

b)   The number of complaints alleging 

corruption receied during the last three 

ears b the Goernment as ell as b the 
Food Corporation of India and the Central 
Warehousing Corporation ere as 

follos
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ear Number of complaints 

receied in respect of 

F.C.I. C.W.C.

  

c)t he number of officials ho ere 

aarded penalties in the Food Corporation 

of India and   Cu tral Warehousing Cor
poration during the last three ears are as 

follos

ear Number of officials 

aarded penalt

F.C.I. C.W.C.

.

d)   To preent corruption and malprac

tices surpnse and regular checks are con
ducted at identified sensitie points Wher

eer irregularities hae been found action is 

initiated against the delinuents.

Ne Trains in M.P.

.   SHRI SAT NARA AN JATIA 
Will the Minister of RAILWAS be pleased 

to state

a)the likel dates from hich the ne

trains to be introduced in  are to 

start and

b) the reasons for not introducing an 

Intercit Express beteen Bhopal and 
Indore ia Ujjain

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) AgraJaipur Intercit Express 

is being introduced .e.f. . The 

other ne trains are likel to be introduced 

during Jul  hen then ne Time 

Table comes into force.

b)   Neither feasible nor justified. 

English)

Wheel and Axles Plant Karnataka

.   SHRIMATI CHANDRA PRABHA 

URS Will the Minister of RAILWAS be 

pleased to state

a)the total poer reuired per da for 

Wheel and Axle Plant at elahanka

b) the uantum of poer being sup

plied per da b the Karnataka Electricit 

Board to this plant

c) hether the aboe plant has re

uested the Karnataka Electncit Board for 

the additional poer suppl

d) if so the details thereof

e) hether the poer tariff being 

charged from them in three times higher 

than the regular tariff and

f) if so hether the Goernment hae 

taken up the matter ith the Karnataka 

Electricit Board to suppl the poer at the 
regular tariff onl

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) About . lakh units per da at 
a maximum demand of  MVA.

 Written Ans ers 

b)   About . lakh units per da at a 
maximum demand of  MVA.
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c)es Sir.

d) KEB has been reuested to remoe 

the restrictions on draa of poer imposed 
for operation of one furnace during the 

morning peak hours from  AM to  AM and 

both the furnaces during eening peak hours 

from  PM to  PM.

e) and f). es Sir. KEB had reduced 

the energ entitlement and charged energ 

consumed b Wheel and Axle Plant in ex

cess of reduced entitlement at three times 
the normal tariff form April  to Noember 

. The matter as taken up ith KEB 

authorities and poer tariff is normal since 

December .

Ol mpiad at Barcelona

b) if so the details thereof categor 
ise

c)the total expenditure incurred 
thereon and

d) the number of athletes out of them 

ualified up to international standards

THE MINISTER OF STATE IN THE 

MINISTR OF HUMAN RESOURCE DE

VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS) AND MINISTER 

OF STATE IN THE MINISTR OF PARLIA

MENTAR AFFAIRS SHRI MUKUL 

WASNIK) a)  athletes and  officials 

including  IOA Officials) participated in 

barcelona Ol mpic Games .

b) A statement is enclosed.

.   DR. C. SILVERA Will the Minis

ter of HUMAN RESOURCE DEVELOP

MENT be pleased to state

a)   hether a large number of officials 

and athletes participated in tne last Ol m

piad held at Barcelona

c)Rs. .  crores proisionall)

d) All the athletes ho participated in 
the Barcelona Ol mpics ere cleared on 

the basis of their haing ualified as per the 

norms standards and procedures laid don 
b the concerned International Federation.

STATEMENT

Discipline Participants Officials  Total

Badminton

Boxing

Hocke

Shooting

Table Tennis *

Tennis

Wrestling

Archer
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Discipline  Participants   Officials   Total

Weightlifting   

atching   

Athletics   

Judo   

In additional  IOA Officials also ent.

  Rail Bus

. SHRI BASUDEB ACHARIA Will 

the Minister of RAILWAS be pleased to 

state

a) hether there is an proposal to 

introducing Rail Bus in some sections of the 

Indian Railas and

b) if so the details thereof

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) es Sir

b)   This is an experimental area ith the 

purpose of proiding cheaper and better 
se    ronomical branch lines hich 

ha io uc i cf .. affic. A limited number 

of rail buses ar.    *or acuisition and

if successful. large nu.  r re proposed to

be acuired.

Translation]

Milk Po der production

. SHRI SURAJBHANU SOLANKI 

Will the Minister of AGRICULTURE be 

pleased to state

a)the names of milk poder plants in

 

anous States Stateise

b) the names of Long Life Tetrapack 

Plants hich are either not utilising their full 

capacit or ling closed

c) hether some State Goernments 

hae reuested the National Dair Deelop

ment Board to take some remedial steps in 
this regard

d) if so the details thereof and

e)the action taken in this regard

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) Stateise names of 
milk poder plants under Operation Flood 

as in Januar  is enclosed in the 
Statement attached

b) There are no Tetrapack plants es

tablished in Operation Flood hich are ling 

closed. Aseptic packaging stations euipped 
ith Tetrapack packing machiner are ho
eer not being utilised to their full capacit 

at Jaipur Indore. Vijaaada Saleem 
Guntur and Allepp.

c)to e). Necessar help in terms of 

Technical and Marketing support is being 
proided b NDDBs subsidiar Hindustan
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Packing Compan Limited HPCL) to Dair 

Federations of Andhra Pradesh Tamil Nadu 
Rajasthan Madha Pradesh and Kerala.

 STATEMENT

Stateise Details of Milk Poder Plants 

Under Operation Flood as in Januar .

StateUts. Milkshed StateUTs. Milkshed

Andhra Pradesh

Bihar

Gujarat

Harana

Karnataka

Chittor

Cudeppah

Gunture

Krishna

Kumool

Naigonda

Patna

Begusarai

Banaskantha

Junagadh

Kaira

Mehsana

Panchmahal

Rajkot

Sabarkantha 

Vadodara 

Gurgoan  Rohtak 

Hissar Jind 

Bangalore 

Dhatred

Tamil Nadu Dharampuri

Erode

Madurai

Salem

Meerut

Moradabad

Varansi

West Bengal   Darjeeling

Uttar Pradesh
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StateUts. MBkshed     StateUTs.   Miikshed

Manda

Madha Pradesh   Galior

Indore

Maharashtra Jalgon

Kolhapur 

Latur 

Pune 

Sangli

Punjab Amntsar

Bhatinda 

Gurdaspur 

Hoshiarpur 

Jalandhur 

Ludhiana 

Sangrur

Rajasthan Ajmer

Alar 

Bikaner 

Gan ganagar 

Jaipur 

Jalore 

Jodhpur
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English]

Allocations to Technical Institutions

.   SHRI  BOLLA  BULLI 

RAMAIAH 

m. D. VENKATESWARA 

RAO

Will the Minister of HUMAN RE

SOURCE DEVELOPMENT be pleased to 

state

a)the funds proided b the Goern

ment to Technical Institutions during the 

seenth Plan Stateise

b) the allocations made to these insti

tutions for the Eighth Plan. Stateise

c) hether the Managements of Tech
nical Institutions are facing ne challenges 

due to less allocation in comparison to the 

Seenth Plan

d) if so the details thereof and

e)the steps being taken b the Go

ernment in this regard 

THE DEPUT MINISTER FOR EDU

CATION AND CULTURE IN THE MINIS

TR OF HUMAN RESOURCE DEVELOP

MENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE 
KUMARI SEUA) a) to e). During the 

Seenth Plan period Plan funds amounting 

to Rs. .  crores ere proided b the 
Goernment of India through Ministr of 

Human Resource Deelopment b a of 

grantinaid and direct central assistance 
under arious schemes to technical and 
Management institutions and other autono

mous organiations under the Ministr deal
ing ith the deelopment ot technical and 

Management education. The allocation made

for arious schemes and institutions forthe 

Eighth Plan  is Rs. .  crores. The 

institution s hae been adised to effect 

econom in expenditure and gear up their 

actiities to mobilise additional resources in 
ie of the oerall resource crunch.

Translation]

nJVa Ha Hu PJa)mmnJVa Ha Hu PJa)mm

.   SHRI MUMTA ANSARI .Will the 
Minister of HUMAN RESOURCE DEVEL

OPMENT be pleased to state

a) hether a number of posts of lectur

ers are ling acant in arious colleges of 
Delhi Uniersit for a long time

b) if so. the details thereof

c)the main reasons therefor

d) the steps takenproposed to be taken 

to fill up the acant posts and

e)   the time b hich all the acant 

posts are likel to be filled up

THE DEPUT MINISTER IN THE MIN
ISTR OF HUMAN RESOURCE DEVEL 
OPMENTDEPARTMENTOF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SEUA) a) to e). According to 

the information furnished b the Uniersit 

of Delhi the posts of lecturer in the colleges 

are not alloed to lie acant of lecturer in the 
colleges are not alloed to lie acant for a 

long time. Wheneera acanc arises steps 

are taken to fill up the same immediatel b 
open adertisement and selection through 
dul constituted Selection Committee. 
Where this procedure is likel to take some 
time the post is filled up b making adhor 

appointment from out of panel of names 

inited from the respectie Department.
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English)

)hta Hu sa BHH)hta Hu sa BHH

.   SHRI N.K. BALIAN Will the 

Minister of HUMAN RESOURCE DEVEL

OPMENT be pleased to state

a) hether there is an machiner to 

assess the ualit and content of the pre

scribed text books in schools of Delhi

b) if so the details thereof

c) if not hether the Goernment pro

pose to do so before the ensuing academic 

ear starts and

d) if not the reasons therefor

THE DEPUT MINISTER IN THE MIN
ISTR OF HUMAN RESOURCE DEVEL 
OPMENT DEPARTMENTOF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SEUA) a) and b). According to 

the information furnished b National coun

cil of education Research and Training 

NCERT) Text books prescribed b NCERT 

used in Delhi Schools are eacuated in 
termsof its ualit and contents particularl 

at the time of its reprint. Delhi Administrating 

has also n timated that penodic reie for 

incorporating local factors is undertaken b 
the subjectexperts under the superision of 

Textbook Bureau of the Education Depart
ment.

c)and d). Do not arise.

orn smtV tV Omhorn smtV tV Omh

 PROF.K.V. THOMAS Will the 

Minister of RAILWAS be pleased to state

a)   hether representations hae been 

receied from Members of Parliament to 

introduce Diesel Multiple Unit Serices be

t een CochinGuruaoor Cochin

Kottaam and CochinAllepp in .Kerala 
and

b)   if so. the action taken thereon and 

the details of such trains to be introduced in 
near future

THE MINISTER OF STATE IN THE 
MINISTR OFRAILWASSHRI K. LENKA)

a) es Sir.

b)   There is no proposal at present to 
introduce the DMU trains on these and other 

sections of Railas in Kerala.

TheftSmuggling of Sandal ood

G.  SHRI R. JEEVARATHINAM 

SHRI HARISH NARA AN 

PRABHU ANTE

Will the Minister of ENVIRONMENT 

AND FORESTS be pleased to state

a) hether theftsmuggling cases of 

sandalood is on the increase in anous 

sandal groing States

b) if so. the details thereof

c) the uantit and alue of sandal

ood pieces stolensmuggled during  
 and  Stateise

d) the uantit and alue of sandal

ood pieces recurred out of them State 
ise and

e) the financial assistance proided b 

the goernment to check sandalood smug
gling furring the aboe period Stateise

THE MINISTER OF STATE OF THE 
MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) and b). No 
report regarding increase in theftsmuggling 

of sandalood has been receied from san

dal groing States.
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c) and d). The alue of sandalood  riod is as under 

stolensmuggled and seied during the pe  *

Rs. in lakhs)

. Karnataka . .  upto Jan.. )

.Tamil Nadu . . upto Jan. )

. Andhra Pradesh . .

. Kerala Nil Nil

e)Central Goernment has been pro

iding financial assistance to Stateand Union 
territories to deelop infrastructure for pro

tection of forests including Sandalood.

Assistance proided to Sandal shoing 

States are giing as under.

    
Rs. in lacs) Rs. in lacs) Rs.m lacs)

. Karnataka . . .

 Tamil Nadu . . .

. Andhra Pradesh  . . .

. Kerala .  .

Rail a Reseration Sstem speed terminals or data communications

. SHRI PRITHVIURAJ D. CHAVAN 
Will the Minister of RAILWAS be pleased 

to state

a) the aerage time taken in attending 
one passenger on the Raila Reseration 
Sstem at arious Metropolitain Resera

tion Centers in terms of number of passen

gers attended per hour

b) the steps taken to reduce the 

seriectng time so that aiting list ma be 

exhausted uickl and

euipment has been added since computer 

euipment as fist installed

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) The aerage time taken to deal 
one passenger is approx. . to  minutes
i.e. * passengers per hour per counter.

b)   Folloing steps hae been taken to 

reduce the sering time.

i)   Additional computer terminals are 

arranged during peak prods.

c) hat ne euipment such as high ii) installation of Reseration aailabil
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it displa sstem in order to minimise 

euenes at the counters

iii)  Use of sophisticated terminals to 

improe the response time of the computer 

sstem

c)  The Ne euipments added are 

FN Flexbte Net ork Exchange Intelli

gent terminals high speed modems etc 

Translation]

Ne Ration Cards

   SHRI GOVINDA CHANORA 
MUNDA 

DR  RAMESH CHAND 

TOMAR

Will the Minister of CIVIL SUPPLIES 

CONSUMER AFFAIRS AND PUBLIC DIS

TRIBUTION be pleased to state

a) hether the Goernment propose 

to issue ne ration cards in exchanges of old 

ones in Delhi

b) if so. the time b hich these cards 

are likel to be issued.

c)the number of ne ration cards 

issued in each of the last three ears one 

ise

d) hether there is an restriction to 

issue ne ration cards to the residents of 

Jhuggis and

e)if so the reasons therefor

THE MINISTER OF STATE IN THE 

MIN STR OF CIVIL SUPPLIES CON

SUMER AFFAIRS AND PUBIC DISTRIBU

TIONS AND MINISTER OF STATE IN THE 
MINISTR OF COMMERCE SHRI 
KAMALUDDIN AHEMED) a) No Sir

b) does not anse

c)the number of ne ration cards 

issued oneise in  and  is 

ASUNDER

Name of the Ne ration cants issued

 East

 West

 NorthWest   

 South  

 SouthWest

 Ne Delhi

 North  

 NorthEast   

 Central

Total   

d) N o Sir

e)Does not anse

TV Sets at Stations

   SHRI NJ RATHVA Will the 

Minister of RAILWAS be pleased to state

a)the names of raila stations in 
Gujarat here dose circuit teleision sets 
hae been installed

b) the names of stations in the State 

here such teleision sets hae been in
stalledproposed to be installed dunng  
 and
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c)  the total expenditure likel to be 

incurred on the scheme

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) At present no station in the 

State of Gujarat has been proided ith 

Close Circuit Teleision.

b) There is no such proposal

c)Does not arise.

English]

SJHhH]tJh FhVJ tV S amVSJHhH]tJh FhVJ tV S amV 
rfm famrfm fam

  SHRI PANDURING PUNDLIK 

FINDKAR

SHRI GOVINDRAO NIKAM

Will the Minister of ENVIRONMENT 

AND FORESTS be pleased to state

a) hether the attention of the Goern
ment has been dran to the nesitem 

captioned  Rampant tree felling in 
Maharashtra appeanng in the Times of 

India Bomba) dated Februar  

b) if so hether the region of eastern 

Maharashtra is facing danger if grae eco
logical imbalance due to large scale felling 
smuggling of trees

c)if so the details thereof an d

d) the effectie steps being taken b 
the Goernment to preent further degrada

tion of the forests in the area

THE MINISTER OF STATE OF THE 
MINISTR OF ENVIRONMENT AND FOR
ESTS SHRI KAMAL NATH) a) es. Sir.

b) No Sir.

c) Does not arise

d) Goernment hae taken folloing 

steps to preent degradation of forests

i) The National Forest Polic  

las more emphasis on consera

tion of forests. There are specific 
proisions for protection of forests 

from graing fires and encroach

ment

it) Forest Conseration) act as en

acted in  to check diersion of 

forest land for nonforest purpose 
the Act has been made more strin
gent b an amendment in .

iii). Import of timber has been 
liberalised

i) Export of timber has been banned.

Rail Link From Madras Cit to 
Tiruannamalai

.   SHRI M . KRISHNASWAM 

Will the Minister of RAILWAS be pleased 
to state

a) hether there as a proposal to 
hae a rail link beteen Madras Cit and 

Tiruannamalai ia Che ar and Wandoosi 
in Southern Raila

b) if so the present status of this 
proposal

c) hether an sure has been con

ducted in this regard and

d) if so. the details thereof and the 
action proposed to be taken thereon

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C. 
LENKA) a) No. Sir.
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b) Does not arise

c)No Sir

d) Does no arise 

Implementation of Mirdha Committee

.   SHRIMATi SUR AKANTA 

PATIL Will the Minister of Human Resource 

Deelopment be pleased to state

a)Whether Mirdha Committees rec

ommendations hae since been accepted 

on Januar 

b) if so hether recommendations of 

the committee for Horticulture Branch in 

Archaeological Sure of India are pro

posed to be implemented

c)if not the reasons therefor

d) hether there is an proposal for the 

deelopment of gardens around the monu

ments in the countr

e)if so the details thereof

f) if not the details of planning to 
improe the enironment around the 

amounts in the countr

g) hethera number of posts are ling 
acant in different categories in the Horticul

ture Branch Archaeological Sure of India 

and

h) if so. since hen and the reasons 

therefor

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL
OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SELJA) a) The Expert Group 

knon as Mirdha Committee ) as itself 
constituted in  ide Goernment of

India Resolution No. F. M dated 

th Januar . Hence the uestion of 

accepting its recommendations on th 

Januar  does not arise

b)   to f). The recommendations of the 

Committee insofar as deelopment of gar

dens around the monuments is concerned 

has alread been taken up for implementa

tion. In recent times nearl oer a doen 

garde hae been deelopedlaid around 

some select monuments in arious parts trf 
the countr. This process ould also con

tinue in future keeping in ie the impor

tance of monuments and aailabilit of re

sources.

in respect of the Committees recom

mendations about the strengthening of Hor

ticulture Branch and taking steps for proper 

cooperation of this Branch ith the other 

Branches the Empoered Committee con
stituted to serutunise the recommendations 

o Mirdha Committee decided that Horticul
ture staff should be placed underthe admin

istratie control of the Circles so that their 
o is propert superised and coordinated. 

Hoeer these orders could not be imple

mented due to Sta Order granted b the 

Honble High court Allahabad. Oing to the 

pendenc of the said court case further 

action to assess the reuirement of addi

tional staff for Horticulture Branch could not 

be undertaken.

g)  and h). es Sir. Hoeer the 

number of acancies in arious categories 

Group A . B C* and D) is not large 

compared to the authorised strength. Most 
of these acancies are from  onards. 

Hoeer a fe pertain to the ear  

onards. These acancies could not be 
filled up for arious reasons like nonaail 
abiiit of suitable condedates resered and 
unresered categor nonattractie scales 

of pa outlandish locations of some of the 
monuments etc.
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Autonomous Colleges IN 

.   SHRI ARJUN CHARAN SETHI 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state

a) hether the Goernment of Orissa 

has submitted an  proposal to the Unier

sit Grants Commission for granting au

tonomous status to some colleges of the 

State

b) if so the name of such colleges an

c)  the amount of grants released if 
an. during  and  to the 

colleges printed autonomous status earlier

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL

OPMENT DEPARTMENTOF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SEUA) a) and b). According to 

the Information furnished b the Uniersit 
Grants Commission the folloing colleges 

affiliated to Sambalpur Uniersit Utakal 
Uniersit and Bertiampur Uniersit hae 

been granted autonomous status b UGC

Sambalpur Uniersit

. Uniersit Coliege of Engineering 
Burla

. Gangadhar Meher College

Sambalpur.

. Regional Engineering College
Rourkela

Utakal Uniersit

. Raensha College Cuttack.

Berhamour Uniersit

. Khallikote College Berhampur.

No fresh proposal recommend b an 

of the State uniersit in Orissa or the State 

Goernment is pending ith the Commis
sion for grant of autonomous status to the 

colleges.

c) A statement is attached.
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Translation]

Triple Line from Bilaspur to Akaltara

. SHRI BHAWANI LAL VERMA 

Will the Minister of RAILWAS be pleased 

to state

a) hether there as a proision to la 

triple railaline from Bilaspur to Akaltara 

in the Raila Budget for the ear  

and if so the details thereof

b) hether the ork has started ac
cording to the proision and if so the progress 

made in this regard till . .  and if not 

the reasons therefor and

c) hether this triple railaline is 

proposed to be extended from Akrltara on

ards and if so the details thereof

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) es Sir. third line is being laid 
from Bilaspur to Akalitra  kms) at a cost 

of Rs. . croic

b) es Sir. Progress is  upto

. . .

c)No Sir

Education for NeoLiterates of 
Maharashtra

. SHRI VILASRAO NAGNATHRAO 

GUNDEWAR be pleased to state

a) hether the Union Goernment hae 

receied an proposal from the Goern
ment of Maharashtra regarding continuing 

education forthe neoliterate persons in the 

State

b) if so the details thereof

c) hether the Goernment hae ac

corded approal to that proposal

d) if so the details thereof and

e) if not the reasons therefor

THE DEPUT MINISTER IN THE MIN
ISTR OF HUMAN RESOURCE DEVEL 

OPMENT DEPARTMENTOF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SEUA) a) to d). Underthe Post 
Literac and Contenting Education 

Programme financial assistance is being 

proided b the Goernment of India to all 

State Goernments and Union Territories 
for setting up of Jana Shikshan Nilaams 

JSNs) and for launching of Post Literac 

Campaigns after the conclusion of Total 

Literac Campaigns). Financial asistacne 

for running JSNs is beingproided under 

Centrall Sponsored scheme of Post Liter
ar and Continuing Education on a cent 

percent basis according to a fixed pattern 
comprising of recurring grant of Rs. 

 each JSN per ear and nonrecurring grant 

of Rs.  OOOAeach JSN for one time.

The Post Literac Campaigns are being 

funded in the ratio of  to be shared 

beteen the Central Goernment and State 

goernment respectiel. Funds are relaased 

to each State Got as per reuirement 

based on their project proposal receied 

from illa SaksharthaSamities. So far.  
JSNs hao boon sanctioned to the State of 

Maharashtra hich are in operation and in 

addition Post Literac Campaigns hae 
also been approed as per the proposals 

receied from illa Sakshartha Samitis of 

three districts namel Wardha Nanded and 
Sindhudurg. No other proposal has been 

receied b the Union Goernment from the 

Goernment of Maharashtra regarding con
tinuing education for neoliterate persons in 
the State.

e)Does not arise
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English)

nt]thVJ H taa  uHm VdJatHV Hunt]thVJ H taa  uHm VdJatHV Hu 
HHlHHl

.   SHRI SUDHIR GIRI Will the 

Minister of CIVIL SUPPLIES CONSUMER 

AFFAIRS AND PUBLIC DISTRIBUTION be 

pleased to state

a) hether there is an machiner to 

inspect the ualit of the goods allotted for 
Public Distribution Sstem to the States and 

Union Territories

b) if so the details thereof

c) hether District leel Vigilance Com* 

mittees hae been set up in different States 

during  and

d) if so the number of such commit

tees Stateise

THE MINISTER OF STATE IN THE 

MINISTR OF CIVIL SUPPLIES CON

SUMER AFFAIRS AND PUBLIC DISTRI

BUTION AND MINISTER OF STATE IN 

THE MINISTR OF COMMERCE) SHRI 

KAMALUDDIN AHMED) a) and b). The 
Food Corporation of India hich is respon

sible for procurement transportation and 
delier of foodgrains to the State Goem 

mentUT Administrations tteplos ualified 

and trained staff for ualit contgrol. The 

Central Goernment has adised State 

Gorememnts also to deplo ualifed staff 

train their personnel for this purpose sttae 
GoemmentsUT Administrations are al

loed to inspect the stocks of foodgrains 

before taking delier from the FCI.

c)  and d). State GoemmentsUT 

Administrations hae reported that District 
leel Food Adisor Committees hae been 

set up in all the Districts. In addition most of 
the StatesUt Administrations hae reported 
that the hae set up iHageAair price shop

leel Vigilance Committees also. Details 

regarding exact number of such Commit

tees in each StateUT are not maintained b 

the Central Goernment.

VJVat  aH HHdmat C)] mVJVat  aH HHdmat C)] m 
Vl)amVl)am

.   SHRI ANKUSHRAO RAOSAHEB  

TOPE Will the Minister of FOOD be pleased 

to state

a) hether nel licensed Coopera

tie Sugar Factories hae been held up for 

ant of incenties and term loans

b) if so the steps taken b the Goern

ment to proide them proper inecties and 

term loans from the Industrial Finance Cor

poration of India

c)if not the reasons therefor

d) hether the Goernment hae re

ceied representation from the Cooperatie 

Sugar Industr for proiding more incen

ties for both existing ones and ne sugar 

factones

e) if so the details thereof and

f) the reaction of the Goernment 
thereto

THE MINISTER OF STATE OF TH 

MINISTR OF FOOD SHRI KALP NATH 

RAI) a) to f). After consultations ith the 

Industrial Finance Corporation of Indiana

tional Cooperatie Deelopment Coopera

tion and taking into consideration the repre

sentations receied from the State Goern
ment of Maharashtracooperatie Sugar 

Industr a reised Incentie Scheme for 

ne sugar factories and expansion projects 

has been formulated and issued on ..  
hich ould enable the Finical Institutions to 
consider the pending applications for grant 
of term loans.
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Translation]

ArrahSasaram Raila Line

number of paraaran Vahinis constituted 

and the nupber of districts coered so far 

Stateise

.   SHRI RAM LAKHAN SINGH 

ADAV Will the Minister of RAILWAS be 

pleased to state

a) hether the Goernment hae con

ducted an sure to ascertain economic 

iabilit of ArrahSasaram light raila line

b) if so the details thereof

c)the outcome of the sure con

ducted and

d) the action taken b the Goernment 

on the basis of this sure

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) to c). A sure for conersion 

of ArrahSasaram light Raila as carried 

out in . The results of the sure 

ere as under

Length      km

cost    Rs. .  crores

Rate of return    Negatie

d)   In ie of unremuneratie nature if 

the project and actuate constraint of re

sources the proposal could not find accep

tance.

Paraaran Vahinis

 SHRI  MOHAMMED  ALI
ASHRAF FATMI 

SHRI   RAM   TAHAL 

CHOUDHAR

b) the details of ork undertaken and 

success achieed so far

c) the authorities hich hae adminis

tratie and financial control oer such Vahinis 
and

d) the financial assistance of an 

proided b the Goernment to the States 

for this purpose StateWise

THE MINISTER OF STATE OF THE 
MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) to d) The 

information is being collected from the State 

Goernments.

Direct Serice Beteen Surat and 
Bhubanesar

   SHRI KASHIRAM RANA Will the 

Minister of RAILWAS be pleased to state
a) hether an sure has been conducted 

to start a direct raila serice beteen 

Surat and Bhubanesar.

b) if so. the details of the report of 

sure

c) the reasons for not starting this 

raila serice so far and

d) the time b hich this serice is likel 

to be started

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) No. Sir.

b) Does not arise.

WiH the Minister of ENVIRONMENT c) and d) the matter is under exami

AND FOREST be pleased to state a) the  nation.
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English]

Farmers Interest Under Dunkel 
Proposals

. SHRI RABI RA Will the Minis

ter of AGRICULTURE be pleased to state

a) hether attention of the Goernment 

has been dran to the nes item captioned 

 Dunkel proposals ICARs plea to Goern

ment appearing in the Hindu dated March

 

b) if so. hether the freedom of scien

tists in the field of Agriculture and interest of 

farmers ould be taken into consideration 

hile adopting Dunkel proposals in the Ag

riculture Sector and

c)if so the details thereof

THE MINISTER OF STATE IN THE 
MINISTR OF NONCONVENTIONAL 

ENERG SOURCES AND MINISTER OR 
STATE IN THE MINISTR OF AGRICUL

TURE SHRI S. KRISHNA KUMAR) a) 

es Sir.

b)   and c). The larger uestion of 

Dunkel proposal in its totalit inoles se

eral major polic issues such as seeds and 

patents subsidies on fertiliers remoal of 

sales tax remoal of hurdlesin interna

tional trade ot commodities trades and 

tariffs. Efforts of the Goernment ould be 
not to enter into an international commit
ment hich might hamper the freedom of 

scientists in the field of agriculture or hich 

ma hinder the freedom of the farmers to 

use the seeds produced b him for regen

eration.

Sultanpur Bird Sanctuar

   SHRI NARAIN SINGH 

CHAUDHARI Will the Minister of ENVI

RONMENT AND FORESTS be pleased to 
state a) hether Sultanpur Bird Sanctuar

has not succeeded to become homeland for 

migrator and other birds due to improper 

maintenance lack of ater and sufficient 

greenfields

b) if so the details thereof and the 
reasons therefor and

c) the steps takenproposed to be 

taken b the Goernment to improe the 

condition of this Sanctuar

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH] a) and b) 

This Ministr has not receied an such 

report from the Chief Wildlife Warden Go

ernment of Harana.

c)   Assistance is proided to the Sanc

tuar b the Central Goernment under the 

centrall sponsored scheme Deelopment 
of National Parks and Sanctuanes. During 

the ear  an amount of Rs. . 

lakhs as placed at the disposal of the 

Goernment of Harana for the Deelop

ment of the Sanctuar.

Unesco Board of Goernors

.   SHRIMATIBIBHU KUMARI DEVI 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state

a) the number of Indian nominees on 

the UNESCO Board of Goernors and their 
terms and references

b) hether India has nominated a ne 

member on the UNESCO Board of Goer

nors and

c)if so the reasons for such change

THE DEPUT MINISTER IN THE MIN
ISTR OF HUMAN RESOURCE DEVEL
OPMENT DEPARTMENT OF EDUCA

TION AND DEPARTMENT OF CULTURE)
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KUMARI SAUA) a) UNESCO has no 

Board of Goernors. UNESCO has a  

Member Executie Board the members are 

elected b the General Conference  of 

UNESCO. One Indian is a member of the 
Executie Board at present. The member of 

the Executie Board function as laid don in 

the Constitution of UNESCO.

b) No Sir

c)Does not arise.

Representations From Research 
Associates

.   SHRI MOHAN SINGH DEORIA) * 
Will the Ministr of HUMAN RESOURCE 

DEVELOPMENT be pleased to state

a)  hether the Goernment hae 

receied an representation from the Re

search Associates of Banaras Hindu Uni

ersit regarding difficulties being faced b 

them

b) if so the details thereof and

c)the remedial measure takenpro

posed to be taken b the Goernment to 

sole their difficulties

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL 

OPMENT DEPARTMENTOF EDUCATION 
AND DEPARTMENT OF CULTURE) 

KUMARI SEUA) a) and b). es Sir. The 

main demands contained therein include 

making public the recommendations of the 
ashpal committee constituted b the Deptt. 

of Science  Technolog in  to look into 

the probiemSOf Research Associates en

titlement to HRS CCA  accommodation 

medical and leae facilities at par ith teach
ers and scientists of UniersitiesResearch 

Institutions priorit and age relaxation in 
recruitment to the Uniersit.

c)  Since the issues raised in the 

representation concern funding agencies 

like UGC ICSR and Deptt. of Science  

Technolog and also Banaras Hindu Uni

ersit it has been sent to them for taking 
suitable action.

Translation]

Construction of Pul Mithai Bridge 
Delhi

.   SHRI SURA NARAAN 

ADAV Will the Minister of RAILWAS be 

pleased to state

a) hether the bridge Pul Mithai in 
Delhi is under construction for the last ten

ears

b) if so the reasons for inordinate 
dela in the construction of this bridge and

c)the time b hich the construction 

ork of this bridge is likel to be completed

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS  SHRI K.C. 

LENKA) a) and b) es Sir. Work on 

phase I completed and opened to traffic. 

The ork on phase II held up as land and 

funds not made aailable b the Municipal 

Corporation of Delhi MCD).

c)  It ill depend on M.C.D. making 

aailable reuired land and funds.

Reseration uota at Gomoh Station 
Bihar

.  SHRI DEVENDRA PRASAD 
ADAV Will the Minister of RAILWAS be 

pleased to state

a)   hether there is no proision of 
reseration uota in an train haulting at 

Gomoh station in Dhanbad district of 
Bihar
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b) if so the reasons therefore and

c)the steps being taken in this regard

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS  SHRI K.C. 
LENKA) a) At present reseration uotas 

are aailable at Gomoh station in ten trains.

b) and c Do not arise.

English]

Posts of General Managers

 DR. LAL BAHADUR RAWAL 

Will the Minister of RAILWAS be pleased 

to state

a) hether some posts of General 

Managers of different Raila ones are 
ling acant for the last fe months

b) if so the names of such ones

c)the reasons for keeping such ital 

posts acant for so long and

d) hen the same are likel to be filled

up

THE MINISTER OF RAILWAS SHRI 

C.K. JAFFER SHARIEF) a) to d).Propos 
als for filling up of the posts of General 

Managers Northern Raila and Northeast 

Frontier Raila are under consideration. 

Pending regular appointments hich are 

likel to be made shortl arrangements for 

manning these posts locall hae been made.

Storage and Marketing Facilities

.  SHRIMATI DIL KUMARI 
BHANDARI Will the Minister of AGRICUL

TURE be pleased to state

a)  hether some Central Schemes 

exist to improe the storage and adeuate

marketing facilities to farmers

b) if so the details thereof

c) hether these schemes hae been 

launched in all the States and Union Territo

ries

d) if so the details thereof

e) if not the reasons therefor

f) hether an coordination is being 

maintained to ensure implementation of 

these schemes and

g)if so the details thereof

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE  SHRI 

ARVIND NETAM)  a)  es Sir.  The
Ministr of Rural Deelopment are imple

menting to schemes namel i) Setting 

up of Rural Godons and ii) Deelopment 

Markets to improe the storage and market

ing facilities to farmers.

b)   i) The scheme for setting up of rural 

Godons as launched in   The 

prime object of the scheme as to preent 

distress sale of produce b small and mar

ginal farmers and to proide scientific stor
age facilities to reduce postharest losses 

due to substandard storage. The scheme 

also aimed at reducing pressure on trans

port and marketing sstem. The scheme 

as funded partl b Goernment of India 
and partl b Goernment of India and partl 

b the State Goernment. Upto ..  
 godons ere sanctioned under this 

scheme out of hich  godon ere 
reported to hae been completed till

. . . Up to ..  an amount of Rs. 

. crore as Central share as released 
for creation of .  lakh metric tonnes 

storage capacit. The scheme has since 

been transferred to State Sector as per
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diision of the National Deelopment Coun

cil.

ii)   The Centrall sponsored scheme of 

Deelopment of markets as initiated in 

 on selectie basis. The scheme 

as subseuent extended to coer ail kinds 

of agricultural markets in the countr. Under 

this scheme Central assistance is proided 

for each market depending upon the olume 

of annual marked arrials.  uantum of 

Central assistance ranges from Rs.  lakhs 

to RS.  lakhs per market. Till ..  an 

amount of Rs. . crores as released for 

deelopment of  markets out of hich 

 markets hae been reported deel

oped upto .. . This scheme has also 

been transferred to State Sector as per 
decision of the National Deelopment Coun

cil.

c)  to e) The scheme for setting up 

rural godons as launched in  States. 
The remaining State GoernmentUnion 

Territories of Arunachal Pradesh Punjab 

Manipur Himachal Pradesh and all the seen 

Union Territories did not come forard ith 

proposals for sanction under the scheme.

The scheme for deelopment of mar

kets as launched in  StatesU.Ts It 

could not be launched in Jammu  Kashmii 
Mioram Sikkim Kerala Andaman  

Nicobar Islands Dadra  Nagar Haeli and 

Lakshadeep as these StatesUTs. are et 
to enact market legislation. The scheme 

as not launched in Delhi and Chandigarh 

as rural areas in these U. Ts. are negligible. 
The U.T. of Daman  Diu did not come 

forard ith an proposal.

f)   and g). Implementation of these 

schemes is monitored b the Goernment 

of India b a of uarterl reports submit

ted b the State GoernmentsUnion Terri 
tones.

Translation]

Clearance of Forest Land in Madha 
Pradesh

  SHRI  SHIVRAJ  SINGH 

CHAUHAN Will the Minister of ENVIRON

MENT AND F RESTS be pleased to state

a) hether certain constraints are be

ing faced in the construction of ne roads 

passing through the forest areas in Madha 

Pradesh due to nontransfer of land b the 
Forest Department

b) if so the details thereof and

c) the steps taken b the Goernment 
in this regard

THE MINISTER OF STATE OF THE 
MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) to c). As 

and hen proposals are receied from the 

State Goernment ith complete details 
dul filled in prescribed program the pro

posals are processed expeditiousl for deci

sion under the Forest Conseration) Act 

. Reised consolidated guidelines hae 

been issued on . .  for further de
centraliation and streamlining of examina

tion of proposals receied under the Forest 

Conseration) Act. 

English]

Pollution and Enironmental Degrada
tion in Coal Belt of West Bengal

.   DR. SUDHIR RA Will the Min 

isterof ENVIRONMENT AND FORESTS be 

pleased to state

a)  hether open cast mining has 

caused serious pollution and enironment 
degradation in the coal belt area in West 

Bengal
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b) if so hether the Goernment hae

conducted an sure in West Bengal in this 

regard 

c)if so the details thereof and

d) the steps taken b the Goernment 

to check such pollution and enironment 

degradation in that State

THE MINISTER OF STATE OF THE 

MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) to c). 
Open cast mining does cause enironmen

tal degradation hich is arrested through a 

concurrent resto ation plan incorporated in 

the project. In respect of Raniganj Coal Field 

in West Bengal an Adanced Enironmen

tal Management Plan has been prepared 

hich is a Master Plan for the coal field and 

is meant as a guideline for progressie 

implementation. The plan deals ith land 

reclamation restoration and subsidence air 

ater pollution in the area.

d)   The steps taken b the Goernment 

to control such pollution are

.  Comprehensie stud has boen 

initiated for controlling pollution 

from the industries located in the 

region including mining operations 

mine drainage and coal asheries

.  An intensie rier basicin stud of 

Rier Damodar has been carried 
out and hot spots hae been iden

tified.

. Coal project proposals in West 

Bengal coal Belt are subjected to 
enironmental appraisal of the Min

istr tor ensunng adeuate eni
ronmental management including 
reclamation of mined area.

Trael facilities to ExM. Ps.

. SHRI AJO KUKHOPADH A 

Will the Minister of RAILWAS be pleased 

to state

a) hether there is an proposal to 

allo ExMembers of Parliament to trael b 

Rajdhani and Shatabdi Express on their 

Complimentar Card Passes and

b) if so the details thereof

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) and b).The ExMembers of 

Parliament ho are issued Complimentar 

Card Passes are alloed to trael j 

Rajdhani and Shatabdi Express trains if 

accommodation is aailable in these tra ns 

after preparation of charts and on pam nt 

of difference if an beteen the fare for the 

Class of trael b Rajdhani and Shat bdi 

Express trains and the fare for AC Steeper 

Class on other mailexpress trains.

Oerailment of Goods Train

. SHRI MOHAN RAWALE Will the 

Minister of RAILWAS be pleased to state

a) hether a goods train derailed on 

Februar .  beteen Kotari and 

Bhanarapanka stations on the Bilaspur 

Katni section of the south Eastern Raila

b) if so. the details thereof

c)the number of raila emp oees 
killed as a result of this accident

d) the compensation paid to the next of 
kins of those killed  and

e) the salient features of the po c for 

proiding relief to the families of raila 
emploees killed in raila accidents or on 

derailments
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THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

ENKA) a) es Sir.

b) On  a departmental train 

roiled don and entered into the slip siding 

of  Bhan artonk  station  on  the 

Khodrikhongsara Patch doubling portion of 

AnuppurBilaspur Single Line. Broad Gauge. 

Nonelectrified section of Biiaspur diision 

of South Eastern Raila as result of hich 

the train engine and  BOB agons next to 

engine got derailed.

c) As a result of this accident  raila 

emploees ere killed.

d) An amount of Rs.    has 

been paid as exgratia to the next of kin or 

the killed.

e) The salient features of the polic for 
proiding relief to the families of the raila 

staff killed in the accidents is

i) On the spot exgratia pament made 

to the next of the kin.

ii) Accident compensation commis

erate to the length of serice and 

post held.

i)   State
Andhra Pradesh

iii) If death of raila emploee takes 

place the ido or ard is offered a 

raila job.

Deelopment of Fra n Culture

.   SHRI OSCAR FERNADES Will 

the Minister of AGRICULTURE be pleased 
to state

a) the details of the projects identified 

for deelopment of pran culture in coastal 

areas locationise

b) the financial assistance proided b 

the Goernment to the arious States for 

this purpose during  and  

projectise and

c) the total production of pran during 

.  and . Stateise

THE MINISTER OF STATE IN THE 

MINISTR OF NONCONVENTIONAL 

ENERG SOURCES AND MINISTER OF 
STATE IN THE MINISTR OF AGRICUL

TURE SHRI S. KRISHNA KUMAR) a) 

Project sanctioned for deelopment of pran 

culture in coastal areas during the last eight 

ears are as under

Location

Polekuru Phasell

Kerala 
Maharashtra 
West Bengal

ii)   Shirmp Seed hatcheries 

Andhara Pradesh 

Goa

Karnataka 

Orissa 

Tamil Nadu

Po a 
Asangaoh 

Alampur Digha

Suralanka
Benaulim

Kumta
Chandrabhaga

Neelankarai

iii)   Brackishater Fish Farmers Deelopment Agencies

BFDAs)
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State
Andhra JPradesh

District

Krishana Nellore Snkakulam 

East Godaan Prakasam 

West Godaan

Gujarat

Karnataka

Kerala

Maharashtra

Onssa 

West Bengal

Tamil Nadu

Valsad Surat Bahroach 

Uttar Kannada

Eranakulam uiton Cannanore 

Thrissur Allappuha Kohikode 

Thane Ratnagairi Raigad 

Smdhudurg

Cuttack Ganjam Pun. Balasore 

North  Paraganas

South  Parganas Midnapore 
South Arcot. Thanjaur 

Chinambranar Chengai Anna 

Ramnad

i)

Goa

A  N Islands

South and North Goa 

Port Blair

World Bank Assisted Shrimp culture project 

State Location

Andhara Pradesh 

Orissa 

West Bengal

Bhairaapalam Vimuladei
P T Palam Ipuru. C G Palam 
Biderpur Narendrapur
Jagatjore and Banpada 
Dadanopatra Digha Meendip 
Canning. Dighirpai

b)   and c) The financial assistance 
proided b the Goernment to anous 
States for deelopment of pran farming

and production of pran Stateise dunn 
the last  ears is as under 
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The Goernment of India hae also re
leased adance additional cetVal assis
tance of Rs.  lakh to Andhra Pradesh 
Rs.  lakh to Orissa amd Rs. lakh to 
West Bengal under retroactie funding for 
the World Bank assisted shrimp culture 
project during .

Punishment of Raila Officials

.   SHRI M.V.V.S. MURTH Will 

the Minister of RAILWAS be pleased to 

state

a) the number of raila officials pun

ished ith major or minor penalties on the 

basis of igilance departments reports and 

CBI inestigations during  one 

ise

b) the nature of the offices omitted b 

such officials and

c) the total amount netted b fines and 

other penalties during the ear

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) The number of Raila officials 

punished ith majorminor penalties on the 

basis of Vigilance departments reports and 
CBI inestigations during  one 

ise is gien belo

Raila Production Units ear 

Centra) 

Eastern 

Northern 

North Eastern 

Northeast Frontier 

Southern 

South Central 

Ratta Production Units ear 

South Eastern

Western

Raila Electrification

Production Units

Total

b)   The nature of offeuces aries from 

case to case. Hoeer some of them are 

gien belo

) Irregularities in acceptance of 

Stores Engineering Contracts ne

glecting he loest uoted tenders

) Allotting berths to aitlisted pas

sengers ignoring the RAC passen

gers.

)Misuse of PassesPTOs.

)Making oerpaments b shoing

rong measurements.

) Irregularities in allotment of agons

in breach of priorit.

) Allotment of agons iolating re

strictions and Ciil bans.

)Allotment of piecemeal agons as

block rakes.

) Irregularities in recruitments selec
tions promotions etc.

c)  No fines are imposed on the offi

cials ho are found guilt of corruption. 
Action is taken against the officials ho are 

found guilt of corruption and punishments 
are imposed ranging from censure to dis
missal. after conducting disciplinar pro
ceedings under Discipline and Appeal 

Rules.
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Lie Stock Polic

. SHRI  SANAT  KUMAR 

MANDAL

SHRI R. SURENDER REDD 

SHRI CHHITUBHAIGAMIT 
SHRI KASHIRAM RANA

Will the Minister of AGRICULTURE be 

pleased to state

a)  hether the Union Goernment 

propose to reie the existing liestock 

polic and reoranganise the research and 

extension bodies ith a ie to remoing the 

constraints in the a of rapid deelopment 

of poultr and allied nutritional programmes 

and

b)   if so the broad features of the ne 
polic being eoled to accelerate groth of 

poultr and dair b increasing productiit

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) es Sir.

b)   The broad features of liestock 

polic eoled in the context of formulation 

of the th Plan interalia include

i) integrated planning and implemen
tation of programmes in sector

ii) intensification of cooperatie ef

forts

iii) strengthening of processing and 

marketing facilities

i) promotion of export potential

)strengthening of extension actii

ties

i) promotion of priate and oluntar 

efforts and

ii)  promotion of area specific

schemes.

Translation]

National Food Ministers Conference

. SHRI BARE LAL JATAV Will 

the Minister of FOOD be pleased to state

a) hether a National Conference of 

Food Ministers as held recentl in Delhi 

and

b) if so the issues discussed therein 

and the outcome thereof

THE MINISTER OF STATE OF THE 
MINISTR OF FOOD SHRI KALP NATH 

RAI) a) es Sir. The State Food Ministers 

Conference as held b the Ministr of Food 

at Ne Delhi on nd March .

b)   Discussions ere held on the gen

eral food scenario of the countr and need 

to augment foodgrain production in the coun

tr progress of procurement trends of heat 

and rice in the current marketing seasons 

and the projects of procurements of heat 

during the coming  rabi marketing 
season need to strengthen the agricultural 

marketing infrastructures allocations of 
foodgrains to StatesUnion Territories from 

the central pool storage arrangements for 
foodgrains need to populanse scientific stor

age at the farm leel to minimise post har

est losses.

Exchange of ies ith the State 

GoernmentsUnion Territories proed use

ful and there as consensus on the arious 

issues.

English]

Improement of Science Education

. SHRI SED SHAHABUDDIN
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Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to refer to the 

repl gien to Unstarred uestion No.  

on March  and state

a)the total uantum of financial as

sistance proided to StatesUnion Territo

ries underthe Centrall Sponsored Scheme 
Improement of Science Education in 

Schools since the inception of the scheme 

earise and Stateise

b) the breakup of the total amount 

proided to Bihar so far earise and

c) the achieement in Bihar underthe 

scheme b the end of  in terms of 

number of laboratories upgraded bocks 

and science kits supplied district resource 

centers set up and teachers trained

THE DEPUT MINISTER IN THE 

MINISTR OF HUMAN RESOURCE DE
VELOPMENT DEPARTMENT OF EDU

CATION AND DEPARTMENT OF CUL

TURE) KUMARI SEUA) a) A sum of Rs. 

.  lakhs has been proided to the 

StateAJnion Territories under the Centrall 

Sponsored Scheme Improement of Sci

ence Education in Schools since its incep

tion as per the earise breakup gien 

belo

ear Amount Rs. in lakhs)

.

.

.

.

.

.

A Statement indicating the Stateise 

breakup of the total uantum pf assistance 

proided underthe scheme is attached here
ith.

b)   The earise breakup of the total 
amount so far proided to the State Goern

ment of Bihar is gien belo

ear Amount Rs. in lakhs)

.

.

.

c)  No. of upper primar schools as

sisted for proision of science kits 

No. of secondar senior secondar 

schools assisted for upgradation of 

deficient liaboraties  

No of secondar senior secondar 

schools assisted for suppl of librar 

books on science related subjects   

For setting up of District Resource 
Centres 

  No of training programmes sanc

tioned for science and Mathematics 

teachers

a) Upper primar leel 

b) Secondar leel    

c)Senior secondaril leel 



STATEMENT

 Written Ansers   CHAITRA  SAKA)   Written Ansers 

SI. No. StateAJT Amount Rs) in iakhs)

. Andhra Pradesh .

. Arunacha Pradesh .

. Assam .

. Bihar .

. Goa .

. Gujarat .

. Harana .

. Himachal Pradesh .

. Jammu and Kashmir .

. Karnataka .

. Kerala .

. Madha Pradesh .

Maharashtra .

. Manipur .

. Meghalaa .

. Mioram .

. Nagland .

. Orissa .

. Punjab .

. Rajasthan .

. Sikkim .

. Tamil Nadu .
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Si. No. StateAJT Amount Rs. in lakhs)

. Tripura * .

.  Uttar Pradesh .

. West Bengal .

. Andaman and Nicobar islands   .

. Chandigarh .

. Dadra Nagar and Haeli .

. Delhi .

. Daman and Diu  

. Lakshadeep  

. Pondicherr  

Total .

Note  As per the accounting procedure UTs ithout legislatures are authorised to incur 

expenditure ithin the limits specified b this Department and book the same directl 

against the releant Head of Account of this Department. As such the figures indicated 

against such UTs represent the authorised expenditure and not the actual expenditure 

incurred and booked b them.

Wagons for Alleppe
THE MINISTER OF STATE IN THE

. D TUAVI   nuK.AKi.A.nec MINISTR OF RAILWAS SHRI K.C. 
.SR THAILJOHN ANJALOSE  

LENKA) a) During the ear  indents
Will the Minister of RAILWAS be pleased 

to state

a)the number of agon demanded 

and proided in Alleppe in Kerala for load

ing coir goods during 

b) hether the Goernment propose 

to increase the number of agons for load

ing choir goods in Alleppe during  and

c)if so the details thereof and if not. 

the reason therefor

for  agons ere placed and all ere 

loaded.

b)   to c). Wagons ill be supplied on 

Demand.

Setting up of Gold Storages

.   SHRI UDDHAB BARMAN Will 

the Minister of AGRICULTURE be pleased 

to state

a) hether some State Goernments
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hae sought financial assistance from the 

Union Goernment for setting up cold stor

ages in their respectie States for presera

tion of horticultural produce

b) if so the details thereof and

c)the reaction of the Goernment 

thereon

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVINO NETAM) a) No. Sir.

b) and c). Does not arise

Construction of Stadia in Madha 
Pradesh

.   KUMARI PUSHPA DEVI SINGH 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state

a) the number of stadia set up or under 

construction at different places in Madha 

Pradesh ith Central assistance

b) hether there is an proposal to 

construct more stadia in the State and

c) if so the details ith location thereof

THE MINISTER OF STATE IN THE 

MINISTR OF HUMAN RESOURCE DE

VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS) AND MINISTER 

OF STATE IN THE MINISTR OF PARLIA

MENTAR AFFAIRSSHRI MUKLUK 

WASNIK) a) Central Goernment hae 

proided matching Central assistance for 

the folloing  stadia during the last three 

ears

)State Leel Sports Complex at 

Bhopal.

)Sports Complex at Academ of 

Administration Bhopal.

)Indoor Stadium at Mahila Chetna 

Munch Bhopal.

)SPDA Centre. Jabshpur

)SPDA Centre Sehore.

b)   and c). Ten proposals of Central 

assistance for Construction of Stadia in the 

State ere receied during the period form

 to . Details ith locations 

are gien in the statement enclosed
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Production and Sale of Tendu Leaes

. SHRI GOPI NATH GAJAPATHI 

Will the Minister of ENVIRONMENT AND 

FORESTS be pleased to state

a) hether the Goernment hae 

receied represenations from some State 
Goernments to priatise the production 

and sale of Tendu leaes

b) if so the details thereof

c) the reaction of the Goernment 

thereon

d) hether such steps are likel to 

affect the sources of income to the tribals 

and

e)if so the alternatie steps taken to 

proide sources of income to the affected 

tribal

THE MINISTER OF STATE OF THE 
MINISTR OF ENVIRONMENT AND FOR

ESTS SHRI KAMAL NATH) a) No Sir

b) to e). Does not arise.

 Translation]

Dehoarding drie in Delhi

. SHRI RAJVEER SINGH Will the 

Minister of CIVIL SUPPLIES CONSUMER 

AFFAIRS AND PUBLIC DISTRIBUTION be 

pleased to state

a)the uantit of foodgrains like heat 

rice pulses and oilseed recoered under 
dehoarding dries in Delhi during the last 

six months

b) the action taken or proposed to be 

taken against the guilt persons and

c) the concrete steps taken b the

Goernment to make dehoarding drie more 

effectie

THE MINISTER OF STATE IN THE 

MINISTR OF CIVIL SUPPLIES CON

SUMER AFFAIRS AND PUBLIC DISTRI

BUTION AND MINISTER OF STATE IN 

THE MINISTR OF COMMERCE SHRI 

KAMALUDDIN AHMED) a) to c). The 

information is being collected and ill be laid 

on the Table of House.

English]

Consumer Protection Act 

.   DR. D. VENKATESWAR A RAO

SHRI BOLIA BULLI RAMAIAH 

SHRI RAM NAIK

SHRI RAJNATH  SONKAR 

SHASTRI

Will the Minister of CIVIL SUPPLIES 

CONSUMER AFFAIRS AND PUBLIC DIS
TRIBUTION be pleased to state

a) hether certain amendments in the 
Consumer protection Act  are under 

consideration of the Goernment to further 

safeguard the interest of the consumers

b) if so  the details thereof and the 

action taken or proposed to be taken thereon

c) hether some State Goernments 

hae not et implemented the proisions of 
Consumer Protection Act and

d) if so the names of such States and 

action taken or proposed to be taken to 

ensure expeditious implementation in the 
matter 

MINISTER OF STATE IN THE MINIS

TR OF CIVIL SUPPLIES CONSUMER 

AFFAIRS AND PUBLIC DISTRIBUTION 
AND MINISTER OF STATE IN THE MINIS
TR OF COMMERCE SHRi KAMALUDDIN
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AHMED) a) AND b). es Sir Earlier the 

Central Goernment had constituted a High 

Poer Working Group to suggest suitable 

amendments to make the Consumer Pro

tection Act  more effectie and pur

poseful. The main recommendations of the 

Working Group are

i) to enlarge the definition oTconsumef 

and complaints to coer those ho pur
chase goods for selfemploment and cases 

arising out of likel loss or injur to consum

ers

ii) to bring serices in hospitals run b 

Goernment and local bodies and manda
tor serices proided b local bodies ithin 

the purie of the Act.

iii) to allo consumer organisations to 

file complaints on behalf of consumers.

i) to gien additional poers to three 

tier redressal agencies such as poer to 

issue cease and desist order recall of de

fectie and unsafe goods etc.

)to increase the monetar jurisdic

tion of National Commission State Com
missions and District Forums.

i) to increase ith the procedure of 
seeking prior approal of Central Goern

ment in setting up the State Commission 

and District Forums

ii) to proide a separate Chapter on 
Rights of Consumers in the Act.

iii) to restrict the rote of la ers in the 

three tier redressal agencies

ix)   to bring the decisions of the Na

tional CommissionState CommissionsDis
trict Forums ith Article  B of the Consti
tution so as to exclude the rite jurisdiction 

of High Court and

x)  to streamline the procedure for 

appointing nonofficial members of the three 
tier redressal machiner etc.

The preparator action for introduction 

of the consumer protection Amendment) 

Bill in the current session of the parliament 

is in final stages.

c)  and d). All the States except 

Meghalaa hae made the State Commis

sions and District Forums functional. In 

Meghalaa the State Commission and  

District Forums hae been notified but the 

hae not been made functional so far. The 

matter is being pursued ith the State Go
ernment.

National Volunteer Serice

.   MAJ. GEN RETD).BHUWAN 

CHANDRA KHANDURI Will the Minister of 

HUMAN RESOURCE DEVELOPMENT be 

pleased to state

a) hether the Goernment hae an 
proposal for introducing the National Volun

teer Senice in the Senices

b) hether an such proposal as 

receied from an of the three serices 
indiiduall or through chiefs of Staff Com

mittee

c) hether the Goernment hae ex

amined this proposals and

d) if so the decision taken in this 

regard

THE MINISTER OF STATE IN THE 
MINISTR OF HUMAN RESOURCE DE
VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS) AND MINISTER 

OF STATE IN THE MINISTR OF PARLIA
MENTAR AFFAIRS SHRI MUKUL 

WASNIK) a) and b). A paper on National 
Volunteer Serice as receied in the Min
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istr of Defence from the Defence Planning 

Staff. A nes paper article on this Subject 

as also receied in the HRD Ministr from 

Gen. Chibbar Rtd).

c)  and d). The proposal is under ex

amination in consultation ith Uniersit 

Grants Commission and no final decision 

has not been taken.

Ne Technolog for Reseration 
of Milk

.   DR. R. MALLU Will the Minister 

of AGRICULTURE be pleased as state

a) hetherthe National Dair Research 

Institute Karnal has deeloped a noel pro

cedure for milk preseration knon as Mem

brane Technolog

b) if so the details thereof indicating 

the benefits likel to be deried from the 

Membrane Technolog and

c)the steps proposed to be taken b 

the Goernment to popularise this technol
og for the preseration of milk

THE MINISTER OF STATE IN THE 

MINISTR OF NONCONVENTIONAL 

ENERG SOURCES AND MINISTER OF 

STATE IN THE MINISTER OF AGRICUL
TURE SHRI S. KRISHNA KUMAR)  a) 
and b). No. Sir. Member Technolog has 

been applied at NDRI. Kamal for concentra

tion of milk and for increased ield and for 

improing the ualit of ide range of diar 

products.  The Membrane Technologies 

being used at NDRI are based on 

ultrafitteration and reerse osmosis hich 
are mainl the fractionation and concentra

tion processes. Another Membrane Tech
nolog operation knon as Microfiltration 

has been used in adanced countries for the 
oreseration of milk. This process inole 

remoal of microorganisms b filtration of 

milk through a porous membrane thereb

reducing the load of microflora in ra milk.

c)   No Microfiltration euipment exists 

at NDRI Karnal at present and it needs to be 

imported to take up studies on preseration 
of milk.

Performance of Sports institutes

.   SHRI HARISH NARA AN 

PRABHU ANTE Will the Minister of 

HUMAN RESOURCE DEVELOPMENT be 
pleased to state

a) the capacit in sports institutions 

and hostels for training of students in ari

ous sports Stateise

b) hether the performance of these 

institutes has been ealuated

c) if so. the details thereof in terms of 

the performance at national leel

d) the steps takeproposed to be taken 

to restructure these sports institutions for 
better performance and

e)the details of other steps taken 

proposed to be taken for deelopment and 
promotion of sports in the countr 

THE MINISTER OP STATE IN THE 
MINISTER OF HUMAN RESOURCE DE

VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS) AND MINISTER 

OF STATE IN THE MINISTR OF PARLIA
MENTAR AFFAIRS  SHRI MUKUL 

WASNIK) a) State ise capacit of Sports 

persons under the schemes of sports Hos

tel. Sports Project Deelopment Area Na
tional Sports Talent Contest and Special 
Area Games is enclosed at Statements I. II 

III and IV respectiel.

b)andd). Reieing of performance 
is a continuing process and affons ace made 
to ensure that Schemas are implemented or
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modfied to achiee better and optimum 

results. Monitoring of the schemes at Re

gional and State leel is also done b the 

arious management  Monitoring Commit

tees.

c)   The details indicating the perfor

mance of the trainees is enclosed state

ments VVI  VII.

e)  For deelopment and promotion of 

sports Goernment of India has taken a

number of initiaties aimed at broadbaisng 

of sports actiities and achieing excel

lence. Thpe include assistance for cre

ation of sports infrastructure identification 

and nurturing of talented sportspersons b 

specialised training coaching and interna

tional exposure incenties for excellence in 

sports and creation of sports enironment 
through use of mass media. A SubCommit

tee of Central Adisor Board on Education 

has also been set up for integrating phsical 

education and sports ith our educational 

sstem.

STATEMENTr

Sports Authorit of India 
Sports Hostel Scheme

as on 

StateU.T. Number of Inmates

Eastern Region 

Orissa

West Bengal

Western Region 

Gujarat ....

Goa

Maharashtra ....

Northern Region 

Harana ....

Himachal Pradesh ....

Chandigarh UT) ....

Southern Region 

Karnataka ....

Andhra Pradesh ....

Tamil Nadu 
Kerala ....
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Sports Authorit of India 

Sports Hostel Scheme

as on 

StateAJ.T. Number of Inmates

Central Region

Rajasthan

North Eastern Region

Assam

Manipur

Nagrland

STATEMENT

Sports Protect Deelopment Area Scheme

As On .

StateAJ.T. Number of Intimates

Northern Region

Punjab

Harana

Himachal Pradesh

Southern Region

Andhra Pradesh

Karnataka

Kerala

Tamil Nadu

Eastern Region

Bihar

West Bengal

Orissa

Western Region
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Sports Project Deelopment Area Scheme 

As On .

StateAJ.T. Number of intimates

Goa ....

Gujarat ....

Maharashtra ....

Central Region

Madha Pradesh ....

Rajasthan ....

Uttar Pradesh ....

North Eastern Region

Assam ....

STATEMENT

Sports Authorit of India

National Sports Talent Contest Scheme

Name of the State. Number of Children

Andhra Pradesh ....

Assam

Bihar

Chandigarh ....

Delhi

Gujarat

Harana

Jammu  Kashmir

Karnataka

Kerala
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Sports Authorit of India 

National Sports Talent Contest Scheme

Name of the State. Number of Children

Meghalaa

Maharashtra

Manipur

Madha Pradesh

Nagland

Orissa

Punjab

Rajasthan

Sikkim

Tamil Nadu

Tripura

Uttar Pradesh

West Bengal

STATEMENTiV

Sports Authorit of India 
Special Area Games Scheme

Position As on .

SI. No. Name of the Centre Number of Plaers.

.   Aiai ....

.   Allepp

.   BangMore

.   Delhi ....
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Position As on  

SI No Name of the Centre Number of Plaers

   Gandhi Nagar 

   Imphal 

   Mount Abu 

   Port Blair 

   Rangpi 

   Shillaroo 

   Tellicherr 
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Translation]

NHmU)Vmah smtVNHmU)Vmah smtV

.   SHRI MANJA LAL

SHRI NITISH KUMAR 

SHRI NAWAL KISHORE 
RAI

DR. CHINTA MOHAN

WiU the Minister of RAILWAS be 

pleased to state   

a) the number of nonremuneratie 
passenger trains during the last three ears 

one ise

b) the aerage annual loss so in

curred

c) hether the Goernment hae made 

efforts to make these routes iable

d) If so the details thereof and

e)the steps taken to ensure starting of 

ne trains onl on iable routes

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K. C. 

LENKAV. a) and b). Train ise figures of 

expenditure earnings and profitabilit are 

not maintained. Hoeer on an oerall 

basis Railas are making losses on pas
senger serices. oneise tosses dunng 

the last three ears latest aailable) from 

 to  are shon in the state

ment attached.

c)  to e). Passenger trains are not 

alas run ith profitabilit in mind. Trains 

are also run to proide means of transport tn 

remote backard and hill regions on socio 

economic considerations
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d ma Hu Hllm Cld ma Hu Hllm Cl

.   SHRI   RAJENDRA 
AGNIHOTRI  

SHRIMATI  DIPIKA H. 

TOPIWALA  

Will the Minister of AGRICULTURE be 

pleased to state

a)  the steps taken or proposed to be 

taken b the Goernment to make aailable 

good ualit of fodder seeds to farmers at 

subsidised rate for liestock deelopment

 b)  hether the Goernment hae 

alloed import of fodder seeds under cer

tain conditions and

c)if so the details thereof

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 
ARVIND NETAM) a) A scheme is under 

implementation b Ministr of Agriculture 

under hich fodder minikits are distributed 

to the farmers free of cost through arious 

agencies.

b)   and c). Import of fodder seeds is 

alloed subject to certain proisions of Ne 
Polic on Seed Deelopment  and also 

in accordance ith Plants Fruits and Seeds 

 Regulation of Import into India) Order 

.

English]

National Cultural Heritage

.   SHRI ANNA JOSHI

SHRI   VILASRAO
NAGNATHRAO

GUNDEWAR

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased  state

a) the numberofpendtog applications 
from Maharashtra seeking financial assis 

tance for promotion and preseration of 

Nation Cultural Heritage and

b) the steps being taken to accord 

earl approal to these applications

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCES DEVEL

OPMENT  DEPARTMENT OF EDUCA

TION AND DEPARTMENTOF CULTURAL) 

KUMARI SELJA) a) to b). The informa

tion is being collected and ill be laid on the 

table of the House.

Translation]

State Uniersities Under UGC Act 

.   SHRI GA A PRASAD KORI Will 

the Minister of HUMAN RESOURCE DE

VELOPMENT be pleased to state

a) the number of proposals pending 

ith the Union Goernment regarding inclu

sion of State Uniersities under section  B 

of the Uniersit Grants Commission Act 

 Stateise and

b) the time b hich decision is likel 

to be taken on these proposals

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL
OPMENT  DEPARTMENT OF EDUCA

TION AND DEPARTMENT OF CULTURE) 

KUMARI SELJA) a) In pursuance of the 
proisions of Section  B of the UGC Act 

the commission has framed Rules for de
claring State Uniersities fit to receie Cen

tral Assistance. These Rules specif certain 
conditions hich a State Uniersit is re
uired to fulfil before it can be declared fit for 

receiing financial assistance from Central 
sources. According to the information fur

nished b UGC proposals of  State Uni
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ersifies are pending ith UGC for consider   b)No time frame has been laid don

ation under the aforesaid Rules A state*   for taking final decision on such proposals
ment shoing the names of such umersi 

* ties. Stateise is attached STATEMENT

Andhra Pradesh
Andhra Pradesh Uniersit of Health Science Vijaaada

ArunachaI Pradesh 

Arunachal Uniersit Itanagar

Bihar

Dr Babasahib Ambedkar Technological Uniersit Lonara 

Gujarat

North Gujarat Uniersit Patan 

Karnataka

Kannada Uniersit Hampi 

Kuempu Uniersit Shimoga

Maharashtra
North Maharashtra Uniersit Jalgaon 

Madha Pradesh
Makhan Lal Chaturedi Patrakarita Vishaidalaa  Bhopal Chitrakoot Gramoda 

Vishaidalaa Chitrakoot Distt Satna MP)

Rajasthan

Mahanshi Daanand Sarasati Uniersit Ajmer formerl Ajmer Uniersit)

Tamil Nadu

Dr M G R Medical Uniersti Madras Manmaman Suodamar Uniersit Tirunelelli 

Uttar Pradesh

Aadh Uniersit Faiabad Bundelkhand Uniersit Jhansi Pooranchal Uniersit Jaunpur 

Rohilkhand Uniersit Bareill

Admission in Engineering Colleges

 KUMARI VIMLA VERMA Will 

the Minister of HUMAN RESOURCE DE
VELOPMENT be pleased to state

a)  the critena laid don for nomination 
of students b the Union Goernment for 
resered seats in engineenng colleges

b) the names of colleges so earmarked 
in Maharashtra Karnataka and Gujarat

c) the number of students nominated 

dunng  and  Stateise

d) hether prescnbed cntena ere 

folloed in all the cases of nomination 

and



e)if not the reasons therefor   nominations are made b the Goernment

of India

 Written Ansers  MARCH  Wntten Ansers 

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL

OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SELJA a) to c) The Ministr of 

Human Resource Deelopment reseres 

seats in Engineenng colleges recognised b 

the All India Council for Technical Education 

forthe StatesUnion Terntories hich do not 
hae facilities for training in Engineenng and 

Technolog or hich lack facilities in specific 

fields The nominations of candidates against 

these seats are made directl b the con

cerned State Goernments UT Administra

tions to the Institutions here seats are 

resered for them on e basis of criteria laid 

don b respectie StateUT Gots  No

The number of seats allocated to the 

States of Maharashtra Karnataka and 
Gujarat for the ears  and  

ere  and  respectiel The number of 

seats allocated m Carious Colleges of 

Maharashtra Karnataka  Gujarat in the 

ears    for other States 

UTs ere  and  respectiel

The name of the Colleges earmarked 

in the States of Maharashtra Karnataka 

and Gujarat are mentioned in the Statement 
herein the seats had been resered b the 

Goernment of India for anous States and 

Union Territories for the ears  and

STATEMENT

I MAHARASHTRA

 Laxminaraan Institute of Technolog 

Nagpur Maharashtra)

 College of Engineenng.

Aurangabad Maharashtra

 College of Engineering 

Punre Maharashtra

 College of Engineering Vida Nagar 
Karad Maharashtra)

 College of Architecture

Pune Maharashtra

 College of Engineenng 
Amraati Maharashtra

 Deptt of Chemical Technolog 

Uniersit of Bomba Matunga Road 

Bomba

. Victoria Jublee Tech Instt 
Matunga. Bomba Maharasntra

II KARNTAKA

 B M S College of Engineering 
Bangalore Karnataka

 S K S J Technological Instt 

Bangalore Karnataka

 Guru Gobind Singh College of 
Engineering Nanded Maharashtra

 Got B D T College of Engineenng 

Daangare Karnataka

 Got College of Pharmac Mission 

Road Bangalore. Karnataka
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. National Instt. of Engg.

Msore Karnataka

. Sri Jaachamarajendra College of Engg. 

Msore Karnataka.

III. GUJARAT

. Birla Vishakarma Mahaidalaa 

Vallabh idanagaR gujarat.

. Lukhdiraj College of Engg.
Mori Gujarat.

. L.D. Collegbe of Engg..

Ahmedabad Gujarat.

English]

I

Priatisation of Production Units

. SHRI BASUDEB ACHARIA Will 

the Minister of RAILWAS be pleased to 

state

a) hether a Committee has been 

constituted to examine the pnatisation of 

production units of Indian Railas

b) if so hether the Committee has 

submitted its report and

c)if so the details thereof

THE MINISTER OF STATE IN THfe 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) No Sir.

b) and c). Do not anse.

TranslationJ

Schooling Facilities to States

. SHRI SURAJBHANU SOLANKI

. P.E.S. College of Engineering 
Manda Karnataka.

. Uniersit Visesaraa College of 

Engg. Bangalore Karnataka.

. Facult of Engg.  Tech.

M.S. Uniersit Baroda Gujarat.

. School of Agrchitecture Centre for 

Enironmental Planning
Tech. Naarangpura Ahmedabad. 

Gujarat.

SHRI ARVIND TULSHIRAM 

KAMBLE

Will the Minister of HUMAN RE

SOURCE DEVELOPMENT be pleased to 

state

a) hether the  Goernment hae 

conducted an sure to identif the places 
here schooling facilities ithin a radius of 

one kilometer of habitations hae not been 

proided till date

b) if so the details thereof Stateise 
particularl in Madha pradesh. Maharashtra 

and Gujarat and 

c) the steps taken b the Goernment 

to proide schooling facilities in those places

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL

OPMENT  DEPARTMENT OF EDUCA
TION AND DEPARTMENT OF CULTURE) 

KUMARI SELJA) a) to c). The National 

Polic on Education  recommended 
proision of primar schools ithin  km. 
distance of habitations ith a population of
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 and for smaller habitations and for 

children ho cannot benefit from formal 

school sstem proision of nonformal cen 

tresAoluntar schools to achiee the target 

of uniersal access to primar education for 

children in different areas.

The th All India Educational Sure 

 conducted b NCERT gies the posi

tion of rural habitations haing a population 

of  or more and sered b primar 

schoolssections upto  km. Stateise de

tails gien b this Sure are in the state

ment attached.

Central Goernment does not open 

primar schools.  It is for State Goem 

mentsUT Administrations to proide such 

facilities. The hae been adised to ork 

out their reuirement prepare an action 

plan to proide these facilities at the earliest 

in unsered habitations and make proision 

of funds in their Annual Plans. Financial 

assistance under the centrall sponsored 

scheme for opening of nonformal centres is 

aailable to them and sanctioned b Go

ernment on receipt of their pnoosals.
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Emgiish)

Stations in Kerala

. PROF. K.V . THOMAS

SHRI. THAIL JOHN

ANJALOSE
SHRI KODIKKUINIL SURESH

ill the Minister of RAILWAS be 

pleased to state

a)  the names of stations on Southern 

Raila coering Kerala modernisedpro

posed to be modernised b proiding ne 

platforms Computerised reserations and 
other basic passengerfacilities during 
 and 

b) the details of the plan in this regard 
and the allocations made therefor and

c) the progress made so far station 

ise

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C 

LENKA) a)toc).
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Translation]

Sugar Factories

   SHRI VILAS MUTTEMWAR 

Will the Minister of FOOD be pleased to 

state

a)  hether the goernment propose 

to recognise setting up of sugar factones *n 

priate sector instead of cooperatie sector 

in backard areas

fb it so the reasons therefor.

c) hether there is an proposal to set 

up sugar factories in priate sector in 

Maharashtra

d) if so. the details thereof location 

ise  and

e)the time b hich approal is likel 

to be accorded

THE MINISTER OF STATE OF THE 

MINISTR OF FOOD SHRI KALP NATH 
RAI) a) and b) Central  Goernment 

announced the Licensing Polic Guidelines 
for ne sugar units and expansion projects 

for the sugar ear  and the Eighth 

Fie ear Plan  to *) ide 

press note dated    According to 
these guidelines other things being eual 

preference in licensing ill be gien to pro
posals from the cooperatie sector ana the 

public sector in that order as compared to 

the Pnate sector In case more than one 
application is receied from an one of 

operation pnont ill be gien to the appli
cation receied earlier Hoeer in such 

cases also preference ill be gien to the 

cooperatie sector. folloed b the public 

sector and the pnate soctor in that order

een though the applications of the first to 

sectors ma be of a later date.

c)  to e)  til et. no proposal to set up 

a sugar factor in the pnate sector m 

Maharashtra State as receied in the Min
istr of Food

English]

Jute Production

   DRASIMBALA Will the Minis
ter of AGRICULTURE be pleased to state

a) the production of Jute dunng the last 

three ears Stateise

b) hether jute production has de 

creased during the said period

c) if so the reasons therefor and

d) the steps proposed to be taken b 

the Goernment to increase the production 
of jute

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) A statement giing 

stateise production estimates of jute dur
ing the last three ears i e  to   

 is annexed

b) No Sir

c) Does not arise

d)   In order to increase the production 

of jute in the countr a Special Jute Deel

opment programme SJDP) initiated in 

 is being continued in major groing 

States of Assam. Bihar Meghalaa. Onssa 
Tnpura Uttar Pradesh and West Bengal
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Translation]

Management Committees in Naodaa 
Vidalaas

.   DR.  LA MINARA AN 

PANDEA Will the Minister of HUMAN 

RESOURCE DEVELOPMENT be pleased 

to state

a) the general polic being folloed for 

improing management of the Naodaa 

Vidalaas

b) hether local management commit

tees adisor committees and school com
mittees hae been constituted for the effi

cient management of these Vidalaas

c)if so the number of Naodaa 

Vidalaas in Madha Pradesh here such 

committees hae not been constituted 
alongith the reasons therefor and

d) the time b hich such committees 

for those idalaas are likel to be consti

tuted

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCES DEVEL
OPMENT DEPARTMENTOF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SELJA) a) and b). es Sir 
According to information furnished b 
Naodaa Vidalaa Samiti for effectie 

management of the Vidalaas each 

Vidalaa has to committees namel*

i) Vidlaa Management Committee

and

ii) Vidalaa Adisor Committee.

c)  and d). As per the instructions of 
Naodaa Vidalaa Samiti all the 
Vidalaas in the countr including those in 

Madha Pradesh hae constituted such 
committees although nomination of mem

ber of the general public to the Vidalaa 
Management committee in some cases has 

not et been notified.

English]

Funds for uit India Moement

. SHRI SATAGOPAL MISRA Will 

the Minister of HUMAN RESOURCE DE

VELOPMENT be pleased to refer to the 

repl gien to US No.  on Noember 

 and state

a) hether the Goernment hae re

leased funds to the State Goernments of 

West  Bengal Maharashtra and Uttar 

Pradesh for celebration of the Golden Jubi

lee of uit India Moement

b) if so the details thereof and

c)if not the reasons therefor

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL 

OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SELJA) a) No. Sir.

b)   and c). subcommittees hae re
centl been constituted to ork out the 

modalities for channelising the grant of Rs. 

 crore each to the Distncts of Ballia in Utter 

Pradesh Midnapore in West Bengal and 

Satara in Maharashtra.

Monetar ceilings of C.D.R.C.

. SHRI RAJNATH SONKAR 

SHASTRI Will the Minister of CIVIL SUP

PLIES. CONSUMER AFFARIS AND PUB

LIC DISTRIBUTION be pleased to state

a)  hether there is an proposal to 
raise the monetar ceilings for cases at the 
district leel Consumer Disputes redressal 

Commission
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b) if so the details thereof and

c)if not the reasons thereof

THE MINISTER OF STATE IN THE 
MINISTR OF CIVIL SUPPLIES CON

SUMER AFFAIRS AND PUBLIC DISTRI

BUTION AND MINISTER OF STATE IN 

THE MINISTR OF COMMERCE SHRI 

KAMALUDDIN AHMED)  a) to c).  A 
proposal to raise the monetar ceiling of the 

District Consumer Disputes Redressal Fo

rum upto Rs.  lakhs is under the consider

ation of the Goernment.

Coconut Production

. PROF.   UMMAREDD 

VENKATESWARLU

DR. KARTIKESWAR PATRA

Will the Minister of AGRICULTURE be

 pleased to state*

a) hether some State Goernments 
hae submitted projects to the Union Go

ernment for increasing coconut production 

in their respectie States

b) if so the details thereof indicating 

the reaction of the Goernment thereon 

and

c)the achieement made b the Go

ernment in collaboration ith State Goern

ments in this regard Stateise and district 

ise.

THE MINISTER OF STATE IN THE 
MINISTR OF AGRICULTURE  SHRI 

ARVIND NETAM) a) es. Sir.

b)   and c). The State Goernments of 
Kerala and Karnataka submitted projects 

for Central assistance to intensif produc
tion of coconut and enhancing leels of 

productiit. It as decided to pose a multi
state projects for the purpose to European

Economic Communit EEC) coering four 

southern states i. Kerala Karnataka 

Tamil Nadu and Andhra Pradesh. The Co

conut Deelopment Board as reuested 

to prepare the project considenng the aail
able inputs from State Goernments Go

ernment of India and the additionalities re
uired to be sought from European Eco

nomic Communit EEC). The Coconut 

Deelopment Board submitted the project 

proposals aiming at coconut farm deelop

ment processing and institutional strength

ening. The Commission of the European 
Communit has suggested to reork the 

project as per the frameork suggested b 

them. The Coconut Deelopment Board 

and the State Goernments hae been re

uested to reise the project accordingl.

Another project for deelopment of 
perennial oilseed coconut in Kerala as 

receied from the Goernment of Kerala. 
This project as examined in the Ministr 

and it as decided to constitute a Core 

Group consisting of representaties of Co
conut Deelopment Board I.C.A.R. De

partment of Agriculture and Cooperation 

and Goernment of Kerala to sort out ari

ous issues and formulate a comprehensie 

proposal. The proposals submitted b the 

Core Group ere accepted in principle and 

hae been accommodated in Eighth Fie 

ear Plan proposals of the Coconut Deel
opment Board. Hoeer during  

itself an additional amount of Rs. .  

lakhs as released to Goernment of Kerala 

under the ongoing programme of the Coco

nut Deelopment Board as part of imple
mentation of the recommendation of the 

Core Group.

 Translation]

Train Accidents AT Moradabad

.   SHRI SANTOSH KUMAR 
GANGWAR Will the Minister of RAILWAS 
be pleased to state
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a) the number of train accidents 

occurred in Moradabad diision of the 

Northern Raila during 

b) the causes of the said accidents

c) the details of loss of life and prop
ert as a result thereof and

d) the steps taken to preent such 

accidents in future

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 
LENKA) a) .

b)   the broad causes of these acci

dents are as under

) Failure of Raila Staff   

)Failure of other than

Raila Staft  

)Sabotage  

c)As a result of these accidents  

persons lost their lies and the damage to 

raila propert has been assessed as Rs. 

.

d) The steps taken to aoid such 

accidents include remoal and rehabilita

tion of oeraged assets like track bridges 
rolling stock etc. Intensie inspections are 
also earned out for signalling and telecome 

ears maintenance depots of agons 

and locomoties and ualit of outturn 
from the orkshops. Staff in operational 

categones are gien intensie training and 
their performances are monitored. In addi
tion inspection of track and examination of 

coaches agons and locomoties hae 
been intensified. Ultrasonic testing of rails 

and axles is being resorted to identit 
fractures. Driers are being monitored and 

counselled ith regard to their driing 

techniues.

English]

Wheat Deal

. SHRI KODIKKUNIL SURESH 
Will the Minister of FOOD be pleased to state

a) hether the Union Goernment hae 

receied an reuest from the Goernment of 

Kerala to conduct an inuir into the contro
ersial heat deal

b) if so the detail thereof and

c)the action taken or proposed to be 

taken in this regard

THE MINISTER OF STATE OF THE 

MINISTR OF FOOD SHRI KALP NATH 

RAI) A) NO. SIR

b)and c) Donotanse.

Promotion of Archer Simming 
and Kabbadi

. DR SUDHIR RA Will the Minis

ter of HUMAN RESOURCE DEVELOPMENT 

be pleased to state

a) hether the Goernment hae taken 
steps to promote and popularise archer 

simming and Kabbadi at National Interna
tional leels and

b) if so the details thereof

THE MINISTER OF STATE IN THE MIN

ISTR OF HUMAN RESOURCE DEVELOP

MENT DEPARTMENT OF OUTH AFFAIRS
 SPORTS) AND MINISTER OF STATE IN 
THE MINISTR OF PARLIAMENTAR AF

FAIRS SHRI MUKUL WASNIK) a) es 

Sir.

b)   Details are gien in the attached 
statement.



STATEMENT

I)A pher  This is one of the disci

plines of the four schemes launched b 

Sports Authorit of India i.e. i) Special Area 

Games SAG) ii) Sports project Deelop

ment Area SPDA) iii)Bos sports Compa

nies in Arm BSCA) and i) Sports Hostel. 
Through these four schemes the selected 

archers are kept in the Residential Training 

Centres proided free board and lodging 

sports training sports kit and the expendi

ture on education.

The folloing are the Centres for Ar

cher

i) SAG  Delhi

) SPDA  Ranchi in Bihar

Archer discipline in SPDA 

Centre
Lebong in West Bengal and 

Chittorgarh in Rajasthan.

ni) BSCA   Shillong 

i) Sports Hoste I Calcutta

II) i) Simming  This is one of the 

disciplines of the Rural Sports and Woman 

Sports schemes launched b Got of India 
mainl to proide opportunities to the Rural 

outh. Competitions are conducted from 

District to National Leel.

ii) Besides these to schemes sim

ming ederation and School Games Fed
eration of India organise competitions for 

arious age groups at District State and 

National leel and send the teams for Inter

national competitions.

iii) Association of Indian Uniersities 
conduct competitions for Uniersit students.

i) Sifttming is one of the  priorit 

disciplines identifies b the Got of India for 
 Asian Games.

 Written Ansers

)Simming is one of the disciplines 

in the schemes launched b SAI National 

Sports Talent Contest NSTC)  Sports Pro

motion Deelopment Areas SPDA)  Bos 

Sports Companies and Sports Hostals).

i) Scholarships are also aarded to 
the talented simmers b Got of India 
under the scheme of scholarships.

ii) SAI conducts Diploma Course of

  months duration for training the 

Coaches in Simming. At present  sim

ming Coaches are emploed b SAI.

iii)  Besides SAI StateUT Sports 
Departments also appoint Coach*  to train 
their simmers.

Ill)   i) Kabaddi   It is oneof the 

disciplines of Rural Sports and Women 

Sports Schemes launched b Got of India. 
Competitions are conducted at Block. Dis 

trict State and National leel Association of 

Indian Uniersities also conducts competi

tions for Uniersit students eer ear.

ii)   Amatour Kabaddi Federation of 

India and the School Games Federation of 
India also conduct the competitions for male 

and female plaers of different age groups 
at arious leels leading to National leel.

in) Scholarships are aarded b the 

Got to the talented Kabaddi plaers under 

the Sports Talent Search Scheme for school 

students and under NSO scheme to Unier

sit students.

i) Public Sector Undertakings Rail

as Senices Police etc. formed Kabaddi 
teams b recruiting Kabaddi plaers and 

conduct competitions at National leel.

) SAI conducts a   months 
Diploma Course in Kabaddi to train the 

Kabaddi Coaches and  Kabaddi Coaches 
so far are emploed b SAI.

Written Ansers CHAITRA  SAKA)
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i) StateUT Sports Departments also 

emploed the Coaches to train their plaers.

ii) National Kabadditeam on first 

place in  Beijing Asian Games and 

Kabaddi is one of the disciplines for  

Asian Games to be held from nd to th 

oct.  at Hiroshima Japan

Fish Seed Farms

  SHRI OSCAR FERNANDES. 

Will the Minister of AGRICULTURE be 
pleased to state

a)  the details of the schemes pro
posed for construction of fish seed farms 

and deelopment of reseroirs and tanks

b) hether the National Cooperatie 

Deelopment Corporation has proided fi

nancial assistance to the State for this pur

pose and

c)if so the amount proided during 

 and  StateWise

THE MINISTER OF STSTE IN THE 
MINISTR OF AGRICULTURE SHRI 

ARViNO NETAM) a) The Goernment of

Rs in lakh)

India is operating the folloing to schemes

i)   Shrimp and Fish Culture project ith 

World Bank Assistance. This project is of 

seen ears duration beginning  

and enisages deelopment of reseroirs 
coenng an area  ha. reseroirs i  

numbers) in the States of Andhra Pradesh 

Onssa and Uttar Pradesh and

u)   Centrall Sponsored Scheme of Ftsh 

Farmers Deelopment Agencies FFDAs) 

This scheme has been approed form 

 Under the scheme an assistance of Rs 
 for fresh ater pran and other fin 

fish hatcher from  million fr capacit 

has been approed.  his scheme is an on
going one

National Cooperatie Deelopment 

Corporation on NCDC) also proides finan

cial assistance to the State Goernments 

for assisting the fisheries cooperaties to
ards establishment of fish seed farms 

hatcheries deelopment of reseroirs and 

tanks

b) es Sir

c) NCDC has proided the folloing 

assistance to the State Goernments of 

Gujarat and Karnataka dunng the calendci 

ears   and  as under

ear Gujarat Karnataka

  

 .   

 .   

Junior Research Felloship   DEVELOPMENT be pleased to state

. SHRI SED SHAHABUDDIN.   a)the number of candidates ho ap

Will the Minister of HUMAN RESOURCE   peared in the last test conducted b the
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UGC CSIR for junior research felloship 

and lecturership in science subjects

b) the breakup of candidates b Uni

ersities

c)the number of successful candi

dates ith their Breakup b uniersities

d) hether the UGC has taken notice 

of the uneen performance of arious uni

ersities and

e) if so the steps taken to upgrade the 

standard of science education in the lo 

performing uniersities

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL
OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 
KUMARI SELJA) a) to e). The Informa

tion ts being collected and ill be laid on the 

Table of the House.

Committees onouth Programmes 
and Sports

.   SHRI HARISH NARA AN 

PRABHU ANTE Will the Minister of 

HUMAN RESOURCE DEVELOPMENT be 

pleased to state

a) hether the Goernment hae de

cided to set up NationalState leel commit
tees on outh programmes and sports and

b) if so the steps takenproposed to be 

taken in this regard

THE MINISTER OF STATE IN THE 

MINISTR OF HUMAN RESOURCE DE
VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS) AND MINISTER 
OF STATE IN THE MINISTR OF PARLIA 

MENTAR AFFAIRS  SHRI MUKUL 

WASNIK )a)and b). The Goernment has 

constituted a Committee for National outh

Programmes. The nominations of mem
bers of this Committee are under finafeation. 

On the shorts side regional adisor com

mittees hae been constituted b Sports 

Authorit of India to aid and adise on 

implementation of their schemes and 

programmes.

Translation]

Women Eerest Team

. SHRI RAJENDRA AGNIHOTRI 
Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state

a) hether the firsteer IndoNepai 

Women Eerest Team recentl left for expe

dition to Eerest and

b) the steps being taken b the Go
ernment to introduce National Adenture 

Aards to encourage omen climbers in 
future

THE MINISTER OF STATE IN THE 

MINISTR OF HUMAN RESOURCE DE

VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS) AND MINISTER 
OF STATE IN THE MINISTR OF PARLIA

MENTAR AFFAIRS  SHRI MUKUL 
WASNIK) a) es Sir.

b)   Goernment is considenng the in

troduction of National Adenture Aards 

but a decision in this regard is et to be 

taken.

English]

Comprehensie Crop insurance 
Scheme

. SHRI. SOBHANADREESWARA 
 OVADDE Will the Minister of AGRICUL

TURE be pleased to state

a) the names of cash crops hich are
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included in the Comprehensie crop insur

ance Scheme and

b)  the steps taken or proposed to be 

taken b the Goernment to include those 

cash crops hich are not coered under the 

ne pilot scheme

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) and b). The crops 

presentl coered under the Comprehen

sie Crop Insurance Scheme CCIS) are 

heat padd millets oilseeds and pulses. 

Ho eer in the proposed Pilot Crop 

Insuance Scheme PCIS) it is proposed to 

include all crops proided the reuired num

berof crop cutting experiments can be 
conducted an ield data are aailable.

Base Godo ns in West Bengal

.   SHRI AJO MUKHOPADHA 

Will the Minister of FOOD be pleased to 

state

a) hether the Food Corporation of 

India is maintaining the base godons is 

West Bengal and stocks are being deliered 
from those godons

b) if not the reasons therefor and

c) the remedial measures proposed to 

be taken in this regard

THE MINISTER OF STATE OF THE 

MINISTR OF FOOD SHRI KALP NATH 

RAI) a) es Sir. The Food Corporation of 

India is maintaining  base depots in West 

Bengal and stocks are being deliered to the 
State Goernment from those depots.

Translation

Steeper Factor in SJthof J G alior)

. SHRI GA A PRASAD KORI Will 

the Minister of RAILWAS be pleased to 

state

a) the profit earned b sleeper factor 

at Sitholi Galior)

b) hether full capacit of this factor 

is being utilised

c)if not the reasons therefor and

d) the steps taken b the Goernment 

to utilise the full capacit of this factor

THE MINISTER OF STATE IN THE 

MINISTR  OF  RAILWA S  SHRI 

K.C.LENKA) a) There is no sleeper factor 

at Sitholi Galior).

b) to d). Do not arise.

English]

Trael FacilNlM to Gallantar 
Aard Winners

. MAJ. GEN. RETD.) BHUWAN 
CHANDRA KHANDURI Will the Minister of 

RAILWAS be pleased to state

a) hether there is an proposal to 

proide free rail trael facilities to the per 

sonnel of Gallantr Aard inners of the 
Armed Forces and

b) if so the details thereof

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS  SHRI K.C. 
LENKA) A) NO SIR.

b)andc). Do noi drise b) Does not arise.
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Support Me for Horticultural 
Pradu

.   OR. ASIM BALA WHI the Minis

ter of AGRICULTURE be pleased to state

a)  the salient features of the recom

mendations made b Expert Committee for 

Reie of Methodolog and cost of produc

tion of crops and the Working Group on 

Demand and Suppl Projections and Im

proement of Agricultural Statistics for the 
formulation of the Eighth Fie ear Plan

b) hether the crop of potato has also 

been taken into consideration for declaring 

support price b the Commission for Agri

cultural Costs and Prices and

c)if so the details thereof

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) The salient features 

of the recommendations of the Expert Com

mittee and Working Group are as under

i. Expert Committee

The Expert Committee made recom

mendations in regard to a number of items 
pertaining to cost of cultiationproduction 

such as those on aluation of labour man

agement cost rental alue of oned land 

transportation terms of trade etc.  The 
relatiel important recommendations are 

as follos

i) The casual hired labour macon

tinue to be ealuated on the basis of actual 
ages paid hether the are market ages 
or statutor minimum ages.

ii) In order to account for management 

input of the fanner the paidout costs be 
raised bu  and a separate cost Cost 

C) be computed b adding this 
component.

iii)   A Task Force ma be constituted b 

the Ministr of Agriculture to look into the 

problerps relating to terms of trade beteen 

agncultura) and nonagricuttural sectors in 

its entiret and deelop the methodolog for 

constructing the index numbers of terms of 

trade.

II. Working Group

The Working Group made recommen

dations interalia in regard to arious as

pects of agricultural statistics. In regard to 

computation of cost of cultiation the Group 

recommended amongst others that

i) Cost studies should be extended to 

coer fruits egetables and other perennial 

crops in Kerala and other States as also are 

canut in Karnataka.

ii) Construction of index numbers of 

imput prices as ell as outpnces of pant 
beteen prices receied b the farmers for 

their produce and prices paid b them for the 

inputs should be taken r*.

iii) Estimates of cost of production of 

different crops should be generated accord

ing to different sie class of holdings as also 

particular tpes of farming.

b)   and c). No Sir. Hoeer the Com

mission submits price polic reports in re
spect of commidotiescrops other than those 

included in its Terms of Reference also as 

and hen Goernment so desires. In the 

case of potato the Commission last submit

ted a price polic report for  season.

Agricultural Deelopment in Kerala

.   SHRI THAIL JOHN ANJALOSE 

Will the Minister of AGRICULTURE be 
pleased to state

a)  hether the Goernment hae 

receied an comprerfensie agricultural
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deelopment plan from the Goernment of 
Kerala

b) if so the details thereof
c) hether the Goernment hae 

cleared the plan and
d) if not the reasons thereof

THE MINISTER OF STATE IN THE 
MINISTR OF NONCONVENTIONAL 
ENERG SOURCES AND MINISTER OF 
STATE IN THE MINISTR OF AGRICUL
TURE {SHRI S KRISHNA KUMAR)  a) 
No Sir Onl seeral proposals egarding 
different components ot agncultural deel
opment on the State hae been receied 
from time to time

b) to d) uestions do not arise 

National Grape Research Centre

   PROF  UMMAREDD 
VENKATESWARLU  Will the Minister of 
AGRICULTURE be pleased to state

a) hether the Goernment propose 
to establish National Grape Research Cen
tre

b) if so the details thereof and
c)the progress made so far in estab

lishing the said centre
THE MINISTER OF STATE IN THE 

MINISTR OF NONCONVENTIONAL 
ENERG SOURCES AND MINISTER OF 
STATE IN THE MINISTR OF AGRICUL
TURE SHRI S KRISHNA KUMAR)  a) 
es Sir

b) The National Research Centre ill 
take up mission oriented programmes for 
resoling major biotic and abiotic constants 
affecting grape production and productiit

c)The site for the National Research 
Centre on Gnapes has been selected It is 
to be located in Manjn Farm pune in 
Maharashtra

Translation]
Incidents of Thefts

  SHRI SANTOSH KUMAR 
GANGWAR  Will the Minister of RAIL
WAS tie pleased to state 

a)  the number of theft cases of booked 
consignments and raila propert regis
tered dunng  and  in 
Moradabad diision of Northern Raila

h)   the number of such cases in each 
one dunng 

c)the alue of stolen goods and rail
a propert in each one and particularl in 
Moradabad diision and

d) the action taken to control such 
thefts

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI KC 
LENKA) a) Number of cases of thefts 
Booked Consignments and Raila Maten 
als registered dunng the ear  and 

 Upto Feb) in Moradabad Diision 
of Northern Raila are as under 

ears No of cases registered 
looked Consignments Raila Materials

Upto Feb )

b andc) Number of cases and alue 
of propert stolen of Booked Consignments 
and Raila Material in each one dunng

 Upto Feb) and perticularl in 

Moradabad Diision are as under 
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d)   The folloing preentie measures 

are being taken to control such thefts

. Escorting of trains carring aluables 

and important consignments as far as pos

sible.

. Intensie beat patrolling in ards and 

other ulnerablesareassections.

.Joint checking at interchange points 

to take stock of the condition of agons 

carring consignments ulnerable to theft 

etc.

.  RPF armed pickets are posted 

deploed in ulnerable sections as far as 

possible.

. Plain clothed RPF personnel are also 

deploed to collect crime intelligence ith a 
ie to tracking don the cnminals.

. Dog suads are deploed for patrol

ling in ulnerable ards and areas as per 

their aailabilit.

.   Close coordination beteen the 

RPF the GRP and the local police is main

tained at anous leels to deal ith criminals 

and receiers of stolen propert.

English]

Fruft and Vegitable Outlet
. DR. R MALLU

SHRI GOPI NATH GAJAPATHI

Will the Minister of AGRICULTURE be 

pleased to state

a)  the number of fruit and egetable 

outlets set up so far in Delhi and NOIDA 

under the Fruit and Vegetable Project of the

National Dair Deelopment Board loca

tionise

b) t p annual sales thereof during the 

last three ears

c) hether the said porject is running 
in losses

d) if so the reasons therefor

e)the steps taken or proposed to be 
taken b the Goernment to make the said 

project a success and cost effectie

f) hetherthe Goernment propose to 

open an outlet in the icinit of West En

clae of West Enclae Pitampura to cater 

to the needs of the residents of the ten 

Group Housing Societies of Goernment 
Serants and

g)if so the details thereof

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE  SHRI 

ARVIND NETAM) a). The number of fruit 

and egetable outlets set up in Delhi  

NOIDA underthe Fruits  Vegetable Project 

of NDDB as on date is gien in the enclosed 
statement.

b) Annual sales for the outlets func

tioning during the ear   

and  is about Rs.  crores Rs. . 

crores and Rs.  crores respectiel.

c)The project is not incurring an cash
loss.

d) and e) Does not anse.

f) No. Sir.

g) Does not arise.
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S. No.   Booth 

No.

Location

Delhi

. Greater K.l

. Kalkaji

. Chittaranjan Park

. Lajpat Nagar

. Lajpat Nagar

. Defence Colon

Haus Khas

Saroda Enclae

Andres Ganj

Knshna Market

. Malia Nagar

. Panchsheel Park

Goind Pun

East of Kailash

. Na Jeean Vihar

. Gulmohar Park

. Jungpura Extn

. Masjid Moth

. South Ex. PTII

.
*

Panchsheel Enclae

Fnends Coton

S. No.  Booth 

No.

Location

Delhi

. Sake

. Dakshinpun

. Dakshmpuri Extn.

  Girt Nagar

 M.B. Road

.   Sadi Nagar

. G.Kailash  II

. Sunligh colon

Sheik Sarai

. M.B. Road III

. Madangtr

Alaknanda

. Sukhde Vihar

. Siddartha Ext.

Sarita Vihar

Santa Vihar

. Saket

. Khel Gaon

. Kalkaji Ext

. R.K. Puram Sector IV

R.K. Puram Sector VIII

R.K. Puram II

. Munirka
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S. No. Booth Location

No. Delhi .

. Vasant Vihar

. SafdarJung enclae

. Safdar Jung

Block *C Vasant Vihar

. Nanak Pur

. Delhi Cantt

. Delhi Cant

. R.K. Puram Sector I

. South Moti Bagh.

.   R.K.Puram Sector 

. Vasant Kunj

. Munirika Vihar

.   CL Vasant Kunj

.   Vasant Kunj C 

.   DD Vasant Kunj

. Kataria Sarai

. Sec. B Pkt  Vasant

Kunj

. Lodhi Colon

. Kidai Nagar

.   Moti Bagh

. Pandara Road

Baba Kharak Singh Marg

S.No. Booth Location

No. Delhi

. Jor Bagh

. Bengali Mkt

. South Aenue

. Laxmibai Nagar

. Kaka Nagar

. Gole Market

. Chanaka Puri

. Curon Road

Netaji Nagar

.   Sarojmi Nagar Mkt

  Lodhi Colon

. Kali Bari

.   Naraina Vihar

. Ranjit Nagar

.   Ne Rajinder Nagar

.   West Patel Nagar

SouthPatel Nagar

. .  Old Rajinder Nagar

.   Ramjas Road

Inderlok

. Subadfiars Colon

. Inder Puri

.   Ram Nagar
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S. No   Booth 

No.
Location
Delhi

.  Minto Raod

. Ashok Vihar

. Ashok Vihar

. Wairpur il

. B Larence Road

  Kishan Ganj

. Kamala Nagar

. Mukerjee Nagar

. Model To n

. GuaranalaTon Phase 

II

. Rana Pratap Bhagh

. Timar pur

. Dhaka Colon

. Jehangir Pun

 Larance Road

 . Ashok Vihar

. Shalimar Bagh

. Gulabi Bagh

. Su Block P. Pura

. Pitampura Dakhsini

. Pitampura Uttan

. Prashant Vihar

S.No.   Booth 
No.   

Location

Delhi

. Pritampura VP Block

.   Rajoun Garden

 Janakpuri

 Janakpuri

   Kirti Nagar

   Tagore Garden

. Madrpur

 Rapun Garden

.   Janakpun C E

 Subhash Nagar

 Vikas Puri

. A Janakpun

 Shakur Pur

 Mango Pun

 Mangol Puri

.   Sultan Pun

. Rani bagh

. Paschimpun C BIock

. Janakpun

. Nangal Raa

. Raghubir Nagar

 Rajoun Gm J Block

. Paachim Vihar
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S.No.

No.

Booth   Location 
Delhi 

. Sarasati Vihar

. Paschim Vihar

. R.B.I. Colon

. PushpajVnjali Enclae

.   Lok Vihar

. Rohini Sector 

. Rohini Sector VII

. Rohini Sector 

. Aantika Rohini

. Rohini Sector 

. Vikas Puri

 Kasturba Apartments

. Rohini Sector 

. Rohini Sector Vllll

. Rohini Sector 

. Vikas Puri A Block

. GH  Paschim Puri

. GH  Paschim Puri

. CSC CCIE Paschim Pun

. Mangolpuri  Block

.   Geeta Coion

. Viek Vihar

S.No.

No.

Booth   Location 
Demi

. Nand Nagari

. Khichri Pur

. Krishna Nagar

. Preet Vihar

. Maur Vihar Phase . 

PKTA

. Dilshad Garden

. CSC  Majdali Faalpur

. Gagan Vihar

. Agor Enel

. amuna Vihar

 Maur Vihar Phase  Pkt 

. Anand Vihar

. CSC. Mansaroar Park

. . . CSC Surajmai Vihar

 Panda Nagar

 Maur Vihar

. Maur Vihar Pkt Phase I

  

NOIDA

Sastha Vihar

.  Nodra Sector II

  Norda Sector V
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S.No. Booth   Location

No. Delhi

. Nodia Sector

.  Noida Sector I

.  Noida Sector VII

. Noida Sector VII

.  Sector  Noida

. Sector  Noida

. Sector  Noida

. Sector  Noida

. Sector  Noida

Rail as Reenue

.   SHRI HARISH NARA AN 

ARABHU ANTE Will the Minister of RAIL

WAS be pleased to state

a) the income sources of the Railas 

other than reenue from passenger and 

goods traffic for the last three ears. one 

ise

b) the income to the Raila from 
hoardings during the last three ears and 

the polic guidelines in this regard

c)the special efforts being made for 

maximum realisation of income from other 

sources and

d) the targets set therefore if an. for

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) A statement is attached

b)   The earnings from hoaridings dumg 
the last three ears are as under

Rs in crores)

      upto
Januar)

.    .  .

The sites for displa of holdings are 

allocated b calling tenders or at rates pre

scribed from time to time .

c)  and d). Special efforts made to 

maximise earnings from parcel and luggage 

traffic include sereral ne Schemes such 

as

) Rationalisation ofParcel moement

ii)Leasing of SLR space

lii) Freight forarders for Parecet traf 
ftc and

i) Withdraal of restrictions on book 

ings of luggage in Brakeans.

No targets hae been laid don for
 so far.
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w ĝs,

S81
o UJ

CM

8

CO
CM

5

CD
CT>

8

in
CM

CD

IV
in
co
CM

CT>
CM
a>
CM

r-
00

in
•xt

oTf
CM
O
CM

o>

I

•S
£

£
QC

CD
CM
o'

8

OJ
a>
00

8

IS §
o §
oUJ

a
£ S

CO
to
CO
oo

8
CO
n
co

$CJ)
o

§

Io>

•52
. cj 9- 
&' 52 P1
**1

tn oo
CO -<r

Ui
CM CM

oo
®
o>co
CM

 ̂§i c a S' 8
CO
CM
CM

in

8

1
DC

c
©
O

f  *
o  £
CO  s

S <g
o



 Written Ans ersWritten Ans ers MARCH Written Ans ersWritten Ans ers 

Accident on Eranakulam Thiruananth 
apuram Section

.   SHRI ASTBHUJA PRASAD 

 SHUKLA Will the Minister of RAILWAS be 

pleased to state

a) hether the causes of the accident 

of the Island Express at the bridge oer the 
Astamudi Lake on the Ernakulam 

Thiruananthapuram section of the South* 

ern Raila on Jul   hae been 

finall ascertained

b) if so. the findings thereof

c) the findings of the Expert Committee 

that had gone into the report of the Commis
sioner of Raila Safet and

d) the action taken b the Goernment 
on the recommendations of Expert Commit

tee.

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) es Sir.

b)   and c). The Commissioner of Rail

a Safet Southern Circle after inuiring 

into the acident had concluded that the 

accident to  Don Bangalore Cit 
Triandrum Central Island Express took 

place as a result of tornado haing struck at 

the bndge just as the tram as passing oer 

it and classified the accident under the 

categor of sudden conclusions of nature.

The Experts Committee consisting ot 

eminent scientists and engineers exam
ined and ealuated the import ot the Com

missioner of Raila Safet. The Commit
tee hoeer did not agree ith the finding 

of the Commissioner of Raila Safet that 

the accident as caused due to a tornado 
hittingthe train hile passing oerthe bridge. 

At the same time the Committee expressed 

its inabilit to determine an precise single

cause being responsible for the accident.

d)   Indian Railas through the Re

search  Designs  and  Standards 

Organisation Luckno are tring to build 

up expertise in the stud of ehicle dnam

ics and rail heel interaction.

GomohBurdan Passenger Train

. DR. SUDHIR RA Will the Min

ister of RAILWAS be pleased to state

a) hether there is hea rush of pas 

sengers in GomohBurdan passengertrain

b) if so. hether there is an proposal 

to add more coaches ith the train to meet 
the demand of passengers there

c) if so the details thereof and

d) if not the reasons therefor

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) es Sir.

b)   to d). Proposal for augmentation of 
accommodation in  Barddhaman  

Gomoh Passenger is under actie 
considetation of the Railas.

Farmers Club

. SHRI SOBHANADREESWARA 
RAO VADDE Will the Minister of AGRI

CULTURE be pleased to state

a) hether NABARD is organising 

farmers clubs in the countr

b) if so the aims and objecties of 

these clubs

c) hether an budgetar allocation 

has been earmarked for such clubs 

and
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d) if so the details thereof tions of credit

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) and b). es Sir. 

NABARO is organising Farmers Clubs at 

illage leel for a group of  Farmers 

Artisanas of he illage ho hae benefited 

from the Bank Credit and hae also repaid 

the loans in time.  The main aims and 

objecties of such Clubs are to ensure

i)   Use of credit in accordance ith 

the most suitable methods of Sci

ence and Technolog

ii)   Respect for the terms and condi

iii)  Increase of productiit and in

come through ork and skill

i)  Saing of additional income and

)  Pament of loan instalments in 

time and regularl so as to reccle 
credit.

c)  and d).  es Sir.  As per the 

information furnished b NABARD a bud

get allocation of Rs  lakhs approximatel 

) has been made forthe ear  forthe 
folloing actiities of the Farmers Clubs

SI.No  Name of the Actiit Budget pro. Rs in lakhs)

. Maintenance of Farmers Clubs .

. Launching Expenditure .

. Training and Borroers Education Programme 

Expenditure. .

. Publication and Literature Material 

and Mass Media Expenditure.

.

. Incentie to Best Managed Clubs 

Club Villagers on Selectie basis

.

. Deelopment of Model Clubs. .

. Contingenc and Misc. Proision .

Sa Rs.  lakhs) .

Milk Production

.   SHRI SOBHANADREESWARA 

RAO VADDE Will the Minister of AGRI

CULTURE be pleased to state

a)   hether the Goernment propose 
to deelop some districts in the countr on

the pattern of Anand district in Gujarat for 
augmenting Operation flood

b) if so. the number of distncts identi

fied so far Stateise

c) the total outla proide for increas
ing milk production and its collection in these
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districts Stateise and

d)   the details of amount spent so far 

and resultachieed

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) to d). Information is 

being collected and ill be laid on the Table 

of the Sabha.

Kota Open Uniersit

. SHRI DEVI BU SINGH Will the 

Minister of HUMAN RESOURCE DEVEL

OPMENT be pleased to state

a)the aerage period after hich the 

Degree of passing the examination is issued 

.o successful candidates b the Kota Open 

 niersit Kota Rajasthan)

b) hether the Kota Open Uniersit 

has issued the Degree of passing the exami

nation to all the students ho passed M.A 
examination in  particularl to those 

ho passed in the subject of Economics 

through correspondence

c) if not. the number of students to 

hom the degrees hae not been issued so 

far and the reasons therefor and

d) the steps takeproposed to be taken 

b the Goernment to ensure that the De

grees of passing the examination are issued 

b the Uniersit ithin a reasonable time

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL
OPMENT DEPARTMENTOF EDUCATION 
AND DEPARTMENT OF CULTURE) 

KUMARI SELJA) According to the infor

mation furnished b Kota Open Uniersit

a) there is no specific time schedule for 

aard of degrees. Proisional Certificates 

are issued on demand soon after declara
tion of result

b) No Sir.

c) The number of M.A. students of 

 ho hae not been aarded degrees 

is  as due to unaoidable circumstances 

the degrees could not be printed.

d) According to information furnished 

b the Goernment of Rajasthan the Vice 

Chancellor has been adised to use his 

emergenc poers if necessar to cut 

don procedural delas and aard degrees 

uickl.

Research on Preseration of Milk and  

Milk Products

.   DR. R MALLU Will the Minister 

of AGRICULTURE be pleased to state.

a)  the recent researches made to 

improe the shelf life ot milk and milk prod

ucts b the national Dair Research Insti

tute Karnal

b) hether the feasibilit of such re

search orks in rural sector has been taken 

into cogniance b Dair Technologists

c) if so the details thereof

d) the steps taken or proposed to be 

taken b the Goernment for the propaga

tion and promotion of such research orks 

so as to protect the milk and milk products 

from astage

THE MINISTR OF STATE IN THE 

MINISTR OF NONCONVENTIONAL 
ENERG SOURCES AND MINISTER OF 

STATE IN THE MINISTR OF AGRICUL
TURE SHRI S. KRISHNA KUMAR) a) Sir 

NDRI is engaged in deeloping techniues 

to improe the shelf life of milk and milk 

products. This processing conditions use 

of permitted preseraties and suitable pack

ing materials.
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b) es Sir these techniues can be 

applied both for rural and industrial condi

tions.

c) in rural areas indigenous dair 

products i. Khoa chenna paneer ghee 

etc. are manufactured. Attempts are made 

to stud their problems and suggest suitable 

remedial measures.

d)  These findings are propagated 

among users b Dair Extension diision 

krishi Vigan Kendras andOperational Re
search Projects ORP). Also these arc 

porpogated through dair mela short train

ing courses publication of bulletins and 

pamphlets. The information is also pub

lished in journals and magiines.

 Translation]

AIDS Among Horses

.   SHRI  RAMCHANDRA 

VEERAPPA Will the Minster of AGRICUL

TURE be pleased to state

a) hether the attention of the Go

ernment has been dran to the nesitem 
regarding death of horse due to  AIDS 

appearing in Na Bharat Times dates Feb

ruar 

b) if so the reaction of the Goern

ment thereto

c)the number of horses reported killed 

due to animal AIDS and

d the steps taken b the Goernment 

to check the spread of this disease

THE MINISTER OF STATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) a) es. Sir.

b)   A high leel meeting as concerned 

immediatel under the chairmanship of Ani

mal Husbandar Commissioner ith ex

perts and arious user organisations to re

ie the situation. The folloing ere some 

of the decisions taken in the meeting to 

preentcontrol recurrence of Euine Infec

tious Anaemia EIA) among horses

.  Moement of animals ould be 

permitted onl on the basis of EIA 

negatie certificate to be issued b 

recognised laboratories

.  Take steps to incorporate a proi

sion for destruction of EIA positie 

cases in the proposed Infectious 
Animal Disease Act.

.  Actie participation and inole

ment of State Animal Husbandr 
Directors in detection and preen

tion of EIA.

.  Identification of some more insti

tuteslaboratories for uick diag

nosis of the disease.

c)  A total number of  animals ere 

detected positie ith EIA from  to 
March  hich either died or ere elimi

nated b the concerned authorities

d) i) Goernmental of India has identi
fied Central Militar Veterinar Di
agnostic Laborator Meerut 

CMVL) and National Research 

Centre on Euines NRCE) Hissar 

as refer laboratories forestesting 
the horses against EIA.

ii)  Internationall  Recognised

Coggins Test is being used for 

uick diagnosis of EfA.

iiri   Moement of horses are regulated 
trom one part of the countr to 

other to preent the likel spread ot 

the disease
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i)   Education and training seminar 

and s mposia are held to spread 

the knoledge about this disease 

among arious use

)  Various monitoring and sureillance 

programmes are being carried out 

on a continuous basis for the con

trol of this disease.

i)   Goernment of India has made 

arrangements for import of neces

sar antigen for testing the horses 

on a regular basis to detect the 

clinical animals.

iii)  As a result of these effectie steps

onl three cases each in Delhi and 

Harana ere detected during

 as against  cases de
tected in .

.  Hrs.

Interruptions)

MR. SPEAKER Shri B.B. Ramaiah 

please..

Interruptions)

MR. SPEAKER One after the other 

please...

Interruptions)

Translation]

SHRI MADAN LAL KHURANA South 

Delhi) Mr. Speaker. Sir ou hae listen m 

ie poin toda.

English]

MR. SPEAKER Nothing ill go on 

record ithout m permission..

interruptions)*

MR. SPEAKER I ill allo one after the 
other please..

Interruptions)

Translation]

SHRI MADAN LKAL KHURANA Mr. 
Speaker Sir Kindl listen me

ou can not ignore m point

English]

MR. SPEAKER ou atch our ords. 

Translation]

I said that ou ill be gien time later 

Interruptions)

English]

MR. SPEAKER I shall refer this matter 

to the Priileges Committee.

ou cannot brobeat me like this. ou 

hae to sit don.

Interruptions)

Translation]

SHRI MADAN LAL KHURANA Mr. 

Speaker Sir. e hae been saing it for last 

seeral das hat is it

English]

MR. SPEAKER it cannot be done like 
that..

Interruptions)

MR. SPEAKER es Mr. Minister ou

*Not recorded
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mo e it or refer it to the Priileges Commit

tee. I shall reger it the Priileges 

Committee.

Translation]

SHRI MADAN LAL KHURANA** 

Interruptions)

English]

THE MINISTER OF STATE IN THE 

MINISTR OF SCIENCE AND TECHNOL

OG DEPARTMENT OF ELECTRONICS 
AND DEPARTMENT OF OCEAN DEVEL

OPMENT) AND THE MINISTER OF STATE 
IN THE MINISTR OF PARLIAMENTAR 

AFFAIRS  SHRI   RANGARAJAN 

KUMARAMANGALAM) I reuest ou to 

name the Member Sir. Interruptions)

MR SPEAKER I shall refer it to the 

Priileges Committee..

Interruptions)

SHRI RANGARAJAN

KUMARAMANGALAM The cannot behae 

like this Sir Let them go but of the House if 

the ant but the cannot behae like 

this. Interruptions)

THE MINISTER OF STATE IN THE 

MINISTR OF HUMAN RESOURCE DE
VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS) AND MINISTER 

OF STATE IN THE MINISTR OF PARLIA
MENTAR AFFAIRS PARLIAMENTAR 

AFFAIRS SHRI MUKUL BALAKRISHNA 
WASNIK) This is not the behaior hich is 

expected in the House Sir. This is not the 

a the Members can behae in the 
House..Interruptions). Sir this not the a 

that the Members should behae in the 
House.Interruptions) Mr Khurana cannot 
hijack this House.ntenptions).sir the mini

mum possible hich be should be is that ou 

expunge the ords and if he cannot mend 

his ords ou should name him. Interrup

tions) . If he is not prepared to mend his 

ords ou should expel him from the 
hous e.Interruptions)

Sir ou should name him if he is not to 

mend his as. ou should suspend Mr. 

Khurana forhe a he is behaing in the 
House.

THE MINISTER OF STATE IN THE 
MINISTR OF SCIENCE AND TECHNOL

OG DEPARTMENT OF ELECTRONICS 

AND DEPARTMENT OF OCEAN DEVEL

OPMENT) AND THE MINISTER OF STATE 

IN THE MINISTR OF PARLIAMENTAR 

AFFAIRS  SHRI   RANGARAJAN 
KUMARAMANGALAM) ou expel him.

 Translation]

SHRI MADAN LAL KHURANA ** n 

terruptions)

English]

SHRI RANGARAJAN KUMARAM

ANGALAM We ant our consent to moe 

a motion.

Interruptions)

MR. SPEAKER Pleased sit don.

Interruptions)

THE MINISTER OF STATE OF THE 

MINISTR OF SURFACE TRANSPORT 
SHRI JAGDISH TTLER) This is hat 

happens hen ou expect cooperation for 

eerone.

Interruptions)

Expunged as ordered b the Chair.
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MR. SPEAKER No I hae said that I 

ill allo one Member after the other.

Interruptions)

Translation]

SHRI MADAN LAL KHURANA.

He said it on th and he* should ice made 

a statement on th.interruptions)

English]

MR. SPEAKER Shri Khurana oj 

should sit don no. ou cannot

Intemiptiom)

MR SPEAKER Shri Khurana f ou do 

not behae I ill take action against ou.

Interruptions)

MR. SPEAKER If ou do not behae I 

ill take action against ou.

Translation]

SHRI MADAN LAL KHURANA

Interruptions)

English]

MR. SPEAKER I ill take action against

ou.

Interruptions)

THE MINISTER OF WATER RE
SOURCES AND MINISTER OF PARLIA

MENTAR AFFAIRS SHRI VID ACHARAN 

SHUKLA) Sir hon. Member Shri Madan Lal 
Khurana. Interruptions)

SHRI PAWAN KUMAR BANSAL

 Written Ansers 

Chandigarh) He should be suspended.

MR. SPEAKER Do not shout. I ill take 
action against ou.

Interruptions)

SHRI VIDACHARAN SHUKLA Sri 

Shri Madan Lal Khurana has insulted the 

hole House b casting aspersions against 

ou I ould reuest ou to name him so that 

e can moe a motion of suspension against 

hm.interruptonsi

MR SPEAKCR. Well please take our 

reat.

This is going beond certain limits. I ill 

ete this matter lo the Priileges Commit

tee. I et the Priileges Committee propose 

the action against the Member ho is mis 
behang like this.

Interruptions)

SHRI PAWAN KUMAR BANSAL He 

should  bo  suspended  for  the 

da Interruptions)

MR. SPEAKER Let Shri B.B. Ramaiah 

speak

SHRI BOLLA BULLI RAMAIAH Eluru) 
Mr. Speaker Sri The O.N.G.C. drilling in 

East Godaari is profusel leaking gas and 

oil. The surrounding areas are affected. A 

fe das back it caught fire. In spite of 
that..Interruptions)

 Translation]

DR. LA MINAR AN PANDE A 
Mondfiajrj... iserunfortunate Interrup

tions) 

** Expunged as ordered b the Cnatr.
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English]

MR SPEAKER Mr Pandea. I hae 

not done anthing I hae just said I ill refer 

it to the Pnileges Committee Interrup

tions)

Translation]

DR LA MINARAN PANDEA Mr 

Speaker Sir it is not nght ** Interiuptions)

English]

MR SPEAKER ou take the action 

ou like

 Translation]

DR LA MINARAN PANDEA Mr 

Speaker Sir I hae full regard for our office 

and for our erch and eer ord But the 

Member should get full opportunit to ex

press their sentiments here There is no 

information of shoing disrespcct to ou in 

an Members mind ** Whateer ou hae 

done is right but at the moment e cannot 

remain present in the House Therefore e 

stage a alk out

. . hrs.

At this stage Dr Laxmtnaran Pandea 
and some other hon Members left the 

House

English]

SHRI BOLLA BULLIRAMAIAH Eluru) 

Mr Speaker Sir the ONGC started drilling 

in East Godaan Distnct Raole Tahk in 

Andhra Pradesh The drilling ell get leaked 

at high pressure pushing gas and crude oil 
ith the result that all the surrounding place 

is full of oil and a number of illagers acated 
the area of that place The oil cauht ftre a 

fe das back cussing big damage to the

coconut trees and standing crops

Imost ail the people of the area be

came frightened and there is great panick 

in the hole area The people hae started 

running from that place

Sir in ie of the seriousness of the 
situation I urage upon the Union Minister for 

Petroleum to interene and proide all nec

essar help to the affected people and also 

arrest the* leakage of fir The ONGC must 

be directed to take im mediate necessar 

noai*ures to safegu rd the people

SHRIMATI SUSFELA GOPALAN 

Chira kii) Mr Speaker Sr laKhs and 

lakhs of people irrespectie of clas*. or creed 

or political affiliations arc participating in a 

human chain throughout the length and 

breadth ot Kerala for promoting communal 
harmon and national unit in Kerala For 

the last one month the ere haing a 
massie campaign throughout the State 

taking the message of unit and communal 
harmon to eer nook and comer of the 

State and toda b Fie OClock in the 

eening meari  lakhs of people are 

taking a pledge to ork for the unit of the 

countr and for communal harmon I hope 

the House ill join ith them in their 

endeaour to promote communal harmon

MR SPEAKER It is a good thing done 
Congratulations

es Mr Shared ada 

Translation]

SHRI   SHARAD   ADAV 

MADHFPURA) I had gien ou a Pnilege 

notice

MR SPEAKER I hae sought com

ments on that i ill inform ou on receiing 

the comments

** Expunged as ordered b the Chair
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SHRI SHARAD ADAV Mr. Speaker 

Sir I hae to sa a fe ords.

MR. SPEAKE I hae to gie permis

sion for that. I shall inform ou after hearing 

from them.

SHRI RAM VILAS PASWAN Rosera) 

Mr. Speaker Sir I hae also gien a notice 

of Priileges Motion against the Indian Ex

press.

MR. SPEAKER If ou hae gien it is 

all right.

SHRI RAM VILAS PASWAN I gae 

that notice against the Indian Express but 

no here I am talking of another point. ou 

must hae referred to that.

MR. SPEAKER I ill tell ou later.

SHRI RAM VILAS PAWAN I am dra

ing the attention of the august House to one 

more serious matter and that is about bun

gling in the D.O.A. As ou said I ant to 

raise the matter in the House after folloing 

all rules and procedures. It is a case of 

bungling of Rs.  crores and is related to 

east one. In the First instance I rote a 

letter on . .  to the hon. Minister of 

Urban Deelopment about this bungling of 
Rs.  ccore. I rote the second letter on th 

March .

Mr. Speaker Sir I hae also gien 

notices of uestions in this regard In repl 

to m first uestion on . . . the Go

ernment stated that

MR. SPEAKER No there is no need to 

go into all these details.

SHRI RAM VILAS PASWAN The Go

ernment replied that this matter is being 

inuired into b the Central Vigilance Com

mission. Next time hen I gae notice of a 
uestion on th March the repl as that

the Central Vigilance Commission had gien 

its findings and according to those findings 
the officer as found guilt. There it is said 

that those findings had been sent to the 

Goernment.

Mr. Speaker Sir. through ou I ould 

like to sa that this issue is related to east 

one. I hae also gie the name of the 

Member Engineer) of the one in the ues

tion  ho as the Chief Engineer of the one 

at that time. There is a case of bungling of 

Rs.  crore against him. Inspite of enuir 

made b the Central Vigilance Commission 
and charged haing been proed h the 

Goernment is not taking an action against 

him. This repl as gien b the Goern

ment and not b me. If ou order me I ill 

send ou replies of both the uestions. 

Through ou I ould like to sa that large 

scale bungling is taking place in D.D.A. 

Billions of rupees hae been bungled since 
D.D.A. is directl under the Goernment of 

India is Goernment taking an action in this 

regard or not I put uestions regularl but 

m uestions do not figure in the list of 

Starred uestions. The figure in the list of 

Unstrred uestions. So I demanded a half 

anhour discussion on this matter. It also 

depends on ballot I dont kno hether it 

ill come in the ballot or not therefore 
through ou. I ould like to kno from the 

Goemn lent hether it ill dismiss the Chief 

Engineerho asfound guilt of bungling of 

funs in D.D.A. and hether it ill funish 
information on this matter to the House or 

not.

SHRI BRISHIN PATEL SIWAN) Mr. 

Speaker. Sir I ould like to thank ou for 
giing me time to speak. Mr. Speaker. Sir 

seeral uestions hae been raised in re
gard to the killer disease AIDS in this House 

and all Members of the House expressed 
their concern oer it. In thi regard the hon. 

Minister as also uestioned. He replied 

tnat the Goernment ill make massie 

arrangements so that this disease like AIDS



 Written Ans ersWritten Ans ers CHAITRA  SAKA)SAKA) Written Ans rsWritten Ans rs 

ma not spread on a large scale in the 
countr.

I ould like to submit humbl to ou and 

ould like to tell ou as to ho much the 

Goernment of India is coueerned for this 

M famil receies treatment from Central 

Goernment Health Scheme Dispensar at 

Curon Road When I ent there ith m 

child the doctors nurses and staff of the 

dispensar tried to gie accine ith an 

ordinar srtnge to m child. In this regard I 

talked to a the doctors and officers and told 

them that heneer this issue had been 

raised in the House the hon. Minister al

as said that the Goernment ould make 

arrangements for disposable needles een 

to the public. There should be arrangements 

for disposable sringes in the dispensar 

here families of Members of Parliament 

are receiing treatment and accine should 

be gien onl b those sringes. Mr. Speaker 

Sir hen I protected the Goernment offi

cial deploed there said there as no ar
rangement of disposable sringe. Sir in this 

regard I rote a letter to the hon. Minister as 

to h there as no such arrangement. I 

ould like to read out the repl to m letter 

gien b the Shri B.S. Lamba a Joint Sec

retar He rote With reference to our 
letter addressed to the hon. Minister of 

Health dated . .  ould like to inform 
that as per polic decision disposable s

ringes are not supplied to these dispensa 

nes.

Mr. Speaker Sir it is a serious matter 

and I ould like to submit ou to take it 

seriousl and issue necessar directions to 

the department of Health in this regard.

Mr. Speaker Sir this is a serious mat
ter. AIDS is spreading er fast and ou can 

ell imagine the plight of ordinar citiens in 
a situation here this facilit is not aailable 

een to our famil members.

Mr. Speaker Sir. through ou I ould

like to make a reuest to the Goernment 

that as per the repl gien b a Goernment 

official this is a matter of grae concern. We 

should take it er seriousl and such dis

posable needles should be made aailable 

in sufficient numbers in the dispensaries 

meant for the families of the Members of the 
Parliament. I urge upon the Goernment to 

urgentl make such arrangements.

English]

SHRI INDER JIT Darjeeling) Mr. 

Speaker. Sir I nse to dra our attention to 
the mounting crises in the Darjeeling Hills 

and through ou I appeal to the Goern

ment for its interention before it is too late. 
The GNLF and its leader Mr. Subhash 

Ghesingh hae set st March as the dead

line for deciding on their future course of 

action. Man in the GNLF are strongl press
ing for the reial of the GNLFs old demand 

of a fullfledged State of Gokhaland. The 

Darjeeling hill area could ell explode in 
another agitation and go up in smoke unless 

some meaningful action satisfactor to all of 

us is taken during the little time lift to us.

Mr. Speaker Sir tragicall the 
Darjeeling Gorkha Hill Council DGHC) to

da is denied een the paltr resources 

made aailable to it b the Goernment of 

India.

SHRI SOMNATH CHATTERJEE 

Bolpur) It is absolutel rong. Can a mat

ter ot an municipalit be raised on the floor 

of the House Is it a matter of the Central 

Goernment Wh is it alloed to be raised

SHRI INDER JIT The Centre is a part 

to the tripartite agreement.

SHRI SOMNATH CHATTERJEE Will 

ou allo panchat matter to be raised Will 

ou allo municipal matters to be raised 
This is the ar the House is being 

abused.
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SHRI INDER JIT Incredible as it ma 

see the West Bengal Goernment has pres
entl blockaded Rs. .  crores of Council 

funds largel Central assistance forthe ear

 and  . In addition to this Rs. 

.  crores the DGHC is also due to 

receie Rs. . crores of Special Central 

Assistance and Rs.   crores of State 
plan funds on account of  making a 
total of Rs. . crores Interruptions) I ill 

just anser our uestion.

I am informed that the Darjeeling Gorkha 

Hill Council has submitted to the State Go

ernment Utilisation certificates totaling Rs. 

.  crores and more for the funds re

leased to it so far. A statement of Receipts 

and Accounts has also been handed oer. 

Expenditure has been reconciled to the 

receipts to the last pause as I told the Lok 

Sabha on December  last in a Statement 

under Rule . In fact the State Goern

ment has receied up to date account and 
Utilisation certificates ot all the funds re

leased b it to the DGHC as confirmed b the 
Chief Secretar of the West Bengal Goern

ment in his letter No CS dated March

.  to Mr. Singh.

SHRI SOMNATH CHATTERJEE M I 

respectfull reuest ou Sir Will ou allo 

municipal matters to be raised on the floor of 

this House

SHRI INDER JIT The Darjeeling Goifcha 

Hill Council came into being as a result of a 
tnpartite Darjeeling accord to hich the 

Centre as a part. I hae therefore eer 

right to raise this issue both as the M.P. from 

Darjeeling and the one ho mediated in 

herping bring about the Darjeeling accord.

SHRI SOMNATH CHATTERJEE Will 

ou allo State Goernment matters to be 
discussed in the House Who ill repl to 

this matter Will the Central Goernment

care to repl to it It is a false allegation He 

is misleading the House and ou are allo

ing him to do that.

SHRI INDER JIT I spoke to the Chief 

Minister and told him that he is holding up 

this Rs.  crores unconstitutionall illegall 

and immorall.T his mone belongs to the 

DGHC. This must be gien to it forthith 

before the deadline tomorro. I pleaded 

ith him to release Rs.  crores due to the 

Council from the West Bengal Goernment.

SHRI SOMNATH CHATTERJEE Who 
ill repl to this

SHRI INDER JIT The Darjeeling Ac

cord as a tripartite accord. Therefore the 

Centre has a sa. Hence I am entitled to 

raise the issue and seek the Cetres inter
ention.

SHRI SOMNATH CHATTERJEE It is a 
municipal Council

SHRI IDNER JIT It is not a Municipal 

Council. It is an autonomous Hill Council 
short of a fullfledged State.

The Chief Secretar has admitted in his 

letter to Mr. Ghisingh that all update ac

counts and Utilisation certificates hae been 
submitted.

SHRI SOMNATH CHATTERJEE He is 

leeling false allegations and ou are allo
ing false allegations.

SHRI INDR JIT It s a tripartite accord. 
The Centre Is a part to it. I hae a right to 
raise this issue.

As I said earlier. I had spoken to shri 

Joti Bosu esterda. The Chief. Minister 

sas he has no funds. I. therefore appeal



to the Center to proide the West Bengal 
Goernment ith Rs.  crores hich can 

then be passed on to the Darjeeling Goricha 

Hi council and the crisis aerted. Time is 

running out.

Shri Ghi shingh has set March  *as the 

deadline. Please act
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Translation]

SHRI SAT A PAL SINGH ADAV 

Shahanlur) Mr. Speaker. Sir I ould like to 

dra the attention of the House as ell as of 

the Goernment toards Gorakhpur unit of 

Fertilier Corporation of India in Uttar 

Pradesh. This unit as started in  and 

it had been producing  lakhs ton Urea eer 

ear. The fertilier unit has been ling closed 

since th June.  and there are about 

orkers in this unit. This is er strange 

that the unit has been laing dosed for four 

ears but een then the Goernment is 
incurring Rs.  lakhs pier month toards 

making pament of saleries to the emplo

ees. These orkers are getting their sala

ries b simpl sitting at home and a c. ob
sessed b frustration since the closure of 

the unit the Goernment has speni  croro 

rupees on the unit.

I demand that the Goernment should 

immediatel take steps to decommission 

the unit laing closed since .. in ie 

of the shortage of the fertiliers the future ol 

the orkers of the unit and the mone 

inested in the unit.

English]

SHRI INDRAJIT GUPTA Midnapore) 

The hon. Finance Minister has consistentl 

been assuring the counbtr not to mention 
this House that none of his economic re
forms. particulail the liberalisation proce

dure ill in an a be alloed to marm the 

intersts of the orkers or or the domestic 
industr.

So e freuentl been saing that the 

impact of these measures on our on indig

enous industries must be properl assessed.

I am brining to our notice an important point 

hich concerns the magnetite industries in 

this countr. Sir ou kno the ra magne

site is a mine. It is mainl located in Tamil 
Nadu in Salem District.. Interruptions) So 

hat Will tni ait for the Central Budget
 people are out ot jobs The mines are 

being closed because the customs dut 

tariffs hoe been reduced to such an extent. 

Preiousl the are at  per cent. Then 

the ere reduced to  percent. No the 
hae been reduced to at last rale of  per 

cent ith the result that the imported 

mangesite is much cheaper than hat e 

can produce here. Therefore that ma be 

his coifcnderalion that from the point of ie 
ot ecom k. it is cheaper. Bid hat is the 

impact*These mines are being dosed don. 

  orkers in Sale are out of jobs 

hose representaties belonging to all the 

trade unions including the INTUC led b 
Shirr  Kumaramangalam  and  Shri 

Ramamuih hae all come here to Delhi to 
please me case here that unless these 

customs duties are again raised then this 

hole industr ill be iped out. I think that 

he should respond Sir. ou ma sa that 

this is a matter hich he can respond to onl 

at the time hen he is replaing to the 

Budget proposals. But b that time. What 

ill happen There ill be haoc here. This 

mangiest is conerted into fire bricks. It is a 

refractor material hich is essential for the 

steel plants for the lining of the blast fur

naces. We hae been making this product. 
There are projects for increasing he produc
tion and all that. The hole thing is no 
going don the drain because of this. 

Therefore the import hich is being alloed 
at such lo customs tariffs is going to be 

alloed to ipe out this hole indigenous
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industr. It is not onl a uestion of the 

orkers. I think he ill respond positiel.

SHRI SOMNATH CHATTERJEE Sir 

ma I supplement

In this matter I hae met the Prime 

Minister ritten to him ritten to the Fi

nance Minister and I spoke to him. a ne 

project costing Rs.  crores is coming up 

of hich an amount of Rs.  crores hae 
been spent. It is a joint sector undertaking in 

collaboration ithout he Goernment of Tamil 
Nadu. I kno of Shri Kumaramangalam and 

his great mential strain because it is in his 

constituenc. What is the action that is being 

taken There is nor response. In this mat

ter. I as told that the Steel Authorit of India 

anted it because their ra material ill 
become cheaper The ant cheaper ra 

material. Therefore according to the desire 

of the Steel result is that an important indig

enous industr is getting closed.   
orkers are on the streets. There is no 

alternatie for them. The Goernment does 

not react. At least  das earlier e hae 

brought it to the notice of the Minister. There 

is no response in such matters. I am glad 

that comrade Indrajit Gupta has raised it.

Sir I hope the Finance Minister ho is 

here ill make a positie response and ill 

not merel sa that he ilt look into it. 
{Interruptions)

Translation]

SHRI  GEORGE  FERANDES 
Muaffarpur) Mr. Speaker Sir as Minister 

of Finance and Minister of Chemicals and 

Fertiliers are present in the House I ould 
like to make to submission about this 

uestion. esterda i.e. Monda the fertil

ier unit of IFF at kandla has closed don 

and three thousand orkers hae been 

rendered jobless. On Saturda  as there 
in that unit. The ra metnai onl for meeting

units half das reuiremet as laing there. 

The uestion of tranportation is also linked 

ith it. Taking all such things in ie ester

da  thouand persons hae been ren

dered unemploed in Kandla. Phonsphate 

and D.A.P. are being imported. I hae also 

come to kno that onl one unit is in 

opertation. This a nearl one doen units 

producing Phosphate and O.A.P. hae ei
ther been closed don or facing closure. 

The main reasons behind it are reduction in 

custom dut and conertibilit of ruppe Be

cause its feed stock has to be imported 

hich has become dearer. There is a change 

in the rate but the main response is this that 

the fertilier hich is sold at  dollar per 

ton in U.S.A is being dumfjed in the countr 

for the last one month at the rate of  

dollar pet ton. Therefore Mr. Speaker. Sir 

I ould like to kno form the Minister that 

our oerall polic at present is not conduc

tie to creation or emploment opportuni

ties A debate in the House and outside the 

House ill be held on this issue ill the 

Goernment inoke anti dumping las 

against the conspirac of destroing fertil

ier industr of our countr b U.S.A. The 

use Super  and Special  against us 

heneer the hae an objection in regard 

to our export. No e ant to kno from the 
Minister as to h the Goernment is not 

preenting Amenca trom ruining us b in

forming antidumping las

English]

MR. SPEAKER Let the Finance Minis

ter respond.

DR.   KRUPASINDHU   BHOI 
Sambalpur) I am just complimenting Shri 

Indrajit Gupta.

MR. SPEAKER. Not necessar. Let 

the Finance Minister speak.

Interruptions)
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DR. KURPASINDHU BHOI He has 

mentioned about the closure of mines be

cause of hich the people of Kalahandi 

Bolangir and Sambalpur are ding out of 

staration those .orkers ho ere labor

ers and orking in the graphite mines. The 

point raised b Shri George Fernandes is 
diluting the purpose mentioned b Shri Indrajit 

Gupta. This is just the controersial thing. 

Phosphate is used for fertiliers. Interrup 

lions) More than laborers are orking 

in the Graphite mines in the Western part of 

Orissa. The are being thron out of jobs 

 no. I full support the ies expressed b 

Shri Indrajit Gupta. But the ie of Shri 

George Fernandes is just a controersial 

one. His ie is diluting the propose of Shri 

Indrajit Gupta. I ant to urge upon through 
ou that I support full the ies expressed 

b Shri Indrajit Gupta. At the same time I 

ould like to sa that minerals like graphite 

and others hich are produced in the West

ern part of Orissa should not be reduced. It 

should be maintained not at ten per cent but 

at  per cent.lnterruptions)

THE MINISTER OF FINANCE SHRI 
MANMOHAN SINGH) Mr Speaker Sir 

seeral Members of Parliament seeral 

members from our side of the House Shri 
Kumarmangalam Shri Ramamurth Shri 

Chatterjee hae brought to m notice about 

the effects of redcution in duties on the 
manganese side. This matter is under ex

amination. I assure the House that e are 

alie to this. About the other problem that 

Shri Fernandes raised it is not the subject 
ith hich I deal. But I did sa in m Budget 

speech that it ill be the endeaour to see 
toeensure that this countr is not used as a 

dumping ground e ill make eer effort to 
gie teeth to our antidumping las. I ill 

cone this to the hon. Commerce Minister 

because the Commerce Ministr is the nodal 
Ministr for administration of it Interrup

tions)

SHRI INDRAJIT GUPTA Mines are 

closed dor and orkers are thron out. 

ou ill of course consider our Budget 

proposal. But that remedial measures are to 

be taken immediatel Ho are the jobs of 

these people to be saed Ho are the 

mines to be kept running  I think the 

emploers hae also met ou. not onl the 

gentlemen ou mentioned just no.

SHRI HANNAN MOLLAH Uluberia) I 

ould like to dra the attenmtion of the 

Goernment toa serious problem faced b 

oer three lakh Bengali speaking people 

liing in Delhi. ou ill be surprised to kno 

that the people ho speak Bengali hether 

Hindus or Muslims hateer ma be the 

religion the are suspected as Bangladeshis 

in Delhi. I ant to kno hether as Indians 

the hae the right to lie to Dlhi and 
hether people fro a pasticlars religuions or 

langnage ill onl lie in Delhi and others 

hae no right. I rote to the Prime Minister 

on the th Febrar. He has replied that he 

has asked the Home Minister to enuire 

about that. One lakh tentl thousand ot

ers names hae been deleted from the 
oters list. Some racist communal politi

cians in Delhi are going from house to house 

in the name of identifing them and the are 

throuing them out Interruptions) It hap

pened last eek the da before Id in 
Jahangirpuri C Block. More than ten thou

sand people are there orking in the field of 

embroider geldsmith.The hae been 

orking for ears in Delhi. But the SHOs 

language is so commucnal casteiest and 

een racist about Bengalis. The are taken 
to the custod and e do not kno here 

the hae been taken. Some of them hae 

come back beatem up and exhausted. This 
is a seriuous sitation that in our on countr 

Bengali people hae no right. In Bomba 
the hae been thron out. In MP also as 

I rote the Bengali medical students are 

thron out of Bhopal and Raipur Medical
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Colleges. Eer here this is happening. 

This is serious uestion. If this happens the 

countr ill be diided. The ire tring to 

diede the countr. The communal and 

cesteiet forces in Delhi are tring to thro 

out people. Hundreds of people from m 

constituenc came and met me in the 

mroning in m house. The are all running 

around afraid of the attack of the police. So 

l ould demand that all the Bengali people 

here should not be harassed is such a 

manner. The hae the full right to lie in this 

countr. We are read to identif them. All 

the MPs here are read to do it.

SHRI SOMNATH CHATTERJEE This 

is not a parichial matter. Whai is to be done

SHRI INDRAJIT GUPTA The Home 

Minister rr*  ir*from tho Hnin a as to hat 

instructiuons nae been gien Interrup

tions)

SHRI NITISH KUMAR Barh) We all 

support it.

SHRI RAM WILAS PASWAN Rosera) 

The Home Ministrer must make a state

ment.

SHRI SOMNATH CHATTERJEE 

People speaking a particular language are 

disualifed from the citienship of India and 
their right to sta at a particular place an

here in India. This is serious situation. This 

should not be treated as a parochial matter. 

People hoare staing irr Delhi for ears and 

ears for decades hae become part of 

Delhi more than Bengal. The are being 

thron out the are being deletgd from the 

list of oters onl because the are speaking 

Bengali. Eer Bengali speaking person is 

treated to be a Bangladeshi. A BJP Member 

of Parliament is taking police there identif iing 

that he speaks Bengali his name should be 

deleted he should be beaten and he should 

be tortured. This is happening in Delhi in the 
capitaat of India. I ould like to kno that is 

the reaction of the Goernment. The Home

Minister must make a statement toda.

People areout of theirhomes. Interrutpions)

Translation]

SHRI GEORGE FERNADES Mr. 

Speaker Sir da before esterda three 

Bengali fellos came to m house and after 

makinga complaint started cring. The said 

the could not een alk on the roads of. 

Delhi. Police is also harassing them at man 

places. This is not being done onl at politi

cal leel. This matter has.orshened to such 

an extent that at man places police is 

harasising the Bangla speaking persons 

as  had this experience to sas go 

onl...{Interruptions) Please ask him to gie 

a repl............Interruptions)

MR. SPEAKER Speaker one b one 

otherise it il rot go on record.

tntertuotions)

Egnlish]

SHRI RAM VILAS PAWAN Bengali is 

r.oi a foreign language. Interruptions)

MR. SPEAKER Let one person or to 

persons articulate it Interruptions)

Translation]

SHRI NTISH KUMAR Mr. Speaker 

Sir. people from Bihar ahd Orissa are also 

being harassed because of their languages. 

The people from Bihar are not een regis
tered as oters. Netheir Jagdish Titler not 

Madan Lal Khurana let them get registered 

as oters.The sa repatriate the Bengalis 

and do not register the Biharis as oters..

Innterrutions).. this is a fact. Be it Jagdish 

Titler or H.K.L. Bhagat or Madan Lal Khurana 

for that matter the all are not in faour of 

registering Biharis as oters. The people 
speaking Bengla and Oria are being 
compled to leae Delhi. This is hat hap
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pening in Delhi. The like the people from 

Bihar as labourer but not as oter. The total 

electoral roll is being regised. This should 

be looked into no as bungling and injustice 
is being done. Interruptions)

Egnlish]

THE MINISTER OF  WATER RE

SOURCES AND MINISTER OF PARLIA

MENTAR AFFAIRS SHRI VIDCHARAN 

 SHUKLA) There is no discrimination on the 

basis of language. Interruptions)

MR. SPEAKER Let the Goernment 

respond.

SHRI VIDACHARAN SHUKLA There 

is no discrimination on the basis of language 

spoken b citiens of Delhi.

SHRI BASUDEB ACHARIA But this is 

being done

SHRI VID CHARAN SHUKLA Let 

me complete. Unfortunatel some commu

nal minded elecmints hae been taking up 
this matter in a manner hich e do no 

approe offinterruptions) Therefore I ill 

con er the feelings of the hon. Members to 

the hon. Home M insider ith a reuest to 
rectif the situation and to assure that no la 

abiding citien is discriminated against and 

no harassment is alloed to be made b 

politicall motiated persons. Interruptions) 

Let me complete. I ould like to sa that 

nobod from the ruling part has been a part 

of this. We are all opposed to such 
discommistion or such action We do not 

ant an persons to be harassed. If neces
sar and if found necessar the Home 

Minister ill come and make a statement.

Interruptions)

Translation]

SHRI HARIKISHORE SINGH This is

rong the is not projecting the right aspect 

English]

SHRI CHANDRA SHEKHAR Baliia) Mr 

Speaker Sir a er serious matter has 

been raised and it ill hae its ramifications 
all oer the countr. Man hon. Members 

hae said man things. The hon. Ministerfor 

Parliamentar Affairs sas that no member 

from his part is indulling in this but some 

communal forces or communal elements 

are doing it. We are not asking him as a 

member of the Congress Part but as a 
Member of the Goernment because the 

discussion has not been raised toda n 

terruptions)

Translation]

Sir the are not letting the people from 

Bihar be come oters Interruptions)

English]

SHRI CHANDRA SHEKHAR These are  
to different matters. Mr. Speaker Sir not 

to make them oters is a senous matter but 

not as serious that a feeling should go round 

about in the countr that people belonging 
tocertain linguistic groups are being dis 

cnminated in the Capital Cit of this countr. 

Interruptions)

AN HON. MEMBER One thing is that it 

is being challenged. Interruptions)

SHRI CHANDRA SHEKHAR I do not 

think that the ill be able to challenge it. But 

the Goernment should take the earliest 
opportunit to dispel this feeling. I think if 

this hole proceedings go to the Press and 
if tomorro there is no clarification from the 

Goernment that the are taking immediate 
action and not alloing the police to be used 
in order to harass a particular linguistic 
group this situation ill be er bad.



Sir not onl on this point but on eer 

point the statements are made in such a 

a that e ant to postpone the issue and 
e do not ant to face the realities. M friend 
Shri Manmohan Singh hen Shri George 

Femades raised some uestions said that 

he ould refer It to the Commerce Minister. 

Wh should the Commerce Minister not 

come and sa that he is doing it Eer time

Mr. Speaker Sir ou sa that ou gie 

notice under the Rules But h should the 

Goernment not make clarification on such 

issues hich are of ital interest to the nation 

and here the national prestige is inoled

Is the Goernment not dut bound to make 

and clarif the issues hich are of such a 

serious nature So the Home Minister 

should come and tell as to hat are the 

procedures being dopted in Delhi about 

Bangladeshi people. Interruptions)

THE MINISTER OF STATE OF THE 

MINISTR OF SURFACE TRANSPORT 

SHRI JAGDISH TTLER) Sir I ould like 

to make a clarification because m friend 

Shri Nitish Kumar had mentioned m name.

First I do not kno on hat basis he has 

made it. I think he does not kno the 

Constituenc hich I represent here.

Translation]

Kindl listen to me. When he as speak

ing I did not uttera ord. I anttotell ou that 

probabl he does not kno that the most of 

the Biharis liing in Sadar area of Delhi had 

oted for me and the are m good fiends 

also. I ant to tell ou that there as not a 
single booth in the Bihari dominated area in 

m Constituenc here I lost to the B.J.P.

The are saing that their names are being 

struck off the electoral rolls. But if the go 
through the records the ould find that 

majorit of the ne oters are Biharis. So 
kindl check our record. I used to think that 

Shri Madan Lal Khurana. heneer spots 

me starts speaking something but ou are 
also behaing in the same manner. It mdans
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Chandrashekhar ji has rightl said that prob* 

abl he feels good hite looking at me.

IEnglishJ

He comes from a Corporation. He thinks 
that it is a Corporation. That is h he 
speaks like thisbecause he used to do 
exactl the* same a in the Corporation. 

Toda the a he has insulted the Speaker.

I think he used to do exactl the same thing 
hen he as a Member of the Corporation 

and used to get aa ith it. That is h I 

think the Priileges Committee sits I hope  *  

the ill take an appropriate action. I ant to 

tell this to the Bangladeshis also There are 

certain number of Bengalis in m constitu

enc. I ill see to it that not a single Beingali 

name is cut.

SHRI SOMNATH CHATTERJEE The 

Minister is also an MP from Delhi 

Interruptions)SHRI JAGDISH TTLER
es I kno. But I just ant to tell ou.

Interruptions)

SHRI SOMNATH CHATTERJEE This is 

specificall happening in Jehangirpuri. In

terruptions)

SHRI JAGDISH TTLER This is specifi

call in one constituenc belonging to South 

Delhi. Interruptions) Our Parliamentar   

Minister has gien his ies. Interruptions)

SHRI SOMNATH CHATTERJEE He 
knos. He is also a Minister. Therefore 

please interene in this matter. Interrup

tions) Unless e shout ou do nothing. 

Interruptions)

Translation]

SHRI NITISH KUMAR Mr. Speaker

Sir Bihar is constantl passing thorough 

troubles. Drought has hit the State so much 
that there has been less than  crop in  

districts and tne districts of Palamau and
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Gadha are facing staration about hich 

there has alread been a discussion in the 

House and moreoer the Goernment has 

decided to seed a Parliamentar team to 

those areas. Mr. Speaker Sir hailstorm on 

a large scale on the  March added insult 

to inhur casuing large scale damage in m 

constituenc Barh b Barah I do not mean 

a flood it is the name of m constituenc. 

Similarl hailstorm has caused a large scale 

damage in Vaishali Naada Jahanabad 

and Gaa districts too. The State Goern

ment has made a reuest for Central assis
tance but all the time it is stated b the 

Central Goernment that mone has been 

relerpsed from the Calamit Relief Fund. 

What I ant to submit is that Rs.  crore is 

not adeuate for a troubletom State like 

Bihar that is hit eer ear b natural Calami

ties like flood drought earthuake hail

storm etc. Through ou I ould therefore 

like to submit that keeping in ie the situ

ation in Bihar special financial assistance 

should be granted to the State. The State 
has been hit b hailstorm hen the State 

Goernment had alread sought for Central 

assistance I ould therefore like to submit 

that an assessment should also be made of 
it b sending another Central team and the 

Central Goernment should proide further 

assistance against the damage caused to 

crops people and propert folloing the 

hailstorm. Interruptions)
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SHRI RAM SAGAR BARABANKI) Mr. 

Speaker Sir through ou I ould like to 

dra the attention of the House to a big 

problem of the farmers. There as hea 

damage to Rabi crops on  March  

in Uttar Pradesh folloing a terrible hail

storm. Particularl the farming of opium as 

completel ruined in  Barabanki district. 

Farming of opium is conducted b the Min

istr of Finance but no direction hasso far 

been issued b the Goernment for the 
assessment of damage caused to opium 
farming. I ould like to submit that the

Goernment should immediatel conduct a 

sure to assess the loss of opium farming 

and the farmers should befull exempted 

from Panama tax) that the hae to gie to 
the Goernment for the farming of opium. I 

ould also like to submit that the farmers 

hose crops hae been damaged b the 

hailstorms should be exempted from the 

recoer of loans etc. This is m humble 

submission to the Goernment through ou.

SHRI HARADHAN ASANSOL) Mr. 
Speaker Sir some das back the hon. 

Minister of labour had stated in the House 

that the goernment ould take some earl 
measures to oer come the hurdles coming 

in the a of the age board and thereb 

due facilties ould be made aailable to the 

people. It as also stated that D.A. ould 

also be raised from  b to rupees per 

point and half of that amount ould be 

deposited in the P.F. account and the rest 

half of amount ould the paid in cash. 

Similarl there as an assurance in regard 

to pension too. A report of the Committee 

has also been submitted in his regard and a 

decision has also been taken that there 

ould be a deduction of  for the Proi

dent Fund Account and  per cent toards 

pension. While  per cent deduction is al

read being made from the salaries of the 
emploees of the Coal India Ltd.. but the 

labourers of coulmines are not being pro

ided an pension as et. The labourers are 
not being proided an pension een after 

the J.B. C.C.I. has alread gien its decision 
in this regard and een after it has been laid 

don in the N.C. Wage Agreement IV)

Interruptions)

. But no arrangement to ensure the pa

ment of pension has so far been made and 
nothing has been made clear in this regard. 

A decision in regard to proiding pension 

and D.A. facilit for corimine labourers had 
been taken b J.B. C.C. I. ell earlier. It 
should immediatel be implanted as *ne

 SAKA)   Written Ans ersSAKA)   Written Ans ers 
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labourers are going on three da strike i 

on th  st and nd of April. The should 

get full amount of DA and moreoer their 

issues like age settlement bonus pension 

etc should also be settled at the earliest.

Interruptions)

SHRI MOHAMMAD ALI ASHRAF 
FATMI DARBHANGA) Mr. Speaker Sir I 

ould like to dra the attention of the House 

to an important issue. Aligarh Uniersit is 

one of the biggest residential uniersities in 

India. Students of our countr and also from 

abroad studir g there hae been facing a 
seere accommodation problem for the last 

ten ears. No hostel accommodation is aail

able for three thousand male students. The 
girlstudents are also forced to hire pnate 

Kouses for ant of hostel accomdation. That 

is a prestigious uniersit It is famous for its 

 residential character not onl ithin India 

but throughout the orld. I ould like to 

submit that the Goernment should make 

necessar arrangements to proide hostel 

facilitfor to thousand bostudents and 

for pne thousand girlstudents. I hope the 
Goernment ould pa attention to it.

 Intermptions)

SHR HARCHAND SINGH ROPAR) 

Mr. Speaker Sri there as an unprec

edented rain ajong ith hea hailstorm in 

the distnct of Patiala on the th of this 

month. Crops of heat and gram ere 

raaged and there is no fodder left for the 

animals. I ould like to submit to the goern

ment that it should send Shri Balram Jakhar 

or the Minister of State jn the Ministr of 

Agriculture there so that some relief could 

be proided to tli fanners. Interruptions)

 SR RAMASHRA PRASAD SINGH 
JAHANABAp) Mr Speaker Sir a number 

of times  hae gien in riting to gie me a 

chance to express rpie but I am neer 

called to speak.f arp therefore going out of

the House for sometime.

. hrs.

At this stage Shri Ramashra Prasad 
Singh left the House.

SHRI  RAM  PRASAD  SINGH 
BIKRAMGNJ) Mr. Speaker Sir nearl 

one and a half thousand stone crushing 

machines hae been installed in the three 

four kilometer area in the Kaimur hills of 

Rohtas district of Bihar and to to three 

hundred laborers ork there on eer ma

chine. This ork is going on there for hun

dreds of ears. In the last regional sure 

this hill area as not considered for inclusion 

in the forest area. Hoeer no this area 

has been declared as a forest area b the 

Central Goernment After declaring this 

area as a forest area the Goernment 

passed an order to stop all those machines 

hich are functioning there. Conseuentl 
fort thousand labourers orking on those 

machines and nearl one and half thousand 

machine oners are going to suffer. The 

fact is that there is not een a single tree in 

the said hillarea nor is there an possibilit 
of afforestation  there. Stonepeces are 

supplied from here to fulfill the reuirements 

of Bihar the railas West region of Bengal 

and the Eastern region of Uttar Pradesh. 
Closure of those machines ould create a 

serious crisis in those areas. Fort thousand 

labourers and lakhs of their famil members 
ould face staration due to closure of these 

mills. I ould like the Goernment to recon

sider the things on humanitarian ground and 

it should keep the said hill area aa from 
the forest area so that the lakhs of people 

dependent on those industries ma earn 
their lielihood. Interruptions)

SHRI BHERU LAL MEENA Salumbar) 

Mr. Speaker Sir ten to tele lakh of 

laborers are likel to face the danger of 

unemploment in Rajasthan folloing the 

notice of closure of soft stone mines marble
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mines legionnaire mines and like that in the 

name of enironment protection. The clo

sure of these machines ma render to  
lakh laborers unemploed. T o and a half 

lakh of labourers ork in the Udaipur area of 

Rajasthan. The get nominal ages. Ihad 

raised a uestion in this House regarding the 

harassment being meted out to the tribal 

labourers of the marble mines. Ironicall 

enough the Goernment has no issued an 

order to close those mines. Wood and Coal 

are the main source of lielihood of those 

tribals. B there is no forest left no. More

oer the Forest Department and the Re

enue Department are forcibl remoing them 

from their land. Closure of marble and soft 

stone mines ould render  lakh laborers 

homeless. The Goernment is free to make 

experiments in the field of enironment but 
I ould like to submit that those mines 

should not be closed so that the labourers 

are not rendered unemploed. The Forest 
Department take up afforestation ork onl 

in the area here farming is done. Conse
uentl the tribals are remoed from their 

places and the are harassed in the name of 

Harit Axrli. I ould like to submit that the 

Goernment should conduct an inuir and 

onl then it should issue an order to cfose the 

marble and soft stone mines and should 

leae the farming land as it is.   

English)

SHRI SIVAJIPATNAIK Rhubanesar) 

In Rourkela telephone cables and machin

er orth crores of rupees ere burnt in the 

stores of the Telecommunication Depart

ment. The ere purchased and kept there 

for expansion ork. It is suspected that 

some people hae set fire in a planned a 
in order to coer up the irregularities and 
corruption inoled in their purchase. Work

ers emploees and others hae demanded 

a CBI inuir into the case. But till ne onl 

the departmental officials had gone there 

and inspected the area. I am sure nothing 
ill happen. The fire as set in such a

planned a that een the firebrigades 
orking for hours together could not put off 

the fire. The also suspect that some chemi

cal as plaited in the store. So I demand 

that a CBI inuir should be conducted in the 
matter.

SHRI P.C. THOMAS Muattupuha) 

Sir the nuruses of All India Institute of 

Medical Sciences are on hugger strike from 

esterda onards. The are on  strike 

ithout affecting the ork. The hae been 

agitating for the past  months. The hae 

get some genuine reasons for the agitation. 

Man of the Members of Parliament includ
ing the senior Member like Indrajit ji hae 

ritten letters to the concerned Minister. But 

I find so far no negotiation has taken place 

to settle the issue.

Their main demand is that the Goern

ment orderhich has been made applicable 

to all the other nurse as should be made 
applicable to them also. As per Rule  of 

the Regulation Act of AIIMS the are entitled 

to get it. The management also has agreed 

to their reuest but so far a final outcome 
has not come from the Ministr. I plead ith 

the Goernment that the ma be called for 

a negotiation so that the need not resort to 

hunger strike and other means of agitation.

I submit that this ma be done immediatel 
so that some relief ma be gien to the 

persons ho are giing relif to all others in 

the countr.

SHRI INDRAJIT GUPTA The nurses of 

the All India Institute are alread on hunger 

stick. The are sitting on dhama . The 
hae tried negotiation for months together. 

All that the are asking is same serice 
condition forthem hich preails in all other 

Central hospitals in Delhi it is embodied in 
the Goernments note also that this should 

be made applicable to them also. I hae 
spoken to the Minister also. He promised to 
look into it some eeks ago. but nothing has 

happened. This should not be alloed to



sho ball into a big incident hich ill not 

help er much the prestige of the Goern

ment or of the Health Ministr ..The Goern
ment should look into the matter immedi

atel sit ith the representaties of the 

nurses and Settle the matter. It as agreed 

to sit across the table but the are refusing 

to announce it officiall.

TranslationJ
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SHRI JASWANT SINGH chittorgarh) 

Mr. Speaker Sir I feel sorr hen in the 

morning m colleagues and hon. Members 

staged alk out I as not present in the 

House. The staged a alk out simpl to 

lodge pretest and not to loer th dignit of 

the Chair or to sho disrespect to the Chair. 

Time and again m colleague Shn Madan 

Lai Khurana has er empt raised the 
issue of holding elections in Delhi.

.  hrs.

He raised the issue uite intelligentl. 

Goernment hae also gien assurances 

man times on it. I do not ant to remind of 

the meeting conened in our Chamber. 

Hoeer time and again the Goernment 

promised to introduce the Bill in this regard 
in the House. When for the first time the 

issue as raised the Goernment made an 

announcement that ithin  months elec 

tions ill be held in Delhi. A little hile ago it 

as announced that a statement ill be 

made on th. I do not see an rong in 

raising this issue again because in spite of 

giing ail kinds of assurances nothing has 

been done in the matter b the Goernment.

Mr. Speaker Sir. secondl. I ould like 

to siibmit to ou as a matter of dut that m 

colleagues definitel are of the opinion that 

time in proportion to their strength is not 

being allocated to them.

English]

ou ear a cron of thorns. It is not 

eas to satisf eer ones aspiration. The 

endeaour here b hon. Member is to raise 

public issues.

 Translation]

. Mr. Speaker Sir I ould like to reiterate 

that at that time I as not present in the 

House. For example m pan as allotted 

just  minutes for thediscussion on the 

Budget of Uttar Pradesh and the statement 

made regarding Uttar Pradesh in the House 

hich as uite less in proportion to the 

parts strength. Man of m colleagues 

hae gien priilege notices to ou. These 
notices ere gien b SSri Harin Pathak 

Satanaraan Jatia. Madan Lai Khurana 

Shiraj Singh Chauhan and Shrimati 

Vasundhara Raj. ou expressed our inabil
it in admitting priilege notices after going 

through them properl. On one hand prii

lege notices of m colleagues are not ac

cepted hile on the other heneer the 

rise to speak immediatel the uestion of 

priilege is raised against them hich makes 

the hon. Members feel that. *. I thought it 

to be m dut to raise this in the House.

Mr. Speaker. Sir e stage a alk out on 

the issue of elections in Delhi. It as being 

felt b m hon. colleagues that the ere not 
being allotted time to speak. uestion of 
priilege unites eerone...Interruptions) 

This issue must be resoled. If Shri 

Muttemar and other hon. Members think 

that e speak too much or e take much 

time then the must understand the fact that 

the issue of allocation of time in proportion 

to strength must be resoled.

English]

MR.SPAKER Let me kno can e 
discuss these matters In this fashion in this 
House. Here the former Speakers and oth
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ere are sitting. The senior Members are 

stting. i ouid like to hear their ies also.

Translation]

SHRI JASWANT SINGH es I am 

also in faour of eoling a procedure.

English)

SHRI A. CHARLES Triandrum) The 

senior leaders should gie direction to their 

juniors Eerda to or three Leades from 

their side are hijacking the House. The are 

taking the entire time of the House. We are 

not getting time. So this is a er serious 

thing. The seniors should gie time to the 

juniors and encourage them Interruptions)

SHRI V. DHANANJA A KUMAR 

Mangalore) What Mr. Charles can speak 

about Delhi

 Translation]

SHRI JASWANTSINGH Mr. Speaker. 

Sir I do not ant to reiterate m submission

I feel sorr that I as not present in the 

house hen that incident took place. I thought 

it proper to rise th issue after holding discus

sions ith  hon. Members on that issue. 
ou raised the uestion of resoling the 

issue of allocation of time in the House. 
Man Senior Members are present in the 

House. I ouid like to submit that our 

decision ill be acceptable to us but this 

issue must be resoled.

SHRI MADAN LAL KHURANA We 

ould like to kno hen ill the statement 
about Delhi ill be made.

MR. SPEAKER On man a occasion 

opportunit as gien to raise the issue 

pertaining to Delhi. Een to da I as pre
pared to gie ou chance but at .the hon 

Members cannot be accommodated at the 

same time. Dunng ero Hour the hon. Mem

bers are free to raise an issue. I once told 

the hon. Members that all of us kno er 

ell as to ho the dignit of the House is to 

bejegaurded. It is not the dut of the Presid

ing Office alone but of all the hon. Members 

to maintain the dignit of the House. If ou 

ant to remain silent it is upto ou. During 

ero Houst I ill ith idra to m Chamber 

then ou conduct the proceedings the a 

ou like and I ould hae got nothing to 

comment on it. If an hon. Member ants 

his ill to be preailed in the House een if 

assured that time ill be allotted to him later 
on then ill it be in accordance ith the 

parliamentar sstem

SHRI MADAN LAL KHURANA Mr. 

Speaker. Sri for seen das  hae been 

seeking permission to speak and I hae 
gien it in nting too. On th e ere 

informed that statement ill be made b 
Goernment on th. Since th i had been 
continuousl nting to ou. Interruptions)

MR. SPEAKER ou hae made our 

parts stand clear. ou neer misbehae in 

the House and I hae got no complaint 

against ou. Ho is it possible for the Presid

ing Officer to conduct the proceedings hen 
seeral hon. Members get up ail of a sudden 
and start speaking. I neer interrupt hile 

ou people do. One after another hon. Mem

bers start speaking simultaneousl. The 

hon. Members ma speak one after an
other. What is this sstem of speaking all at 

a time. Ho can this be alloed Rules in 

this regard are uite clear and I can take an 
action. Hoeer I neer take an action. 

But this does not mean that anthing can be 

uttered in the House. Issue of priilege are 

also raised. It is difficult for me to remain 

mute spectator.

SHRI JASWANT SINGH Mr. Speaker 

Sir this is indeed true. The Goernment 

categoricall announced that declaration 
regarding holding of elections in Delhi ill be 

made on th.
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English]

THE MINISTER OF STATE IN THE 

MINISTR OF HUMAN RESOURCE DE
VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS)SHRI MUKUL 

WASNIK) That is totall a different matter. 

This matter concerns the behaior of Mr. 
Madhan Lai Khurana. It is er important to 

kno from Mr. Jasant Singh ho has 

taken up this issue hether he defentjs the 

behaior of Mr. Madan. Lai Khurana. It is the 

behaiour of Mr. Madan Lal Khurana hich 

has started this hole thing. Whether Mr. 

Jasant Singh supports and defends the 

behaiour of Mr. Madan Lal Khuma. e 

ould like to kno ha.{lnterruption)

Translation]

MR. SPEAKER I ould like to inform 

the House that Shri V.C. Shukla expressed 
his desire to moe the motion  for the 

expulsion of the hon. Member. I could hae 

alloed it. But I neer alloed. I told him if 

anone behae that a.

English]

Let the Priileges Committee look into 

it. That is a milder approach to the problem.

{Translation]

If een then ou are prepared to justif 

it then it is upto ou.

English]

It cannot be justified here.

SHRI SRIKANTA JENA Cuttack) Mr. 

Jasant Singh has rightl pointed out. I think 
he as not here during the ero Hour. 

Subseuentl he must hae discussed ith 

his Members in the Lobb. But the actual 

situation at that point of time as hen Mr. 

Madan Lal Khurana anted to speak some

thing that in fact he as called. He as the 

first Members ho as called during the 

ero Hour. Probabl the Speaker as indi

cating  after  that  he   might 

ca..Interruptions)

MR. SPEAKER I neer indicated.

Interruptions)

SHRI SRIKANTA JENA At that poir 

time Shri Madan Lal Khurana got irritst. . 

Actuall hat exactl he anted to rahi 

as not knon to the House that as 

precisel the hole situation at that point of 

time Then he protested and anted to 

ithdra from the House and all the Mem

bers from his part ithdre.

Ho the ero Hour should be managed 

has been discussed man a time. Interrup

tions)

SHRI VIDACHARAN SHUKLA There 

as an objectionable remeaskrmade b the 

hon. Member Madan Lal Khurana that as 

the root cause of all the trouble. If this 
tendenc presists in the House nobod can 

run this House. It is our dut to protect the 

dignit of the Chair and nobd should tr to 

defend that kind of a behaior. That should 
be unconditional and ithdran from the 

remarks of the hon. Member.

SHRI SRIKANTA JENA When Shri 

Chhedi Pasan could not get a chance he 

came to the ell of the House and it as not 

appreciated. Een our Deput Leader in the 
House Shri Nitish Kumar apologised before 

the House the Leader of Opposition Shri 

L.K. Adani said that the action hich as 

imposed on Shri Chhedi Pasan should be 

ithdran. Probabl I am also thinking in the 

same manner that the remark hich as 

made b Shri Madan Lal Khurana as realt 

not proper. Interruptions)
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Translation]

SHRI VILAS MUTTEMWAR Chimur) 

ou please apologise eerone ill be paci

fied.

SHRI RAJVEER SINGH Aonla) Has 
an action been taken on that decision

English]

SHRI P.C. THOMAS Shri Jasant 

Singh as not here in the ero Hour. He 

does not kno hat has reall happened. It 

as rong on the part of Shri Khurana to 
hae made aspersions on the Chair. It as 

rong on the part of Shri Khurana to sa that 

he ants to speak alas first. It is not fair.

There are  members here. We neer 

get chances. Man of us gie notices but o 

neer get chances. We are not passing 

aspersions on the Chair. Nobod is doing it.

I ould humbl submit that this issue 

should not be taken like this and I ould 

submit that Shri Khurana must reconsider it.
I ould think that there is a real cause for an 

apolog in this matter. Interruptions)

THE MINISTER OF STATE OF THE 

MINISTR OF SURFACE TRANSPORT 

SHRI JAGDISH TTLER) Please make 
him realise that this is not a Corporation 

Office. Interruptions)

He behaed like this in the Corporation 

Office. If ou look the record of the Corpo

ration Office he has exactl done the 

samethin. He is shoing the same disre
spect to this Chair.

Translation]

ou please apologise in a dignified 

manner.

SHRI MADAN LAL KHURANA I hae

not to learn anthing from ou about hat 

ou do and here ou go.

EnglislJJ

SHRI JAGDISH TTLER ou il hae 
to apologise to the Chair. Apologise in a 

dignified a.

Translation]

Please apologise in a dignified a.

SHRI JASWANT SINGH Mr. Speaker 

Sir I cannot argue ith ou neither it is 

justified nor I hae a right to do so. What the 

hon. Minister of parliamentar Affairs sub

mits has its on place and hat ou state 

has its on importance. If I pa attention to 

hat the other Ministers of the Cabinet sa 

the matter ould become more compli

cated. It ould be better if I do not pa 

attention to hat the Ministers from Delhi or 

others sa.

Mr. Speaker Sir m onl submission 

as that if there as an complaint ith 

regard to out cooperation in running the 

proceedings of the House it ma please be 

pointed out.

MR. SPEAKER Not at all ou hae 

gien our full cooperation our part has 

also gien full cooperation. I hae no com

plaint against ou or our part. Hoeer 
ou cannot defend ho a member our 

part behaes indiiduall.

SHRI JASWANT SINGH I do not raise 

to speak on the basis of indiidual behaiour. 
The general topic of discussion here in the 

House is regarding elections in Delhi.

MR. SPEAKER I hae no complaint 

against our part. I am categoricall saing 

so in this House. Neither I hae an com
plaint against ou nor against our leader 
nor een against the majorit of the mem
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bers. Hoeer there are certain members 

ho iolate the rules to express their ies 

in a manner hich is against thedignit of 

the House. ou ma decide ou. self hether 

hat all the members of the House said is 

correct or not.

interruptions)

SHRI JASWANT SINGH Mr. Speaker 

Sir I do not ant to extend this discussion 

further. M intention is not to extend this 

discussion I ould onl like to kno as to 

hen the Goernment ould fulfill the as

surance it has gien that the date of holding 

elections in Delhi ouid be declared on the 

th I do not ant to extend the discussion.

SHRI MUKUL WANSNIK I ouldliketo 

bring to the notice of Shri Jasant Singh that 

Shri Khurana had cast aspersions on the 

Chair not once or tice but more than three 

or four times emphasising that he meant 

hat he had said. It as not just once and 
this as the seriousness of the matter. He 
as reemphasising hat he as saing. 

He as saing that he stood of formel b 

hat he as saing. It ould be better of the 
Hon. Speaker goes through the erbatim 

record of the proceedings of the House 

because the tpe of aspersions hich Shri 

Khurana has leeled are er serious and it 

should not be taken lightl b hon. Shri 

Jasant Singh. Interruptions)

Translation]

SHRI RAJVEER SINGH Anola) Mr. 

Speaker Sir. hat a false allegation has 

been made. ou ma go through the record. 

He had stated onl this that the Goernment 

had promised to declare the date of elec
tions in Delhi on h...lnterruptions)

SHRI CHANDRA SHEKHAR BalKa) 

Mr. Speaker. Sir m submission is that at 

that time heated discussion as going on 
and the noise as so ioud that the hon.

Members could not listen anthing properl. 

Hoeer Shri Khurana as so much agi

tated from hich it appeared as if he as not 
onl disobeing our order but it appeared 

from his gestures as if the ere against 

our dignit. No one could hear his ords 

this is absolutel correct the House had at 

lerst gathered this impression. I ould like to 

reuest m hon. colleagues Shri Khurana to 

apologise for it it ould not loer his honor. 

I am confined that Shri Khurana ould 

apologise and ou ould not refer this 

matter to priilege Committee Interruptions)

SHRI MADAN LAL KHURNA Mr. 

Speaker Sir before I expressed m ies 

on the issue I ouid like to submit that I am 

reall sorr for hat I said about ou and I 

apologies unconditionall for that... Inter

ruptions) I submitted earlier hat I h*d to 

submit afterards. M simple point is that I 

hae got all the notics ..{Interruptions)

SHRI CAHDNRA SHEKHARA Mr. 
Speaker Sir m submission is that ou ma 

please resented the order ou gae since 

Shri Khurana has apologised and no 

plesrse allo him to sa hat eer he 

ants to submit. ou ma please cancel 

ourorderof referring the matterto Priilege 

Committee and then allo Shri Khurana to 

speak.

MR. SPEAKER I gie due respect to 

hat Shri Chandra Shekhar has submitted. 

The hon. Minister of Parliamentar Affairs 
Shri Jasant Singh Shri Inder Jit Shri 

George Femades and aH other hon. Mem

bers are there in the august House the all 
extend their cooperation to enhou the dig

nit of the House. There is neer a ptioan 
feeling. If someone has said something in 

anger one should not take it to heart. I hae 
said so in ie of the fact that this thing 

should not be repeated. There is no ues

tion of referring it to priilege committee. 

Shn Khurana. ou can sa hateer ou 
hae to sa and ou are ell aare thai ou
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are gien chance eertime ou rise to 

speak hether earlier or later.

interruptions)

SHRI MAOAN LAL KHURANA Mr. 

Speaker Sir there is an impression that I 

am gien chance eertime I raise to speak. 

If ou go through the record ou ill find 

that I as gien the opportunit to speak on 

Delhi on the th onl and ou alloed me 

as ou as ou ere aare of the background 

that a meeting as held in our Chamber in 

December . The Home Minister had 

stated in it.. Interruptions)

SHRI RAM NAIK This happened in 

December .

SHRI MADAN LAL KHURANA In De

cember  an assurance as gien in 

the House that election for Delhi ould be 

held ithin  to  months. But no election 

as held een in one ear. So in December 

 a meeting as called in our Chamber on 

the last da of the session in hich the then 

Parliamentar Affairs Minister as also 

present and he had stated that the con

cerned Bill ould be brought in the first eek 

of the Budget session and the election ould 

be held in MaJune.

The Corporation Bill has not et been 

brought but it is being mixed ith other 

issues. The election for Delhi should be 

held because the Assembl Bill has been 

passed hich has taken shape of la and 

delimitation has been done and there is no 

hitch in conducting elections. I am not talk

ing about Corporation because the con

cerned Bill is still pending. But hat is prob

lem about holding election for the Delhi 

Assembl for hich la has been enacted

On the th the hon. Speaker directed 

me to tell about it in the House the next da.

I hae been making appeals from th and 

hae gien in riting also. After that I got it 

signed b  M. Rs including Sharad ada 

and George Fernandes reuesting that the 

elections for Delhi should be conducted.

Tomorro ill be the last da of the 

session and after that there ill be a long 

break I am raising this matter for the last 

seen das. ou can find out from our 

office that I am giing notice for the last  

das The people ask as hen the elections 

for Delhi ill be held .. Interruptions)

SHRI TARACHAND KHANDELWAL 

Chandni Chok) Mr. Speaker Sir the 

discussion held here in connection ith 

elections in Delhi is not onl confined to 

elections in Delhi alone. Elections should be 

conducted in Delhi in the absence of hich 

the Delhi ites are being depried of their 

fundamental right. Corruptionis groing and 

bureaucrac is expanding its hold. Deelop

ment of Delhi has come to a grinding half.

We hae been elected to the Lok Sabha 

to do the business of Lok Sabha e need 

our protection. Toda a single Lok Sabha 

Member from Delhi has to look after the 

ork of  persons that is the ork of  

corporation members  members of metro

politan council and one Lok Sabha Member. 

We do not get time to do the business of Lok 

Sabha.  of the ork concerns ith drains 

seer roads electricit etc. We need our 

protection so that e can carr out the ork 

of Lok Sabha. So. it is necessar to hold 

elections in Delhi.

I ould like to reuest ou that ou 

should interene in the matter and direct the 

Goernment to immediatel hold elections 

in Delhi. interruptions)

SHRI MADAN LAL KHURANA Mr. 

Speaker Sir if e had got the repl..
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MR. SPEAKER I hae alread said in 

m Chamber hai I anted to sa. I ill not 

repeat it here..

Interruptions)

PAPERS LAID ON THE TABLE

. hrs

Notification under the Enironment 
Protection Act  reie on the 

orking of and Annual Report of the 
Indian Council of Forestr Research 

and Education Dehra Dun for the ear 

t  etc.

English]

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL

OPMENT DEPARTMENT OF EDUCATION 

AND   DEPARTMENT   OF

CJLTURE KUMARI SEUA) On behalf of 

Shri Kamal Nath. I beg to la on the Table

) A cop of the Dralt Notification No.S.O.

 E) Hindi and English ersions) 

published in Gaette of India dated the 

th Januar  directing that the 

expansion or modernisation of an ex

isting industr or ne projects shall not 

be undertaken in an part of India 

unless it has been accorded eniron

mental clearance b the Central or the 

State Goernment in accordance ith 

the procedure specified in the notifica

tion issued under subsection ) and 

clause ) of the subsection ) of 

section  of the Enironment Protection 

Act .

A cop of the Annual Report 

Hindi and English ersions) 

of the Indian Council of For

estr Research and Educa

tion Dehra Dun for the ear 

 alongith Audited 

Accounts.

A cop of the Reie Hindi 

and English ersions) b the 

Goernment on the orking of 

the Indian Council of Forestr 

Research and Education 

Dehra Dun forthe ear   

 .

Papers LaidPapers Laid 

)

)

A statement Hindi and English erions) 

shoing reasons for dela in laing the 

papers mentioned at ) aboe.

Placed in Librar See No LT ]

A cop of the Detailed Demands for 

Grants Hindi and English ersions) of 

the Ministr of Enironment and For

ests for the ear *.

Placed in Librar. See No LT 

]  .

)  i)   A cop of the Annual Report

Hindi and English ersions) 

of the Wildlife Institute of In

dia Dehra Dun. for the ear 

 alongith Audited 

Accounts.

ii A cop of the Reie Hindi

and English ersions) b the 

Goernment on the orking 

of the Wildlife Institute of In

dia Dehra Dun for the ear 

.

Placed in Librar. See No LT ]  ) A statement Hindi and English ersions)



 Papers LaidPapers Laid CHAITRA  MS SAKA)MS SAKA) Papers LaidPapers Laid 

shoing reasons for dela in laing the 

papers mentioned at ) aboe Placed 

in Librar See No LT ]

Detailed Demands for grants of the 
Ministr of steel for the ear  

THE MINISTER OF STATE IN THE 

MINISTR OF HUMAN RESOURCE DE

VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS) AND MINISTER 

OF STATE IN THE MINISTR OF PARLIA

MENTAR AFFAIRS SHRI MUKUL 

BALKRISH AN WASNIK) On behalf of Shri 

Santosh Mohan De I beg to la on the 

Table a cop of the Detailed Demands for 

Grants Hindi and English ersions) of the 

Ministr of Steel for the ear 

Placed in Librar See No LT 

 .. ]

Reie on the orking of and 

Annual Report and Annual Accounts 

of the National Cooperatie Agriculture 

and Real Deelopment of Banks 

Federation Limited Bomba for the 

ear  etc.

THF MINISTER OF bTATE IN THE 

MINISTR OF AGRICULTURE SHRI 

ARVIND NETAM) I beg to la on the Table

) i)   A cop of the Annual Rt port

Hindi and English ersions) 

of the National Cooperatie 

Agriculture and Rural Deel

opment Banks Federation 

Limited Bomba forthe ear 

.

ii)   A cop of the Annual Ac

counts Hindi and English 

ersions) of the National Co

operation Agriculture and

Rural Deelopment Banks 

Federation Limited Bomba 

forthe ear   together 

ith Audit Report thereon.

iii)   A cop of the Reie Hindi 

and English ersions) b the 

Goernment on the orking 

of the National Cooperatie 

Agriculture and Rural Deel

opment Banks Federation 

Limited Bomba forthe ear 

.

) A statement Hindi and English ersions)

shoing reasons for dela in laing the 

papers mentioned at ) aboe.Placed 

in Librar See No LT ]

)  i)   A cop of the Annual Report

Hindi and English ersions) 

of the National Federation of 

Urban Cooperatie Banks 

and Credit Societies Limited 

Ne Delhi forthe ear   

.

ii)   A cop of the Annual Ac

counts Hindi and English 

ersions of the National Fed

eration of Urban Coopera

tie Banks and Credit Societ

ies Limited. Ne Delhi for 

the ear  together 

ith Audit Report thereon.

iii)   A cop of the Reie Hindi 

and English ersions) b the 

Goernment on the orking 

of the National Federation of 

Urban Cooperatie Banks 

and Credit Societies limited 

Ne Delhi for the ear  

.

) A statement Hindi and English ersions)
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shoing reasons for dela on laing the 

papers mentioned at ) aboe.

Placed in Librar See No LT ]

Reie on the orking of and Annual 

Report of the Indian Rail a Construc

tion Compan Limited Ne Delhi for 

the ear  along ith Auditer 

Accounts and commants of the 

Comptroller and Auditer General 

thereon etc.

THE MINISTER OF STATE IN THE 

MINISTR OF SCIENCE AND TECHNOL

OG DEPARTMENT OF ELECTRONICS 

AND DEPARTMENT OF OCEAN DEVEL

OPMENT) AND THE MINISTER OF STATE 

IN THE MINISTR OF PARLIAMENTAR 

AFFAIRS  SHRI   RANGARAJAN 

KUMARAMANGALAM) Sir on behalf of 

Shri K.C. Lenka. I beg to la on the Table

)A cop each of the folloing papers 

Hindi and English ersions) under sub

section ) of section  A of the 

Companies Act 

a)i)  Reie b the Goernment

on the orking of the Indian 

Raila Construction Com

pan Limited Ne Delhi for 

the ear .

ii)   Annual Report of the Indian

Raila Construction Com

pan Limited Ne Delhi for 

the ear  alongith 

Audited Accounts ana com

ments of the Comptroller and 

Auditer General thereon.

Placed in Librar. See No LT 

]

b)  i)  Reie b the Goernment

on the orking of the Rail 

India Technical and Eco

nomic Serices Limited for 

the ear .

ii)   Annual Report of the Rail In

dia Technical and Economic 

Serices Limited for the ear

. alongith Audited 

Accounts and comments of 

the Comptroller and Auditor 

General thereon

) A statement Hindi and English ersions) 

shoing reasons for dela in laing the 

papers mentioned at ) aboe.

Placed in Librar See No LT ]

Reie on the orking of and 

Annual Report of the Centre for 

cultural Resources and Training Ne 

Delhi for the ear  etc.

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCES DEVEL

OPMENT DEPARTMENTOF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARISEUA) I beg to la on the Table

)  i)   A cop of the Annual Report

Hindi and English ersions) 

of the Centre for Cultural 

Resources and Training. Ne 

Delhi for the ear  

alongith Audited Accounts.

ii) A cop of the Reie Hindi

and English ersions) b the 

Goernment on the orking 

of the Centre for Cultural 

Resources and Training Ne 

Delhi for the ear .

) A statement Hindi and English ersions)



shoing reasons for dela in laing the 

papers mentioned at ) aboe.

Placed in Librar. See No LT  

]

)  i)   A cop of the Annual Report

Hindi and English ersions) 

of the Technical Teachers 

Training Institute. Madras for 

the ear  along ith 

Audited Accounts.

ii)   A cop of Annual Report

Hindi and English ersions) 

b the Goernment on the 

orking of the Technical

Teachers Training Institute 

Madras for the ear  

) A statement Hindi and English er

sions) shoing reasons for dela in 

laing the papers mentioned at )

aboe.

Placed in Librar. SeeNoLT ]

) A cop of the Annual Ac

counts Hindi and English 

ersions) of the Indira Gandhi 

National Open Uniersit for 

the ear  together 

ith Audit Report thereon 

under section  of the Indira 

Gandhi National Open Uni

ersit Act .

) A statement Hindi and En

glish ersions) shoing rea

sons for dela on laing the 

papers mentioned at )

aboe.

Placed in Librar See No LT 

)

) A cop of the Detailed De

mands for Grants Hindi and

 Papers LaidPapers Laid EC. Report 

English ersions) of the Min

istr of Human Resource 

Deelopment for the ear 

.

Placed in Librar See No LT

]   

. hrs.

ESTIMATES COMMITTEE 

Tentfirst and Tentsecond Reports 

English]

SHRI A. CHARLES Triandrum) Sir

I beg to present the folloing Reports

)   Tentfirst Report Hindi

and Engjish ersions) on 

Action taken b Goernment 

on the recommendations 

contained in the Eighth Re

port of Estimated Committee 

Tenth Lok Sabha) on the 

Ministr of Information and 

Broadcasting Polic for Go

ernment Adertisements.

)  Tentsecond Report Hindi 

and English ersions) on 

Action Taken b Goernment 

on the recommendations 

contained in the Second Re

port of Estimates Committee 

Tenth Lok Sabha) on the 

Ministr of Railas Raila 

Safet and Securit.

. . hrs.

COMMITTEE ON PUBLIC UNDERSTAT

ING 

Action Taken Statement

English]

SHRI BASUDEB ACHARIA Bankura)

CHAITRA  SAKA)SAKA)



 P. U. Comm. Action takenP. U. Comm. Action taken  MARCH  Matters Under Rub Matters Under Rub  
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Sir I beg to la on the Table a Statement 

Hindi and English ersions) shoing Action 

Taken b Goernment on the recommenda

tions contained in Chapter I and rinai replies 

in respect of Chapter V of

)   First Report of Committee on 

Public Undertakings Ninth 

Lok Sabha) on Action Taken 

b Goernment on the rec

ommendations contained in 

their Fortfifth Report Eighth 

Lok Sabha) on Bharat Earth 

Moers Limited.

)  Second Report of Commit

tee on Public Undertakings 

Ninth Lok Sabha) on Action 

Taken b Goernment on the 

recommendations contained 

in their Fort first Report 

Eighth Lok Sabha) on Air 

India Fare aspect.

)  Fourth Report of Committee 

on Public Undertakings

Ninth Lok Sabha) on Action 

Taken b Goernment on the 

recommendation contained 

in their Sixtieth Report Eighth 

Lok Sabha) on State Trading 

Coiporation of India Limited.

)  Fifth Report of Committee on 

Public Undertakings Ninth 

Lok Sabha) on Action Taken 

b Goernment on the rec

ommendations contained in 

their Fort Fourth Report 

Eighth Lok Sabha) on Ship

ping Corporation of India Lim

ited.

)  Eighth Report of Committee 

on Public Undertakings

Ninth Lok Sabha) on Action

Takenb Goernment on the 

recommendations contained 

in their Fift Seenth Report 

Eighth Lok Sabha) on Food 

Corporation of India Des

patches of substandard 

Wheat.

)  Tenth Report of Committee 

on.Public Undertakings

Ninth Lok Sabha) on Action 

Taken b Goernment orj the 

recommendations contained 

in their FiftEighth Report 

Eighth Lok Sabha) on Air 

India Undue Benefit to Pri

ate Operators

.  hrs.

MATTERS UNDER RULE 

i)Need to Proide jobs to families dis

placed b contruction of Mandira 

Dam in Orissa

English]

KUMARI FRIDATOPNOSundargarh) 

Sir I ish to dra the attention of the 

Goernment to the miserable plight of the 

tribals ho are toing their aluable land as a 

result of sand casting due to Mandira Dam 

Sundargarh in Orissa. With the establish

ment of Rourkela Steel Plant Mandira dam 

as constructed in order to suppl ater to 
the plant. As a result thirtto tribal illages 

ere displaced. As per the polic of the 
Goernment. one job should be proided to 
at least one member of each displaced 

famil but een after fort ears man of 

the displaced families hae not been pro
ided job bthe Rourkela State Plant. As a 

result of this dam in the upper side of the 
ner fie hundred acres of cultiable land 

has been completel affected b sand cast

ing affecting  holdings and hundreds of
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joint tribal families. the scheme.

I   therefore reuest the Goernment to 

immediatel proided jobs to at least our 

person from each of the families displaced 

b the Maudira dam in Rourkela Steel Plant 

and pa compensation to the families ho 
hae lost their aluable land due to sand 

casting.

ii) Need to double the raila line be
teen chengalpattu and illupuram 
and conert the metric gauguefrom 
Madras to Villupuram into broad 
gaugue

SHRI   K.   RAMAMURTHEE

TINDIVANAM Tmdianam) Sir I dra the 

attention of the Raila Minister to an urgent 
matter. The distance beteen Madras and 

Villupura is  kilometers and the entire 

length is metre gauge no under unigauge 

conersation hile the stretch of  
Kililometers tres from Madras to 

Chengalpattu has doubte line the remain

ing  Kilometers beteen chengampattu 

and Villupura has onl single line. In the 

absence of double line in this ital stretch of 

 kilometers een super fast trains are 

er often delaed putting the commuters to 

hardship. All the trains bound for South run 

on this line.

Further ith industrialisation fast pick

ing up in the outskirts of Madras beond 

Tambaram there is hea rush of commut
ers beteen Madras and Villupuram Ha

ing felt the need for metter gauge coner

sion the Goernment hae alread begun 

laing of broad gauge line and the ork on 

conersion is in progress from Madras 

Egmore to chengalpattu. But unless 

chengalpattu is connected to Villupuram 

through broad gauge on double line the 

conersion is not going to be of an use. If 

this ork is taken up right no hen the uni
gauge conersion ork is in progress e 

can sae the expenditure considerabl on

In this background I reuest the Cen

tral Goernment to consider laing a broad 
gauge line hile doubling the line beteen 
Chengalpattu and Villupuram.

lit) Need to open regional offices of
Uniersit Grants commission es
peciall of madras

SHRI  P.P.  KALIAPERUMAL 

Cuddalore) Mr. Speaker Sir Due to Phe

nomenal groth of institutions of higher 

learning the Uniersit Grants Commission 

office located onl at Ne Delhi cannot do 

an juatice hatsoeer to its charter of 

responsibilities as listed in the U.G.S. Act

. The regional offices ill bring about a 

great degree of accountabilit to the institu

tion of higher education in terms of aca

demic and financial aspects. It is a long 

pending and persistent demand.

The demand for opening U.G.O. re

gional office as oiced b educationists in 
the past. It as also reiterated in the reie 

committee headed b Shri V.S. Jha in  
ad recentl in Estimates Committee of Par

liament .

The U.G.C. had appointed a committee 

in  in this regard and the committee 

suggested opening of Regional Offices of 

U.G.C. in eight locations namel 
Coimbatore. Chandigarh  Banaras 

Ahmedabad Guahati Bhopal Burdan 

and Hderabad. This proposal as also 

approed b the Ministr of Human Re

source Deelopment in principle. But it is 
suggested that four regional offices one ach 

in South East North and West be opened 
in the first phase.

The goernment of Tamil Nadu hae 

suggested that if a regional office of U.G.C. 

is set up at Madras adeuate space for 
office and staff uarter ill be made aail
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Sh. P.P.Kaliaparumal]

able either at Madras uniersit campus. 

Anna Uniersit or at Taramini campus of 

Madras Uniersit.

It is more than ears since the hole 

exercise hadstated but so far not a single 

regional office of U.G.C. has been opened. 

I therefore urge upon the Central Goern

ment to open regional offices of U.G.C. 

immediatel and hae the southern regional 

office at Madras. Thank ou.

f) Need to look into the incidents of 
killing of dalits at Vadanelue 
illage Msore

Translation)

SHRI RAM VILAS PASWAN Rosera) 

Mr. Speaker sir I ould like to dra atten

tion of the House to the incident in Vadunelu 

illage udder Nan Jangud Taluk situated at 

a distance of  km from Msore in hich 

 dalits eto killed and more than  injured 

hen the tried to enter a temple.

Vadanelu illages is situated on 
NanjangudChamraj Nagar road. There is a 

to hundred er old Sidheshar temple 
hich as renoated ith the contribution 

made b the people of all castes. The mem

bers of the Scheduled Castes hae also 
donated Rs.  toards its renoation 

but on th Januar   during the 

inaugura ceremon  the upper castes did 

not let dalits take partin it. On the nd 

Februar the dalits entered the temple un

der police protection. The Ugadi meia cer

emon as to be held on the th March. 

. The uper castes became aare that 

the dalits are making preparations to enter 

the temple on that da. So. on the th 

march hen Sheduled Caste preparations 
ere retusuingfromHaniammaH iilagesin 
the eenmgnafter atching a gam of cricket 

people of uper casts attached them him

lethal eapons.  drtits ere killed and more 

than  injured.

Nothing can be more shame full than 

the faet that dalits are bring killed for enter * 

inga temple een after Independence since 
the matters of Scheduled Castes Sched

uled Tribes are related ith the Central 

Goernment inuir b a special court into 

this incident be ordereds. The home Minis

ter should make a statement in the House in 
this regard.

 Mr. Speaker Sir Shri Indrajit Gupta 

and I receied telegrams in this regard and 
in m opinion this as a agrant issue. That 

is h I rote to ou and took our permis

sion to raise the matter. I did not take it up 

een in ero hour. This happened on the 

th. This is extremle shameful. There

fore I ould like to reuest the Goernment 
through ou that it should gie a statement 

in this regard or at least assure the House.

English)

SHRI INDRAJIT GUPTA Midnapore) 

Sir can e hae an assurance from the 
Minister of Parliamentar Affairs that this 

matter brought to the urgent notice of the 

House il be coneed to the home Minister 

to come and make a statement as soon as 

possible

MR. SPEAKER I think the ill cone

SHRI INDRAJIT GUPTA The mesacre 

of Harijans is taking place in Msore District.

THE MINISTER OF WATER RE

SOURCES AND MINISTER OF PARLIA
MENTAR   AFFAIRS   SHRI 

VIDACHARAN SHUKLA) We are euall 

concerned ith these incidences and I ill 
certainl bnng to the notice of the Home 

Minister.



MR. SPEAKER And the facts ma be 

brought to the notice of the House.

SHRI CHANDRA JEET ADAV 

Aamgarh) It is not enough to express 

concern.

Translation]

SHRI  GEORGE  FERNANDES 

Muaffarpur) Mr. Speaker Sir it has been 

annouced that inestigation into the C.B.I. 

incident ould conducted b as per the 

statement of the Kamatak Chief Minister 
made esterda. But it is not a matter of 

inetigation alone it is a matter hich needs 

somthing more than simpl an inestigation. 

We therefore are not satisfied ith the 

announcement of the Goememnt that it 

has been handed oer to the C.B.I. What

eer are the facts behind it should be 

presented before this august House.

English]

SHRI VIDACHARAN SHUKLA We 

ill do that I ill reuest the Home Minister 

to make a statement on this.

Translation]

SHRI ANNA JOSHI Pune) Mr. 

Speaker Sir in consonance ith the feel

ings expressed here the hon. Member of 

m part has also gien a notice in this 

regard. On half of m part I support the 

demand made therein. Shri Dhanja Kumar 

had gien this notice in this regard but he is 
not here at the moment.

SHRI RAM VILAS PASWAN Mr. 

Spekaer Sir ou had gien our ruling 

regarding the Scheduled Castes earlier also. 
Another issue as also raised prior to that in 

this regard. ou and asked the hon. Minister 

of Home affairs in this connectikon but I am 

distressed to state that the Goememnt 

alase gien assurane in the Houe for
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holding an enurir and ould take action 

therein but een the informtion in that re

spect is not gie to the House.

SHRI CHANDRA JEET ADAV 

Aamgrah) Mr. Speakersir it is not. the 

matter of onl one place. In Kanlur also four 

persons beloging to Scheduled Castes...

SHRI RAM VILAS PASWAN I too had 

raised this issue.

SHRI CHANDRA JEET ADAV Wh 
such attacks are being made on them Wh 

there is no protection and no police assistane 

for them I hold that heneer an such 

issue is raised in the House it is especiall 
considerated in the House under our 

Charmanship een then no action is taken 

on it. M submission is that the Goernment 

should make a statement on the action 

being taken on the entire issue.

SHRI LA MINAR AN PANDE A 

Mandsaur) Mr. Speaker Sir a team of the 
Bharatia Janata Part had gone there to 

take stock the situation. We ould like that 

the Goernment should make a complete 

statement in it.

)Need to proide more funds to Bihar
Goernment for earl completion of
Western Koshi Canal Bihar

SHRI BHOGENDRA JHA Madhubani) 

Mr.Speaker Sir the target to complete the 

construction ork of Western Koshi Canal in 

Madhubani district of Bihar as scheduled 

to be acheted b  but its schedule as 
reised to . The digging ork of this 

canal hich has a capacit of irrigating 

about  lakh acre of land annuall had 

been completed in  itself. In spite of 
plent of ater in the canal the entire crops 

ere damaged in the aea due to drought 
during the last to eras as one siphon oer 

the Kamal ner and some ot the subcanals 

could not be completed. The Goernment of

 SAKA) Matters Under Rule  
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Sh.Bhogendra Jha]

Bihar is not in a position to complete this 

pett remaining ork due to shortage of 

funds. The Central Goememnt is there
fore reuested to make aaiable the re* 

uired funds for completing end remaining 

ork of the siphon under Central sponsored 

project and take intiatie for setting up a 

Western Koshi Canal Bord Interrutptions)*

English]

MR. SPEAKER This is not going on 

record.

i) Need to la rail line from gond Junc
tion to Nepalganj Raod station for 
the deelopment of Baharaich dis
trict Uttar Pradesh

Translation]

SHRI LA MI NARAIN MANITRIPATHI 

Kesharganj) Sir Baharaich the border 

district of Uttar Pradesh is the most back

ard area in the Terai region. There is no 

industr in our distirct hich can proide 

emploment for the rnemploed persons of 

the district. The industrialists are not pre

pared to set up industries in the area due to 

absence of an broad guage raila line. 

The braod gauge raila line is liad upto the 

Gonda distict. Our distict is at a disstance of 

 Kilometres from there. The loop line 

leads from Gonda to Bareill ia Baharaich 
Nepalganj Raod and Maulani. I ould like to 

urge upon the Cenrai Goememnt that the 

Baharaich distrct should be declared as 

industriall backfd district and the broad 
gauge raila line from Gonda junction to 

Nepalgnj Raod Station should be cosntructed 

to ensure its deelopment and to prode 
emploment opportunities to the people of 

the area.

ii)Need to formulate programmes for 
cash crops deelopment and in
crease in their prices

English]

SHRI PALA K.M. MATHEW Idukki) 

The price of cash crops in Kerala has almost 

reached the nadir. Pepper cardamon gin

ger coffee cocoa tea groers are in diffi

culties. The small pepper groers ho from 

the backbone of Keralas econom from 

Kasargode to Triandrum are reeling under 

terrible hardships. The price of papper hich 
as Rs.  per uintal three ears back 

is no onl Rs. . During the last three 

or four ears the cost of prodction has 

increased fourfold. Some disastrous plant 

disseses hae ruined papper ines in Idukki 

district on a ast scale. The production of the 

crop also has gone don. Still the price is 

absmall lo. This is an unperceiable 
iron and mster. Indian cardamom is 

facing grae threats of smuggling b Nepal 

from Guotemala. Giner coffee Coca etc. 

also on the donhill path of runin.

The Union Goernment hae man 

programmes for increasing production and 

prices if foodgrains. I reuest the Goern

ment to chalk out urgentl and implement 

similar special cash crops production 

programes like integrated programme for 

Cash Crops DEeiopment Assistane 

Schemes Marketing Support Schemes 

Marketing Complexes Projects and other 

Marketing Schemes to help deelopment as 

ell as price increase of these cash crops.

Ki) Need to take steps for earl comple
tion of Bilapur drinking ater project 
in Ajmer. Rasthan

Translation]

PFOF. RASA SINGH RAWATAjmer) 

Sir barring a fe most of the area of 
Rajasthan State face drinking ater short

Not Recorded.
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age but this problem is more acute in Ajmer 

cit and the district. Due to uncertaint of 

monsoon and pancit of rains the ater 

leels of ells has gone don and een the 
Pushkar Saroar has gone dr. Seeral 

durinking ater sources from Pushkar and 

Ganoda hae gone dr. Handpums also 

hae dreid up. There is no ater in ponds at 

some palces. Water is saline and at so man 
patces people are injilieted ith arious dis

eases after drinking the ater. It is er 

regrettable that in cities Ajmer Beaar 

Kishangarh Naseerabad Vijanagar 

Pushkar ater is supplied onl once for half 
an hour or a uarter to an hour during the  

hours and sometimes in  hours. In ilages 

this situation is more miserable. Industria 

and all other deelopment ork has come to 

a standstill due to shortage of drinking ater 

and this probelm is likel to get more acute 
in the ensuing summer season. Visaipur 

drinking ater and irigation schemes on the 

banat rier as undertaken to sole drinking 

ater problem of the Ajmer district. But this 

scheme has not et been completed hile 

crores of ruppees  hae been spent on 
laing pipe lines and cosntructing barages 

and the ork at snails place has led to cost 

escaisation.
The Central Goernment therefore 

reuested that in ie of the ensuing rain 

season the Pranrekhe islapur Drinking 
Water Scheme should be completed ith in 

the scheduled time b making aaiable fi

nancial resources immeditel so that lakhs 

of people ma get relief on this account. 
English]

SHRI RAM NAIK Bomba North) es

terda ou said that Vote on Account ill be 

taken first and then Raila Budget ill be 

taken up.

MR. SPEAKER I had said and it has 

gone to the Press. We are doing thesame. 

We ill take up Vote on Account and Gen
eral Budget first immediatel after Lunch 

and then If e ma take up the Bill on 

SAARC. there ill be a continuous discus

sion on raila budget. We proposed to do

 SAKA)   Dem. for Grants on  
Account Gen.)  and 

Suppl. Dem. for Grants Gen.)  

that. It as*ciruclated esterda. We could 

not change it later.

The Hosue stands adjourned to meet 
again at .  PM.
. hrs

The Lok Sabha then adjourned for Lunch 

till thirt minutes past Fourteen of the 

clock.
The Lok Sabha reassemble after Lubnch 

at thirt four minutes past fourteen of the 

Clock.

MR. SPEAKER in the Chaii]
English]

MR. SPEAKER As decided esterda 

last us take up Item Nos.     

and  first. Then e ill take up Item No.  
later on.

.  hrs.
DEMANDS FOR GRANTS ON ACCOUNT 

GENERAL) 

SUPPLEMENTAR DEMANDS FOR 

GRANTS GENERAL) )

English]

MR.SPEAKER I ill put these demands 

to the ote of the Hosue as it as decided 
that e ma not discuss it.

I   shall no put the Demands for Grants 

on Account General) for  to ote 
The uestion is

That the respectie sums not exceed

ing the amounts on Reenue Account and 

Capital Account shon in the third colum of 

the Order Paper be granted to the Presi

dent out of the Consolidated Fund of India 

on account for or toards defraing the 

charges during the ear ending on the st 
da of March.  in respect of the heds of 

demands entered in the  second colum 

thereof agaisnt Demand Nos.  to  
 to  .  to 

The motion as adopted
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 Dem for Grants on Account MARCH  
Gen )  and 

Sh Ram Naik]

MR SPEAKER. I shall no put the 

Supplementar Demands for Grants Gen

eral ) for  to ote.

The uestion is

That the respectie supplementar 

sums not exceeding the amounts on Re

enue Accounts and Captial Account shon 

in the third colum of the Order Paper be 

granted to to difra the charges that ill 

ccome in course the President out of the

Suppl. Dem for Grants  
Gen.)f  

Consoliated Fund of India of pament dunng 

the ear ending st da of March  in 

respect of the fotling demands entered in 
the second colum thereof

DemandNo 
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 Appropriation Vote on    MARCH .

Sh. Ram Naik]

MR. SPEAKER The Minister ma no 

moe for introduction of the Bill

. hrs.

APPROPRIATION VOTE ON 

ACCOUNT) BILL* 

English]

THE MINISTER OF FINANCE SHRI 

MANMOHAN SINGH) I beg to moe for 

leae to introduce a Bill to proide for the 

ithdraal of cartain sums from and out of 

the Consoledated Fund of India for the 

serices of a part of the financial ear  
.

MR.SPEAKER The uestion is

That leae to granted to introduce a Bill 
to proide for the ithdraal of certain 

sums from and out of the Consoledated 

Fund of India for the serices es of a 
part of the financial ear .

The motion as adopted

SHRI MANMOHAN SINGH I introduce 

the Bill.

MR. SPEAKER The Minister ma no 

moe that the Bill be taken into consider

ation.

SHRI MANMOHAN SINGH I beg to 

moe
That the Bill to proide for the ith

draal of certain sums from and out of he 
Consolidated Fund of India for the sertecs 
of a part of the financial ear  be 
taken into consideration.

. serices of a part of the finandl ear

 be taken into consideration.

Translation]

SHRI RAM NAIK BOMBA NORTH) 
I hae gien ou a notice for raisisng a 

discusion on Appropriation Bill. T o issues 

are inoled in it. The first important issue is 

about the limit of income tax exemption 
under the Income Tax Act hich is not 

appropriate and is painful for middle class 
salaried and ordinar people. So I ould 

suggest that income tax exemption limit 

should be raised upto Rs.  thousand and 
at the time of discussion on Finance Bill the 

Finance Minister should accpet this sugges

tion. If it is implemented then I think people 

ho like to lie honestl ill get justice. I 

think the hole house ill agree ith me.

Second point is important from the ie 

of the Parliament Financial assistacne should 
be proided for carring out small deelop
ment ork in eer Lok Sabha constituenc.
I ould suggest to constitute an M.P. fund 

ith Rs.  crore. With this fund the construc
tion of laatories arrangement of drinking 
ater construction of Ashrams schools 

and other small deelopment ork can be 
done. Mr Speaker Sir ou ma be remem

bering that last ear also on th April  

this as discussed ith reference to the 
Appropriation Bill and the hole Househad 

agreed on this point unanimousl. The Prime 

Minister had stood up and said to all the 

members to listen to the Minister. He said 

let the minister speak and hile pointing 
toards himself he said.

 English)

There is an appellate authorit and that 

appellate authorit ill decide 

Account) BiU  

MR. SPEAKER Motion moed
That the Bifl to proide for the ith
draal of certain sums from and out of   I Translation]
the Consilidated Fund of India for the and Minister Shri Bhardaj has ateo

Published in Gaette of India Extraordinar. Part II Section  dated .. .

** Introduced ith the recommendatibn of the President.

*** Moed ith the recommendation of the president.



 Appropriation Vote on  CHAITRA  

said later..

English]

 No i am appealing to the appellate 

authorit to take that decision.

Translation]

This had happened last ear. After that 

I rote four letters to the Prime Minister and 

man other members also rote about it. I 

hae discussed this issue ith him person
all on th Febrar . He agreed to it 

and said that there should be some arrange

ment like this. After that I discussed this 

issue ith man members and the ail had 

agreed to this proposal.

Mr. Speaker Sir I hae told this House 

last ear that there is an M.L.A. Fund of Rs. 
 lakh for eer Legislatie Assembl Con
stituenc in Maharashtra. ou can sa it 
M.L.A. or M.P. Fund but Maharashtra has 

proision for this tpe of fund to help under

take small deelopment orks. This fund is 
operated b the district council or O.D.C. to 

implement the useful suggestions.

When Maharashtra Legislatie Assem

bl discussed this subject the hole assem
bl insisted to increase this amount from Rs. 
 lakh.ou ill be happ to kno that 
Maharashtra Legislatie Assembl has 

inceased this amout from Rs.  lakh to 
Rs.G lakh. In Maharashtra one Lok Sabha 

Constituecn consists of  Legislatie As

sembl Constituencies and this amount 
comes to Rs.  croes  lakh at the rate of 
Rs.  lakh.

So I thought that it ill be better if Rs.  
crore are proided for eer Lok Sabha 

Constituenc. I ould like to sa that the 

amount of to crote seems to be a big 
amount but as e hae passed the de
mands for grant of Rs.  lakhs  thousand 
 crore. ith the aerage of Rs.  crores

 SAKA)   Account) BiH   

for each  Lok Sabha Constituenc the 

amount come to onl Rs.  crore. This is

.percent of the total budget outla. If such 

a small amount could be gien an M.P. can 

get the small deelopment ork done in his 

constituenc. ThereforeI hope that I il get 
support from all the M.Ps. for m demand of 

constituting a Consolidated Fund of Rs.  
crore for each constituecn. I hope that 

Finance Minister or the Planning Minister 

hoseer is going to repl ill agree to m 
proposal. I seek cooperation from all of ou 
in this regard.

English]

SHRI INDER JIT DARJEEELING) We 

ould like to support this suggestion.

MR. SPEAKER I ould like to bring to 
our notice the procedure hich is to be 
folloed hile dicussing the Appropriation 
on Bill.

Translation]

SHRI NITISH KUMAR BARH) ou 

alas talk of Rules but ou hae unlimited 

poers. Whateer ou sa becomes the 
Rule.

MR. SPEAKER We ill hae no prob
lem in folloing Rules. What Is Rule one ill 

come to kno.

English]

About the Appropriation Bill Wheneer 

ou ant to discus anthing ou hae to 

gie a notice to the Speaker saing on hat 
points ou ould like to speak hich Mr. 
Naik has exactl folloed and then ou to 

make our statement onl on those points. 

ou cannot coer the entire thing. I ill 
briefl aUo it. But this ill nto be a 
precudent.



 Appropriation Vote on    MARCH   Account) Bitl  

Translation]

SHRI NITISH KUMAR Then ou should 

confine to the Rules. Mr. Speaker Sir last 
ear also the House had discussed this 

subject that M.Ps should be gien poers to 
sanction small schemes ith a fund of Rs.  

crore. ou ma call it M.P. Fund or some

thing else for our conenience. I ould 

hae not spoken after Shri Ram Miaks 
speach but thorugh ou I ould like to 

remind that this House had discussed this 

issue last ear also. I ould like to raise this 

issue just ot suppliment the point made b 

him in his speech. Last ear also hen this 

matter as discussed shri Ram Naik and e 

all of us had firml supported it. At that time 

it as misunder stood b media and some 

members of this House that the Rs. crore 
ill be gien to a M.P. People got impression 

that if it is done it ill create a haoc. 
Through ou I ould like to remoe this 
misgining and make it clear that the pro

posed amount of Rs. crore ill be utilised 

on the schems recommended b the M.P. 
on a fixed criteria and gien guidelies. The 

responsibilit to execute these schemes ill 
be that of some Goernment Agenc and 

M.P. ill hae no sa as to ho should 

execute it. As it has no ested interest as 
there is to no special person or agenc to be 

appointed b the Member for the exuction of 

this ork. No member ould be inoled 

drectl in the appointment of agenc or in 
speciding the funds. He has to recommend 

schemes onl that also under a prescibed 

critena hich ill be laid don b the Go

ernment. This proedure has been adoted b 
not onl Maharashtra but b man other 

States also. In m home State Bihar also this 
proceedure has been adopted. There on the 

recommendations of the M.L.As schemes 
upto Rs.  lakh can be implemnted an d 

roads upto  km. can be osntructed. On 

recommedations b M.Ps schemes upto 
Rs.  lakh can be implented in their 

constituences and M.Ps hae be*n gien 
the poer to recommend the construction of

roads upto km. in rural areas. This proce

dure has been folloed in the past too and 
this has been supported b all the honourable 

members of ail the political parties.

Through ouI ould like to point out 
that in our Parliamentar democrac our 

M.Ps are not inoled in an a ith the 
process of deelopment. I do not think that 

it is a matter of discussion that an M.P. ho 

is elected b approximatel  lakh people 

shoud hae his sa or not in the matter of 

deelopment or he should be accontable or 

not. We hae direct responsibilit in the 
matter. We raise such issues in the Parlia
ment. Though e are not legall account

able for all this et it has becomes a practiece 
that e should rite letters regarding the 

problems of people in our constituenc. ou 
ahe done a good thing b introducing the 

committee sstem. M.Ps should also be 

made more and more accountable. We do 
not ant to hae an executie poer but in 

the matters of deelopment M.Ps and M.L.As 

should hae their sa*. Whosoeer ma be 
in the Goernment but as M.Ps are sent to 

the Parliament b the Public through elec

tions the are supposed to look after the 

deerlopment matters and elfare of their 

oters I ould like to submit through ou 

that M.Ps should hae some sa in the 

deelopment ork of their constituencies.

SHRI RAMESHCHENNITHALA 
KOTTAAM) Mr. Speaker Sir M.Ps hae 

no sa in the deelopmental actiities of 
their constituenc. Ram Naik ji had raised 

this matter ealier also. Toda in the meeting 
of Congress Parliamentar part some 

memebrs also raised this matter. The Prime 
Minister informed the members there that 

this proposal has been accepted. Whoso
eer is in Goernment it has become a 

precedent that nobod bothers about M.Ps 

or gies them importance. In Kereala e 
hae Congress Goernment butthe Speaker 

of Kerala Legilsatie Assembl has made 
M.L.As superior to the M.Ps. In the
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programmes or functions organised in Kerala 

the M.Ps. can delier speech but those 

meeting are presided oer b M.L.As onl 

In no deelopment programme M.Ps hae 

an sa. We can do nothing for our oters 

That is h I submit that there is no need to 

gie Rs.  crore in our hand. Some scheme 

should be eoled for this. Or this ork 

should be entrusted to some agenc We 
ill make suggestions and arious orks 

should be carried out on the basis of our 
suggestions. The idea is that there should 
be some contribution b the hon. Members 
in the deelopment actiities so that e can 

instill a sense of justice in the mainds of our 

electorate.

SHRI SHARD ADAV Madhepura) 

Mr. Speaker Sir I ould like to make a brief 

submission in regard to the propsal made b 

Shri Ram Naik that there is aakienmg 

 among people but e are not conscious of 

it. We do not kno hat our dut is When 
people come to us for their ork e cut a 

sorr figure. When e go to our constituen

cies e see that er litt le ork has been 

done. People are ding of thrist. For this e 
irte letters for months together. Then onl 

one out of hundred grieances are 

rederessed. These are er minor things but 
the elected representaties do not think 

about their da.

This is such a big Budget and the 
allocation on this items accounts for . per 

cent onl. The hon. Minister of finance is 
present here I ould like to submit that the 

problems of M.Ps are increasing.The posi
tion of MLAs is much better hich is not a 

bad thing. The state Goernment hae allot

ted deelopment actiities in their hands 
and it is running ell. The Goememnt 
should come to the rescue of hon. Members 

b helping them toget the ork done through 

Goernment agencies.

If ou go through past figures it ill be

clear that an M.P. does not get reelected 

froma consituenc.  per cent of ork is 
related to people.

If there is some emotional attachement 
it is a different thing. The thing is that e 

cannot atttend to peoples samll orks. That 

is h people go against us. Through ou I 

ould like to sa that it is a er serious 
matter.

English]

MR. SPEAKER Eerbod need not 

speak. Een ithout our speaking ou 

kno the unanimit and the consensus is 

uite isible. Mr. Chetan Chauhan one 

minute please.

SHRI  CHETAN P.S. CHAUHAN 

Amroha) Sir just to minutes. I as not 

in politics. But for to ears I hae been 

here. The people in our constituencies do 

not understand it. The think e are Mem

bers of Parliament.

MR. SPEAKER Please do not repeat 

ou sa that ou endorse the statements 

made b the preious speakers.

SHRI P.S. CHETAN CHAUHAN We 

hae to depend on the MLAs. We hae to 

depend on the District Magistrates for an 

ork to be done.

MR. SPEAKER ou hae made our 

point.

SHRI INDER JIT Darjeeling)  Mr. 

Speaker. I strongl support the suggestions 

made..

MR. SPEAKER Ver good.  Mr. 

Lokanath Choudhur.



SHRI INDER JIT Sir let me complete. 

ou hae been good enough to bring the 

Teleision cameras into this Nouse. No 

ere are posed to make histor b introduc

ing the Committee sstem. It is something 

that man of us crusaded for. But please 

help the MPs to be more effectie. In m 

State of West Bengal een here raila 

orks are being done the MP has no sa. 

Our people are not getting an ork done. 

And eerthing goes onl to the Communist

 Marxist  cadre. So e should hae an 

opportunit to do something.
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SHRI LOKANATH CHOUDHUR 
Jagatsinghpur) Mr. Speakers Sir this 

proposal came once hen Prof. Madhu 

Oandaate as the Finance Minister and I 

proposed it. I opposed it from the point of 

ie that if mone goes to the MPs it ill 

be something different. Since e are going 

to hae the centralised administration it is 

better that the MPs should be inoled at 

different leels.

M experience of the last three is that 

een the Orisssa Goernment honrour 

part supported hae taken a ie in Dis

trict Deelopment Boards that no sugges

tion of the MP should be accepted This is 

m experience.

MR. SPEAKER What did ou sa

SHRI LOKANATH CHOUDHUR No 

suggestion of the MP ill be accepted. Onl 

theMLAs list of orks ould be considered. 

Een if e feel that there is some necessit 

for some ork to gie some relief to the 

people e are  helpless.  Under these 

circumstances the proposal that has come 

is uite a practical one. It ill be helpful to 

the MPs to keep themseles in touch ith 

the masses.

  Account) BUI  

Translation)

SHRI MOHAMMAD ALI ASHRAF 

FATMI Darbhanga) I rise to support the 

Resolution brought b Shri Ram Naik. To

da een a Gram Pradhan has been gien 

funds at Panchaat leel. Interruptions) A 

Gram Pradhan gets at least Rs.  to Rs.  

lakh for carring out arious deelopmental 

orks in the Panchaat through the Jaahar 

Rogar ojana... Interruptions)

MR. SPEAKER  There are a lot of 

business. Please do not do so. It has to go 

to the other House also.

SHRI  RAJENDRA  AGNIHOTRI 

Jhansi) Mr. Speaker Sir the hon. Minister 

of Parliamentar Affairs knos that there 

are certain backard areas in the States 

here junior administratie officers do not 

go. If small projects are* launched in these 

areas through M.Ps there ill no room for 

an complaints. This ill ensure deelop

ment in the aiea. The people should kno 

that the members of Parliament enjo same 

status. I support the Resolution brought b 

Shri Ram Naik.

English]

PROF. SAVITHRI LAKSHMANAN 

Mukundapuram) Sir in Kerala MLAs are 

gien one Secretar from Goernment to 

assist in their ork. Let us also hae this 

facilit of one Secretar to help in our ork.

MR. SPEAKER  Would ou like to 

respond Mr. Minister

Interruptions)

ONE HON. MEMBER Respond posi

tiel please

SHRI V. DHANANJA A KUMAR
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Mangalore) I hae just one point Other

ise  ould not hae stood up I am 

standing ith the fond hope that ou ould 

also agree to these suggestions I sa this 

because ou also represent a constituenc 

ou ma gie a direction to the Goern

ment

MR SPEAKER Please is don

Account) Bill   

reuest the hon Minister of Finance to 

discuss the matter ith the State Goern

ment and Planning Commission and find out 
some solution

Interruptions)

MR SPEAKER The ill hae to do 

because the machiner is theirs

THE MINISTER OF FINANCE SHRI 

MANMOHAN SINGH) I respect the senti

ments expressed b the hon Members But 

e hae to look at the financial implications 

of the proposals As a minimum these 

proposals ould cost roughl Rs  crore 

to the Central Budget Also I ould respect

full submit that these are issues of Central 

and State relationship Apart from that a 

practical issue is here ill the mone 

come from* The Central Goernment eer 

ear gies certain sum of mone in support 

of the assistance for State plans Those 

allocations hae alread been made Een 

then I ould suggest that this is a matter 

hich the Planning Commission should ex 

amine in depath The State Goernments 

ill hae to be consulted So at this stage 

I ould reuest hon Members not to press 

their demands Interruptions)

Translation]

MR SPEAKER Please sit don The 

Minister of Finance has seen that Members 

from both sides are unanimous on this 

matter Interruptions) Please listen first 

There are some obstacles hich ould hae 

to be sorted out first The Central Goern

ment does not hae an machiner at dis

trict and illage leels through hich it could 

implement these

programmes  Interruptions) Please lis
ten If someone is helping e should under

stand ho he ts helping Their problem is 

ho to get the ork done Therefore e ill

Interruptions)

. hrs.

English]

SHRI NITISH KUMAR Barh) I cai 

sho the a Sir One circular is sufficient

MR SPEAKER  Please understand 

that if there ere a machiner under ou the 

condition ould hae been different

Interruptions)

SHRI ANNA JOSHI Pune) This has 

been agreed to in pnnciple

Translation]

MR SPEAKER  Please let me com

plete Please do not do it The hae to find 

out the as and means for allocating this 

huge amount We shall sit together and think 

oer it and then do it

Interruptions)

MR SPEAKER When the rules are not 

folloed such discussions take place

SHRI RAM NAIK North Bomba) Mr 

Speaker Sir I ould like to congratulate ou 

on our obseration ou hae obsered 

that tne matter ould be discussed later it 

seems that some a out can be found and
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Sh Ram Naik] The motion as adopted

as ou said

MR SPEAKER I ill call ou also We 

ill do it afterards Please leae it no

English]

SHRI N SUNDERARAJ Pudukkottai) 

Sir the Distnct Deelopment Agencies are 

under the Central Goernment and that 

could be the agenc for implementing the 

programme

MR SPEAKER This is not sufficient 

We ill take it

Translation]

SHRI NITISH KUMAR He is absolutel 

nght An agenc alread exists there If the 

allocation for the JR is to be increased it is 

onl a matter of a circular

English]

MR SPEAKER The uestion is

 That the Bill to proide for the ith

draal of certain sums from and out of the 

Consolidated Fund of India tor the serices 

of a part of the financial ear  be 

taken into consideration

The motion as adopted

MR SPEAKER We shall no take up 

clausebclause consideration of the Bill

The uestion is

 That Clauses  to  stand part of 

the Bill 

Clauses  to  ere added to the Bill

MR SPEAKER The uestion is

 That the schedule Clause  en

acting Formula and the Long Title 

sland part of the Bill 

The motion as adopted

The Schedule Clause  Enacting 

Formula and the Long We ere added to 

the Bill

MR SPEAKER The Minister ma no 

moe that the Bill be passed

THE FINANCE MINISTER SHRI 

MANMOHAN SINGH) Sir I beg to moe

 That the Bill be passed 

MR SPEAKER The uestion is

That the Bill be passed 

The motion as adopted

. hrs

APPROPRIATION BILL  * 

English]

SHRI MANMOHAN SINGH Sir I beg 

to moe for leae to introduce a Bill to 

authonse pament and appropnation of 

certain further sums from and our of the 

consolidated Fund of India for the ear

MR SPEAKER The uestion is

* Published in the Gaette b India Extra ordmar part II section  dated   
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That leae be granted to intro

duce a Bill to authonse pament 

and appropnation of certain further 

sums fr m and our of the Consoli

dated Fund of India for the ear

The motion as adopted

SHRIMANMOHANSINGH introduce 

the Bill

I beg to moe **

 That the Bill to authonse pament 

and appropnation of certainsums 

from and out of the Consolidated 

Fund of India for the ear  

be taken into consideration 

MR SPEAKER The uestion is

 That the Bill to authonse pament 

and appropnation of certain sums 

from and out of the Consolidated 

Fund of India for the ear  

be taken into consideration

The motion as adopted

MR SPEAKER The House ill no 

take up clausebclause consideration of 

the Bill

The uestion is

 That Clauses  and  stand part 

of the Bill *

The morion as adopted

Clause  and  ere added to 

the Bill

MR SPEAKER The uestion is 

 That the Schedule Clause  

Enacting Formula and the Long 

Title stand part of the Bill

The motion as adopted

The Schedule Clause  

Enacting Formula and the Long 

Title ere added to the Bill

MR SPEAKER The Minister ma no 

moe that the Bill be passed

SHRi MANMOHAN SINGH I beg to 
moe

 That the Bill be passed

MR SPEAKER The uestion is 

 That the Bill be passed 

The motion as adopted

MR SPEAKER I think all the Members 

do desere congratulations and thanks for 

their cooperation in this respect And. I think 

that the Finance Minister ill remember this

Translation]

SHRI NITISH KUMAR He is perfect in 

juggler of ords Mr Speaker. Sir he has 

made the obseration He has stated that it 

is a uestion of centrestate relations If the 

state is benefited h should it object

MR SPEAKER No. e ill take up 

SAARC Conention Bill

** introducing moed ith the recommendations of the President
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SAARC CONVENTION SUPPRESSION 

OF TERRORISM) BILL

As Passed b Raja Sabha

English]

THE MINISTER OF STATE IN THE 

MINISTR OF ETERNAL AFFAIRS SHRI 

R.L. BHATIA) On behalf of Shn Dinesh 

Singh. I beg to moe that the Bill to gie 

effect to the South Asian Association for 

Regional Cooperation Conention suppres

sion of Terrorism and for matters connected 

thereith or incidental thereto as passed b 

Raja Sabha be taken into consideration.

The SAARC Regional Conention on 

Suppression of Terrorism as signed at 

Kathmandu on . .  b the Foreign 

MinistersMinisters of External Affairs of the 

seen member countries of the South Asian 

Association for Regional Cooperation 

SAARC). India ratified the Conention on 

..  and our Instrument of Ratification 

as deposited ith SAARC Secretanat in 

Kathmandu on .. . The Conention 

came into force on ..  after due 

ratification b all the member countries of 

SAARC.

THE SAARC Conention is not a com

plete code b itself and an specific reuest 

inoking its proisions is to be implemented 

b the State parties in accordance ith the 

releant national las ana administratie 

arrangements on grounds of reciprocit 

Since India has alread ratified the Conen

tion it has become necessar to enact 

domestic legislation hich ould enable the 

Goernment of India to fulfill its obligations 

under this Conention

The Conention is aimed at giing ef

fect to the basic principle ell accepted in 

international la. that no offender commit

ting a terrorist crime should escape punish

ment. This is knon as the principle of 

extradite or prosecute. The Conention 

facilitates extradition here appropriate. 

Furthermore an Conention countr ma 

tr an offender regardless of hether the 

crime as committed ithin its jurisdiction 

proided he is found in that countr. Thus in 

the case of offences enumerated in the 

Conention jurisdiction is exercisable een 

in the case of foreigners ho commit these 

crimes outside India but ithin the SAARC 

regions).

A second important objectie of the 

Conention is the identification of certain 

serious offences as terroristic offenceand 

hich forthe purpose of extradition ould 

not be treated as being of political nature. 

This as essential to preent offenders from 

taking recourse to the plea of political of

fence aailable under international la and 

under national las of most countries in

cluding India hich hen raised could be a 

ground to refuse extradition. Section  a) 

of the Extradition Act of  proides for 

the plea of political offence. The important 

features of the legislation I moe no for 

our consideration are

i)  The proposed legislation ill pro

ide that the proisions of the SAARC Re

gional Conention on the Suppression of 

Terrorism . shall hae the force of la 

in India not ithstanding anthing to the 

contrar contained in an other la

H) The proposed legislation is ex

pected to proide a selfcontained legal 

basis for taking suitable action in respect of 

an reuest from an of the Conention 

countries SAARC Member States) either 

for extradition or for prosecution for of

fences specified under Articles I and II of the
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Conention. For this purpose the Schedule 

to the proposed legislation shall contain the 

SAARC Regional Conention on suppres

sion of Terrorism in its entiret

iii) Underthe proposed legislation an 

person committing the offence of hostage 

taking as defined thereunder or an other 

offence specified in Article* of the Conen

tion as set out in the Schedule ma be tned 

for the offence under the proisions of rel

eant la for the time being in force

i) The proposed legislation also con

tains a definition of the offence of hostage 

taking not being defined an here else in 

the Indian la. A maximum punishment of 

 ears of imprisonment and fine for the 

same is also proided All other offences 

noted in Article  of the SAARC Conention 

are otherise punishable under Indian la.

) The proposed legislation ill pro

ide for an offender to be tned in the place 

here he is found or at such other place as 

the Central Goernment ma b general or 

special order published in the Official Ga

ette. direct in this oehalf

Underthe proposed legislation no pros

ecution for an offence shall be instituted 

except ith the preious sanction of the 

Central Goernment. Sanction granted un

der it is to be deemed to be a sanction 

granted under Section  of Criminal Pro

cedure Code 

The proposed legislation also contains 

a standard safeguard clause according to 

hich no suit prosecution or other legal 

proceeding shall lie against an person for 

anthing hich is in good faith done or 

intended to be done in pursuance of its 

proisions.

The adoption of the proposed Bill ould

enable India to proide for effectie imple

mentation of the SAARC Conention on 

Suppression of Terrorism concluded among 

the SAARC countries. This is an important 

Regional Conention and ill promote co

operation among the SAARC countries to 

combat contain and eradicate terrorism 
from this region.

I ould like to inform the House thatthis 

Bill as passed b the Ra]a Sabha. on  

Noember  at its th Session.

Smcc the Bill could no* be considered 

and passed b this Honble House during 

 certain minor conseuential amend

ments are necessar and a notice has been 

gien lo the Lok Sabha Secretariat accord

ingl on th Marcn  I beg our leae 

no to formall moe that this Honourable 

House consider and pass the BHI ith amend

ments as notified on th March.

MR SPEAKER  Motion moed

 That the Bill to gie effect to the 

South Asian Association for Re

gional Cooperation Conention on 

Suppression of Terronsm and for 

matters connected thereith or 

incidental thereto as passed b 

Raja Sabha be taken into consid

eration 

SHRI GEORGE FERNANDES 

Translation]

SHRI  GEORGE  FERNANDES 
Muaffarpur) Mr. Speaker. Sir. there is no 

scope for discussion on this Bill Our main 

objectie is that as to h there has been so 

much dela in introducing this Bill. As ou 

said that the conention as signed on th 

Noember.  and fe das there after 

the Goernment of Indiasigned it. then h

 SAKA)As passed b Rafa Sabha
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Sh.George Fernandes]

no it is necessar to pass it tomorro onl 

it has also been said that all other member 

nations except Pakistan hae passed it as 

a la in their respectie countries.

SHRI R.L. BHATIA Bangladesh and 

Pakistan.

SHRI GEORGE FERNANDES* We re

gret that the Goomment of India kept it in 

this state ithout passing this Bill for ears 

together. Toda there is intemations terror

ism Though it is all oer the orld but e all 

are feeling as to ho it is creating problems 

in south Asia. Fe das ago some incidents 

occurred in Bomba. It is a general accep

tation that it as not possible ithout the 

inolement of international hand in one or 

other a It is also true in the case of 

Kashmir and Punjab and not onl in these 

to states it is in the estern region also but 

the terrorism in eastern region is discussed 

er little in India. Wh it is so I hae not 

been able to understand it upto no I am 

alas of the opinion thaUerrorists actiities 

are not possible in Assam Nagaland and 

Manipur lthout international hand in it 

Therefore it is er essential that after the 

formation of SAARC the Goernment of 

India should not hae delaed the efforts to 

improe mutual relations to improe rela

tions among the people of this region andto 

defeat those forces hich hampers mutual 

relations. This is m mam objection.

Mr. Speaker Sir keeping in ie the 

conention in regard to the incidents oc

curred in Bomba I ould like to state one 

thing that the conention as ell as the Bill 

ill be passed. But after passing this BUI. 

ultimatel the uestion anses that it the 

manner of its implementation and imple

menting authorities are the same then I

dont kno as to ho the Goernment ill 

face international terrorism merel b en

acting a la. With a hope that the Goern

ment ill tr to gie repl. I ould Hke to 

mention a matter here after the incidents of 

Bomba because if the ultimate aim of the 

Goernment is to bring back a person ho 

committed an crime in ourcountr and took 

shelter in a neighbouring or an other coun

tr hether Goernment is doing some

thing for seeking help to extraditet that 

person or it is acuinng poers to file case 

or punish the person ho designed a terror

ist actiit in the countr from outside. Memon 

brothers are er much under discussion 

these das but ho man ana hat tpe of 

mistakes  the  Goernment  has 

committed.....Interruptions)

English]

MR SPEAKER  think the entire infor

mation is related to the Home Ministr....

 Translation]

SHRI GEORGE FERNANDES No. I 

agree that the information is related to the 

Home Ministr but onl one part of it is 

related to the Home Ministr and other is 

related to Ministr of External Affairs. This 

matter is related to the Ministr of External 

Affairs and though the Home Ministr failed 

to furnish the information in time but hen 

the Goernment come to Kno that these 
people hae left the countr and hae gone 
to Dubai then h our Goernment did not 
inform the Goernment of UAE immedh 
atel. Further the proceeded to Pakistan 
from Dubai on th of this month and about 
this ou might hae come to kno firectl 

from our Embassa there and not from tt 
Ministr of Home Affahs. Then h ou took

so much time to infoon the Goernment of 
Pakistan ou tookful eight das. Pakistan 
Goernment as Informed on th.
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Sir the intention of raising this uestion 

is not merel demanding repl from the 

Goernment but I ould like to sa that 

these officials ere haing all the informa

tion regarding Memon brothers but the 

neither informed the authorities in Dubai nor 

the Pakistan Goernment. Een after all 

these things if the Goernment gies re

sponsibilit of implementing it in the hands of 

the same officials I think nothing significant 

ould happen except the increase in the 

number of desks and joint secretaries b 

one or so. Thus the Goernment must 

remain cautious regarding these issues. I 

hae raised this issue here to put forard 

this point but alongith it I ould like to state 

one more thing. Mr. Speaker Sir ou ma 

ask the are related to each other. I mean 

to sa that hen e are holding discussion 

about terrorism here I ould sa that there 

are to tpes to terrorism here I ould sa 

that there are to tpes to terrorism one is 

international leel terronsm and other is 

national leel terrorism. In our countr ter

rorism does not mean merel hateer is 

happening in Kashmir and Punjab but for 

instance it also includes as to ho terrorising 

treatment is being meted out b the Goern

ment against those persons ho are fighting 

for the cause of poor people in Andhra 

Pradesh. I am saing this because e ant 

to maintain peace at international leel. We 

ould like that no nation should adopt io

lent means to settle the ordinar issues in 

the other countr. We ant to create such 

an atmosphere in hich hen poor people 

launch a united moement or raise oice to 

sole their problems the should not hae 

to face state terrorism because hen e 

talk of terrorism then e should also talk 

about state terrorism. It should not be there 

that hen a person take refuse of iolence 

he should be condemned but hen a group 

calling it a state or a nation adopt iolent 

means ma be pardoned.

Sir this cannot go on there interrup

tions) This sstem of taking both things 

together cannot go on because e hae lost 

our moral right to make such las and 

nobod thinks of taking us senousl in the 

orld. So J ant to repeat this thing and 

expect from the Union Goernment that it 

ould not put off the issue of state terrorism 

from centra] to state leel merel b saing 

such thing that e are talking about the 

Ministr of External Affairs here and this 

issue is related to the Ministr of Home 

Affairs but state terronsm is causing con

cern to all of us and is a thing hich forces 

the countr to bo don before the hole 

orld it must be done aa. We hae 

experienced and are experiencing dail as 

to ho state terrorism alienated people from 

the countr and as to ho it created a rift in 

their minds. This thing is going on in Andhra 

Pradesh Puranchal Punjab and Kashmir.

Mr. Speaker Sir hile concluding m 

point on this Bill I expect from the Goern

ment that it ould also consider the issue of 

state terrorism at state leel. This bill is a 

good one but the Goernment ould take 

steps to do aa the state terronsm in the 

countr. I expect this from the Goernment.

MR. SPEAKER Dr. SudhirRa. Please 

be er brief because this Bill k) defines 

offence of terrorism ) extradition and ) 

that taking hostage also is an offence.  

hours.

DR. SUDHIR RA Burdan) Mr. 

Speaker. Sir I support the Bill. But I must 

sa that the Goernment has delaed bring

ing it because this Conention as first 

passed in  and the countr in no 

facing the forces of destabilisation eer

here. The forces of disintegration hae 

come to the fore. We think that SAARC 

should be there and SAARC is there fo
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Sh. Sudhir RaJ

more trade and commerce more commu

nit feelings among the countries of South 

East. Asia. But of late eerone knos that 

Pakistan through its ISI is helping the terror

ism in Punjab and Kashmir in a lo intensit 

ar in these to States of India.

Besides een Bangladesh is giing 

shelter to ULFA. Therefore this Bill should 

be passed. At the same time I also support 

Shn George Fernandes that there are to 

tpes of terronsm. Shn Khudi Ram and Shn 

Bhagat Singh ere also terrorists but the 

ere antiimpenaiists

MR. SPEAKER Please leae it.

DR. SUDHIR RA. But the present 

terrorists are lackes of impenalism. No 

State terrorism is getting intensified If people 

ask for food cloth land etc. the State tnes 

to suppress them. But there are man las 

there are some draconian las like TADA 

NASA FSMA. etc.

Therefore I support this Bill but at the 

same time I urge upon the State to nogotiate 

ith those people ho hae taken recourse 

to terrorism.

do not pass an such la the problem ould 

not be soled. At present for all the terrorists 

actiities being carried out in the different 

part of the countr hether it is in Kashmir. 

Punjab and Bomba or adjacent to Dhaka or 

b the ULFA from Bangladesh Borders or m 

Manipur or Eastern states or In other states 

the training centres for such actiities are 

based in Pakistan and Bangladesh.

Translation]

Sir our efforts should be to get some 

firm resolutions passed through then con

ention so that our countr ma take a sigh 

of relief. It is one sided affair that the are 

attacking on us. ou kno it that the are 

doing it in Kashmir since  and no ou 

kno the Memon brothers fled Bomba and 

hae reached Pakistan through Dubai. Pa

kistan has proided sheltertothem. If e are 

not alloed to discuss these tragic deelop

ments here in this House then here else 

can e discuss it.

English]

MR. SPEAKER This is for the Coop

eration beteen the SAARC countries.

Translation]

Translation]

SHRI GUMAN MAL LODHAPali). Mr. 

Speaker Sir supporting this Bill I ould like 

to sa this namel that so far as the uestion 

of ournation is concerned I full support this 

Bill and ould like to pass it As m other 

colleagues said that this bill has been de

laed but this Bill ould be passed toda as 

soon as possible.

Mr. Speaker Sir the most important 

thing ts that unless and untH Pakistan and 

Bangladesh do not accept this principle and

SHRI GUMAN MAL LODHA ur main 

concern is that e should tr to put pressure 

on Pakistan and Bangladesh that the should 

also pass a similar Bill. Otherise our Go

ernment has alread made efforts to get the 

aforesaid countries to be declared as terror

ist stales. Besides the other political parties 

our leader Adam Saheb has alread sug

gested that efforts to put a check on the 

terrorist actiities of Pakistan should be 

made on both national and international 

leel b getting Pakistan declared a terrorist 

state. Onl then this Bill ould proe suc

cessful.
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SHRI MOHAN RAWALE Bomba 

South Central) Mr. Speaker Sir in the 

recentl concluded Sura) Kund Session the 

hon Chief Minister of Maharashtra and Ex 

Minister of Defence had stated that the

I.S.I. Inter Serices Intelligence) had its 

hand in the Bomba bomb blasts. Pakistan 

is abetting these terrorist actiities. Our 

countr is also being represented there I 

ould like to remind the statement gien b 

Mr. Naa Sharif in December  on 

Pakistan teleision that the ould like to 

offer praerto the Allah in Kashmir. Pakistan 

is planning to oertake Kashmir and Punjab 

the are dreaming for a total annihilation of 

India Strong action is therefore reuired to 

be taken against Pakistan. Three hundred 

people died in Bomba in the ake of bomb 

blasts occurred there and eleen bombs 

ere found in Calcutta and man people 

died there also. The Goernment should 

take firm action to aoid the repetition of 

such bombblasts. We should bring back 

the Memonbrothers from hereer the 

might hae been liing. Wh does the Go

ernment not make efforts to get them back 

to our countr and find out that ho are their 

abetters and ho are patronsing them i 

hae a report in this regard... interrup

tions)

MR. SPEAKER That ould be effec

tie after the Bid is passed.

interruptions)

SHRI MOHAN RAWALE A.K.  rifles 

 bombs and other arms and ammuni

tions hae been seied in Punjab upto no. 

The RD explosies hae been found in 

Bomba the da before esterda the ex

plosies found there ere sufficient to blo 

three fourth of Bomba. Pakistan has actu

all started a prox ar against India the 

terrorists hom e hae arrested had all 
been haing correspondence ith theformer

President of Pakistan iaulHa and their 

organisation is orking ith the support of 

Na a *Shanf. Moreoer the I.S.I. 

organisation is also indulged in all sort of 

disruptie actiities. For this strong action 

should be taken against the organisation 

knon as Hibul Muahiddin and this issue 

should be raised in the ensuing SAARC 

summit. I am thankful to ou for giing me an 

opportunit to express m ies. Thanks... 

Interruptions)

English]

MR. SPEAKER It is about cooperation 

beteen the SAARC countries  for extradi

tion of and tor taking action against the 

offenders.

 Tratrsiation

SHRI BHOGENDRA JHA Madhubani) 

So far as this Bill is concerned  nse to 

support it on behalf of m part. As regards 

the practical aspect of the affau some hon. 

members hae raised the issue that distur

bances are being created in our countr b 

some other countries and there is a likeli

hood of countinuation of these cfisturbance. 

Een then e hae not to adopt ngid attitude 

in this matter. The sie of our countr our 

culture our politics and histor has an im

portant role in the SAARC. We should there

fore initiate for creating a cooperation be

teen all the nations to fight terronsm being 

engineered from outside. This is our dut 

We hae alread committed a rong re

garding our polic toards SrHanka. Een 

our media has also tried to create an impres

sion that those ho migrated to Sri Lanka 

to hundred ears back onl the ere 

Indians and those ho migrated there ear

lier than that are their enemies. This a 

efforts hae been made to mislead the 

people and people ere misled too. But that 
phase of committing mistakes is oer. Ours

 SAKA)As passed b Raja Sabha



 SAARC Conention MARCH  As passed b Raja Sabha 
Suppression of Terrorism) Bill 

Sh. Bhogendra Jha

is a bigger countr so e should be fare 

about our approach. There should be no 

slackness in protecting our national inter

ests. We ere slack In regard to the incident 

of Bomba and for that the hon. Minister of 

Foreign Affairs should repl in the House. 

The Ministr of Home Affairs ma not hae 

information as to ho Memon brothers fled 

to Dubai but the Ministr of Foreign affairs 

must hae been aare of it. We are friendl 

ith Dubai and e hae diplomatic relations 

ith Pakistan een then if there is such 

dela then this is red tapism. It took one 

eek to kno that the Memon brothers hae 

fled I ould like the Goernment to accept 

its failure in this matter. We could not pre

ent the incident hen e had still time 

there is a failure on the part of the Ministr 

of Foreign Affairs. I ould not go into the 

details of our relations ith different coun

tries But I ould certainl sa that too much 

cordial relation is also bad. We all are the 

itness that Chinas attitude to us is er co

operatie. So far as the issue of terrorism is 

concerned China being neighbounng coun

tr has raised a protest against it. It is 

hoeer another fact that China is not a 

member of SAARC but it has surel shon 

a cooperatie attitude. There is a uantitatie 

change in the attitude of China hat it had 

 ears ago. We can also take its help 

e should not keep in mind onl the Pakistan 

Goernment in regard to the polic matters 

but the people of that countr also. The 

also ant peace and soereignit. Our me

dia Goernment agencies and leaders are 

all in possession of the real facts regarding 

Kashmir. I had also gone there. I am of the 

opinion that majorit of the people In Kash

mir are not in faour of joining Pakistan 

most of the people are in facour of Aad 

Kashmir and then comes the number of the 

people ho ant to lie m India. But then 

the are not ocal. The incidents took place

in the countr like the one occurred in 

Aodha hae preented them to speak out 

their opinion. Those ho are in faour of 

Pakistan are more ocal. So e should not 

commit a mistake of clubbing them together 

in regard to defence and political affairs.

English]

MR. SPEAKER Mr. Minister. 

Translation]

hae ou alread said about it 

English]

SHRI R.L. BHATIA I hae alread said 

hat I had to sa.

MR. SPEAKER O.K. The uestion

That the Bill to gie effect to the 

South Asian Association for Re

gional Cooperation Conention on 

suppression of Terrorism and for 

matters connected there ith or 

incidental thereto as passed b 

Raja Sabha be taken into consid

eration.

The motion as adopted.

MR. SPEAKER The House ill no 

take up clausebclause consideration of 

the Bill.

The uestion is

That Clauses  to  stand part of 

the Bill.

The motion as adopted.  

Clauses  to B ere added to the Bill.
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MR. SPEAKER The uestion is MR. SPEAKER The uestion is

That the Schedule stand part of 

the Bill.

The motion as adopted.

The schedule as added to the Bill.

Clause  Short Title extent and applica

tion

Amendment made 

Page  line   

for  substitute  

  )

Shn R.L. Bhatia)

MR. SPEAKER The uestion is

That Clause  as amended stand 

part of the Bill.

The motion as adopted

Clause  as amended as added to the 

Bill.

Enacting Formula 

Amendment made 

Page  line  

for Fortthird substitute  

Fortfourth )

That the Enacting Formula as 

amended stand part of the Bill.

The motion as adopted.

The Enacting Formula as amended as 

added to the Bill.

MR. SPEAKER. The uestion is

That the Preamble and the Long 

Title stand part.of the Bill 

The motion as adopted

The Preamble and the Long Title ee 

added to the Bill

SHRI R L. BHATIA. Sir I beg to moe

That the Bill as amended be 

passed.

MR. SPEAKER The uestion is

That the Bill as amended be 

passed

The motion as adopted 

. hrs.

RAILWA BUDGET.   GEN

ERAL DISCUSSION RESOLUTION RE 

APPROVED OF THIRD REPORT OF 

RAILWA CONVENTION COMMITTEE. 

DEMAND FOR GRANTS RAILWAS). 

AND

Shri R.L. Bhatia)

SUPPLEMENTAR DEMAND FOR 

GRANTS RAILWAS). 
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English]
It

MR SPEAKER The House ill no 

take up combined discussion on the follo

ing items for hich to das hae been 

allotted 

man as possible and tomorro b after

noon the Appropnation Bill should be passed 

here so that it has to go to the other House 

also for consideration The ma please 

keep this in mind This is the onl reuest I 

ant to make

   General Discussion on the 

Raila Budget for

ii) Discussion on the Resolution 

regarding recommendations 

of Raila Conention Com 

mittee

in)  Discussion and Voting on De

mands for Grants Railas) 

for  and

i)  Discussion and Voting on

Supplementar Demands for 

Grants Railas) for  

Translation]

SHRI  GEORGE  FERNANDES 

Muaffarpur) Ho long the sitting of the 

House ould go on in the night

MR SPEAKER It is upto ou till all the 

Members in the list speak

SHRI GEORGE FERNANDES Willthe 

House sit upto  OClock in night Are 

arrangements for dinner being made

MR SPEAKER I hae asked for the 

arrangement of dinner for M Ps pressment 

and for officers etc

Hon Members present in the House 

hose Cut Motions to the Demands for 

Grants Railas) for  hae been 

circulated ma if the desire to moe their 

Cut Motions send slips to the Table ithin 

 minutes indicating the senal numbers of 

the Cut Motions the ould like to moe 

Those Cut Motions onl ill be moed

A list shoing the senal numbers of Cut 

Motions treated as moed ill be put up on 

the Notice Board shortl thereafter In case 

an Member finds an discrepanc in the 

List he ma kindl bnng it to the notice of the 

Officer at the Table ithout dela

I   think there are man Members ho 

ould like to speak on the Demands of the 

Raila Ministr We ould like to sit till late 

into the night to allo the Members to make 

their sa We hae a er er long list gien 

to us We ould like to accommoaate as

English]

THE MINISTER OF STATE IN MINIS

TR OF HUMAN RESOURCE DEVELOP 

MENT DEPARTMENT OF OUTH AF 

FAIRS AND SPORTS) AND MINISTER OF 

STATE IN THE MINISTR OF PARLIA

MENTAR AFFAIRS) SHRI MUKUL 

WASNIK) Sir dinner arrangements ill be 

made

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWA SHRI KC 

LENKA) Sir I beg to moe

That this House approes the rec

ommendations made m paragraphs 

 .  . . .   and 

 contained in the Third Report of 

Raila Conention Committee 

 appointed to reie the rate 

ot diidend paable b the Raila



 Rl. Budget CHAITRA  
Gen. Diss. Res. re. approal of rd 
Report of R.C.C. Dem. for Grants 

Undertaking to General Reenues 

as ell as other ancillar matters in 

connection ith the Raila Fi

nance and General Finance hich 

as presented to Lok Sabha on 

rd Februar .

MR. SPEAKER. Motions moed

That this House approes the 

recommendations made in para

graphs   .   . 

 and  contained in the Third 

Report of Raila Conention 

Committee  appointed to 

reie the rate of diidend paable 

b the Raila Undertaking to 

General Reenues as ell as other 

ancillar matters in connection ith 

the Raila Finance and General 

Finance hich as presented to 

Lok Sabha on rd Februar 

.

column of the Order Paper be 

granted to the President of India 

out of the Consolidated Fund of 

India to defra the charges that 

ill come in the course of pament 

during the ear ending the st 

Da of March  in respect of 

the heads of demands entered in 

the second column thereof against 

demand Nos to .

That the respectie supplemen

tar sums not exceeding the 

amounts shon in the third column 

of the Order Paper be granted to 

the President of India out of the 

Consolidated Fund to defra the 

charges that ill come in course of 

pament dunng the ear ending 

the st da of March  in 

respect of the heads of Demand 

entered in the second column 

thereof  Demand Nos.  to 

 and . *

SAKA) Rts.)  and Suppl. 
Dem. for Grants Rls.) 

That the respectie not exceed

ing the amounts shon in the third

Demands for Grants Railas) for  

 submitted to the Vte of Lok Sabha

No of Demand  .  Name of Demand Amount of Demand for Grants to be 

submitted to the Vote of the House

 

Rs

.   Raila Board

.   Miscellaneous Expenditure General) . .

.  General Superintendence and Serices on Railas   .

.  Repairs and Maintenance of Permanent Wa and Works   

.  Repairs and Maintenance of Motie Poer 

.  Repairs and Maintenance of Carriages and Wagons   .
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No. of Demand Nalne of Demand Amount of Demand for Grants to be 

submitted to the Vote of the House

Repairs and Maintenance of Plant and Euipment

Operating Expenses Rolling Stock and Euipment

Operating ExpensesTraffic

Operating ExpensesFuel

Staff elfare and Amenities

Miscellaneous Working Expenses

Proident Fund Pension and Other Retirement Benefits

Appropnation to Funds

Diidend to General Reenues Repament of loans taken

from General Reenues and Amortiation of oerCapitaliation

Assets Acuisition Construction and Replacement

Reenue

Other Expenditure

Capital

Raila Funds

Supplementar Demands for Grants Railas) for  to be submitted to the Vote

of Lok Sabha

No of Demand Name of Demand  Amount of Demand for Grants to be 

submitted to the Vote of the House

 Miscellaneous Expenditure General)

Rs.
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No. of Demand   Name of Demand   Amount of Demand for Grants to be

submitted to the Vote of the House

  

.  Repairs and Maintenance of Permanent Wa and Works   

.  Repairs and Maintenance of Carnages and Wagons 

.  Repairs and Maintenance of Plant and Euipment 

.  Operating Expenses Rolling Stock and Euipment 

.  Operating ExpensesTraffic 

.  Operating ExpensesFuel 

.  Staff elfare and Amenities .

.  Proident Fund Pension and Other Retirement Benefits.   

.  Appropnation to Funds .

.  AssetsAcuisition. Construction and Replacement

Other Expenditure

Capital 

Raila Funds 

MR. SPEAKER No Prof. Prem 

Dhumal ma speak

Translation]

PROF. PREM DHUMAL Mamirpur) 

Mr. Speaker. Sir. I rise to oppose the pro

posals of sharp and hea increase in 

Raila fare and freight brought b Raila 

Minister in this budget. This increase 

amounting to Rs.  crore ill directl 

affect the common man. Prices of each and 

eer item ill increase due to these pro

posals.

. hrs.

MR. DUPUT SPEAKER in the Chair]

Mr. Deput Speaker Sir it is said that 

een a itch do not harm each and eer

bod but this time Raila Minister has 

increased freight of een the essential com

modities and een grains hich ill cause on 

extra burdan of Rs.  crore on the people. 

The freight charges of  essential com

modities hich include keiosme. L.P G ed

ible oils .jagger. sugar Diesel grams pi ces
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organic manures chemical manures fruits 

tea etc. hae been increased. Not onl this 

the fodder meant for the animals is also 

subjected to an increased freight. This is an 

atrocit against the farmers and e neer 

had such a cruel Rail Minister in the past. He 

is presenting third Raila budget and eer 

time he has made an increase in Raila 

fare and freight.

Mr. Deput Speaker Sir actuall the 

mone to the tune of  crore rupees 

needed for Raila as to be mobilised b 

the I.R.F.C. But this Goernment is so 

engrossed in corruption that due b bank 

scam people are not read to hae faith in 

their banks and financial institutions ou 

declared . percent interest in place of  

percent. ou ill be surpnsed to see the 

figures that een after paing tax tree inter

est the organisation hich as assigned 

this task of mobilising Rs.  crores could 

mobilise Rs. . crore onl. Neither people 

nor the inestors hae faith in the Goern

ment. No inestor is illing to inest in such 

circumstances and due to the uncertainl 

Goernment as unable to get mone and 

no b making an increase of  to  
 percent in fares Goernment hae again put 

a burden on general public.

Mr. Deput Speaker. Sir. an amount ot 

Rs.  crore belonging to Raila is in

oled in confina securit scam and due to 

this onl the could not mobilise mone. As 

a result of that the hae raised the fare and 

also freight on essential commodities and 

thus hae put a great burden on the people. 

I ould reuest the Raila Minister to 

kindl reconsider his proposals and as it is 

his third budget he should ithdra in

crease in fare as ell as freight on essential 

commodities. Ver fe Ministers get a 

chance of presenting budget three times.

Hae ou taken a decision to increase the 

sufferings of the people eertime.

Mr. Deput Speaker Sir Arm as ell 

as Railas are to organisations hich are 

considered to be a smbol of national unit 

but unfortunatel e cannot sa this thing 

about Raila at present. This is er strange 

and unfortunate that the interest of present 

Ministers is confined onl upto their states or 

constituencies. The are not Minister of the 

countr instead the are Minister for their 

constituenc onl. The are onl concerned 

about proiding facilities constructing ne 

rail lines or conerting the rail line into broad 

gauge in their constituencies. This has de

eloped a feeling among the people that the 

state to hich the Raila Minister belongs 

can hae deelopment pertaining to Rail

as. ou do not hae a broad attitude. 

There are certain states about hich the 

Minister is ell aare here a single penn 

is not being spent. ou are not read to 

undertake an iota of more ork in Himachal 

 Pradesh hich as left b the Britishers. 

ou do not een think of conersion of 

narro gauge line from Pathankotto Joginder 

Nagar. The Raila line from Kalka to Simla 

as laid b the Britishers. That has not been 

extended to or deeloped so far. After inde

pendence onl  kilometre broad gauge 

line as constructed from Nangal to Una. 

No proision has been made for the  
kilometre long Rail line from Nangal to 

Talara No proision has been made for 

Madha Pradesh dlso. People hae deel

oped this feeling that ork is undertaken 

onl in those areas to hich the Minister 

belongs and he is not read to undertake 

an ork in other areas.

The issue pertaining to corruption pre

ailing in Ministr of Railas has been 

raised dail during ero hour for the last to 

three das. Document about the details in 

this connection hae been receied b to*
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da onl Rail Minister admits to hae pos

sessed the same in his records ShriSharad 

ada also possessed these documents 

hich contain facts about ho a compan 

gets registered ithin no time ho be

comes its managing partner and ho the 

manage to get the facilit hich as not 

meant for them preiousl esterda ou 

had made a comment in this regard The 

same has been published b the nespa 

pers The Goernment should gie a de

tailed statement to make its position clear in 

senous matters like corruption There is a lot 

of scope for indulging in corrupt practices in 

sale and purchase When e trael b Rail 

e see a lot of scrap iron ling near stations 

and b the sides of raila lines This scrap 

is orth crores of rupees Ho much of it is 

stolen ho takes care of it Do the person

nel of G R P and R P F perform their du

ties These are such uestions hich re 

uires senous consideration Instead of 

putting burden on poor people in the eent 

of urgenc of resources ou should curtail 

our expenses and adopt the econom 

measures and check corruption Scrap ana 

other matenals hich are ling at the Rail

a stations are being stolen The coal is 

also being stolen It can onl be checked 

proided ou take steps in this direction

No I ant to sa fe ords about 

safet What safet measures ou take 

Last ear there as a nes that a tram in 

Uttar Pradesh ran a fe kilometres ithout 

a dner and then stopped itself There as 

another nes in March this ear The hon 

Minister is here I ould like to tell him

Some time back Sambhalpur Express 

kept on running beteen Nailla Akaltara 

station ithout Engine and hosoeer it

nessed this as shocked to see the care

lessness of the Railas While passing 

through Nailla station the Engine ot 

Sambhalpur Niamuddin Express detached

from the Train suddenl at about   p m 

on th rtarch The passengers came to 

kno about this fact onl hen the train 

stopped ith a jerk At that time the train as 

running at a speed of  kilometre per hour 

The passengers felt as if the tram has been 

stopped b appling emergenc brakes 

When the train stopped the passengers 

came to kno that the engine has detatched 

It as told that in the meantime engine 

traelled a distance of  kilometres When 

the engine drier felt that the bogies are not 

there he returned and once again con

nected bogies ith the engine and then the 

train started The Gebra train as also 

affected due to it and reached Bilaspur an 

hour late This strange incident shook off 

man and others said ith a laughter that 

this is Indian Railas here eerthing 

can happen

The hon Minister has said in his state 

ment that dunng his period the number of 

accidents has declined ou hae gien 

data but ou do not accept these accidents 

as conseuential accidents Kindl hae a 

look at tne data of those accidents   *  

not taken into account and do not ftriC an 

enuir but the number of such accidents is 

on a higher side and as per our data these 

are more than  accidents hich ou 

do not accept as conseuential accidents

So far as the uestion of proiding 

facilities to the passengers is concerned ou 

consider the second class passengers as 

goods or a rubbish loaded in a goods tram 

The dnnking ater is not a mi imp in the 

trains While traelling in first ci  AC 

some time back a passenger compiaineu ot 

non aailabilit of potable ater and I as 

surpnsed to kno that the Attendent had 

alread prepared a representation in this 

regard hich he had sent to the Ministr 

during last summer that dnnking ater as 

not aailable and the passengers uarrel



 Rl. Budget.  Gen.  MARCH  and Suppl. Dem. for Grants 
Diss. Res. re. approal of rd Report Rls.) 
of R.C.C. Dem. for Grants Rls.). 

fProf. Prem Dhumal]

I
ith them. Hon. Minister if ou eer come 

out of our saloon and trael in first class 

A.C. leae aside the llnd class A.C. and 

ordinar second class then ou ill come to 

kno that een drinking ater is not aail

able in the trains.

Outside the toilets there is no ater in 

the ash basins but it comes from the roof 

and compels ou to hae a bath ith that 

ater. But there is no soap aailable. So 

ou must proide such basic amenities. On 

one hand ou are increasing fares and on 

the other hand ou are not proiding een 

the basic amenities then the passengers 

suffer. What to sa about cieanlines. We 

ere traelling for Bhubneshar on a tour of 

Raila Conention Committee. All the 

Members ere traelling in second class 

A.C. and ou ill be surpnsed to kno that 

the hole night mouses ere plaing in the 

compartment. Hae ou eer shon that 

hen ou hae spraed D D.T.. ..*. 

Interruptions) It is a arning that if the 

Honble Minister ants that he is not bom as 

rat in the next birth then he should giea 

proper attention toards cleanliness. Hon. 

Minister Sir ou ma see that hat sort of 

opimoi hae the people about ou. A num

ber of officers are generall found drunk on 

dut.

This is a general complaint that beddings 

are not clean.

It is a common complaint that the 

beddings supplied are not dean. On man 

occasions e hae itnessed passengers 

arguing ith the Attendant about the dirt 

beddings. His point blank repl is that con

tractors suppl such beddings. Mr. hon. 

Minister eer since ou hae assumed the 

charge contracts hae become the order of 

the da. There is contract for eerthing

right from bedding laundr etc. to eatables. 

Hoeer ou er ell kno as to hat 

sorts of persons are these contractors. ou 

are earning a bad name and the passengers 

are not getting the desired facilities. ou can 

er ell enuire from the hon. Members 

ho traes b trains about the state of 

affairs. Toels and bed sheets supplied are 

dirt and blankets supplied also gie foul 

smell. This is also the complaint of Shri 

Nitish Kumar.

SHRI NITISH KUMAR Barh) ou can 

enuire that the bed sheets supplied b 

Eastern Raila are just like cloth of coiffin. 

When ou do not hae an check then hat 

is the point in conening the meeting of 

Consultatie Committee ou can hae the 

taste of the things b traelling b Magadh 

Express ithout Saloon

PROF. PREM DHUMAL I ould like to 

dra the attention of the hon. Ministers 

toards one more important thing it is in the 

air that there is a proposal to abolish ordi

nar First Class. I oppose such a moe 

because man people simpl cannot trael 

b A.C. for medical reasons. Therefore 

such a proposal must be reieed Strength 

of Raila Board need be increased so that 

it ma become more effectie

Mr. Deput Speaker Sir through ou. 

I ould like to submit to the hon Minister that 

it seems no appointments on compassion

ate grounds are being made in the Railas. 

All such applications are being rejected on 

one ground or the other. The Ministr is not 

een prepared to make emploment on 

Comperssionate ground in ClassIV cat

egor Some arrangement must be made 

for the lielihood of the families of those ho 

die hile in serice b making appointments 

on compassionate grounds if one has es

sential ualifications because simpl on tech

nical grounds applications are being re
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jected. t had taken up man such cases ith 

the Ministr in the past but eertime  got 

the repl that hen his father died the 

applicant did not send his application. Sir if 

the bo as  ears old at that time ho 

ou could hae then emploed him His 

mother as illiterate and she as not fit for 

an job. Therefore onl on attaining  

ears of age he applied for appointment. So 

I reuest ou to consider all such cases 

s mpatheticall and on humantarian 

grounds. Eerone cant be Minister of M.P. 

After the death of earning member of the 

famil it is difficult to make both enos meet 

Therefore all such cases must be immedi

atel considered smpatheticall.

Emploees hae also got some grie

ances. Time and again the issue of dis

missed emploees is raised in the House. 

When ou are smpathetic then h do not 

ou consider it smpatheticall Onl a fe 

cases are to be considered no because 

some persons hae died and others are on 

the erge of retirement age. Woolen uni

forms must be supplied to the emploees 

sering in the hill areas. There is a rather 

complaint regarding the sie of the uni

forms. Uniforms are got stitched of certain 

standard sies. The are rarel fitted the 

emploees. Cloth used is also of substan

dard ualit This is ail because of contract 

sstem no in ogue. Man time emploees 

complain that the simpl cannot ear the 

uniforms. Wh not ou eole a sstem 

herein emploees are paid in cash for 

purchasing the cloth and getting the uni

forms stiched There are man the small 

griearttB*.

Emploees are facing one more seri

ous problem. Driers conductors and guards 

hae got similar tpe of duties. Some cat

egories amount them are paid T.A. hich is 

included in their salaries. Therefore the 

aail the pensioner benefit of it at the time of

nes of emploees deputed on the same train 

are also paid T.A.. but it is not included in 

their salaries. Therefore the are denied 

the benefit of the same at the time of retire

ment. Therefore I reuest ou to sort out 

this issue smpatheticall so that at least the 

emploees get the pensionar benefit of it at 

the time of retirement.

Aodha issue is .rctadas the root 

cause of all the problems. The hon. Minister 

has stated that because of Aodha issue 

the reenue as ell as freight moement 

hae gone don. Mr. hon. Minister during 

that period freight moement declined b 

just  million tonnes. The hon. Minister ma 

find out the rea reasons and not to gie it a 

political colour because the freight moe

ment declined due to non booking of goods 

b the corc sectors i coal steel cement 

etc Till professional and commercial atti

tude is not adopted the Railas ill neer 

be successful. Onl those book their goods 

b train ho do not hae an other means 

aailable to them. I recentl read that there 

is a proision for speed link Express trains 

also but it is not being idel publicised. 

People are not aare of this facilit. Re

enue earnings ill go up if the time of 

booking and delier schedules of speed 

link trains are idel publicised. Problems 

can be soled b adopting commercial atti

tude. It ill be rong on our part to link 

decline in reenue ith Aodha episode. I 

ould like to reuest ou to publicise the 

schedules of speed link trains.

It as categoricall mentioned in the 

economic Sure Of thatthere is no 

need for reising train fares instead effi

cienc needs to be improed. If the latter is 

not done then burden on the poor ill go on 

increasing. The hon. Minister has announced 

the introduction of the Sleeper Class. For 

instance a person traelling to Madras from
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Delhi b second class has to pa the basic 

fare of Rs.  sleeper charge of Rs. . 

Superfast charge of Rs.  reseration charge 

of Rs.   total comes to Rs. . Hoeer 

under the ne scheme there ill be  per 

cent increase in fares therefore there ill 

be big difference. After adding sleeper 

charges of  per cent it comes to Rs. 

. . If Rs.  Superfast charges Rs.  

reseration charges and computerisation 

charges are added then the fare comes to 

Rs.  from Rs. . at present. To be 

precise Rs. . . Therefore Rs.  extra 

ill hae to be paid after  percent increase 

comes into effect so I ould like to urge the 

hon. Minister not to burden the people an 

more simpl b changing nomenclature but 

instead gie more amenities to the passen

gers. Change of nomenclature ill not sere 

an purpose.

record of burdening the poor oertime the 

ne Budget is presented. Justior fame sake 

ithdra the hike in Second Class fares are 

freight charges on essential commodities. It 

is not definite hen ill the Goernment ill 

bo out of office and again ou ill be amidst 

people demanding otes. Therefore take 

some popular measures.

With these ords I oppose the propos

als and take m seat.

English]

MR. DEPUT SPEAKER It is abso

lutel essential that I bring to our notice that 

the total time allotted for this subject is nine 

ihours as on toda here. Congress four 

hours tent minutes BJP it is to hours 

three minutes Janata Dal it is one hour one 

minute CPM it is thirt minutes CPI and 

AiDMK it is eleen minutes.

It is correct that resources are needed 

for the expansion of Railas. As I hae 

submitted earlier that resources need to be 

mobilised. It could hae been done through 

borroings but the credibilit of the Goern

ment has suffered a set back. People did not 

deposit mone ith Indian Raila Finance 

Corporation. The responsibilit for it rests 

more on the Ministr of Finance than on 

Railas. I think it is the responsibilit of the 

Central Goernment to proide resources to 

the Railas or the Centre could hae aied 

off the diidends paid b the latter to the 

General Reenue. Had this been done then 

additional burden ould not hae fallen on 

the common man.

In the end I do not ant to take more 

ime because other hon. MPs of m part 

*re also anxious to speak. I ould like to 

reuest the hon. Minister not to set a ne

Interruptions)

HRI  GEORGE  FERNANDES 

Muaffarpur) Before the Speaker left this 

issue as raised and the Minister of State 

for Parliamentar Affairs responded to it. He 

said that till the last person ho is in the 

House has spoken no matter hat the time 

is it ill continue. He also mentioned that 

there ould be dinner tea coffee till hat

eer time. Interruptions)

MR. DEPUT SPEAKER M purpose 

of telling this is those ho get a chance to 

speak earl if the consume more time then 

subseuent speakers ill be er much 

pressed for time and there ould be unrest 

in the House. That as the purpose that I 

brought it to our notice.

SHRI GEORGE FERNANDES I ap

preciate that. Interruptions)
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What about smaller parties

MR. DEPUT SPEAKER Muhl Ramji 

our name is there.

DR.  KARTIKESWAR  PATRA 

Balasore) Mr. Deput Speaker Sir. at the 

er outset I thank ou for calling me to take 

part in the deliberation.

the appreciations and complaints. I rise to 

support the Raila Budget brought b the 

Raila Minister Shri Jaffer Sharief.

Translation]

It has been stated here that Raila is 

smbol of national unit. Sir. Shri Jaffer 

Sharief stated this during the speech on 

Raila Budget.

English]

Tulsidas has ritten a couplet

BadaBada Sab Koi Kehta Bada 

Tallur Khajur.

Baithne ko Thai Nah Mieti Par 

Asan Badi Door 

English]

. hrs

SHRI NITISH KUMAR in the Chair]

The preious speaker has expressed 

some sort of anger. He said that this Go

ernment is running in corruption.

 Translation]

It is alleged that corruption is eer

here seen in Railas but there is nothing 

to substantiate. What purpose ill be sered 

b saing all this that no financial institution 

has got an faith in Railas Thats funds 

are not being made aailable.

English]

One thing is that he has also admitted 

that there should be commercial attitude on 

the part of the Railas. Tnat is h I ould 

like to express m ies in this House about

English]

It is indeed creditable that the Raila 

famil remains a shining example of com

munal harmon and amit. It is clear that till 

toda after the th December Aodha 

affair there is no such occurrance in Indian 

Railas for hich one should raise this sort 

of a complaint. I ould like to submit er 

humbl that those persons ho are saing 

that after the th December Aodha affairs 

the countr is going to be in a er critical 

juncture should realise that the hae cre

ated this situation. That is h the should 

feel ashamed and the should not attnbute 

it to others.

Here i ould like to congratulate the 

hon. Minister for Railas and the Minister 

of State for Railas. The Indian Railas 

hae sustained their abilit to open up their 

serices er much on commercial lines and 

reported profitabilit in contrast to the Rail

as elsehere in the orld here the 

hae become a losing proposition.

Sometimes e are er much after 

sericeonented propositions. But ifthe coun

tr is going to hell e are not bothered about 

it. That is h i congratulate the hon. Minis

ter for Railas that he has taken boid steps 

to make the Railas a profitable concern. 

He has also expressed it in his budget 

speech that e ant to stand on our on 

and e do not ant to compromise on
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inestment because of smaHer budgetar 

support. Conseuentl e are tring to in

crease internal resources b improing pro

ductiit cutting don nonplan expendi

ture and b carring more freight and pas

sengers. This is his speech a bold speech 

Sir I ould like to dra our kind attention 

Hon. Raila Minister should be attendie 

to m speech. I am praising him but he is 

talking to another Minister. Mr. Minister I 

am praising ou ou should appreciate. 

Sir.

Indian Railas need for more inest

ment than its finances permit. The budget

ar support from the Central pool has come 

don from  per cent in  to   per 

cent no Clearl this is the mone that is 

offered no. This is a challenge the Rail

as has to face and the hon Minister has 

to face.

finance. This is due to their bad administra

tion or short duration of sta in the Goern

ment. The should feel it and the should not 

cnticise like this.

There is an increase in freight rate b  

per cent to gamer an additional Rs.  

crores hile increase in fare is  percent 

to net an additional Rs.  crores the total 

increase of Rs.  crores in . It is 

a histoncal Budget. This is the first time in 

the histor of the Raila Budget in India 

that the Raila Ministr has got one sur

plus Budget one excess Budget and if 

somebod criticises it is nothing for the 

Goernment nothing for the nation and 

nothing forthe countr because the Goern

ment of Shri P.V. Narasimha Rao has gien 

so man proisions for the deelopment of 

railas in this countr. Hon. Members from 

different parts are also demanding some 

sort of deelopmental ork in railas in 

their constituencies. Sir the other highlights 

of the Budget proposals are as follos and 

I am placing them one b one here.

Sir. according to the critics the Raila 

Minister has been compelled to steer the 

Indian Raila beteen the needs for deel

opment reneal and maintenance ork on 

the one hand and increasing the passenger 

fares and freight rates to the inescapable 

minimum on the other hand. The Raila 

Minister as left ith no alternatie but to 

increase freight rate and fares commensu

rate ith increasing budgetar support be

cause there is no alternatie before him We 

are facing critical monetar crisis economic 

crisis in the countr. When our Pnme Minis

ter Shri P.V. Narasimha Rao took charge 

at that time the countr as facing serious 

economic crisis  uintals of gold ere 

mortgaged. At that time there as no faith. 

Hon. Member has stated that there as no 

faith on this Goernment and that no finan

cial institution came forard to support some

Plan outla fixed at Rs  crores is 

also uniue one in the histor of Indian 

Raila Budgets. Secondl Ne Capital 

Fund is set up ith an outla of oer  per 

cent of the resources generated internall. 

The gauge conersion target has been fixed 

at  Kms and Rs  crore hae been 

allocated for it The insurance scheme ould 

coer cases of deathsinjuries as a result of 

train accidents.

MR. CHAIRMAN One minute please.

Translation]

For ho long ould ou like to speak
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English)

DR. KARTIKESWAR PATRA Sir if ou 

stop me from the beginning then I cannot 

speak. I ant to speak on ital information.

MR. CHAIRMAN No no.

 Translation]

Signal is of great importance in rail

as there is nothing else as such.

DR KARTIKESWAR PATRA Our sig

nal is as to ho our countr is being admin

istered under the leadership of Shn. P V. 

Narasimharao. Interruptions)

English]

DR. KARTIKESWAR PATRA I ant to 

mention about comparatie traffic plan for 

goods. In  the tonnage as  

million tonnes. In  it as  million 

tonnes and in  it as  million 

tonnes.

The earnings in   ere Rs.  

crore in  Rs. .  crore and in

 Rs.  crore. There is a differ

ence of oer Rs.  crore. Similarl in 

the case of traffic plan for passengers the 

earnings ere Rs.  crore during  

 Rs  crore in  and Rs. 

 crore in . This is also a re

markable achieement. I congratulate our 

hon. Raila Minister Mr. C.K. Jaffer Sharief. 

This House appreciates the achieement of 

the Raila Minister.

No I come to the financial results. An 

excess of Rs.  crore as projected in the 

budget estimates for *. This excess 

as placed at Rs.  crore at the reised 

estimates stage after proiding for fall in the

diidend liabilit of Rs.  crore and Rs. 

 crore additionall for pension fund. The 

railas not onl achieed the projected 

excess of Rs.  crore but also augmented 

the pension fund further b Rs.  crore and 

liuidated the deferred diidend liabilit to an 
extent of Rs.  crore.

So   far as the budget estimate is con

cerned the gross traffic receipts at current 

fare and freight rate are estimated at Rs.  

 crore  an increase of Rs.  crore as 

per the reised estimate It is a record for 

hich the hon. Raila Minister should be 

praised.

No I come to the comparatie picture 

of raila financing plan. The budgetar 

support is expected. The railas ill moe 

independentl. This ill be our motto. In 

 the budgetar support as Rs.

 crore. In  budgetar support 

as Rs.  crore and in  it as 

Rs.  crore. No this has come don to 

Rs. . This in deed is a remarkable 

achieement. In respect of borroings in 

 it as Rs.  crore in  

it as Rs.  crore and in  It as 

Rs. . crore. No t is onl Rs.  crore.

No let us hae a look at the trend in 

inestments Under major plan heads Gauge 

conersion increased from Rs.  crore in 

the ear  to Rs  crore in  

. Similarl rolling stock as gien an 

inestment of Rs. crore in . No 

it has crossed Rs.  crore. Mone spent 

on passenger amenities also increased from 

Rs.  crore in . to Rs.  crore in

. We hae alas been demanding 

that passenger amenities should alas be 

gien high priorit.

No I dra our attention to achiee

ments ith regard to major deelopmental 

actiities. Onl in gauge conersion there is
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a spectacular achieement. Nine ne trains 

ere introduced and  ne lines totalling to 

 route kilometres and four ne lines 

totalling  route kilometres ill be com

pleted.

Sir an attempted to hae additional 

reenue mobilisation through increase in 

fare and freight charges has been made b 

the hon. Minister of Railas. And as far as 

increase in fare charges is concerned it as 

the highest in  at Rs.  crore. As 

regards freight charges it as highest at 

Rs.  crore. The increase in tare and 

freight as the loest in  at Rs.  

crore and Rs.  crore respectiel.

No I dra our attention to the 

rationalisation of fare structure in the Rail

as. Some people hae criticised it and 

some hae appreciated. An a the fare 

hike as so orked out that the eakers 

sections of the societ are the least affected 

For example it ou see the fare hike after 

the first  kilometres ou ould find that 

it is er er marginal.

MR. CHAIRMAN Please ind up. No 

ou are going ithout paing an heed to m 

signal. Pleaa aoid an accident b obeing 

the Chair and take our seat.

DR. KARTIKESWAR PATRA Please 

gie me just fie minutes.

Sir S.B. Raila is the major earning 

son of the Raila famil. It has earned Rs. 

.  crore in . But it has been 

neglected and oerlooked. Similarl though 

Orissa coers an important portion of the

S.E. raila line budgetar proision gien 

to the State is highl negligible as far as 

completion of ongoing projects is concerned. 

It as just ithin Rs.  crore. For example.

a platr sum of Rs.  crore has been 

proided for Daitari Bahspani ne broad 

gauge line hereas the Planning Commis

sion has approed Rs.  crore for it in  

. ForLanjigarh Road Junegarh ne gauge 

line onl Rs.  hae been proided 

For Koraput Raagada broad gauge line 

Rs.  crore hae been proided ForTalcher 

 Sambalpur broad gauge line Rs.  crore 

hae been proided this ear. With folded 

hands I ant to submit to the hon Raila 

Minister on the floor of this House that in 

spite of m repeated reuests he has onl 

proided for a sure of Rupsi Bangin Posi 

project For RupsaBangiri Posi M.G  B G.

conersion the Minister tice made a 

programme to la the founaation stone for 

this conersion in Noember. . A rostrun 

as constructed and ail the other things 

ere arranged but the programme as 

cancelled both the times. Not a single paise 

as proided b the Goernment for this 

Project. I hae no decided that if the 

Minister ill not respond positiel I ill 

either hae to uit the Membership of the 

House or sit on hunger stnke before the 

Parliament House There should not be an 

dispant.

The entire House as moed hen 

Members from Onssa Bihar and West Ben

gal created pandemomun demanding con

ersion of this line. I can onl reuest the 

hon. Minister to sanction Digha Jalesar 

ne B.G. line. It ill hae a remarkable 

impact on the commercial trade ) ould 

humbl submit that the Minister of State 

should be er smpathetic toards me. A 

Member comes to the House to put forth the 

gneances of the people of his area.

MR. CHAIRMAN The House has full 

smpath ith ou but ou should also hae 

smpath for the Chair and ou ma please 

no conclude.
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DR KARTIKESWAR PATRA I obey  /Need#to improve travel facilities by the

the orders of the Chair and I conclude Railways / (7)

DR ASIM BALA (Nahadwip) I beg to 

move

"That the Demand under the head 

Railway Board be reduced to Re 1 ”

/Failure to check wasteful expenditure 

in the Railways / (1)

“That the Demand under the head 

Railway Board be reduced to Re 1'

/Failure to reduce the contingent ex

penses in the Railway / (2)

"That the Demand under the head 

Railway Board be reduced to Re 1 "

/Failure to avoid frequent foreign tours 

of the high officials of Railways / (3)

"That the Demand under the head 

Railway Board be reduced to Re 1 ”

/Failure to check increasing overtime 

allowance of Railway employees / (4)

"That the Demand under the head Railway 

Board be reduced to Re 1 ”

/Failure to minimise the cost of maten- 

als in the Railways / (5)

"That the Demand under the head 

Railway Board be reduced by Rs 

100 ”

/Need to look into the gnevances of the 

railway employees regarding payment of 

D.A/ (6)
"That the Demand under the head 

Railway Board be reduced by Rs 

100”

“That the Demand under the head 

Railway Board be reduced by Rs 

100”

/Need to enquire into the cost of the 

matenals used by the Railways / (8)

"That the Demand under the head 

Railway Board be reduced by Rs 

100”

/Need to improve Deposit Linked Insur

ance Scheme for the railway employees / 

(9)

That the Demand under the Head 

Miscellaneous Expenditure (Gen

eral) be reduced to Re 1 "

/Failure to develop high-tech Research 

Laboratones for Railways / (10)

"That the Demand under the Head 

Miscellaneous Expenditure (Gen

eral) be reduced to Re 1 ”

/Failure to design suitable railway rakes 

for comfortable journey / (11)

"That the Demdnd under the Head Miscel

laneous Expenditure (General) be reduced 

to Re 1 ”

/Failure to undertake proper survey for 

construction of new railways lines / (12)

‘ That the Demand under the Head 

Miscellaneous Expenditure (Gen

eral) be reduced to Re 1 '

/Failure to have point to point survey for 

conversion of narrow-gauge lines intobroaa- 

gauge lines (13)
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That the demand under the Head 

repairs and Maintenance of perma

nent a and orks be reduced b 

Rs 
That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs 

Need to hae latest euipments for 

correct sure. )

That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs  

Need to check asteful expenditure in 

the Railas  )

Thatthe Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs 

Need to Minimise the expenditure on 

miscellaneous establishments in the Rail

as  )

Thatthe Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs  

Need to deelop modernised research 

laboratories in the Railas  )

That the Demand under the Head 

Repairs and Maintenance of per

manent a and orks be re

duced b Rs 

Need to repair station office building of 

Chakra station  M)

That the demand under the Head 

repairs and maintenance of perma

nent a and orks be reduced b 

Rs 

Need to repair the station office build 

ing of Knshnagar station  )

Need to repair station buildings regu

larl  )

That the demand under the Head 

repairs and maintenance of per

manent a and orks be reduced 

b Rs 

Need to repair Ranaghat stationshed 

regularl  )

That the demand under the Head 

repairs and maintenance of per

manent a and orks be reduced 

b Rs  

Need for regular proper maintenance 

ork of the raila bridges  )

That the demand undei the Head 

repairs and Maintenance of per 

manent a and orks be reduced 

bRs 

Need for proper suppl of ater and 

proide proper sanitation facilities on the 

raila stations  )

That the demand under the Head 

repairs and maintenance of car

riages and agons be reduced b 

Rs 

Need for proper maintenance of rakes 

in the Sealdah Diision. )

That the demand under the Head 

repairs and maintenance of car

nages and agons be reduced b 

Rs 



Need for proper repair of raila nekes   Need to conert narro gauge line into

in the trains on RanaghatGode and  broad gauge bet een Santipur and

RanaghatBongaon lines. ) Naoadnp Ghat. )
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That the demand under the Head 

operating expensestraffic be re

duced b Rs. .

Need to maintain proper traffic opera

tions in the Sealdah Diision. )

That the demand under the Head 

operating expensestratfic oe re

duced b Rs. .

Need to proide sufficient funds for 

regular traffic operations in the Sealdah 

Diision. )

That the demand under the Head 

operating expensestraffic be re

duced b Rs. .

Need to operate ne Suburoan trains 

in Sealdah Diision. )

That the demand under the Head 

operating expensestraffic be re

duced b Rs. .

Need to operate a ne long distance 

train on Eastern Raila. )

That the demand under the Head 
assetsacuisition construction 

and replacement be reduced b 

Rs. .

Need to proide adeuate funds for 

construction of ne raila lines on Eastern 

Raila. )

That the demand under the Head 

assetsacuisition. construction 

and replacement be reduced b 

Rs. .

That the demand under the Head 

assetsacuisition construction 

and replacement be reduced b 

Rs. .

Need to construct a halt station at 

Bathna on RanaghatSantipur Line )

That the demand under the Head 

assetsacuisition construction 

and replacement be reduced b 
Rs .

Need to proide a halt station at Ghugis 

on SealdahRanaghat hfte. )

That the demand under the Head 

assetsacuisition. construction 

and replacement be reduced b 

Rs .

Need for construction of ne line from 

Krishnagar to Karimpur in Sealdah Dii

sion. )

That the demand under the Head 

assetsacuisition construction 

and replacement be reduced b 

Rs. .

Need to set up double line from 

Ranaghat to Lalgola in Sealdah Diision. 

)

That the demand under the Head 

assetsacuisition construction 

and replacement be reduced b

Rs .

Need to take up electrification projects 

from Ranaghat to Lalgola lines in Sealdah 

Diision. )
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[Sh Asim Bala]

‘That the demand under the Head 

assets-acquisition, construction and 

replacement be reduced by Rs 

100 ’*

assets-aoqmsrtion, construction and 

replacement be reduced by Rs 

100”

and Suppl Dem tor Grants 500
(Rlys.) 1992-93

/Need to restore Aranghata Station its 

ongmal status / (66)

/Need for immediate electrification of 

Ranaghat-Gede and Ranaghat-Bongaon 

sections / (61)

"That the demand under the Head 

assets-acquisition, construction 

and replacement be reduced by 

Rs 100"

/Need to raise the level of all platform on 

Gede Ranaghat and Ranaghat-Bongaon 

lines in Sealdah Division / (62)

"That the demand under the Head 

assets-acquisition. construction 

and replacement be reduced by

Rs 100"

/Need to provide more trains between 

Sealdah and Bongaon / (67)

That the demand under the Head 

assets-acquisition construction 

and replacement be reduced by 

Rs 100

"That the demand under the Head 

assets-acquisition. construction and 

replacement be reduced by Rs 

100 "

/Need to provide computensed reser

vation facility at the Ranaghat station / (63)

‘That the demand under the Head 

assets-acquisition construction and 

replacement be reduced bv Rs 

100”

/Need to improve signalling and tele

communication system on the Ranaghat 

station / (64)

'That the demand under the Head 

assets-acquisition, construction 

and replacement be reduced by 

Rs 100”

/Need to provide passengers amenities 

in the Suburban trains / (68)

SHRI BHOGENDRA JHA (Madhubam)

I beg to move -

“That the demand under the Head 

Railway Board be reduced to Re 1 '

/Failure to abolish the Railway Board /

(33)

"That the demand under the Head 

Railway Board toe reduced to Re 1 ”

/Failure to construct broad gauge line 

between Darbhange-Jay Nagar and 

Darbhanga-RaxauU (31)

"That the demand under the Head 
Railway Board be reduced to Re 1 ”

/Need to construct Double line between 

Ranaghat and Bongaon lines J (65)

"That the demand under the Head

/Failure to provide necessary alloca

tions for broad gauge line between 

Samastipur-Dart>hanga on North Eastern 

Railway.' (32)



 Rl. Budget CHAITRA  SAKA) Rls.)  and Suppl. 
Gen. Diss. Res. re. approal of rd   Dem. for Grants Rls.) 
Report of R.C.C. Dem. for Grants
That the demand under the Head 

Raila Board be reduced to Re. 

Failure to fulfil repeated promises for 

mal inaugurations and budgetar proisions 

and allocations for broadgauge line be

teen Samastipur and Darbhange on the 

North Eastern Raila. )

That the demand under the Head 

Raila Board be reduced to Re. 

Failure to conert the Darbhanga 

Janagar raila line near Nepal border. 

North Eastern Raila into broaogauge 

line. )

That the demand under the Head 

Raila Board be reduced to Re. 

Failure to conert the Darbhanga 

Raxaul raila line near Nepal border under 

NorthEastern Raila into broadgauge 

line. )

That the demand under the Head

Raila Board be reduced to Re. 

Failure to complete BagahaChhittaum 

raila bridge. )

That the demand under the Head
Raila Board be reduced to Re. 

Failure to proide a raila line be

teen Muaffarpur and Darbhanga. )

That the demand under the Head

Raila Board be reduced to Re. .

Failure to proide sufficient funds for 
the modernisation of SamastipurDarbhanga 

broadGauge line. 

That the demand under the Head

Raila Board be reduced to Re. . 

Failure to la broadgauge tine upto 

Darbhanga junction connecting Samastipur 

and four points of indiaNepal border. )

That the demand under the Head 

Raila Board be reduced to Re. .M

Failure to recognise one Union in one 

Raila one b conducting elections on 

the basis of the strength of the emploees. 
)

That the demand under the Head 

Raila Board be reduced to Re. .

Failure to ensure orkers participa

tion in management in the Railas. )

That the demand under the Head 

Raila Board be reduced t Re. 

Failure to la ne raila line beteen 

Sakri and Hasanpur in Samastipur diision 

on NorthEastern Raila. )

That the demand under the Head 

Raila Board be reduced to Re. .

Failure to connecti NirmaliTharmida 

b rail bridge on North Eastern Raila. 

)

That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs. .

Need to introduce praagJanakpur 

ne train from Janagar to Praag on Nepal 

border on NorthEastern Raila. )

That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs. .
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Diss. Res. re. approal of rd Report Rls.) 
of R.C.C. Dem for Grants Rls.) 

Sh. Bhogendra Jha]

Need to introduce ne train from 

Janagar to Guahati on Nepal border in 

NorthEastern Raila  )

That the Demand under the Head 

Miscellaneous Expenditure Gen* 

eral) be reduced b Rs 

Need to introduce a train from Raxaul 

Sitamarhi to Darbhanga at  A M in 

Samastipur diision of NorthEastern Rail

a )

That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs  

administratie subdiision of Eastern Rail

a Haaribagh. )

That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs 

Need to maintain and improe the 

functioning of Loco Workshop at Samastipur 

on Eastern Raila  ) .

That the Demand under the Head 

Miscellaneous Expenditure Gen* 

eral) be reduced b Rs 

Need to proide a raila link to Ad

ministratie SubDiisional Headuarter 

Dumka Bihar). )

Need to introduce a ne train from 

Samastipur to Ne Delhi reaching in  

hours on NorthEastern Raila  )

That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs  

Need to proide more chair car in the 

trains running from DarbhangaJanagar 

Madhubani to SamastipurHorah on North 

Eastern Raila  )

That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs  

Need to conert the ManasiSaharsa 

raila line into broadgauge ImeV )

That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs 

That the Demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced b Rs 

Need to proide more chair cars in the 

trains running from JanagarMadhukbam. 

Darbhange to SamastipurDelhi Amntsar 

on NorthEastern Raila  )

Need to construct an appropnate ait

ing room ith facilities at the Administratie 

Distnct Headuarters Madhubam Bihar 

)

That the Demand under the Head 

Miscellaneous Expendituie Gen

eral) be reduced b Rs  

That the Demand under the Head Miscel

laneous Expenditure General) be reduced 

bRs 

Need to proide a raila link to tne

Need to construct an appropnate ait

ing room ith facilities at Darbhanga. a sub 

diision of Bihar and hich is the Headuar

ters of to uniersities  )
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‘Thatthe Demand under the Head 

Miscellaneous Expenditure (Gen

eral) be reduced by Rs. 100.”

/Need to construct an over-bridge across 

the railway lines towards Northern side of 

Darbhanga railway junction of Eastern Rail

way./ (190)

"That the Demand under the Head 

,  Miscellaneous Expenditure (Gen

eral) be reduced by Rs. 100."

/Need to construct an overbndge across 

the railway lines towards Eastern side of 

Sakari Junction in Samastipur Division of 

Eastern Railway./ (191)

eral) be-reduced by Rs. 100.”

/Need to convert Tektar and korhea 

halts Into full-fledged railway stations in 

Samastipur Division of Eastern Railway./ 
(195)

"That the Demand under the head

Railway Board be reduced by Rs.

100.”

/Need to run 2302 Dn Rajdhani Express 

via Patna twice a week./ (932)

"That the Demand under the head

Railway Board be reduced by Rs.

100.”

(SAKA) (Rlys.). 1993-94and Suppl. 506
Dem. for Grants (Rlys.), 1992-93

“That the Demand under the Head 

Miscellaneous Expenditure (Gen

eral) be reduced by Rs. 100.”

/Need to raise the level of railway plat

form at Khojoli railway station in Samastipur 

Division of Eastern Railway./ (192)

‘That the Demand under the Head 

Miscellaneous Expenditure (Gen

eral) be reduced by Rs. 100.”

/Need for proper maintenance of all the 

trains starting and terminating at Jaynagar 

railway station in Samastipur Division of 

Eastern Railway./ (193)

‘That the Demand under the Head 

Miscellaneous Expenditure (Gen

eral) be reduced by Rs. 100.”

/Need to construct new railway line 

between Madhubani and sitamarhi stations 

in Samastipur Division on Eastern Railway./ 
(194)

‘That the Demand under the Head 

Miscellaneous Expenditure (Gen-

/Need  for  running  Jaynagar- 

Narkatiaganj trains combined and sepa

rated respectively at Darbhange to and from 

Guwahati./ (933)

"That the Demand under the head 

Railway Board be reduced by Rs. 

100.”

/Need for completion of the conversion 

of Samastipur-Darbhanga metergauge into 

broad gauge within 1993-94 financial year./ 

(934)

"That the Demand under the head 

Railway Board be reduced by Rs. 

100.”

/Need to restart Samastipur-Patna Ex

press train at the earliest. (935)

PROF. PREM DHUMAL (Hamirpur): I 

beg to move:-

"That the Demand under the head 

General Superintendence and ser

vices on Railways be reduced by 

Rs. 100.”
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Diss. Res. re. approed ot rd Report Rls.) 
of R.C.C. Dem. for Grants Rls.) 

Prof. Prem Dhumal]

Need to proide signals telecome fa

cilities at the raila stations in Himachal 

Pradesh. )

That the Demand under the head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to proide for raila crossings 

in HimachalPradesh. )

That the Demand under the head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. 

Need to make proision for cold and 

oure drinking ater in all the trains. )

That the Demand under the head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need for proiding soap in the toilets in 

ie trains. )

That the Demand under the head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to repair and maintain the raila 

line bet een Mukhrian Punjab) and 

Sansarpur Terrace Himachal Pradesh). 

)

That the Demand under the head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need for extension of NangalTalara

Raila line in HimachalPradesh. )

That the demand under the Head repairs 

and Maintenance of carriages and agons 

be reducedb Rs. .

Need for repair of chairs in the A.C. 

Chair car in Shatabdi Express. )

That the demand under the Head 

repairs and Maintenance of cari. 

riages and agons be reduced b 

Rs. .

Need for proiding dean bedding blan

kets and bedsheets in the trains. )

That the demand under the Head 

repairs and Maintenance of car

nages and agons be reduced b 

Rs. .

Need for regular repair of agons 

doors and toilets in trains. )

That the demand under the Head 

repairs and Maintenance of car

riages and agons be reduced b 

Rs. .

Need for proiding adeuate light fa

cilities in trains. )

That the demand under the Head 

assetsacuisition construction 

and replacement be reduce b Rs. 

.

Need to proide funds for construction 

of ne raila lines in Himachal Pradesh 

from Una to Mandi ia Bilaspur. )

That the demand under the Head 

assetsacuisition. construction 

and replacement be reduced b 

Rs.  
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/Need to provide funds for construction 

of new railway line from Ranital to Hamirpur 

in Himachal Pradesh./ (45}

•That the demand unoer the Head 

assets-acquisition. construction and 

replacement be reduced by Rs 

100"

/Need to provide funds for the further 

construction of the Nangal-Talwara broad- 

gauge line in Himachal Pradesh./ (46)

That the demand under the Head 

assets-acquisition, construction and 

replacement be reduce by Rs. 100 "

/Need to provide funds for gauge con

version of Pathankot-Joginder Nagar rail

way line and Kalka-Simla railway line in 

Himachal Pradesh./ (47)

That the demand under the Head 

assets-acquisition. construction 

and replacement be reduce by Rs. 

100.”

/Need for construction of railway line 

from Una to Talwara in Himachal Pradesh./ 

(48)

‘That the demand under the Head 

assets-acquisition, construction 

and replacement be reduced by 

Rs. 100.”

/Need for conversion into broad-gauge 

line from Pathankotto Joginder Nagar, Kalka 

to Shimla in Himachal Pradesh./ (49)

That the demand under the Head 

assets-acquisition, construction 

and replacement be reduced by 

Rs. 100.”

/Need for construction of new line be

tween Una and Hamirpur in Himachal 

Pradesh./ (60)

That the demand under the Head 

assets-acquisition. construction 

ano replacement be reduced by 

Rs. 100."

/Need to construct new Line between 

Ranital and Hamirpurin Himachal Pradesh./

(51)

‘That the demand under the Head 

assets-acquisition, construction 

and replacement be reduced by 

Rs. 100."

/Need to construct new railway line in 

between Una, Bilaspur and Mandi in 

Himachal Pradesh./ (52)

That the demand under the Head 

assets-acquisition, construction 

and replacement be reduce by Rs. 

100."

/Need to construct new line between 

Una and Rampur in Himachal Pradesh./ 

(53)

"That the demapd under the Head 

Railway Board be reduced to Re. 1."

/Disproportionate increase in freight 

rates and withdrawal of concession in freight 

rates for essential goods, which would fuel 

inflationary forces./ (1105)

"That the demand under the Head 

Railway Board be reduced to Re. 1.”

/Unwarranted increase in suburban train 

fare which would adversely affect the fixed 

income group and smalt vendors./ (1106)

"That the demand under the Head



 Rf. Budget  Gen  MARCH  and Suppl. Dem. for Grants  
Diss. Res. re. approal of rd Report Rls.)  
of R.C.C. Dem. for Grants Rls.) 

Sh. Brij Kishore Tripathi] Need to implement the assurance gien

b the Goernment to reinstate the dis 

Raila Board be reduced to   missed raila emploees. )

Re..

That the Demand under the Head 

Failure to check steep hike in rail pas  Raila Board be reduced b Rs.

senger fares particularl for second class .

trael. )

SHRI BRAJA KISHORE TRIPATH 

Puri) I beg to moe

That the Demand under the Head 

Raila Board be reduced b Rs. 

.

Need to put forard an proposal of 

austerit in the expenditure of Raila 

Board. )

That the Demand under the Head 

Raila Board be reduced b Rs 

.

Need to make an concrete proision 

for proiding basic public amenities b the 

Railas. )

That the Demand undrthe Head 

Raila Board be reduced b Rs. 

Need to aoid priatisation of the dif

ferent sectors of the Railas. )

That the Demand under the Head 

Raila Board be reduced b Rs. 

.

Need to proide more passengers 

amenities to the second class raila pas

sengers. )

That the Demand under the Head 

Raila Board be reduced b Rs 

.

Need to stop retrenchment of the rail

a  emploees  in  the  name  of 

modernisation i )

That the Demand under the Head 

Raila Board be reduced b Rs. 

.

Need for setting up of a separate Rail

a one for Orissa and creation of a Dii

sion at Rourkela Orissa. )

That the Demand under the Head 

Miscellaneous Expenditure be re

duced b Rs. .

Need for earl sanction of sure and 

construction of doubling of PuriKhurda Road 

and CuttackParadip line Orissa. )

That the Demand under the Head 

General Supenntendence and ser

ices on Railas be reduced b 

Rs. .

Need to run trains on time. )

That the Demand under the Head 

General Superintendence and ser

ices on Railas be reduced b

Rs. .

Need to proide adeuate securit to 

passengers. )

That the Demand under the Head 

General Superintendence and ser



ices on Railas be reduced b areas b remoing regional imbalances.

Rs. . )

 Rl. Budget I CHAITRA  SAKA) Rls.)  and Suppl. 
Gen. Diss. Res. m. approal of rd   Dem. for Grants Rls.). 
Report of R.C.C. Dem. for Grants

Need to maintain the laatories in the 

raila compartments in useable condition. 

)

That the Demand under the Mead 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to check ide spread malprac

tices in the Railas. )

That the demand under the Head Staff 

Welfare and amenities he reduced b Rs.
.

Need to proide accommodation facili

ties to all the raila emploees. )

That the demand under the Head 

assetsacuisition. construction 

and replacement be reduced b 

Rs. .

That the demand under the Head 

repairs and maintenance of per

manent a and orks be reduced 

b Rs.  

Need to build oerbridges and fl

oers on the leelcrossmgs at National 

Highas and State Highas of Orissa. 

)

That the demand under the Head 

repairs and maintenance of per

manent a and orks be reduced 

b Rs. .

Need to check malpractices in the 

construction of ork in the Railas )

That the demand under the Head 

operating expenses Traffic be re

duced b Rs. .

Disproportionate unjustified and un

bearable increase in monthl and uarterl 

season ticket tares  )

That the demand under the Head 

operating expenses Traffic be re

duced b Rs. .

Need to extend raila facilities to ail

Need to la ne raila lines in the 

countr particularl in Orissa. )

That the demand under the Head 

assetsacuisition construction 

and replacement be reduced b 

Rs. .

Need to rene old raila tracks and 

undertake more electrification projects in 

Orissa. )

That the demand under the Head 

assetsacuisition construction 

and replacement be reduced b 

Rs. .

Need to proide more amenities to the 

raila passengers. )

That the demand under the Head 

assetsacuisition construction 

and replacement be reduced b 

Rs. .

Need to double the broadgauge line 

from Puri to Khurda road in Orissa. )

That the demand under the Head 

assetsacuisition construction
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and replacement be reduced b 

Rs. .

Need to proide a couple of express 

trains beteen PuriTripirtrand PunBanga 

lore. )

That the demand under the Head 

assetsacuisiitetfi construction 

and repSacenttfit be reduced b 

Rs.  

Need to construct a ne raila line 

from Khurda Road to Bolangir. Orissa. 

)

That the demand under the Head 

assetsacuisition construction 

and replacement be reduced b 

Rs. .

Need to deelop Puri raila station 

Orissa) as a model. )

SHRI  JITENDRA  NATH  DAS 

Jalpaiguri) I beg to moe.*

That the demand under the Head 

Raila Board be reduced b Rs.

 .

Need to reinstate all the ictimised 

raila emploees in . )

That the demand under the Head 

Raila Board be reduced b Rs. 

.*  I

Need to honour the assurance of the 

Goernment to reinstate the dismissed rail

a emploees. )

That the demand under the Head 

Miscellaneous expenditure Gen

Need to resume immediatel the con

struction ork of raHa line from Eklakshi 

to Balurghat. )

That the demand under the Head 

Miscellaneous expenditure Gen 

erai) be reduced b Rs. .

Need for extentkn of broadgauge line 

from Ne AFipurduar raila station to 

Alipurditar Junctions. )

That the demand under the Head 

Miscellaneous expenditure Gen

eral) be reduced b Rs .

Need to proide first class compart

ment ith the TeestaTorsa Express from 

Haldibari to Sealdah. )

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to toneup functioning of the 

Raila management. )

That the demand under the Head 

General Superintendence and.ser 

ices on Railas be reduced b 

Rs. .

Need to check the entr of unauthorised 

persons in the raila compartment. )

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to maintain latrine of the com

partments hich are often in unseable con

dition..* )
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Report of R.C.C. Dem. for Grants

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to check idespread malprac

tices in the Railas. )

That the demand under the Hoad 

General Supenntendence and ser

ices on Railas be reduced b 

Rs. .

Need to run the train on time  )

That the demand under the Head 

General Supenntendence and ser

ices on Railas be reduced b 

Rs. .

Need to protect the rights of the pas

sengers running ith reseration ticket. 

)

Need to improe catering and. sanita

tion serices in the raila restaurants. )

That the demand under the Head Miscella

neous orking Expences be reduced b Rs. 

Need to proide minimum facilities and 

amenities to raila passengers. )

That the demand under the Head Miscella

neous orking Expences be reduced b Re.

.

Need to proide at least minimum safet 

to the passengers  )

That tho demand under the Head 

Miscellaneous orking Expences 

be reduced b Rs. .

Need to improe the catering sstem in 

the trains. )

That the demand under the Head 

repairs and maintenance of per

manent a and orks be reduced 

b Rs. .

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs .

Need to build an oerbridge at the ton 

raila station Jalpaiguri West Bengal.

)

That the demand under the Head 

repairs and maintenance of per

manent a and orks be reduced 

bRs .

Need to reintroduce Kanchanjanga 

Express upto Guahati. )

That the demand under the Head 

General Supenntendence and ser

ices on Railas be reduced b 

Rs. .

Needto nepairthe Road from Jalpaiguri 

ton to Jalpaiguri raila ton station.

)

Need to install computer on resera

tion counters on eer Ng raila station. 

That the demand under the Head 

Miscellaneous orking Expences 

be reduced b Rs .

That the demand under the Head 

General Superintenoence and ser

ices on Railas be reduced b 

Rs. 
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Need to make freuent surprise check

ing of tickets in trains. )

That the demand under the Head 

assestsacuisition. construction 

and replacement be reduced b 

Rs. .

Need to undertake construction of ne 

lines in West Bengal. )

That the demand under the Head 

assestsacuisition construction 

and replacement be reduced b 

Rs. .

Need to undertake the gauge coner

sion orks of raila line beteen siliguri 

and Alipurduar. )

That the demand under the Head 

assestsacuisition construction 

and replacement be reduced b 

Rs. .

Need to construct double line from 

Maldah to Guahati. )

SHRI  AJO  MUKHOPADH A 

Krishnagar) I beg to moe

That the demand under the Head 

General Superintendence and 

serices on Railas be reduced 

b Rs. .

Need to reinstate the emploees hose 

serices ere terminated under rule ) of 

the Raila Serants D A) Rules . 

)

SHRI  SUBRATE  MUKHERJEE 

Rajganj)  beg to moe

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to ensure punctualit of trains 

particularl Darjeeling Mail in Northeast Fron

tier Raila. )

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to stop malpractices in raila 

booking offices particularl at places of 

oilgrimage and other important places. )

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to eleate Dalkholha raila sta

tion to a major station on N.F. Raila .as it 

is a junction in place of to districts of North 

and South Dinajpur. )

That the demand under the Head General 

Superintendence and serices on Railas 

be reduced b Rs. .

Need to proide stoppage and includ

ing reseration uota at Dalkholha on N.F. 

Raila in all the mail and express trains.

)

That the demand under the Head 

General Supenntendence and ser

ices on Railas be reduced b 

Rs. .

Need to run HaldibariSealdah dail 

instead of tri eekl and to proide stop

pages at Harish Chanderpur and Salmari.

)

That the demand under the Head 

General Superintendence anchser 

ices on Railas be reduced b 

Rs. .

Need to proide a Rajdhani Express 

train from Guahati to Ne Delhi. )

and Suppl. Dem. for Grants 
Rls.) 
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’That the demand under the head 

Assets Acquisition. Construction 

and replacement be reduced by 

Rs. 100.”

/ Need to construct fly-over at Dalkholha 

and Kishanganj stations. / (37)

“That the demand under the head 

Assets-Acquisition, construction 

and replacement be reduced by 

Rs. 100.”

/Need to construct daouble broad guage 

line from Patna to Guwahati via Kathihar 

and via malda immediately. / (138)

"That the demand under the head 

Assets-Acquisition, construction 

and replacement be reduced by 

Rs. 100.”

/ Need to convert metro guage railway 

line into broad guage  from Barsoi to 

Radhikapur. / (139)

“That the demand under the head 

Assets-Acquisition, construction”.

/ Need to connect South Dinajpur dis

trict with other parts of the State of West 

Bengal by Rail. /(140)

“That the demand under the head 

Assets-Acquisition, construction 

and replacement be reduced by 

Rs. 100.”

/ Need to construct 1st class waiting 

room and Dalkholha. /(141)

"That the demand under the head 
Assets-Acquisition. construction 

and replacement be reduced by 

Rs. 100."

/ Need toconstruct double broad gauge 

line Jrom Milda Town to New Jalpaiguri 

immediately. / (142)

"That the demand under the Head

Railway Board be reduced by Rs.

100.”

/ Need for conversion of Radhikarpur to 

Barsoi meter-gauge railway line into broad- 

gauge line./ (643)

“That the demand under the Head

Railway Board be reduced by Rs.

100."

/Need forelectrification of railway routes 

from Bardhaman to new, jalpaiguri. / (644) 

"That the demand under the Head Railway 

Board be reduced by Rs. 100.”

/ Need to provide double line between 

madah and New jalpaiguri. / (644A)

“That the demand under the Head

Railway Board be reduced by’Rs.

100."

/Need to introduce more passenger 

trains between Newjalpaiguri and Sealdah. 

/ 645)

“That the demand under the Head

Railway Board be reduced by Rs.

100”

/ Need to start a Rajdhani Express 

between Guwahati and Sealdah and 

Guwahati and new Delhi. / (646)

“That the demand under the Head

Railway Board be reduced by Rs

100.”
/ Need to introduce more 

EMUfdsfsdfsvvcxvcxgdfgfdgdfgvxcvvxv

xreterterdfgfdsvfdsfdfdsfsdfsdvvvcvg 

aifdfdfdsfdsfsfsdfsdffsdfsdfnst v n 

Howrah and Sealdah divisions of & " 

Railway. .'(647;
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SHRI  RAM  PRASAD  SINGH   That the demand under the Head Raila 

tkramganj) I beg to moe  Board be reduced b Rs 

That the demand under the Head 

Raila Board be reduced b Rs 

Need to increase minimum distance 

from * km to  kms for rounding of 

fans  )

 That the demand under the Head 

Raila Board be reduced b Rs 

Need to run horahDelhi air condi 

tionod Express from Grandchord line dail 

 )

That the demand under the Head 

Raila Board be reduced b Rs 

 *

Need to proide stoppage to horah 

Deluxe AC Express at Sasaram  )

That the demand jnder the Head 

Raila Board be reduced b Rs 

Need to run EMU from delhi to 

Varanasi )

That the demand under the Head 

Raila Board be reduced b Rs 

Need to run one more passenger tram 

trom Varanasi to Gaa )

That the demand under the Head 

Raila Board be reduced b Rs 

Need to start a ne train from Luckno 

to Gaa or patna V

Need to construct an oerbndge on 

DehnonSone and Nasiriganj Dehn Cross

ing )

That the demand under the Head 

Raila Board be reduced b Rs 

Need to modernise Sasaram raila 

station  )

That the demand under the Head 

Raila Board be reduced b Rs 

 

Need to run an electric train dail from 

Gaa to Dehn )

That the demand under the Head 

Raila Board be reduced b Rs 

Need to expand Mohama Bhabhua 

Road Station )

That the demand under the Head 

Raila Board be reduced b Rs 

Need to run an electnc train dail from 

Gaa to Delhi  )

That the demand under the Head 

Raila Board be reduced b Rs 

  

Need to modernise Buxar and Arrah 

stations )

That the demand under the Head 

Raila Board be reduced b Rs 
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/Need to run electric train between 

Gaya and Mughalsarai. /(158)

‘That the demand under the Head 

Railway Board be reduced by Rs. 

100.”

/Need to sypply food in trains at previ

ous rates. / (159) 1

"That the demand under the Head 

Railway Board be reduced by Rs. 

100.’'

/Need to double Oaltanganj Gomoh 

line via Sone nagar. / (160)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to extend V D.M. which startes 

from Mughalsarai upto Varanasi. / (161)

"That the demand under the Head 

Railway Board be reduced by Rs 

100.”

Neetto run Rajdhani Expresfrom Patna 

to new Delhi. / (162>

"That the demand under the Head 

Railway Board be reduced by Rs. 

100.*'

/Need to extend Arrah-Sasaram rail 

line upto Pahleja Bhavnathpur. /(163)

“That the demand under the Head 

Railway Board be reduced by Rs. 

100.*’

/Need to retain th€ pnce of platform 

tickets at Rs. 1.50/(164)

“That the demand under the Head

Railway Board be reduced by Rs.
•100.”

/Need lo issue M.S.T. (monthly season 

ticket) at old rates./ (165)

“That tho demand under the Head

Railway Board be reduced by Rs

\Q0."

/Need to charge 2nd class rail fare at 
earlier rates. /(166)

"That the demand tinder the Head

Railway Board be reduced by Rs

100.”

/Need to modernise Dehrion-Sone 

Railway station. /{167)

SHRI TEJ NARAYAN SINGH (Buxar): I beg 

to move>

"Thatthe demand under the Head

Railway Board be reduced by Rs.

100."

/Need  modernise Arrah railway sta

tion.̂ 196)

the demand under the Head

Railway Board be reduced by Rs.

100."

/Need to post RPF guards in all’ the 

trains running between Mughal Sari and 

Patna. / (197)

"That the demnind under the Head

Railway Board be reduced by Rs.

100.”

/Need to provide chain facilities in al the 

trains running from Mughal Sari and Barh. 

Berhia /(198)
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"That the demand under the Head 

Railway Board he reduced by Rs 

100"

[Sh Tej Narayan Singh]

•’That the demand under the Head 

Railway Board be reduced by Rs 

100”

/Need to withdraw the hike in the 

platform tickets /(199)

"That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need to introduce Rajdham Express 

from Delhi to Patna / (200)

"That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need to allow passengers to travel 

from Buxar to Patna on Monthly Season 

Tickets in Magadh Exp and Tin Sukiha 

Mail/201)

"That the demand under the Head 

Railway Board be reduced by Rs 

100”

/Need to allow passengers to travel 

from Buxar to Patna in Shramjivi Exp (202)

“That the demand under the Head 

Railway Board be reduced by Rs 

100”

/Need to stop Himgn Express at Buxar 

/(203)

‘That the demand under the Head 

Railway Board be reduced by Rs 

100”

/Need to allow passengers travelling 

from Buxar to patna on Monthly Season 

Ticket in Deluxe Exp /(204»

/Need to withdraw the hike in railway 

fares /(205)

That the demand under the Head 

Railway Board be reduced by Rs 

100”

/Need to  withdraw hike in Monthly 

Season Tickets /(206)

"That the demand under the Head 

Railway Board be reduced by Rs 

100  ’

/Need to withdraw hike in freights on 

vegetables and petty luggages /(207)

"That the demand under the Head 

Railway Board be reduced by Rs 

100

/Need to provide adequate security 

arrangements in trains /(208)

"That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need to lay broad gauge line from 

Arrah to Sasaram /(209)

"That the demand under the Head 

Railway Board be reduced by Rs 

100*

/Need to lay new rail line from Koderma 

to Hazanbagh /(210)

“That the demand under the Head 

Railway Board be reduced by Rs 
■’0G'
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/Need to modernise patna railway Sta

tion. / (211)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to introduce electric train from 

mughalsarai to Jhajha at the ear1iest./(212)

•’That the demand under the Head Railway 

Board be/educed by Rs. 100."

/Need to  modernise Raghunathpur 

station./(218)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100.”

‘That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to modernise Veehiya station./ 

(213)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to provide halt of Delhi-Howrah 

Janta Express at Basna station in Buxar 

district of Bihar. /(214)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to modernise Buxar railway sta

tion./ (215)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to construct a rest house for the 

benefit of pasengers at Buxar station./(216)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100.’*

/Need to modernise Dumraon station. 

t (217)

/Need to  provide a halt station at 

Sikaria at the earliest. (219)

"That the demand under the Head 

Railway Board ,be reduced by Rs. 

100.”

/Need to run Patna-Ranchi Express 

trains from Buxar-Ranchi./(220)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100.”

/Need to introduce a new O.M.U. train 

from Mughal Sarai to Patna./(221)

"That the demand under the Head 

Railway Board be reduced by Rs.

100.”

/Need to provide halt of Ganga-Jamuna 

Express at Dumraon station./(222)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to withdraw the hike in rail fares./ 

(223)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to regularise the service of all
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[Sh Tej Narayan Singh] /Need to convert Lai Kuan to Agra rail

line into broad gauge line. /(230)
casual labourers in the Railway /(224)

'That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to run danapur-Howrah Express 

from Buxar to Howrah./(225)

"That the demand under the Head 

Railway Boaid be reduced by Rs 

100 ’*

/Need to run Tata-Patna Express from 

Buxar to Tata./ (226)

SHRI RAJVEER SINGH (Aonla)-1 beg 

to move -

"That the demand under the Head 

Railway Board be reduced by Rs 

100."

/Need to provide computerised reser

vation facility at Bareilly station./(227)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100.”

/Need to increase the reservation quota 

in trams./(228)

"That the demand under the Head 

Ratlwav Board be reduced by Rs 

.00’

/Need to  convert Moradabad to 

Ghaziabad railway tine into double line./ 

(229)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100"

"That the demand under the Head 

Railway Board be reduced by Rs.

100”

/Need to construct rail line from Batchur 

to Datagunj./(231)

"That the demand under the Head 

Railway Board be reduced by Rs. 

100"

/Need to construct new rail line from 

Chandaus» to Farrukhabad via Wazirganj, 

Badaun and Datagunjj(232)

"That the demand under the Head 

Railway Board be reduced by Rs 

100."

/Need to introduce a new train from 

Bareilly to BombayV(233)

"That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need to introduce an express train 

from Bareilly to Delhi./ (234)

"That the demand under the Head 

Staff Welfare and Amenities be 

reduced by Rs. 100 "

/Need to open a children park in Izzat 

Nagar Railway colony. / (235)

“That the demand under the Head 

Staff Welfare and Amenities be 

reduced by Rs. 100 "

/Need to open an inter College for the 

Children of railway employees in Izzat Nagar. 

>(236.
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‘That the demand under the Head 

Staff Welfare and Amenities be 

reduced by Rs. 100.”

/Need to upgrade Izzat nagar Divi

sional Railway Hospital./ (237)

"That the demand under the Head 

Staff Welfare and Amenities be 

reduced by Rs. 100."

Dem. tor Grants (Rlys.), 1992-93

and replacement be reduced by 

Rs.MOO ”

/Need to construct an over-bridge near 

Narora on national Highway No. 24./ (243)

"That the demand under the Head 

Assets Acquisition, construction 

and replacement be reduced by 

Rs 100."

/Need to modernise housing facilities 

for the employees at Bareilly Junction./ (236)

"That the demand under the Head 

Staff Welfare and Amenities be 

reduced by Rs. 100."

/Need to open I.T.I. or G.T.I for the 

children of rail employees in Bareilly. / (239) 

"That the demand under the Head Staff 

Welfare and Amenities be reduced by Rs. 

100.”

/Need to  give recognition to new 

organisations of railway employees. / (240)

"That the demand under the Head 

Assets Acquistion, Construction 

and Replacement be reduced by 

Rs. 100.”

/Need to construct an over-bndge at 

Chaupala and lal crossings in bareilly. / 

(241)

"That the demand under the Head 

Assets Acquisition, Construction 

and Replacement be reduced by 

Rs. 100."

/Need to construct an over-bndge at 

Badaun-Usawan Road. /(242)

"That the demand under the Head 

Assets Acquisition, construction

/Need to construct an over-bridge be

tween Bilpur and Meeranpur on National 

Highway. /(244).

SHRI MOHAN SINGH (Deoria):-1 beg 

to move:-

"That the demand under the Head

Railway Board be reduced to Re.

1.”

/Failure to construct a new platform and 

a new Booking Counter in the north of 

Dewaria Sadr railway station of North-east

ern Railway./ (245)

"That the demand under the Head

Railway Board be reduced to Re.

1.”

/Failure to double the rail line between 

Bhatni and Lucknow on North-Eastern Rail- 

way./(246)

"That the demand under the Head

Railway Board be reduced to Re.

1."

/ Failure to electrify the rail line from 

Sonpur to Lucknow under North Eastern 

Railway./ (247)

"That the demand under the Head

Railway Poard be reduced to Re
i.’
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Sh Mohan Singn Fatuha to Bodhgaya (Fatuha-lslampur) line

/ Failure to convert metre gauge into 

broad gauge line from Gonda to Siwan 

Railway Station under North-eastern Rail

way /(248)

/ (253)

“That the demand under the Head 

Railway Board be reduced by Re 

100"

"That the demand under the Head 

Railway Board be reduced to Re 

1 *'

/ Failure to treat checking staff as 

running staff and to provide all facilities as 

are  being provided to the running staff 

under North-Eastern Railway /(249)

"That the demand under the Head 

Railway Board be reduced to Re 

1 ”

/ Failure to open a Divisional Rail 

Management Office in the North-Eastern 

Railway Headuarter, Gorakhpur / 250)

SHRI RAMASHRAY PRASAD SINGH 

(Tahanabad) I beg to move -

"That the demand under the Head 

Railway Board be reduced to Re

1 ”

/ Failure to check prevalent malprac

tices in the Railways / (251)

"That the demand under the Head 

Railway Board be reduced by Re 

100”

/ Failure to double the line between 

Patna and Gaya '(252)

"That the demand under the Head 

Railway Board be reduced by Re 

1 ”

/ Need to lay new rail line between

/ Need to construct railway bndge over 

Vanga in Panta / (254)

That the demand under the Head 

Railway Board be reduced to Re

1 ”

/ Need to construct an over-bndge at 

Cairagi railway crosing near Gaya railway 

station between Gaya and Howrah / (255)

That the demand under the Head 

Railway Board be reduced to Re 

1 ’’

Need to constnct Railway crossing at 

two km South of Taregana railway station 

forthe development of rural areas as well as 

for safety reasons / (256)

SHRI A MINARAIN MANITRIPATHI 

(Kaiserganj) -1 beg to move -

“That the demand under the Head 

Assets-Acuisftion Construction 

and Replacement be reduced to 

Re 1 ”

/ Failure to convert Gonda-Napalganj 

Road, Mailanee Bareilly line into broad 

gauge line or metre gauge line, / (257)

•That the demand under the Head 

Assets-Acuisition, Construction 

and Replacement be reduced to 

Re 1 ”

/Failure to ensure smooth movement 

of railway wagons (258)



 Rl. Budget. CHAITRA.  SAKA) Rls.)  and Suppl. 
Gen. Diss. Res. re. approal of rd   Dem. for Grants Rls.) 
Report of R.C.C. Dem. for Grants

PROF. SUSANTA CHAKRABORT 

Horah)  beg to moe

That the demand under the Head 

Raila Board be reduced to Re.

.

Failure to ithdra the hike in raila 

freights and fars hich is affecting the 

interests of the commuters. )

That the demand under the Head 

Raila Board be reduced to Re 

.

 Failure to connect Ne Shalimar 

Complex ith Horah station through a 

direct road.  )

That  the demand under the 

Head Miscellaneous expenditure 

General) be reduced b Rs.  

 Need to construct a link line from 

Sealdah to kharagpur ia Oankuni. )

That the demand under the Head 

Miscellaneous expenditure Gen

eral) be reduced b Rs.  

 Need to construct through suba at 

horah station connecting all platfofms  

)

That the demand under the Head 

Operating ExpensesRolling Stock 

and Euipment be reduced b Rs. 

 Need to construct the HorahAmta 

raila line on South Eastern Raila be

ond Bargachia. )

That the demand under the Head 

Operating ExpensesRolling Stock

and Euipment be reduced b Rs. 

lOtV

 Need to construct the th line beteen 

Horah and Pauskura.  )

 Need to proide additional trains in the 

HorahBargachia Section of South East

ern Raila. )

 Need to  proide for a F.O.B. at 

Moumgram on South Eastern Raila. 

)

DR.  LA MINARAIN  PANDE 

Mandsaur)  I beg to moe

That the demand under the Head 

Raila Board be reduced to Re 

 Failure to reamp Raila Board for 

making it more functional  )

That the demand under the Head 

Miscellaneous Expenditure Gen

eral) be reduced to Re. .

 Failure to proide latest techniues in 

research and designing of engines 

airconditioning of coaches ith a ie to 

meat the increasing demand for introduc

tion of more superfast trains. )

That the demand under the Head 

General Superintendance and 

Serices on Railas be reduced 

toRe..

Failureto restructuretrafficmanage 

ment b establishing Ratlam as a centre 

point of Western Raila. )

That the demand under the Head 

General Superintendance and 

Serices on Railas be reduced 

toRe..
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Or Laxminaram Pande]

 Failure to deelop certain important 

raila stations like Ratlam mandsaur and 

Chittore as model stations )

That demand under the head 

Repairs and Maintenance of per

manent a and orks be reduced 

bRs 

 Need for earl construction of oer

bridges at jaora mandsaur neemuch and 

Ratlam stations  )

That demand under the head 

Repairs  and Maintenance of 

permanenet a and orks be 

reduced bRs 

 Need to proide proper ater and 

senitation facilities at jaora mandsaur and 

neamuch raila stations  )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs 

replacement be reduced b Rs 

 Need to proide halt of trains running 

from Niamuddin to Indore Jaipur to Bomba 

and tammu Tai to Bomba ia Ahmedabad 

at Shamgarh Western Raila) for the 

benefit of passengers  )

That the demand under the Head 

Assets Acuisition construction and 

replacement be reduced b Rs 

Need to construct a shed at jaora and 

Mandsaur raila stations for the benefit of 

passengers during ram arl sumer  )

That the demand under the Head 

Operating Expanses Traffic bo 

reduced b Rsl  

 Need to proide proper securit to the 

guards in the trains  )

That the demand under the Head 

Operating Expenses Traffic be 

reduce bRs 

Need to proide computensed reser

ation facilities at Ratlam raila station on 

Western Raila )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs 

Need to proide proper housing facili 

ties to the raila staff orking at mandsaur 
jaora malhargam and Neemuch raila 

stations  )

 Neeci     more posts of ticket 

checkers artnp isors alongith the in 

troduction of ne passenger trains )

That the demand under the Head 

Staff elfare and Amenities be 

reduced b Rs  

 Need to construct staff uarters for the 

raila emploees of Ratlam mandsaur 

Jeoran and Neemacn stations  )

Tnat the demand under the 

Head Staff Welfare and Ameni

ties be reduced b Rs 
That me oemana under the Head

Assets Acuisition construction and    Need to proide proper educational
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facilities to the children of raila emplo

ees in mandasur  )

That the demand under the 

Head Staff Welfare and Ameni

ties be reduced b Rs 

 Need to proide proper medical facili

ties in mandsaur jeora malhargarh 

Shamgarh and Suasra )

That the demand under the 

Head Staff Welfare and Ameni

ties be reduced b Rs 

 Need to reduce the Journe time of 

Niamuddinlndore intercit express tram 

to  hours  )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs 

 Need to expand sheds to proide 

passenger amenties in jara mandsaur and 

malhaargarh  )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs 

 Need to proide patable ater at 

raila platforms cf mandsaur jaot and 

malhargarh stations  )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs 

 Need to construct proper aiting halls 

at mandsaur. Jaora Shamarh and Suasra 

raila stations for the Denefit ot passen

gers )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs 

 Need to construct toilets and laatones at 

jaora mandsaur malhargarh and Suasra 

stations )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs 

 Need to make lighting facilities and 

mandsaur jaora Malhargrah Shamgarh 

Grade and Suasra stations  )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs 

 Need to introduce pasenger tram 

Shuttle) beteen Neemach and Ratlam  

)

That the demand under the Head 

Operating Expenses Fuel be re

duced to Re  

 Disproportionate increase in freight 

rates and ithdraal of Concession in freight 

rates for essential goods hich ould fuel 

inflationar forces  )

 Unarranted increase in suburban 

tram fare hich ould adersel affect the 

fixed income group and small Vendors  

)

 Failure to check steep hike in rail 

passenger tares particularl tor second class 

trael .
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MAJ.  GEN.  Retd.)  BHUWAN 

CHANDRA KHANDURI Gharul)  beg to 

moe

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

 Need to proide resered berths from 

Kotdara to Bomba )

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

 Need to open Raila out agenc at 

GopesharChamoli.  )

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

 Need to improe the ualit of catering 

in Railas.  )

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

 Need to increase the retiring room 

facilit at Dehra Dun.  )

That the demand under the Head 

General Superintendence andser 

ices on Railas be reduced b 

Rs. .

 Need to improe the conditions of 

aiting  rooms and toilets at Dehra Dun.  

)

 Need to increase resered berths in st 

and llnd clas from Kotdara to Luckno and 

Horah.  )

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

 Need to improe the condition of ait

ing rooms at Kotdara and Najibabad rail

a stations.  )

 Need to proide resered berths from 

Kotdara in Jammu Tai in llnd Class 

Sleeper). )

That the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

Need to keep the toilets in the trains 

and at raNa stations dean ngenic and fit 

for use.  )

That the demand under the Head 

. repairs and maintenance of car

riages and agons be reduced b 

Rs. .

 Need to improe the condition rolling 

stock on sector KotdaraNajibabad. )

That the demand under the Head 

operating expensesroHing stock 

and euipment be reduced b Rs.

.*
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Need to cHeselise the train beteen 

Najibabad and Kotdara.  )

That the demand under the Head 

operating expenses traffic be re

duced b Rs. 

 Need to introduce a superfast tram 

beteen Dehra Dun and Ne Delhi.  { )

That the demand under the Head 

operating expensestraffic be re

duced b Rs. .

 Need to computerise the raiiresera 

tion sstem at Dehra Dun  )

That the demand under the Head 

operating expensesTrafftc be re

duced b Rs.  *

 Need to proide a direct train from 

Delhi to Kotdara  )

That the demand under the Head 

operating expensestraffic be re

duced b Rs .

 Need to introduce direct trains from 

Rishikesh to Delhi Luckno and other major 

cities in India.  )

That the demand under the Head 

Assets Acuisition Construction 

and replacement be reduced b 

Rs. .

Need to car ou t sure for a ne line 

from Rishikesh to Karanpraag.  )

That the demand under the Head 

Assets Acuisition construction 

and replacement be reduced b 

Rs. .

Need to reie and rationalise the

holding and utilisation of the Immoable 

assets of Raila e.g land and building. 
)

That the demand under the Head Miscella

neous Expenditure General) be reduced b 

Rs. .

 Need to gie trael concession to 

recipients of Gailantar Aards as is gien 

to Freedom Fighters.  )

That the demand under the Head 

General Supenntendence  and 

senices on Railas be * educed 

b Rs.  

 Need to establish a ne raila dii

sion atDehradun )

Thct the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs **

 Need to allocate to more ordinar 

compartments m trains beteen Dehradun 

and Lucknc and delhi.  )

Thai the demand under the Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs .

 Need to restore the cut made m reser

ation of berths from Kotdara particularl 

in  ON and  DN trains.  )

That the demand under the Head 
Get terai Supenntendence and ser 

 ices on Railas be reduced b 

Rs. 

 Need to proide some resererd 

berths m trams from Kotdara to Horah. 

)



Maj. Gen. Retd.) Bhu an Chandra  That the demand underthe Head Railas 

Khanduri] Board be reduced b Rs. .
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That the demand underthe Head 

General Superintendence and ser

ices on Railas be reduced b 

Rs. .

 Need to proide some resered berths 

in trains from Kotdara to Jammu Tai. 

)

SHRI KASHIRAM RANA Surat) I beg 

to moe

That the demand underthe Head 

Raila Board be reduced b Rs. 

.

 Need to replace steam engines b 

diesel engines on Surat Bhusaai lines. 

)

That the demand under the Head 

Raila Board be reduced b Rs. 

.

 Need to expedite the ork of doubling 

the lines form Surat to Jalgaon to regulate 

the trains and preent accidents.  )

That the demand under the Head 

Raila Board be reduced b Rs. 

 Need to la third track from Bomba 

tc Rajkot ia Vadodar to meet the hea 

traffic.  )

That the demand under the Head 

Railas Board be reduced o Rs. 

 Need to creat a ne Diision at Surat 

or shift Bomba diision office to Surat.  

 Need to construct an oer bridge near 

Vajdi station immediatel. )

That the demand under the Head

Railas Board be reduced b Rs.

.

 Need to construct fullfledged raila 

station on the eastern side of surat.  )

That the demand under the Head

Railas Board be reduced b Rs.

.

 Need to construct fullfledged raila 

station on the estern side of Nasari to 

remoe the passenger difficulties.  )

That the demand underthe Head

Raila Board be reduced b Rs.

.

 Need to complete the construction 

ork of Hanspur Flag station urgentl.  

)

That the demand under the Head

Haila Board be reduced b Rs.

.

 Need to run TaptiGanga Express ia 

Allahabad dail. )

That the demand under the Head

Railas Board be reduced b Rs.

.

 Need to start superfast trains from 

Anemdabad and Surat to Bnubaneshar 

immediatel. 

That the demand under the Head
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Railas Board be reduced b Rs 

Dem for Grants Rls) 

Raila Board be reduced b Rs 

 Need to to proide a spacious building 

for computensed reseration facilit at Surat  

)

 That the demand under the Head 

Railas Board be reduced b Rs 

 Need to expand the ard tracks and 

A C maintenance ard at Surat  )

That the demand underthe Head Railas 

Board be reduced b Rs 

 Need to stop Aanttka Express or 

Gandhidham Fxpress at Nasan station  

)

 That the demand underthe Head 

Raila Board be reduced b Rs 

 Need to stop the Gujarat ueen at 

Saan station to meet the demands of the 

passengers  )

That the demand under the Head 

Raila Board be reduced b Rs 

 Need to raise the leel ot platforms at 

Utran and Bhestan to preent human casu

alties )

That the demand under the Head 

Raila Board be reduced b Rs 

 Need to proide shed coer on all the 

platforms of Marobi station and expand ail 

the platforms )

That the demand underthe Head

 Need to restart BilfnosaWaghai train 

to mitigate the difficulties of passengers 

)

That the demand underthe Head 

Raila Board be reduced b Rs 
 

 Need to construct sheds oer all the 

platforms at Nasan station and expand the 

platforms  )

That the demand under the Head 

Raila Board be reduced b Rs 

 Need to introduce a reerse Karunaati 

Express train from Bomba at  a m to 

minimise hea rush of passengers  )

That the demand under the Head 

Raila Board be reduced b Rs 

 Need to introduce EMU suburban 

trains from Virar to Bharuch to mitigate the 

difficulties of commuters  )

That the demand underthe Head 

Raila Board be reducedto Re  

 Failure to ithdra the increase in 

preious leel of all tpes of rail fares  

)

That the demand underthe Head 
Raila Board be reduced to Re  

 Failure to ithdra surcharge liied on 

coal  )

Thai the demand under he Head 

Raila Board be reoucea to Re i



Sh. Kashiram Rana] Steeper and Chair Car.  )
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f Failure to aoid the fares of slab 

sstem in suburban raila.  

That the demand under the Head 

Raila Board be reduced to Re..

 Failure to introduce ne class of a 

sleeper coach.  )

That the demand under the Head 

Raila Board be reduced to Re  

 Failure to ithdra surcharge on 

platform tickets.  )

That the demand under the Head 

Raila Board be reduced b Rs. 

.

 Need to extend rail serices in back

ard areas of Gujarat.  )

That the demand under the Head 

General Superintendence and ser

ices on railas be reduced b 

Re..

 Failure to resotre concessions on 

diesel pulses foodgrains and oil cakes*.  

)

That the demand under the Head 

Miscellaneous orking expenses 

be reduced b Rs. .

Need to proide proper medical facili

ties in Rajdhani Express.  )

That the demand under the Head 

operating expenses traffic be re

duced b Rs. .

 Need to increase the uota for Surat 

from Delhi in August Kranti Express of A.C.

That the demand under the Head operat

ing expenses traffic be reduced b Rs. .

 Need to extend intercit train be

teen Valasd and Vadodara upto Allahabad.

 )

That the demand under the Head 

operating expenses traffic be re

duced b Rs. .

 Need to instal fans on platform Nos. . 

 and  at Surat station immediatel. )

That the demand under the Head 

operating expenses traffic be re

duced b Rs. .

 Need to proide stalls of teamilkfruiK 

etc on platform No.  at Surat station.  
)

That the demand under the Head 

operating expensestraffic be re

duced b Rs. .

 Need to run Ahinsa Express dail 

instead of once a eek.  )

That the demand under the Head 

operating expensestraffic be re

duced b Rs. .

 Need to extend  Bharuch 

Shuttle upto Valsad.  )

That the demand under the Head 

operating expenses  traffic be re

duced b Rs. .

 Need to conert metre guage line from 

Rajkot to Veraal into broad guage.  l )

That the demand under the Head



operating expensestraffic be re    Nepd to make Ajmer as a ne raila

duced b Rs. . one ith Headuarters.  )
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 Need to construct a full fledged big 

raila station ith  platforms and A.C. 

maintenance ard and other facilities at 

Udhna to case the rush at Surat station i 

)

That the demand underthe Head 

operating expensestraffic be re

duced b Rs.  

 Need to construct sheds on extended 

platform nos.  and  of mardi and Nasan 

stations.  )  
I

That the demand underthe Head 

operating expensestraffic be re

duced b Rs .

 Need to inagurate Hanspura flag sta

tion at the earliest.  )

That the demand under the Head 

operating expensestraffic be re

duced b Rs. .

i Need to construct oerbridges at 

Summul Dair Road near Surat Station 

Naasar station and Maroli stations.  )

PROF. RASA SINGH RAWAT Ajmer) 

* beg to moe

That the demand under the Head 

Raila Board be reduced b Rs. 

.

i Need to proide a rest house at Ajmer 

raila station for benefit of passengers  

)

That the demand under the Head

Raila Board be reduced b Rs.

.*

That the demand underthe Head

Raila Board be reduced b Rs.

.

Need to check pilferage and crimes in

the trains  )

That the demand under the Head

Raila Beard be reduced b Rs.

J  

 Need to check ticket less traelling in 

the trains.  )

That the demand underthe Head

Raila Board be reduced b Rs.

 Need to stop  UP and  Dpn 

AjmerKahand a passenger train at 

bandanada station. )

That the demand underthe Head

Raila Board be reduced b Rs.

.

 Need to  connect AjmerPushkar 

Medta and AjmerNasirabadKekeriDeli 

Kota and AjmerKishangarParatsr 

Makrana  and  AjmerKishangarh 

RoopnagarKuchaman ith rail b construct

ing ne raila lines.  )

That the demand under the Head

Raila Board be reduced b Rs.

 

 Need to construct a broad gauge line 

to connect Ajmer ith Chittore and Ajmer 

ith Kota.  )

That the demand under the Head



MARCH .  and Suppl Dem. for Grants 
Rls.) 
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Prof. Rasha Singh Raat]

Raila Board be reduced b Rs.

.

Need to con ert the Delhi Ahemdabad 

metre gauge line into broad gauge line. 

)

That the demand underthe Head

Raila Board be reduced b Rs.

.

 Need to start a ne train beteen 

Ajmer and Agra Fort.  )

That the demand under the Head

Raila Board be reduced b Rs.

.*

 Need to continue the train serices 

beteen Marar Junction and Ajmer. )

That the demand under the Head

Raila Board be reduced b Rs.

.

 Need to run a ne train beteen Delhi 

and Ajmer.  ).

That the demand under the Head

Raila Board be reduced b Rs.

.

 Need to stop superfast Ashram Ex

press a Baaar station.  )

That the demand under the Head

Raila Board be reduced b Rs.

.

 Need to stop Pink Cit and Garib 

Naa Link Express Trains at Kishangarh 

and nasirabad Raila stations.  )

That the demand under the Head

Raila Board be reduced b Rs.

.

 Need to extend Agra FortJaipur Ex

press upto Ajmer.  )

That the demand under the Head

Raila Board be reduced b Rs.

.

 Need to attach additional coaches for 

Ajmer in Marudhar Express.  )

That the demand under the Head

Raila Board be reduced b Rs.

.

 Need to run all the trains on time and 

also to proide all the necesar facilities to 

passengers.  )

That the demand under the Head

Raila Board be reduced b Rs.

.

 Need to extend  Up  Don 

Superfast Express running beteen jaipur 

and Agra Fort upto Ajmer.  )

That the demand under the Head

Raila Board be reduced b Rs.

.

 Need to conert DelhiAhemdabad 

iajaipur AjmerAbu Road meter gauge rail 

line into broad gauge.  )

That the demand under the Head

Raila Board be reduced b Rs.

.

 Need to connect AjmerPushkar 

Medta AjmerKisnangarhRoop Nagar 

Makrana and AjmerKota ia SaradKeadi 

Deati road through ne line.  )
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Tl iat the demand under the Head 

Raila Board be reduced b Rs 

Dem tor Grants Rls j 

General Superintendence and 

 serices on Railas be reduced 

bRs 

 Failure to make the managements of 

raila schools and hospitals efficient and 

effectie   )

That the demand under the Head 

Raila Board oe reduced o Rt 

 Need to construct a atn Nias at 

Ajmer raila station keeping in ie the 

he rush of passenger traffic and its inter

national importance  )

That the demand under the Head 

General Superintendence and 

serices on Railas oe reduced 

b Rs  

 Failure to check theft of raila prop

ert and encroachment of surplus raila 

land  )

That the demand under the Head 

General Supenntendence and ser

ices on Railas be reduced b 

Rs 

 Neeo to check increasing rail acci

dents and to pa full compensation to the 

ictims  )

That the demand under the Head General 

Supenntendence and serices on Railas 

be reduced b Rs  

 Need to increase the existing resera

tion uota in trains passing through Ajmer. 

Bea ar  Kishangarh Vija Nagar 

naseerabad and in long distance connecting 

trains  )

That the demand under the Heaa

 Need to make proision for manned 

leel crossing in rural areas to facilitiate 

traffic  )

That the demand under the Head 
General Supenntendence and ser

ices on Railas be reduced b 

Rs  

 Need to control the increasing number 

of accidents thefts and cnmes in the tram i 

)

That the demand under the Head 

Repairs and Maintenance of Per

manent a ana orks be reduced 

bRs 

 Need to construct oerbridges or sub

as at heail croed crossing link 

Jausang Ajmer Rapangarh Road 

Kishngarh Milroad. Beaar etc  )

That the demand under the Head 

Repairs and Maintenance of car

riages agons be reduced b Rs 

Need to make appropnate arrange

ments to proide all the necessar public 

amerities in all coaches in order to make 

then moie comfortable and useful and to 

maKe raila agons more secure and 

properl maintained  )

That the demand under the Head 

Repairs and Maintenance of plant 

and Euipment be reduced b Rs 

 Need to modernise Loco and carnage 

factor at Ajmer and to utilise machnies
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orth crores of rupees ourchased in the 

past.  )

That the demand under the Head 

operating ExpensesRolling Stock 

and Euipment be reduced b Rs. 

.

 Need for proper utilisation and dis

posal of scrap orth crores of rupees hich 

is rusting and ling m Loco carnage factor 

in Ajmer  )

That the demand underthe Head 

operating expenses traffic be re

duced b Rs. .

 Need to attach a direct coach for Ajmer 

in  Dn  Up and  Up trains to 

connect Ajmer ith Luckno.  )

That the demand under the Head 

operating expenses traffic be re

duced b Rs .

 Need to proide halt to  Up and  

Dons trains at Bandanara station for the 

benefit of thousands of dail passengers 

coming from Bhina Banda ara and 

Masuda.  )

That the demand under the Head 

operating expenses traffic be re

duced b Rs. .

Need to accept the reasonable de

mands of Station Masters. )

That the demand under the Head 

operating expensesf uel be reduced 

b Rs. .

 Need to undertake the ork of repairs 

and maintenance of diesel engines after

conerting Loco shed in Ajmer into diesel 

shed. )

That the demand under the Head 

Miscellaneous orking expenses 

be reduced b Rs. .

Need to check forced retirement and 

retrenchment of emploees and reinstate

ment of dismissed emploees and to gie 

adeuate rights to the recognised orkers 

Unions  )

.hat  the demand under the 

Head Miscellaneous orking ex

penses bo reduced b Rs. .

 Need to treat R.P.F. as part of raila 

and to recognise their Welfare Association 

and to confer legal poers on them.  )

That the demand under the Head 

Miscellaneous orking ejgenses 

be reduced b Rs. .

 Need to expand and mode mise Beaar 

Raila station and to construct proper 

godons.  )

That the demand under the 

Head Proident Fund pensions 

and other retirement benefits be 

reduced b Rs. .

 Need to fix pension of retired emplo

ees properl to pa arrears to proide jobs 

to the kins of decessed emploees on 

compasionate ground and to dispose erf old 

pension cases.  )

SHRI ANIL BASU Arambagh)  beg to 

moe

That the demand under the Head

Raila Board be reduced b Rs.

.
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I Need to proide safet of raila 

passengers.  )

That the demand under the Head 

Raila Board be reduced b Rs. 

.

 Need to proide safet and securit of 

lad passengers in suburban section of 

Horah and Sealdah diision of Eastern 

Raila.  )

That the demand under the Head 

Raila Board be reduced b Rs. 

Need for construction of floer at 

Kamarkundu raila crossing of Eastern 

Raila. )

That the demand under the Head 

Raila Board be reduced b Rs 

 Imposition of surcharge on passen

gers dunng Srabani mela at Tarakesar.

)

That the demand under the Head 

Raila Board be reduced b Rs. 

.

 Need for implementation of sanc

tioned raila projects in West Bengal. 

)

That the demand under the Head 

Raila Board be reduced b Rs 

.

pament of loans taken from gen

eral reenues and amortisation of 

oercapitalisation be reduced to 

Re..

 Failure to ith dra the increase in the 

pnces of platform tickets.  )  .

That the demand underthe Head 

diidend to General reenues re

pament of loans taken from gen

eral reenues and amortisation of 

oer capitalisation be reduced to 

Rs. .

 Failure to ithdra the increas in 

supplementar charge for trael b super

fast trains )

That the demand under the Head 

Diidend to General Reenues re

pament of loans taken from gen

eral reenues and amortisation of

 oer capitalisation be reduced b 

Re.  

 Failure to ithdra the increase in the 

monthl and uarterl season tickets.  )

That the demand under the Head 

diidend to general reenues re

pament of loans taken from gen

eral reenues and amortisation of 

oer capitalisation be reduced to 

Re. .

 Failure to ithdra the sleeper sur

charge. )

 Need to proide pasenger amenities in 

different stations of Horah diision of East

ern Raila.  )

That the demand under tne head 

diidend to General Reenues re

That the demand under the Head 

Diidend to general reenues re

pament of loa.is taken from gen

eral reenues and amortisation ot 

oer capitalisation be reduced to 

Re..
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 Increase in the freight rates of all 

commodities b  per cent.  )

That the demand under the Head 

Diidend to general reenues re

pament of loans taken from gen

eral reenues and amortisation of 

oer capitalisation be reduced to 

Re. .

 Failure to ithdra the increase in the 

fares of second class.  )

That the demand under the Head 

Assets Acuisition construction and 

replacement be reduced b Rs. 

.

 Need for extension of raila line from 

Tarakesar to Arambagh ton of Eastern 

Raila.  )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs .

 Failure for construction of double line 

form Sheoafull junction to Tarakesar 

station of Eastern Raila. )

That the demand under the Head 

Assets Acuisition Construction and 

Replacement be reduced b Rs. 

.

tt Need for construction of and opening 

of a booking office at Tarakesar bus stand. 

)

 Need for construction of a fortbridge 

connecting oerbridge of platform No.  

ith bus stand at Tarakesar station of 

Eastern Raila.  )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs. .

 Need for construction of fourth line 

from Horah to Bandel junction of Eastern 

Raila.  )

That the demand underthe Head 

Assets Acuisition construction and 

replacement be reduced b Rs. 

.

 Need for remedial steps for preention 

of ater logging of subas of Bendel sta

tion.  )

SHRI HANNAN MOLLOH Uluberia) I 

beg to moe

That the demandunderthe head 

Raila Board be reduced b Rs. 

.

 Need to ithdra the increase in the 

freghts of all essential commodities.  )

That the demand under the head 

Raila Board be reduced b Rs. 

 Need to ithdra the increase in the 

pasenger*s fares in the second class and 

chaircars in all MailExpress and local trains. 

 )

That the demand under the Head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs. .

That the demand under the head

Raila Board be reduced b Rs.
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 Need to ithdra the increase in

season tickets fares in second class in 

suburban sections.  )

That the demand under the head 

Raila Board be reduced b Rs. 

 Need to maintain punctualit in run

ning local trams in all sections. )

That the demand under the head 

Raila Board be reduced b Rs 

 Need to introduce another Rajdhani 

Express on DelhiHorah route.  )

That the demand under the head Raila 

Board be reduced b Rs. .

 Need to stop repression on hakers 

and endors at Horah station.  )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to sanction and dig three tube 

ells at Chengail station of SouthEastern 

Raila.  )

That the demand under the head

Raila Board be reduced b Rs.

.

That the demand underthe head 

Raila Board be reduced b Rs. 

.

 Need to reinstate all the raila em

ploees remtrenched dunng Raila stnke 

of . )

That the demand under the head 

Raila Board be reduced b Rs 

.

 Need to issue Identit Cards to all 

raila hokers.  )

That the demand underthe head 

Raila Board be reduced b Rs. 

.

 Need to reduce the fares of season 

tickets.  )

That the demand underthe head 

Raila Board be reduced b Rs.

.

 Need to construct a flag station at 

Chackasi on South Eastern Raila  )

 Need to improe road light from 

Chengail station of Chackasi.  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to construct path a from 

Chengail station to bettala.  )

That the demand under the head 

Raila Board be reduced b Rs. 

 Need to complete the extension of foot 

oerbridge at Badna station. )

That the demand under the head 

Raila Board be reduced b Rs 

 Need to constructa a fl oer at 

Bangnan station on the Shampore Road.  

)

That the demand under the head

Raila Board be reduced b Rs.
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 Need to stop one Orissabound Mail 

Express train at Bauria on SouthEastern 

Raila. )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to increase allocation for the 

completion of Horah Bargachia section of 

SouthEastern Raila.  )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to increase number of EMU local 

train in Horah Bargachia section of South 

Eastern Raila.  )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to complete the construction of 

BroadGauge line beteen bargachia and 

Munshirhat of HorahAmta BroadGauge 

line as first phase.  )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to increase speed of EMU local 

train in HorahBargachai section of South 

Eastern Raila.  )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need for construction of floer at 

Mungram station on the National Higha

southEastem Raila.  )

That the demand under the head Raila 

Board be reduced b Rs. .

 Need to complete the ork of car 

shed at Panshura on South Eastern Rail

a.  )

SHRI  PURNA CHANDRA MALIK 

Durgapur) beg to moe

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to construct .a railcunroad 

bridge oer Damodar at mejia. ) 

That the demand under the head

Raila Board be reduced b Rs.

.

 Need for conersion of the narro 

gauge line of BDR section under South 

Eastern Raila. )

That the demand under the head

Raila Board oe reduced b Rs.

.

   Need to construct he raila station

at Kondaipur beteen Paraj and Mankar 

under Eastern Raila. )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to to increase more uotas in 

second class tier A.C. chair car and A.C. 

sleeper coaches in A.C. Express at Durgapur 

station.  )

DR. SUDHIR RA Bardan) I beg to 

moe
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That the demand under the head

Raila Board be reduced b Rs.

.

 Need for conersion of narro gauge 

line of BurdanKata section into broad 

gauge line under Eastern Raila.  )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to construct more urinals on 

platform No.  and  of Burdan raila 

junction.  )

That the demand under the head Raila 

Board be reduced b Rs. .

 Need to  introduce freuent EMU 

serices beteen Burdan and Seaidh. 

)

That the demand under the head

Raila Board be reduced b Rs.

.

entire stretch immediatel. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to extend the Metro Raila 

upto Gana.  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to electrif circular Raila at 

Calcutta and extend it beond the 

Princepghat. )

That the demand under the head Raila 

Board be reduced b Rs. .

 Need for double line or Circular Rail

a at Calcutta.  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

SAKA) Rts.)   and Suppl. 
Dem. for Grants Rls.) 

 Need to introduce regular ticket check

ing beteen Horah and Asansol. )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to introduce departmental re

pairing and maintenance instead of leaing 

it to priate cotractors.  )

SHRI TARIT BARAN TOPDAR  

Barrackpore) I beg to moe

That the demand under the head

Raila Board be reduced b Rs.

 Need to complete the Metro Raila

 Need to introduce more EMU trains 

beteen Sealdah and Barddhaman section 

of EastemRaila.  )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to introduce more EMU trains 

beteen bandel and Nalhati section of East

ern Raila. )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to introduce more EMU train 

beteen Sealdah and Dankuni section of 

eastern Raila.  )



Sh. Tarit Baran Topdar]  Need to ithdra increase in freight

charges  )
That the demand under the head

Raila Board be reduced b Rs.      m mand under the head Raila

 Board be reduced b Rs. .
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 Need to introduce a fast express train 

beteen Ne Delhi and Horah Sealdah. 

)

That the demand underthe head

Raila Board be reduced b Rs.

.

 Need to ithdra the increase in 

passenger fares in nd class. )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to ithdra increase in monthl 

season ticket fares.  )

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to ithdra increase in freight 

charges.  )

Thai the demand under the head

Raila Board be reduced b Rs.

C

 Need for construction of double line 

beteen Barsat and Bongaon section of 

eastern Raila immediatel. )

SHRI  RAMCHANDRA  DOME 

Birbham)  beg to Moe

That the demand under the head

Raila Board be reduced b Rs.

.

 Need to ithdra increase in nd 

class passenger fares.  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

f Need to reduce the rate of platform 

tickets.  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to allocate more funds for 

passengers amenities.  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to improe safet measure. 

)

That the demand under the head 

Raila Board be reduced b Rs 

.

 Need for urgent adeuate funds to 

complete the ongoing Raila prdjects in 

West Bengal. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to Introduce a super fast express 

train from horahSealdah to ne Delhi ia
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Sahibganj loop section of Eastern Raila. 

 )

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to run Maurakshi Fast Passen

ger ith a diesel engine it its entire route 

from Rampurhat to Horah ia Andal. 

)

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to introduce more passenger 

trains from Andal to Aimganj iaSainthia

)

Need to introduce a fast passenger 

train from Suri to Horah and back.  )

That the demand under the head 

Raila Board be reduced b Rs.

.

 Need for introduction of DMU trains in 

AndalAimganj section on Eastern Rail

a. )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs  *  .

 Need for proide funds for speeding 

up the ork of construction ot double fling 

from Khana to Samthina.  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

That the demand under the head 

Raila Board be reduced b Rs 

.

 Need to conert AhemdpurKata 

and BarddhamanKata into a broadgauge 

one.  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to introduce EMU trains be

teen Asansol and Barddhaman section of 

eastern Raila. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

 Need to introduce more DMU trains in 

Sahibganj loop section.  )

Need to proide funds fora double line 

from Andal to Aimganj ia Sainthia on 

Eastern Raila  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to electrification from Andal to 

Aimganj ia Sainthia on eastern Raila.  

)

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

 Need to electnfication of entire route 

from Khana to Sahibganj in Barddhaman 

Sahibganj loop section of Eastern Raila. 

)



SHRIM.RAMANNARAIKasaragod)  and Replacement be reduced b

Rs. .
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I beg to moe

That the demand under the Head 

Repairs and Maintenance of car* 

nages agons be reduced b Rs 

.

 Need to proper maintenance of 

coaches in Soharanpur mangalore section. 

)

That the demand under the head 

Miscellaneous orking expenses 

be reduce b Rs. .

 Need to improe the ualit of food 

sered in south bound to trains from Delhi. 

 )

That the demand under the head 

AssetSAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to double PalghatMangalore 

line. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need for electrification of Palghat 

Mangalore line.  )

 Need to construct an oerbridge at 

Kanhangad raila section.  .)

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to introduce a super fast train 

beteen Manglore and Triandrum.  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to double ShoranpurMangalore 

line immediatel.  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to expend Kasarogod raila 

station b laing one more line to the est of 

platform No .  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

i Need to construct oerbndges in 

PalghatMangalore section.  )

That the demand under the head 

AssetsAcuisition Construction

 Need to increase the number of berths 

uota in Kasaragod raila station in all train 

passing thorough.  )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

 Need to conert MangloreHasan line
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into broad gauge line.  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to construct retinng room at 

Kasaragod raila station. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to enforce strict securit mea

sure stncltl to check incidence of robber 

and to enure safet of passengers in south 

bond trains from Delhi.  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to proide adeuate drinking 

ater in trains in summer peak season in 

south bound trains from Delhi.  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to replace old raila line in 

MangalorePaighat section. )

That the demand under the head Raila 

Boared be reduced b Rs.  

 Need to construct staff uartors in 

Paighat diision.  )

That the demand under the head

Raila Boared be reduced b Rs.

.

 Need to include Mangalore Eroda 

section in Electrication programme.  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

 Need to extend the facilit.of free 

trael to ExM.Ps on Ninth Lok Sabha also. 

 )

SHRI BHAGWAN SHANKAR RAWAT

Agra)  beg to moe 

That the demand under the head 

AssetsAcuisitlon Construction 

and Replacement be reduced b 

Rs .

 Need to construct third raila line in 

beteen Delhi and Agra on Central Rail

a. )

That the demand under the head 

AssetSAcuisition Construction 

and Replacement be reduced b 

Rs. 

Need to construct a raila bridge on 

ner amuna at Agra to freililate fast raila 

traffic on Western Raila toards east 

bank of amuna. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct a leel crossing on 

Gobra Disst. Agra) at Canel road on West

ern Raila. )

That the demand under the Head
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Sh. Bhagan Shankar Raat) AssetsAcuisition Construction

and Replacement be reduced b 

Rs .AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

Need to construct to more platforms 

at Agra Cantt. raila station. )

That the demand under the head 

AssetsAcuisriion Construction 

and Replacement be reduced b 

Rs. 

Need for constructing a setico ard 

for cleaning and othei maintenance of 

Boggies. C)

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct a floer either at 

Sikan are or Guru ka Tal at AgraMathura 

Road. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to conert present metre gauge 

line into broad gauge line in beteen Agra 

Fort and Badikur raila station. )

That the demand under the nead 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs .

Need to improe FatehpurSikri raila 

station to facilitate the journe b tourists on 

Western Raila. )

That the demand under the head

Need to improe Achnere raila sta

tion on Western Raila. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs .

Need to improe Sadhan Khera rail

a station on North Eastern Raila J )

That the demand under the head 

Assets Acuisition Construction 

and Replacement be reduced b 

Rs .

Need to construct oerbridge at 

Bichouri raila crossing on Ara Sheratpur 

road. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to improe Billochpura raila 

station and cit station agra on Central 

Raila. )

That the demand under the head Raila 

Board be reduced b Rs. .

Need to ensure punctualit of the pas

senger trains  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to reinstate immediatel the dis

missed Raila emploees. )



That the demand under the head   stations  ) 

Rail a Board be reduced b Rs 
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SAKA) Rls )   and Suppl 
Dem for Grants Rls ) 

Need to stop retrenchment of the rail 

a  emploees  in  the  name  ot 

modernisation. )

That the demand undor the head 

Rail a Board be reduced b Rs 

Need to improe catenng and samta 

tion in the running trains in second class and 

the proposed reseration cldss three tier 

boggies )

That the demand under the head 

Rail a Board be reduced b Rs 

Need to proide at least minimum f j 

cilities and amenities to the rail a passen 

gers traelling b second class  )

That the demand under the head 

Rail a Board be reduced b Rs 

Need to effectiel check theck the 

increasing number of incidents of theft of 

rail a propert and passenger propert 

hile in journe  ) )

That the demand under the head 

Rail a Board be reduced b Rs 

That the demand under the head 

Rail a Board be reduced b Rs 

Need to proide unfntrupted electricit 

suppl to G I P rail a colon agra Cantt 

b connecting it ith rail a feeder )

That the d mand under the head 

Rail a Board be reduced b Rs

Nfed to modernise and eleate the 
exist ng mpntc.* a* pensar into a ulfledged 

hospital or treatr lent of raiton emplo 

eos  )

That the demand under the head 

Rail a Board be reduced b Rs 

Need for f ioctnfication of Jaipur Agra 

raila lince  )

That the demand under the head 

Staff Welfare and Amenities be 

reduced b Rs  *

Need to undertake intensie repairs of 

the uarters ot rail a emploees of Agra  

)

That the demand under the head 

Staff Welfare and Amenities be 

reduced b Rs 

Need to ensure a clean and efficient 

rail serice to the public  )

That the demand under the head 

Rail a Board be reduced b Rs 

Need to proide emergenc light at

Need to ensure adeuate suppl of 

filtered ater in the G I P Rail a colon 

Agra Cantt  )

That the demand under the head 

Staff Welfare and Amenities be 

reduced b Rs 



Sh. Bhagan Shankar Raat] ed to start a superfast intercit train
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Need to open a InterCollege for the 

ards of the raila emploees at agra. 

)

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide facilit on Raja Ki 

Mandi raila station. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to expedite and to make compre

hensie facilit of computerised reseration 

at Agra Cantt. raila station of Central 

Raila. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to improe catering and sanita

tion serices in the raila restaurants. 

)

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to start a superfast train from 

Jaipur to Horah ia AgraAllahabad and 

Varanasi. )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

from Agra to Luckno. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to start a superfast train from 

Agra to Varanasi ia Allahabad. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

need to introduce a superfast train 

from Ne Delhi to Horah Puri Guahati 

ia Agra. )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

Need to run dail Chambal Express ia 

Agra. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to run dail UjjainDehradoon Ex * 

press ia Agra. )

That the demand underthe head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to replace the steam engines of 

passenger and goods trains running in Taj 

reposlum areai.e.  kilometre area around 

the Taj to sae Taj it from enironmental 

pollution. )
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That the demand under the head 

Assets*Acuisition Construction 

and Replacement be reduced b 

Rs. .

Need to hae a third raila track from 

Ne Delhi to Agra to facilitate the fast 

traffic. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Raila Board be reduced to Re. 

.

Failure to proide passenger ameni

ties in second class three tier coaches.

).

That the demand under the head Raila 

Board be reduced to Re. 

Failure to allot adeuate funds for the 

pending raila projects of West Bengal.

).

Need to introduce a ne train in be

teen Agra and Kota. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to introduce a shuttle train in 

beteen Agra and Fatehpur Sikari. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to introduce a shuttle train in 

beteen Agra and Tundla. )

SHRI BASUDEV ACHARIA Bankura) 

I beg to moe

That the demand under the head 

Raila Board be reduced to Re. 

Failure to reinstate the dismissed rail

a emploees ho ere dismissed under 

rule ) of Raila serants DLA) rules 

 ).

That the demand under the nead

That the demand under the head 

Raila Board be reduced to Re. 

.

  Failure to gie recognition to CLW

Labour Union. ).

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to run passengertrains on time. 

)

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to maintain proper safet aod 

securit in trains. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to ithdra increase in second 

class passenger fare. ).

That tHe demand under the head

Raila Board be reduced to Re.
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Sh Basude Achana]

Failure to ithdra increase in monthl 

and uarterl season ticket fares  )

That the demand under the head 

Raila Board be reduced b Rs 

Raila Board be reduced b Rs 

 

Need to introduce more passenger 

trains beteen Dhanbad and Asansol )

That the demand under the head Raila 

Board be reduced b Rs 

Need to proide funds for conersion 

of BOT narro gauge into broadgangue 

line )

That the demand under the head 

Raila Board be reduced b Rs 

Need to introduce more passenger 

trains beteen Andai BarabaniSitarampur 

section of Eastern Raila  )

That the demand underthe head 

Raila Board be reduced b Rs 

Need to introduce more passenger 

trains beteen Andal and Baidanathdham 

)

That the demand under the head 

Raila Board be reduced b Rs 

Need to start EMU trains beteen 

Asansol and Jhanjha till its electnfication 

)

That the demand under the head 

Raila Board be reduced b Rs 

Need to increase the freuenc of 

passenger trains running bet een 

Badhaman and GomohV )

Need to increase the freuenc of 

KharagpurAsansol passenger train  )

That the demand under the head 

Raila Board be reduced b Rs 

Need to Complete the electnfication of 

Adra Midnapore section dunng the current 

ear )

That the demand under the head 

Raila Board be reduced b Rs 

Need to set up proposed EMU coach 

manufactunn unit at Durgapur in West 

Bengal immediatel  )

That the demand under the head Raila 

Board be reduced b Rs 

Need to run Teestatorsha Express 

dail )

That the demand under the head 

Raila Board be reduced b Rs 

Need to extend the Metro Raila from 

Tollguni to Gana  

That the demand under the head 

Raila Board be reduced b Rs 

That the demand under the head Need to construct couble line beteen
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Barasat and Bongaon. )

That the demand under the head 

Raila Board be reduced b Rs. 

Need to proide adeuate funds for 

construction of tamlukDigha raila line. 

)

That the demand under the heaa 

Raila Board be reduced b Rs 

Need to complete circular rail from 

Princeps Ghat to Majherhat. )

That the demand under the head 

Raila Board be reduced b Rs 

.

Need to speed up the cork of double 

line beteen Khana and SainthiaV )

and Suppl.  
Dem. for Grants Rls.). 

That the demand under the head 

Raila Board be reduced to Re
V

Failure to proide more passenger 

trains beteen Kharagpur and Asansol sec

tion of South Eastern Raila. )

That the demand under the head Raila 

Board be reduced to Re. 

Failure to improe th passenger ser

ice in AndalBaraoanisrtarampur section 

and to introduce more passenger trains in 

this section. )

That the demand under the head 

Raila Board be reduced to Re.  

Failure to improe passenge* serice 

in Pandabesarpatasthak section of East

ern Raila and to introduced more trains in 

this section. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to introduce more EMU tiams 

beteen Bardhaman and Horah Chord 

line). ) 

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to keep raila coaches and 

loatories clean. )

That the demand under the head 

Raila Board be reduced to Re 

SHRI HARADHAN RO Asansol) I 

beg to moe 

That the demand under the head

Raila Board be reduced b Rs.

Neea to connect Uttar Dinajpur ith 

state Capital and National Capital b rail. 

)

That the demand under the head

Raila Board be reduced b Rs.

.

Need to connect Dakshm cfinajpur dis

trict ith State Capital and Nation ad Capital 

b rail J )

Failure to proide funds for doubling of   That the demand under the head

the line from Asansol to Bumpur of South  Raila Board be reduced b Rs.

Eastern Raila. ) .K
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Sh Hardhan RoJ Raila Board be reduced b Rs

Need  to  conert  immediatel 

BardhamanKata norro gauge line into   Need toconstruct a station at Kondaipur

broad gauge one  ) beteen Paraj and Mankar  )

That the demand under the head 

Raila Board be reduced b Rs 

Need for conersion of ahmedpur 

Kata narro gauge line into a broad gauge 

one  )

That the demand under the head 

Raila Board be reduced b Rs 

Need for laing double line beteen 

Andal and sainthia section of Eastern Rail

a  )

That the demand under the head 

Raila Board be reduced b Rs 

Need forelectnfication of Andalsainthia 

section of Eastern Raila  )

That the demand under the head 

Raila Board be reduced b Rs 

Need to introduce EMU trains beteen 

Andal and Sainthia till electrification of this 

section  )

That the demand under the head 

Raila Board be reduced b Rs 

Need to introduce more passenger 

trains in PandabesarPalasthali section  

)

That the demand underthe head 

Raila Board be reduced b Rs 

Need to proide stoppage of Kalka 

Mail Ac Express Chambal Express at 

Raniganj )

That the demand under the head 

Raila Board be reduced b Rs 

Need to proide ne passenger trains 

for West Bengal  )

That the demand underthe head 

Raila Board be reduced b Rs 

Need to improe sanitation serices in 

running trains and at raila stations  )

That the demand under the head 

Raila Board be reduced b Rs 

Need to introduce EMU trains beteen 

Asansol and Bardhaman section of Eastern 

Raila  )

That the demand under the head 

Raila Board be reduced b Rs 

Need to introduce EMU trains beteen 

Asansol and Purulia section of SoughEast 

em Raila  )

That the demand under the head That tne demand under the head
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*   Raila Board be reduced b Rs. 

.

Need to increase the freuenc of local 

trains running beteen Bardhaman and 

Asansol till EMU trains are introduce in this 

section. )

That the demand under the head

  Raila Board be reduced b Rs. 

.

Need to proide more trains on 

BankuraDamodar raila lines till coner

sion takes place. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to complete electrification ot the 

BandelKata section urgentl. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to complete electrification from 

Sitarampur to MughalSarai ia Patna Im

mediatel. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to extend BDR tine upto 

Tarakesar. )

SAKA) Rls.)  and Suppl. 
Dem. for Grants Rls.) 

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to speed up the construction 

ork of railcumroad bridge oer Damodar 

so that passenger serice ma start fjrom 

Raniganj to Mejia. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct an additional line 

beteen Asansol and Burnpur SouthEast 

em Raila. )

That the demand under the head 

Raila Board be reduced to Re. 

Failure to abandon the polic of 

pnatisation of raila catering serice. 

)

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to fill up the acant posts in 

different categories to improe the raila 

serices. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to aoid reduction of ork force 

in Railas. )

That the demand under the head Raila 

Board be reduced to Re. 

Failure to absorb all coal and ash han

dling orkers after closing don steam 

locoshed in Railas. )

That the demandunder the head



 Rl. Budget  Gen.  MARCH  
Diss. Res. re. approal of rd Report 
ofR.C.C. Dem. for Grants Rts.)  

Sh. Hardhan Ro]

Raila Board be reduced to Re.

.

Failure to introduce more passenger 

trains beteen Horah and Ne Delhi. 

)

That the demand under the head

Raila Board be reduced to Re.

.

Failure to ensure punctualit and safet 

in Railas. )

That the demand under the head

Raila Board be reduced to Re

.

Failure to run HorahNe Delhi 

Rajdhani Express on time. )

That the demand under the head

Raila Board be reduced to Re.

 

Failure to preen freuent derailment 

of goods trains. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to proide adeuate funds for 

different raila projects in West Bengal. 

)

That the demand under the head

Raila Board be reduced to Re.

 

That the demand under the head 

Raila Board be reduced to Re.

.*

Failure to proide adeuate funds for 

laing ne raila lines in West bengal. 

)

That the demand under the head

Raila Board be reduced tpRe.

 

Failure to proide funds for gauge con

ersion of NG MG raila lines in est 

Bengal. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to run Pun Express beteen 

Ne Delhi and Puri dail. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to run Poora Express  

) datl beteen Horah and Ne Delht. 

)

That the demand under the head

Raila Board be reduced to Re.

.

Failure to introduce more EMU trains 

beteen Barddhaman and Horah Chord 

section) of eastern Raila. )

That the demand under the head

Raila Board be reduced to Re.

.

and Suppl. Dem. for Grants 
Rls.) 

Failure to introduce a fast passenger   Failure to introuce a Rajdhani Express

train beteen HorahSealdah and Ne   oeteen Sealdah and Ne Delhi ia Patna J 
Delhi. ) )



 Rl. Budget CHAITRA  SAKA) Rls.)  and Suppl. 
Gen. Diss. Res. re. approal of rd   Dem. for Grants Rls.) 
Report of R.C.C. Dem. tor Grants

That the demand under the head 

Raila Board be reduced to Re. 

 

Failure to proide funds and to fix a 

time bound programme for completion of 

the doubling of the raila line from Khana 

Jn. to Sainthia of Eastern Raila. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to proide funds for electrifica

tion of AndalSaintjia raila line of eastern 

Raila. )

That the demand under the head 

Raila Board be reduced to Re 

.

Failure to proide funds for electrifica

tion of the raila line from Khana Jn. to 

Sainthia of Eastern Raila. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to proide stoppage of Rajdhani 

Express either at Asansol or Durgapur. 

)

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to fillup acant posts of SCs 

STs in the Railas. )

That the demand under the head 

Raila Board be reduced to Re.

.

Failure to connect NorthEastern

States b rail ith Sealdah ia Bangladesh. 
)

That the demand under the head

Raila Board be reduced to Re.
.

Failure to construct fl oer at 

Panagarh Kajora Kulti Harishpur under 

Eastern Raila. )

That the demand under the head

Raila Board be reduced to Re.
.

Failure to proide adeuate funds for 

modernisation and expansion of chittranjan 

Locomotie Works. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to reintroduce a.c. chair car in 

Poore Express. )

That the demand under the head

Raila Board be reduced to Re

Failure to open northern side of Asansol 

station for passenger. )

SHRIMATIMALINIBHATTACHARAA 

Jadarpur) I beg to moe

That the demand under the head

Raila Board be reduced to Re.

.

Failure to ithdra the increase in nd 

class passenger fares and seasonal tick

ets. ).

That the demand under the head



 Rl. Budget  Gen.  MARCH  and Suppl. Dem. for Grants 
Diss. Res. re. approal of rd Report Rts.)  .
of R.C.C. Dem. for Grants Rls.) 

Smt. Malini Bhatacharaa]

Raila Board be reduced to Re.

Failure to allot adeuate funds to com

plete pending raila projects and ongoing 

projects in West Bengal. ).

That the demand under the head

Raila Board be reduced to Re.

.

Failure to construct oer bridge at 

Sonarpur and Baruipur at Sealdah Diision 

of Eastern Raila. ).

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to complete Circular Raila from 

Princep Ghat to majherhat. ). 

That the demand under the head Raila 

Board be reduced b Rs. .

Need to improe serices of Suburban 

train. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

That the demand under the head

Raila Board be reduced to Re.

.

Failure to introduce more EMU trains in 

Hoarah and Sealdah Diisions of Eastern 

Raila. ).

That the demand under the head

Raila Board be reduced b Rs.

.

Need to check effectiel ticketless 

straelling in trains. ).

That the demand under the head

Raila Board be reduced b Rs.

.

Need to replace orkout coaches and 

seats in Horah and Sealdah Diisions of 

Eastern Raila. ).

That the demand under the head

Raila Board be reduced b Rs.

.

Need to extend Metro raila from 

Tollganj to Gana. ).

Need to improe basic amenities in 

Sealdah South section. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to gie up import moe of elec 

tnc loces and proide more funds to CLW to 

produce such locos. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to ithdra fara hike for sea

son tickets and llnd Class passengertrains. 

)

That the demand under the head

Raila Board be reduced to Re.

.

Failure to reinstate and dismissed 

railasmen. )

That the demand under the head

Raila Board be reduced to Re.



 Rl. Budget CHAITRA  SAKA) Rls.)  and Suppl. 
Gen. Diss. Res. re. approal of rd   Dem. lor Grants Rls.) 
Report of R.C.C. Dem. for Grants

Failure to abandon the polic of 

 priatisation of Raila catering serice. 

)

SHRI SUDARSAN RACHAUDHURI 

Sarampore) I beg to moe

That the demand under the head

Raila Board be reduced to Re.

.

Failure to improe passenger ameni

ties in the second class compartments of 

MailExpress trains. )

That the demand under the head

Raila Board be reduced to Re.

Failure to improe passenger ameni

ties in the suburban train serices. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to increase the number Subur

ban trains in HorahBurdan section of 

Eastern Raila. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to increase the number of Subur

ban trains in HorahKharagpur section of 

South Easttem Raila  )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to introduce netrains in Horah 

Bargachia section of South Eastern Rail

as )

That the demand under the head 

Asset Acuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct HorahAmta 

Champadanga raila line on South East

ern Raila. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct a sub a at 

Konnagarstation in HorahBurdan Main) 

of Eastern Raila. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct a roaoer bridge at 

Liluah Station on NorahBurdan Main) 

line of Eastern Raila. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to proide resered seats for 

the phsicall disabled persons in all subur

ban trains. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to reduce raila fare particu

larl the fare of season tickets of suburban 

passengers. )

That the demand under the head

Raila Board be reduced to Re.

.



Sh. Sudarsan Ra Chaudhuri] Need to introduce shuttle EMU trains

beteen Horah and Donkuni in Horah 

Failure to ensure punctualit safet  Burdan Chord) section of E. Raila. J

and securit in raila sergices. )   )

 Rl. Budget  Gen.   MARCH .  and Suppl. Dem. for Grants 
Diss. Res. re. approal of rd Report Rls.) 
of R.C.C. Dem. for Grants Rls.) 

That the demand under the head 

Raila Board be reduced to Re. 

.**

Failure to proide additional booking 

counters particularl in the suburban sec

tions. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to introduce atleast one train in 

er fie minutes during peak hours in all 

suburban sections. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to preent ater logging at the 

Horah car shed. )

That the demand under the head 

Raila Board be reduced b Rs 

.

Need to introduce combined season 

tickets ia Horah and Sealdah. )

That the demand underthe head 

Raila Board be reduced b Rs. 

.

Need to introduce shuttle EMU trains 

beteen Horah and Konnagarin Horah 

Bandel Main) section of E. Raila. )

That the demand under the head

Raila Board be reduced b Rs.

.

That the demand under the head 

Raila Board be reduced b Rs. 

Need for expeditious completion of 

third line from Bhadresar to Baudel E. 

Raila) ith automatic reersable signal

ling state. )

That the demand under the head Raila 

Board be reduced b Rs. .

Need to introduce a ne section to link 

Horah and Sheakhala ia Dankuni E. 

Raila). )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to suppl drinking ater at all 

stations including halt stations. )

That the demand under the head 

Raila Board be reduced b Rs 

Need to raise the ground leel o all 

platforms on the halt stations. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide office accommoda

tions to suburban passengers confedera

tions at Horah and Sealdah stations. )

That the demand under the head 

Raila Board be reduced b Rs. 

.



 Rl. Budget T CHAITRA .  
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Report of R.C.C. Dem. for Grants

Need to intoduce Vendor specials on 

Eastern and S.E. railas. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to introduce Asansol EMU) local 

beteen Horah and Sealdah of E. Rail* 

a. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to introduce more suburban trains 

in BandelNaitati section of Eastern Rail

a. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide sub a connecting 

ail the platforms at Horah station. )

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

Need to renoate sub a at 

Bhadresar HorahBandel section). East

ern raila. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs .

Need to renoate retiring room at 

Sheorafull HorahBandel section). East

ern Raila. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to construct a ne terminal for all 

longdistance trains at Ball Horah 

Burdan section) Eastern Raila. )

SHRI SUDHIR GIRI Contai)

SAKA) Rls.).   and Suppl. 
Dem. for Grants Rls.). 

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

That the demand under the head 

General Superintendence and 

Serice on Railas be reduced b 

Rs. .

Need to renoate sub a at Hindmotor 

HorahBandel section) eastern Raila.

)

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide adeuate amenities to 

the passengers especiall of second class 

compartments. )

That the demand under the head 

General Superintendence and 

Serice on Railas be reduced b 

Rs. .

Need to renoate sub a at Uttarpara   Need to check the pilferage of indos

HorahBandel section) Eastern Raila.   and door panels of the trains. )

)
That the demand under the head 

That the demand under the head  General Superintendence and



 Rt. Budget  Gen. MARCH  and Suppl Dem. for G ram  

Diss. Res. re. approal of rd Report Rls.) 
of R.C.C. Dem. for Grants Rls.) 

Sh* Sudhir Giri] the parcel traffic and goods in  smalls.

Serice on Railas be reduced b 

Rs. .

Need to check malpractices in arious 

departments of the Railas. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide more funds for the 

construction of the ne raila line from 

Tamluk to Digha on S.E. Raila West 

Bengal. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to ithdra the freight increase 

in respect of grams sugar diesel and oil 

cake. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to ithdra the increase in the 

freight rates for all commodities. )

That the demand under the head 

Raila Board be reduced to Re. 

 

Failure to ithdra the increase in the 

price of the monthl and seasontickets. 

)

That the demand under the head 

Raila Board be reduced to Re.

.

Rationalisation of the freight rates of

)

That the demand under the head 

Raila Board be reduced to Re.

Failure to ithdra the increase in 

passenger fates for superfast trains. )

That the demand under the head 

Raila Board be reduced to Re.

Failure to ithdra the increase in the 

price of platform tickets. )

That the demand under the head Raila 

Board be reduced to Re. 

Failure to ithdra the proposed in

crease in respect of topa surcharge on 

coal. )

That the demand under the head 

Raila Board be reduced to Re.

.

Failure to ithdra the increase in the 

passenger fares for dll classes. )

SHRI UDOHAB BARMAN Barpeta) I 

beg to moe

That the demand under the head 

miscellaneous expenditure be re

duced b Rs. .

Need to conduct sure for construc

tion of a raila line from Barpeta Road to 

Baheri in Barpeta district. Assam. )

That the demand under the head

miscellaneous expenditure be re

duced b Rs. .



 Rl. Budget I CHATRA  SAKA) Rls.)  and Suppl. 
Gen. Diss. Res. te. approal of rd   Dem. for Grants Rls.) 
Report of R C.C. Dem. for Grants

Need to recruit ne persons against 

the posts surrendered in the Railas. 

)

That the demand under the head 

miscellaneous expenditure be re

duced b Rs. .

Need toexpedite the construction orks 

of broad gauge line from Jogighopha to 

GuahatiV )

That the demand under the head 

General Superintendence and 

Serices on Railas be reduced 

b Rs. .

Needtoset up raila diision at Rangia 

in Northeast Frontier Raila. )

That the demand under the head 

General Supenntendence and 

Serices on Railas be reduced 

b Rs. .

Need to make the casual orkers 

permanent in the Railas  )

That the demand under the head 

General Superintendence and Ser

ices on Railas be reduced b 

Rs. .

S

Need to gie emploment to the re

trenched emploees. )

That the demand under the head 

Repairs and Maintenance of Per

manent a and Works be reduced 

bRs. .

Need to upgrade and expand the rail

a orkshop at Ne Bongaigaon. )

That the demand under the head 

Repairs and Maintenance of Per

manenta and Works be reduced 

b Rs.  

Need to arrange suppl of dnnking 

ater for the emploees of the railas and 

passengers in N.f Raila. )

That the demand under the head 

Repairs and Maintenance of Per

manent a and Works be re

duced b Rs. .

Need to strengthen the raila tracks 

from Lumding Jn to Badarpur Jn on N.F. 

Raila  )

That the demand under the head Repairs 

and Maintenance of Permanent a and 

Works be reduced b Rs. .

Need to improe the amenities for the 

passengers or N F.R. Raila. )

That the demand under the head 

Staff Welfare and amenities be 

educed b Rs.  

Need to build a modem hospital at 

Maligaon  N.F Raila. )

That the demand undei the head 

Staff Welfare and amenities be 

reduced b Rs. .

Neeu to gie recognition to the Unions 

of the railament  )

SHRI RIJP CHAND PAL Hooghl) I 

beg to moe

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide passenger amenities 

at Chuchura. Chandannagar. Bhadresar.
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of R.C.C. Dem. lor Grants Rls.). 

Need to proide passenger amenities 

at Bandel and Hoogli stations. )
Sh. Uddhab Barman]

Hoogli and Bandel raila station. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to proide Booking Counter for 

long distance trains at Bandel raila sta

tion. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to take steps to stop ater* 

logging belo Bandel platform. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to run more trains beteen Bandel 

and Naihati. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to stop aterlogging in the sub

a Baar para side) near Bandel junction 

station under Horah Diision of Eastern 

Raila. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to run more EMU trains beteen 

Bandel and Horah. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide alternatie emplo

ment to all the emploees of coal and ash 

handling in Bandel Loco ho hae lost their 

job as a result of dieselisation in Bandel 

Kata line. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to reinstate the retrenched loco 

running staff of Indian Railas. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct shed at Hoogli sta

tion on the eastern side of the platform. 

)

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

Need for earl electrification and dou

bling of raila lines beteen Bandel and 

Kata. )

That the demand under the head 

Raila Board be reduced to Re. 

 

Failure to proide alternatie emplo 
That the demand under the head  ment to contracted labourers in coal and ash

Raila Board be reduced b Rs.  handling and transhipment in steam

 M locosneds at Bandel. Burdan. Siliguri and
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Gaa conseuent upon closing don of 

steam locomoties in Indian Raila. )

That the demand under the head 

Raila Board be reduced to Re.
i 

Failure to reinstate the loco running 

staff hose serices ere terminated in 

. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to ithdra the enhanced rail

a fare for second class. )

That the demand under the head 

Raila Board be reduced to Re.

 

Failure to ithdra the enhanced rail

a freight rates. )

That the demand under the head 

Raila Board be reduced to Re.

 

Failure to ithdra enhance raila 

fare for season tickets. )

That the demand under the head 

Raila Board be reduced to Re 

Failure to ithdra enhance raila 

fare for platform tickets. )

SHRI SIVAJI PATNAIK Bhubanesar)

I beg to moe

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need tor construction ot Khurda Road 

Bolangir raila line on SouthEastern Rail

a.. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need for doubling of Khurda Road Puri 

line on South Eastern Raila. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs .

Need for construction of a foot oer

bridge at Bangel raila juction station un

der Horah diision of Eastern Raila. 

)

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need fcr construction of a rod oer

bridge at the North end of Bhubnesar 

station on South Eastern Raila. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need for construction of a road oer

bridge of floer at Khurda road oer the 

raila line in order to facilitate the traffic 

from DRM office side to Kudian. )

SAKA) Rls.)  and Suppl. 
Dem. for Grants Rls.) 

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. 
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Diss.  Res. re. approal of rd Report Rts ) 
of R.C.C. Dem. for Grants Rls.) 

Sh. Siaji Patnaik]

Need for construction of a road tor 

bridge at Jhansuguda SE Rl.) along the 

proposed Jhansuguda bpass. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need for construction of footpath to the 

raila bridge oer Telrier near Kesinga 

To n in Kalahandi district. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need for construction of passengers 

. halt beteen Nirakanbir and Bhusandapur 

stations of South Eastern Raila. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to establish a heel and axle 

factor at Rourkela. )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

Need for establishment of a Carriage 

and Coach Building Factor at Rourkela. 

)

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b

Rs. .

Need to stop the ater logging ki the 

eastern side of Nirakarpur station b con

structing a bridge. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to hae electrification of the rail

a line from Kharagpur to Waltair in South 

Eastern Raila. )

That the demand under the head 

. AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

Need to construct a road oer bridge at 

Kesinga in Kalahandi district on the South 

Eastern Raila. )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

Need to construct a road oerbridge at 

Raagada replacing the existing leel cross

ing on SouthEastern Raila. )

SHRI SOMNATH CHATTERJEE 

Bolpur) I beg to moe

That the demand under the head 

Raila Board be reduced b Rs.

.

Failure to reinstate the dismissed rail

a emploees. )

SHRI AINAL ABEDIN Gangipur) I 

beg to moe

That the demand under the head



Gan. .fles. re. approal ot *  SAK* tVs.). *  and Suppl.  
C * Dem for Grante or Grants Rls).  .

 Rl. Budget CHAIT A o

RaBa Board*bereduced s 
.

Need to check decoit in trains ).

That the demand under the head

Raila Board be reduced b Rs.

Need to reschedule the timings of dif

ferent trains in the SeakiahLalgoia section. 

).

That the demand under the head

Raila Board be reduced b Rs.

.

Need to maintain punctualit in running 

of trains in the Horah Farakka Section. 

)

That the demand under the head

Raila Board be reduced b Rs.

.

Need to fix a uota of seats in the 

Teesta Torsa Express for Nimlita station. 

).

That the demand under the head

Raila Board be reduced b Rs.

.

JNeed to dtesfise the engine of the 
MalcfeTon Fast Passenger Train J BOG).

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to improe maintenance of the 

trains running in Horah Farakka section. 

).

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to improe passengers ameni

ties in the trains running in the Horah 

Farakka section. )

That the demand under the head 

Raila Board be reduced b.Rs 

Need to introduce a shuttle train be

teen Ranaghat and LalgoiaV ).

That the demand under the head 

Raila Board be reduced b Rs. 

Need to electrif the Raila track 

from Krishnagar to Lalgola. ).

Need to introduce a direct train in the 

Horah Naihati ia AimgagV ).

That the demand under the head 

Raila Board be reduced b Rs 

.

Need to attach a first class coach in 

Malda To n Fast Express )

 That the demand under the head 

Raila Board be reduced b Rs. 

That the demand under the head 

Raila Board .be reduced b Rs. 

Need to electrif the Raila track 

from Kata to Farakka ia Aimgang. ).

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide adeuate ater sup

pl at the Lalgola raila station and in staff
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uarters. ).

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct an oer bridge at 

Laigoia station. )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

xNl xNl to conert the Pirtaias Halt sta 
m  rl   rl  flag station. ).

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct a bridge oer 

Bhagirathi rier to connect Naslipur and 

Aimgang Junction. ).

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct second platform at 

Sagardeghe station on the Eastern Rail

a. ).

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to construct a shed oer* the 

platform at Lalgola station. ).

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to extend the rail track upto 

Gaugipur from Lalgola. ).

SHRIMATI SUSEELA GOPALAN 

Chirainkil) I beg to moe

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to allocate adeuate funds for 

doubling of uiolonTriandrum broad gauge 

line hich is pending for the last so man 

ears. )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

Need to allocate adeuate funds for 

the completion of the doubling of the line 

from Kaamkulam to uilon. )

That the demand under the head 
AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

and Suppl. Dem. for Grants 
Rls.) 

Need to construct a shed oer the 

platform at Sagardeghe station on the East   Need to complete the sure of the

em Raila. ). MangaloreSharanpurline fordoublingsand



the need to allocate funds for construction of   Chirnkil on the raila line from uilon to

raila line. ) Triandrum in Kerala. )
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That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. 

Need to undertake sure and start 

construction of a ne ralfca line from 

T riandrum to Shengottal ia Nedumanged  

)

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to alocate adeute funds for 

construction of raila line beteen Calicut 

and Nilambur. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide funds for the gauge 

conersion of the uilonMadurai metre 

gauge into broad gauge line. )

That the demand under the head 

Repairs and Maintenance of Per

manent a and orks be reduced 

b Rs. 

Need to construct an oer bridge at 

Varkalai the raila line from uilon to 

Triandrum. )

That the demand under the head 

Repairs and Maintenance of Per

manent a and orks be reduced 

b Rs. .

That the demand under the head 

Repairs and Maintenance of Per

manent a and orks be reduced 
b Rs. .

Need to construct bridge oer the ner 

at Tirur and Poorapuha beeteen Tanur 

and Parappanangadiattheeariests. .).

That the demand under the head 

Staff Welfare and Amenities be 

reduced b Rs. .

Need ro improe the lot of raila 

catering emploees. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide adeuate funds for the 

electrification of ErodeShoranur section of 

Souhem Raila. )

That the demand under the head 

AssetsAcuisition Construction 

ana Replacement be reduced b 

Rs.  

Need to proide adeuiate funds for 

construction arkala Guruapoor raila 

line. )

SHRI MHUJA PRASAD SHUKLA 

Khalilabaed) I beg to more 

That the demand under the head 

General Superintendence and ser

ices on Railas Pages ) to 

be reduced b Rs. .

Need to construct an oer bridge at Need to start a ne superiast train
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from Gorakpur to Bomba. )

That the demand under the head 

General Superintendence and ser

ices on Railas Pages ) to 

be reduced b Rs.  

Need to start a ne train from 

Gorakhpur to Allahabad )

That the dpmaKi under the head 

General Supe ntendence and ser

ices on Railas Pages ) to 

be reduced b Rs  

Need to start an ordinar da tram from 

one raila head uarters to the another  

)

That the demand under the head 

General Supenntendence and ser

ices on Railas Pages ) be 

reduced b Rs. .

Need to introduce a ne superfast 

train from Gorakpur to Ne Delhi  )

That the demand under the head 

General Superintendence and ser

ices on Railas Pages ) to 

be reduced b Rs .*

operating expenses traffic be re

duced b Rs. .

Need to make proper lighting and drink

ing ater arrangements in Bandra Express.

)

That the demand under the head 

operating expenses traffic be re

duced b Rs .

Need to attach A C Coaches in Amrapali 

Exptess mnning beteen Baraum and 

AmrrtsarV )

That the demand under the head 

operating expenses traffic be re

duced b Rs 

Need toproide a pantr car in Amrapalli 

Express running beteen Baraum and 

amntsarV )

That the demand under the head 

operating expenses traffic be re

duced b Rs. .

Need to attach a st class A C Coach 

dail ith Vaihafi Express. )

That the demand under the head 

operating expenses traffic be re

duced b Rs. .

Need to introduce a ne train from 

Gorakhpur to Durg. )

That the demand under the head 

operating expenses traffic be re

duced b Rs. 

Need to proide a pantr car in Bandra 

Express train from Gorakhpur to Bomba.

)

Need to proide a halt for Vaishali 

Express at Khalilablad. )

That the demand under the head 

operating expenses traffic be re

duced b Rs. .

Need to increase the number of seats 

in all classes of Vaishali express from Basti 

Raila station. )

Tnat the demand under the head That the demand under the head
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AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide computerised reser

ation facilit at Basti raila Station. )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide more funds for laing 

a ne rail line from Khalilabad to BalrampurV 

)

That the demand under the head 

assetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide more runds for laing 

a ne rail line from Sahjanan to dehri 

ghat  )

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to proide funds for conersion 

of meter guage line into broad guage upto 

Gonda ia Gorakhpur Naugarh. )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs. .

Need to proide more funds for electn 

fication of rail line from Barauni to Kanpur. 

)

SHRI RAM NAIK Bomba North) i 

beg to moe

That the demand under the head 

Raila Board be reduced to Re.

.

Failure to constitute an independent 

autonomous corporation for suburban rail

a commuters in Mumbai Bomba).

)

That the demand under the head 

Raila Board be reduced to Re. 

Failure to start suburban raila ser

ice to connect Vasai Western Raila) 

and Dia Central Raila) in Mumbai Met

ropolitan Regional Deelopment Area.

)

That the demand under the head 

Raila Board be reduced to Re. 

.

Failures to propose an ne project for 

Western suburban Raila in Mumbai.

)

That the demandunder the head 

Raila Board be reduced to Re. 

.

. Failure to proide adeuate Budgetar 

support to the Railas and making them 

more and more dependent on market bor

roings thereb making raila trael more 

expensie  )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to take up the prefect of uadru

plicating the rail lines beteen Boriii and 

Virar of Western Raila to reduce the 

oercroding in suburban trains. )



That the demand under the head 

Raila Board be reduced to Re.

.
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That the demand under the head

Raila Board be reduced to Re.

.

Failure to take up and complete the 

fifth line beteen Mumbai Central and 

Andheri of Western Raila suburban sec

tor. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to start four ne shuttle serice 

in Dahanu Road and Virar Sector of West

ern Raila and extending all shuttle ser

ices up to Andheri in Mumbai Bomba).

)

That the demand under the head

Raila Board be reduced to Re.

Failure to start additional tele rake 

EMU trains in suburban sector of Western 

and Central Raila in Mumbai Bomba.

)

That the demand under the head

Raila Board be reduced to Re.

 

Failure to proide sufficient funds for 

purchasing more EMU rakes for Mumbai 

suburban Raila sector. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to utilise surplus land for com

mercial use to enable the suburban raila 

sector in Mumbai to hae more capital tor 

improing the raila serice. )

Failure to run shuttle serices dail 

beteen Dahanu Road and Virar stations of 

Western Raila J )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to emplo sufficient number of 

ticketexaminers to check ticketless trael in 

Mumbai suburban raila sector. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to introduce sstem of issuing 

season tickets for ten das on Mumbai 

suburban raila sstem. )

That the demand under the head

Raila Board be reduced to Re.

Failure to streamline the fare structure 

on suburban raila sstem in Mumbai so 

as to ensure that breaking journe and 

purchasing to separate tickets sould not 

be cheaper than purchasing single ticket. 

)

That the demand under the head

Raila Board be reduced to Re.

.

Failure to change the names of Kuria 

terminal to Tilak Nagar on Central Raila 

and Bandra terminal to Kher Nagar on West

ern Raila. )

That the demand under the head



Raila Board be reduced to Re.   Rajdhani and August Kranti A.C. trains.

. )
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Failure to hae electronic indicators on 

all raila stations at exits and also on 

bridges to aoid in conenience to commut

ers in Mumbai suburban raila sector. 

)

That the demand under the head

Raila Board be reduced to Re.

.

Failure to make sufficient land ailable 

for parking State Transport buses at all 

stations from Borili to Dahanu road sta

tions of Western Raila. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to maintain indos fans and 

lights in orking conditions of ail suburban 

trains of Western and Central raila in 

Mumbai suburban sector. )

That the demand under the head

Raila Board be reduced to Re.

 

Failure to extend Ladies Special local 

train running beteen Churchagate and 

Borili upto irar on Western Raila subur

ban sstem in Mumbai Bomba) and also to 

introduce one more Ladies Special local 

train. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to make aailable return tickets 

from Mumbai Central io Ne Delhi from 

Boriali computer reseration centre for

That the demand under the head

Raila Board be reduced to Re.

.

Failure to extend the reseration of 

ladies compartment from . hours to 

. hours in respect of Mumbai suburban 

raila sstem. )

That the demand under the head

Raila Board be reduced to Re.
.

Failure to allo passengers holding 

alid season tickets as ell as dail tickets 

to go from Dadar Western Raila Station to 

Dadar Central Raila Station and ice 

ersa in Mumbai. )

That the demand under the head

Raila Board be reduced to Re.

.

Failure to hae uniform leels of plat

form on suburban raila stations in Mumbai 

Bomba) to aoid inconenience to com

muters. )

That the demand under the head

.Raila Board be reduced to Re.

.

Failure to complete the extension orks 

of plotforms from Dahisar to Virar stations of 

Western Railat suburban section to en

able tele rake train to stop at these sta

tions. )

That the demand under the head

Raila Board be reduced to Re.

.

Unarranted increase in suburban
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monthl season tickets hich ould ad

ersel affect the suburban commuters. 

)

MAJ. D.D. KHANORIA Kangra) I beg 

to moe

That the demand under the head 

General Superintendence and ser

ices on Railas to be reduced 

b Rs. .

Need for proper maintenance of rail

a stations and construction of platforms 

in Himachal Pradesh. )

That the demand under the head 

Repairs and Maintenance of Per

manent a and orks be reduced 

b Rs. .

Need to construct ne rail track from 

Joginder Nagar to Kulu of Northern Rail

a. )

That the demand under the head 

Repairs and Maintenance of Car

riages and Wagous be reduced b 

Rs .

Need to ensure rules of proident fund 

tne pension immediatel after retirement to 

the railas emploees )

SHRI RAJNATH SONKER StfASTRI 

Saidpur) I beg to moe

That the demand under the head

Raila Board be reduced b Rs.

.

Need to reemplo the retrenched ca

sual labourers in GaipOr. Ballia Jaunpur. 

Aamgarh and Varanasi District of Varanasi 

Diision of North East Raila. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to increase the amount of pa 

ages DA. productiit bonus OT.A. 

night dut alloance etc. paable to the 

casual labourers dail ages and Class IV 

emploees in the Indian Railas in com

mensurate ith the increasing pnces. )

That the demand under the head

Raila Board be reduced b Rs.

Need for proper repair and mainte

nance ot passengers Wagons. )

That the demand under the head 

Staff Welfare and Amenities be 

reduced b Rs. .

Need to proide funds for improe

ment of raila hospitals. )

That the demand under the head 

Proident fund pension and other 

Retirement benefits be reduced b 

Rs.  

Need to fill the reseration uota of 

Scheduled Castes and Scheduled Tribes in 

respect of Class IV and Class III posts in 

North Eastern Raila. )

That the demand under the head 

Raila Board be reduced b Rs.

.

Need to check the aparthetic attitude 

of the authorities in the matter of appoint

ment on deputation transfer etc. of 

schheduled Castes and Scheduled Tribes



both in North Eastern Raila and Northern 

Raila. )

That the demand under the head 

Raila Board be reduced b Rs. 

Need to conert auriharGhaipur 

Chhapra.  ShahgarijAamgarnMan 

JaunpurKerakatAurihar Metregauge lines 

of North Eastern Raila into broad gauge 

line. )

 Rl. Budget CHAITRA .
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That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to construct an iron side bridge 

oer Magal rier beteen Jakhanian and 

Dullhapur station of North Eastern Raila. 
)

That the demand under the head 

Raila Board be reduced b Rs. 
.

SAKA) Rls.)  and Suppl. 
Dem. for Grants Rfs.) 

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to construct a aiting room a 

platform sheed and a floer at Sadat 

station )

Need to construct scheds at the plat

forms of Jalalganj raila station ot Nonh

em Raila. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to extend the platforms and to 

expand the sheds at Jaunpur and Varanasi 

station of Northern Raila. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to repair the dilapidated 

oerbridge oer VaranasiMaduadeeh 

allahabad rail line in front of Diisional Office 

of Varanasi Lahartara of North Eastern 

Raila. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide platform sheds elec

tricit ater and retiring rooms at Jakhanian 

Dullhapur Hurmuchpur Sadat and Kerakat 

station on North Eastern Raila. )

That the demand under the head

Raila Board be reduced b Rs.

.

need to allot the land ling acant on 

both the sides of the sides of the road 

leading to market at Jakhanian and Dullahpur 

station on lease to shopkeepers. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to proide toilet facilit in the 

aiting room at Varanasi station. )

Need to construct a big floer bridge 

at broadgauge line at Aurihar Junction of 

North Easter Raila. )

That the demand under the head

Raila Board be reduced b Rs.

i .
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Need to restore SidhonaRampur halt 

near aurihar. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide Godsaian halt be* 

t een  Jakhanian  and  Dullhapur 
stationsonear Godsaian illage )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to change the name of Dullhapdr 

station as Abdul Hameed Oham  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to introduce a ne tram from 

Jaunpur to Bomba and to attach to bogies 

for Bomba in all trains from Jounpur on 

Northern Raila )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide stopage to Bomba 

bound Dadar Express and othe rpassenger 

trains at Jakhanian. Sadat and dullhapur 

stations. )

That the demand under the head 

Operating Expenses Rolling Stock 

and Euipment be reduced b Rs. 

.

That the demand under the head 

staff Welfare and Amenities re

duced to be  

Failure to construct second part of the 

building and staff uarters *of Indian Rail 

Cancer Research Institute Varanasi )

That the demand under the head 

staff Welfare and Amenities be 

reduced to be 

Failure to make aailable the sophisti

cated  machines  like  Kalposcope 

Mamogram Fiber optic Lairiggoscope la

ser InterScrisale Semi auto analser. 

Veritherop Cat Scan operating Micro

scope etc. on the pretext of ant of foreign 

exchange in Indian Raila Cancer Re

search Institute Varanasi. )

That the demand under the head 

staff Welfare and Amenities be 

reduced to be 

Failure to proide trained doctors 

nurses and adeuate medicines in India 

Rail a Cancer Research Institute. 

Varanasi. )

That the demand under the head 

staff Welfare and Amenities be 

reduced to be .

Failure to fill up the acant posts of 

Soctors nurses and registrars in the India 

Rail a Cancer Research Institute 

Varanasi. )

That the demand under the head 

staff Welfare and Amenities be 

reduced b Rs. .

Need to monitor raila tracks prop   Need to proide latest instruments and

erl b installing modem signaling sstem  construct the Operation Theatre. Inten

oriNorth Eastern Raila. )  se Care Unit and General Ward in the
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Indian Raila Cancer Research Institute. 

Varanasi immediatel. )

That the demand under the head 

staff Welfare and Amenities re

duced b Rs. .

Need to proide a ell maintained 

raila departmental Store for making aail

able milk fruits food and medicines to the 

patients and their relaties in India Raila 

Cancer Research Institute. Varanasi. )

That the demand under the head 

staff Welfare and Amenities re

duced b Rs. .

Need to run the Kamiapati Tnpathi 

school located on raila land at Varanasi 

b the Railas.  )

That the demand under the head 

Misellaneous orking expenses be 

reduced b Rs. 

Failure to reie the to ear old cater

ing sstem at Varanasi jalal Ganj. Jaunpur 

on Northern Raila and Auriher Oullahpur 

jakhanian and Varanasi stations on North 

Eastern Raila. )

That the demand under the head 

Misellaneous orking expenses be 

reduced to Rs. 

Failure to preent from using burning 

open Angee this in the running trains lifte 

shramjeei express. Kashi Vishanath Ex

press shaheed Express. Amrapali Express 

and Vaishali Express etc. on North Eastern 

Rail a m )

hat the demand under the head 

Misellaneous orking expenses be 

reduced to Rfc. 

Failure to preent the encroachment of 

rail a land at  Varanasi  Kashi 

manduadeeh ganpur Madho Singh 

Lohata Chaukhandi Bhadohi stations. 

)

That the demand under the head 

Misellaneous orking expenses be 

reduce to Rs. *

Failure to check the fake reserations 

hich  is being done  een  after 

computerisation ot reseration in the Rail

a. )

That the demand under the head 

Misellaneous orking expenses be 

reduced b Rs. .

Need to make aailable necessar 

medicines ith Guards for first aid in the long 

distance trains. )

That the demand under the head 

Misellaneous orking expenses be 

reduced b Rs. . 

Need to tone up G.R P. and R.P.F. 

police force. )

That the demand under the head 

AssetsAcuisition. Construction 

and Replacement be reduced b 

Rs lOO.

Need to up grade Dudhora. Madar. 

Hurmuchpur halt stations into full fledged 

station on North Eastern Raila. )
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That the demand under the head 

Raila Board be reduced to Re. 

I.

Failure to reinstate dismissed raila 

emploees as promised b the Goern 

ment. )

Need to check raila accidents .and 

the incidents of derailments and to ensure 

proper maintenance of raila Hnesi )

That the demand under the head Rail

a Bard be reduced b Rs. .

Need to increase amenities forthe nd 

Class passengers in the trains. )

That the demand under the head 

Raila Board be reduced to Re.

Failure to proide immediate emplo

ment to such raila emploees ho ere 

moed from their serices as a result of 

modernisation )

That the demand under the head 

Raila Board be reduced to R..

Failure to absorb all the emploees of 

Laharta Loco Shed in Varanasi North 

Eastern Raila ho are rendered jobless 

due to its closure J )

That the demand under the head 

Raila Board be reduced B 

Rs. .

Need to ithdra the proposed hike in 

the rates of Platform tickets )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to resere the raila land laing 

acant after remoing the tingard from 

Kehartara Loco Shed Maduadesh at Varansi 

on NorthEastern RaHa )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to ithdra the proposed hike in 

the raila fares of nd Class and monthl 

ticKets. 

Th he demand under the head 

Raila Board be reduced b Rs. 

.

Need to ithdra the proposed hike in 

the )freight charges. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to aard contract of selling team 

.fruits and miscellaneous snacks at raila 

stations and Platforms to the un emploed 

ouths of Scheduled Castes and Scheduled 

Tribes. )

That the demand under the head 

Raila Board be reduced b 

Rs. .

Need to introduce at trains from 

Varanasi to Ne Delhi at  p.m. and ice 

ersa. 

That the demand under the head  That the demand under the head

Raila Board be reduced b Rs. Raila Board be reduced b

 Rs. .
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Need to proide haK at Sadat. Jakhania 

OuNahpur raila station to all long distance 

trains. )

Dem. for Grants Rls.). 

That the demand under the head 

Raila Board be reduced to Re.

.

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to run Shram Jeei Express or 

Kashi Vishanath Express trains from 

Varansi Station at .p.m. )

That the demand under the head 

Raila Board be reduced b 

Rs. .

Need to proide stoppage to Dadar 

Express at Dullahgpur Jakhnia Sadat rail

a stations running to andfrom Gorakhpur. 

)

That the demand under the nead 

Raila Board be reduced b Rs. 

.

Need to proide stoppage to Varuja 

and GangaJamuna trains at Jalalganj sta

tion of Northern Raila. )

Interruptions)

SHRI A MA SINGH UMNAM Inner 

manipur) I beg to moe

That the demand under the head 
Raila Board be reduced b Re. 

failure to proide a Rajdhani Express 

from Delhi to Guahati. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to introduce more super fast 

thrains beteen Guanati. )

Failure to proide funds for the comple

tion of raila line from Soilchar to Jiribam 

and further extension of the raila beond 

Jiribam to connect Imphal ith raila. 

)

That the demand under the head

Raila Board be reduced b Rs.

Need to proide facilities for the reser

ation of seats in the train at Dimapur and 

Guahati stations for the passengers of 

Manipur State. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to regulate therate of charges to 

be paid to the porters for carring luggage of 

the passengers at the stations. )

That the demand under the head

Raila Board be reduce b Rs.

.

Need to proide funds for proiding 

adeuate siting arrangements at the plat

forms of the raila stationsVl )

That the demand under the head

Raila Board be reduce be Rs.

.

Need to construct raila line up to 

Imphal. the capital of ManipurV l)

That the demand under the head

Raila Board be reduced b

Rs.i .



That the Demand under the head 

Raila Board be reduced to Re.  
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Sh. aima Singh umnam]

Need to install computer at the Imphal 

raila outagenc. )

That the demand under the head 

Rail a Board be reused b 

Rs. .

Need to improe the toilets conditions 

of the passenger trains particularl in the 

loer classesV )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide food to the passen

gers at cheaper rates particularl in the 

loer classes )

That the demand under the head 

General Superintendene and Ser

ices on Railas be reduced b 

Rs. .

Need to construct retinng rooms at the 

raila station at Jiribam. )

That the demand under the head 

Operating Exprnses Traffic be 

redcued b Rs. .

Need to introduce a ne passenger 

train beteen Delhi and Guahati. )

Shri Nirmal KantiChatterjeeDumdum) 

l beg to moe

That the Demand under the head 

Raila Board be reduced to Rs. 

Failure to proide adeuate funds for 

laing ne lines in the Eastern one. )

That the Demand under the head 

Raila Board be reduced to Re.  .

Discrimination against the Easter one 

in terms of projects and proisions. )

That the Demand under the head 

Raila Board be reduced to Re. 

.

Failure to proide a Rajdhari Express 

beteen Sealdah and Ne Delhi ia Patna. 

)

That the Demand under the head 

Raila Board be reduced to Re. 

.

Failure to extend the present Metro 

Raila upto Belgurie and Baranagrpre to 

preent possible oer cpngestion on Dum 

Dum Junction  )

That the Demand under the head 

Raila Board be reduced to Rs. .

Failure to proide stoppage of all im

portant trains at Ball Junction to decongest 

Horah stations. )

That the Demand under the head 

Raila Board be redcued to Re. 

Failure to proide second and third 

stretch of metro raila in Calcutta from Salt 

Lake to Ram RajaTalaandfromDakhneshar 

to Goriahat. )

That the Demand under the head

Failure to proide funds for idening 

the sub a leading to Bediapara. )

Raila Board be reduced to Rs.
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Failure to proide for a ne station at 

Nohapara beteen Dum Dum Junction and 

Belgaria for the benefit of orkers in Metro  

Car Shed. )

SHRI LAI BABU RAI Chhapra) I beg 

to moe

That the Demand under the head

Raila Board be reduced to Re.

Failure to abolish the sleener class. 

)

That the Demand under the head

Raila Board be reduced to Re. .

That the Demand under the head 

 Raila Board be reduced b Rs.

.

Need to construct bridges at Digaghat 

and Pahelga Ghat on rier Ganga. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to increase the number of com

partments in all the trains. )

That the demand under the head 

Raila Board be reduced b Rs.

.

SAKA) Rls.)  and Suppl. 
Dem. for Grants Rls.) 

Failure to reduce the enhanced fares 

of monthl seasons tickets. )

That the Demand under the head 

Raila Board be reduced to Re. 

Failure to ithdra the enhanced fares 

of all classes )

That the Demand under the head 

Raila Board be reduced to Re.  

Failure to ithdra the increased sur

charge on platform tickets . )

That the Demand under the head 

Raila Board be reduced to Re 

Failure to reduce the surcharge on 

coal. )

That the Demand under the head 

Raila Board be reduced to Re 

Failure to continice the subsid on 

foodgrains pulses diesel and oil cakes. 

)

Need to improe the lighting arrange

ments in trains running beteen Chapra and 

Sonepur. )

That the demand under the heads 

Raila Board be reduced b Rs. 

.

Need to improe the condition of laa 

tones and to fix doors and indos in the 

trains. )

That the demand under the head 

Raila Board be reduced b Rs. 

Need to proide adeuate passenger 

a meities at Senpur aiting ball. )

That the demand under the head 

Raila Board be reduced b Rs. 

Need to proide halt of Sian 

Muaffarpur  DN at Goldenganj. ) 

That the oemana under the head 

Raila Board be reduced b Rs. 

.



Sh. aima Singh umnam] ation at Patna raila stations. )

 Rl. Budget  Gen.  MARCH .  and Suppl. Dem. for Grants 
Diss. Res. re. approal of rd Report Rls.) 
of R.C.C. Dem. for Grants Rls) 

Need to run   train from 

Sonpur. )

That the demand under the head 

Raila Board be reduced b Rs. 

I .r

Need to run Chapra Galior train from 

Sonpur.  )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to construct foot oer bridges at 

main stations according to the aailabilit of 

funds. )

That the Demand under the head 

Raila Board be reduced b 

Rs. .

Need to start passenger traffic at 

Sonpur station sub a. )

That the demand under the head 

Raila Board be reduced b Rs 

Need to run Rajdhari Express ia Patna 

tice a eak. )

That the Demand under the head 

Rail a Board be reduced to 

Rs. .

Need to construct a raila bridge oer 

rier GangaV )

That the demand under the head 

Raila Board be reduced b Rs. 

Need to check malpractices in reser

That the demand under the head

Raila Board be reduced b Rs.

.

Need to set up a raila one in Bihar. 

)

That the demand under the head

Raila Board be reduced b Rs.

.

Need to check malpractices effectiel 

in Raila. )

That the demand under the head

Raila Board be reduced b Rs.

.

Need to dispose of cases of granting 

emploment on compassionate grounds 

ithout dela. )

SHRI SANTOSH KUMAR GANGWAR 

Bareill) I beg to moe

That the demand under the head

Raila Board the reduced to Re.

.

Failure to ithdra disproportionate 

increase in the freight of essential commodi

ties hich ill increase inflation. )

That the demand under the head

Raila Board be reduced to Rs. .

Failure to reduce the fars of suburban 

trams hich ill affect limited income groups 

and nakers. )

That the demand under the head 

Raila Board be reduced to Re.i
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Failure to chack exorbitant increase 

especiall in llnd class fares. )

That the demand under the head 

Raila Board be reduced to Re.l.

Failure in establishing a big rail indus

tr in Bareill in place of sleep plant hich 

as shut don. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide Computensed reser

ation facilities at Bareill Junction. )

That the demand under the head 

Raila Board be reduced b Rs. 

Need to increase reseration uota of 

arious trains at Bareill Junction. )

That the Demand under the head 

Raila Board be reduced b 

Rs.

Need to start a train to connect BareiH 

ith South lndia. )

That the demand under the head 

 Raila Board be reduced b Rs. 
.

Need to run link Express Kanpur. 

Chandausi. Moradabad Dehradun Via 

Bareill. )

That the demand under the head 

Raila Board be reduced b Rs. 
.

Need  to  double  Moradabad 

GhaiabadDelhi rail route. )

That the demand under the head 

Raila Board be reduced b 

Rs. .

Need to conert Northern raila Work

shop at I atnagar into a coach factor. 

)

That the demand under the head 

Raila Board be reduced b Rs. 

i .H

Need to conert shamganj raila sta

tion Northern Raila) into a multipurpose 

commercial complex. )

SAKA) Rls.)  and Suppl. 
Dem. for Grants Rls.). 

That the demand under the head 

Raila Board be reduced b Rs. 

.

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to start a ne train to connect 

Bareill ith Bomba. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide proper sports facilities 

to the families of Emploees in Subhash 

Nagar raila colon. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to conert Bareill Kathgodam   Need to construct an oer bridge at

meter gauge line into a broad gauge line on  Parakhera raila crossing on National

priorit basts.  ) Higha No.  JJ )



 Rl. Budget  Gen.  MARCH .  and Suppl. Dem. for Grants 
Diss. Res. re. approal of rd Report Rls.) 
ofR.C.C. Dem. for Grants Rls.). 

Sh. Santosh Kumar Gangar]

That the demand under the head 

Raila Board be reduced b Rs. 

.

Coilectorgunge Mittora and Sadat etc. on 

Northern Raila J )

SHRIMATI GEETA MUKHERJEE 

Pankura) I beg to moe

Need to construct an oerbridge at 

Bareill Chopala and Kathghar. )

Need to proide nessar funds for 

modernisation of Bareill Junction. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to run Bareill Delhi passenger 

after .  p.m. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to reinstate retrenched raila 

emploees. )

That the demand under he head 

Raila Board be reduced b Rs 

.

Need to run a superfast train beteen 

DelhiLuckno ia Bareill. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to proide dining car cailit in 

arious trains in Moradabad diision. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to halt express trains at

That the demand under the head 

Raila Board be reduced to Re. 

Failure to implement the promise gien 

b the Goernment to reinstate the dis

missed raila emploees. )

That the demand under the head 

Raila Board be reduced b Re. 

Failure to assure jbs to such emplo

ees as are being thron out in the name of 

moderniation in the Railas. )

That the demand under the head 

Raila Board be reduced to Re. 

.

Failure to resist priatisation of differ

ent tpes of ork in the Railas.  )

That the demand under the head 

Raila Board be reduced b Rs 

Need to ithdra the proposed hike in 

season tickets and in nd class fares. )

That the demand under the head 

Raila Board be reduced b Rs. 

.

Need to increase facilities for nd class 

passengers )

That the demand under the head 

Raila Board be reduced b Rs. 

.*



 Rl. Budget CHAITRA .  
Gen. Diss. Res. re. approal of rd 
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Need to othdra the proposed hike in 

freight dharges. )

That the damand under he head 

Raila Board be redcued b Rs. 

Need to ithdra the proposed hike in 

the prices of platform ticket. )

That the demand under the head 

AssentsAcuisition construction 

and Replacement be reduced b 

Rs. .

That the demand under the Head

Baila Board be reduced b

Rs. .

Need to attach second class resered 

coaches in the trains running beteen Kanpur 

and Jammu. )

That the demand under the Head

Raila Board be reduced b Rs.

.

Need to run a direct train from Kanpur 

to Madras. )

SAKA) Rls.)  and Suppl. 
Dem. for Grants Rls.) 

Need to construct and complete the 

fourth line from Horah to Midnapur in S.E. 

Raila. )

That the demand under the Head 

Raila Board be reduced b Rs. 

.

That the demand under the head 

AssetsAcuisition Construction 

and Replacement be reduced b 

Rs. .

Need to complete the electrification of 

the nd line from Horah to Adra. )

SHRI JAGAT VIR SINGH DRONA 

Kanpur) I beg to moe

That the demand under the Head 

Raila Board be reduced b 

Rs.

Need to start Ne DethiLuckno 

Shatabdi Express from Luckno earl in the 

momingV )

* That the demand under the Head 

Raila Board be reduced b Rs. 

Need to introduce a direct train be

teen Kanpur and Dehradun ia Bareill 

Moradabad and HaridarV )

Need to proide stoppage of mail trains 

at Goindpuri raila station. )

That the demand under the Heed

Raila Board be redcuded b Rs.

.

Need to tone up the securit sstem at 

Kanpur Central raila station. )

That the demand under the Head

Raila Board be reduced b Rs.

.

Need to double th euota of a resera

tion in all the classes in all the trains at 

Kanpur Central raila station. )

That the demand under the Head

Raila Board be reduced b Rs.

.

Need to proide adeuate securit 

during journe to the passengers of all the 

classes )

That the demand under the Head
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Railway Board be reduced by 

Rs.100."

/Need to provide adequate passenger 

amenities to second class passengers./ 

(1393)

“That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to provide medical facilities to the 

vendors of the railway stations as is avail

able to other employees of the RaHways 

(1399)

“That the demand under the Head 

Railway Board be reduced by Rs. 

100.“

That the demand under the Head 

Railway Board be reduced by the 

Rs. 100.”

/Need to introduce a passenger tram 

between Gorakhpur and Jaipur via Sawai 

Madhopur-Nivail/ (1394)

/Need to have proper maintenance and 

security of the residences of railways em

ployees situated in Kanpur./(1400)

That the demand under the Head 

Railway Board be reduced by Rs. 

100".

That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to introduce an express train 

between Howrah and Jaipur via Sawai 

Madhopur-Nivai./ (1395)

That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to withdraw the hike in second 

class fares./ (1396)

That the demand under the Head 

Railway Board be reduced by Rs. 

100

/Need to improve the catering services 

in the running trains./ (1401)

That the demand under the Head 

Railway Board be reduced by Rs. 

100".

/Need to construct a flyover on Kanpur- 

Allahabad highway near Central rdinance 

Deport in Kanpur./(1402)

That the demand under the Head 

Railway Board be reduced by 

Rs.100."

/Needto increase the passenger ameni

ties at KanpurCentral railwaystation7(1397)

That the demand under the Head 

Railway Boardbe reduced Rs. 100".

/Need to consider the complaints of

Railway employees regarding payment of

dearness allowance to them./ (1398)

/Need to construct a flyover on the 

metre gauge line near.Haitert Hospital in 
Kanpur./ (1403)

That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to double the track between 

Kanpur and Jhansi for the up and dbwn



 Rl Budget WCHAITRA   SAKA) Rls )   and Suppl 
Gen Diss Res re approal of rd 
Report of RCC  Dem for Grants

trains  )

That the demand under the Head 

Raila Board be reduced b Rs 

Need for electnfication of Kanpur 

Luckno line  )

Dem for Grants Rls ) 

rates nd ithdraal of concession in freight 

rate for essential goods hich ould fuel 

inflationar forces  )

That the demand under the Head 

General Supenntendence and ser

ices on Railas be reduced b 

Rs 

That the demand under the Head 

Raila Board be reduced b 

Rs 

Need to construct a Cleaning ard* 

immediatel at Kanpur Central raila sta

tion  )

That the demand under the Head 

Raila Board be reduced b 

Rs 

Need to upgrade the Goindpun rail

a station in Kanpur  )

That the demand under the Head 

Raila Board be reduced b Rs 

Need to expand the Kanpur Central 

raila station  )

That the demand under the Head 

Raila Board be reduced b Rs 

Need to hae proper maintenance of 

the coaches of passenger trains  )

SHRI  RAJENDRA  AGNIHOTRI 

jhansi) I beg to moe 

That the demand under the Head 

Raila Board be reduced to Re 

 

Disproportionate increase m firelight

Need for proper maintenance of rail

a station and construction of more plat

forms on Lalitpur Station in U P  )

That the demand under the Head 

operating expenses Traffic be re

duced to Re  

Failure to check the hike of raila 

fares particularl of second class )

That the demand under the Head 

operating expenses Traffic be re* 

duced to Re 

Failure to check the unreasonable hike 

of suburban raila fares as a result of 

hich the people of fixed income and pett 

seller ill be affected badl  )

That the demand under the Head 

operating expensesTraffic be re

duced to Rs 

Need to make aailable the resered 

tickets in Madras and AndhraKamataka 

Express tram for Delhi and Bhopal from 

Jhansi station  )

That the demand under the Head 

operating expenses traffics be re

duced to Rs 

Need to made aailable the resered 
tickets in Pushpak tram for Luckno Jhansi 

and Bhopal from Lalitpur station. )



Sh. Raiendra Agnihotri] Midnapore on South Eastern Raila.
)

 Rl. Budget  Gen.  MARCH  and Suppl. Dem. for Grants 
Diss. Res. re. approal of rd Report Rls.) 
of R.C.C. Dem. for Grants Rls.) 

That the demand under the Head 

Staff Welfare and amenities be 

reduced b Rs. .

Need to proide funds for improe* 

ment of Raila hospitals in Jhansi U.P.) 

)

SHRI SAT AGOPAL MISRA Tamluk) 

I beg to moe

That the demand under the Head 

Raila Board be reduced b Rs. 

.

Need to proide fufficient funds for the 

completion of the TamlukDighe raila line. 

)

That he demand under the Head 

Raila Board be reduced b Rs 

*

Need to proide funds for the construc

tion of th raila line beteen Santragachi 

Jn. and Panskura and rd raila line be

teen Panskura and Kharagpur on S.E. 

Railas . )

That the demand under the Head 

Raila Board be reduced b Rs. 

*.

Need to proide fund for the construc

tion of nd raila line in Panskura Haldia 

section of S.E. Raila. )

That the demand under the Head 

Raila Board be reduced b 

Rs. .

Need to proide fund for the construc

tion of nd raila line form Kharagpur to

That the demand under the Head 

Raila Board be reduced b Rs. 

.

Need to proide more local trains be

teen Horah and Midnapore on Panskura 

Haldia section of South Eastern Raila.

)

That the demand under the Head 

Raila Board be reduced b Rs. 

.

Need to introduce some long distance 

trains from Haldia station of S.E Raila.

)

SHRI DAU DAAL JOSHI Kota) I beg 

to moe.

That the demand under the Head 

Raila Board be reduced b Rs. 

.

Need to expand Dkania Tala rail

a station to ease the pressure on Kota 

Raila station of Western Raila. )

That the demand under the Head 

Raila Board be reduced b Rs. 

.

Need to change the name of Dakana 

raila station as Deendaal Upadha 

Raila station. )

That the demand under the Head 

Raila Board be reduced b Rs. 

.

Need to proide adeuate funds for the 

deelopment of Dakana Raila station. 

)
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“That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need to provide halt for Dehradun 

Express at Kapren station / (1463)

“That the demand under the Head 

Railway Board be redcued by Rs 

100”

Dem for Grants (Rlys ), 1992-93

Railway Board be reduced by Rs 

100” *

/Need to construct an overbndge to 

facilitate the employees of Kota railway 

colony to discharge their duties / (1469)

“That the demand under the Hea< I 

Railway Board be reduced by Rs 

100"

/Need to provide half for Awadh Ex

press at Keshrampatan and Dara stations / 

(1464)

“That the demand under the Head 

Railway Board reduced by Rs 100"

/Need to extend Nee much-Kota pa: 

senger train upto New Delhi / (1470)

“That the demand under the Hea<i 

Railway Board be reduced by Rs 

100"

/Need to provide ha'f for Jaipur-Kota 

tram at Indergarh Kapren, Lakohri and 

Kesharamsatan stations / (1465)

“That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need for electnfication of line from 

Kota to Bina of Central Railway and Kota- 

Chittorgarh of Western Railway / (1466)

“That the demand under the Head 

Railway Board be reduced by 

Rs 100"

/Need to restart Ramnagar Railway 

station to reach Kanleshwar pilgnm Centre 

by Mathura Board passenger / (1467)

“That the demand junder the Head 

Railway Board be reduced by Rs 

100"

/Need to expand Railway Wagon Re 

pair Workshop at Kota / (1471)

“That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need to check pilfenng and corruption 

prevalent in Railway Wagon Workshop at 

Kota / (1472)

“That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need to start laying of railway line from 

Kota to Shivpur and Ramganga Mandir to 

Bhopal in accordance with the survey work / 

(1473)

“That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need to run Kota-Bhopal Express train 

from Kota to Bina of Central Railway / (1468)  /Need to make the Railway Depart

ments more efficient in order to check pilfer- 

“That the demand under the Head  mg committed between Kota to Delhi / (1474)



That the demand under the Head
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That the demand under the Head 

Railway Board be reduced by Rs. 

100".

/Need to withdraw the proposed fare 

hike in second Class fares./ (1475)

That the demand under the Head 

Railway Board be reduced by Rs 

100"

/Need to attach A.C. second class coach 

in Dehradun Express on regular Dasis.' 

(1476)

That the demand under the Head 

Railway Board be reduced by Rs 

100.”

/Need to set-up an out agency m the city 

for the railway tickets in Eundi city./ (1477)

“That the demand under the head 

Railway Board be reduced by Rs 

100. “

/Need to withdraw the proposed hike in 

the rates of Platform tickets./ (1478)

That the demand under the Head 

Railway Board be reduced by Rs. 

100".

/Need to introduce a new system in 

railway to avoid delay due to chain pulling./ 
(1479)

That the demand under the Head 

Railway Board be reduced by Rs 

100."

Railway Board be reduced by Rs 

100."

/Need to provide a halt of Dehradun 

Express at Kodkania Talab station J (1481)

That the demand under the Head . 

Railway Board be reduced by Rs. 

100."

/Need to issue tickets for Kota in Jammu- 

Tawi Express Irom Jammu-Tawi station./

\1482!

That the demand under the Head 

Railway Board be reduced by Rs 

100.”

/Need to run Nizamuddin- Indore train 

from New Delhi and Indore at 5.00 PM/

(1483)

“That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/Need to provide proper medical facrilties 

at Vore railway station of G.R.P. Railway./

(1484)

That the demand under the Head 

Railway Board be reduced by Rs. 

100“

/Need to replace the old coaches of 

class first from Kota in Dehradun Express./

(1485)

That the demand under the Head 

Railway Board be reduced by Rs. 

100."

/'Need to look into the misconduct of 

police from Mathura to Delhi in Dehradun 

Express ./ (1480)

/Need to shift the railway play ground at 

Kota junction to a suitable siteJ (1486)



That the demand under the Head   Need to computerise the reseration

Raila Board be reduced b Rs.   facilit at Kota junction as Kota is the

 industrisal capital of Rajasthan. )

 Rl. Budget S CHAITRA  SAKA) Rls.)  and Suppl. 
en. Diss. Res. re. approal of rd   Dem. for Grants Rls.). 
Report of R. C. C. Dem. for Grants

Need to construct more raila Plat

forms at Kota junction. )

That the demand under the Head

Raila Board be reduced b Rs.

.

  Need to enhance the passenger facili

ties at Bundi station. )

That the demand under the Head

Raila Board be reduced b Rs.

.

Need to enhance the facilities for pas

sengers of class second in Raila. )

*  That the demand under the Head

Raila Board be reduced b Rs.

.

Need to connect second class sleeper 

car in KotaBhopal train of Central Raila. 

)

 That the demand under the Head

Raila Board be reduced b Rs.

.

Need to ithdra the proposed hike in 

goods freight. )

That the demand under the Head

Raila Board be reduced b Rs.

.

Need to include Kota raila junction in 

the modernisation scheme. )

That the demand under the Head

Raila Board be reduced b Rs.

.

That the demand under the Head 

Raila Board be reduced b Rs. 

.

Need to proide double crossing facil

it at rail crossing of Anila. )

SHRI MUMTA ANSARI Kodarma) I 

am er much thankful to ou for haing 

alloed me to speak on the Raila Budget.

Translation]

MR. CHAIRMAN Please keep one 

thing in mind. There is a long list of Speakers 

from ail parties

No increased to Rs.  crores. This 

is the maximum amount hich has been 

resliseded from the traffic receipts and this 

is unprecedented. In going about raising this 

amount the Railas Minister has just 

banked upon certain internal resource gen

eration and borroing. It has become er 

difficult for the Minister to borro funds from 

the open market because the market has 

become unstable and uncertain. That is 

h the hon. Railas Minister ill hae to 

resort to internal resource generation. So 

the Railas Minister has no brought into 

the net of traffic and freight charges sixteen 

important commodities hich ere consid

ered to be items of mass consumption and 

he has chosen such ords hich confuse 

the entire House. It is because for the firs 

time he has said that onl four items hae 

been just no left ithout an exemptions. 

The Railas Ministers choice oods gae 

rise to aoidable confusion. For instance a 

numberof commodities hae oeen exempted 

from freeing increase in the past of these 

he has said that exemptions ere being
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done aa ith in respect of our items i. 

grains and pluses. sugar diesel and oil. The 

exemptions in respect of tele items ill 

continue. But furthermore once he had 

pointed out that after  kms. of journe or 

transportation this hike of  per cent and 

aboe  kms. that amounts to  percent 

il appl to tele commodities also.

So this is a matter of shock sorro and 

suprise that for the past man ears these 

sixteen commodities hich ere alloed to 

be exempted from this freight hike hae 

been dran into the net of freight hike. So 

th is also a matter of great regret and deep 

consternationr

Thirdl due to freight hike and fare 

hike all these proposals put forard b the 

hon. Railas Minister  our price line is also 

not going to remain unaffected rather this 

ill hae serious impact upon the price leel 

i. for those commodities hich are consid

ered to be essential commodities ill hae 

serious impact upon the price leel. In abso

lute terms I must point out that at least for 

I Km. the transportation of one tonne of 

grains ill cost at least  paise to  paise 

and it ill hae the cost effectie nse of 

prices upto  per cent. So this is also a 

matter of great concern and hateer pro

posal that has been put forard b the 

Railas Minister is going to affect the life 

of the common masses and the common 

people. The commodities hich are of mass 

consumption and items of mass consumation 

b poor people or ordinar people ill be

come er costl and expensie. At the 

same time hateer proposal that had 

been put forard b the Railas Minister 

he had sociall banked upon the internal 

resource generation is also likel to increase 

the cost of serices rendered b the Rail

as. It ill be er expensie for the com

mon man. Because henceforard hat

eer serices that ill be rendered b the 

Railas ill directl affect the common 

masses the common people and especiall 

the poor people. It is because  ou onl 

bank upon the resource generation. The 

market is also not er much clear. The 

clouds are also er much dark there. ou 

cannot realise funds from the open market. 

So ultimatel ou are coming to the con

sumers and commuters and those passen

gers ho are innocent and those passen

gers ho are bearing the brunt of the burderl 
of the raila freight and fares.

So ou are just increasing to a greater 

dimension all the time. Since the preious 

Budget  hateer that as presented be

fore this House and as it as indicated b the 

earlier speaker it had created a pandemo

nium and chaotic condition in the House. We 

are representing arious States. The Mem

bers of Parliament representing at least 

Bihar Orissa Bengal and other States hae 

stood firml against that Budget and the 

created pandemonium here. The hon. Prime 

Minister as sitting there. He stood up and 

assured the House and the agitated Mem

bers that hateer proposals that had been 

put forard b the hon. Minister if the are 

going to affect the Members of Parliament of 

those States hich hae been completel 

neglected and there is abject neglect of such 

States the Railas Ministers ill hae a 

discussion ith the agitated Members of 

Parliament.

Whateer complaints grieances the 

ere just telling all those grieances and 

complaints ill be taken into consideration 

smpatheticall The hon. Raila Minister 

ill tr to pacif the and tr to redress all the 

grieances raised b the agitated Members 

at that time . But hat happened .

ou might be remembering that man
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hich is also just facing a lot of trouble 

obstacles and obstructions due to certain

of us ere present in the Conention meet

ing hich as called b the hon. Raila 

Minister. He as kind enough. I dont doubt 

his sincerit. He called a meeting of all the 

agitated Members of Parliament represent

ing anous neglected States. The enti

lated their grieances the put forard their 

complaints before the hon. Minister. But 

hat happened Nothing come out of that 

meeting. Onl sitting meeting eating as 

there. The hon. Minister had also assured in 

that meeting that something concrete ill 

come out something remarkable ill be 

achieed something remarkeole ill be done 

in order to assuage the sentiments and 

feelings of those Members. Nothing con

crete as done. For example one hon. 

Member from Darbanga appealed time and 

again he reuested time and again he sent 

reminders and repeated reuests to the 

hon. Raila Minister. One gauge coner

sion as passed and sanctioned b the 

Raila Minister costing at least Rs.  

crore. But hat happened Onl Rs.  crore 

as released and this is not going to sole 

that baffling problem. These are the high

lights of the Raila budget.

Whateer priorities are there those 

priorties hae also been changed altogether 

because onl  per cent of the total plan 

inestment has been earmarked for the 

construction of ne lines hereas huge 

amount of mone amounting to at least  

per cent or  per cent ill be inested in the 

rolling stock and track reneal and gauge 

conersion. Gauge conersion is ne model 

a ne thinking. This has come to take a lion 

share of the total budget. So this as kept 

at  percent earlierno it has gone upto  

percent of the total budget or at least  per 

cent somehere. And this priorit has also 

disturbed the hole atmosphere because 

the construction of ne lines has been 

completel stopped except one Konkon 

raila line hich is going to be spread and

reasons best knon to the Raila Minister.

Raila is the cheapest means of trans

port for the poor people and the middle class 

people. So if ou just stop the construction 

of ne raila lines this ill become er 

much dangerous for the poor people.

So I must remind our Raila Minister 

through ou that hateer backard areas 

are there like Bihar like south Bihar hich 

hae treasure of ealth hidden in the heart 

of south Bihar if ou do not spread raila 

lines there similarl there are so man 

backard places like in Orissa in West 

Bengal in Madha Pradesh or in some 

man other States if ou stop the construc

tion of raila lines ou ill find that e ill 

be facing unemploment problems at the 

same time.

MR. CHAIRMAN Please conclude. ou 

hae taken  minutes.

SHRI MUMTA ANSARI At least  

 minutes I must get because there are so 

man problems facing our State.

Translation)

MR. CHAIRMAN Nine members of 

our part hae gien their names Besides 

there are members of other parties to speak. 

Therefore ou please conclude our speech 

no.

Interruptions)

MR. CHAIRMAN The chairperson does 

not belong to an political part. As long as 

heshe is in the chair heshe takes care of 

its dignit.

tInterruptions)
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SHRI MUMTA ANSARI I am frst tak

ing a short span of time. Interruptions) The 

are consuming b time because I hae just 

to recapitulate eerthing. Bihar is a er 

backard State. Similarl Orissa and West 

Bengal are also er backard States. So 

this Budget has created an unbalanced 

groth of railas.

So far Orissa is concerned West Ben

gal is conceaned Bihar is concerned there 

is step monthl treatment mended to all 

those States. This time also the same prac

tice as adopted. One meeting as con

ened b the Minister of State and not b the 

Minister of Railas. He tried to pacif the 

feelings of all the members and hot discus

sions ere held er serious discussions 

ere held sentiments and feelings ere 

also expressed in that meeting but I kno 

the outcome. Similarl nothing is going to 

happen.

I must point put because Bihar is our 

concern and hae limited m time that Bihar 

has been badl neglected so for arious 

schemes are concerned. I must bring to the 

kind notice of hon. Raila Minister that 

there are arious on going schemes. These 

on going schemes hae not been completed 

in time due to paucit of funds due to lack 

of funds.

These schemes are BaghaChhitauni 

rrestoration of raila line. This as sanc

tioned in the ear  and the length of 

that line is .. kms. The cost is Rs.  

. crores and onl Rs. .  crores hae 

been spent.

Similarl guague conersion  

Mu afarpurRaxaul. Seauli Markatigani. 

SamastipurDarbhanga. ChhapraAunrihar.

Doubling of line SfhoRamdaalngar. 

Mghalasrai Son Nagar Gara RoadSon 

Nagar. BarsoiDalkhoJa Akiabari Dhutabari 

AluabariKtehangaj Ne JalpaiguriAmbari 

Falakata SahibganjNe FarakkaMalda 

To n Karpuri GramSiho Gunia Son Nagar 

Patratu SitarampurMughalsarai. Bokaro 

Steel Cit Kiriburu etc.

These are on going schemes. These on 

going schemes hae not been completed 

due to paucit of funds because the Minister 

of Raila is not suppling sufficient uan

tum of funds. Due to paucit of funds all 

these schemes are aiting for completion 

and er meager amount of funds hae 

been released.

Similarl about Mu afarpurSitamarhi 

Raila line sure as conducted three 

times but still it is aiting for an sort of 

orking hich ill be initiated and started.

Similarl DaibhangaSitamarhiRaxaul 

meter gauge this is also to be conerted. 

But this has also not been conerted..

SamastipurDartohanga meter gauge 

conersion is costing Rs.  crores and 

onl Rs.  core has been released.

Similarl one Mahananda Express as 

announced b the hon. Raila Minister and 

as told that a ne train has been intro

duced from Ne Delhi to Nejalpaiguri and 

not Katihar. This is not a ne train. I must 

state frankl. I must remind the hon. Minister 

that this as Mahananda Express and for 

Magali preiousl also this as running from 

Ne Delhi to Katihar. ou hae simpl gien 

an extension from Katihar to just 

Nejalpaiguri. Ho do ou sa that a ne 

train has been introduced This is er 

much confusing and misleading rattier mis

guiding proposal hateer ou hae uttered 

in the House.
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Similarl GaaPatna raila line. This 

is aiting for the last man ears. Since the 

independence since the gain of indepen

dence e are aiting for doubling of raila 

line. Ho important this raila line is ou 

must see that. Gaa is a international place 

pilgrims from different nook and comers of 

the orld are come to that place. Patna is the 

capital of Bihar.

MR. CHAIRMAN  No please con

clude. Other members of our patt ill 

highlight all these things.

SHRI MUMTA ANSARI Fe minutes 

more. So these are er important propos

als hich must be looked into b the hon 

Raila Minister.

Similarl so far South Bihar is con

cerned hat I pointed out as that South 

Bihar has a er tremendous ealth hidden 

in its heart. For example coal iron ore. mica 

bauxite  granite graphite and all these 

things are aailable.

Similarl all important factones and 

industries are located in this area but his is 

er much suppression This is matter of 

concern.

Ranchi hich is concerned to be the 

summer capital of Bihar has not been con

nected ith important trains and ith impor

tant places like Ne Delhi and other cosmo

politan tons of the countr.

So this is a matter of deep consterna

tion. I must remind the hon. Raila Minister 

about it. At least I must gie m suggestions 

because m constituc is also inoled. M 
constituenc is ithin the limits of the dis

tricts of Girdih and Haaribagah. For the last 

man ears proposal has been pending 

submitted b the people of Haanbag dis
trict that Haaribagah should be connected

b raila line. Till no it has not been 

accepted.

Similarl a proposal from Girdih district 

as put forard and the Raila Ministr 

conducted a sure also but that also has 

no been sheled. AH the files are gathering 

dust. Nothing concrets is coming out no 

steps hae been taken to construct an 

raila line there.

Similarl Jhumn Talaia is a beautiful 

scenic place. There is a Raila Station at 

Kodarma near it Jhumri Talaia is er 

popular ith the cine orid and film people. 

Our Raila Minister is not paing an 

attention to this place of tourism. Kbdarma 

Raila Station must be beautified. There 

are also to big ponds measunng  acres 

of land and the ater is stinking there. 

Pollution is also being caused there. I had 

just sent sereral reminders to the authorises 

to see that at least  acres of land should 

be used in the best possible manner an d 

some shops and market centres should 

reestablished there This ill also increase 

the reenue of the Railas But the Raila 

Ministr is not paing an heed to hat I sa. 

This is also surpring.

At least there are certain areas here I 

ant to make some suggestions. Sixfeen 

important articles of mass consumption 

should be brought out of the net of the 

raila freight. Secondl pretties should 

also be changed. More and more backard 

areas and undeeloped regions should be 

connected b raila line because this is the 

cring need of the hour.

Thirdl the freight hike should be re

duced. It must be slashed don from the 

present I per cent and  per cent to  and 

 per cent respectiel

AH the aforesaid ongoing rada lines
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Schenes hich i hae pointedout earlier 

hich are in Bihar must be taken up on a 

priorit basis and the Ministr should tr to 

complete all these ongoing schemes in 

Bihar on time because these are er much 

beneficial to the common masses.

Fifthl South Bihar should also be taken 

up on a priorit basis and the raila lines 

should also be spread to all the district 

headuarters. At least Chatra Haribagh  

Ranchia all these must be couneted b 

raila lines.

Whateer contracts the Raila Minis

tr is giing must be gien to backard 

people and Harjans. The interests of the 

eaker sections of the societ should also 

be taken into consideration hile giing 

contracts.

Translation]

SHRIMATIKESHARABAI SONAJI 

KSHIR SAGAR Beed) Mr. Chairman Sir

I rise to support the Raila Budget for 

 presented b Hon. Raila Minis

ter Shri Jaffer Shariff. Hon. Minister has 

sought to achiee the deelopment of the 

countr through this Raila Budget under 

the leadership of Hon. Prime Minister. I 

thank the Hon. Raila Minister for present

ing a balanced and practical Raila Budget 

b taking into account needs of arious 

areas in the countr.

Indian Rail as is the biggest 

organisation in Asia and ranks er high 

among he similar organisations In the orld.

Some of the salient features of the Budget 

are

i) Introduction of ne trains.

ii) Introduction of insurance scheme 

for the benefit of hose person ho 

die in raila accidents or tourist 

attacks

iii) Interdiction of sleeper class for all 

the trains. This step ill enable the 

passengers to trael comfortabl. 

The surcharge proposed is . I 

suggest that it should be onl .

i) Conersion of  Km tack into 

broadgauge. The length of ne 

raila lines in  kms.

 ) Railas ill realise reenue to the 

tune of Rs.  Crores b effect

ing hike in fares and freight.

The amount earmarked for raila 

projects in Maharashtra is Rs.  crores 

hich is uite inadeuate. I reuest that Rs. 

 Crores should be proided for complet

ing these projects in Maharashtra.

Concession in freight charges as aail

able for essential commodities like pulses 

sugar diesel. As the concession is sought to 

be ithdran it ill lead to price rise. So I 

reuest that the concession should not be 

ithdran.

It is heartening to note that fee Goern

ment has not proposed an hike in freight 

charges of salt. Kerosene cooking gas. gur. 

sugar egetables fodder. This step ill 

gie relief to common man.

No I ould like to speak on catering 

serice on trains. In Rajdhani train food is 

sered free of cost and It is of good ualit. 

But the ualit of food sered in other trains 

is er poor and one has to pa  rupees for 

the tasteless food. Puris sered are small in 

sie and not propert fried. Food sered is 

cold and tasteless. Curd sered is in liuid

Translation of the speech originall deliered in Marathi.



 Rl Budget CHAITRA  SAKA) Rls )   and Suppl 
Gen Diss Res re approal of rd   Dem for Grants Rls) 
Report of RCC  Dem for Grants

of food on seeral occasions But there is n 

improement in the ualit of food Railas 

should pa proper attention to catenng ser

ices and bnng about the desired change i 

ould bke to suggest that unemploed 

omen should be gien charge of 

oerseeking raila canteens and stalls 

Since omen are ideall suited to take up 

this job I reuest that this responsibilit 

should be gien to omen

Sanitar condition on raila stations 

er poor Cleanliness in not maintained 

Water is not aailable in raila compart

ments Railas should ensure ater sup 

pl on raila stations and trains

Fans in the compartments are gener

all out of order The should be repaired 

promptl Man indos of the compart

ments are out or order Windos should be 

repaired and it should be ensured that doors 

of the compartments are strong and its nuts 

and bolts properl fitted This ill help in 

reducing theft on trains

Raila reseration charts displaed at 

raila platform or at the entrance of bogies 

are in English Since  per cent people do 

not kno English there is no point in prepar

ing reseration charts in English I reuest 

that reseration charts meant for displa 

should be in Hindi Since Hindi is the national 

language charts should be in Hindi Reser

ation charts are not displaed in time This 

causes lot of hardship to the passengers 

So I reuest that reseration charts should 

be displaed on time

There should be  separate bogies for 

omen in each trains Since omen hae to 

trael ith their children and language he 

find it er difficult to trael croed compart

ments So separate bogies should be pro

ided for omen Policemen should be de

ploed in these bogies for ensunng securit

of omen passengers

*  Some male passengers consume li

uor in raila compartments though it is 

stncti prohibited b la This causes lot of 

trouble to omen passengers Strict action 

should be taken against persons consuming 

alcoholic drinks in raila compartments

Ahmednagar raila Station does not 

hae an uote of reseration for an train 

eithenn first class or second class I suggest 

that four resered seats should be proided 

mall the trains at the station The uota for 

second class reserations should be stepped 

up to 

I thank the Honble Mimstepfor starting 

Aurangabad Nagar Daund passenger Train 

I consider Passenger Trains as poor mans 

train since fares of Passenger Trainsare 

less I suggest that this tram should run upto 

Bomba ia Pune so that large number of 

passengers going to Pune and Bomba ill 

be benefited It is necessar to set up 

Marathada Raila Deelopment Corpo

ration on the pattern of Konkan Raila 

Deelopment corporation for deelopment 

of raila netork in Marathada The Cen

tral Goernment has permitted Konkan 

Raila Deelopment Cooperation to issue 

public bounds and debentures This 

persmisston should be gien to Marathada 

Raila Deelopment Corporation also for 

completing Raila project in Marathada 

expeditiousl The Maharashtra Goern

ment has alread made the recommenda

tion in this regard

SHRI TARA SINGH in the Chair] 

. hrs.

I reuest that Marahthada Diision 

should be brought under Central Railas 

Presentl. Marathada is under Southern
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Railas. For getting the ork done one 

has to go to Secunderabad. It takes lot of 

time and causes dela. Bomba is a Central 

place and capital of Maharashtra. So it ill 

be conenient  Marathada is brought 

under Central Raila.

No I ould like to speak a fe ords 

about m constituenc Beed and 

Ahmednagar Parli raila line. Beed is a 

backard district haing population of  
lakhs. As it is underdeeloped district lakhs 

of orkers go to other districts and States in 

search of ork. The cannot attend to the 

education of their children. This district is 

sociall and economicall backard district. 

That is h unemploment is increasing. It 

is the polic of the Got to ensure deelop

ment. of backard areas. But Beed dostrict 

is depried of deelopment. As there is no 

deelopment unemploment is groing. 

Considering the backardness of this dis

trict our respected former Prime Minister 

Raji Gandhi had ordered sure of 

AhmedanagrBeedParali raila line. Shri 

Madharaoi Scindia the then Raila Min

ister had ordered the sure. But I do not 

find an proision in this Budget for complet

ing BeedParali raila line. I hae been 

pleading for this raila line for the pad  
ears. I hae spoken on the issue in this 

House on seeral occasions. I hae submit

ted petitions seeral times. I hae met Hon. 

Prime Minister and Raita Minister and 

submitted petition to them and discussed 

the matter ith them. AH the efforts hae not 

produced an result. Eer time I am told 

that since there is financial constraint this 

line ould be considered next ear. Beed 

Parali raila line is er crucial for the 

deelopment of this area. I once again 

reuest that allocation should be made for 

this raila line in this ears Budget and the 

ork should be started immediatel.

Sir letme point out that there is a belief 

in Maharashtra that offering a girt in mar

riage or performing Kanadan is a er 

pious act b hich one can earn Puna I am 

a daughter of Kamad in Karnataka ho has 

been married in Maharashtra. In offering 

this daughter of Karnataka to Maharashtra 

ou do not gie anthing in dor except 

sanctioning AhmednagarParali raila line. 

This is m onl reuest to Hon. Minister. 

With these ords I thank ou Mr. Speaker 

for giing me time to speak on the Raila 

Budget

SHRI RAM KAPSE Thane) Mr. Chair

man Sir after the presentation of Raila 

Budget. I met the Honble Minister and 

thanked him. Hon. Minister looked at me 

ith great supnse and he as ondering as 

to ho a member of opposition like me ent 

to him and thanked him after presentation of 

the Budget. Hon. Minister I am praising ou. 

I told him that I as making efforts to hae 

local terminus at Dombili for past  ears. 

In fact the first Satagraha for this as 

started in . A decision as taken to 

construct the ferminus b spending I Crore 

 lakh rupees. I thanked him for taking this 

decision and including it in the three books. 

This is the proof of ou occasional faorable 

action. But this cannot be said of all ou 

actions hich ou take. At the same time 

ou had gone in for hike in fares and fights 

on such a large scale that it is not possible 

for me to congratulate ou for this Budget. 

On the other hand I ould like to tell ou that 

ou should take this House into confidence 

and tell us as to hat circumstances be

cause of hich ou had to increased freight 

charges and fares on such a large scale. 

The House ill support ou if ou do that.

Mr. Minister Mr. Bhatia in sitting b 

our side. Mself and Mr. Ram Naik had 

presented a petitions here on behalf of 

Bomba commuters. Mr. Bhatia had isited

Translation of the speech onginall deliered in Bengali.
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Bomba in  to stud this petition J am 

haing the Report submitted b Mr Bhatia 

after examining the situation there He had 

pointed out tele ears back that certain 

things should be done in Bomba I demand 

that a Committee of Members of Parliament 

from Bomba should* be appointed to see 

ho man things suggested b M Bhatm 

hae been implemented

our plea is that increase in fare and 

season ticket charges is ineitable On behalf 

of Bomba commuters I ould like to make 

it er clear that the are not at all in the habit 

of traeling ithout ticket If this practice is 

there some Where I do not ant to sa 

anthing about it But Bomba commuter 

purchase pass or ticket before traeling 

The hae to trael standing in the crod 

What hae ou done for these commuters 
When mr George Femades Kras the Rail

a Minister in  e ere gien status 

paper Schemes orth  crores of rupee 

ere included in that statues paper If e 

take todas costs into account these 

schemes ill cost  crores of nfcees  
crores of rupees inestment suggested then 

ould toda mean  to  crores of 

rupees Hae ou spent atleast  or  

crores of rupees dunng this period Hae 

ou gien the proposed amenities to the 

Bomba commuters dunng this penod This 

is m first uestion to ou If ou are full 

sure that Bomba suburban serices are 

running into losses ou should appoint a 

Committee of MPs from Bomba Whateer 

decision is taken b this Committee ould 

be acceptable to Bomba commuters If the 

Committee dcides that Bomba Suburban 

serices is not running to losses than ou 

ill be left ith no other options then ith 

draing hike in fares This ould like to 

make clear at this stage itself This is the 
challenge e are throing I reuest ou to 

accept the challenge instead of resigning 
on Aodha issue and threatening the nes

papers please accept this challenge and 

then ou ill kno that fault is ours and 

Bomba commuters are* not at fault

Ho much is the burden of hike in fares 

on Bomba commuters I can tell ou ho 

much ere the charges of season tickets in 

l indtoda If ou hae a look at this ou 

ill obsere that charges of passes hich 

ere onl Rs  in  hae gone upto Rs 

or  The increase is ten tures Afterthat 

also again ou increased these charges 

ou hae increased the fares continuousl 

from  but in return hat hae ou done 

for Bomba commuters BUTP  scheme 

as formed This scheme as formed four 

ears back Let us kno that talks ou held 

ith the State Got for implementing this 

scheme Dunng ou talks ith the State 

Got the State Got said it ould bear 

some expenditure and some expenditure 

ould be borne b Raila Ministr But 

there is a dispute regarding the Share to be 
borne

Mr Sharad Paar is the Chief Minister 

of Maharashtra Mr George Fernandes is 

telling me that toda onl there is a court 

erdict against him Een though the deci

sion is against him still he is the Chief 

Minister till Supreme Court gies its deci

sion I think Mr Paar became er intimate 

fnend of ours dunng the last ear ou talk 

to him and tell him that expenditure on 

raising infrastructure ould be done b the 

State Got and expenditure of rolling stock 

ould be borne b Railas Such a diision 

can be done World Bank is prepared to gie 

ou assistance But h are ou not accept

ing this assistance

Some decisions on simple issues hich 

ou took dunng the last ear are like adding 

insult to iniur ou said that WasiMankhuro 

raila nas been started It ou start trael 

from Washi to Manknurtf ou ha
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particular fare. But. from Mankhurd to 

Bomba the fare is again different. What 

kind of justice is this if ou are traeling 

from Washi to Mankhurd the fare is more. 

But from Mankhurd to Bomba the fore is 

lass. He can this happen On the same 

raila line and in the same dirt compart

ment hen there is no maintenance ho 

can ou hae to sets of fares So far ou 

hae not ithdran surcharge on trael to 

Washi. M first suggestion is that hike in the 

rates of season ticket should be totall 

ithdran. Second suggestion is thpt sur

charge on WashiMankhurd season ticket 

charges should be ith dran. BUJP ork 

should be immediatel started. ou ant to 

start raila senice for Karjat to Panel. 

ou ant to start raila senice from Panel 

to Die.

English]

MR. CHAIRMAN There is a er long

list.

Translation]

MR. RAM KAPSE I am concluding er 

uickl. ou can start serice from Dia to 

Virar. M friend Mr. Ram Naik ill tell ou the 

condition of trael from Vasai to Karjat. He 

ill tell ou h there is need of separate 

suburban one. That is h instead of dell

ing on that point I ould like to make a fe 

simple suggestions and I hope that ou ill 

accept these suggestions. Firstl there are 

Konkan Urban banks. The hae appealed 

to ou that the should be alloed to inest 

some of the amount hich the are in

esting in Public bonds in Konkan Raila 

Bonds also. These banks are prepared to 

make this inestment. ou took up this 

matter ith Finance Minister But Finance 

Minister isel declined our proposal. We

are prepared to support ou. If Konkan 

Raila project has tomateriaHse ou should 

rather encourage all Konkan Urban Banks 

to inest in Konkan Raila Bonds. The 

latest knos is that ou hae accepted  
crores of rupees from UTI at interest rate of 

 This is not proper. This is another affr 

out to the commuters. On one hand ou 

ould increase the fares. In th Plan the 

Central Got had gien ou  of the 

amount of Planned expenditure. Butpresntl 

ou are getting on  Planned expendi

ture amount. ou are asked to raise our 

on respurces. On one hand Central Got 

is doing injustice to the Railas. Secondl 

Urban Deelopment Ministr has been en

trusted big cities like Bomba Bangalore 

Delhi. That Ministr also does not spend 

anthing. ou are not on good terms ith the 

State gots and ou cannot pursued them. 

ou are not in a position to get some amount 

from them. And the commuters hae to bear 

the brunt of it.

No I ould like to briefl make a fe 

suggestions. Mail Express trains should be 

started from Thane and hae stoppage at 

Thane. Large numberof persons from Thane 

come to northern India. Can ou not fulfill 

their demand Work on Raila line from 

Thane to Turbhe should be completed. Can 

ou not do this Daraghat Murbad Scheme 

as accepted in . Can ou not take 

steps for implementing this scheme If 

Daragher scheme is completed instead of 

going to Pune ou can go from Nagar to 

Visnakhapatna and sae distance of  

kms. Similarl hen KanatPanel route 

ould be started PuneBomba distance 

ill also get redcued. ou should consider 

from this point of ie and sae diesel and 

also commuters mone. ou should formu

late such schemes. When Mr. George 

Femades as Raila Minister. I had taken 

a delegation to him. I told him that Railas 

had increased fare to Rs. . So ou should
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increase the number of booking indos 

Mr Fernandes immediatel accepted this 

proposal Commuters hae to stand in ueue 

for to hours for purchasing tickets For ho 

long commuters should tolerates th 
tourture I had also demanded thatThakurle 

Poer House should continue to function If 

ou ant to run suburban serice it is 

necessar that Thankurle Poer House 

should continue to function Recentl Rail

as hae informed me that a decision has 

been take to close don Thakurle Poer 

House The scheme hich as started b 

Mr George Fernandes is sought to abol

ished Thakurle Poer House is just scrap at 

the moment The ne scheme hich Rail

as hae informed me is not proper I ant 

to aske a simple demand that season ticket 

should be aailable from an station to an 

other station But hit is not done Een 

proper cleanliness is not maintained on 

trains  Passengers hae suggested that 

there are large number of stalls N o more 

stalls should be opened no But ou hae 

sanctioned ne stalls on Kalan and Thane 

stations On one platform not een single 

stall as opened in man ears But h did 

ou gie stall to persons from our area 

No ne stalls should not be opened This 

is m demand On ail stations there should 

be footoer bndge hich should be full 

coered b roof There are the simple things 

hich ou should do Gie the amenities to 

the passengers After that if ou increase 

the fare to some extent commuters ma 

accept it The present increase in fare is 

totall unacceptable And it deseres to be 

opposed That is h I tnanK ou tor 

Domblali Terminus For meeting expendi 
tureeouldsupportou But that too if ou 

accept help and allo Bomba commutes to 

lie in peace Thank ou er much

 English)

SHRIMATI SUSEELA GOPALAN

Chiramkii Sir I stand here to oppose the 

Raila Budget

I hae no hesitation to add that this is 

antipeople Budget It has not onl increased 

the passenger fare it has increased the 

freight charges hich ill enhance the prices 

of all goods that are earned on the railas

So far railas had some social objec

ties When the pin their Budget that is 

being gien a go b It plas an important 

part in price estabilisation and pnee 

eualisation But that is not an objectie at 

all at present Price hike for essential com

modities like heat sugar kerosene plus 

all are taken up This is going to affect een 

the public distribution sstem When the 

pnees go up the open market paces also 

ill go up as a result of this increase of the 

freight charges

Railas pla a ital role in strengthen

ing the unit and integrit of the countr It 

as also a media for n atonal integration

Bntishers understood the ital role of 

the railas especiall in a countr like 

India and the hae gien great impoitantec 

to that

But that is our polic no  No for the 

ne lines there is no pnont at all Inad

euate importance is gien to them It takes 

tot of time to complete the line It is taking at 

least ten to  ears B the time the protect 

is completed the amount oif expenditure 

incurred ill be double to that hen it started 

In fact insertion areas actuall not much 

importance is gien to the construction of 

raila lines Uneen deelopment is taking 

place in the countr as a result of this

NorthEastern States are neglected 

Een last ear e tocused tne issue of the 

NorthEastern States We cited the example
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of Purulia. There is no a to come out of 

that. The are isolated from the other parts 

of India a a out must be found in the 

NorthEastern States. Some importance 

should be gien to these States. 

Raila Minister should gien some 

importance to this subject and be kind enough 

to realise the importance of the NorthEast

ern region line.

The eighth Fie ear Plan has failed to 

gie proper attention to the needs of the 

India railas.

Plan allocation is decreasing and bud

getar allocation also is decreasing ear 

after ear.

During the First Fie ear Plan the 

allocation as . per cent.

In the Second Fie ear Plan it as 

.  percent.

During he Seenth Fie ear Plan it 

as . per cent. It has come don to 

.  per cent in the Eighth fie ear Plan.

It means our Goernment is not giing 

due importance to the railas the countr.

Budgetar support is declining. From 

 per cent it as come don to . per 

cent.

Market borroings are increasing. From 

 per cent it has gone to  per cent.

The demand for passenger traffic and 

goods traffic increasing.

 There is demand for more and more

trains and also more railheads. Goernment 

is laing much stress on gauge conersion. 

I do not sa gauge conersion is not impor

tant. But it has to be done in a phased 

manner. That about the track reneals A 

total length of  kms. of tracks has to 

be reneed. The Raila Minister in his 

speach has said that it has to be reneed 

in the Eight plan. Actuall a actull b 

saiging this. he has eneuded it for the next 

plan so hat ill happen If the track 

reneal is not done in .time accidents ill 

the more in number. Whe an accident takes 

place hat ill be done Some Committees 

ill be appointed. The ill inuire into the 

mater and sa either the emploees are 

responsible for the accident or at least the 

ill find out so cause as it some happened 

in the case of the Perman accident. I do not 

kno hose intellect is behind that. Finall 

it as said that it took place due to a tornado. 

There as not een alight moement of air 

in that area. But that accident as attrib

uted to a tornado. Then the train fell into the 

rier so man excuses hae been found 

out. What I sa is that the track reneals are 

not done in proper time. This is the a the 

are. dealing ith such things. So. much 

attention should be paid to the track rene

als. Forthat more allotment should be made. 

Also for the ne raila lines much impor

tance should be gien. I do not kno h the 

Railas are paing diidend to the goern

ment. From the er beginning hat the 

Britishers hae spent for tne Railas een 

for that the diidends are paid. Regarding 

social objectie. Railas are plaing a big 

role tn regard to the essential articles the 

fright hike should not be there. In turn to 

compensate that the can cancel paing 

diidend. It should not be paid to the Go

ernment because it is a er big thing. What 

e are doing is a er big thing. The Indian 

Railas are the Diggest in the orld. The 

are doing a er Dig dut and for that rea

sons. this diidend should be cancelled.
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That amount should bd spent for the ne 

raila tines. That is hat i feel because that 

ill go a long a. Wh should the goern* 

ment be gien the mone  That is m point.

Coming to the other points I ant to sa 

one thing. First I come to the attitude of the 

Railas toards the emploees. After the 

 strike the emploees hae not been 

reinstated. Time and again all the sections 

of the people hae raised this point and 

unanimit as there. But een then some 

more emploees are taken toda. I do not 

kno h so much of a miserl attitude is 

being adopted. If that is the polic all these 

people can be reinstated. That is hat is 

actuall accepted. But that is not actuall 

done. What is the attitude toards the tem

porar and casual emploees That is also 

er dismel Een after  or  ears of 

serice the are not taken in as permanent 

emploees. For ho man ears hae the 

been orking Een their dependents are 

not being gien an emploment opportuni

ties Those ho are ding in harness should 

be gien some facilities. So man people are 

aiting. After sering a period of  and odd 

ears their dependents are not getting an 

emploment. This is the attitudent of the 

Goernment toards the emploees.

There is another thing. esterda it as 

discussed. For the HPF personnel the right 

to form an association should be gien. 

The should be gien the recognition. Be

cause rcongising a nunion and all that ill 

onl enhance their consideration for the 

Goernment. The ill think that this is the 

Goernment hich has done something for 

us. The attitude of the Goernment should 

not be that of the landlord of the medieal 

age it should behae on a little more ciilised 

a ith the orking sections of the countr. 

That ill gie more encouragement to the 

and that ill help the countr a lot.

I am coming to the problem of Kerala. 

The Raila Minister is our neighbor. He 

kno the problem of Kerala more than an 

of the Raila Ministers The performance 

of so man ears did not proe that he is er 

frendl to Kerala. No the major problem of 

Kerala is the doubling of the raila line 

beteen Mangalore and Shoranur from 

Kaamkulam to Triandrum. It should be 

done in a speedier manner. Then onl e 

ill get the benefit of the facilities of. the 

Konkan Raila full if these to lines are 

doubled. This is an interesting thing. In the 

preious ear  there as an allo

cation of Rs.  cores for a raila line 

beteen uilion to Triandrum. Last ear it 

came don. This ear it is onl Rs.  for 

the doubling of that line. I do not knd hat 

is thereason behind it. Actuall it is the 

Minister Shri Krishna Kumar ho is repre

senting uilon and Shri Charles is repre

senting Triandrum. Of course it passes 

through m constituenc also. But ou should 

not be inimical to that. I remind ou about a 

coastal  line from .Arunakulam  to 

Kaamkulam. Ho long did it take It took

 to  ears after the ork had begun. B 

the time the expenditure has gone double 

or treble. Een no oerbridge etc. hae 

et to be completed. It takes lot of time. Our 

Raila Minister ill get annoed if I sa that 

Mr. Famandes hen he as the Railai 

Minister had gien us Rs.  crores forlhat 

raila linen one ear. Otherise it ould 

hae taken fie more ears for the comple

tion of that raila line. I appeal to ou that 

some more attention should be gien to the 

raila line in Kerala.

The most important thing is the dou

bling of this line. If the doubting of line is done 

in Kerala ithin one or to ears then the 

raila bonds iH be taken b the people of 

Kerala. Een e ill appeal to the NRIs of 

the Kerala out side to take these bounds 

there is no difficult for that. There ould not
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be an difficult for getting that amount for 

he Konkon Corporation. Like that it could be 

completed. Likeise CalicutNeelambur 

rail a line is there and Kuchipuram 

Guruaour raila line is there from 

Triandrum ia NecKmanied to Changota. 

These are t o there lines hich are not er 

long and these can be completed ithout an 

 difficult and full cooperation of the people 

of Kerala iH be there for alt these schemes.

I ant to point out about the ork 

relating to raila oerbWges. Actuall three 

of m predecessors ho represented m 

constftimec. hen the had represented 

the had thought about it. Een no the sa 

that there is somethings to be sorted out 

beteen the State Goernment and the 

Center and it should be ftanlsied. I got three 

replies on that. Een no it is not done. What 

hae e to do Hae e to do something 

against the Railas there I ilt organise 

the public and tell them ou do something 

because then onl the ill ake up to the 

situation. I do not think it is needed. That is 

h e are repesnenttng here. There is a 

foot oerbridge the anted. I asked a 

uestion in this regard and the replas is that 

the State Goernment has to propose and 

then it is to be fianiised. Ho man crores 

ou are spending for the bridge The foot 

oerbridge is not a difficult thing. If people 

alk on that then it is er danger. Railas 

hae gien a arning 

Electrification e are demanding for 

the last so man ours. What is theeexperie 

No cane eierification scheme is taken up 

from Erode to Econom for that Rs.  

crores is set apart. Rs. croesorsomthlng 

our total amount reuire. Ho man ears 

il it take Een If our son becomes a 
Minster our scheme W not be competed. 

It is more than ten ears. TWhatl happen

Ho man time the expenditure iH go up 

Whateer amount is allotted should be at 

least sufficient and ithin four or fie eais 

ou shouldcomplete the scheme. But that is 

not the attitude of the Goernment.

All the old begiife aresent to Kerala. 

ou cannot een trael in them. We find It so 

difficult railas hae been remodeling in 

Kasargod and other areas. But the Malabar 

area is neglected. Man of one reapers 

orks or mddemisation ork is not done. 

Een the modernisation of Triandrum 

Raila Station is going a lo pace. So 

man crores of rupees are being set apart 

and all that the sa.. But actuall onl Rs. 

 crores cror something is for th remodeling 
of the Triandrum Raila station computer 

reseration is there at onl to plaecs.

in this ear onl Rs.  crores hae 

been gien to Kerala. This has to be en

hanced. Rs.  crore onl is for the electri

fication. I feel sometimes ashamed people 

are asking h e should go to Parliament. 

All these MPs are going there and h e 

also should go there. We are unable to repl 

to them. This is actuall a shameful thing. I 

hope the Raila Minister ill sae us at 

least from this shame and do justice to 

Kerala and also all the other backard 

regions hereer it is neglected.

From Bangalore there is a demand 

from the Malaalees to hae another train 

from Bangalore toTriandrum. There are so 

man other demands. Kerala people are 

leaing in all parts of India. The ant some 

of the things to be taken up. We hae no 

superfast train. We hafe been tine onl one 

train and that also must be taken into consid

eration. The fare and flight gien should be 

ithdran. Our retrenched orkes should 

be taken back

With these ords I conclude m speech
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and hope that the Minister ill consider all 

these things.

SHRI RAMESH CHANNITHALA 

Kottaam) Mr. chairman Sir I rise to sup

port the Raila Budget. The hon Raila 

Minister shri Jaffer Sharief has presented 

this Budget in the backdrop of seere finan

cial crunch as a result of the dindling 

budgetai support. Resource generation 

for the deelopment is the main thrust. It is 

the focus of e Budget. He has kept the in 

crease in the passenger and freightt fares to 

the inescapable minimum. Otherise the 

acute financial problem ill be more acute 

so. there as no other alternatie before the 

Central Goernment there as no other 

option before the Raila Minister but to 

increase the freight rate b  per cent to 

ganer an additional reenue of Rs  

crores and to increase the fares b  per 

cent to garner an additional reenue of Rs. 

 crores. So the total additional reenue 

in this Budget hich is presented on th 

Februar is Rs  crores. Unless an 

innoatie thrust is gien to the Railas 

finances and the technolog is improed 

the raila might stagnate and adersel 

affect the nations groth. I urge upon the 

Minister to go into the details of the financial 

management of Indian Railas. In the field 

of technolog also there must a complete 

ealuation an d an innoatie stud is nec

essar. It ma be realised that since the 

railas proide the infrastructure for indus

tries. agriculture defense etc. the raila 

needs greater financial support budgetar 

support. Unfortunatel the support hich is 

gien from the Union Budget is er lo.

In this Budget certain highlights are 

er important and e appreciate that The 

formation of a Ne Capital Fund is in the 

right direction and this is to ensure aailabil

it of mestible resources in future. This is a 

special feature in this Budget. There is the

initial Capital of Rs.  crores and an 

additional fnd of Rs crores in the next 

ear. This is one of the best decisions hich 

is taken b the Raila Minister. There is a 

steep fall in the budgetar support andtiiis 

is the main hurdle as the hon. Members 

from the other side hae also mentioned. 

The Railas should standits on and it 

cannot compromise on the inestment. In

terruptions) The point is that e hae to 

increase the productiit Ho man ears 

can e go on like this We hae to increase 

the productiit and that is the onl a. We 

hae increase the internal productiit and 

the nonplan expenditure should be cur

tailed.

When e are traeling from Delhi to 

other parts of our countr e are seeing big 

big raila stations just like places. What is 

the need for these big big raila stations 

Raila is the cheapest mode of trael for he 

common man. e do not ant huge rail a 

stations. Of courses the must be proided 

ith better amenities but that does n ot 

mean that e hae to build up big big 

raila stations. just like palaces. I kno 

that in the Eighth Plan the Goernment has 

gien more emphasis for the gauge coner

sion electrification definitel the reneal 

and replaement erf the rolling stock im

proed passenger serices deelopment 

of terminal capacit and the intermodal 

transport The polic of uniue gauge ss

tem in the countr is the must and the 

Goegnent has gien to priorit for that. 

For all this the mam burbled is the lack of 

financial support. The major crisis is the 

financial cumch. The public is unilling to 

bu the Raila Bonds The sales touched 

Rs . crores against the budgeted Rs. . 

 crore despite an increase in the taxfree 

interest rate from  per cent to . percent.

So.the increase in fare an freight for 

getting additional reenue this ear and
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ithdraal of certain concessions are the 

hardsteps hich e hae taken. A real crisis 

is budding up in the Indian railas. In the 

budget speech itself m the Minister clearl 

mentioned the multifarious problems hich 

the Indian railas arsfacing hat is the 

support from the beget of the Union Goern

ment . tt as  per cent in  and no it 

is coming to . per cent. No clearl the 

das of cheap mon are oer. There is a 

disturbing feature in hich the railas and 

the Goernment should ponder oer for 

cash flo for the railas during . 

The railas hae to under take a lot of 

social obligations. The financial relationship 

beteen the Goernment and the railas 

is to be redefined. This is the most important 

thing. Otherise the railas cannot run.

All the Members of Parliament are ar

guing for gauge conersion electrification 

ne trains ne raila lines. If e are not 

going for rethinking about the hole raila 

finance and relationship beteen the rail

as and the Central budget nothing ill 

happen future. That is the most important 

point I anted to make.

In the last budget. the hon. Minister 

as kind enough to introduce  ne pas

senger trains. Unfortunatel in this budget 

onl nine more passenger trains ere intro

duced. It mabe because of the unsaturation 

of line capacit or due to perennial shortage 

of locomotie and other rollingstock. But 

certain areas must be gien more priosit 

for example Kerala. We ere demanding a 

ne train from Ne Delhi to Kerala.

THE MINISTER OF RAILWAS Shri 

C.K. Jaffer Sharief) That as gien.

SHRI RAMESH CHENNITHALA That 

as an old train reintroduced . It is er

interesting to sa like that. Ma be that e 

for Mangalore. ou are a er cleer per

son. I kno that. ou are er intelligent. 

ou are talking in such a a that people of 

Kerala ill be happ. The point is that e 

ant an exclusie train to Kerala because 

thousands and lakhs of people are staing 

outside Kerala. Majorit in serices. So the 

outstanding demand is for a ne train. I can 

understand our problems. But in certain 

areas Got should gien attention onl 

nine ne trains ere introduced this time. 

There is a massie social burden. There is 

a backlog of essential replacement of roil 

ingstock and there is a need for expansion. 

Rail Bhan has been full of pressure. I can 

understand it. The Minister has lot of 

opressure. But ou hae to see the realit. 

ou hae to gie more emphasis for the 

backard areas.

Regarding the Konkan Raila I anted 

to make one point. I am er appl that ou 

hae allotted Rs.  crore for the Konkan 

Raila. But unfortunatel the ork is glo

ing on er slol. The officials are onl 

interested in contracts and other things. 

Malpractices are going on. I auction the hon. 

Minister that of things il go on like this the 

Konkan Raila ill not be completed in the 

stipulated time so m reuest to the hon. 

Minister is to interene in this matter. Kindl 

look into the matter and gie necessar in 

strut ructions to the concerned to augment 

the plan and to step up the deelopmental 

actiities of the Konkan Raila.

Regarding superfast trains. I anted to 

make one point. An train hich is rUining a 

at speed of  kms per hour is a superfast 

tain in our countr. In foreign countries a 

tain running at  kms per hour Is termed 

as superheats train. In Japan and Ger

man thetried successfull about kms 

per hour b a of conductie track. That is 

the latest information hich e hae got.
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We are lagging behind What are the Rail

as going to do Starting from Delhi. Kerala 

Express takes  hours to reach 

Thnandrum so e hae to look into these 

points We hae to adopt the technological 

deelopment and tr to use in our countr 

also deeloped and used in other countries 

Indian Railas should also think about it if 

not toda at least in the near future I do 

appreciate certain steps taken b the Go

ernment But a lot more still remains to be 

done

No I dra our attention to regional 

imbalances Wheneer e demand a ne 

raila line Railas ill sa that it is not 

iable Backard areas can be deeloped 

onl hen the are linked to the other parts 

of the countr If there is raila line 

people to anbd inest in industr and busi

ness in those areas and this in turn ill 

expedite more and more deelopmental 

actiities Then the raila line too ill be 

iable so please do not shut our ees to 

this realit Of course e do understand the 

financial difficulties But ithin the gien 

resources backard areas should be gien 

pnont and ne raila lines should be 

started in those areas because it ould 

naturall lead to oerall deelopment of the 

area

Dunng the time of Late Raji Gandhis 

Goernment there as a proposal for a 

coach factor in Kerala But unfortunatel it 

as shifted to Punjab Taking into consider

ation the huge unemploment problem in 

Kerala. I reuest the hon Minister of Rail

as to sanction a coach factor to Kerala 

here more than  lakhs of educated 

unemploed outh are on the registers of 

Emploment Exchanges

No I ould like to mention a point ith 

regard to computerisation I do recognise 

the fact that the Railas are the most

important sector hich is giing a lot of 

emploment to ur people. While I do el

come computensation e hae to pa care

full attention to the fact that our countr is 

facing an unprecedented unemploment 

problem and too much of computerisation 

ma not help us in this regard Kottaam 

Raila station is to be Computerised since 

the pressure of traffic is er high

Another point that I ould like to men

tion is about the Kottaam Madurai ne 

raila line This ill touch most important 

tounst areas I reuest ou to sanction this 

Kottaam Madurai railas line so afa afa the 
hiN areas of Kerala ill be benefited ft ill 

also help rubber cultiators and cultiators 

of cardamom and other spices In addition 

it ill improe tounsm in this area This ill 

be economicall iable also

Sir please allo me to sa a fe ords 

about the BangaloreTnandrum Rajdhani 

express The Raila Minister is our neigh

bor But as mentioned b Shnmati Suseelaji 

ou are not at all shoing an smpath 

toards Kerala The general belief among 

the people of Kerala is that ou are not 

helping Kerala I am also of the same opin

ion The proposal for BangaloreTrriandrum 

Rajdhani Express should be gien more 
smapthetic consideration

No I come to the doubling of* the 

rail a line  from Kaamkulam to 

Tnandrum When the Konkon Raila Line 

ill be completed ithout doubling of 

ShomurMangalore fine Korasal ill not be 

benefitted The classification of Cochin to 

Tnandrum is the most important ork to 

the taken up

I ill sa something about electnfication 

and I ill conclude in to minuets As perthis 

ears Budget. Kerala is gien Rs  crore 

But out of this amount Rs  crore ill be
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spent for Tamil Nadu area for the Erode 

Cochin area. So. e are getting onl Rs.  
crore. This is a gross injustice to the people 

of Kerala and it is eident from all these 

things that I hae mentioned. Kerala is 

completel ignored and this cannot be toler

ated an longer. All fr e Congress Members 

of Kerala met the hon. Minister and there 

as a discussion also. I hope that some ne 

raila lines some doubling and electrifica

tion ork and some ne trains ill be granted 

to Kerala. If this is not done e ill not be in 

a position to keep uiet. It is the boudnen 

dut of the Members of Parliament from 

Kerala to start an agitation against the atti

tude of the Central Goernment. This is the 

point that I ould like to emphasise. I hope 

Shri Jaffer Sahariefji ill be kind enough to 

help us. Otherise e ill be forced to take 

resource to an agitation. This sort of a 

situation should be aoided. That is h 

hile supporting the Raila Budget. I once 

again reuest the hon. Minister of Railas 

to gie a smpathetic consideration to the 

points mentioned b me. Thank ou.

Translation]

SHRI RAJNATH SONKAR SHASTRI 

Saidpur)  Mr. Chairman. Sir the hon. 

Minister of Railas presented the Raila 

Budget on Februar . It is general Impres

sion of the people about the Budget that this 

Budget is a directionless and hopeless one 

and ill hae negatie results. It ould 

increase inflation encourage price rise and 

create extra burden on poor people particu

larl on the people of middle class. It is also 

being felt that this Budget has been pre

pared under the pressure of the World Bank 

and the International Monitar Fund. I feel 

that all these obserations made ith regard 

to this Budget are correct.

Mr. Chairman Sir Indian Railas 

happens to be one of the biggest institutions 

in the orid and the most prestigious in the 

countr it has plaed an eminent roie in the 

econom of the countr during the last  

ears. Indian trains coer about  to

 km. of distance eerda and about 

one crore passengers trael in the trains for

 hours.

Mr. Chairman Sirthe present hon. 

Minister of Railas has presented three 

budgets so far. The first Budget as pre

sented on Februar  and it as for 

seen months and that Budget regisered a 

surplus of about Rs.  crore. The second 

budget as presented on Februar .  

haing an increase in surplus from Rs.  

crore to Rs.  crore. The third is the 

budget presented this time haing an in

crease in surplus from Rs.  crore to Rs. 

crore. Despite a decline in the passen

gers traffic this extra burden of about Rs. 

 crore on the passengers hich has 

been shon as surplus is certainl A matter 

of concern.

Sir the Janata Dal Goernment pre

sented Raila Budget for three ears from 

 to . But it is a pleasant surprise 

that it did not put an extra burden on the 

common masses. It ap for the first time 

that in  the circumstances forced 

the National Front Goernment to put a 

burden of Rs. crore. Hoeer under the 

preailing circumstances I am unable to 

understand as to ho the burden on the 

public has been increased from Rs..  

crore to Rs.  crore The hon. Minister 

ma kindl clarif in his repl to this pdint.

Sir I regret to comment that the Rail

a Budgets hich are being presented for 

the last three ears are not real budgets. It 

appears from these Budgets that the Rail

as hae become the major commercial
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centre in India. Mr. Speaker Sir. the Budget 

presented this time is somehat choking 

and I therefore strongl oppose it.

Sir the train fare from Delhi to Vasranasi 
in  as Rs. onl toda this amount 

exceeds een Rs. . The train fare from 

Delhi to Bomba in  as Rs.  

hereas the same has increased to Rs.  

toda. I ould like the hon. Minister to 

clarif as to h there has been such a rapid 

increase in the Raila fares.

It appears to me that the Raila is 

exploiting the passengers in the absence of 

an other alternatie and the Raila knos 

it ell that is h it continues to increase the 

fares off and on. The East India compan 

head introduced the raila sstem in our 

countr. The considered the rail as a means 

of serice to the people rather than a trade. 

The Minister of Railas sa that the middle 

and poor class people ill not be affected 

ith the increase in fares and he tnes to 

justif this b the juggler of figures. This is 

rong. He sas that no increase has been 

made in the fares upto  km. or less than 

that. Ho is it so There has been  per 

cent increase in the Exchange rate. What is 

it and ho ill hae to bear the burden of it 

Will it be borne b the poor or b the rich It 

has been stated in the Budget that the 

percentage of profit from the raila ser

ices in .   and as 

.  .  and .  respectiel. The 

amount of profit earned b the Union Go

ernment as shon in the Budget is Rs.  

crores in  Rs crores in  

 and Rs.  crores in . If there 

is no profit in Raila and it as running in 

loss ho this diidend as gien to the 

union Goernment. Moreoer ou sa that 

the Raila are facing an economic crisis. I 

ould like to kno that the Goernment 

should tell us in detail as to ho the Railas 

are facing financial crisis. is it not a fact that

a scare of decreasing econom of railas 

is being created b distributing the profit 

amount in other items An artificial crisis is 

being created. It is the normal practice of the 

Goernment that to increase the fares and 

freight een before and after the Budget in 

addition to the normal increase in Budget. 

Passengers fares are increased on the plea 

that the passengers ill be proided better 

facilities. There ill be ualitatie improe* 

ment in the serice and the journe ill be 

made more secured. More electric trains 

ill be introduced and the narro gauge 

lines and meter gauge lines ill be con

erted into meter gauge lines and broad 

gauge lines respectiel. That is h the 

Goernment has increased the fares a little.

I hae no hesitation in saing that the Rail

a adopts the just reerse steps hateer 

it assures. There is rampant corruption in 

Railas and it has become like a ualit. 

Eer ear there is theft of national and 

goods orth more than Rs. crores in the 

railas and corrupt means are order of the 

da in each and eer department of Rail

as. This is our third consecutie budget 

hich has been presented b ou this ear.

I ould like to kno hat steps ou hae 

taken in the last three ears to check this 

increasing corruption The Diesel Locomo

tie Engine rail orship is a er large 

orkshop hich manufactures engines. One 

and half or to ears ago the General 

Mnager of that orkshop as arrested and 

Indian currenc orth crores ot rupees as 

recoered from him. I ould like to asG the 

hon. Minister as to hat happened in that 

case finall because he Vas failed and then 

teieased on bail. What punishment as 

gien to him later on  Wheneer ith the 

Goernment about corruption it sas that 

our raila sstem Interruptions)

MR. CHAIRMAN ou hae spoken for

 minutes.
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ill take  minutes more.......

. hrs

Interruptions) When e discuss the 

issue ith the hon. Minister he sas that 

arrangements hae been made to proide 

jobs and contracts to the Scheduled Castes. 

Scheduled Tribes minorities and backard 

classes. I ould like to inform that there is an 

Organisation of unemploed harijans hich 

as aarded a contract for four platforms at 

Mugalsarai station that Organisation pas 

Rs.  lakh  thousand eer ear. A person 

of upper caste has been aarded the con

tract of to platforms. It is er surprising 

that he pas a sum of Rs.  onl 

hereas he should pa half of Rs.  lakh  

thousand i.e. Rs.  thousand. When the 

Organisation gae it in nting to the hon. 

Minister and to the C.C.S. Calcutta the 

organisation got a repl that it should con

tact to the Raila Board. This is a gross 

injusterice. Such a hea difference in this 

amount for aarding contract is beond our 

understanding .

I ould like to submit a fe ords about 

catering. I hae brought this issue to the 

notice of the hon. Minister a number of times 

that about to thousand passengers sit 

outside the Banaras Cantt. Station dail. 

When the need food the come inside the 

staflbn b purchasing a platform ticket of 

Rs. and take food. The outside land is 

oned b the railas and desent resera

tion centre is being constructed there. A 

market is also there if some unemploed 

persons are gien a contract to start a 

canteen there it ill proide a lot of facilit 

to the people and the arrangements for 

proper catering can be made there. It ill 

increase our earnings also.

A cancer institute is located in Varanasi.

It as constructed ith a cost of Rs crore 

to  crores. I hae raised this uestion last 

time also that no machines are aailable 

there and so I ould like to demand that the 

latest machines and the trained doctors 

should be sent there. The number of doc

tors at present there is less than the sanc

tioned strength of doctors. The Goern

ment sas that there is scarcit of funds but 

ho it has funds for other orks at other 

places. This is the onl cancer institute of its 

tpe in the north India.

Another point hich I ould like to bring 

to the notice of the hon. Minister and ould 

like to get inestigated in the rampant cor

ruption and jealous among the emploees. 

Een the letter heads of the Members of 

Parliament are also misused b some ested . 

interests to sere their ulterior motie. Re

centl one such incident came to our light. 

All the hon. Members are sitting here. A 

raila emploee had to take reenge from 

another emploee and for that he took a 

letterhead of a Member of Parliament from 

Jhansi and rote a complaint against the 

other emploee. He himselft as the deci

sion making authorit so he gae his deci

sion on the complaint too. He rote in his 

decision that the concerned Member of 

parliament has complained against the said 

emploee and that is h he is being sus

pended and is being chargesheeted. When 

I asked the concerned Member of parlia

ment about it he repeatedl said that he had 

not ritten an such letter. I rote a letter to 

the D.R. Jhansi asking him to inestigate the 

matter. But no inestigation has taken place 

till no. This is er serious incident that a 

complaint is gien on a Members letter 

head under his forged signatures.  This 

shos the amount of corruption preailing in 

the railas. Ho the letterheads of Mem

bers of Parliament are misused b the 

railas emploees and een their forged 

signatures are made. An emploee named
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Shi CHARAN as dismissed from the Ser

ice So thehon Minister should gie the 

details in the case hile replaing to the 

discussion He should ask the concerned 

officials as to hat action has been taken 

against those persons ho are inoled in 

this case particularl hen the concerned 

M P has nttem to the authonties that he 

has not made an  complaint against an

bod

M areaconstitutes of Banaras Jaunpur 

and Gaipur  Gaipur in eastern Uttar 

Pradesh is in the orst situation  There is 

a North Eastern raila line There is a ner 

Maghai beteen SadatAkhbia and 

Dulahpur Eer month one or to persons 

die of train accidents  I hae raised this 

matter in the House seeral times and 

thehon  Minister has also gien assur

ances but no double bndge has been con

structed there till no People has to cross 

through that small bndge but in the mean 

time  the tram comes and one or to 

persons are crushed under the train

Mr Chairman Sir the Shiamjeei 

Express and the Kashiishanath Express 

start from Varanasi ithin a time gap of one 

hour  Whereas this time gap is onl  
minutes beteen these to trams hen 

the start from Delhi In the eening When 

e go to the station to catch the train after 

the das session is oer no tram is aailable 

for Varanasi I hae ransed this issue in the 

meetings of the Raila Adisor Commit

tee seeral times but neither the raila 

officials nor the Raila Minister gae an  

assurance about introducing a train in the 

eening  Both the trains starting from 

Varanasi and from Delhi hae the same 

departure time and go on the same direc

tion so these timings of the train can not 

sole the problems I ould like to suggest 

in this regard that this problem of the Mem

bers of parliament can onl be soled b

increasing the time gap beteen both the 

trains and this gap should not be less than 

three hours

Mr Chairman Sir another point hich 

I ould like to submit is that the Gorakhpur 

Dadar Express tram stops at eer station 

on its route but after crossing Mau station 

it does not stop at Sadatpur Jakhnia and 

Durlabhpur stations  It is said that if the 

stoppage of this train is increased it ill take 

more time to reach its destination I ould 

like to rouest the hon  Minister to pa 

attention toards this tram

Mr Chairman Sir I ould also like to 

appeal to the hon Minister that the Sched

uled Castes Sheduled tribes minontesand 

backards should be gien pnorlt in aard

ing contracts for catering  We had once 

asked the hon Minister to aard catenng 

contract to some of the people belonging to 

Scheduled castes for Ne Delhi station But 

he replied that the station as packed for the 

present and no one could be accommo

dated at that time But after to three das 

e sa that to ne contracts ere gien 

MR CHAIRMAN ou hae asked for 

 minutes no it is  minutes

SHRI RAJNATH SONKAR SHASTRI 

Sir I obe ou With these ords. I oppose 

the rail budget presented here

. hrs.

Mr Deput Speaker m the Chair] 

English]

SHRI BOLLA BUUU RAMAIAH Eiuru) 

Mr Deput Speaker. Sir from Jul  

upto Februar . ithin a matter of one 

and a half ears the hae presented three
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Budgets. Egertime the freight rates hae 

increased minimum  to  per cent. That 

means in less than one and ahalf ears the 

Freights hae gone up b more tha  per 

cent hich makes all the difference for the 

countrs econom and the common mans 

plight. This causes escalationin the cost of 

the goods.  There ere IS items under 

special consideration of hich the extra 

freight as not to be increased. But een 

freight on those goods also has buen in* 

creased substantiall.  he hae not been 

able to concentrate more on improing the 

efficient and plug in don the leaks and 

reductionai cost.

The fuel cost the should hae reduced 

substantiall. Een toda after so man 

ears stil e are using locomoties hich 

are most inefficient and should hae been 

scrapped long time back Toda eerting 

has to go ith electrification or diselisation 

as far as possible. Een the electrification 

hich as sanctioned last ear beteen 

Vijaaada and Vaihag has not been taken 

up. The Ministr has proided onl Rs.  

crores out of Rs.  crores reuired for 

that. That means it goes er slo and the 

cost escalation is there because of that.

One more illustration I ill gie ou that 

is about GunturMachartaraila line . In 

 the sanctioned Rs. .  crores 

and in  hen it as completed it cost 

Rs. . crores. ou can see the esca

lation in cost that happened due to dela in 

operations and dela in taking up this pro

cess.

Train accidents are also one of the most 

important things. It is causing alarm at the 

SouthCentral Raila.  Maintenance of 

track is er important and the other Is 

proper bridges should be there. The hae

The hae deeloped the latest tech

nolog but the do not hae proper techni

cians. The are not up to the mark at some 

places.

Een C AG has also made a complaint 

about the expenses and idling of the euip

ment. Lot of steel and arious material has 

not been properl utilised. This escalates 

tho cost.

If ou ook at ail these things that re

uires lot of efficienc. In the coming ear 

the sa that the can handle up to  

million tonnes of goods. It is not up to the 

mark The should hae handled at least 

 million tonnos so that it ill impore the 

efficienc instead of increasing the freight 

rates the should concentrate more on 

efficienc and on reducing costs so that the 

cost ill not hae so much more for all the 

items and the escalation ill not be there 

and the common man ill not hae to face 

the conseucnes of it.

Gauge conersion and doubling are 

also going at a er slo speed. Unless it 

impores e ill not be able to get the proper 

results of the performance of the railas.

We can see the agon turn round. It 

as II das in  and no it is . das. 

That shos that the efficienc is going don. 

It is importnat that that capacit utilisation 

track utilisation and agon utilisation must 

go up. Toda e need more agons and 

mote of these inputs.

The maintenance of coaches is 

detrenorating da b da. In Japan .and 

German the fast trains hae impored so 

much and the track and arious facilities 

hae been improed hereas e are gong 

on getting more problem. Due to accidents



e are reducing the speeds here. Whomeer 

e started going fast e could not proceed 

We hae to impore the trains to cope up 

ith the increasing number of passengers 

Vanous things are going on Like the cost of 

production and the agricultural production 

T o meet all these needs the Railas should 

be able to face more challenges It is onl 

the Railas hich il be able to meet 

re uirements of the needs of deelop

ment

Ne lines hae to be laid For example 

in Andhra Pradesh a sure as conducted 

tioce for the line from Bhadrachalamdd to 

Ko uru but stilt no final decision has been 

taken I appro ctate if it is taken up immedi

atel

 Rl. Budget J CHAITRA 
Gen. Diss. Res. re. approal of rd
Report of R C.C Dem for Grants

there at Visakhapatnam in our South C 

entral Raila It is too far to be controlled 

from Calcutta as it is no and so if that is 

done it ill be er useful and helpful.

In spite of increase in the passenger 

rates the facilities hae been reduced and 

inefficienc and incapabilities are going on 

operating The thirt boge trains are al

as creating problems Repeatedl e aro 

saing that all the express trains must hae 

at leat AC lltior accommodation to facili

tate the long journe passengers I ould 

appreciate ft the Raila Minister at least 

laKos those reuests into consideration to 

improe the performance of the Railas 

and reduce cost escalation as fat as pos

sible

SAKA)Rls) .  and Suppl. 
Dem. hr Grants Rls.) 

Beteen Kakinada and Kotipalli a line 

as there earlier But it as remoed dunng 

the ar time But so far it has not been re 

laid Kakinada should also be brought on the 

mainline The clientele hich is going from 

kankinada to Kotipalli up to Narsapur ill 

fetch thosands of crores of income to the 

Railas  This is also an important item 

hich should be taken up

Electrification in anous places should 

be taken up as earl as possible Platforms 

are also important  After the boge 

trains coming the platform shelters hae 

become much smaller both in ram and sun 

The people are exposed to the aganes of 

eather Etectnficationinthenightthrough 

diesel generators is also importnat because 

the local suppl is failing in seeral areas It 

is miserable at some places and reuires 

some more additional support

Onl one more point I ant ot a is 

about the Porumbur Raila Hospital for 

hich the Raila Minster is giing lot of 

consideration. It is a good thing  In the 

interests of the common people one ma be

Translation]

SHRI VIJA KUMAR ADAV Nalanda) 

Mr Deput Speaker Sir in the beginning 

I regret to sa that as per rules I should hae 

earlierbeen gien opportunit to speak hich 

I hae not been gien It has been gien too 

late

Mr Deput Speaker Sir I dont kno 

hether anbod is going to support the 

Budget or not But the Congress people ill 

support it because a ne tradition has been 

set up b the Minister of Raila Accord

ing to this tradition all deelopment ork ill 

be canned on in the constituencies of the 

Members of his part particularl of those 

from the South except Kerala   All the 

deelopment ork ill be rlonr in the South 

Wh South alone  AH of us kno the basis 

of carring out deelopment ork tn a par

ticular area All the ne deelopment ork 

to be earned out b railas and the schemes 

made b it for the purpose must hae some 

positie and reasonable basis ith hich 

people could be coninced People should 

hae faith that the Ministr of Railas is
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honest and prepares plans ithout being 

prejudiced against anbod or an area i 

ould like to kno from the Minister of 

Railas hether railas hile formulat

ing plans keep in mind the backardness of 

the area population of the area. Where it 

also keeps in mind the sie and population 

of the state or it prepares plans merel on 

commercial basis  If the schemes are 

formulated on commercial basis does the 

ministr take into account the reenue earned 

from fare and freight If ou examine these 

schemes from an angle ou ill find that 

such a partial budget a budget that neglects 

backard areas and creates imbalance 

beteen North and South has neer been 

prepared in the histor of India since inde

pendence.

Rajasthan is not in the South Punjab is not 

in the South Uttar Pradesh is not in the 

South. When ou make seeping remaiks. 

it ill not carr.

Translation]

MR. DEPUT SPEAKER ou can 

make our point hen ou get a chance.

Interruptions)

Engliish]

MR. DEPUT SPEAKER When ou 

get a chance ou can speak.

Interruptions)

Translation]

Mr. Deput Speaker Sir arious tpe 

of forces are raising their heads in the 

countr. If the central Goernment does not 

tackle the situation properl these forces 

ill tr to rise in reolt. People are girding 

up their lions to rise in reolt.

SHRI VIJA KUMAR ADAV Sofaras 

gauge conersion or doubling of rail lines or 

extension of rail lines or electirfication of rail 

lines are concerned Bihar has been ne

glected in almost eer sphere. It seems 

that Bihar is not in India for all these matters.

I ould like to inform that the backard 

state like Bihar has been neglected er 

much.  He has proposed seeral ne 

schemes for construction of ne rail lines in 

the budget.  He has included four ne 

schems. These four schems are Deeng 

Alar of MathuraAlar Vchallakeri Raigarh 

of Chitradurga  Raidurg project Raigarh 

project and RudrapurLalkuaona of 

Rampur Kattgodam. Non of these raila 

lines are in Bihar or touch Bihar.

English]

SHRI C. JAFFER SHARIEF Sir I 

ould like to submit one thing. I ill repl 

finall to alt the points. The a the hon. 

Member is tring to present is not correct.

Not onl his the Goernment is consid

ering to operations stop on the existing rail 

lines. One of them is Bakhtaarpur Rajgir 

rail line hich passes through man histori

cal places e.g. paapuri a religious place 

for Jains. Rajgir a pilgrim place for Budhists 

and BiharSharief a pilgirm place of Hindus 

and Muslims. This raila line links all these 

historical places. Een this route is pro

posed to be abolished. Man raila sta

tions are being conerted into Halt Stations 

and it is being said that these are not 

econmicll iable. Not onl once but doens 

of time e M.Ps. hae held talks ith the 

hon. Minister at the meetings called b him 

on this issue. We informed him eer time 

that this rail line can be economicall iable 

if extended up to Gaa. Similarl fathua
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Islampur narro gauge line has been taken 

oer and rail operation on it has since been 

stopped hen e asked to conert it into 

broadgauge line it as siad that there ere 

financial constants.

Mr. deput Speaker Sir. in Bihar a 

demand has been made for a long time to 

open a onal Headuarters in Patna. ON 

th Jul  the Chief Minister of Bihar 

announced in the Legislatie Assembl that 

if onal headuarters as to be set up in 

Patna he as read to hand oer Biskoman 

Bhaan hich as a big building to Rail

a department but the Minister of Raila 

as not read for that.

It has been proposed long back to 

double the line upto Gaa.  The former 

Minister of Railas had also made a prom

ise to double the line but nothing has been 

done in this regard. Apart from it demands 

are being receied from eer big ton 

distnct Headuarters cosmopolitan tons 

to prepare a plan to run suburban trans upto 

 kms. around thems so that burden on 

long distance trains could be reduced and 

the passengers could be proided more 

facilities. But nobod is paing an heed to 

it.

People hae been demanding for a 

long time to construct a raila bridge oer 

the Ganga ner in patna. In addition to it 

passengers hae been benefited greatl b 

the introduction of E. M.U. trains. But these 

are er small in number. These trains hae 

been run on a fe routes. If these are run on 

targe number of routes it ill reduce the 

burden on long distance and superfast trains 

and facilitate the passengers. Therefore I 

demand that these trains ma be run for 

BakhtiaropurRaigir PatnaBaijnathdham 

PatnaBarauni KiulGaa Sahebganjkiul. 

SamastipurKatihar.   Si an   and 

Muaffarpur.

Mr. Deput Speaker Sir as regards 

Superfast train all M.Ps. belonging to Bihar 

hae been demanding and it has also been 

the plan of the Goernment to Introduce a 

train from capital to capital. This train should 

start from there in the morning and reach 

Delhi in the eening. There is no such train 

from Patna hich ma start from there in the 

eening and reach Delhi in the morning. We 

hae also raised this issue in the meeting at 

that time. No I ould like to reuest the 

hon. Minister of Railas to look into it and 

examine hether a Rajdhani tpe train can 

be introduced from Patna the capital of 

Bihar or not. At present Rajdhani Express 

runs ia Gaa The Goernment is running 

it once a eek. If ou are not proiding an 

ne tram the Goernment should at least 

make arrangemets to run it ia patna all the 

seen das so that at least business men 

officials or M.Ps. ho hae to isit freuentl 

ma hae the facilit.

Mr. Deput Speaker Sir Through ou 

I ould like to reuest the hon. Minister to 

start ne Superfast trains from Patna to 

Bomab Patna to Puri .Patna to Hardiar 

and Patna to Ahmedabad. The trains do link 

some of the places but if ou ant to interlink 

it full it is necessar to run these trains so 

that Bihar ma be interlinked properl ith 

all the places. The Goernment has pro

ided trains at man places except Bihar 

and patna. A train from Patna to Cochin runs 

once a eek. It ma be run tice a eek. 

Similarl freuenc of a train from Patna to 

Madras hich runs once a eek ma be 

doubled to tice a eek.

Mr. Deput Speaker. Sir. theGoemmet 

has made up its mind to priatise catering of 

railas. The emploees of catering De

partment ill be rendered jobless as a result 

of it.

The hae also submitted a memoran
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dum to the Goernment in this regard. 

Moreoer the food articles and serice pro

ided b priate caterers are not of good 

ualit.  The beliee in charging more 

mone. Therefore Raila Catering De

partment ma be alloed to function.

Mr. Deput SPeaker Sir the Goern

ment is considering to use diesel and elec

tric engine in place of steam engines. But 

hat ill be the fate of the existing emplo

ees of steam engines Therefore toda 

there is a need to take such steps to ard off 

the possible impact on the emploees.

Mr. Deput Speaker Sir the Goern

ment sas that hike in rail fare ill not cause 

an great loss to the people. But the poor 

people ho generall isist from one place 

to another in cities iH experience difficult. 

The rise in freight charges on consumer 

goods has been criticised b one and all.

I hope the Goernment ill ithdra it. 

The increase in the rate of monthl season 

ticket and platform ticket should also be 

ithdran.

With these ords I oppose the Budget 

and reuest the hon. Minister to isit Bihar 

Rajgir and Nalanda and see ith his on 

ees as to hat is needed there liniteou 

for this purpose.

English]

SHRI A. ASOKARAJ Perambalu 

Mr. Dsaput Speaker. Sir. I ould like to 

participate in the discussion on behalf of m 

part All India Anna D. M. K.. The Railas 

are the principal mode of transport for loer 

and middle income groups for traersing 

medium and long distances. Railas are 

also bulk carriers of commodities Hke

foodgrains. fertilisers coal ra materials 

steel mineral ofts etc. The main objectie 

of Raila planning has been to deelop the 
transport ffifrastructure for carring the pro

jected uantum of traffic and also to meet 

the deelopment needs of the countr

The Annual Plan for  for the 

Railas has been fixed at Rs. . crores 

against Rs. crores plan for the current 

financial ear. The budgetar suppoort to 

the Railas plan sie has been reduced to

 per cent against . per cent in the 

current financial ear. Accordingl a sum 

of Rs.  crores has been allocated as 

budgetar support. Rs.  crores ere to 

be raised through market borroings at . 

per cent interest from bonds through Indian 

Railas Finance Corporation. The remain

ing amount of Rs.  crores ilt be 

mobilised through internal resource genera

tion.

When the hon. Raila Minister pre

sented the Budget the message could be 

that the Raila Minister er much intends 

to make the rail users full pa for the 

serices the get as passengers and freight 

moers on a costplus basis. That is the 

fact hich e are seeing from this Budget.

Also there is a justification for such 

automatic notching up of fares and freight 

rates promoted b the accountantss impluste 

for balancing his books ithout an thought 

for the inflationar potential of such action 

especiall hen it is proposed to ithdra 

the exemptions from freight increases on 

foodgrains pulses sugar diesel and oil 

cake.

The seeping increases in freight tariff 

proposed in the Raila Budget for  

ilt hae an inflationar impact and the 

secions of the econom passing through a
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recession ould find their troubles 

aggraated.

The rationalisation of thefreightchaiges 

on less than agonload ould feka up the 

freights of ra materials and final goods. 

OspeciaH to the smallscale sector hich 

cannot afford to go for agon load 

noements. Also the ithdraal of exemp

tion from freight increase of commodities 

mainl grains and pulses sugar diesel and

oil cake in adersel affect the common 

man.

The remoal of certain essential com

modities fflce the aboe from the tax exemp
tion list asefl as the fie percent mcrease 

in coal surcharge ould adersel affect the 

poor.

While the orld oer containensation 

has been increasingl adopted the process 

has been slo in Inidia. Containerisation 

offers a number of adatages not onl to 

the Railas in terms of improed agon 

turn round and reduced multiple handling 

but also to the users.

Sir the translation of plans into realit 

ultimatel depandsd on the financial re

sources. There is a ide gap beteen need 

based reuirements and actual aMocatons 

The conentional methods of increasing the 

net reenue like upard reision of tanft 

expenditure plugging of leakage of re

enue through ticketless trael pilferages 

and thefts and resultant claim for compen

sation and improement of efficienc and 

productiit are inadeuate for generating 

the leels of inestment reuired. Hence 
some unorthodox methods need tobe used 

for improing internal resources generation 

and also for raising external resoruces Also 

the economic or ftnandcal considerations 

indicate the tariff sector hich is costtoased 
or costoriented minimising the teei of gross

subsidisation It is also necessar to hae 

seWcorrettng mechanism periodicall to 

neutralise the unaodnble cost accelera

tion of inputs of the Railas. Also the 

Raila fare and Freight Committee as 

constituted ith Dr. N.M. Nanrundappa as 

the Chairman It as construed in . I 

ould like to kno hat progress It has 

made 

Regarding Tamil Nadu I ould like to 

sa a fe ords The MRTS Phase I from 
Madras Beach to Lu is under implementa

tion from  onards * It Is expected 

that the project Wfce rompleted b the end 

of  As per the stud made during  

tux ilt be onl an intermediate point in the 

traffic congested alignment of the North 

South Eastern corridor of Madras Cit. Een 

hent he f *st phase of toe MRTS Beach to 

Lu) it completed it can satisf onl a 

portion of trael etong the comdor So the 

poposed MRTS phase II protect rrom Lu to 

a TaramaruiUcoer important areas. No. 

the Goernment of Tamil Nadu has under

taken MRTS phase IU and asked for the 

sanction of the Central Goernment. The 

Tamil Nadu Goernment has decided to 

form a separate Corporation on a joint sec

tor basis foi crropleting the seoond phase 

of the Mass Rapid Transit Sten from Lu to 

Taramani ata tentatie cost of Rs.  

crores The proposed compan ould hae 

euit participation b the state Goern

ment and the Centre public sctor undertak

ings and tje financial institutions So the 

centers has been approched for deama ce 

of the proposal. {Interruptions) . I hope the 
hon. Minister ill dear the sanction. Inter

ruptions). Sir t ould like to seek our 
protection t ould like to dra the atention 

of the hon. Minister to get the clearance for 

the MRTS phase II

MR. DEPUT SPEAKER ou are er 

efl protect Mr. Asokaraj
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tn the Virudunagar Maniachi sector 

there is a illage called llaelangal. There 

are  illages around the Raila Station at 

llaelangal. The children of the schools the 

traders the labourers and others from the 

surrounding illages go to the Raila Sta

tion attllaelangal to take the train. No the 

are afraid that llaelangal station iN be 

remoed. Hence I reuest the hon. Rail

a Minister to see that llaelangal station 

is not remoed and is continued there een 

after the conersion of the raila line from 

metre guage to broad guage there.

When I made m maiden speech in the 

Parliament in the ear  in the Sixth Lok 

Sabha I as continuousl insisting that a 

ne raila lane from Arialur to Athur 

connecting PerambalurandThuraiar. Most 

of the children in the illage of m constitu

enc hae not seen the train phsicall 

because the train is going onl through a 

comer of m constituenc. No the time 

has come. The Jaankondam Lignite Cor

poration ill be formed there at an estimated 

cost of Rs.  crores.

I reuest that a ne raila line is er 

imperatie there and e cannot aoid 

postpoing it.  Hence I reuest the hon. 

Minister toi consider Jaankondan to be 

connected ith Ariaalur and Arialur to be 

connected ith Perambalur Athur Via 

Toraiur.Ourhon Chief Minister Dr. Puratchi 

Talatii is insisting in almost ail* meetings 

that the conersion of line in Tamil Nadu 

should be done er fast. If ou are doing it 

slol it ould not gie the desired benefit. 

I must sa that the conersion line from 

MadrasDmdigui ia Viilupar Virudhachalam 

and Trich should bd speeded up.

I ould like to hae a ne train from 

Coimbatore to Tire chirapallt as during night

trip the passengers are stradedd in the 

c mmbatone ton  in this connection I 

buld like to thank the Hon. Minister for 

giing Rajdhani Express.

The Arialur Raila station is not at all 

in a good condition een for the passengers 

to sit there. Public hat seeing me as an MP 

as I used to board the trainer criticise the 

conditions preailing at the Arialur station. 

I ould like the hon Minister to see it person

all and do something.

Lastl I ould like to sa that some 

Members are complaining that the North 

has not been gien anthing and onl the 

South has been gien something. I strongl 

condemn this sort of attitude The can ask 

for their on region or for their on states 

but the should not diide the countr in a. 

We are talking about India the hole of 

India. But hat are ou doing  The are 

tring to impose Hindi. Does it mean that 

the ill impose it on us I Will reuest the 

hon. Members not to sa south or North. If 

ou talk like that again the Southern states 

ill protest all those things. I ould like to 

bring it to our notice.

With these ords I thank ou once 

again. .

Translation]

SHRI  V.S.  VU ARAGHAVAN 

Palakkad) Mr. Deput Speaker I rise to 

support this budget. While supporting it I 

ant to bring to the attention of the House 

some important aspects about the budget.

The Indian Raila is the biggest rail 

sstem in Asia. But it is pitiable that ft cann 

ot surie ithout imposing heaier burden 

on the people. It has almost become a 

regular feature for the Raila Minister to 

raisethe fares and freights. It is true that 

mone is reuired for deelopment.  But 
e must ponder as to hetehr it shotuid be
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raised b ringing the poor people  The 

Minister has in his speech stated that the 

Raila Construction Compan and Rail 

India Technical abd Economic srices hae 

made good profit Good But the Raila 

users are in no a benefited b it

It is generall estimated that the deel

opment of railas ould need man thou

sands of crores of rupees If one ere to ask 

hether there is antimebound programme 

for implementing the deelopmental 

programmes  the repl ould be in the 

negatie It appears that the Railas think 

that these programmes need not be imple

mented ucikl Otherise a definite deci

sion ould hae been taken in this regard 

Take for example the renoation of track 

Man of our suparfast trains cannot run 

faster than kms per hour because the 

track is not strong enouhgt . I do not think 

that these could be een Passenger Trains 

in other counttrie running at a speed of  

kms In Japan and Gennan trains ith a 

speed of  kms per hour hae been made 

and hae been tned on the track  But the 

aerage speed of our superfast trains is just 

 kms The main reason is that the tracks 

are not er safe What is our programme 

for making the track strong and safe It is 
said that track of the legnth of  kms ill 

be reneed this ear But the total length of 

track to be reneed is  kms So the 

basic problem is lack of mone The Rail

as hae not been able to translation of the 

speech originall deliered in Malaalam 

think about an other a except to sueee 

the people dr  In this contect I hae a 

suggestion to make  The Got should 

appoint an expert Committee to find as to 

raise mone for the deelopment of rail

as It should be stipulated that ithin  
months the Committee should submit its 

report  And then the Got should imple

ment that report Some time back there as 

a proposal to sell the land of railas i do

not kno hat has happened to that pro
posal

The main thing hich can be said about 

the freight nse is that the Minister has 

imposed the higher freight rates of  on 

hitherto exempted categories like foodgrains 

pulses sugar diesel oil cake etc  The 

sufferers are the farflung states like Kerala 

etc  Kerala is getting foodgrains sugar 

pulses etc  from beond  kms  It is 

estimated that due to the freight hike there 

ill be a  percent increase in the pnces in 

kerala I cannot help saing that this js a 

grae injustie done to the states located far 

aa from the suppl points I therefore 

demand that this increase in fares should be 

ithdran

Sir Kerala has alas been neglected 

b the Railas  It continues een no 

There is a er interesting thing in this ears 

Budget  It is said in the Budget that the 

Allepp Kaankulam railas line ill be 

inaugurated this ear As a matter of fact this 

line as inaugurated last ear b the Honble 

Minister himself It is said that the line hich 

has alread been inaugurated ill be again 

inaugurated perhaps the Railas thought 

of inauguating it again as it has notnm nes to 

offer to Kerala It is like Doordarshan sho

ing again and again programmes hich 

hae been shon alread This is a er 

abusrb situation There ts no proision for a 

ne line or sure in this ears budget It Is 

true that a ne train ill be intrduced to 

Mangalroe But. it is not going to full sole 

the problems of kerala  Moreoer after 

the coming of the Konkan Raila this train 

ill certainl not run in Kerala We ill be 

back to suare one

Een since the construction of Konkan 

raila line started e hae been demand

ing the doubling of shomurMangaiore line 

Reason being that hn the Konkan rail line
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ill be commissioned oit ould be the 

busiest route.  Most of the southbound 

trains from North ill take this route. This ill 

be the shortest route linking north and south. 

So if the shomurmangalroe line is not 

doubled e are going to face a lot of 

problems. It ill not be possible for man 

trains to take this route. But the budget does 

not contain a ord about it.

No let us considr the fare hike and the 

freight increase. Kerala is going to be the 

orst hit b this hike. There is no doubt 

about the fact a  increase in freigt rates 

ill push up the prices in kerala.  The 

situation is such that the location of kerala at 

the southern most part of the countr has 

become a curse for us. Whether goods or 

passengers the trael the longest dis

tance to reach kerala. So it is the people ot 

Kerala ho hae to pa the highest charges. 

Take the case of ne sleeper classes It is 

nothing but the second calss sleeper 

coaches. The fare has been raised b . 

It is slightlu more than the ordinar sleeper 

charges. If it had bot been named as a 

sleeper class a passenger doing to Kerala 

ould hae had to pa less charges. Merel 

because a ne name has been gien to the 

ordinar passenge are haing to pa more. 

The same dilappidated coaches. The laa 

tones once closed cannot be opened. Once 

opened it cannot be closed. After one gets 

into the laator and eases himself he opens 

the tap and to hts horror he ill find that ft is 

dr. This is the conditon of the ne sleeper 

class Then the problem of unauthorised 

passengers rushing into the resered 

compartmetnts. The Minister hopes that it 

ill be stopped. Let us pra that his hopes 

ould be fulfilled hat else can e do It is 

said that a subCommittee in be sot up to 

stud and make a reprot on the passenger 

amenities ho man subcommittees and

Committees hae been appointed before to 

stud this matter What has happended to 

all such reports Does not the Raila kno 

hat amenities the passengers need What 

a Committee then No een if the Com

mittees submit a report ho care for that 

It can just be put off saing that there is no 

mone.

I ould reuest the Minister that he 

should sho a little mote consideration to 

Kerala Electrification of lines hill raila 

doubling of track. roasonaOi good coaches 

these are some of our minimum reasonbable 

demands Kerala is a state here there is no 

ticketless traelling Kerala contributes sub

stantiall to the railas reenue. Still the 

genuine reuirements of the state are not 

met  The demand for a coach factor is 

more than ten ears old It has not et been 

considered. I ould therefore reuest that 

at least m the next ears budget this ma be 

included

No I ould raise certain demands 

relating to m constituentc paiakkad 

Palakkad is a Diisional Headuarters But 

computerisation has not been introduced 

here f ould reuest that computonsation 

in reseration should be introduced.

I hae alread referred to the demand 

for a coach factor in kerala. Palakkad is the 

most suitable place for it. I therfore reuest 

that a coach factor should be set up in the 

state

M next demand is that the Venad 

Express hich runs upto Shomur shoukl 

be extended upto Palakkad. This itf be 

er askful to the people of this area. Simi

larl  Niianpur shomur pasenger should 

start from palakkad ton. This ill enable 

people of Eranad Perintalmanna etc. To 

hae direct contact ith Palakkad. Besides.
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it ill be beneficial to the traders in 

Coimbatore  Another demand is that the 

Madras Erode passenger should be ex

tended upto palakkad hich ill be er 

conemnet people of Palakkad ho ant to 

go to Madras et another demand is that 

one Passenger Tram each should be run 

beteen Coimbatore and Cochin and 

Coimbatore and Calicut This ill benefit 

the Malabar region hich has comparatiel 

less train facilities  Further I ould also 

demand that Palakkad should be made a 

modal station Similarl the raila hospital 

at Palakkad is lacking in modern euipment 

etc So necessar euipment etc should 

be supplied to this hospital

The Rajdhani being run beteen Delhi 

and Madras should be extended to 

Triandrum The doubling of Kollam 

Tiruanantapuram should be taken up Elec 

tnfication should be speeded up and should 

be extended further upto Triandurm An

other demand is that one superfast train 

should be introduced beteen Bomab and 

Tnandrum This is a high densit route I 

reuest that it should be considered in the 

next budget

Another point is that the DRUC RUC 

etc come ip ith man importnat and useful 

suggestions  But these are not senousl 

considered I ould reuest that such sug

gestions should be considered and imple

mented

On the hole there is nothing m the 

budget hich can make us feel hap In fact 

a grae injustice has been done to Kerala 

The anger of the people of Kerala has been 

forcefull reflectred in the speeches of m 

fnends from Kerala Irrespectie of part 

affiliations hae oiced their protest against 

this injustice I ould reuest the Honble 

Minister to take uick measrure sto undo 

this injustice

English]

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K C 
LENKA)

Mr Deput Speaker Sir I nse to grae 

the inulgence of this august House to inter

ene in the general discussion on the Rail

a Budget M sole objectie of interen

ing in the debate is to highlight some of the 

actiities of the Railas and make hon 

Members aare of the fe problems that 

the Indian Railas is facing datoda in 

its process of deelopment

ou kno the Indian Railas proide 

the life line of communication in this ast 

countr And Indian Railas is the true 

smbol of national integration

This ears Budeget has made a sin

cere attempt for selfreliance In this contect 

of these deelopmetns I ant to dra the 

attention of the hon  Members on a fe 

points to gie their suggestions in imporing 

the performance of the railas in each 

indiidual actiit and for finding acceptable 

solutions to the problems faced toda I am 

sure that e in the Raila Ministr ould 

be richer b the aluable inputs proided b 

the hon Members dunng this discussion so 

that our dream of making the Indian Rail

as one of the best in the orld in all 

respects can receie the sound footing

No I Shall tr to go oer to a fe 

specific points The deelopment of Indian 

Railas hich is the major sstem of com

munications is ital to the economic groth 

of the countr As the House is aare the 

performance of the Indian Railas in the
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 f enth fie ear plan is excellent because 

tne transport constraint as not felt in the 

roth of our econom. Tha is h it is 

essential to enhance the transport capacit 

of the sstem to match h the anticipated 

groth of the transport demand. Vieed in 

this context the sie of the annual plan for 

the ear  is foxed at Rs.  

crores. To m mind it is amodest Budget. 

The plan expenditure on Indian Railas is 

financed through the resources namel. 

Budgetar support ) market borroing 

through bonds b Indian Raila Finance 

Corporation and ) internal resources. 

As the House is aare the budgetar suport 

proided b the General Reenue has de

clined from  per cent in the th plan to  

per cent in the th Plan. From  per cent 

in the th Plan to  per cent in the th Plan 

and from  per cent in the th Plan to . 

percent in the th Plan it has declined. In the 

current ear hich is the first ear of the th 

plan a budgetar support of Rs.  crore 

as proided hich has been drasticall 

reduced to Rs.  crore in . This 

forms about . per cent of the Plan outla 

of Rs.   crore. An amount of Rs.  

crore has been proided to be raised b 

Indian Raila Finance Corporationthrough 

market borroings. This forms abolut . 

per cent of the plan outla. The remaining 

. per cent of the Plan outla is to be 

financed through internal resources. Sir it 

is the first time that Indian Railas ill be 

financing the plan through their on re

sources to such an extent and it is a big leap 

forard toards selfreliance. Till no the 

capital reuirements of the Plan ere met. 

through budgetar support but since the 

budgetar support has dindled it has be

come necessar to meet part of the capital 

reuirements through internal resources and 

for this purpose a Capital fund has been set

up. Out of the total capital reuirements of 

Rs.   crore an amkunt of Rs.   

crore ill be met through the capital Fund 

hich is more than Rs. crore proposed 

to be mobilised through increase in fares 

and freight.

I am coming the safet point. . Sir safet 

of rail trael is one item here e do not 

strike an compromise. I do not ant to take 

shelter under statistical figures et I ould 

like to inform the House that though the 

traffic has increased b  per cent in  

 as compared to  the accidents 

hae come don b  per cent in the 

decade. The incidence of train accidents 

per million train kilometers has also come 

don substaantiall. Our endeaour ill 

alas be to minimise the incidence of train 

accidents and for this purpose greater at

tention is being accorded to the mainte

nance of assets installation of safet de

ices counselling and training of running 

maintenance and operating staff.

SHRI ANIL BASU Arambagh) But the 

number of deaths has increased.

SHRI K. C. LENKA Number of deaths has 

increased but the number of accidents in 

proportion has been reduced.

I ill come to the gauge conersion. In 

 ears from  till ..  gauge 

conersion of onl  kilometers as 

done. As a positie phiiosph of adopting 

umgauge it as planned to achiege  

kilometres of gauge conersion in the th 

plan. We hae in the current ear alread 

done  kilometres of gauge conersion 

against the target of  kilometres and 

plan to execute gauge conersion to an 

extent of  kilometres in the next 

ear.

OR. ASIM BALA Naba Oip) In hich 

area this gauge conersion has been done
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In the Eastern region not a single kilome 

has been conerted Interruptions)

. hrs

MR DEPUT SPEAKER Hon Minis

ter is just interening At the time of repl 

ou can ask for clanfications

SHRI K C Lenka There ill thus be no 

difficult in achieing our target of  

kilometres in the Eighth Fie ear Plan A 

similar target is fixed for the Ninth Plan and 

at the end of the Ninth Plan eill be left 

ith  kilometres of gauge conersion 

most of hich ma not be conerted as the 

gauge conersion being planned on route 

basis

Sir no I come to the production units

I inite the attention of the hon Members to 

this area because er fe hon members 

hae coered this area so I ant to place 

before the august House some information 

about the production units under the Indian 

Railas As the House is aare all the 

Production Units of Indian Railas hae 

met their production targets dunng   

In fact Chittaranjan Locomotie Works In

tegral Coach Factor Rail Coach Factor 

Wheel and Axle Plant and Diesel Compo

nents Works exceeded their targets and 

as regards Diesel Locomotie orks the 

had met the target of  hich as the 

highest production recorded in the last de

cade Chittaranjan Locomotie Works pro

duced  locos including  electric locos 

as compared to the target of  locos 

Diesel Locomotie Works maintained the 

target of  locos Integral Coach Factor 

prodii d  coaches as against the tar

get of . Rail Coach Factor manufac

tured  coaches as against the target of 

 Wheel and Axle Plant produced  

heel sets as compared to the target of 

. Diesel Components Works rebuilt

 locos as against the target of  locos 
 I

Sir this rend has continued in the cur

rent ear and all the Producion Units are 

expected to either exceed or meet their 

targets  Apart from meeting the targets 

great strees is being laid on improement of 

ualit in Production Units Modifications to 

design for improing the production is a 

continuous process and design changes 

are continuousl implemented to improe 

reliabilit and performance

Sir the production capacit at 

Chittaranjan Locomotie Works is being 

augmented in phases from  electric 

locos to  locos and then to  electric 

locos The capacit at Diesel Locomotie 

Works is also being enhanced b  BG 

locomoties Likeise the capcit of Wheel 

and Axle Plant is also being expanded

I no come to the public sector under

takings For the information of the august 

House I should tell that almost all the public 

sector undertakings under the Indian Rail

as are making profits Sir ou kno the 

scenario of the public sector undertakings in 

general in the countr Most of the public 

sector undertaKings are losing toda ou 

ill be happ to kno and the hon Members 

ill be happ to kno that almost all the 

public sector undertakings are doing ell 

and are earning profits Thehon Members 

ill be glad to kno that the public sctor 

undertakings under the Ministr of Railas 

hae put in sterling performance

IRCON the Indian Raila Construc

tion Compan Limited has receied to top 

aards for maximum foreign exchange re

paration to India for oerseas construction 

contrat and maximum turn oer in oerseas 

ke projects for the ear  Its turn 

oer tor the ear   has been a record 

Rs  million ith a foreign exchange
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earning of Rs.  million. Since its incep

tion  ears ago. it has made profit continu

ousl and has earned a total foreign ex

change of Rs.  million.

Besides a number of domestic projects 

it has taken up projects in Malasia Indone

sia Turke Nepal Bangladesh and Saudi 

Arabia.

Rail IndiaTechnical and Economic Ser

ices Limited RITES  has receied a top 

aard for its outstanding export in the field 

of engineering consultanc and export of 

technical knoho. It has registered profit 

before tax at Rs. . croresdunng  

hich is Rs. . crores more than the prei

ous ear. It has taken up assignmnts for 

man foreign countries including China 

Indonesis Moambiue. Siterland Tan

ania ambia. Algeria Bangladesh and 

Nepal. RITES has deeloped expertise in 

technical consultanc in management and 

maintenance of raila sstem highas 

and airports. I must congratulate both IRCON 

and RITES.

SHRI ANIL BASU Arambagah) As 

ell as Indian Railas.

SHRI K.C. LENKA es as ell as 

Indian Railas.

As regards energ conseration it is of 

ital importance for Indian Railas since it 

is a means of achieing econom in expen

diture. With sstematic and better usage of 

diesel and electric locos it has been pos

sible to accelerate the phasing out of steam 

locos.  In the last to ears about  

steam locos hae been condemned. B 

. there ilt be no steam locomoties 

on the broadgauge. The ultimate aim is to 

go for electrification and    ic locomo

SHRI TARIT BARAN TOPDAR 

BARRACKPORE) Total electriclation

SHRI K.C. LENKA I think b  e 

ill go for total electnfication of the locomo

ties. It has also been possible to reduce 

specific energ consumption and specifi 

fuel consumption.

Other measures taken for energ 

conseratin include filment of fuel efficient 

kits on diesel locos deelopment of flange 

lubricators intemsie monitoring of energ 

consumption patterns of locos etc.

M last point is about econom drie on 

railas.

Interruptions) Mr. Nitish Kumar please 

listen. Because ou hae not participated. I 

am giing these points. I reuest the hon. 

Members to gie the suggestions on these 

points. So if ou participate ou can gie 

suggestions on this.

SHRI NITISH KUMAR. If ou ield I 

can participate Interruptions)

SHRI K.C. LENKA An Action Plan has 

been launched on the railas to achiee 

around to per cent improement in the 

operating ratio in the current ear b con

taining expenditure and augmenting earn

ings.

Broad areas to reduc  penditure are

a) manpoer planning   accelerated 

phasing out of steam traction c) closure of 

redundant eards d) enetg consumption 

and energ audit and e) improement in 

specific fuel consumption. The orking ex

penses b the end of September.  has 

shon a saing of about Rs.  cror isa 

a is the budget proposals. Wit  tese
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SHRI KASHI RAM RANA Surat) Mr. 

Deput Speaker. Sir I rise to oppose the 

Budget Railas) presented b the hon. 

Minister. At the same time I rise to make a 

demand that it should be decided hether 

the passenger fare and freight should be 

increased or not because the committee set 

up in this regard has not et made its 

recommenations. So in the meantime the 

increase in passenger fare and freight should 

be ithdran.

Sir in all the Raila Budgets pre

sented in the House since Independence till 

date the passengers hae been burdened 

maximum ith the present Budget The 

hae been burdened ith a huge amount of 

Rs  crore. Moreoer this Budget is 

discriminator and all the people of the 

countr are not benefited b it Trul speak

ing the leader of the Opposition Shn Adani 

is right to comment that it is backbreaking 

burden.

SHRI DEVENDRA PRASAD ADAV 

jhanjharpur) Mr. Deput Speaker Sir I am 

on a point of order. The hon. Minister of 

state in the Ministr of Railas as speak

ing just no. A notice for breach of priilege 

against him is under consideration. ester

da he had misled the House in connection 

ith V.S. Engineering. Since the issue of 

breach of priilege against him is alread 
under consideration I ant to kno hether 

he can mislead this august House again

English]

MR. DEPUT SPEAKER There is no 

point of order.

SHRI KASHIRAM RANA Sir hile 

presenting this Raila Budget the hon. 

Minister of Railas had said that it ould 

neither raise the prices nor passengers ill 

hae to bear an burden. But I ant ot kno 

as to h such a hea burden of increase 

in passenger fare and freight has been put 

hich ill hike prices and multipl the troubles 

of passengers. A patient should beadmin 

istered drugs in appropirate proportion be

cause an oerdose can kill him Similarl 

the burden put on passengers is just like an 

oerdose. I ant to submit that the proposal 

in the Budget to moblise Rs  crore is 

just like fleecing passengers b hon. Minis

ter of Railas.  Earlier the increase in 

passenger fare as effected b  percent. 

But no the increase is being made b .

 or  percent.

Sir there has been  per cent increase 

in fare for the distance beond  

kilometres. No railas in the orld fix fare 

in such a a. The greater the distance the 

less the fare. But the hon. Minister of 

Railas has thron the uniersal pncipte 

accepted b all in the orld to the inds. He 

has tried to propound a ne theor that the 

greater the distance the higher the fare 

Basicall this theor is fault. Therefore I 

oppose it and reuest the hon. Minister to 

ithdra the proposal for  per cent in

crease in fare beond a distance of  

kilomeres.  It is so because increase in 

passenger fare up to a distance of  kms. 

is  per cent. So the increase in passenger 

fare must not be more than ten per cent for 

journe beond  kms.

But the hon. Minister did not do so. The 

increase in freight is a hea burden on us. 

There are man poer stations in Gujarat 

here coal is used.  The coal used for 

generating poer in Gujarat is brought from
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a distance beyond 500kilometres. With a 12 

per cent increase in freight rate, the power 

stations in Gujarat state will have to pay Rs. 

117 crore more for the consumption of same 

quantity of coal because of this increase as 

coai is to be brought from a distances be

yond 500 kilometres. Not only this the hon. 

Minister of Railway has raised the surcharge 

on coal from 5 per cent to 10 per cent due to 
which the Gujarat Power Stations would 

have to pay an extra amount of Rs. 37 crore 

on this item also. You may guess the heavy 

burden oeople will have to bear.

When power will be generated in Gujarat 

at higher cost, com Aon people and industri

alists will have to bear the burden of costly 

power. However, hon. Minister of Railways 

has pointed out that it will not affect common 

man. But wht I pointed out is that it will affect 

common man directly so, through you, I 
make a demand that the increase in freight 

be withdrawn.

The hon. Minister of Raiwlays has intro* 

duced a new class known as Sleeper Class. 

Earlier, there used to be thrid class in trains 

which was convered into second class. If 

one wants to travel with sleeping accommo

dation, one has to pay an 25 per cent extra 

fare and become entitled to travel in this 

new class I want to submit that an effort has 

been made by the Minister of Railways to 

fleece passengers in this way. On the one 

hand, fares have been raised bu 12 percent 
and on the other hand, if you want to travel 

and cover beyond a distance of 500 

kilometres and want to travel in the Sleeper 

Class, then you will have to pay 25 percent 

extra fare. Taking both together, there has 

been an increase of 37 per cent. If some

body wants to travel from Bomaby to Delhi 

by train, and who had to pay Rs. 200. will

have to pay an extra amount of Rs. 74 now 

for the same distance. Is it not a aburden 

on common man? In fact, it is a heavy 

burden on common man. One has to travel 

by train helplessly. Sir, if burden is put in this 

way, it will break the back of common man.

Through you I want to raise one more 

issue in this House. The hon. Minister of 

Railways has tried to extort money from all 

through this Budget in a different manner. If 

somebody wished to use a computer, he wil/ 

have to pay charge for its use. If he wants 

to travel in a super fast train running with the 

speed of more than 55 milomerrs per hour, 

he will have to pay super-fast-charges. The 

rate of platform ticket has been raised fro 

Rs. 1.50 to Rs. 2.00. All kinds of burden has 

been put on passengers which they cannot 

bear.

Sir, as I said, discnmination had been 

made while prepanng the Budget. Many 

hon. Members have expressed their views 

about ii and I also want to repeat it that this 

Budget has not been prepared in taking into 

account the condition of the people all over 

the country. It has been prepared to please 

a handful of persons.

All zones have not been taken into 

account in this budget. Thus it is a partial 

budget. I would like to say that there would 

not be uniform development of railways due 

to this partial and direction less budget. This 

budget has not been prepared keeping in 

view the balanced development of our coun

try and it does not present an ideal picture of 

development of railways.

The Minister of Railways told in the 

House how the Government would moblise 

the resources. You would find that there is 

no optimum utilisation of our railway tracks.

Mr. Deputy Speaker, Sir. just now the
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Minister of state in the Ministr of Railas 

hae told that the performance of our rail

a is er good But I ould like to sa that 

there can be optimum utiliation of our 

raila tracks Has an attempt been made 

to increase aerage speed of our goods 

trains I ould like to cite an example as to 

hat extent aerage speed of our trains has 

increased  Sir aerage sped on broad 

guage line as   km in  and no 

it is   km It means the aerage speed 

has increased from   to   km  If 

aerage speed of goods train is increased 

b  or  km Per hour it souldbnng income 

of crores of rupees to the railas  If 

asteful expenditure and corruption is not 

checked and performance and rfficienc is 

not geared up raila budget ill be pre

sented eer ear and the hon Minister of 

raila ill make cobeb of ords and 

figures and explcit the passengers

Mr Deput Speaker Sir I ould like to 

gie some more suggestions  The Hon 

Minister of Railas has not come forard 

ith adeuate numberof schemes forWest 

em Railas in this budget He ha onl 

proposed to introduced Rajdhani Exprrss 

and August Kranti train Except thee o 

trains no ne deiopment oix has been 

demanding to construct double line from 

surat to Bhusaal  trains pass thiojgr 

this route and man times trains run late for 

more than to hours and people cant reach 

their offices in time Therefore this rail track 

should be doubled Although it has ben said 

that the rail line beteen Surat and Jalgaon 

ould be doubled and the Goememtn neer 

denied that It has been said repeatedl that 

the ork ould be done but e dont hae 

resources at present  Since the Goern
ment is short of funds. I ould like to sa that 

tf it is not possible to double the line from 

Suratto Jalgaon then atleast double the line 

upto Bhusaal.

Mr Deput Speaker. Sir I hae been de

manding fot the last seeral ears that 

Raila ones and Diisions should be 

delimited agam  Headuarters of Central 

Raila Western Rada and Bomba di

ision is located m Bomba Out of  km 

raila tjk  km passes through 

Gujarat so I reuest the hon Minister of 

Railas that tbe headuarters of Western 

Raila should be transferred from Bomab 

to Ahmedabad Not onl this Ahmedabad is 

the biggest cit of Gujarat and een then 

there is no diision of raila there The 

Committee appointed for the delinruantion of 

diisions haa also recommendnd that a 

diision shotrid be set up at Ahmedabad but 

it ha  no ben done I demand that a rai a 

diison should * set up there

Mr Deput Speaker Sir it had been 

decided in the last budget that metre guage 

line from Ahmedabad to Delhi ill be con

ened into rroad guage line on pnont 

basis  h** hon Minister has epted the 

justification for conerting Metre .guage line 

btt eon De hi and Ahmedabad into 

oroadgauge line and I hope thr l it ill be 

done tt on  Further a tiam runs bo 

teer Sat and aranasi tice a eek and 

rnof of its route passes through m 

cosWuenc  interruptions)

English]

MR DEPUT SPEAKER Eer mem

ber ai.ts to gie his aluable suggestions. 

But the uestion is that e ate short of tone 

Those Members ho get a chance to speak 

e should not take more time Injustice 

should not be done to an hon Member. 

That is m p pose of interrupting ou. so 
pt ease conclude
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SHRI KASHIRAM RANA ou hae 

gien an assurance that a soon as 

Allahabadplatform is constructed the train 

hich runs tice a eek from Surat to 

Varanasi ould run four das in a eek. 

Three ears hae passed and the construc

tion ork of Allahabad platform has also 

been completed but that train is not running 

from Surat to Varanasi ia Allahabad. T o 

lakh people of Allahabad district lie in Surat 

in connection ith emploment. Therefore 

this train should run four das in a eek 

This demand should be conceeded to im

mediatel.

I ant to cite an example about the 

functioning of Raila Department. Con

struction ork for Hasapur flag station lo

cated in m constituenc as started ten 

ears ago it is going on no for the last six 

months.  per cent of construction ork 

has been completed. This ork has been 

stopped at the instance of somebod. The 

officials of Railas looked into it and sub

mitted a report to the Raila Ministr to the 

effect that the place is suitable. Een then 

construction ork has not started there 

again. No people of  illages are 

launching an agitation there and are de

manding that if station is not constructed at 

the place here its constructin as going 

on the il launch a big agitation. There

fore I ould like to tell the hon. Minister of 

Railas that construction ork of Hasapur 

flag station should be restarted.

I hail from Surat. The population of 

Surat as earfier  lakh hich is no  lakh 

but no facilit has been proided to the cit. 

The Goernment receies reenue orth 

Rs.  crore but no deelopmental ork 

is undertaken at the places here there is 

demand. There are three raila platforms 

at Surat RHa station. The fourth piateform

has been constructed recentl but no facilit 

has been proided there. I ould like to sa 

that keeping in ie the expansion of surat 

Raila has done nothing. The population 

of cit is  lakh and the Goernment re

ceies reenue orth Rs.  lakh per da. 

Eerda  lakh passenger pass through 

there therefore facilities should be pro

ided on this station...Interruptions)

No proision has been made for the 

conersion of that mere guage fine into 

broad guage line for hich a demand has 

been made for the last sixt ears. Our 

demand is that metre guage fine should be 

conerted into broad guage from Rajkot to 

eraal  It ould help in restoring the 

deelopmental actiities in this area.

Three lakh person belonging to 

Bhuaneshar the capital of Orissa lie in 

Gujarat. . lakh labourers ent back to 

Bhuaneshar during last riots. Atl of them 

ant to come back and ork in Surat but the 

hon. Minister of Railas did not intoduce 

an special trains. Raila attached onl a 

ne bogie.  thousand laboureresare still 

there. A special train should be introduced 

for them and further a ne train should be 

introduced upto Ahmedabad Gujarat and 

Bhuaneshar. This is m submission . 

People hae to face a lot of difficulties. The 

dont hae a direct rail serice. The hae 

to go from surat to Bomba first. As Lenka 

Ji belongs to Orissa so He must be aare of 

the fact that the state Goernment there is 

not able to proide emploment to the people. 

But there is emploment for them in surat. 

The Goernment should therefore intro

duce ne trains from Ahmadabad and 

Bhubne shar to surat to suit the cone

nience of such people.

With these ords. I conclude I am 

much thankful for bWing alloted time to ex

press m ies.
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SHRI NITISH KUMAR in the Chair]

SHRI  NAWAL  KISHORE  RAI 

Sitamarhi) Mr  Chairman Sir I nse to 

opose the proisions of the raila budget of

All the preceeding speakers the hon 

Members hae declared this budget to be 

partial imflationar and antipeople Through 

ou I ould like to sa that the opinion of the 

hon  Members that this budget is partial 

inflationar and anti people is hundred per 

cent right Through ou I ould like to bnng 

it to the notice of the House that hile I 

began m speech the hon  Minister of 

Railas as ell as the hon  Minister of 

state in the Ministr of Railas hadalreaad 

left the House

MR CHAIRMAN Shri Kalp Nath Rai is 

present in the House and he is nothing THe 

council of Ministers has a collectie respon 

sibilit ou ma go ahead ith our speech

SHRI NAWAL KISHORE RAI Dunng 

the budgetspeech the hon  Minister of 

Railas has said that there has been a 

slight fall in the targetted freight of  

million ton goods due to the incident of 

Aodha

Collection of additional reenue of Rs 

 b mean s of affecting  percent 

increase in freight and there b mounting 

additional pressure on the poor and the 

traellers is reall an antipeople measure 

Through ou. I ould like to urge the hon 

Minister of Railas that he should ithdra 

the increase in fare and freight so that the 

poor ma be relieed of the economic pres

sure being mounted on them Contrar to 

earl practice n  dlief in freight has been

proided for the transportation of things like 

foodgrains and sugar This ill lead to price 

hike and the poor ill suffer I ould there 

fore like to submit that relief in freight on 

those items should be alloed to continue

Dunng the last financial ear  projects 

of Raila could not be completed  The 

estimated cost on those projects as Rs 

 crore I ould no like to kno as to 

ho is to be held responsible for the in 

crease in the estimated cost that has rose to 

Rs    crore due to the noncompii 

ance of the ork on those projects I ould 

further like to kno from the hon Minister as 

to hat are those reasons that led to increse 

in the estimated cost to be incurred in com 

pleting the ork on the said projects I ould 

also like to kno the teasons h the ork 

on these projects could bot be completed 

and hether liabltt for this ould be fixed 

and hether the Goemmetnt ould tr to 

remoe the reaons that might hae affected 

increase in the estimated cost

Secondl the hon Minister of state in 

the Ministr of Railas as talking of eco

nomic reforms He himslef as presenting 

figures to proe that th Goernment is keen 

about economic reforms  I ould like to 

remind that according to a sure con

ducted tin railas there are  percent 

extra staff orking in the departments of 

Raila Has the Goernment made an 

proision in this budget to consider this 

point Has the Ministr of Raila gien a 

thought oer the uestions of  percent 

extra manpoer aailable in the Raila 

and  kilometres of uneconomical rail

a lines These things hae neer been 

considered Through ou I ould like to ask 

the hon Minister of Railas as to hat has 

to be done ith  percent of extra man

poer in the raila

The Goernment propose to collect
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additional reenue of Rs.  crote hich 

ould subseuentl increase pressure on 

thi people.  No I ould like to kno 

hether the Goernment also propose to 

properl utilise the  per cent extra man

poer and to take measures to make  

kilometres of uneconomic Raila lines as 

per the report of departmental sure eco

nomical It is nohere mentioned in the 

budgetproposals that the Goernment ould 

make an alteration in the  kilometres 

of uneconomical raila lines to make them 

economciai. I ant to submit that the hon. 

Minister of Railas should consider it since 

there is still time for reconsideration I ould 

further submit that the Goernment should 

amend the proposals of the present budget 

to the effect that it ould tr to make the 

 kilometres of uneconomical lines eco

nomicall iable and useful. It ould sere 

the interest of the people and it ould also 

help the Raila to earn profits. Opinion of 

experts should betaken ithin a time limit as 

to ho the  per cent extramanpoer in 

Railas can be properl utilised ithout 

an retrenchment. This is hat e ant ou 

to do in the present budget.

The Goernment talks of economic re

forms but in the name of it the Goernment 

is onl creating regional imbalance. The 

Goernment has not taken an measure to 

consere energ.  per cent of total ex

penditure in Raila is being incurred oer 

energ. I ould like to hae a comprehen

sie details of the ratio decrease in expen

diture oer energ from the first Fie ear 

Plan to the Eighth Fie ear plan.

Stud of the raila budget reeals that 

 per cent of the total expenditure is in

curred oer the matters pertaining to admin

istration. Through ou I ould like to kno 

from the hon. MiinisterhethertheeMinistrr

of Rail as hich boosts of  ears of 

social serice and the motto of hich is 

social serice rather than commercial gain 

ould include in its agenda the absorption of 

extra manpoer so as to manage them 

ithin the  per cent of expenditure being 

incurred oer administratie affairs. I ould 

also like to kno hether a reduction in  

per dent expenditure coming oerr adminis

tration salar and pension of staff is. not 

possible as a measurre of economic reform 

in Raila

Second point iis that the Raila as 

gettiing . . percent amount of plann 

expenditure out of total budget allocation 

during the first the scond and the third fie 

ear plans. Graduall decreasing it has 

no elome beteen . to . per cent 

Trough ou I ould like to kno hether 

hon. Minister of Railas ho has much 

influence in the Counciil of Ministers can not 

utilise has influence to get the proposed 

schemes completed. I ould like the hon. 

Minister to sho his might een in the counil 

of Ministers.  Rail as is the most 

cconenient means of transportation for the 

poor. I ould like to submit that he should 

dra Rs.  crore from the consolidated 

Fund to get those schemes completed.

The hon.  Minister has proposed to 

conert  kilometres track from metre 

guage to broad guage. Just no hen the 

hon Member Shri Vija Kumar ada as 

saing that descrimination is being shon to 

Bihar the hon. Minister immediatel re

acted and said that no descrimination has 

been shon. I ould hoeer like to ask 

as to h descrimination has been shon 

to Bengal Uttar Pradesh and particular 

ith Bihar and Orissa. This I ould like to 

kno frm the hpn. Minister. It as the issue 

of the north and the south and somebod 

had objection to that. I do not ant to raise 

the issue of the north and the south. Kerala
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has also been neglected in the South. We 

had a discussion on it een earlier. I ould 

like to cite an example of descnmination 

meted out to West Bengal. Bihar and Uttar 

Pradesh. Dr. Abrar Ahmad and Shri Suresh 

Kalmandi had asked a uestion in the Raja 

Sabha ide unstarred uestion NO.  on 

.. . Their uestion as hether it is a 

fact that the Goernment has decided to 

conert the metre guage lines of different 

parts of the countr in broad guage b . 

Jn this regard I ould like to proide the 

figures pertaining to tothree states that 

had been gien in repl to that uestion. 

 kilometres in Assam  kilometres 

in Andhra Pradesh  kilometres in Gujarat 

and  kilometres in Karnataka  the 

home state of the hon. Minister has been 

taken for conersion.

SHRI C K. JAFFER SHARIEF  What 

about Rajasthan*

sSHRI NAWAL KISHORE RAI Thehon. 

Minister is er keen about Rajasthan.  

kilometres of metre guage line has been 

conerted into broad guage in Rajastahan. 

The adantage of Rajasthan is that raila 

line connecting man states pass through 

this state. That is h there is increase in the 

total length of raila lines conerted into 

broad guage in Rajasthan. The hon. Min

ister is emphasising about Rajasthan  I 

ould like to tell him that Bihar is on the 

second position in terms of population area 

and number of traellers.  The injustice 

meted out to Bihar b the hon. Minister is 

een more grae since Bihar is a backard 

state haing Nepal as its bordenng countr. 

Onl  kilometres of raila line has been 

conerted from metre gauge to broad guage 

in Bihar. Similar is the case ith Bengal 

here onl  kilometres of raila track 

has been conerted. It is nil in Onssa. There 

is a ilage saing ou sho the man and l 

ould sho ou the rule. Votebased and

part based descrimination of the hon. Min

ister ha not onl been reealed in this 

budget along but this is the third budget 

being presented b him and he has been 

doing the same thing in all those budgets. 

He has been neglecting those states from 

here there has been less represetation of 

his part candidates in the parliament.

Smcr the are not in poer the are 

making discrimination against tho oposition 

ruled states. Maximum ork has been done 

m Karnoteka  The hae mentioned 

Rajasthan at the first place because ali lines 

go through Rajasthan. I ould like to kno 

from the hon Minister hether do justice 

ith Bihar hich is a backard state but 

areaise comes at the second place Will 

he gie a clarification in this regard n the 

House in order to do justice to Bihar.

Sir not onl in the matter of conersion 

but also in electrification of the track and 

laing of ne lines same discriminator 

treatment has been meted out. No attention 

has been paid to Bihar. Through ou I nat 

to tell the hon  Minister that I come from 

Sitamarhi in Bihar and as ou kno this is 

tourist spot of national importance and is a 

histroical place. Whife Janak as ploughing 

the field Jagat Janani Sita emerged from 

the filed Tourists dail Visit this place from 

far flung areas but there is no proper raila 

facilit aailable here. In its icinit there is 

Janakpur. hich is located in Nepal it as 

the capital of Raja Janak.  I* is also an 

international tourist place. Histor is itness 

to this fact that Ram Chandra it as maVied 

here. Peoole from remote places come 

here but there s no rail facilit aailable 

here. I ant to bring it to the noitice of the 

hon  Mnister that hen Late Shri Lalit 

Naraan Mishra as Raila Minister he 

had focussed his attention toards the bor

der areas ith Nepal. He had plans to 

construct ne lines and conersion of the



 Rl. Budget  Gen.  MARCH  and Suppl. Dem. for Grants 
Diss. Res. re. approal of rd Report Rfs.) 
of R.C.C. Dem. for Grants Rls.) 

Sh. Naal Kishore Rai]

old lines on a large scale. Sure had also 

been   carried   out   in   this 

regard...Interruptions). Therefore. I ant 

to la stress on the point that instead srein 

onl Shri Ram one must sa SitaRam so 

that he could prosper in life.

Sir I come from Mithila. ou hae 

forgotten Sita. I ant ot submit that the 

proposal of Lalit Naraan Misra about laing 

a raila line from Muaffarpur to Janagar 

ia Sitamarhi  Sopbarsa.  Bhikhamor 

Madhapur and Hariakhi has not been ma

terialied till date although sure in this 

legard had been carried out thrice. Sure 

of Mu afarpur and sitamarhi line as con

ducted recentl. I am also a member of 

Raila Consultatie committee I hae 

man a time reuested the hon. Minister in 

this regard and he has also gien an assur

ance that as and hen funds are aailable 

he ill take up the issue but nothing has 

been doen so far.  The tourist place at 

Sitamarhi has been neglected. The interna

tional tourist place ling on the a to 

Janakapur has also been neglected. The 

conersion of line from Oarbhanga to 

Janakpur ia Janagar has also been ne

glected.  The broad gauge line from 

Samastipur to Darbhanga as sanctioned 

in  but it is still pending after a 

hoated discussion he has promised to gie 

one crore rupees for this purpose out of  

crore rupees.

Sir ou are simpi neglecting this issue 

had ou not been neglecting it ou ould 

not hae proided onl. Rs. crore out of Rs. 
 crore. It is er meagre. I ould like to 

kno hetherou ill increase this amount 

so that the same could be constructed b

. A sure s regarding conersion 

of rail line from Darbhanga to Raksaul ia 

Sitamarhi has been earned out a number of

times. The BaghaChhitoni bridge is being 

constructed at that er site. ou hae 

proided funds to link up Raksaul 

Muaffarpur and Darbhanga Samastipur 

but if it cannot link Raksaul to Darbhanga ia 

Sitamarhi then there is no use of linking up 

Bagha and Darbhanga ith samastipur.

ou hae gien assurances a doen 

times and also carried out sures but noth

ing has been done. We hae been ne

glected like this. I ant ou to remoe this 

regional balance and construct these lines.

The rail line from Bakhtiarpur to Rajgiri 

has to be extended upto Gaa Shri Vija 

Kumar ada has also made a mention 

about it. I also ant to highlight the impor

tance of this rail line before ou. We should 

ork in order to presere the tourist spot of 

national importance from Rajgir to Babpuri. 

Madhepura is situated in Eastern BihaV. A 

train called Janki Express runs beteen 

Sahrasa to Madhepura but this raila line 

is in er bed shape. I ant that this line 

should be conerted into broad gauge. Apart 

from this Shri Vija Kumar ada has also 

dran attention toards the fact that Bihar 

is being brushed aside i full support his 

ies and ant to dra the attention of the 

hon. Minister toards the points left b him.

Mr. Chairman Sir Bihar is diided into 

to parts as there is no rail bridge on Ganga. 

A proposal to construct a bridge beteen 

Patna and Hajipur is pending since ling. The 

Chief Minister of Bihar has made reuests to 

hon. Raila Minister and the Pnme Minis

ter as elt. I hage also taken up this issue 

strongl in the Raila Consultatie Com

mittee but no progress has been made so 

far. I ant that ou should change our 

attitude toards Bihar and take initaties to 

construct this bridge.

The hon Minister of State for Railas
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has just no toid about the setting up of a 

factor there. .. Interruptions). There is a 

Raila factor in Samastipur and another 

old factor in Jamalpur hich has not been 

modernied apart from this the site of a 

proposed factoru at Ranchi has been 

changed. I demand the modernisation of 

these factories and construction of the pro

posed factor at the er site.

Mr. Chairman. Sir no I ant to take up 

the most serious issue of the department 

and that is about corruption spread in the 

department. Some incidents hich come to 

light are discussed but no discussion is 

made on cases hich do not come to iight  

ant to gie an example in this regard hich 

as being raised in the House for uite 

sometime. Roalseema sleeper com pan 

 as aarded a contract of three ears. 

It reuested to change its site from 

Chintapani to Kaiattoo giing reason of non 

suppl of ra material due to Naxalite men

ace but it as not permitted b the Ministr 

of Railas As a result of that the compan 

became eak.  A compan called V.S. 

Engineering as formed in the month of 

April hich as a brae child of a dose 

relatie of Prime Minister Shri Krishana Rao 

and he along ith his to sons Subhash and 

Shraan Kumar retained  per cent shartes 

ot the compan.  This compan had a 

bargain ith Roal seema Sleeper Com

pan and after intimidating them a situation 

as created in hich this contrat as 

aarded to V.S. Engineering Compan. This 

contrat as gien on th Jul. Thereafter 

on th Jul a permission regarding chang

ing of the site as granted. This is a contract 

of Rs.  crore hich can be increased further 

. This tpe of corruption taken place in this 

depoartment. I ould like to kno the clear 

facts in this regard from the hon. Minister

I ould like to submit that train serices 

in Samastipur. Harkatiaganj Sitamartii and

Darbhanga hae been cancelled. These 

senice ere candled on the pretext of 

Aodha incident and before this on the 

pretext of reseration moement. There

fore arrangem.tns should be made to re

store this rail serice immediatel.

SHRI KAMLA MISHRA MADHUKAR 

Motihari) Mr. Chairman Sir. I full support 

the submission of Naal ji about South and 

North Bihar. ou ma sa that step motherl 

treatmetn has been meted out ith Bihar. 

Hoeer Bihar occupies a er important 

place after U.P. In the matter of reenue 

earning and mineral production. Bihar is the 

second largest state in terms of population. 

Attention need be paid to ards the 

deleopment of railas net ork in the 

state since it is densel populated na in ie 

of its reenue earnings. The passenger 

fares and freight charges hae been re

ised. The passenger fares and freight 

charges hae been reised. Opposition as 

ell as the ruling part Members ould not 

appreciate the reision in the fares from the 

bottom of their heart. Are e prepared to 

accept the reision in the fares from the 

bottom of there hearts. Are e prepared to 

accept the reasons gi er. b the hon. Minister 

for reising the fares. The Goernment sas 

that it orks for the elfare of the poor. 

Hoeer. Increase in fares ill adersel 

affect the people. Therefore the Goern

ment must pa attention to reducing the 

increase in fares. I am not adocating total 

ithdra) of the increase in fares but at least 

do take care of the sentiments of the hon. 

Members for reducing the fare increase. 

Naal ji made a demand for the construction 

of a rail bridge in Pant. Construction of this 

bridge is a long standing demand. With the 

construction of this bridge communication 

and transport link beteen North and South 

Bihar ill improe and it ill also facilitate 

deelopment of hole of Bihar. Construc

tion of the bridge had been promised b late 

Shir L N. Mishra but ith hi demise the
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promisecouldbot be fulfilled. Since ouaro 

no the Minister incharge then please state 

in dear terms hether this beidge ould be 

constructed or not i hae time and again 

been laing emphasis on it and Shir Naal 

Ji has also raised the issue of conersion of 

MuaffarpurNarkatiaganj and Muaffarpur 

Sihol raila lines into bnaauge. Tlis 

de mand has been accepted and the hon. 

Minister i i repl to a uestion and man of 

m letters has stated that the conersion 

oik ould be completed b  . Ho

eer from the budgetar alt ocationsmade 

for the same it is not clear ho this ork ill 

be completed The Minister of state in the 

Ministr of Railas Shirr Lenka had con

ened a meeting of the hon.  Members 

hailing from North Bihar. I riased seen 

points in the meeting. Construction of a rail 

bridge in Pant and setting up of the onal 

Raila Office at Muaffarpur had been our 

loug standing demands. Since Muaffarpur 

is the bigget business centre in NOrth Bihar 

and the Chamber of commerce has also 

putforth this demand therfore attention 

need be paid toardes the construction of a 

rail bridge. I ould like to kno b hen 

Chatoni bridge ill be constructed 

Muaffarpur line ill be conerted to broad 

gauge and the Narkatiaganj and Schol rail 

line ould be laid. The hole House is 

anxious to kno the stand of the Goern

ment and it ill also improe our image 

among the people of North Bihar because 

there is no point in putting the proposal in 

doldrums. A superfast train beteen Barauni 

and Delhi has been introduced to fulfil the 

demand of the people.

.  tors

SHRI RAM NAIK in the Chaii]

So far I kno this train has broken all

preious records. Extension of superfast 

serice upto aishali has caused great in

conenience is generall fate upto  hours 

dail. I ould like to kno hether this train 

ill reall be made a superfast train and if 

not the reasons therefore Naal ji raised 

the demand of Sitamarhi and  I raise the 

demand of laing of a branch line beteen 

Kajipur and aishali.  Vaishali  an er 

imponaru obu frcm tourism point of ies 

and is ate  a Buddhist Centre. From there 

O to can go to Shahgnn) hich is a a histori

cal place and Kesria ere a Buddhist 

monasters is located. From there this line 

could be extended upt Raxol and connected 

ith Motihari  Besides people of other 

deist rids residents of Chapra hae also 

been demanding this line because this line 

fails in the Ganoak Command area and 

there is no line running along the ner. 

People of the area ill hae to coer upto 

sixt miles to broad a train. Therefore this 

line should be constructed. I ould like to 

reuest Shri Jaffer Sharief ho is a gentle 

man and a good friend of mine to look into 

the demand of the people of the area. I 

ould like to support the demand made b 

Naal ji to extend the line from Samastipur 

to Raxol hich ill constitute a full range and 

be benefical to people  of Sitamarhi 

Musffarpuir and other places in additon to 

Champaran and West Champaran. When 

the line is to be laid upto Narkatiaganj then 

h not. construct it upto Samastipur ia 

Raxol So that the hole of North Bihar is 

coered. Therefore do I look into this. I 

support the demand of Shri Vija Kumar 

ada for the expansionn of raila netork 

in Gaa. He also raised the demand of 

Vaishali and Sittamarhi.  I ould like to 

submit that h does the hon. Minister 

forget Rajgiri. hich must be in his mind 

For the deelopment of Bihar all these 

places sholuld be linked b rail it is not clear 

h Bihar is being neglected Probabl  

this is being done because m part is in
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poer in the State and ill remain in poer 

een in future Whateer little the Goern

ment is doing it is perhaps to capture otes

SHRI C K Jaffer SHARIEF  In m 

repl I ill gie details of ork that has been 

done for Bihar

SHRI KAMAL MISHRA MADHUKAR 

The hon  Minister is reuested to pa 

special attemon toards Bihar A General 

Control Room of Railas should be set up 

at Muaffarpur  The Goernment under 

pressure from the World bank and the IMF 

is liberalising its policies The h not go in 

for liberalisation and priatisation in Bihar 

too

What ill be the outcome of all this I 

ould like to dra our attention toards 

deelopmetnal actiities in Bihar I ould 

like to urge the hon Minister to appraise of 

the steps being taken for the deelopment of 

North and South Bihar hile repling to the 

debate on the Budget

English]

SHRI BASUDEB ACHARIA Bankura) 

ou hae alloed to Members from CPI 

and from m Part onl one Member has 

spoken so far

MR CHAIRMAN I ill see When our 

name as called ou ere not there

SRI BASUDEB ACHARIA Then I as 

asked to ait for  minutrs

I aited for more than three hours

MR CHAIRMAN Who has told ou

SHRI BASUDEB ACHARIA Mr Deput 

Speaker told me if I ill not get an chance

to speak no. I ill go I am the main speaker 

from m Part I as not there I as attend

ing an important meeting Immediatel I 

came I as told to ait for  minutes lam 
aiting from three hours to speak

MR CHAIRMAN I ill check up and let 

ou kno

SHRI BASUDEB ACHARIA If ou ill 

not allo me then I ill go

MR CHARIMAN If ou ant to go I 

hae nothing to sa But ou ill hae to ait 

till our name is called

SHRI BASUDEB ACHARIA Wh are 

ou calling to or three Members from that 

part Onl one Member from our Part has 
spoken so far

MR CHAIRMAN Dont arue ith the 

Chair like this This is not the a It is not 

fair

SHRI NIRMAL KANT CHATTERJEE 

Dumdum) PLeae bear ith me I has so 

happened that Shri Basudeb Achana has to 

speak but as bus in another parliamen

tar meeting Shnmati Shusheela gopaln 

spoke Subseuent to that there is some 

change in the Chair It has so happened that 

other Parties hae spoken more often than 

hat as due to us He ants to dra our 

attention to that point Please call him to 

speak

MR CHAIRMAN I am grateful fordra 

ing m attention to this point I told Shn 

Basudeb Achana the same thing it that I ill 

check up because I hae come to the Chan 

just no after one hon Member from the 

Opposition spoke and it is just fair that a 

Member from the Congress part speaks 

He ill finsih ithin fie minutes
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SHRI MANKU RAM SOOI BASTAR) 

Mr. Chairman. Sir I support the Raila 

Budget that has been presneted b the hon. 

Minister.

Sir herer the railas has gone that 

area ma be remote but ecen then speed 

deelopment of the area has been itneed.

The areas hich lagged behind in terms 

of raila facilities are still the same ith no 

deelopmental actiities took pace toda. 

The proision of raila lines throughout the 

countr is imabalnced. The raila lines 

constructed in the backard areas here 

there is more demand for this facilit are 

absoultel out of proporation. Wheer an 

raila line is constructed in an part of the 

countr Adtasi areas should be gien prior

it the Goernment should adopt a polic 

under hich a specific area of adtasi region 

should also be coered. If such a polic is not 

adopted the preailing imbalance ith re

gard to the rail transport facilit in the coucntr 

ould further increase. Becasue the areas 

depried of this facilit ould remain back

ard and those back ard areas are 

panculari the hill regions and tribal areas. 

Raila lines are not constructed een in the 

areas hich are rich in mineral ealth depsite 

the demand raised b the local people man 

a time. A raila line is there in Bastardistnct 

of Madha Pradesh upto Beladila and iron 

ore is exported to Japan from this areas. A 

demand is being made for the last  

ears continuosl to extend this raila line 

to link Raipur ia Jharaundali and Jagdalpur 

but no attention has been paid to it so far. 

The plain repl being gien to this demand 

is tha no budgetar proision nas oeen 

made for this. No senous thought has eer 

been gien to this and as a result the budget 

estimates of Rs. .  crore for the dis

tance to be linked in distrct Bastar paticuiari

the Jugdalpur Jharaundali line for hich the 

sure as conducted in the ear has 

no increased upto Rs.  crore for the 

same price of ork. No. the project is not 

being implemented on the pretext that there 

is the paucit of funds. Though the fact is 

that more than one raila lines could be 

constructed ith the income earned b the 

raila department on account of dail 

transportation of minerals from Knandul. 

Beladila on Vishakhapatnam line because 

about seen rakes are transponed eer

da and the Railas earn about Rs. .  

lakhs per rake. In this manner the total 

income of the Railas comes to about Rs. 

. lakhs per da. If e take int account 

the earnings of Railas during the last 

 ears the total amount comes to about 

Rs.  crore and has a specifi amount of 

it been spent for the deelopment of that 

area or connecting Jharandali to Jagdalpur 

the project ould hae been completed b 

no. BUt that project has alas remained 

neglected.

If the administration does not pa heed 

to allocate a spcific amount of the eanings 

from a spefific area the deelopment of 

those areas ould not be expedited. The 

deelopment of those areas hasalead 

come to a standstill due to the lack of the 

means of transportation this giing raise to 

unemploment among the local residents 

and creating acrimonius feelings in them. In 

ie of the preailing cirucumstanecs the 

local residents ma adopt iolant means line 

that of doing chakka jam to get their de

mands. fulfiled. and disrupt the dail 

trasnportation of goods hich is the biggest 

means of earning to the railas.Such a 

situation ma arise at an time.

Therefore. Mr. Chanman.Sir I ould 

like the Goernemnt to aoid such a situa

tion to anse in that disint becasue the cause 

behind such a sitiation tn tne area is the lack
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of transport facilti in that district. Naxalites 

hae become acite in the area. If the 

situation continues to deterorate like this 

and the deelopment of the area is 

neglecteded the situation ould become 
grim. That part of the coucntr ill be out of 

the main stream. It ould be better if the 

Goememnt does something and not allo 

the situation to come to such a pass and for 

this it is necessar that the Raila 

administratrion and the Goernemnt think 

seriousl oer the matter and proide the 

reuired funds to connect that line in the 

Eighth Fie ear Plan itself at the earliest. 

With these ords I conclude.

SHRI   PALAS   BURMAN 

BALURCHAT) Hon ble Mr. Chairman 

Sir I dra the attention of the Honble 

Raila Minister through ou. The demand 

of the people of m constituenc is Raila 

counected. I stand here to oppose the Rail

a Budget of  because I feel that 

this Raila Budget is the budget for the 
Sohthem Region of the countr. I am sorr 

to sa that step motheri treatment has 

been metted toards Eastern India in the 

Raiia Budget. Moreoer the interest of 

the poor people of our poor countr nas 

been ignored in the present Raila Budget. 

It is a matter of regret that the hae been 

oerburdened all the more b this Raila 

Budget because of hike in freight and traffic 

charges.

Mr. Chariman Sir m parliamentar 

constituenc Balurghat lies in the border 

area and is a er under deeloped area. 

During preindependence das people ere 

able to contact ith other regions of the 

Countr onl for  to  minutes. After 

partition of the countr the raila line as 

cut off from the then East Bengal or the 

present Bangla Desh. After  ears of 

independence e hae to trael more than 

 Kms b bus to Malde tol trael b Train.

In this situation in  the then Raila 

Minister inaugurated the Eklakhi Belurghat 

Raila project and the costruction ork 

as stopped and a farcial amount of Rs.  to 

 crores. But it is a matter of regret that 

suddenl the ongoing construction ork 

started ith an amount is allocated eer 

ear in the Raila Budget for this project. 

As a result ther is no progress in the 

constuction ork. Moreoer it is suprising 

that there is no mention of Ekhalakhi 

Ealurghat project in the present Raila 

Budget of . Wh this kind of 

discrimnation is shon to West Bengal All 

of us kno ho this region is cut off from the 

rest of the countr due to hea flood eer 

ear. In this situation raila connection is 

the urgent need of the hour not onl for the 

conenience of the people of the area but 

also for oerall deelopment.

After independnce inspite of assuracne 

gien b arious politcial leaders there has 

been no raila connection for Balurghat. 
No the students hae resorted to agitation 

for raila connection. The students the 

ouths the labourers the orkers and the 

common people no are planing to start 

agitation in large scale to fulfil their demand 
for raila connection.

Honble Mr. Chairman Sir e are all 

aare of the separatist moement preailling 

in the countr. We kno ho much crisis has 

been exploded in the countr b this stag

gering problem. M apprehension is that if 

the longstanding demands of the people of 

this area are not fulfilled the ould defi

nitel resort to some dangerous agitation 

hich ma turn iolent. Actuall h and 

ho the construction ork of an ogoing 

project ceases to ork is beond the under

standing of mself and people oftotarea. In 

fact Sir in m long parliamentar careeer of

 ears this kind of incident is reall un

precedented.

Translation of the speech originall deliered in Bengali.
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So through ou Sir I reuest humbl 

the Honble Raila Minister humbl to con

sider the hardships and diffcult faced b the 

people of this region and because of non

fulfillment of their long standing demands for 

raila connection before the resort t some 

iolent means of protest he should so to it 

that the Eklakhi Oalaurghat project is com

pleted in the th Plan. Secondl Sir I ould 

like to dra the attention of the Raila 

Minister through ou to another important 

matter. Sir Sundarhan is a tourist attration. 

Eer ear during Noember to March 

thousands of tounsts isti this area. From 

Canning the go there b launch. But due to 

the unaailabilit of facilities for raila 

traellors at the Canning Station there has 

been a stread decline of tourist traffic oer 

the ears. I hae been bnnging this to the 

notice of the successie Rail Ministers 

Hooer no deelopment orks hae been 

started so ar. Apart from this Canning 

Station is er much under deeloped. E

er the Ministr of Raiias sanctions some 

mone for the deelopment and rer.oation 

orks of the arious notions across the 

countr. Hoeer. Canning Station is de 

pned of this each time.

I once again urge the Raul Minister to 

cousider this demand smpatheticall. The 

deelopment of the Canning Station ill 

facilitate the flo of domestic and intenational 

tourists. This ill not onl increase the re

enue earnings of the Railas but the for

eign exchange earnings of the Got of India 

ill also go up. Sir in ie of this Raila line 

beteen Sonarpur to Canning and Sonarpur 

to Dakshikantapur should be doubled.

Sir the pace of onging construction 

orKs of ne raila line from Eklakhi to 

Balurghat is not satisfactor. I urge the

Honble Minister to take steps for the earl 

completion of these orks. Sir the Raila 

line beteen Canning and Gotabari in East

ern Raila are extremel old. The ahe 

become accident prone. To aoid accidents 

the should be replaced ith ne lines. I 

urge the Minister to include these demands 

in the Budget proposals for .

I thank ou Sir for giing me an oppor

tunit to speak.

English]

SHRI BASUDEB ACHARIA Bankura) 

Mr. Chariman Sir. I rise to oppose the 

unprecedented increase in the freight and 

passenger fares. For the first time the in

crease is Rs.  crore. Since  such 

a hike as not there in a single ear. The 

Raila Minister has stated that he has not 

touched the passenger fare up to  

kilometres but he has rounded offf the fare 

from Rs. . to Rs. . That means for the 

short distance passengers the increase is 

about  per cent. The main purpose to that 

the short distance passngrers should not 

aail of rail trael the hort distance pas

sengers should be dierted to road trans

port. That is one of the dictaes of the IMF. In 

eer paragraph ou ill see ho the Rail

a Minister is tring to implement the 

conditionalities and the dictates of the IMP 

and the World Bank. B creating a ne 

class a sleeper class he ants to blab the 

people. It is a separate class ithout haing 

an additional facitties. The increas ill not 

onl be  per cent but  per cent. Inter

ruptions)

MR. CHAIRMAN Please do not disturb 

him. Let him complete. Mr. Acharia please 

address the Chair and do not get disturbed.

Interruptions
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SHRI BASUDEB ACHARIA Ho much

does the common passenger poor passen

ger contribute  per cent of the traffic 

earning comes from the passenger traffic 

comes from the poor second class passen

gers Rs  crores comes from the sec

ond class passengers hereas Rs  
crores comes from the upper class passen

gers No. the second class passengers 

and the suburban passengers ill hae to 

pa more Railas is not a commercial 

organisation railas hae some social 

responsibilities No. four items hae been 

excluded from the exemption Items ot com

mon people items of poor people of dail 

use hao been excluded that means the 

freight increase since inception ill be 

leied on these four items Just imagine the 

impact on the price of these four items 

Raila ants to earn about Rs  crores 

on those four items The burden of this 

amount of Rs  crores ill mainl be put 

on the poor passengers poor people middle 

class people There is a need for restructur

ing of raila finance Raila is not onl for 

the railas raila is for the entire nation 

Unless there is the raila there cannot an 

deelopment unless there is a raila line 

there cannot b an mdutnaiisation. I asked 

this uestion to the hon Finance Minister 

 Wh as the CD ratio less in the North 

Eastern part of the countr* What as the 

repl from the Minister of Finance As there 

is no infrastructure in the NorthEastern 

part of the countr the CD ratio the credit 

deposit ratio as less and there is in 

indsutrialisation The Railas ill hae to 

generate resources of rts on Wh should 

the expansion of raila netork be the 

responsibilit of the railas* Wh does the 

budgetar support graduall diminish gradu

all decline This ear onl  per cent ill 

be the budgetatar support The Raila 

Minister is expecting Rs  crores from 

the bonds It ill not come it ill be belied 

because there are no takers Onl Rs 

crores of bonds are alread sold So. hicr 

from the morife come Unless there is 

budgetar support unless the plan alloca* 

tion is increased there cannot be an ex

pansion of the raila netork hile inter

ening in the debate the Minister of State for 

Raila seems to be satisfied ith this 

ear s allocation of Rs   crores Ho 

is this modest What as the minimum 

reuirement hich as submitted b the 

railas It as Rs  crore From Rs 

.  crore it as reduced to Rs   

crore So the figure of about Rs   

crores that as projected at that time as 

submitted to the Planning Commission ON 

hat basis What as the projection about 

passenger groth rate and traffic groth 

rate

One corporate plan as prepared n 

 I do not kno hether the Ministr of 

Railas is folloing this corporate plan 

Here the corporate object as stated like 

this And I uote

 To be a modem raila sstem ith 

sufficient capacit to meet the countrs 

transport needs both for passenger 

and freight traffic based on optimal 

intermodal mix and to proide this 

transportation at least cost to the soci

et maintaing financial iabilit of the 

sstem

This is the corporate object This as 

adopted in the ear  This corporate 

plan is for  ears that is up to  What 

is the projection here What ill be the 

increase in the freight traffic and passenger 

traffic

So the basis of the minimum reuire 

ment. hich as submitted to the Planning 

Commission is this corporate plan The 

basis ror minimum reuirement ot Rs .

 crore is the passenger traffic groth of
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 to  per cent. If there is a groth of  per 

cent in passenger traffic and groth in the 

fright traffic hat has been stated in the 

object of the corporate plan to carr the 

passengers The Indian railas need more 

passenger coaches. Indian railas need 

more agons. Indian railas need more 

locomoties both electrrc and diesel loco

moties. Indian railas need more ne 

lines.

SHRI NITISH KUMAR And more ABB 

deals.

SHRI BASUDEB ACHARIA I ill come 

to that aspect later on. No e ill hae a 

Unigauge sstem. There as an argument

 hen India railas adopted multigauge 

sstem  broadgauge metrogague and 

narro gauge. In last ears budget the 

Minister of Railas announced that e 

ould hae Unigauge sstem Unigauge 

sstem is good. But here there is metre 

gauge sstem metregauge railas there 

is some sstem. But here there is no 

raila here there is no raila line..

SHRI  MANORANJAN  BHAKTA 

Andaman and Nicobar Islands) Like 

Andaman.

SHRI BASUDEB ACHARIA. Andaman 

should be connected ith the mainland oer 

the sea or under the sea.

for gague conersion this ears allo

cation is Rs.  crore. Good for ne lines. 

Last ear it as Rs  crore.

MR. CHAIRMAN Please conclude.

SHRI BASUDEB ACHARIA i hae just 

started.

MR. SPEAKER our part has  min

utes. No that time is oer. There are about 

fie speakers from ourpart. That has tobe 

borne in mind

SHRI BASUDEB ACHARIA A Will 

keep it in mind. ou please gie me time to 

speak. If no time is left ether members of m 

part ill not speak. If the House continues 

to sit throughout the night till morning then 

of course our part Members ill definitel 

speak. But no please let me speak. I hae 

just started and as stated b Shn Jena it is 

onl a preamble.

MR. CHAIRMAN  Alread more than 

 minutes are oer and there is no time left 

for our part.

SHRI BASUDEB ACHARIA Last ear 

the allocation for ne lines as Rs.  

crore. This ear it is onl Rs.  crore. So 

allocation for ne lines has in fact been 

reduced. For gauger conersion out of Rs. 

crore hat is the share of est Bengal

It is onl Rs.  crore And een these fie 

crores too are for a line hich has alread 

been completed and hich is aaiting inau

guration I am talking about PuriiaKotshila 

line. The conersion of the line is competed 

but Rs.  crore hae been allocated for that 

project. For WeSt Bengal for gauge coner

sion not a single paise has been allocated. 

There is a small paitch of line connecting 

Nabadip. Dham hich is the birthplace of 

Chaitana Mahaprabhu. And it is onl a 

small stretch of  KM. The Minister of 

Railas has sent  repl to Dr. Asim . 

Balestating that it ould cost Rs.  crore t 

and since the Railas are facing an acute 

constraint of resources at present it ould 

not be possible to take up ork on this small 

stretch of  KM But. for other lines abut 

 KM of metregauge has been con

ener.
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narro gauge line i. the BankuraDamodar 

Rier line. That line has been taken oer and 

the takeoer period ill be expiring in . 

What ill happen to that line It connects 

to districts and it passes through rural 

Bengal. This Bankura Damodar Rier line is 

about  km long. I reuest the Raila 

Minister to consider these to narro gauge 

lines i. the NabadipShantipur line of  

km arid the BankuraDamodar Rier line of 

 km. Till the Bankura  a Damodar Rier 

line is counerted to broadguage kindl re

place the oerfed steam engine b a diesel 

engine.

hile interening the Minister of State 

for Railas as talking about selfreliance.

I could not understand as to hat he meant 
b selfreliance. Last ears allocation for 

research and deelopment as Rs.  crore 

and this ear it is onl Rs. crore. This is our 

selfreliance e import and adopt foreign 

technolog and talk of selfreliance. We do 

hae a huge sector for research and deel

opment. What is our RDSO doing Wh 

cannot e deelop our on technolog 

We hae the CLW We hae the DLW. We 

are produced of our production units. Out 

production units hae surpassed their tar

gets. In . the ICFs capacit as in

creased to . The sanction as gien. 

But the are not getting orders for more than 

coaches. I do agree that conersion to 

unigauge sstem ill hae good effect. But 

hat ill happen to Jessop. a public sector 

undertaking This undertaking usedto manu

facture metrega e coaches. No the hae 

no orders. What ill happen to the Bharat 

Earth Moers Limited a premier coach 

manufacturing compan in the public sec

tor For the next ear the hae blocked an 

orderfor coaches. This ear the manu

factured corches and their capacit is of 

the order ot  coaches. So. if e add 
traffic groth and the replacement on an

aerage e are using more than  per cent 

of our passengers coaches.

The Minister has stated in his speach 

that he is a traeler and he traels b trains. 

But if the Raila Minister traels b train he 

ill see the condition of the coaches of local 

trains. Oeraged coaches are being used 

in these local trains. It the capacit of not 

onl its on production unit but the capacit 

of arious public sector undertakings hich 

are manufacturing these coaches is not 

utilised full here from these coaches ill 

come These units do not get orders be

cause there is a reduction in the Plan alloca

tion. Our projection is for  per cent groth. 

We hae to replace all the oeraged 

coaches. But ho can this be done if the 

major chunk of our allocation goes for the 

gauge conersion Where from the mone 

ill come for the ne tines

One of the district of West Bengal has 

splited into to districts that is the est 

Dinajpur and Eklakhi Balughat hich is 

ithout an raila line. Onl Rs.  croreshas 

been allocated for Eklakhi Balughat. For 

Tamlukh Digha onl Rs.  crore has been 

allocated. Similarl for HorahAmte Rs.  

crore is allocated for this ear. For 

Lakhikantapur Namkhana Rs.  crores has 

been allocated. For doubling the lines Rs  

crores has been allocated. Where from the 

mone ill come for the ne lines Unless 

there *is of raila netork there cannot be 

an economic deelopment in our countr 

and there ill be no industrialisation.

*  Tnere is a phenomenon of empt haul

age in the railas. The Railas carr 

traffic out the empt haulage is of the order 

of  per cent. Ma I kno from the Minister 

hether an stud as made and hether 

an report as prepared and submitted. If 

the percentage ot empt nauiage is reduced 

the earning of railas ill improe and the

 and Suppl. 
Dem. for Grants Rls.) 
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Raila Minister ill not hae to resort to 

increasing the freight. Thus there ill be no 

burden on the common people.

We ill hae to electrif our track. Onl 

 percent of our total rail track is electrified 

and not a single kilometer is electrified in the 

NorthEast Frontier Railas. We hae to 

spend a lot on the import of diesel.

in repl to m uestion the Raila 

Minister said that e are importing  per 

cent and  per cent of the total reuirement 

of heel and and during   and 

 respectiel. And . e are importing 

entire locomoties heels. Cannt the be 

produced in our Durgapur heel and Axal 

plant I think e can produce. We are proud 

of our production units. CLW has produced 

locomoties of  odd tonnes although 

e hae technolog of sixties e are not 

aare of it. What about the import of three 

phased locomoties b spending Rs.  

crore  One locomotie costs Rs  crores 

to Rs.  crore. ou kno hat ill be the 

cost of manufacturing one electnc locomo

tie in CLW It is not more than Rs.  crore. 

After spending Rs.  crore cant ou 

deelop our on technolog Cant ou 

produce Thnstortechnolog hich e hae 

imported

When ill ou manufacture the three 

phased technolog  This technolog ill be 

outdated b then. So should be our priorit 

The priorit should be on ne lines it ill 

proide job potentialit. our conersion ill 

not create a single job for the unemploed 

outh.

MR. CHAIRMAN ou conclude no. 

ou hae alread taken  minutes. *u 

must ind up no

SHRI BASUDEB ACHARIA  hae not 

et come to m point. An a I am inding 

up. There is no constraint of time but there 

is constraint of funds. Because this debate 

ill continue upto morning. The Raila 

Minister in his speech had stated that there 

is a good industnal relation. Sir ou hae 

also demanded reinstatement of retrenched 

orkers. We ere unaninous on to issues 

The emploees ho ere dismissed from 

serice in  b Article  ) be rein

stated. The former Railas Minister is here. 

When he participates in the debate he ill 

also refer to that. He had issued orders 

hen he as the Raila Minister. There 

as much hullabalo. Then Shn Jeneshar 

Mishra had also assured and stated that if a 

competent court or Central Administratie 

Tribunal or a High Court gies an faorable 

Judgement in faour of those emploees 

ho had been retrenched the Railas ill 

abide b that Judgement. The Railas ill 

not fight in the Supreme Court. The Rail

as ill not file SLP Een the SLPs that had 

been filed ill be ithdran.

Once I had raised this issue I ill not 

mention here. It is because the Minutes of 

the Consultatie Committees should not be 

referred hero But ou ere also present 

ou had also referred to that. What he said 

as that he ill stand b his ords. Alread 

 cases are there in one Raila i the 

Northern Raila The ere taken up.

He had said that hile repling to the 

debate he ill account that he ill take them 

back. So e expect that he ill announce 

about it. All the emploees as ou kno are 

staring some of the emploees hae al

read died.

MR. CHAIRMAN ou should conclude

no

SHRi BASUDEB ACHARIA Electrifi
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cation is good We hae to phase out alt 

these things This is er important

Mr Chairman ou hae exhausted 
our time

SHFJI BASUDEB ACHARIA Thirteen 

ears hae elapsed and so far   lakh 

casual orkers are mamtrng for their ab

sorption for their regufansation

Shn Basudeb Acharia Or Pandea is 

here he is examining the cases and the 

assurance gien b the Raila Minister on 

the th Jul 

MR CHAIRMAN ou should conclude

no

MR CHAIRMAN ou should conclude 

no There are other Members also ho 

ant to speak

SHRI BASUDE ACHRUA The fare 

for the second class passengers has in 

creased Interruptions) It should be ith

dran

SHRI BASUDEB ACHARIA Graduall 

steam locomotie sets are being closed 

don the are bein phased out because 

our production units are not manufacturing 

steam locomoties since  What ill 

happen to those orkers ho are orking 

there Recentl the Supreme court has 

gien a direction to the Raila Ministr to 

absorb then Though the emploees of Coal 

and Ash Handing Unit are contract orkers 

contractors are changing but the orkers 

are not changing the same orkers are 

orking there for ihe last  ears  ears 

and the belong to SC ST nd bar kard 

communit of our countr

When the steam locomotie sheds are 

being closed don hat ill happen to   

lakh casual orkers

Mfc CHAIRMAN ou no pic ase con 

elude

SHRI BASUDEB ACHARIA In C 

the late Shn Kamal Tripathi announced on 

the Flood of the House that all the casual 

otkers ill be decasualised ill be 

regularised

MR) CHAIRMAN ou should conclude

no

MR CHAIRMAN ou should conclude
no

Interruptions)

SHRI BASUDEB ACHARIA It as 

mentioned in the House because all the 

Members all the parties including the ruling 

part opposition parties BJP CPI Janta 

Dal supported m Bill hich as a Priate 

Members Bill

MR CHAIRMAN Shri Surendra Pal 

Pathak

Whateer Mr Basudeb Acharia sas 

ill no go on record

Interruptions)

MR CHAIRMAN Mr Pathak ou can 

start spf dKng

Interruptions)

He has taken  minutes I am more 

than considerate to him I hae reuested 

mm out ne is not completing nts speech
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SHRI SURENDRA PAL PATHAK 

Shahabed) Mr. Chairman Sir. I rise to 

oppose the Raila Budget presented for 

.the current ear. Passenger fare and freight 

charges in this Budget hae been increased 

er much hich ould ultimatel lead to 

oerall price*rise. When the congress part 

contacted elections in the ear . the 

had promised it check the price nse ithin a 

period of under das. But I hae been 

obsering that the hon. Minister of Railas 

has presented the third Budget and in all the 

budgets he has increase the passenger fare 

and freight charges due to hich prices 

hae been increasing continuall. Hoeer 

facilities being proided to the passengers 

are not in accordance ith the increase in 

the fare and freight. The passengers trael

ing in trains hae to ace a lot of incone

nience. Facilities particularl for the poor 

and middle class people in the countr hae 

not been increased adeuatel. Thousands 

of people trael on roof of the trains running 

on Luckno Moradabad route in all sea

sons  hether it is summer inter of rain 

season due to lack of space in the second 

class compartments increase in fare rates 

is not objectionable but at least the passen

gers should get facilities accordingl. I ouid 

like the Goernment to check the preailing 

practice of traeling ithout ticket this ould 

enable the Railas to earn more reenue

There is also a practice of issuing free 

passes to the people haing political links 

hich causes a hea loss to the Railas. 

Interruptions)

MR. CHAIRMAN The hon. Members 

should be careful that time is er short 

therefore the should not soeak stol thus 

asting time. ou nae fie minutes piease 

conclude ttnm that duration.

SHRI SURENORA PAL PATHAK. 

Middle class passengers do not get an 

facilit and since the second class coaches 

are jampacked the passengers hae to 

trael on the roofs of train. Therefore m 

suggestion is that either the number of trains 

should be increased or the number of sec

ond class coaches should be enhanced so 

that it becomes eas for the  percent poor 

middle class persons to trael in trains.

Uttar Pradesh is a er big State of the 

countr. But Uttar Pradesh has not been 

proided due facilities in this Raila Budget 

keeping in ie the population and the area 

of the State. Utter Pradesh is a big State. In 

ie of all these things it has not been gien 

due consideration in the Budget.

.  hrs

Ver fe of the ne trains introduced 

no pass through Uttar Pradesh I ould 

like to suggest that atleast one ne Express 

Train from Luckno to Delhi ia 

Shahjahanpur  Moradabad must be intro

duced to aoid the excessie rush of pas

sengers in the trains. Similarl another ne 

train from Luckno to Amritsar ia Hardoi 

Shahjahanpur. Moradabad should be intro

duced. Kanpur is a big trade center the 

people of Bareill. Shahjeshanpur. Bardoi 

Moradabad. Vauall hae to go to Kanpur.

I. therefore suggest that a ne train for 

Dehradun ia Kanpur. Balamau. Hardoi 

Shahjahanpur. Bareill. Moradabad should 

be introduced so that the people of these 

areas ma hae train facilit for Kanpur and 

tne people of Kanpur can easil isrt Handar 

ano Rishikesh.

Mr Chairman Sir. the Marudhar Ex 

Dress train used to rufn from LucKno to 

jodhpur ia Kanpur. But no trs line is 

oemg conerted into the oroaogauoe No
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this train ill run beteen Kanpur and Jodh

pur I therefore suggest to run the Marudhar 

Express from Luckno to  Jodhpur ia 

Sitapur Lakhimpur Golagoamanth Pilibhit 

and Bareill so that the passengers of the 

tenal region ma also hae the rail facilit At 

present there is no Express train an Luckno 

to Bareill narro gauge Therefore it ill be 

appropnate to run the Marudhar Express for 

the conenience of the people in terai re 

gion

Mr Chairman Sir I ould also like t 

suggest that there ts an urgent need to 

conert the meter gauge line beteen 

Luckno to Sitapur Lakhimpur Pilibhit 

Bareill into the broad gauge line This ill 

enable the deelopment of this region and 

proide sufficient conince to the people 

there This the region ill ittiness a great 

deelopment I hae seen in the Budget that 

meter gauge lines are being conerted into 

broad gauge lines and SttapurBurhal is a 

meter gangue line at present No if the 

BurhalMahmudabad line is conerted into 

broad gauge ho it is possible to run the 

board train from Sitapur to Burhal Is t also a 

fact hether a meter gauge train ill be run 

upto Sitapur from Burhal hich is a total 

distance of km

Mr Chairman Sir the UnnaoHaraum 

meter gauge s being conerted into broad 

gauge line I ould like to suggest that the 

entire route should be conerted into broad 

gauge because the practical conersion 

puts the passengers in trouble and the face 

a lot f inconenience

Mr Chairman Sir Hardoi is a er 

important Raila Station but it has no  

passengers amenities Man Super Fast 

trains hae no stoppage there M sugges

tion is that the Sharamii Express hich has 

no stoppage at Hardio should oe Schedule 

to nae a stoppage there because me Mem

bers of Parliament from Sitapur Lakhimpur 

Khin and Hardoi hae to get the transform 

Hardoi Station for Oelhi I therefore sug

gest to make a stoppage for Shraji Express 

at Hardoi Sir through ou I ant to urge 

upon the hon Minister of Railas that 

ithout he increase of train fare passen

gers facilities also should be increased tin 

that proportion If the passengers facilities 

are not being increased then the increased 

farads in should be ithdran because the 

prices hae alread gone high and this in 

crease in Raila fare ill further escalate 

the prices With these ords I oppose the 

Raila Budget presented b the hon Min
ister

Mr Chairman Sir I express m thanks 

for the time gien to me to speak

SHRI   C K   KUPPUSWAM 

Coimbatore) Chairman Sir I thank ou 

er much for alloing me to express m 

ies in the Raila Budget for the ear 

  While elcoming the budgetar 

proposals and extending support to the 

Budget I ould like to thank the Pnme 

Minister and the Raila Minister Shn Jaffer 

Shanef in auncular and congratulate them 

on half of m constituenc The hae come 

out ith measures that ould benefit public 

at large I ould lie to list out the commend

able measures in the budget for this ear

i)  It is commendable to hae started 

from this ear a spear Capital Fund 

ith a ie in mind to brad base the 

deelopment and groth of Rail

a Sstem in the countr

li) The decision to set up an expert 

Committee to ensure an efficient 

Mangement to make the opera

tions iable and profitable needs to 

oe commended
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The announcement to run nine Ne 

Express trains during this ear. Further 

computerisation of Raila Reseration 

Centres in  more Raila Stations tn the 

ensuring ear insurance coer being gien 

to the passengers traeling b certain im

portant trains to get adeuate compensa

tion in the eent of an accident decision to 

continue Catenng Serices through depart

mental units setting up  SubCommittees 

to ensueffectie administration conersion 

of gauge in DINDIGULMADURAI sector 

MADURAIVIRUDHUTUTICORIN Sector 

plan to compete the Mass Rapid Transit 

Sstem up to lu in Madras b  and 

the completion of Madras Beach park Sta

tion Section of the MRTS Announcement of 

 diiden to the Shareholders of Indian 

Raila Corporation tor the ear . 

decision to pl Rail buses ith a setting 

capacit of  in broadgauge and  in 

Metre gauge continuance of concessional 

Rail Freight tariff to  other items excluding 

pulses grains sugar diesel and oil cakes 

plan to increase raila reenue b a ot 

introducing  surcharge on goods trans

ported b to pa mode setting up of a  

Locomotie capacit Electric Located at 

Erode at a cost of about Rs.  crores I 

congratulate the Raila Minister for the 

effectie measures to add to the facilities of 

he traeling public.

I also reuest the Minister to constule 

Regional leel Committees comprising of 

Members of Parliament so that the are 

apprised to the ongoing projects and mea

sures in arious Railas especiall their 

respectie regions. This could be done 

through the officials at the regional leel.

In North Coimbatore the oerbrige 

construction is going on in full sing and i 

thank the Raila Minister for making finan

cial allocations to complete the project at an 

earlier date.

I also reuest ou to take up the Rail

a Oerbndge construction ork in Tiruppur 

b a of making financial proisions during 

this ear.

Tiruppur Goods ard needs improisa

tion and expansion to handle goods traffic. 

I hae taken up this matter ith seeral 

officials and the Raila Minister himself. I 

reuest ou to incorporate this in the plans 

nd schemes for the ensuring ear allocat

ing needed funds for the same.

As far as Triuppur is concerned. Knitted 

garments orth about Rs.  Crores are 

manufactured. Most of them are exported 

earning the much conerted foreign ex

change. to handle the moement of these 

goods the raila freight moements 

infrastructed in Tirupprneeds imprisons. All 

the major trains passing through Tiruppur 

must hae stoppage there for it is emerging 

one important commercial nere centre.

I thank the Hon ble Raila Minister for 

haing introduced Rajasthan Express.

I also thank him for proiding Water 

Special Trains  to bring drinking ater to 

Madras cit hich faces acute drinking a

ter shortage. On behalf of the people of 

Tamil Nadu I thank the Honble Raila 

Minister and the Hon* ble Prime Minister for 

their kind gesture to proide ater opesating 

extra special trains.

As far as Tiruppur Raila Station is 

concerned I hae to bnng to our notice 

certain things. Tiruppur Station earns a lot 

forthe Railas. But heneer e nngupto 

the Station there is on one to repl hen the 

Station earns lakhs ot rupees eerda e 

find not man to man the phones there I
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reuest eerda e find not of it Consid

ering the importance of the Raila Station 

in an industrial ton like Tiruppur ou must 

look into this lacunae at the earliest A cleik 

could be posted there This ould also be 

soling unemploment problem in the case 

of atleast one eligible hand to be emploed 

in the Station A ton like Trippur hich 

earns much anted foreign exchange to 

India deseres a better treatment from the 

Railas Bokaro Steel cit Express pass 

ing through m ton goes upto Alapuha It 

leaes Madras at  Oclock The same tram 

leaes Alapusha at   noon and reaches 

Coimbatore at   P M Normall  of 

the sests go Koai Express and honce to 

attract more people and to oercome the 

problem ot empt hauiage the tare for this 

tram should be reduced b about 

In Podanur there is a Raila School 

hich calls for the attention of the authori 

ties It needs renoation and expansion As 

it benefits the children of the Raila em

ploees the demand for carring out repair

ing ork should be taken up immediatel 

There is a housing scheme for Raila 

emploees oer there But I ould like to 

bring to the notice of the Minister that man 

emploees are et to get the benefit of this 

scheme

As far as Raila is concerned corrup

tion is rampant in certain places I ould like 

to inform this august House and through this 

House the Minister that certain Raila 

officials resort to corrupt practices

As far as Tamil Nadu is concerned 

though there are seeral measures on the 

an il some lacunae is found still Some 

officials are not serious and sincere in trans

lating into action hat the Raila Minister 

contemplates Olaakkot Diision in includes 

a ast area of Coimbatore Section I hae 
been draing the attention oftneauthonties

to bifurcate this diision into to to oer

come both the geographical and pscho

logical barners But this has been ignored 

though I hae been making the plea often 

There is no budgetar proisions as such to 
bifurcate Palghat Diision into to Diisions 

I reuest the Minister to look into it and gie 

a concrete shape  to our long standing 

demand

Congratulating the Hon ble Raila 

Minister for his laudator measures I ex

press m support to this budget I gratefull 

acknoledge the chair for giing me an 

opportunit to address this august House 

sharing m ies Thank ou

English]

MR CHAIRMAN Before calling the 

next speaker I ant to tell the Members ho 

are present here one thing No as things 

stand here and as per the time hich has 

been gien onl Congress and B J P hae 

et their time at their disposal All other 

parties hae exhausted their time But at the 

same time I ill see that all are being called 

Other parties hae exhausted their time I 

ill tr to manage and hoeer comes here 

ilt tr to do the same thing No names are 

here We ill tr to do according to the 

House Shn aima Singh to speak no

f Translation]

SHRI DEVENDRA PRASAD ADAV 

Jhanjharpur) Mr Chairman Sir ou enjo 

a lot of untold poer

MR CHAIRMAN But it is necessar to 

point out it I agree that the same case is ith 

eer member Mine is also the same posi

tion When I am on that seat But he ho has 

been allotted time should be alloed to 

speak first Shn aima Singh uman ou 

please start our speech
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SHRI ttAIMA SINGH UMAN Inner 

Mainpur) Sir at the outset I ould like to 

mention that I am rather confused hether 

I shall support the Budget or not. I shall 

decide jt onl hen I hear the repl of the 

Minister of Railas.

It is a proposal for spending mreo than 

Rs.   crores from the Consolidated 

Fund of the countr. While proposing this. I 

do not find an proposal for een one pass 
for he State of Mainpur or rather I ould like 

to sa for that North East region. So I feel 

that it is an  injustice. When there is a 

proposal forspending more than Rs. .  

crores not a single paise is proposed of 

responding for that region. That is er 

unfortunate.

This is one thing hich I ant to kno 

from the hon. Minister Sorr that he is not 

her but the Minister of State of Railas is 

here i ant to kno from him hether 

Mainpur is a part of the countr or not 

Interruptions) Is she not a part of India I 

ant to hae correct anser for this.

ou are shouting and ou are issuing 

sermons for national integration. But practi

call. Where is national integration ithout 

eual treatment So it is uite unfortunate.

There is great imbalance in respect of 

deelopment All that ou are proposing is 

for South North West and Centre and 

nothing for that region. We are so unfortu

nate in this regard. If ou consider that the 

people staing or rescinding there are a part 

of the nation ou hae to do some justice for 

that area also.

I hae to soend b time for expelling this 

injustice done. Een for allotment of time 

ustice is done i am allotted oni three or

fie minutes. Since I happen to be a member 

of this House. I hae not been gien more 

than  or  minutes hereas other hon. 

Members are getting  to  minutes each.

What I ill express in to  inters I can 

speak and express m ies in the larger 

interest of the countr dunng this time of 

discussion. But I cannot deote een .one 

minute for this. IL hae to spend b time the 

minutes allotted to me for m State. When I 

speak onl for m State the ill think I am 

narro mineded. I prefer to be broadminded 

I prefer to hae broad outlook But the time 

gien is er little. So I cannot spend the 

time on anthing except m State of Mainpur

As ou kno Sir. if the people of Mainpur 

come out of the State the hae to trael b 

bus more than  kilometers on alternate 

routes one is Imphal to Dimepur and the 

other is Imphal to Dimapur and the other is 

Imphal to Oimapur and the other is Imphal to 

Jirban to reach Silchar to get the train there. 

ou can prepare a project for deeloping 

this Jirbam in the State of Manipur. There is 

a railhead there. But this is onl in name 

This is not deeloped properl. So h not 

ou spend a fe lakhs of rupees on deel

oping that We are not asking for raila line 

oernight to reach the capital of Imphal* But 

no e are coming to the Eighth Fie ear. 

Plan Up till no. nothing is allocated for that 

side on the railas. What I am proposing 

ills at least do some sure ork there. I am 

not asking ou to complete itin  ears or  
ears. The goernment ma take en  

ears or  ears. But let there be a 

programme. That is hat e are asking for. 

So. on that at least some mone can be 

spent. ou are asking tor national integra

tion and for coming into the mainstream and 

there are so man sermons like that. But ou 

hae not translated this into action. There is 

an imbalance there. It this imbalance is not 

remoed the sermon s ont ork
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ndden So man outh organisations are up 

in arms and to this insurgenc State if I go 

back ith our proposals the ill find that 

there is nothing for Manipur Will the be 

happ  Please imagine this situation I am 

onl bnnmg this the notice of this House

No there should be improement of 

the Silcher Jirbam line ou please take up 

some orks on this line for proiding cone

nience to the raila users of the State of 

Manipur and connect this line ith some 

junctions At the moment this is not con

nected ith an junctions At the moment 

this is not connected ith an junction Onl 

a rail head is there No sure is made Wh 

do ou spend so much mone on this 

ithout giing an serice An d then after 

that please tr to extend this be beond 

Jirbam to reach Imphal. the Capital of the 

State it ill be in the larger interest of the 
countr and speciall of Manipur

Delhi Though the officials collected the fine 

the refused to issue the receipt The said 

We ill tdfeue the receipt When the came 

to Moghul Sarai the disappeared So man 

corrupt practices are taking place in the 

Raila

Finall please arrange one Rajdhani 

Express from Delhi to Gu ahati and 

Guahati to Delhi just as ou hae proided 

from Dethfto Bomba Delhi to Calcutta 

Delhi to so and so place But ou hae not 
proided to the Northeast This is our nghtful 

demand We demand for a Rajdhani Ex

press for Delhi to Guahati because those 

people liing there are also Indian nationals 

Wh are not ou not spending mone on that 

part of the countr We are clamm it as our 

nghtful demand Please consider this

Thank ou. er much 

 Translation]

As regards raila users from the State 

of Manipur the hae to trael to an part 

of th countr outside Manipur ia this Imphal 

Dimpaur road or ImphalJiribam road When 

there are incessant raisin for a t least  

das all these roads are blocked b land 

slides and the people liing there hae to 

resort to transpotation b airas tor reach

ing Imphal from Delhi hich costs thousand 

of rupees The people are facing a lot of 

inconenience I ould reuest the hon 

Minister of Railas to look into the problem 

and kindl remoe this inconenience Then 

ou ask the people to come in the main

stream and for national integration Witheout 

making anthing for them tne ill not be 

listening to ou

I hae experience some corrupt prac

tices being indulged b the officials of the 

Indian Railas White m aaugnter ere 
traeling TTK came from Horan oound tor

SHRI NITISH KUMAR Barh) Hon Mr 

Chairman Sir the negligence of Bihar in the 

Raila Budget has been discussed b 

seeral hon Members here I agree ith 

them and urge the Goernment to remoe 

these imbalances

Moreoer through ou I ant to put 

forth m  or  suggestions before the 

Goernment The BakhtuarpurRajgir 

Branch line in the Eastern Raila should 

be extend upto Gas This Branch line that 

has turned uneconomical ill become ho 

forettable and the Buddhist circuit also ill 

be constructed It has been an outstanding 

demand but it cannot be said as to h 

attention has not been gien to it so far It ill 

attract foreign tounsts in large number ano 

the tounsts industr rit also be promoted

Ah these places right from Banaras to 

Patna BodhGa. Ratgir ill be coered
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under Budhist circuit It ill increase the 

income of the Goernment It ill improe 

our international relations from eer angle 

Paapuri is a er great and imparl pilgrim

age tor he hain Pilgrims sites and important 

pognmage for the jams Pilgrims sites like 

Rahgir and Nalanda are located there The 

Nalanda Uniersit has been one of the 

Oldest unesites Rajigir is the place here 

Lord Gautam Budha had gone to attain 

enlightenment There is onl a missing rail 

link from Bakhtiarpur to Rajgir and from 

Gaa to is a and its distance is onl  
kilometers It can be a er minor scheme 

and can be constructed ith a limited fund

Earlier the Fatuhalslampur rail line as 

in the Eastern Raila Preiousl it as 

under a pnate sector Afterards it as 

nationalied and no it has been closed

I ould like to reuest the Goernment 

to restart this rail line A bndge oer the ner 

Ganges at Patna should be constructed at 

the earliest I ould like to demand that 

Rajdhani train from Ne Delhi to Guchali 

ia Patna should be introduced Earlterthere 

ere  up and  Den trains from 

Darbhanga to Laukaha and Laukaha to 

Darbhanga This rail serice as suspended 

temporanl folloing the Aodha incident 

occurred on the th December But this tram 

has not been restored so far I ould like to 

urge upon the Goernment to restore this 

train

With these ords I conclude

SHRI JANARDAN MISRA Sitapur) 

Mr Chanman Sir an additional reenue to 

the tune of Rs crore is expectee from 

the increase m passenger fare and fnght 

proposed in the Raila Budget for 

presented b the hon Minister of Railas

The Railas earned Rs  crore 

dunng the current financial ear in compan 

son to Rs  crore. Rise n second class 

passenger fare and freight ill adersel 

affect the eaker sections of the societ and 

the farmers as ell Concession gien ear

lier in freight on foodgrains pulse sugar 

kerosene oil diesel and otlcake has been 

ithdran and instead a  per cent 

increase has been effected This major shift 

in polic has been effected b the hon 

Minister further hitting the general public 

Een the poor hae not been spared in the 

Budget Justifing the nse m passenger fare 

the hon Minister of Railas has said that 

he had to take that decision keeping in ie 

the nse m the deaness alloance of he 

emploees as ell as the nse in pnee of dick 

electncit coal steel etc The hike in pas

senger fare ould generate inflation and 

bring don the rate of industrial deelop

ment The public is haing to suffer for he 

inefficienc of the Railas and for he 

unchecked unnecessar expenditures be

ing done in the Railas There as a  per 

cent increase in passenger traffic during 

 A  per cent increase as ex

pected in the current ear

English]

SHRI GOVIND CHANDRA MUNDA 

Kenjhar) I am the senior Member I re

uested to to gie me a chance to speak But 

I am denied the chance Therefore in pro

test I am going

MR CHAIRMAN I ould reuest ou to 

ait ou ill get our chance Nobod il 

den time to speak to ou The time allotted 

to our Part is oer ou ait for some time 

ou ill get our opportunit ou iH get 

our chance hen times comes
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SHRI JANARDAN MISRA Mr Chair

man Sir a  per cent increase as ex

pected in the current ear but the hon 

Minister of Railas has hold the incidents 

of Aodha responsible for it just to put a lid 

on his failure and made this excuse Has the 

bon Minister paid an attention to the fact 

that there has been a fallen per capita 

cinema hich has affected reenuer from 

passenger traffic due to hich the target set 

for incresing traffic b   percent ill not be 

achieed A sum of Rs  crore as to 

be mobilised trough the Raila Finance 

Corporation in the current ear but due to 

poor goodill of the Raila Finance Coop

eration it could not find place in market ith 

the result onl   per cent resources could 

hae been mobilised The hon Minister has 

stated in his Budget to introduce nine ne 

trains to ne route and accelerate tne 

freuenc of  trains All those changes are 

not likel to gie an benefit to the East and 

NorthEast India The hon Minister should 

pa attention to it

The hon Minister has proided in his 

Budget to introduce a ne sleeper class for 

hich the passenger fare ill be  percent 

more for example . the present second 

class fare from Jhansi to Delhns Rs  Of 

sleeper charge for night tourne is included 

in it then the amount comes to Rs  but 

no due to the present  per cent increase 

the traelers ill hae to gie Rs  tor 

taking da journe from Jhansi to Delhi I 

ould like to submit to the hon Minister that 

increasing the number of sleeper coaches 

ill not be of an help unless the number of 

general bogies is increased and if the num

ber of general bogies is not increased no 

trbeller ould therefore like to general 

bogies During da time the unbacuthoised 

traelers ould o force enter those sleeper 

coaches and the ould disturb the passen

gers ho hae paid more fare Particularl 

the traelers hiding monthl season ticket* 

ould create much tnbal for such traelers 

I ould once again like to submit to the hon 

Minister that the number of second class 

general bogies should be increased to that 

the general public ma hae conenience to 

trael in those coaches

Raila mone to the tune of Rs to 

thousand crore goes aste due to rampant 

corruption In this context I ould like to cite 

the example of nelecruted persons in the 

railas at Moradabad Out of total  

persons recruited there  persons ere 

recruited through corrupt as b taking 

mone from the There as no cntena at all 

had the hon Minister paid attention to this 

problem a sum of rupees to thousand 

crore could hae been saed b putting a 

check on the persons of the Raila admin

istration inducing in corruption The Rail 

as has to suffer hea loss due to trael 

ing ithout tickets and leakage is fnght due 

to big businessmen being hand in gloe ith 

staff If efforts are made to check corruption 

then I think there is no need for  per cent 

and  per cent increase in fare and freight

The hon Minister of Railas has not 

announced an ne facilities for passen

gers  to  per cent increase in freight 

ould adersel affect the industnes that 

are alread hit b the pnceshike oncoal 

mstel and other ra matenals

B increasing the rate of monthl sea

son tickets from Rs  to Rs  in this 

Budget efforts hae been made to exploit 

the office going people in eer possible a 

ho aail the facilit of monthl seasons 

tickets The omen ho are engaged in 

serice and ho ant to aoid crod take 

first class monthl seasons ticket and trael 

Det een Gnaiabad and Delhi and 

Moraoabad and Delhi ill hae to pa more

SAKA) Rls )  and Suppl 
Dem for Grants Rls ). 
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as first class seasons ticket fate has been 

increased four hundred per cent more than 

the increase in the second class reasons 

thicket. In this a b making four times 

more increase in the fare of first class mone 

season ticket. The passengers hae been 

made to suffer the blo of price hike. A sum 

of Rs.  crores as allocated dunng

 for laing ne raila lines. It as 

Rs.  crore during . but for 

 onl Rs.  crore has been allocated. 

What is the reasons that the hon. Minister 

has not paid an attention to laing of ne 

raila lines. Of course the allocation for 

conerting the metre gauge line into broad 

gauge line has been resides. For this pur

pose Rs.  crore as allocated for  

. Rs.  crore for  and no it is 

Rs.  crore for . Traelers hae 

been made to suffer further b effecting an 

increase ranging from  per cent to  per 

cent in surcharge being taken in the name of 

Computerised reseration.

The hon. Minister of Railas desere 

congratulations for announcing the coner

sion of Bufhaal Mahuaabad raila tine. 

But that conersion ill proe totall useless 

if that line is not conerted from mahudabad 

to Sitapur. The reasons is that if this dis

tance of  kilometers is not conerted then 

this conerted line ifi lie unused. The hon. 

Ministerhad made an announcement forthe 

conersion of Luckno kathgodam raila 

line in  as Nanitat is aborts spot. 

The hon. Minister had also accepted the 

proposal. But no proision in this direction 

has been made in the* present Budget. I 

ould like to submit to the hon. Minister that 

he should take specific steps forthe coner

sion of Luckno Kathgodam raila line so 

that the number of tourists isiting that 

tounst sport ma increase and the maxi

mum number of tounsts ma take adan

  Lastl. I ould like to submit one more 

thing. From m constituenc onl one train 

from Sitapur comes to Delhi. On this route 

the raila track beteen Sahjahanfur and 

JanghadurGanj as conerted during   

. but the rest of he track is laing as it is 

oing to hich the moement of the train on 

this line is er slo. This gies a chance to 

the thiees and burglars to rub the trael

lers. As such the budinessment of that area 

consider that rail communication useless. I 

ould like to submit to the hon. Minister to 

take effectie steps for proiding protection 

on the train coming from Sitapur to Delhi.

With these ords Mr. Chairman. Sir. i 

ould like to express m thanks for giing 

me an opportunit to express m ies.

English]

SHRI BIR SINGH MATATO Purulia) 

Mr. Chairman Sir I rise to oppose the 

Raila Budget because it is antfarmer and 

antimiddle class. I t ould contnbute to 

increasing regional imbalance and adersel 

effect West Bengal Bihar and Onssa. In

crease m freight and fares ould hae a 

cascading effect on the econom. The addi

tional burden of Rs.  crores on the 

people as the largest amount oer realised 

in a Raila Budget. The rail uses are rrfade 

to pa for the inefficienc of the authorities. 

The Raila Budget ill increase inflation * 

and that the industr and common man. It 

ill also go against the Goernments at

tempt to contain inflation at about fie per 

cent.

Goernment should make raila bonds 

more popular and should make better use of 

the idle land for generating resources. In the 

Seenth Plan budgetar support as  

percent But in this Budget there is onl .
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per cent budgetar support In   the 

construction of ne raila lines has been of 

the order of Rs  crores in  it as 

Rs crores NoitisonlRs  crores 

This Budget is an all round consulate o the 

people ho are alread suffering from 

continous process rise The Budget pro

pose steep increase in both freight and 

passenger fares to the tune of Rs  

crores The freight rate has een increased 

b  to  per cent for all commodities This 

ill further fuel the inflationar trends and 

the burdens ill be passed on the people

The Raila passengers hae been 

mercilessl attacked There ill be ten per 

cent increase in passenger fares for all 

tpes of trains aboe  kilometers

Monthl season tickets hae also been 

steepl increased affecting million of dailu 

commuters Een reseration and sleeper 

charges hae been raised for second class 

passengers The ne sleeper class is just a 

transparent one to high sleeper Care The 

platform tickets also hae not been spared 

What as perforate for the ital raila 

sector is reduced infrastructural deelop

ment and orsening facilities for passen

gers

The Raila Ministr is determined to 

continue its pnatisation measures in keep

ing ith the ne economic police of the 

Goernment With this I oppose this Bud

get

Translation]

DR LA MI NARA AN PANDA A 

Mandsaur) Mr Chairman Sir sporting all 

the Cut Motions on the Raila Budget 

presented b me and m colleagues of the 

Bhartia Janaga Part. I ould like to ex

press m ies on this Budget The nont 

Minister otf Railas has said in his Budget

speech that a proision for additional fi

nance to the tine of Rs.  crores has 

been made He has also admitted fight he 

has not been able to achie the financial 

target due to C A N F I N A and onl aue 

to that the Raila had to cop more rate of 

interest also

Sir since the target of additional fi

nance could not be achieed I ould like to 

kno hat other alternatie arrangement 

has been made is going to be made ou 

hae also admitted ourself that the Indian 

Raila Finance Corporation has failed in 

this task This responsibilit should be ful

filled b the Ministr of Railas because 

raila is a social responsibilit This is meat 

for peoples elfare and it should not be run 

on commercial or profit basis This is not 

proper on his part to make good the losses 

b increasing passenger fares and freight 

charges Probabl the hon Minister has not 

pondered oer the aderse effect the in

crease in fare b  per cent ill hae 

on the common man Fare for both short and 

long distance trael has been increased 

Een the suburban passengers hae not 

been spared A ne Sleeper Class has 

been introduced an d the passengers are 

being charged more but een then there is 

no guarantee of naming reseration to from 

and the passengers hae to trael ithout 

proper seats Please explain ho ill the 

reseration be ensured in this class

MR DEPUT SPEAKER In the Chaii 

. hrs.

In addition to passengers fare freight 

charges hae also been increased on the 

goods hich ere exempted earlier for 

example fodder sugar gur fertiliers pulses 

and foodgrains Een before the presenta

tion of the General Budget prices of sugar 

petroleum products steel cola etc ere
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reised. With the presentation of both the 

General and the Raila Budgets prices ill 

further go up. There is a clear attempt to 

reduce the real purchasing poer of the 

people. This had been going on for uite 

some time.

The Ministr of Railas has nttteri 

failed in improing the passenger amenities. 

At smaller public coneniences like laato

ries and drinking ater hae not been made 

aailable. Though attention to this has been 

dran time and again et these facilities 

hae not been proided at smaller station. 

The scheme of building  Model Station has 

lao been abandoned after building just  

Model Stations. I ould like to reuest the 

hon. Minister to explain the basis for select

ing the Model Stations. Passengers are 

being burdened more ana more out the 

amenities are not being increased propor

tionatel. On the one hand the hon. Minister 

is promising to bring don prices and on the 

other hand fight charges hae been in

creased. This increase in freightcharges ill 

definitel add to inflation. Therefore the 

Goernment must pa attention to this. I 

demand ithdraal of the proposed increase 

in passenger fare and freight charges.

I am desirous to kno ho the passen

ger amenities are going to be made aail

able. Passenger amenities are not aailable 

at big stations in Madha Pradesh like Indore 

Ratlam and Bhopal. More and more coaches 

are being added to the trains i.e.. up to  

coaches but after the th coach all the 

coches are outside the platform. If children 

hae to get don then it is ut e difficult. 

Therefore in addition to addition otcoacnes 

attention should also be paid to expansion of 

latfor. More sheds should also be built. 

Passengers are bnng charged more but the 

condition of ACll coaches and ordinar

second class coaches is not different. Con

dition of tracks is bad and keep singing and 

coaches are unable to sleep as ell the 

passengers are paing superfast charges 

but because of the bad condition of tracks 

speed of the trains could not be increased. 

Trains are derailing eerda. The Ministr 

of Railas has alread derailed because 

passengers elfare is no more its concern.

I ould like to submit that on the one 

hand electrification is going on in full sings 

and on the other hand locosheds for disse 

locomodities are being built. Kharagpur 

track is going to be electrified. Capacit of 

locoshed is going to be increased to  
from  When electnfication is to be done 

then hat is the need for increasing the 

capacit of locosheds. On the one hand the 

diesel engineers are going to be pahsed out 

and on the capacit of locoshed is being 

increased. Please examine this again. I 

ould like to thank the Ministr of Railas 

for the gauge conersion ork undertaken 

b it. A small stretch of track in m constitu

enc fro Neemuch to Ratlam has been 

included in the gauge conersion. Hoeer 

adeuate funds hae not been madeaail 

able for the same. I think it ill be proper to 

thank ou later on hen adeuate funds are 

made aailable and the schedule of comple

tion of gauge conersion is disclosed con

ersion into broad gauge of RatlamAjmer 

section should be immediatel completed.

Railas must keep an ee on regional 

balance so that in selected areas ne lines 

are built to improe rail moement. De

mands for Bihar Himachal. Orissa and U.P. 

ere made but I ould like to dell on 

Madha Pradesh. Chattisgarh. Bastar and 

Jhabua in M.P. are predominatel tribal 

areas. I demand construction of Indore 

Gohad rail line in Jhabua tribal area though 

the proposal has been approed adeuate 

tunds nae not been made aailable. Funds
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are also not aailable for SetnaRe a Guna 

Etaah and MajsiDeas rail lines I ould 

like to kno hen the funds are not being 

made aailable for the approed projects 

then ho ill the passenger amenities be 

made aailable

Book staffs of Ms A H Wheeler and 

compan *t the stations sell all kins of 

literature Wh not hae the stalls of 

Sarodas Sahita Mandal or Geela Press 

hich sell ualit literature and religions 

books Good literature penned b other 

riters should be made aailable Ms A H 

Wheeler and Co sells all kinds of books 

There is total monopol in the contract 

sstem I urge ou to look into this practice 

and also to look into the ualit of books 

being sold at the stalls Sarodaa Sahitaa 

Mandal should also be accorded permis

sion to sell ualit books I ould like to dell 

on an important subject

Raila Serice Commission holds in

teries After this the selected candidates 

are medicall examined and are to be put on 

training Hoeer the appointment letters 

are not issued up to to ears After inter

ies sometimes the conditions are put on 

training but een then the are not ap

pointed This causes frustration among the 

candidates and the put for other jobs After 

training the should be immediatel ap

pointed Emploees interest must be ac

corded priorit At smaller stations residen

tial uarters tor raila emploees and roaos 

hae not been constructed and een at big 

stations educational facilities for children 

hae been made aailable If the emploees 

approach Central Schools then the lathers 

response is that ards of raila emploees 

cannot stud there hile emploees of other 

departments like Central Excise Income 

Tax and Banks etc can stud there

ee {{ fmee {{ fm

I ould like to submit that the railas 

should open it on raila schools on the 

lines of Central Schools so that the children 

of raila emploees ma get proper edu

cation This sort of facilit is not aailable in 

the areas here een  thousand rail

a emploees resides The hon Minister 

must ponder oer this

The hon Minister of State in the Minis

tr of Railas has informed just no that 

tram accident s and the number of incidents 

of derailment hae come don Hoeer it 

has been stated in repl to Starred uestion 

No  that beteen April  and Feb

ruar  the rail lines remained blocked 

for    hrs due to derailment of goods 

trams As a resell of derailment of goods 

trains routes of  trains ere dierted 

The an reasons for derailment of goods train 

s are emploees errors agons or engines 

deelop mechanical faults or fault like under 

gearl and heels and springs deelop snag 

and raila tracks are not proper I ould 

like to kno hat is the Goernment doing 

for the proper maintenance of raila tracks 

hich are in bad shape Not onl gbods 

trains derail but passenger trains also derail 

This is happening eer no and then Onl 

a fe das back sereral persons ere killed 

and injured in such an incident Therefore 

there is the need to ponder oer the issue 

properl Railas is losing creditbilt be

cause of this so something must be done

While raising the issue of mismanage

ment in railas uite a fe hon Members 

also raised some er objectionable things 

going on in railas like contract sstem 

Recentl a cotract for sleeper coaches as 

gien and the name of an influential person 

as also linked ith it. This matter as 

raised een b the nespapers ith pnnting 

of pnotocopies Ho as the organisations

SAKA) Rls) .  andSuppI 
Dem for Grants Rls ) 
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or societ set up and got registered. When 

as the contract gien hose names hae 

been registered ho are partners hat 

sort of relations the are haing ith the 

highup ho is the contract gien ithin a 

short span of six months are such points that 

ere raised here. The Goernment should 

clarif all these points. I ould like to raise 

one more thing in the end. Neemuch Ratlam 

and Mandsaur raila stations should be 

modernised. Construction of oer bridges in 

Ratlam Ja ad and Mandsaur need be im

mediatel taken up. Interruptions)

I ould like to make a submission Ratlam 

raila diision. Contract for running can

teens sering represhments and suppl of 

Nakeen* on trains as gien and Nakeen 

as purchased at the rate of Rs.   

hich is being sold for Rs. . Is it not picking 

pockets of passengers openl Is it not 

fleecing common  man b making such 

arrangements Is this the tpe of priatisation 

is railas Will the continue to fleece 

people in this a What are the reasons for 

priatisation Though e raised objections 

against priatisation et not attention as 

paid. This is going on in Ratfum raila 

diision. There are man such contracted 

ike manufacturing go sleepers refresh

ments etc. IndoreDelhi train takes  to  

hours and this time is er much it an be 

reduced The same is the case of train from 

Indore to Niammudin. There has been a 

demand for a half of Sarodaa Express or 

of a superfast train at Shamgarf in Kota 

diision under Western Railas. The Go

ernment should make proen for it. Madha 

Pradesh has been extremel backard from 

the point of ie   Railas.Therefore. 

Raila facilities should oe particularl in 

Adiast dominated areas so that the com

mon masses ma oe benefited.

Mr. Deput Speaker Sir ith these 

ords I conclude.

.  hrs.

MESSAGES FROM RAJ A SABHA 

English]

SECRETAR GENERAL Sir. I hae to 

report the folloing messeges receied from 

the Secretar General of Raje Sabha

i)   In accordance ith the proisions 

of subrule ) of rule  of the 

Rules of Produced and Conduct of 

Business in the Raja Sabha I am 

directed to return her ith the 

Jammu   and   Kashmiri

Aapproportion Vote on Account) 

Bill  hich as passed b 

the Lok Sabha at its sitting held on 

the th March.  and trans

mitted to the Raia Sabha for its 

recommendations and to state that 

this House has no recommenda

tions to make to the Lok Sabha in 

regard to the said Bill.

ii)  In accordance ith the proisions 

of subrule ) of rule  of the 

Rules of Procedure and Conduct 

of Business in the Raja Sabha. I 

am directed to return hereith the 

Jammu and Kashmir Appropria

tion Bill . hich as passed 

b the Lok Sabha at its sitting held 

on the th March  and trans

mitted to the Raja Sabha for its 

recommendations and to state that 

this House has no recommenda

tions to make to the Lok Sabha in 

regard to the said Bill

iii) in accordance ith the proisions 

of subrule ) of rule  of the



Rules of procedure and Conduct of  Rules of Procedure and Conduct

Business in the Raia Sabha I am  of Business in the Raja Sabha. I

directed to return hereith the  am directed to retinue hereith the

 Madha Pradesh Apporopration

 Message from   CHAJTRA  SAKA)  Raja Sabha 

Himachal Pradesh Appropriation 

ote on Account) Bid . hich 

as passed b the Lok Sabha at its 

sitting held on the th March 

 and transmitted to the Raja 

Sabha for its recommendations and 

to state that this House has no 

recommendations to make to the 

Lok Sabha in regard to the said 

BiH

i) In accordance ith the proisions 

of subrule ) of rule  of the 

Rules of Procedure and Conduct 

of Business in the Raja Sabha I 

am dieted to return hereith the 

Himachal Pradesh Appropnation 

Bill  hich as passed b

the Lok Sabha at its sitting held on 

the th March  and trans

mitted to the Raja Sabha for its 

recommendations and to state that 

this House has no recommenda

tions to make to the Lok Sabha in 

regard to the said Bill

) In accordance ith the proisions 

of subrule ) ot rule  of the 

Rules of procedure and Conduct of 

Business in the Raja Sabha iam 

directed to return hereith the 

Madha Pradesh Appropriation 

Vote on Account) Bill . hich 

as passed b the Lok Sabha at its 

sitting held on the th March 

. and transmitted to the Raja 

Sabha for its recommendations and 

to state that this Hose has no rec

ommendations to make to the Lok 

Sabha m regard to the said Bill **

i) In accordance ith the proisions 

of subrule ) of rule  of ne

Bill.  hich as passed b 

the Lok Sabha at this sitting held on 

the th March.  and trans

mitted to the Raja Sabha for is 

recommendations and to state that 

this House has no recommedattons 

to make to the Lok Sabha in regard 

to the said Bill 

ii) In accordance ith the proisions 

of subrule ) of rule  of the 

Rul of Proceduced and Conduct 

of Business in he Raja Sabha I 

am directed to return hereith the 

Uttar Pradesh Appropnation Vote 

on Account) Bill  hich as 

passed b the Lok Sabha at its 

sitting held on the th March 

. and transmitted to the Raja 

Sabha for its recommendations and 

to state that this House has no 

recommedations to make to the 

Lok Sabha in regard to the said Bill

ii) In accordance ith the proisions 

of subrule ) of rule  of the 

Rules of Procedure and Conduct of 

Business in the Raja Sabha. I am 

directed to return hereith the Uttar 

pradesh Appropriation ole on Ac

count) Bill.  hich as passed 

b the Lok Sabha at its sitting held 

on the th March  and trans

mitted to the Raja Sabha for its 

recommendations and to state that 

this House has no recommenda

tions to make to the Lok Sabha in 

regard to the said Bill 

ix) In accordance ith the proisions 

of subrule ) of rule  of the 

Rules of Procedure and Conduct of



directed o return hereith the Ap

propriation Bill  hich as

MARCH  Raja Sabha  Message from 

Sh. Laxmi Naraan Pandaa)

Business in the Raja Sabha I am 

directed to return he ith the 

Rajasthan Appropriation Vote on 

Account)  Bill  hich as 

passed b the Lok Sabha at its 

sittingheldonthe thMarch. 

. and transmitted to the Raja Sabha 

for its recommendations andto state 

that this House has no recommen

dations to make to the Lok Sabha in 

regard to the said pill.

x) in accordance ith the proisions 

of subrule ) of rule  of he 

Rules of Procedure and Conduct of 

Business in the Raja Sabha I am 

directed to it retion hereith the 

Rajasthan Appropriation Bill  

hich as passed b the Lok Sabha 

at its sitting held on the th March. 

 and transmitted to the Raja 

Sabha for its recommendations and 

to state that this House has no 

recommendations to make to the 

Lok Sabha in regard to the said Bill.

xi) In accordance ith the proisions 

of subrule ) of rule  of the Rule 

of Procedure and Conduct of Busi

ness in the Raja Sabha I am di

rected to return hereith the Appro

priation Vote on Account) Bill  

hich as passed b the Lok Sabha 

at its sitting held on the th March. 

. and transmitted to the Raja 

Sabha for its recommedations and 

to state that this House has no 

recommendations to make to the 

Lok Sabha in regard to the said Bill.

xii) In accordance ith the proisions 

of subrule ) of rule  of the 

Rules of Procedure and Conduct of 

Business in the Raja Sabha.  am

passed b the Lok Sabha at its 

sitting held on the th March.  

and transmitted to the Raja Sdbha 

for its recommendations and to state 

that this House has no recommen

dations to make to the Lok Sabha in 

regard to the said Bill.

RAILWA BUDGET  GENERAL 

DISCUSSION RESOLUTION RE.

APPROVAL OF THIRD REPORT OF 

THE RAILWA CONVERSION 

COMMITTEE DEMANDS FOR 

GRANTS RAILWAS) 

AND

SUPPLEMENTAR DEMANDS FOR 

GRANTS RAILWAS) 

English]

MR. DEPUT SPEAKER No e ill 

continue discussion on Raila Budget Shri 

Manja Lai.

 Translation]

SHRJ MANJA LAL Samastipur) Mr. 

Deput Speaker Sir. I nse to oppose the 

Raila Budget presented before the House. 

It is a budget that tends to increase the gap 

beteen the poor and the rich create 

dispani among the poor and in the back

ard areas and encourage regional imbal

ances. The hon. Minister of Railas seems 

to aail an opportunit to cheat the common 

people through this Budget therefore I op

pose it.

Mr. Deput Speaker Sir in the raila 

budget for the ear  the hon. Minis

ter made a proposal for priatisation of 

man departments under his control prob
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abl international Monetar Fund as be

hind it. This ear also there are signs of the 

inolements of IMF ith regard to the 

increase in passenger fare and fieght 

charges in the Budget presented for the 

current ear b the hon. Minister. The sbsid 

gien ith regard to food grains pulses 

sugar diesel etc. in the Budget tor the ear

 has been ithdran. It ill certainl 

cause a burden on farmers and labourers.

Mr. Deput Speaker Sir ten percent 

increase in the fares upto  km. and  

percent for the distance more than that ill 

certainl increase the inflection. An increase 

of  percent in surcharge on coal ould 

create a great deal of burden on the poor 

sections of the societ. Besides an in

crease of  paisa in the second class 

passenger fare for  km and  paisa in the 

second class passenger fare for o km and

 paisa more if the distance exceeds  km 

thus haing a total of  Rs. increase in the 

fare for the distance of  km ill also hae 

an aderse effect. Similarl increase in the 

charges of monthl tickets is also a matter 

of decait to the lo salarges of monthl ticket 

is also a matter of deceit to the lo salaried 

emploees. The ticket charges fora second 

class sleeper hae been increased from 

Rs.  to Rs.  surcharge on the ticket for 

a second class compartment has been in

creased from Rs.  to Rs. . The Goern

ment ma please clarif its intentions. The 

hon. Minister of Railas has imposed ne 

taxes orth Rs.  crores in the Budget 

for the current ear. The Goernment could 

hae aoided this situation. Hoeer it is 

antipeople budget that is h taxes orth 

Rs.  crore hae been imposed. The 
hon. Minister of Railas has alread gien 

the ork of cleaning and food arrangements 

in trains in priate hands hich has led to 

increase in unemploment and no ne ap

pointments hae been made so far.

Mr. Deput Speaker Sir  percent 

amount as gien from the Cental budget 

as an allocation for Deelopment ork in 

Railas in the Fifth Fie ear. Under the 

seenth fie ear Plan this allocation as 

about  percent. Whereas this ear this 

proion as of  percent but the Railas 

has taxes onl . percent and has burden 

on the people to follo the directions of 

Intentional Monetar Fund.

Mr. Deput Speaker Sir there is a ide 

spread corruption in the countr. Railas is 

no exception to this effect. I ould like to 

submit to ou that a National Conention 

as held in Delhi in  hen Shri George 

Ferandes as the Minister of Railas. I 

remember thal f as the fortunate persons 

to conduct the opening ceremon of the 

coeison. Raila emploees and repre

sentaties of ail organisations hether 

recognised or not the officers from the 

Raila Board from the Diision leel. Vigi

lance officers Officers of Home Ministr 

and the Director of CBI ere present in the 

meeting and extensie discussiontook place 

as to ho to sae about Rs.  crero hich 

as being lost eer ear due to ide spread 

corruption in the Railas. Had the hon. 

Minister implemented that scheme there 

ould not hae an need to put so much 

burden on farmers and orkers.

No I ould like to present before the 

hon. Minister some problems of m con

stituenc. I being to Samastiopur hich is in 

Bihar and hich happens to be the first 

place to hae a locomotie Engine factor. 

That factor is uite old and I ould like it to 

be modified and extended.  diesel sets 

ere approed to be manufactured in 

Samastipur in the Budget for the ear  

 but no allocation has been made for the 

purpose so tar. The Goernment ma kindl 

allocate funds for it.

SAKA) Rls.).   and Suppl. 
Dem. for Grants Rls.) 
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Sh Manja Lai]

MR DEPUT SPEAKER Manja Lai ji. 

man hon Members are et to speak ou 

please conclude

tion near Samastipur has been changed to 

karpoungarm hoeer tickets are still being 

sold there under the old name Ne tickets 

should be issued under the ne name 

Karpurigram

SHRI MANJA LAL I am just to con

clude More and more diesel engines should 

be proide under Samasttpur and Sonpur 

Raila one The proision of selling tick

ets at Harpur Vochaha Raila Station that 

falls beteen  Hajipur beachear under 

Sonpur one has been ithdran and con

erted into a mere half hereas about  

 tickets ere sold at that station should 

be restored  Moreoer Samastipur 

Darbhanga Raila line should be cost con 

erted into broad gauge The narro gauge 

of BeachearSonpur route should also be 

conerted into broad gauge The project of 

he construction of a raila bridge on the 

Ganga rie in Patna has been ling pending 

for a long time and IL ould like it to be 

constructed ith immediate effect Intercit 

passenger tram hich starts in the morning 

from Sian and reaches Mauffarpur at  

AM and then dearest from muaffarpur at  

PM should be extended to Sampoastipour 

The freuenc of Tata Express from 

Samastipur hich at present is tice a eek 

should be increased at least to tour times a 

eek

aboe all ooden oer bndge should 

be constructed at Dholi Station hich falls 

beteen Muaffarpur and Samastipur for 

the conenience of passengers Patna is 

the capital of Bihar M demand is to con

nect our capital ith the national capital 

through Rajdham Express Shaheed Ex

press hich goes to Muaffarpur should be 

extended to Samastipur

The name of piltaujhia Raila Sta

in the end I ould like to submit that 

Banktiarpur Rajgur Raila line should be 

extended till Gaa With these ords I am 

thankful to ou forgiing me an opportunit 

to speak

English]

SHRI P C THOMAS Muattupuha) A 

point of order It is alread   pm and I 

am sure man or us ill hae to go ithout 

speaking So I suggest that no onards 

let us confine ourseles to limited points If 

ail the hon Members cooperate and limit 

themseles onl to the points e ill be able 

to finish It is just like a small train ith a fe 

bogies If it is done I think e ill be able to 

conclude

MR DEPUT SPEAKER Mr Thomas 

has made a er good point ou can make 

constructie suggestions b taking into 
consideration the conenience of the elderl 

persons Of course the hae to reall go to 

their homes b the time But e are here If 

ou confine ourseles b taking fie min

utes each most of the hon Members hae 

coered the entire thing If there are an 

problems in the ours constitutcemces ou 

can bring them to the notice of the hon 

Minister

THE MINISTER OF RAILWAS SHRI 

JAFFER SHARlEF) If the like I ould like 

to suggest to them on eating Whateer 

criticisms the ant to make let them 

separatel meet me and cnticise If the 

ant to speak for their contingencies or for 

their States let them speak no
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 Translation]

SHRI LAKSHMI NARAIN MANI 

TRIPATHI Kaisorganj)  Mr  Deput 

Speaker Sir hon Members ho are sitting 

in the front line hae since spoken But hen 

the turn of Members sitting on back benches 

comes ou are asking them to make a brief 

speech or not to speak I fail to understand 

h e are being asked to speak in brief 

This rule does not appl to leaders sitting in 

the tront line

English]

MR DEPUT SPEAKER The point is 

that the Chair has been insisting this from 

the er beginning Those ho get their 

chances earl the make length speeches 

ad hose ho get their chances at the and the 

hae to confined themseles for a fe mints 

I agree that defintel gropes intuits as been 

done The chair is full aare of all these 

things But an a e ith hae to decide

f Translation]

SHRI  RAJENDRA  AGNIHOTRI 

Jaoansi) Mr deput Speaker Sir the 

hon Speaker has gien an assurance to us 

that as i the past e il get  houis to 

speak on rill Budget We are prepared to sit 

upto late hours also

the Raila Budget has a direct bearing 

on the like of general uluic of th countr 

that is h I ould lie to sa that this 

discussion should bot be made time bon at 

an rate The hon Members ho names 

hae been sent b different parties and 

receded b the ou must be gien a change 

to speak and the discussion should continue 

till such time Interruptions)

MR DEPUT SPEAKER ou ma 

please sit don ou ill also et a chance

Dem for Grants Rls )  

Interruptions)

English]

MR DEPUT SPEAKER Mr Agmhotn 

most of the lints hae been coered elabo

ratel The polic hae been criticised E

erthing has been criticised Nothing is left 

out Thereof m reuest is that ou kindl 

confine ourseles to fie miniatures each

SHRI MUHI RAM SAIKIA Knoing) I 

thank ou er much for giing this opportu

nit speak on th e Raila Budget after 

aiting for sepn hours

I rise to oppose the budget introduced 

b the Raila Ministr because it is unable 

odd budget There is a grain disorientation 

beteen north south and particularl north 

eastern region because monthl has been 

done for remoal of regional imbalances

North eastern region is a resourceful 

region in the countr There are natural 

resources such as coal aluable timber oil 

tea gardens The people demand for smooth 

moement of goods and passengers from 

one place to another for the economic deel

opment of the area but nothing has bfen 

done

Tno Raila Budget introduced bthe 

Raila Ministr does not reflect an con

cern on the part of the Central Goernment 

for improing regional imbalance Though 

this area is full of natural resources there is 

a ast scope for deelopment of the area 

but due to lack of means of communica

tions nothings been done so far een after 

 ears of our independence

There is no extension of our railas in 

hill States such as Megnaia Moporam 

Naaland and Arunacnal Pradesh A fe
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mmutes ago the Ministr of Raila stated 

that the raila line is the life ine of the 

nation Ma I ask a uestion from the Minis

tr of Raila  Where is the life line of the 

nation in those areas He also claims that 

raila is the cheapest mode ot transport 

People of those areas hae been denied so 

far this benefit

Again e are demanding for coner

sion of metregauge line into broadgauge 

line But een upto this da there is no such 

broadgauge line from one end of the State 

to the other end not to speak of other branch 

lines Again e the people of N E R hae 

been demanding since long for introducing 

the Rajdhani Express in our area to hae a 

disert link beteen Delhi and bauhati This 

has been dene in case of all other important 

cittors except N E R

Sri e hae also demanding tor intro

ducing the electric tra.ns in Assam but till 

toda not a single mlk of raila line is 

electrified All these things elearl indicate 

that the Raila budget does not reflect an 

congers of he Goernment for remoing 

imbalances

Due to lack of means of communica

tions most of the articles almost all the 

articles including essential commodities hae 

been carried b road transport resulting in 

high cost of essential commodities and as a 

result the poor people hae top bear the 

burnt of higher prices of their commodities

Again all omsout bogies are sent to 

north eastern region We demand for imme

diate replacement of those bogies

m the northeastern reion there ir 

onl a raila cumsorad bndge in Assam 

But. till tooa onl one raila linecumroao

bridge has been proided oer the Rier 

Brahmanpurta at Saraighat

Another eailcumroad bndge is com

ing up at Jugighopar We demand for con

struction of railcumroad bridge oer 

Bhumrapukan at Sight

We hae been demanding for construc

tion of cerbridge in the raila crossing at 

National Higha to aoid freuent acci

dents and inconeniences to the people

I ould like to remind the hon Minister 

that such regional imbalance creates social 

tension hich sap ital energ of the nation 

It generate frustration anger and anxiet 

ou hae got no right to claim that ou hae 

been tring for the deelopment of the coun

tr as a hole Ho there can be deelop

ment of the countr as a hole if of such sort 

for regional imbalances exist een toda 
Can ou take the countr at the path of 

progress as a hole in the face of the 

existence ot such regional imbalances 
Therefore I appeal to the Goernment of 

India to take steps for remoal of regional 

imbalance for all round deelopment  

progress peace and tranuillit of the coun 

tr

In ie of these things I oppose this 

Raila Budget

SHRI BALIN KULI Lakhimpur) Sir I 

rise to support the Raila Budget pre

sented b Shn C K Jaffer Shenff On this 

occasion I ish to speak a fd ords be

cause  am also tned aiting for an turn

Sir in the Raila Budget the political 

philosoph of the Goernment is full re

flected I ant to congratulate the Raila 

Minister because of the uniue reie be has 

plaed in the Konkan Raila Project con



. .

... 
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getary support, guague conversion and other 

development works, etc. 

Sir, due to time constraint, I would like 

to milt myself but I wish to fihlight a problem. 

I belong to the North-Eastern Region which 

is deprived of some railway facilties, al

though the North-Eastern Region is a natu

rally rich State. But due to lack of infraction 

like railway lines not well covered so this 

State is lacking for industrial development. 

I would like to deal with some points 

specifically regarding tl;le safety and ameni

ties to the passengers, in Assam and North

Eastern Region. There are a few long dis

tance trains origination from Assam, 

Tinsukhia and Guwahatil. One is from 

Guwahati to Dadar; One from Guwahati to 

B2ngalore-Cormondal Express; One is 

Tinsukhia to Delhi and there is one more 

express from Guwahati to Delhi. These long 

distance trains are not superfast trains. The 

time taken by them is from 36 hours to 48 

hours. This is meaningless to say that these 

are express or superfast trains. The North

Eastern people demand a superfast train 

like Rajdhani Express. But he Railway De

partment in stead of giving Rajdhani Ex

press or a superfast frain, have decreased 

the express trains from Assam to other 

places. 

Sir. there is no safety of the passengers 

ano there are no amenities provided to the 

passenger in the trains. There are looters 

and them is harassment to the passengers 

who travel by those trains. There are moles

tation of women in these trains and loot of 

property is also there in the trains. 

Sometimes there is no mea! at all. 

sometimes there 1s no electricity for hours 

together. sometimes there is no drinking 
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tinuation of railway lines, decrease of bud water, etc. So I urge the Railway Depart-
men! to increase the amenities and provide 

for the safety of the passengers who travel 

by those trains. 

Sir, regarding the railway station im

provement I wou:d say that there were 

stations during the British period and after 

the British period when a :ine from Guwahati 

to Dhuari was the most important :ine. But 

after independence this line was neglected 

like anything. Later on !he train was also 

stop;:ied. 

There is another train from Bongaigaon 

to Rongr11car. After the Chinese aggression 

the line was built from Rongaopar to Jonnai. 

This line is now neglected now. The people 

of that region actually thanked he Chinese 

Government, because due to the Chinese 

threat this line was built. But after the war 

was over the line is no, maintained properly. 

A train by name Arunachal Expres� runs 

from Bongaigaon to Munganoul: but on the 

plea of the law and order situation this train 

was stopped. The peopie of the· region 

allege that there is an understand dealing of 

he Railway officials with the private opera

tors of the omnibus line. so, the people are 

barricade and they are frdd to travel by bus 

spending more money instead of going by 

train. I demand that \:hese two trains from 

, Guwahati to Dubri and fro Bongaigaon to

· mudakandala should be restoered imrnedi

ateiy. This is the damned of the people. 

There is no time-table now for the 

local trains running from Tin Sukia to Lide, 

Tin Sukia to margarita and Merani to 

Jorhatand other' places. For these local 

trains thrills no time-table. The people wait 

for the trains ·and the trains wait for he 

people also. There is lot of confusion. If 

there is a fixed time-table for these local 

train s the passengers will be befitted and 

the Railway Department also  will earn 

profits. 
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There is a long pending demand of the 

Assumes people for Raila Diision at 

Romta During the time of Shri kamlapati 

Tnpathi an assurance as gien and a 

committee as also appointed b the Rail

a Department But hat is the fate of this 

Committee is still not knon Due to the 

bureaucratic tendencies of he high officials 

of the Raila Department this Romia Dii

sion is not coming up

Another long pending demand is tor 

another bridge oer the ner Brahmaputra 

connecting tne south and the North banks of 

the Brahampaura hich ill cannot 

Dibruagarh and Lakhimpur and also help 

Arunachal Pradesh Mioram and Nagaland 

It is also er important from the point of 

ie of Defence alsoBecause the defence 

personnel hae to cross the rier 

Brahamputra b ferr hich takes*hours 

together tor to fie hours If the bndge is 

there then both the banks of the rier can be 

deeloped like anthing The people ot aii 

these States ill be benefited from this 

bndge So the people of this area demand 

that there should be another bndge

upgradation of these stations as model sta

tions

Assam is neglected There as a pro

posal for Demanding to be a model station 

This propose as abandoned We do not 

kno *he reason for that Onl the raila 

officials should kno it

We also demand trains of the Rajdhani 

Express tpe face Delhi to Guahati and Tin 

Sukia after completion of the bored gauge 

line

Lastl the contract for conention ork 

deelopmental ork in raila lines and 

catenng constraints are not gien to the 

local people of the North Eastern Region The 

odd experience is misnomer to the North 

Eastern people because raila officials 

deprie the local people in giing an con

tract as the are not expenced enough If the 

local people do not get a chance then ho 

the ill get the experience Therefore big 

contracts deelopmental ork and catenng 

contracts should be gien to the local people 

of he North Eastern Region so that the 

feeling of nationalism can be injected to 

those people

Regarding emploment in the North 

Eastern region on the NF Raila the 

people there are deported from emplo

ment also So the people of the NorthEast 

particularl Assam are demanding onenup 

dred percent reseration in the Class III anc 

Class IV categones in the Raila Head

uarters and m the other Raila Stations

The also demand the upgradation of 

raila stations in Assam like Lumping Tin 

Sukia Bodarpur Lamdir as model stations 

These are all er important raila stations 

and due to the increase ot traffic and pas

sengers there is a demand for the

With these ords I support the Raila 

Budget and I congratulate the hon Raila 

Minister for presenting a er good Budget

Thankou 

i Translation

SHRI NITISH KUMAR e ill not pre

ent the non Member from speaking but 

toda the Members ho hae been sitting 

since mbming must get priorit

SHRI MOHAN RAWALE Bomba 

South Central) We ere disappointed to 

listen to the speech deliered b the Minister
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of Railas The Budget speech made b

 the Minister of Railas reflects the direc

ties of the I M F and the World Bank

The Minister of Railas did a coura

geous iob b increasing passenger fare and 

freight charges The Minister of Railas 

has ithdran the subsid that as being 

gien to foodgrains. sugar diesel and khaJi 

It ill increase inflation The freight charges 

on these items as neer hiked But this 

time the Minister of Railas has surpassed 

all earlier records Last ear the same 

Sharief Saheb had announced at the time 

of presenting Raila Budget that he had 

exempted all essential commodities from 

freight hike There ere thunderous ap

plause in the House for this But this time he 

has increased freight charges of all essen 

tial commodities Een then the are clap

ping their hands I cannot understand the 

rationale of applause this time

In  Railas ere gien  per 

cent from the general Budget No it has 

been reduced to   per cent In this a 

the Minister of Finance is also responsible in 

bringing the Raila to its present state All 

the countries of the orld gie support to 

railas But in India this support is being 

reduced b the Goernment This amount 

should be increased because it is facing 

difficult in mobilising funds through Raila 

bond No it is taking loan at the rate of  

per cent interest from the U T I

The Ministr of Railas has made 

more proisions in the Raila Budget for 

the ear  for the conersion of 

metergauge lines into broadgauge ones ff 

e follo the sstem adopted in Europe 

unnecessar expenditure to be incurred on 

conersion of metergauge to broadgauge in 

India can be aoided In France and Spam 

both the tpes of lines are in use in France 

hen the trams running on metergauge

comes on broad gauge its heels become 

bigger When  the same train goes to 

metergauge its heels become smaller I 

ould like to reuest the hon Minister to 

introduce this tpe of trains A committee 

compnsmg good technicians  should be 

constituted for this purpose so that incurring 

of unnecessar expenditure could be 

aoided

Sanitar condition of trains is er bad 

It needs more attention In Mumbai except 

Church Gate and V T stations there are no 

to a traffic to cross the oer bridges All 

the stations should be proided to a 

traffic to cross oer bndges Mumbai has 

been named after Mumba Dei No train 

running from an part of the countr has 

been chnstened Mumba Dei Express The 

name of ne airconditioned train to be run 

from Delhi to Bomba should be called 

Mumba Dei Express A ne local tram from 

Virar to Paldhar should be introduced High 

poer bulbs should be proided at all plat

forms of stations It ill proe conenient to 

the passengers and proide secunt to them 

In the same manner proision of tubelights 

in place of bulbs should be made in trains

 per cent concession in raila fare is 

gien to senior citiens of the countr But 

this concession is not gien to them in local 

trains This concession should be made 

aailable to them in local trams also Tne 

practice of issuing tickets  Trael as ou 

please in buses dunng Sundas and other 

gaetted holidas should also be extended 

to trams It ill enhance the income of 

railas and the number of passengers ho 

trael ithout ticket ill be reduced On 

Sundas and nolidas the fare of  st class 

ticket should be reduced

Eer da  lakh Deople trael b sub 

uroan trams Tne increase mat nas been 

mdop in montni rail passes ot aail com
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muters ho trael b suburban trams is Rs

 for  km to  km distance and Rs  for

 kms to  kms It is a gross injustice to 

those passengers ho go to attend to their 

dut at a distance of  kms  kms or  

kms All of them ill hae to pa Rs  extra 

hether the trael  km or  kms The 

stations of sub urban local trains fall een 

after eer one kilometre Their fare should 

be calculated on the basis o* eer km 

Keeping in ie the hea  tragic in sub

urban trains the number of bodies in these 

tiains should be increased and one bogie 

should be resered for ladies There should 

be cushion seats in place of ooden seats 

in nd class bogies The number of fans 

installed in bogies is er less The look like 

sho pieces and often remains out of order 

It seems that the Goernment has neer 

paid attention to it In the same a hea  

rush is found at booking indo s  The 

number of booking indo s  should be
increased so that people could purchase 

tickets uickl Fear of pickpocket is al as 

there There should be a separate booking 

indo for ladies and handicapped chil 

dren In addition platfoims should be ex

panded These basic facilities should.at least 

be made aailable

The land has been acuired from the 

people for the Konkan Rail a at a cheaper 

rate Proper compensation should be paid 

to them  Land should be allotted to dis

placed persons at other places and emplo

ment should be proided to thern under 

Konkan Rail a Project There is a man

agement fee charged at the rate of  per 

cent on bonds sold for Konkan Rail a 

Proisions of paing interest should be there 

The rate of interest has been fixed at  per 

cent  should be increased to  per cent so 

that Rail a bonds could te maae attractie 

and the Goernment couir*  

funds I had raised this issue in the House 

earlier

As per Goernments report a theft of 

petrol orth Rs   crore to Rs  crore took 

place dunng Ma  and September  

What action has been taken b the Goern

ment to check these thefts Who are the 

officials against hom action has been 

taken Goods orth crores of rupees are 

stolen after destroing rail agons on the 

track and the Goernment has been making 

pa ment of claims foi that If the Rail as 

could stop such tpe of thefts there ould 

be no need of hiking passenger fare and 

freight charges and its financial position ill 

becomc better

There is no stadium aailable near 

Rail a Parel Workshop in South Central 

Bomba A stadium should be constructed 

there keeping in ie its need Complaints 

hae been receied about issuing of dupli

cate  rail passes from rail a counters a 

Kalan It nas caused a loss of Rs  la*h 

to tne Rail as Issuing of duplicate passes 

has been going on een no But no action 

has been taken against an rail a official 

or emploee so far for this malpractice Wh 

is it so

Onl after getting sanction of Rail as 

for balance cost of suburban rail transport 

b the Ministr of Rail as ths scheme 

could be sent to tne Goernment ot I ndia so 

that assistance could be receiea from the 

Worla BanK The Goernment should take 

 per cent funds from it Arrangements 

should be made for metio rail a  The 

Goernment should consult good contrac

tors and adisers in this regard In Singapore 

metro rail a has been constructed ithin a 

period ot three ears Trains should be 

introduced from Church Gate to Thane and 

Bonoanderto Bon ali The local trains hich 

entral Rail a at an interal of four
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interal of three minutes. In . a sum of 

Rs.  crore had been spent on Bandra 

Karla Rail Link Project. But no progress has 

been made so far in this regard. It should be 

gien a serious thought.

Raila passes are issued for a period 

of one month and three months. These 

should be issued for a period of  das and

 months as ell. The name of V.T. station 
should be renamed after Nana Shankar 

Seth ho has contributed a lot for the 

Bomba cit. A Raila coach factor for 

manufacturing coaches should be set up in 

Maharashtra. Oerbridges should be con

structed at raila crossings here fre

uent accidents take place. There should be 

an ambulance and a an to carr dead 

bodies at eer fie kilometers. Most of the 

stalls at Bomba Raila Stations hae 

been departmentalised during last fe das. 

What are the norms of allotting stalls in the 

Railas These stall should be allotted to 

local people. A committee should be set up 

to dispose of the cases of alloting stalls in 

Raila Stations. Certain rules should be 

framed in this regard. Distribution of stalls 

should be made at Bomba and not at Delhi.

English]

MR. DEPUT SPEAKER He is under 

the impression that ou are all encouraging 

his speech and he is continuing ith it.

Interruptions)

formula is nohere implemented in rail

as. The threelanguage formula should 

be Implemented in toto. Besides English 

and Hindi the local language Marathi should 

be recognised in the examinations and inter* 

ies conducted b the Raila Recruit

ment Board. A separate aiting room should 

be proided for omen on platforms at 

raila stations.

Unauthorised slumclusters are com

ing up on the raila land on a large scale. 

Immediate action should be taken to re

moe them. The ork to remoe 

unauthorised huts from raila land imme

diatel should be done at the regional leel 

and not at Central leel. Unauthorised con

struction of a tonship on raila land at 

Baharampada at Bandra in Bomba is going 

on. That tonship should be remoed from 

raila land and stem action should be 

taken against those raila officials ho 

ere hand in gloe in this racket.

Bomba makes a significant contribu

tion in raising the income of railas. Bomba 

should be proided special facilities b the 

Railas. There is a big racket in making 

reserations in Railas. The genuine rail 

passengers fail to get reseration tickets 

hereas touts pocket the reseration tickets 

and sell them at high price. This practice is 

in full sing in Bomba. The raila officers 

and staff are inoled in this racket ho 

make mone from passengers. Such em

ploees should be transferred periodicall 

and thjs racket should be checked firml.

Translation]

SHRI MOHAN RAWALE The number 

of stalls at raila platforms is continuousl 

increasing and it is causing enormous diffi

culties and inconeniences to passengers. 

The number of stalls at raila platform 

should be reduced. The three language

The breadth of the oerbridge at Dadra 

Raila station is er short and passen

gers hae to face great difficulties in their 

moement. This bridge needs to be idened 

immediatel.

Lastl I reuest the hon. Minister of 

Railas to increase the estimated amount
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of Rs.  crore for the B .U.T.P.  project. 

The Bomba cit is being commercialised. 

If it is done it ill fetch lakhs and crores of 

rupees. The Goernment need not be or

ried about it.  to  per cent of the income 

made in this a should be utilised for the 

deelopment of Bomba cit. Bomba is a 

cit ith ast suburban areas around it. As 

such attention must be paid to its deelop

ment.

With these ords I express m thanks 

for giing me time to speak.

SHRI NITISH KUMAR Barh) Mr. 

Deput Speaker Sir let it be eroHour 

no. All are getting bored. So. it should 

eroHour no. What is happening in 

Maharashtra Some stricture has come. 

Somebod ants to gie information in this

regard....Introduction). We should not be

in a haste to discuss the Raila Budget. 

The oernight journe b train is er com

fortable these das. Therefore there should 

be a oernight discussion on the Raila 

Budget.

MR. DEPUT SPEAKER Interruptions 

during discussion do not look nice.

English]

There is a big fist of Members ho hae 

to speak. We shall hae to take it ith all 

seriousness. I reuest Shri Ramashra 

Prasad Singh to speak for just fie minutes 

and to bring forth an ne points or prob

lems of his constituenc and to make alu

able suggestion to the hon. Minister. There 

is no use in ringing the bell for halfadoen 

times. Shri Ramashra Prasad Singh to 

speak no.

SHRI RAMASHRA PRASAD SINGH 

Jahanabad) Mr. Deput Speaker Sir be

fore speaking I express m thanks for the 

time gien to me. The first thing in m 

opinion is that this Budget is not going to 

achiee social objecties. The entire societ 

has been neglected hite presenting this 

Budget. The increase in fares and freights in 

this Budget has increased the prices of 

arious commodities and conseuentl it 

has put a huge burden on the poor. There

fore. e can call it an antHpoor Budget. The 

poor are at the receiing end in this Budget. 

The poor ho purchase their commodities 

of dail use like foodstuffs dail ill be under 

its hea burden because the prices ill nse. 

The hon. Minister must understand that this 

Budget is er harmful to the poor. The 

Goernment does alas talk about the 

elfare of the poor but internall it alas 

indulge in ruing the poor. It is not a ne 

phenomenon for them. It has been the 

congressculture.

Sir it has been a regular feature ith 

the Congress Part to boast of doing elfare 

for the poor ho become the ictims of its 

antipoor policies. I ant to point out that the 

raila is a er big source of deelopment 

in the countr. We can boost the econom 

of our countr ith it. But the first and 

foremost problem is as to ho can e 

strengthen the financial position of the In

dian railas.

Sir the second thing that I ant to point 

out is that the GaaPatna rail line in m 

constituenc dates back to the ear of the 

er inception of railas in the countr. 

This line has not been conerted into douDle 

line as et despite the fact that I hae been 

demanding it in eer Raila Budget pre

sented. since . Be it the times of our 

former hon. Minister Shn George Fernandes.
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Scindia or the present incumbent i hae 

placed m demand before eer one of 

them. I hae been demanding it in the 

committees too that its conersion into double 

ike is er necessar because it is an old 

raila line hereas man ne raila lines 

hae been conerted into double lines.

Sir. the third thing that i ould like to 

submit is that there as a Martin Compan 

hich ran trains beteen Fata to Islampur. 

There is no other means of communication 

there. The people trael b bus these das. 

But it is er expensie for the poor. The 

poor are benefited mostl from the trains 

because journe b trains is cheap. The but 

fare from Islampur to Patna is Rs. . No 

it is orth noting that the poor cannot afford 

Rs  to perform this journe. It is aburden 

for them. I ould therefore like to suggest 

that since that compan has been 

nationalised and its emploees posted at 

arious places this train should hae been 

extended from Fat a to Bodh Gaa. 

Bodhgaa is an international place for hich 

German and Japan hae gien an aid of 

Rs.  crore. It can be said that funds for 

the deelopment of Bodhgaa Vaishali hae 

been made aailable from foreign countries 

onl and een then the Goernment is ne

glecting it. Therefore this train should run 

beteen Fata and Bodhgaa ia Islampur. 

There ma be shortage of funds ith the 

Goernment but it must proide the re

sources because it is not going to bring 

about an ordinar deelopment. All outh 

are taking to arms because deelopment 

could not take place there due to disparities. 

This is the reason for hich Bihar has been 

neglected. What as the fault on the part of 

Bihar for hich it has been neglected Martin 

compan ran trains from Bakhtiapur to 

Rajgir. This raila line as conerted into 

broadguage b the Goernment. ou please 

extend it upto Bodhgaa so that the maxi

mum number of people could be benefitted 

b it. Members from all the parties hae 

demanded to double the railline beteen 

Patna and Gaa and a ije line should be 

constructed from Fatuha to Bodhgaa. So 

Mr. Minister should fulfil this demand of the 

people.

After this I ould like to sa something 

about corruption. ou sa that the Depart

ment has scarcit of resources but I ould 

like to sa that if ou ill reduce een the  

per cent of corruption preailing in the de

partment ou need not to take loan from 

an here but ou cannot stop corruption. I 

ould like to cite an example regarding ho 

ou proide shelter to the corrupt officers 

and honest officers are supressed. At 

Danaheracommercialofficerearns lOto  

thousand rupees dail he as caught and 

charge sheeted and as put behind the bars 

but after his release from the prison he has 

been again posted there and not suspended. 

But if a junior emploee commits an such 

mistake he is straight aa dismissed from 

the serice. There are soman cases hich 

do not come to the light and cases hich 

come in the light as I hae cited the ex

ample shos that ou are supporting the 

corrupt officers there can be primefacie a 

case against ou also that ho and h that 

man has been posted there again. ou 

should categorise the honest and corrupt 

officers separatel and should consider the 

honest officers patriot then onl ou ill be 

able to get the maximum ork from them 

and onl then an department can make 

progress.

Mr. Chairman Sir on PatnaGaa Rail

a line there is a station named Tergana. 

Since the time of Britishers there had been 

a Guntr at raila crossing at one km. south 

of the station but no it has been demol

ished. Recentl a famil as coming in a 

jeep it collided ith a train and all the

SAKA) Rls.)   and Suppl. 
Dem. for Grants Rls.) 
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persons died on the spot This railaGumtr 

is necessar for the safet of people liing in 

nearb illages here road has been made 

and deelopment ork is in progress I. 

therefore reuest ou to get this Gumti 

reconstructed

On examining *lhe anous aspects of 

the budget it is clear that it is an imbalanced 

budget hich ill lead to ards the 

imbalanced deelopment Our Bihar has 

remained backard in this matter No one 

has eer cared for this state Late Shn Lalit 

Naraan Mishra ]i had started some deel

opment ork in Bihar but after him none has 

cared for this state I think the hole House 

has same opinion in this regard therefore 

this budget should make proisions in the 

budget to implement the four suggestions 

gien b me and I conclude m speech

SHRIMATI SUMITRA MAHAJAN 

Indore) Mr Chairman Sir in his speech 

the Minister for Railas has said man 

things about the facilities gien in the budget 

but there is nothing like that For example 

ou can see our goods trains Eer ear I 

hae been mentioning about the Goods 

Trains dunng the budget But onl God 

knos ho our goods trains are orking 

Like that in the name of facilities the small

est thing is the bedroll supplied b Railas 

Its charges hae been increased from Rs

 to  but these are er dirt and are not 

easil aailable So. ou please do not talk 

about facilities It is like empt essel sounds 

much ou hae increased the passenger 

fares and freight charges ou hae said 

that the increase in passenger fares is ten 

per cent onl But in companson to  if 

ou see the position of toda ou ill find that 

this increase is about thirt per cent The

freight charges are also no marginal if ou 

make right classification of it ou ill find that 

it has been doubled but hat e hae got in 

return This budget is totall a deficit budget

We hae neer thought about the reasons 

for the deficit So man schemes are 

launched but these are neer completed 

due to improidence and inefficienc as a 

result raila has to suffer the loss of crores 

of rupees It is not necessar to go into the 

details ou can judge the situation through 

one example onl In m area Moho assur

ances are gien to spend lakhs of rupees but 

pnonties keep on changing ith the change 

of ministers If a minister shos his interest 

in his area but hen he is not in poer and 

someone else comes he stops the ork 

there In m area Moho a diesel shed as 

constructed b spending lakhs of rupees bit 

it is not being used Sufficient funds ere not 

alloted for that so een after spending lakhs 

of rupees proper thing could not be con

structed The Indore terminal project at 

Indore Raila Station is still incomplete 

een after spending lakhs of rupees but it is 

not being used Sufficient funds ere not 

alloted for that so een after spending lakhs 

of rupees proper thing could not be con

structed The Indore terminal project at 

Indore Raila Station is still incomplete 

een after spending Rs  crore though it 

as to be completed upto    Pnonties 

changed and thus the hole scheme as 

changed and the ork came to a gnnding 

halt Een after spending Rs  crore nothing 

could be achieed Similarl platform No  
at Indore Raila Station as to be ex

panded toards north but it is still incom

plete as the mone alloted for it as asted 

on constructing ater tank and other pett 

jobs The estimate of the proposed Indore 

Gohad raila line as Rs  crores and 

Rs  crore has been spent and one crore 

has been allotted for the current ear I do 

not think that it ill be completed  perhaps f 

the pnonties hae changed no The public 

has to suffer for this expenditure in the form 

on  increase  in  passenger  fares 

and freight charges  If ou ere 

unable to complete this scheme atleast
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ou should hae completed the Deas 

Maksi project first hich could be utilised for 

lessening the traffic on UjjainMaksi raila 

line. It is all due to improidence and ineffi

cienc. There is a scheme for constructing 

a floer on Ratlam Meter gauge line. Rs. 

tele crore ere to be spent on that. But 

due to ork of RatlamNeemuch broad gauge 

line this floer could not be constructed and 

no again the ork for this project ill hae 

to be started. Thus the schemes change 

due to improper planning and remain incom

plete.

English]

SHRI P.C.THOMAS Muattupuha) 

Sir I am on a point of order.

MR. CHAIRMAN SHRIMATISUMITRA 

MAHAJAN please resume our seat. Point 

of order is there. Point of order can be raised 

at an time.

SHRI P.N.THOMAS The sleeper 

charges hae been increased b  per 

cent. But I do not kno hether the sleeper 

charges for sleeping in the House hae been 

increased. Man of the Members are sleep

ing. I ould like to kno hether this is in 

order.

MR. CHAIRMAN I am thankful to ou 

for draing the attention of the House to it. 

Those ho are sleeping can go out and 

sleep.

ou can help them.

SHRI P.C. THOMAS I as tring to 

drathe attention not to the sleeper charges 

but to the sleeping charges.

SHRIMATI SUMITRA MAHAJAN It 

seems that the speeches b people hae 

become lullab them.

Mr. Chairman Sir I as telling ihat 

there are so man schemes remaining in

complete after spending crores of rupees. 

In Marathi there is a proerbEek na dhar 

bharabaar Chindian.

The thing turns into pieces but the 

sufferers are the common people. With the 

change of minister priorities change totall. 

There as a time hen trains ere running 

in Malda....

MR. CHAIRMAN Please do not repeat.

SHRIMATI SUMIJRA MAHAJAN 

When the minister as from Madha 

pradesh there ere man schemes man 

ne trains ere started and there ere 

schemes to start man ne trains. But toda 

in such a big region onl one train has been 

gien from Nagpur to Niamuddin ia 

Jabalpur. The facilities e are demand

ing....

THE MINISTER OF RAILWAS Shri 

C.K. Jaffer Sharief) All trains pass through 

there.

SHRIMATI SUMITRA MAHAJAN The 

pass through there because the hae to 

pass through Madha Pradesh but it should 

also be looked into as to hat actual facilities 

are being proided there. It is er essential 

to introduce IndoreBhopal or Bhopal 

GaliorJabalpurBhopal intercit trains. But 

no attention is being paid to it. Indore 

Hoarh passes ia Allahabad tice in a 

eek. Trips of seeral other trains hae 

been increased. Trips of Rajdhani Express 

hae also been increased but it is of no use 

for the general public. If IndoreHoarh train 

is run eer da it ill proide some relief 

and the people of Muaffarpur and Patna 

ill also get some facilit if tis train is 

extended upto the these places tice in a 

eek. Haaribagh is not linked ith rail



 Rl Budget  Gen   MARCH  and Suppl Dem for Grants 
Diss Res re approal of rd Report Rls) 
ofRCC Dem for Grants Rls) 

Smt Sumitra Mahajan]

as such parts of Bihar can be linked ith 

railas in this a

Amount spent on unplanned orks can 

be saed Econom in establishment ex

penditure can also be made Geanng up of 

igilance for checking the thefts can also be 

fruitful in reducing the expenditure In this 

a the passengers ould not hae to bear 

the burden of hike in fares and more facilities 

can be proided to them

I ould like to gie one more sugges

tion Raila passes hae been proided to 

the ExMPs but it is obsered that the are 

not alloed to trael in Rajdhani Express It 

ma be possible that the Goernment ma 

proide this facilit b taking some addi

tional charges Therefore attention should 

be paid to these things

SHRI GOVIND CHANDRA MUNDA 

Keonjhar)  Mr Chairman Sir I nse to 

speak a fe ords on the Raila Budget 

 Sir the Ministr of Raiulas ill 

make an inestment of Rs  crores dur

ing  financial ear  out of that 

ould be spent in Onssa M State had not 

receied such kind of treatment since Inde

pendence Credit goes to Shn K C Lenks 

Honble Minister of State for Railas Such 

allocation has been made because of the 

sincere efforts made b Shn Lenka So I 

thank him and also Shn Jaffer Shanef 

Minister of Railas for giing justice to the 

people of Onssa

Sir. e hae been demanding for the 

earl completion of the Jakhapura Banspani 

Raila line I do not hae time at m 

disposal to discuss the histor of this line I 

ould onl like to highlight the importance of 

this line The Honble Members of Parlia

ment from Onssa had been agitating since

long oer the issue of leglecte of that State 

b the Ministr of Railas I hae used 

different forums in the past to highlight the 

urgent need of this line This line has diided 

into three phases The first phase of this line 

from Jakhapura to Daitan is  kms It 

opened for traffic in  Fifteen ears 

hae passed since then But no step has 

been taken to construct the line an further 

I as a Member of Parliament at that time 

hen the first phase as opened for traffic 

The construction of the second and third 

phases ere not taken up on the plea that 

the first phase could not proe remunera

tie Sir this argument is absurd U less the 

entire line is completed and opened for 

traffic ho can the line become economi

call iable The successie Goernments 

after  slept oer the issue for more than 

a decade and ignored the genuine demand 

of the people of a backard region in Onssa 

Hoeer it is heartneing to note that the 

present Got under the leadership of Shn 

P V Narasimha Rao has no noticed this 

genuine problem Rs  crore has been 

allocated for JakhapuraBanspam line Since 

this line is er important adeuate fund 

should be proided for this line The con

struction ork should be started from both 

Daitai and Banspani sides simultaneousl If 

the construction ork started expediousl 

the line could be completed b  This 

ill facilitate the speed moement of iron 

ore and other minerals to Paradeep Port 

directl instead of in the circuitions and long 

route as it is being done no So. I demand 

the speed completion of this line

Sir some Honble Members from Onssa 

hae spoken about TaicherSambalpur 

KoraputRaagada and LanjigarhJunjigarh 

Junagarh line I do not ish to repeat those 

points I ant to speak* about Tatanagar 

Barjomda Passenger Train hich has been 

extended to m constituenc Barbil This 

train does not hae the basic amenities for



 Rl. Budget CHAITRA  SAKA) Rls.)   and Suppl.  
Gen. Diss. Res. re. approal of rd   Dem. for Grants Rls.) 
Report of R.C.C. Dem. for Grants 

the passengers. Therefore the people are 

losing their interest in this train. Therefore.

the basic amenities needed in that train 

should be proided ith in this context i 

ould like to sa a ord about Barbil Raila 

Station. This station is located in the heart of 

Barbil an industrial ton of the district of 

Keonjhar. This station has no platform. I 

reuest to the Raila Minister to proide 

fund to raise a platform for Barbil Station. 

Similarl I demand to connect Barbil b rail 

ith Barsuan. There is a raila line upto 

Barsuan from Rourkela ia Bandamun. On 

the otherside there is another line hich has 

been extended upto Bolani. No the dis

tance beteen Barsuan to Kiribur and Kiribur 

to Bolani is about  and  kms total  kms) 

respectiel. If these to missing lines are 

connected b trains a passenger train can 

be introduced in future besides facilitating 

the moement produced in that entire min

ing belt. So the sure should be under

taken and estimate should be made on the 

construction of this  kms of line. Funds 

should be accordingl proided for con

structing this missing link. The steel cit of 

Rourkela can be connected ith the indus

trial ton Barbil b rail.

Sir the Honble Raila Minister has 

accounced the introduction of a ne bi

eekl superfast Tram beteen Ne Delhi 

and Puri. I urge the Minister to make it a dail 

train. At the same time I reuest him to start 

this train after  p.m. from Ne Delhi. A.C. 

to tier. Chair cars and First Class coaches 

should be attached in this train. So far as the 

existing trains beteen Ne DelhiHarat 

Niammuddin and Puri are concerned these 

trains do not hae adeauate basic ameni

ties. These trains are not maintaining 

punctualit. The passengers do not get 

good food to eat. So there is a need to bnng 

improement in the catering sstem in these 

three trains.

Sir the people coming to Delhi from 

Keonjhar district hae been facing serious 

problem as the do not get reseration at 

JajporeKeonjharroad Chakradhar Pur and 

Rourkela. I reuest to the Minister to fix 

uota in Neelanchal Express and Puri Ex

press at JajporeKeonjhar Road and in 

KalingUtkal Express at JajporeKeonjhar 

Road Chakradhar Pur and Rourkela. The 

uota should be fixed in second class. st 

Class and A.C. coaches.

I should be failing in m dut if I do not 

sa anthing about the fare hike. The Minis

ter has enhanced the fare for all classes. I do 

not ant to sa about A.C. or first class. But 

I must make an appeal to the Minister to 

consider the ithdraal of  fare hike 

announced for the second class journe. 

The poor and middle class passengers mostl 

trael in second class. So the fare hike ill 

hae a great hit to their purse. So. I demand 

the ithdraal of the fare hike announced 

for second class journe.

Then Sir I ould like to bring to the 

attention of the Got the need to proide 

adeuate safet measures in the long dis

tance trains particularl the Orissa bond 

trains. The cases of theft unauthorised 

entr and chain pulling etc hae been in

creasing in these trains particularl in 

Neelanchal and Puri Express. I urge the 

Got to proide adeauate safet to the 

passengers and to stop all the irregulairites 

that are taking place in these trains. I hope 

the Minister ill pa proper attention to m 

suggestions.

Sir. the Honble Minister of State Shri 

K.C. Lenka is from Orissa. He is an Oria. 

He has soft comer for Orias. At the same 

time he is aare of the need of Orissa in the 

matter of Railas. He is er eftcient 

Minister. I am sure he ill fulfil the need of 

the people of Orissa. With his efficienc and
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sinceret the long pending demands of the 

State of Orissa ilt be fulfilled.

I thank ou er much for giing an 

opportunit to speak and conclude m 

speach.

SHRI NITISH KUMAR Barh) Mr. Chair

man. Sir. I am pointing out a difficult. It had 

happened last night too and there is eei 

possibilit for its repetition toda also. The 

officers and emploees of this Secretariat 

face a lot of difficulties in returning their 

homes. The buses of D.T.C. do not pl after 

half past ten or eleen oclock. Therefore I 

urge ou to direct the Goernment to make 

such arrangements as the emploees ho 

hae been detained for the Goernment 

Business ma reach their homes easil.

MR. CHAIRMAN There is no restric

tion or anone to sta here. ou ma act 

according to our on ish.

SHRI MOTILAL SINGH Sidhi) Mr. 

Chairman Sir. through ou. I ould like to 

submit to the hon. Minister of Railas that 

there is sparsit of raila lineds in Madha 

Pradesh. Although Madha Pradesh is a 

er big state. et the rail facilities are the 

minimum there and in this connection I 

ould like to point out that there is no rail 

lines particulartk een in those areas hich 

are the souce of income for the nation. For 

example there are coal mines electricit is 

generated there and seeral other things 

are also aailable there but raila has not 

meted proper treatment ith the people of 

the State. The people of the state did not get 

the due justice in respect of the raila 

facilities.

MR. CHAIRMAN I think that the hon. 

Member has raised a right point. The hon. 

Minister of Parliamentar Affairs should pa 

attention to it.

THE MINISTER OF STATE IN THE 

MINISTR OF HUMAN RESOURCE DE

VELOPMENT DEPARTMENT OF OUTH 

AFFAIRS AND SPORTS AND MINISTER 

OF STATE IN THE MINISTR OF PARLIA

MENTAR AFFAIRS SHRI MUKUL 

WASNIK) I hae alread gone to the infor

mation about the problems faeed b the 

emploees and officers of this Secretariat 

and e hae alread gien direction to make 

arrangements for their return.

MR. CHAIRMAN If e conclude a bit 

earlier e can go somehat earlier.

SHRI SHRIKANT JENA CUTTACK) 

George Sahebill speak at  o clock onl 

after that the proceeding ill conclude. We 

hae to sit atleast upto  o clock.

There is a place named Singrauli in m 

constituenc in Madha pradesh and a train 

runs beteen Katni and Chapan there but 

the condition of the train is such that it is er 

difficult to trael in that train. Through ou I 

ould like to submit to the hon. Minister of 

Railas that the route of the said train 

should be extended upto Bhopal and its 

speed should also be increased.

Besides this there is no special proi

sion in the Mahakaushal Express running 

beteen Jabalpur and Delhi. The arrial 

time of the train is not certain as to hen it 

ill reach Delhi. Through ou I reuest to the 

hon. Minister of Railas to make this train 

punctual to aoid the unconenience of the 

passengers. Alongith this an A.C. to tier 

bogie should also be added to this train 

because passengers do not find seats in it 

and the face a lot of difficulties in coming to 

Delhi from Jabalpur.

There is a place named Dhali In Sargobja
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district in m constituenc. The people of 

this area face a lot of difficulties due to 

absence of an rail facilit because no train 

has so far been introduced there. Persons 

belonging to arious districts of M.P. lie and 

ork there and the hae to come there and 

hae to return their homes Through ou I 

ould like to tell the hon.Minister of Railas 

that there is a place named Anooppur in 

M.P. from here a train hich starts from 

Sabalhalpur in Orissa passes through 

Anooppur but it does not stop there. I ould 

like that the train should stop there so that 

people coming from Chermeeh ma take 

that train.

Alongith this the Pushpanjali train hich 

runs upto Chopan should be extended upto 

Singrauli so that people ma get benefit of 

this train.

Through ou I ould like to sa that the 

sure of LalitpurSingrauli Raila line is 

going on for some time back but the sure 

has not so far been completed. Laing don 

of that line is er essential. I ould like to 

submit to the hon.Minister of Railas to 

include the sure ork of that line in this 

budget and make necessar proision for 

the construction of Lalitpur Singrauli raila 

line.

The train Praagraj Express runs be

teen Delhi and Allahabad hich reaches 

Allahabad in the morning and stables there 

throughout the da. If this train is extended 

upto Satna and Rea the people of these 

areas ill also get the benefit of it. With these 

ords I ould like to thank ou for giing me 

time to speak.

SHRI SIVAJIPATNAIK Bubanesar) 

Sir I oppose the hike in fare and freight 

charges. The Raila Minister has left noth

ing. Platform tickets to essential commodi

ties  eerthing is in his taxnet.

and Suppl.  
Dem. for Grants Rls.) 

SHRI C.K. JAFFER SHARIEF Ho 

can I leafe anthing hen ou demand so 
much

SHRI SIVAJI PATNAIK For that e 

sa that ou get more subsid from the 

gneral excheuer.

It is heail eighted against the poor 

man. Unless the entire raila finances are 

remolded and more subsidies are brought 

from the general excheuer the polic of 

attacking the common man ill continue.

What is reuired is construction of ne 

lines not simpl broadgauging. But een in 

this also Orissa as ell as Eastern States 

hae not got their due in spite of the Prime 

Ministers assurance last ear.

We elcome the decision for the con

struction of a ne line. Dair Bansapori line 

in Orissa. This decision is taken mainl 

because of the compulsion for transporting 

iron ore for export and also for the proposed 

steel plant at Daitar. But that ones not 

remoe the regional imbalance as assured 

b the Prime Minister last ear. This is 

because Orissa is long neglected.

If e look at the financial allocations e 

find that the plaed a trick. Last ear 

SembalpurTalcher line as allotted Rs.  

crore. But this ear onl Rs.  crore is 

allotted. For Daitar Banspori line the allot

ment is a er merge amount of Rs.  

crore. That means that there is no real 

increase for construction ork in Orissa.

Imbalance ith regard to deelopment 

in Orissa can reall be reduced to some 

extent if onl the BolangirKundan Road 

line construction is taken up. This line passes 

through the tribal district of Phulbani and the 

nei formed district of Naagarh hich is 

uite backard. There is not een an inch ot
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raila line in these to districts. Earlier it is 

stated that this line ould be nonremunera 

tie. But for the people of this tribal area of 

Phulbani Bolangir and part of Nagarti the 

onl hope is the opening up of their territor 

to this deelopment line as as stated b 

Pande Commission. To gie access to re

mote areas a line across Phulbani District is 

the cring need. This is er much neces

sar for deeloping this belt.

No that the State Goernment has 

offered to bear the cost of land acuisition 

and earth ork I ould urge upon the 

Minister of Railas to decide in faour of 

the construction of this line no itself. Since 

construction ork in this area ill proide a 

means of lielihood this ear for the drought 

and flood affected areas here staration 

deaths and sale of children are taking place 

I think the Prime Minister and the Planning 

Commission ill not stand in the a. I 

reuest the Minister of Railas to kindl 

look into it.

I ould again raise the demand for the 

electrification ork beteen Kharagpur and 

Visakhapatnam. I also reuest that both 

RapsBsangnposhi and NaopadaGurupur 

lines should be conerted into broadgauge.

Sir last ear nearl Rs.  crore could 

not be spent out of.Rs.  crore for the 

construction of SBPTalcher line since a 

permanent Chief Engineer Construction) 

and a Deput Finance Adiser are not posted 

in Orissa. I hope appropriate steps for post

ing the necessar staff ill be taken no at 

least.

I again demand the reinstatement of 

ictimised loco orkers.

SHRI V. DHANANJA A KUMAR

Mangalore) Mr. Chairman. Sir I rise to 

oppose the Budget presented b the Rail

as Minister for the ear . It is er 

harsh for one and all including the common 

man ho the Members from the ruling part 

claimed to be er nearer to their heart.

An effort is made to raise additional 

resources of the tall order of Rs.  crore 

consisting of reenue receipt from reised 

passenger fares to the tune of Rs.  crore 

and increased freight to the tune of Rs.  

crore.

The Railas Minister in his speech 

made a mention that he is onl effecting an 

increase of  per cent and  percent in 

passenger fares. But some of the Members 

here I hope made the Railas Minister 

understand er ell that the real impact of 

the increase in passenger fare is of the order 

of more than  per cent to  per cent.

Then Sir the Railas Minister has 

created a histor b breaking the old record 

i. the past record for the preious ten 

ears herein he has imposed freight in

crease on  essential items also. The fresh 

increase of freight in respect of all these  

essential items alone ill fetch Rs.  

crore.

Then. the other iron is the exemption 

from the freight increase in respect of sugar 

oil cake. diesel grains and pulses is also 

ithdran to raise additional resources of 

Rs.  crore.

Sir in fact this freight rate hikeis infla

tionar and it ould hit industrial groth. 

This ould affect the generation of emplo

ment opponunities and thus affect the oer

all groth. Een after doing all this hat e 

find here is the total failure of the Indian 

railas in mobilising funds. The Indian 

Railas Finance Corporation as set up to



 Rl. Budgef CHATRA  SAKA) Rls.).  and Suppl. 
Gen. Diss. Res. re. approal of rd   Dem. for Gmnts Rls.). 
Report of R.C.C. Dem. for Grants

raiseRs. crorebsaleofbondshereas 

een after increase in the diidend on the 

bonds from  per cent to . percent the 

RFC as not able to raise een Rs. . 
crore.

Sir. I ill not dell upon other aspects of 

the Indian railas. I must thank the hon. 

Railas Minister for making a tall claim that 

he has got speciall for Mangalore a ne 

train. He has made an announcement that a 

dail Superfast Express Train ould be 

operated bet een  Mangalore and 

Niamuddin.

I ould like to remind the Raila Min* 

ister that such a train as in operation right 

from a back from  hen the late Mr. 

T A Pie as the Raila Minister he got 

such a train introduced. Of course at that 

time the train as onl bi eekl. Then in 

 Prof. Madhu Dandaate renamed 

that train and made it dail. He named that 

train as Jaanti Janata Express. I do not 

kno h the Congress friends do not relish 

the ord Janata. Probabl the ant to 

keep a distance from the common man. 

Then the stopped the train that train as 

joined ith the Kerala Express then a ne 

train as named as KeralaMangalore Ex

press Interruptions)  That is hat I am 

telling. The old train as in operation. The 

Raila Minister ants to restart the train 

and make it a tall claim that a ne train he is 

giing to the people of Karnataka from 

Mangalore to Niamuddin.

SHRI P.C. THOMAS Muattupuha) 

ou must congratulate him for that.

SHRI V. DHANANJNAA KUMAR That 

is hat I am doing at least. He has been 

good enough to gie a train and make a tall

claim that a ne train is being gien.

  

That apart during the presentation of 

the last ears Budget a promise as made 

that the gauge conersion bet een 

Mangalore and Arasikera section ould be 

taken up in the ear  I do not kno 

hether the raila ould be able to take up 

that gauge conersion this ear ith the 

aailable resources. No as it is the opera

tion of the train beteen Mangalore and 

Mangalore is stopped because of the gauge 

conersion bet een Mangalore and 

Ararsikera section. The train is no operat

ing from Mangalore to Msroe. Unless the 

gauge conersion betseen Mangalore and 

Ararasikere is taken up this ear itself the 

link beteen Mangalore and Bangalore can

not be established.

No anbout the Konken Raila 

through the Raila Minister through this 

august House I ould like to sa m sincere 

thanks to the hon. Prime Minister ho has 

taken the trouble of coming all the a to 

Udipifor declaring open the UdipiMangalore 

section of Konkon Raila. This inaugural 
function took place on the th of March. 

But. ou are er ell aare no e ant 

to complete the project ell ithin the time. 

Again dunng that function on behalf of the 

Indian Raila tall claims ere being made 

that e ere going to complete the old 

Konkon Raila Project before schedule. 

But e are no told that on the th of 

March an order from the Prime Ministers 

Office is being issued to stop the construc

tion ork of the Konkon Raila in the Goa 

region. As per m understanding In the Goa 

region actuall the project has not taken up 

at all. The land acuisition process is at a 

complete halt. I do not kno h the Prime 

Minister should go out of the a to come to 

the rescue of a Member ot this House. I do 

not ant to take out the name of the Mem

ber.
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THE MINISTER OF RAILWAS SHRI 

C.K. JAFFER SHARIEF) There is nthing 

like that.

SHRI V. DHANANJAA KUMAR Oth

erise ou must gie an assurance that the 

ork ill go on. As it is the fact remains that 

the ork has come to a complete standstill 

and e are sure that the prime Minister must 

hae interfered in the matter and he sa 

that the ork in the Goa region came to a 

halt. There as so much of discussion in the 

Goa Assembl also. I do not kno if such 

forces are encouraged. Eerda e are 

hearing here about communal harmon 

about the integration of the countr etc. I 

as er happ to go through the speech of 

the Raila Minister Shri C.K. Jaffer Sharief. 

He has started chanting Ram nam. He has 

started his speech making reference to 

Aodha. I as er happ that Shri Jaffer 

Sharief is also chanting Ram nam.

MR. CHAIRMAN  From Goa h are 

ou going to Aodha

SHRI C.K. JAFFER SHARIEF To do 

chant Ram but do not misuse Ram.

SHRI V. DHANANJAA KUMAR That 

is exactl hat e ant. In the name of Ram 

please do not tr to diide Goa. No ou are 

tring to diide Goa. ou ant to create a 

Christian Goa and a Hindu Goa.

If the Konkan raila line passes 

through Goa their theor sas that Goa ill 

be diided into to Goas. One Christian 

Goa and one Hindu Goa.

The Chief Minister of Goa ants that 

Konkan Raila Project as enisaged 

should go on and the ork should com

mence there and it should be completed as 

per schedule. But one hon.Member of this 

House ho also happens to be an hon.

Member of the Cenmtral Cabinet ants that 

the ork should be stopped. Eerbod 

knos ho Shri George Fernandes as 

making reference to that. I am sure that Shri 

George Fernandes ill farther enlighten this 

House on this aspect because he knos the 

ins and outs of the hole stor.

I ould make an earnest reuest ith 

the hon. Raila Minister that he ill gie an 

assurance to this House that the Konkan 

Raila project after independence hich 

is one of the longest eer raila line that 

ould be laid b the Indian Railas should 

be completed ell ithin the time. So that 

right from the Southern most tip of our 

countr one can trael upto Bomba and....

SHRI C.K. JAFFER SHARIEF And 

support the Budget.

SHRI V. DHANANJAA KUMAR We 

are left ith no other alternatie but to 

support. But our reuest is een after impos

ing such an enormous additional burden of 

Rs.  crores if ou are not able to 

support the Konkan Raila Project b gi

ing an mone proiding an support in the 

Budget then do not sa that ou ere not 

able to raise funds b sale of bonds. I do not 

kno hether on account of this the ork 

has come to a halt or on account of other 

extgraneous matters hich I hae referred 

to. So I ould make an earnest reuest ith 

the hon Raila Minister to gie a think

ing....

MR. CHAIRMAN Please conclude.

SHRI V. DHANJA A KUMAR es Sir.

I am concluding........Gie a fresh thinking in

this matter and see that the project is com

pleted ell ithin the time. We hae abso

lutel no difficult for imposing ne fares 

and also increasing the freight in respect of 

seeral items for hich I hae mentioned. In
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the beginning for the past ten ears ail the 

successie Raila Ministers hae been 

giing exemptions in raising....

MR. CHAIRMAN ou hae said that.

SHRI V. DHANANJAA KUMAR I do 

not kno h Shri Jaffer Shafief made an 

adenturous effort to impose the freights on 

these itemsaiso. So he ould be er ell 

adised to ithhold this and ithdra the 

hike announced. Thank ou er much.

SHRI S.B. SIDNAL Belgaum) Thank 

ou er much Sir. I rise to support the 

Raila Budget.

I congragulate the Raila Minister for 

haing presented a good Budget in the 

aailable circumstances.

Raila Minister is hen the freight rates 

and passenger fares are increased he has 

to proide the corresponding facilities to the 

passenger as also proide for deelopment 

and comforts to the passengers. These are 

all the things hich the passengers do ex

pect eef time in the Budget. Ina deelop

ing countr hen e ant to expand hen 

e ant diidends and also hae unions 

along ith the expansion herefrom ill the 

mone come

Shri Jaffer Shanef has tried the Wortd 

Bank also. But the World Bank insisted that 

global tenders should be called. He has tried 

other sources also he ent for collecting 

funds through other corporations. There 

also the expected encouragement has not 

come. With these constraints ho cond 

done present a Raila Budget.

SAKA) Rls.)  and Suppl. 
Dem. for Grants Rls.) 

The Indian Railas  is one of the 

biggest organisations in the orld and also 

a profitable concern so far as the public 

sector is concerned. That too no the diffi

cult in our countr is that if look at the 

assistance of the Goernment to the Rail

a Department it has been totall reduced 

and come to the  point toda With this 

ho best e can gie a Raila Budget 

Ho deelopments can be made.

Ho can ne raila lines be intro

duced Ho can facilities be gien Ho 

can conersions of the gauge take place 

These are all the difficultires before the 

Rail a department. With all these 

difficultires the Rail a Minister Shri 

C.K.Jaffer Sharief has done his best and 

proided a No profit  no loss Budget and 

come up ith ne conersions ne lines 

and so man other things.

I do not ant to enter into the detgails of 

the Budget because man others hae al

read mentioned them. The difficult of the

Our friends hae no courtes or s mpa

th or appreciation for the Raila Minister 

for haing projected a good Budget condu

cie to all.

I kno that the Raila Ministr as 

under a compulsion to ithdra some con

cessions proided last ear. There is a solid 

reason for that. There hae been derail

ments. there ere other emploees difficul

ties raila strikes problems of unions and 

so man other things. One part ants some

thing and another ants something else.

Aftertheth December.  the coun

tr has been shaken and economic progress 

of the countr has been hampered. There

fore hen eer a good Budget tries to 

mobilise the resources difficulties come but 

the countr must endure them peacefull. 

Then onl e can expect some progress. 

Here after the th December eerthing 

has been totall disturbed. M friends on the 

other side ere not accepting the situation. 

It is not an allegation from an other part.
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it is a fact that chaotic conditions hae been 

created artificiall in this countr b going in 

for communal policies.

Therefore it is not possible to gie a Budget 

hich is reuired nor the Opposition Part. 

I hae seen forthe last ten ears the alas 

criticise for no reason and their arguments 

hae no base.

Just no Shri Ohanjaa Kumar hile 

arguing his point. mentioned Christian and 

nonHindu. Alas one should sa some

thing hich is conducie to the societ 

conducie to the nation and not against 

anbod. He could hae said Diiding Goa 

doesnot help economicall or in other as. 

Wh should one take the name of a religion 

and encourage such feelings This kind of a 

flare up should not be there. He is m good 

friend. His area has been benefited b the 

Konkan Raila here  km of the line is 

alread in progress.

The Prime Minister has inaugurated 

the tine and Raila Minister also as there 

in his on district. He should not hae said 

that. He should hae been on the other 

hand. grateful to the Raila Ministr.

The difficulties of the Railas are seen 

in hiking the tariff rate and also the charges 

for the platform ticket and other things. It is 

alas true that unless e come to the 

enith e cannot get good results because 

more taxation means more comforts

One point I ant to mention. There 
should becorresponding facilities to the pas

sengers. Another aspect is that the Goern

ment according to some should be com

mercial somebod sas that the Railas 

should not be commercial. In the gien 

circumstances and the concept of our demo

cratic set up the Goernment has to proide 

facilities to the passengers. It should not be 

run as a commercial set up or an other 

public sector unit. I do not propose to get lost 

in the public sector. But is should not be too 

much commercial as banias run business.

I ant to restrict mself to the minimum 

points. The time at m disposal is er short 

and most of the hon. Members hae alread 

spoken on man of of the issues {Interrup

tions.

The Karnataka as depried of man 

facilities to its people. I think the hon. Rail

a Minister for haing taken interest in 

deelopmental actiities of the Railas in 

Karnataka.

No. I propose the folloing lines for 

uick implementation of the pending projects 

in Karnataka

. uick implementation of pending 

projects

. uick conersion on ArasikeraMiraj 

Line into Broadguage

. Additional ne lines 

Hubli Karar 

HubliHospet 

KotturHarihar

ChamrrajnagarSathamangala

Mettupalam

. BangaloreMsore corridor on lines 

of Bomba Pune corridor

. BangaloreMetroCircular Raila 

 Bangalore is one of the Asias

fastest groing metropolitan cit. According 

to  census the population of Bangalore 

is  million.

The hon. Raila Minister has proided 

MfragiBangalore Knkan raila line. We 

are er much thankful to the hon. Minister 

because all these ears e ere depried of 

the opportunities so far as the raila is 

concerned.
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The raila line is getting conersion in 
m Constituenc that is from Darar to 

Belgaum Miraj. From Belgaum. Darar is 

roughl  kms. If it goles ia Bailhongal it 

ill be cutting short the distance. Therefore

I reuest the hon. Raila Minister to diert 

the line ia Bailhongal. This ill help the 

pilgrimages coming from Maharashtra to 

allamma Temple in hich ten lakhs of 

people come eer ear and that too more 

from Maharashtra. This ill facilitate the 

pilgrimages coming to allamma if the line is 

dierted BelgaumBailhongal to Darar. This 

ill economise permanentl and sae the 

time of the passengers and becomes pro

ductie.

There are some other difficulties. When

eer e pass through Madha Pradesh and 

other places the long running trains hae a 

stop at eer  to  km.s The time 

consumed is ei much and the people 

traelling long distances ill be disturbed 

and the ill lose their time. Therefore I 

reuest the hon. Raila Minister to dis

courage such repated stops in an place 

more so in Madha pradesh for the long 

running trains.

With these ords I congratulate the 

Raila Minister for presenting a good Bud

get. I also thank ou for gicing me an 

opportunit to speak.

{Translation)

SHRI BHOGENDRA JHA Madhubani)

Mr. Chairman Sir. I ould not like to repeat 

those things about hich m hon. Colleagues 

hae alread spoken.

The first thing is that no there is no 

need of Raila Board perhaps there as 

a need of it in the past. I ould like that the 

Raila Board should be dissoled and the 

Ministr of Raila should ork in the same

manner as the Ministr of Finance and other 

Ministries are orking.....Interruptions)

In the present context the Raila 

Board should be dissoled it is a legac of 

British rule and is useless in presentcircum 

stances. This Ministr should also function 

like other Ministries.

The second thing I ould like to sa that 

the Railas can be made profitable. Some 

of the progress e hae made is orth 

appreciable. Speciall the ork done b the 

Raila Engineering Corporation abroad 

particularl in Baghdad Africa and South 

Asia is orth remarkable and stiU there is 

much scope for progress. The Railas can 

still be made profitable b adopting ne 

technolog ne methods and b increas

ing production and productiit. This cant 

be done in a da but the hon. Minister of 

Railas must tell the House tomorro that 

the Goernment ould go ahead toards 

selfreliance and he ill increase the export 

and reduce the import onl then this can be 

possible. We hae capable officers firm 

determination and good terchnolog. B 

using all these things in the ork e can 

achieed the good. A target of self riiance in 

Railas ma be set to be achieed ithin 

one ear.

Mr. Chairman Sir I ould like that the 

Labour Unions should be formed on the 

basis of secret ballot and as such elected 

Union should be recognised. If an one 

member of such elected union does not 

ant to be a member of the union he can opt 

to the other one but the union should be 

formed in this manner onl. Apart from all 

these things there should be a partnership of 

Unions and orkers in the management of 

Railas. The orkers and the officers both 

should share the responsibilit of Raila 

administration and the should ensure that 

the train should run timel and there should
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be no theft of the goods etc. from the 

Railas. We alas keep on stressing for 

proiding more and more facilities and jobs 

for the orkers but neer pa an attention 

to this crucial aspect.

Our part had been fighting for the 

cause of labourers and for proiding em

ploment opportunities onl and that is h 

it could not pa attention to this problem. 

No it is not our responsibilit alone. Labour 

agitation is no more in its primar stage 

no it is a matured one. Labourers should 

therefore be gien the responsibilit of run

ning the Raila successfull. Similarl the 

labourers should also be gien partnership 

in management. If e cannot start it through

out India at a time then e should start it at 

certain places b entrusting the labour unions 

ith the ork of maintaining punctualit in 

railas and checking the incidents of theft 

being committed in railas. Visiting this 

responsibilit in the labour unions can be 

done at least in some raila ones. That 

ill ensure participation of the labourers in 

the management. In this a e can carr 

on in this field.

I ould like to sa one thing regarding 

the incidents of tickeless traelling. This 

ma irk some of m colleagues. Neerthe

less. in certain areas of Uttar pradesh Bihar 

and Bengal the number of ticketless trael

lers is more than the number of ticket hold

ers. Certain strictness in this regard is re

uired to be made. There are areas here 

een the raila officials encourage the 

ticketless traelling. Particularl the per

sons of Nepal are charged double amount of 

tickets in case the take due tickets. The 

logic is as to h did the bu tickets. 

Similarl the labourers of Uttar pradesh and 

Bihar ho are in possession of due tickets

ith reseration are also snatched aa of 

their reseration tickets. I had the plan of 

getting a first hand knoledge of such inch 

dents but I as not able to kno the exact 

dates on hich the labourers take journe. 

I ould like to submit* that Patna is on 

number one in terms of such incidents there 

the ticket holders are harassed and mone 

is forcibl charged from them. I hope no 

member of Parliament ould be backing 

such people. {lnterruptions)Jhs should not 

happen. Such incidents should be checked 

in order to benefit the Raila. The hon. 

Minister of State in the Ministr of Railas 

had said that Raila plas an important 

role in unifing the hole countr. This is 

true. I ould therefore like to submit to the 

hon. Minister of Railas that he should 

declare it tomorro onl that a Rajdhani 

Express ould be started bet een 

Triendrum and Delhi that ould coer the 

journe in  hours. Keeping in ie the fact 

that it is a er long anmd tiring journe so 

the said train ma be halted at to three 

stations in beteen. I ould further like to 

submit that Rajadhani Express should be 

run from Delhi to Gauhati and Delhi to

Triendrum  Interruptions We all are

Indians  I ont go into further details. 

Rajdhani Express to be run beteen Delhi 

and Gauhati should go ia Luckno hich is 

the capital of Uttar Pradesh and hile cross 

ing through Bihar it should halt at 

Musaffarpur. Beteen Haarah and Delhi 

Rajdhani Express runs on all the seen 

das. The train goes ia Gaa and Dhanbad. 

I ould like to submit that it should also go 

enroute Patna ....{Interruptions Rajdhani

Express.....   stops   at   eer

station.....{interruptions It ma be argued

that it ould take more time... such repl 

ould not ork.

MR. CHAIRMAN ou should not inter

rupt {Interruptions)
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SHRI BHOGENDRA JHA Those places 

must be linked ith raila lines. The ork 

of linking Mathura ith Alar is commend

able b all means but the Goernment 

should also see that no disturbance is cre

ated b the miscreants in the a. It is er 

important. I am not talking about Rajasthan 

or Uttar pradesh. A similar issue is pending 

in regard to Kathgodam linking Kathgodam 

ith raila line hich is a distant place 

located in Himalaas ill be a commendable 

ork of deelopment. I ould further like to 

submit that the Goernment should make it 

a point to utilise the land on either sides of 

raila track b planting mango and jumbo 

trees or other similar trees so that the hole 

of the countr ma conert into a gree 

garden and hich ma ensure ecological 

balance and moreoer hich ma also add 

to the source of Income for the Railas. 

The BaghaChittanni rail bridge as inaugu

rated in . Late Indira ji as alie at that 

time The matter related to it is still ling 

pending. The condition as laid don that 

the Raila board the Goernment of Bihar 

and the Goernment of Uttar Pradesh ould 

proide mone for the construction of the 

bridge. I am not certain about the Goern

ment of Bihar. But the Goernment of Uttar 

pradesh is no in the hands of the Centre 

so the centre should release the amount of 

its share since too much has alread been 

spent oer the construction of the bndge. 

Haaribagh and Dumka are the to onal 

head uarters but these places hae not 

been linked ith Raila so far. I ould like 

to submit that those places should be con

nected ith raila b the next ear be

cause those are backard areas and come 

under  the  proposed  Jharkhand 

area.. .{Interruptions) The issue of Balurghat 

has also been raised. That is situated in the 

estern Oinapur area near the border of 

Bangladesh. There is a need to extend the 

Rail tine upto Balurghat in the interest of the 

countr and the hon. Minister should an

and Suppl.  
Dem. for Grants Rls.) 

nounce it. The net ork of raila has 

increased throughout the countr but the 

raila facilit has been reduced in Sitamarhi 

Madhbubani. Saharsa Darbhanga and 

Supaul areas here population densit is 

the highest.

Earlier passengers could trael upto 

Patna. Palema ghat no the cannot trael 

beond Samastipur. The broad guage is 

onl upto here and not beond it. From 

Darbhanga there are fouf raila lines going 

to four different places in IndoNepal border. 

Thbe first is Raxaul here the train goes 

through East Champaran and Sitamarhi. 

The second place is Jai Nagar and the third 

and the fourth being Lakha Baar and Supaul. 

 illages ere uprooted for making 

hollipads during the IndoChina ar. Pcoi 

sion of mone for this purpose as made 

during the budgets of  and 

. Een this time a sum of rupees 

theree and a half crore has been allocated.

I trhink the authorities of Raila Board are 

also present the should all declare that 

this ork ould be done during the current 

ear. Seeral other Members hose names 

are not knon to me hae also opined that 

the ork that once started must be com

pleted. If this ork is started een from Jul 

then the ork ould be oer b the time e 

start framing ne time table. We can extend 

the track upto Raxaul.

The rise in fare and freight is troubling. 

The Goernment can earn more mone if 

the suggestions gien b me are folloed. I 

ould like to submit that some relaxation on 

fare should be gien to loer categor of 

traellers and similarl there should be some 

relaxation in freight on highl eseential com

modities. Some announcement in this re

gard should be made tomorro. Opinion of 

other people ma be sought in this regard 

and this ork should be done keeping in 

ie the oice of the House and of the
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people.

With these ords I conclude.

English]

SHRI P.C. THOMAS Muattupuha) 

Sir I am er happ that ou hae caHed me 

in this ero Hour hen it is almost  

hours.

Sir the Budget for  hich has 

been presented has been applauded for 

bringing good reenue to the railas and to 

the Goernment. At the same time it has 

also been criticised for not extending 

adeauate deelopment actiities to all parts 

of the nation.

Recentl there as a demand in a 

seminar in hich man people hol took 

part had suggested a er important point. 

Sir. recentl in a seminar man persons 

ere gien the opportunit to submit their 

grieances. The ere all saing that the 

Members of Parliament  there ere some 

Members of Parliament including some of 

us here  should trael in Second Class. 

The ere telling us like this. Then e told 

them We do trael in Second Class but e 

ill tell the Raila Minister also to trael in 

Second Class in the train. The general 

grieance as that in our Second Class 

compartments there are so man difficulties 

and lack of amenities for passengers.I am 

not criticising this Budget but e hae passed 

er man Budgets. We hae gone to er 

man heights and e hae reached a er 

high statu re as compared to man of the 

other deeloping countries. But can e just 

think of hether our trains passengers facili

ties and amenities hich are being gien 

here are at par een ith some of the

backard countries We are told there the 

bogies engines and trains hae been de

signed in such a manner that the are used 

for faster moement for better facilities and 

to connect places in a b etter manner so that 

passengers get more facilities in train. I 

think e hae to think of er drastic changes 

in the raila sstem for proiding more 

facilities for our passengers ordinar citi

ens ho trael in second class ma be b 

a of import or b a of finding ne 

aenues.

The hon. Minister of State for Railas 

hile interening in the Raila Budget has 

said that raila is one of national netork 

national integration. It is true hen e think 

of national integration e cannot think of 

leaing apart an portion. We hear from the 

Northeast from man Members complain

ing that Northeast has been neglected. We 

hjae also heard that the South has been 

gien something. But I am also concerned 

ith South West here there is a small State 

called Kerala hich has not been gien the 

due share. I am not going into other details. 

But I think I ill hae to confine to one or to 

aspects here the small State of Kerala 

ould hae to be considered hile the hon. 

Minister gies his repl.

One of the main things is doubling of 

lines from in Kerala from North to South. 

Doubling is a er important aspect. If dou

bling is done then onl there can be an 

deelopment to the Railas in Kerala. Een 

hen Konkan Raila is to function. Kerala 

ill get an benefit if there is doubling of line. 

Kana Kumari ill be connected to Kashmir 

onl if doubling orks are taken up immedi

atel and constructions are being done no 

at this stage. I ill dra the attention of the 

House to the allocation that has been made. 

In the Explanator Memorandum at page 

 about Rs.  crfores hae been allo

cated but to Kerala hich is alas reuest
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atel just a meagre Rs.  crores has been 

gien. This is too lo and I ould er 

humbl plead ith the hon. Minister that in 

the repl hich he is going to gie before this 

House that this amount of Rs.  crores hich 

has been gien for doubling ma be raised.

As alread pointed out b some of the 

hon. Members ho hae spoken before me 

for the doubling of. line from uilin to 

Triandrum a meagre sum of Rs.  has 

been gien hereas Rs.  lakhs as gien 

last time. Shoranur to Mangalore doubling 

line is also there. Mangalore is a place here 

our trains end and e do not sa it is 

because the place in Karnataka from here 

our hon. Raila Minister comes that 

Mangalore has been gien preference. 

ShoranurMangalore doubling line has to be 

done immediatel.

Similarit hen Rs.  crores is nec

essar for electrification of line from Erode 

to Cochin onl a meagre sum of Rs.  

crores has been granted. With this amount 

electrification ork is not going to function. 

The hon. Minister ma be pleased to declare 

that something can be gien in this respect.

I am going to conclude. I ill just go as fast 

as one of the Members as going just like 

Rajdhani. But I am not so conersant. I ill 

just mention one or to points.

With regard to the train to Kerala e 

hbad been clamouring and I am a person 

ho has receied some beatings also in the 

Ne Delhi Raila Station here Ul had to 

go for an agitation along ith some persons. 

An a I am happ that the hon. Minister 

has taken this into er serious consider

ation and has gien a train hich passes 

through Kerala. I think Kerala ill be ben

efited b this train hich is supposed to go 

to Bangalore and ill be dierted to 

Triandrum also. Some bogies go to

Triandrum also. The hole Kerala State 

ill be benecfited.

With regard to the Konkan Raila I 

ould think that Konkan raila for hich 

bonds hae to be sold can be sold as such 

if the interest is raised and I think that the 

hon.Minister is alread planning for increas

ing the interest.

I ould humbl suggest once again that 

the allocation made to Kerala ma be in

creased a little more in the sense that at 

least doubling and electrification ma be 

done to a good extent dunng this Budget 

itself leae alone the next Budget.

Translation) .
MAJ.GEN.RETD.)   BHUWAN 

CHANDRA KHANDURI Garh al) Mr. 

Chairman Sir. I rise to oppose the Raila 

Budget of . In compliance ith our 

orders I ould bnefl point ise put some 

major issues concerning m constituenc.

The first thing I ould like to kno 

hether the Ministr of Railas has gien 

its contribution toards the deelopment of 

the region hich I represent after e got 

independence. I come from the hillarea of 

Uttar pradesh. Eight hilldistricts of Uttar 

Pradesh are together knon as Uttranchal.

I ould like to submit to the hon. Minister of 

Railas that eersince independence no 

deelopment in the field of proiding raila 

facilities has been made in that area on the 

part of the Ministr of Raila. After inde

pendence till no the total planned expendi

ture of Raila dunng the seen Fie ear 

Plans has been Rs. .  crore. Dunng the 

last four ears after that the expenditure ot 

Raila has been nearl Rs.  crore. 

That is to sa nearl Rs.  crore has 

alread been spent b the raila for proid

ing raila facilities. But I ask hat has been
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done in Uttranchal region in this regard. 

When ou look closel ou ill find that not 

een Rs.  crore has been spent in that 

area. Such descriminations and injustice 

gie an impression in the mind of the people 

that the are being neglected and this make 

them raise the issue of creating a separate 

Uttranchal State. I ould like to submit to the 

hon. Members that something should be 

done in this regard also. We kno that e 

lack raila serice in hill areas and e do 

also kno that proiding raila serice in 

those areas is not er eas. During the time 

of British rule in  a sure as con

ducted to la raila line beteen Rishikesh 

and Kampraag. In the last to ears I hae 

submitted time and again that the Goern

ment should think positiel about the con

struction of this line.

I think the Goernment does not hae 

funds but I reuest the hon. Minister that 

funds can be arranged at least for carring 

out a sure. He ma examine hether it is 

possible or not. If a sure is conducted the 

people ill feel satisfied that some ork is 

being done in this direction and if the sure 

reeals something faourable then the 

Goernment should chalk out plans and 

execute them in the next  or  ears 

but if some thing is done in this direction 

then the people ill feel coninced that 

Ministr of Railas is doing some ork.

Secondl I hae made submission to 

the hon. Minister repeatedl that from Delhi 

to m area Garhal there are hardl to 

raila stations in fie districts of the area 

one is Dehradun and the other is Kotdara 

rail head in m area hich is a er small 

station.  bogies for Kotdar are attached 

to Mussorie Express and the train takes  

hours to reach Kotdar because on the a 

bogies are detached for shunting hereas if

there is a direct train it ill take hardl  

hours. I had reuested him that techniall it 

as possible and also feasible from admin

istratie point of ie. I hae also reuested 

him that a trial run as undertaken on th 

June  at the reuest of Late Shri 

Bahuguna ji ho as a minister at that time 

hich as found feasible but I do not kno 

h the Raila Board and his Ministr is 

not giing a thought to it. I further reuest 

him that it is better if politics is not plaed in 

this matter. He ma kindl proide a direct 

train for the deelopment of the area so that 

people ma benefit from it and the reenue 

to the railas ma augment. Presentl 

people hae to trael b taxies and buses in 

that area. At least  to  buses from m 

constituenc to Delhi run dail. It is m 

submission that this suggestion ma be 

considered.

Thirdl I ant to submit in this context 

that the Mussorie Express bet een 

Dehradun and Delhi starts from here at 

. P.M. and reach Dehradun at .  

A.M. taking  hrs. Eerbod knos that 

there are man important offices like 

O.N.G.C. F.R.I Mussdories rail head  

Dehradun and I.A.S. Academ in Dehradun. 

Apart from this number of people go there 

as tourists but the often complain that 

instead of undertaking journe for  hours 

for Dehradun. the prefer taxis hich take 

less than   hours. The officials of his 

department hae told me that is superfast 

train is introduced for Dehradun. that ill 

take onl four hours to reach there. When 

people go there b taxis a lot of petrol is 

consumed hereas journe b train can 

sae petrol besides accruing income to the 

Railas and people ill get facilities and 

tourism in m area ill be promoted There

fore. I reuest ou to kindl gie due consid

eration to it.

In this context I also ant to state that
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Rishkesh is also an important place from 

tounsm point of ie and it is er essential 

to connect it ith Delhi and other parts of the 

countr b rail In absence of a direct train 

from there sometimes people hae to go 

either to Dehradun to Haridar If he runs a 

direct train from Rishikesh to Luckno and 

Delhi for the tourists of isiting Himalaas 

either for adenturous tounsm or for reli

gious tourism or for sightseeing that ill 

facilitate them ar.d the income of the Rail

as ill also go up

No I ant to dra our attention to 

tothree points in bnef When a meeting of 

the Northern Raila as called I had made 

submission to him bringing to his notice the 

plight of the passengers ho trael on a 

resered ticket from Kotdar to Horah but 

the hae to change the train at Mughalsarai 

because the onl get reseration upto 

Mughalsarai and the do not get reseration 

on the next train to horah hile the are 

alread haing resered ticket up to Horah 

he as surprised The Chairman Raila 

Board as also present there He said that 

it asnot possible but Mr Minister the same 

situation preaisl there een after elapse of 

 months The Northern Railas sas 

that it is therefore the cannot proide the 

job of other Raila to issue reseration 

from there it is a matter of shame for us that 

to Railas b iarre rules force passen

gers to get don at Mughatsarai here the 

neer get reseration for onard journe 

and such a situation leads to corruption The

T T Es there take mone from passengers 

allot the same berths to other passengers

M next point is about maintenance In 

this connection I had made a submission to 

him in that meeting that Kotdar and 

Naibabad stations are poorl maintained 

and if a surprise isit is made he ill find the 

realit because nonecan uso aiting rooms 

Although I had submitted to mm earlier in

this regard but unfortunatel nothing has 
been dong

I had also reuested him that if he did 

not proide an direct tram from Naibabad 

to Kotdar he might at least proide diesel 

engines for that small train hich is still being 

hauled b steam locomoties causing diffi

culties to passengers

The next point cs not related to m area 

but it relates to m other field as I had been 

there in arm and as such I ant to make a 

submission on behalf of militar personnel 

About to ears ago I had reuested him at 

about  or   O clock at night after 

hich he called me M point is that as the 

Goernment is proiding facilit to freedom 

fighters to trael in A C class along ith a 

companion ithout an restriction on dis  

tance Similarl the militar personnel ho 

fought for defending the countr to protect 

its freedom and ho ere gien gallantr 

droads like Mahair Chakra are gien the 

facilit of traelling onl in normal second 

class and that too traelling as single per

sons upto  kms beond hich the get 

onl  per cent concession Are the not 

freedom fighters When I talk to them I feel 

er much ashamed Therefore it is m 

submission to him that it ill reuire little 

mone as the recipients of these Chakras 

are fe After the  ar onl three 

persons ere aarded these Chakras and 

onl one is alie and other to ere aarded 

posthumousl If the Goernment proides 

the facilit of traelling to these personnel 

like freedom fighters then hateer ex

penses the Goernment ill hae to meet 

ill be uite negligible Rather it ill bost 

the morale of these people hich ill be in 

the larger interests of the nation

Mr Chairman. Sir toda the hae 

great resentment because the ask hether 

the are not freedom fighters and hat sort

SAKA) Rls )   and SupplSAKA) Rls )   and Suppl 
Dem for Grants Rls ) Dem for Grants Rls ) 
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of this facilit is that the are entitled to trael 

in normal period class upto a distance of  

kms. beond hich the are entitled to  

percent concession onl. Therefore it is m 

humble submission to him that if he makes 

an announcement in his speech about this 

facilit then it ill hae better impact. More

oer it ill not reuire huge funds.

With these ords Mr. Chairman Sir I 

thank ou.

SHRI BHERU LAL MEENA Salumbar) 

Mr. Chairman Sir thank ou for giing me 

time to speak. I hae listened the ies of 

the hon. Members of this House and after 

listening the ies I feel a little agonised. 

Rajasthan is such a state here one cannot 

een dream of double line superfast trains 

electric line broad gauge line. Onl to 

trains run from there one is for Delhi from 

Udaipur and the other is for Ahmedabad 

hich run so slo that it takes  hours to 

reach here. Therefore I reuest the hon. 

Minister  to connect Udaipur ith Delhi 

proiding double line broadguage line and 

superfast trains on this section.

Mr. Chairman. Sir I am laing stress on 

it because udaipur is such a place in 

Rajasthan hich is next to Kashmir as re

gards tourism because domestic and for

eign toruists isit this place in large number 

but the feel inconenience as there are no 

proper facilities for reaching Udaipur. Since 

foreign tourists isit Udaipur in small num

ber e earn less foreign exchange hereas 

e can earn more foreign exchange. There

fore I ant that better rail serices are 

proided for Udaipur.

Mr. Chairman. Sir not onl in Udaipur 

but throughout In Rajasthan rich minerals 

like inc lead phosphate lignite soft stone.

marble and man other stones are aailable 

and if mined it can accelerate the pace of 

deelopment in the State. But means of 

transport are not there. For ant of means 

of transport in Rajasthan deelopment can

not take place. Therefore I reuest the hon. 

Minister to connect Udaipur ith broad 

guage. At present there is onl one train for 

Delhi i.e Chetak hich causes a lot of 

inconenience to the people. I ant that one 

more train should be introduced hereas at 

other places people make demands for 

more trains despite the fact that there are 

alread a numberof trains.Therefore I ould 

demand the introduction of to trains from 

Delhi to Udaipur.

Mr. Chairman Sir Pink Cit Express 

runs during datime and this causes incon

enience to passengers. It has sitting facili

ties but it does not hae sleepers. There

fore I ould demand the introduction of to 

trains one from Udaipur to Delhi and the 

other from Udaipur to Ahmedabad and a 

fe more goods trains should also be intro

duced so as to facilitate the transportation of 

metals and minerals and traelling of pas

sengers.

Mr. Chairman Sir I hae traelled both 

in Ahmedabad train and the Chetak Ex

press. The number of unresered compart

ments in the train is er small and it causes 

inconenience to common passengers. 

There are onl to or three unresered 

compartments and people pack like sar

dines in them. I ould like that the number 

of second class compartments should be 

increased so that general public benefits.

Shri Bhogendra Jha has rightl pointed 

out that some people trael ithout ticket 

and raila emploees elcome them. I 

ant to bring to our notice an unfortunate 

incident that happened ith me. I as tra

elling from Udaipur to Delhi da before
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esterda. I got m  seats resered b 

telephone. T o tickets ere free and I had 

purchased one ticket. The ticket clerk had 

ritten the name of m ife b mistake and 

i as unaare of it. He informed me about 

the number of the coach in hich m three 

seats ere resered. When the ticket collec

tor came he said that hile one of the tickets 

that I had purchased bears the name of a 

lad ho is it that three gents ere trael

ling I submitted that the name of m ife 

had been ritten b mistake. If there is an 

legal complication. I can gie it in riting 

Een then he reiterated that either I should 

get don from the train or he ould penalise 

me. I as er much upset. He charged the 

penalt. That is the a sincere and honest 

people are dealt ith b railas {Interrup

tions

SHRI BHOGENDRA JHA Please make 

it a specific case and do not leae it half a.

MR. CHAIRMAN Please relate the 

incident again.

SHRI BHERU LAL MEENA I as tra

elling from Udaipur to Delhi. I got three seats 

resered b tleephone. T o tickets ere 

free and I had paid for one ticket. When I 

reached the station. I as asked to board a 

particular compartment in hich m seats 

ere resered. When the T.C. came for 

checking he said that the ticket bears the 

name of m ife. I submitted that the ticket 

clerk might hae done it b mistake. M ife 

as not traelling. I can gie this in ritihg. 

But he did not listen to me. He asked me to 

get don from the train. I paid him the 

penalt i.e double charge of the ticket. I 

hae got the receipts.

Sincere people are treated in this a 

and people traelling ithout ticket and 

goondas go scot free.

MR. CHAIRMAN The hon. Minister 

has noted the complaint. If ou could pro

ide other information in this regard like date 

etc it ould be better {Interruptions

English]

SHRI  K.P.REDDAIAH  ADAV 

Machilipatnam) The should take action.

MR. CHAIRMAN The ill take.

SHRI K.P. REDDAIAH ADAV Sir. let 

him sa and confirm. This is not the uestion 

of onl one hon. Member. This is the con

cern of all the hon Members.

SHRI MUKUL WASNIK I can onl sa 

that as soon as the hon. Raila Minister 

comes back to the House I ill bring it to his 

notice. I am sure that if Anthing has been 

committed rongl b the rail a 

authorities necessar action to see that 

things are set right ill be taken b the 

railas.

 Translation]

SHRI RAMCHANDRA MAROTRAO 

GANGWARE Wardha) Mr. Chairman Sir.

I rise to oppose the Raila budget. The 

hike in fares for common masses is objec

tionable. Similarl there has been an in

crease of  to  per cent in the freight 

charges. This ould further increase the 

prices of essential commodities and com

mon people ould be adersel affted. 

Man Members hae alread spoken in this 

regard. Therefore. I ould not like to go into 

details. This is an antipeople budget since 

it proposes to increase the passenger fares 

and freight charges Rs. .  crores ould 

be mobilised through this. I think much more 

than that ould be collected.



Sh. Ramchandra Marotrao Ghangare]   demand of the people of Nagpur. The people

had demanded the introduction of a ne 
I ould like to point out toards a  Fast Express train from Nagpur to Delhi

discrepanc. In the para . of Budget  This demand has been met. This is a el

speech the hon. Minister has said   COme step.
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{English

The Railas hae been exempting 

certain commodities from freight in

crease in the past. I propose to continue 

the exemptions gien in the past in 

respect of the folloing commodities

{Translation)

T ele commodities hae been identi

fied and in para . it is stated

The freight rates for all commodities 

are proposed to be increased b  

for distances upto  kilometres in

clusie) and  for distances from 

 kilometres and aboe. These in

crease ill also appl to the tele 

exempted commodities mentioned ear

lier.

Translation)

On the one hand it is said that the 

commodities hae been exempted and on 

the other hand it is submitted that freight 

charges ould be increased on commodi

ties. This is a discrepanc.

Similarl grains pulses sugar diesel 

and oil cakes had been exempted. No this 

exemption has been ithdran. This ould 

adersel affect the common people. For 

this reason I oppose the Raila Budget.

i ould like to attract our attention 

toards m constituenc. The Minister of 

Railas deseres congratulations as he 

has paid attention toards the long standing

Secondl hen ourPrime Minister as 

contesting election from Ramtek in  

and  he had gien an assurance that a 

ne raila line ould be laid from Amraati 

to Narkher. It is a elcome step that some 

progress has been made in this direction. 

The hon. Minister has made a reference to 

this raila line in his speech and some 

proision has also been made in the budget 

for it. I ould like to reuest that the ork 

should begeared up and sure should be 

conducted so that the assurance gien b 

the hon. Prime Minister  though at that time 

he as not the Prime Minister is imple

mented.

This is a er strange situation that 

een after  ears of attaining indepen

dence there are man raillines hose on

ers are Britishers The independence moe

ment as initiated in Wardha. There is one 

compan lickNixon arid Compan. This 

compan is the oner of the narro gauge 

line from Pulgaon to for the last  ears 

There is a lot of corruption on this line and 

the Goernment has come to this conclu

sion that since this rail line is continuousl 

accumulating losses therefore it should be 

closed. Actuall last ear onl the changed 

the entire length of the rail line and Con

structed it as per the reuirement of a diesel 

engine but no the ant to close it don. 

This is something er contrar. I ant to 

submit that ou should check corruption as 

this rail line is er useful for the local people. 

It coers a distance of  kilometres in  

hours time. Een the bullockcart can coer 

this much distance in a lesser time. I ant 

that this line shpuld be conerted into broad 

gauge and if possible it can be connected
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ith the AmraatiJarkher line about hich 

an assurance as gien b the hon. Prime 

Minister Shri Narsimha Rao so that it can 

also be useful for the forest and agricultural 

produce as ell as the forest department.

I also ant to dra our attention to

ards the fact that in our region narro 

gauge lines are called Shakuntala. this is 

also in Vidarbha. This line passes from 

eatmal to Murtilapur and Achalpur. It is 

also essential to conert it into a broad 

gauge line. This line passes through densel 

populated area and the areas haing good 

harest but due to this its speed is onl  

kilometres per hour. The people are facing 

a lot of difficulties as a result thereof. So far 

as the Marathara line is concerned it is 

certain that Ministr of Railas has taken 

initiatie to conert it into a broadguage line. 

The deelopment of Marathara region 

depends on it therefore I reuest ou to 

accelerate the pace of ork.

The major portion of the Konkan Rail

a has been completed the  line has 

alread been made operatie but hat is 

going on in Goa. There are some people in 

Goa and I hae nothing to do ith it but I 

hae receied complaints regarding dam

aging enironment and deforestation. The 

farmers are opposing rail line because due 

to this rail line there is ater logging on both 

sides of the line and in absence of proper 

arrangements for the clearance of the ater 

the crops are destroed. About the eracit 

of the facts. I cannot guarantee but if the 

complaints of the people are attended to. 

the resentment among people of Goa can 

be mitigated.

Another point hich I ant to bring to 

our notice is that Wardha has been the 

residence of Gadhiji and Vinobaji on time. 

The local as el as foreign tourists isit this 

place but neither Andhra Express nor

Tamilnadu express has a halt at Wardha. 

This   main centre of the district and at 

least  lakh people lie in the cit therefore 

I demand that either A.P. express or 

Tamilnadu Express should hae at least to 

minutes halt here. I reuest ou to proide 

one or to minutes halt for Gitan jali express 

at Wardha also. The people of Chandrapur 

told me that the met ou and other Minis

ters as ell. Chandrapur is also rapidl 

changing into a big industrial ton. A lot of 

minerals iron and forest produce are there 

in Chandrapur therefore I humbl reuest 

the Raila Minister that one of the trains 

should also be gien a halt at Chandrapur 

and the other at Wardha.

Further I also ant to submit that a 

passenger train comes from Balarshah for 

connecting NagpurDadar train and itsto 

bogies are attached ith Balarshah Dadar 

as a result oi hich it gets late. Dadar 

Nagpur tram is thus missed b the passen

gers. Then these to bogies are attached 
ith another passenger train hich reaches 

next da eening or in the night hich 

causes a oi of inconenience to the passen

gers. The are demanding a train. There is 

no direct tram for Bomba. Therefore their 

demand for a direct train should be meted 

out

I ould like to mention one more point. 

Jha Saheb had alread spoken about Rail

a Board. This Board is a legac of 

Bntishers. This Board is simpl a hite 

Elephant Therefore Raila Board should 

be ind up and instead Consultatie Com

mittee should be consulted. Consultatie 

Committee. Expert Committee and Ministr 

of Raila can cumulatiel sole the pur

pose in an efficient manner. Therefore 

Raila Board should be ind up.

Vigilance Board is also a big headache. 

The emploees of the Board are snon m to
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terror. It has become the centre of corrup

tion. If these people do not get a case the 

deliberatel prepare a false case. The ha

rass the emploees and een take them in 

custod. Such incidents hae come to the 

notice. I ould like to cite one to examples. 

Last ear a team of teachers of Model High 

School Wardha ent on a tour. When the 

reached Kerala ia Kanakumari one Vigi

lance Inspector behaed ith them in an 

indecent manner and took them in custod. 

The ere haing tickets but een then the 

ere put behind bars. The reuested to let 

them make a phone or send a telegram but 

the ere refused. ou ma take action 

against anone found guilt. I hae een 

ritten to Shri Jaffer Sharief in this connec

tion. He told that an enuir as being 

conducted. But hat happened thereafter I 

do not kno.

I ant to make another submission. 

Four T.T.E ere on dut. Suddenl igi

lance officers pounced upon them and 

charged them ith taking a bribe of Rs. . 

The dragged him b holding his neck. 

When he inuired for their identit cards 

the started beating him in the presence of 

passengers. Other people also gathered 

there. Thereafter he as taken to the sta

tion Superintendent. On making an enuir 

the Superintendent found nothing on his 

person except  rupees hich ere dul 

entered. I ant that an inuir should be 

ordered in this case. Four persons ere 

transferred and injustice has been done. 

There is another case. A igilance Inspector 

abandoned his first ife and married an

other oman illegall.

MR. CHAIRMAN Please gie this in 

riting.

Interuptkm)

SHRI RAMCHANDRA MAROTRAO 

CHANGARE I ant that the Commission 

gien to bearers and commission endors 

should be reised because for the past 

seeral ears the are getting onl  and

 percent commission. Therefore I reuest 

ou to reise the commission of these em

ploees and no. I conclude.

SHRI  RAM  PRASAD  SINGH 

Bikramganj) Sir. I rise to oppose this Bud

get. The hon. Minister has succumbed to the 

pressures of IMF and hen he is genuinel 

not at pains to understand the problems of 

the poor ho can he understand their prob

lems. I oppose this Budget Mr. Minister 

because it is antipoor.{Interruptions This 

Budget does not safeguard the interests of 

the poor because ou hae stated that poor 

trael generall upto  kms onl. This is 

highl unjustified because poor trael an

here for lielihood. The trael to Punjab 

and Bomba for lielihood from Bihar. So 

ho do the trael onl upto  kms. I do 

not ant to dell into our formulae for 

computing things. Hoeer I ould like to 

submit that this ill hurt the poor uite a lot. 

It is the poor ho generall purchase tickets 

and not the guts affluent ho are not een 

enuired about the tickets. People like ou 

and me ith lots of guts neer purchase 

Wckes.{lnterruptions

Sir though the poor are supposed to be 

benefited b the Budgets et all the burden 

inariabl falls on them onl. Freight on 

essential commodities has been increased 

and it ill adersel affect the poor onl. I 

oppose this Budget because though the 

poor hae not been directl hit et the ill 

suffer most indirectl. As the time at m 

disposal is short I ould like to make a fe 
points onl. Babu Kunar Singh a renoned 

freedom fighter of  belonged to Area 

hich is in m constituenc ho is not aare 

of Sasram and Shershah Sun the to fa
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mous historical names. Long back there 

used to be AaraSasaram light raila but 

its tracks ere dismantled for conersion 

into broad gauge. Hoeer I am sorr to 

sa that stalarts like Babu Jagjian Ram 

ho represented Sasaram in the House 

could not get a ne raila line constructed 

for this area. The sure ork has alread 

been done and an assurance to this effect 

has been gien in repl to uestions time 

and again. I ould like tosubmit that Sasaram 

and AaraSasaram raila line be renamed 

after the names of to prominent personali

ties of this countr. Een if it has to be 

extended it should be got constructed upto 

Bhanatpur. This is m demand.

Secondl. Gaa is a famous historical 

and pilgrimage centre freuented b Indian 

and foreign tourists. Allahabad confluence  

of riers is also a pilgrim centre. No fast train 

operates beteen these to places on this 

grandcard* line beteen Calcutta and 

Mugalsarai. All the old trains are running on 

this line. There are onl three superfast 

trains Bomba Express for Bomba Delux 

for Delhi and Rajdhani operates on this route 

for  das in a eek and no other train 

operates on this route. Therefore I demand 

introduction of a fast train beteen Dhanbad 

and Varanasi. This route is hill and it ill 

benefit the poor traders and miners. BDM 

Express beteen Viradi and Mugalsarai 

halts for  hoursat Mugalsarai. If this train 

is extended upto Varanasi it ill benefit the 

poor and ill also sae their time and en

erg.

MR. Deput Speaker Sir. fares hae 

been increased but no attention is being 

paid toards passengers amenities. ualit 

of eatables like tea is not good. Bed roll too 

is not clean. When fares hae been in

creased b  percent attention should be 

paid toards ualit of food tea and bedroll 

etc.

Raila Protection Force has no been 

brandedfes Raila Loot Force. The also 

feece poor passengers traelling ith proper 

tickets. Recentl I itnessed RPF personnel 

forcing passenger to pa Rs. . The 

een extort mone in the da time from the 

helpless passengers traelling in the re

sered compartments. The hon. Minister 

must also pa attention toards this.

Electric locomoties should be intro

duced on GaaMugalsarai route just like 

the Patna Budar route because there is no 

such train on this route. Except for a pas

senger train and BDM nlo other train runs on 

this grand cord line. This is the most popu

lated area of Bihar and passengers are 

facing lot of difficulties. For the benefit of 

passengers atleast to more trains need be 

introduced on this route.

In the end I ould like to thank ou for 

giing me an opportunit to speak.

{English

SHRI K.THULASIAH VANDA AR 

Thanjaur) Mr. Deput Speaker Sir I rise 

to support this Budget. Tamil Nadu is par

tiall industrial but it can be made a tourist 

and pilgrim centre if the Railas cater to the 

needs of the tourists. Rajdhani Express 

should be there at least tice a eek as 

once a eek ill not sere the purpose. It is 

as good as not haing t.

Madras to Trich is the main line lead

ing it to Ramesharam. This line is to be 

made broad guage. I kno ou ill sa that 

there is a paucit of funds but at least there 

should be a promise in this respect.

TanjoreNagapattinam route is an im

portant line hich leads to three shrines of 

the Muslims. Christians and the Hindus.lt is 
an important line and should be conerted to
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oroad gauge and there should be an 

oerbridge in Needamangalam hich is a 

must.

Retiring rooms in all the big cities are in 

a er bad condition. The er infrastructure 

should be improed and there should be a 

periodical cleaning.

In all the Northern cities the platform is 

full of roaming cos and dogs and of course 

the libert of traellers ho are not bound b 

an rule or la has made the platform their 

hearth and home. This menace must be put 

and end to on a ar footing.

Chain pulling is haardous and it should 

be put an end to because it makes traelling 

so inconenient. The onl a to check this 

is to ork in a disciplined and dedicated a.

Wheneer an agitation takes place at 

once the ild crods rush to the raila line 

and bum the trains and buses In orderto put 

an end to this meance once for all. the 

securit sentinels should be strengthened 

to guard our trains from being looted and 

burnt.

I reuest the Raila Minister not to 

bpass it b saing that there is paucit of 

funds. The food hich is supplied should oe 

prepared hgienicall so that the traeller is 

safe in his trael.

The necessit and ants of our people 

should not be denied for a comfortable and 

ciilied traelling.

Things that can be done in a da are left 

undone for ears. The Indian Railas can 

become one of the orlds best if it is 

maintained properl. The Raila Minister 

must make periodical surprise inspections

so that the Indian Rail as ma be 

mademore profitable and comfortable.

{Translation)

SHRI LAKSHMI NARAIN MANI 

TRIPATHIKaiserganj) Mr. Deput Speaker 

Sir I rise to oppose the Raila Budget for

. Farmers and labourers constitute 

 per cent of the population in the countr. 

Their basic problems are food clothing and 

shelter. This Budget ill further aggraate 

these problems Increase in fares and freight 

charges ill adersel affect these er  

per cent people. In addition increase in I 

class and A.C. class fares hae been mde. 

In these classes onl  per cent seats are 

occupied b traders and the rest are occu

pied b Goernment officials of arious states 

and legislators. In a a the States ill hae 

to bear the burden of these passengers. 

Increase in freight charges on pulses 

foodgrains and potatoes ill adersel af

fect the interests of the poor as it ill make 

these commodities dearer.

The Goernment has increased the 

freight on coal. Coal is an energ coal helps 

in electricit generation steel manufactur

ing and producing fertiliers it is one of the 

main sources through hich houses are 

built and bricks are prepared. Bricks are the 

onl aailable source left to a poor man ith 

hich he manages to build his hut. But the 

Goernment depried him een of that. The 

freight has been increased b  per cent 

and  per cent surcharge has further im

posed on it on the plea that since there as 

a general tendenc of delaing the pament 

of freight hich causes a considerable loss 

of interest therefore surcharge is being 

increased to encourage the pament in 

time. There are to methods of paing 

freight  the first one is through credit notes 

the State Goernments purchase coal and 

in turn ssue credit notes. The other method
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is the cash pament. As soon as the com

modit reaches the station the priate com

pan makes the cash pament. Whateer 

the outstanding amount is that is against 

the Goernment departments. If at ail e 

agree to our point  then it should be 

clarified as to here this freight has to be 

paid because there is no as such proision 

in the Railas. It is not possible to make the 

pament at the places here agons are 

eighed. Coal is sold b the Coal India Ltd. 

and R.R. is made in its name. It takes the 

adance pament and the industries are 

shon as receiers. Industries do not get 

inoices the do not hae an proision to 

deposit the freight charges. Een if the 

ant to deposit the freight charge the hae 

to go to the Diisional Office and seek 

special permission to do so.. Then the freight 

charges ill hae to be deposited in the Coal 

India Ltd. hich ould be adjusted after

ards. Then there is uestion as to ho 

much amount has to be deposited as freight 

charges because a rack ma contain  

tonnes of coal or it ma contain  tonnes 

also. There is no proision to deposit the 

charges for aried uantit. I ould like to 

suggest that the Goernment ma take an 

step it likes against the departments hich 

do not pa the freight charges in time but do 

not impose the surcharge on those persons 

or companies etc ho are er prompt in 

making the pament. If the Goernment is 

bound to increase the freight rate then it 

should make some proision to deposit the 

freight charges. It must be clear as to here 

the freight charges should be paid b a coal 

merchant or an industrialist.

The Goernment has announced as 

increase of  per cent in freight rate and 

also  per cent surcharge. Hoeer the 

actual increase accrues to  per cent. The 

total of  per cent direct increase in the 

freight plus  per cent surcharge in tact 

accrue to  because rounding to the next

higher rupee ill also increase the amount. 

Thus Rs.  and Rs.  plus Rs.  makes the 

total  thus making the total increase to Rs. 

. This price increase on coal ould result 

in the increase of  p. per brick. Thus it 

ould hae far reaching conseuences. I 

ould like the Goernment to reie the 
matter.

I do not kno as to h the hon. Minis

ter has referred to the Aodhna incident in 

his Budget speech as a cause of raila 

deficit. Hoeer if e take into consider

ation the Raila figures of all oer the 

countr the effect of Aodha incident does 

not come to een one percent. The Goern

ment cannot make excuses the Congress 

Part in its election manifesto had promised 

to bring don the pnces and it cannot ith

dra from it on the pretext of Aoda inci

dent. Rather the Goernment ill hae to 

ork in the interest of the natioon and ill 

hae to go deeper to the cause of the loss. 

It can earn een a greater profit ithout 

increasing the freight if the corruption and 

other malpractices prealing in the Railas 

could be preented.

Sir I ould like to relate an incident. I 

as to go to Dhanbad. I had alread bought 

a ticket but I did not hae reseration. I 

reuested the TTE to gie me reseration 

but he refused.ln the meantime some other 

persons haing bought platform tickets got 

into the train to go to Dhanbad. The TTE 

gae them the berth numbers and the per

sons laid do n on their respectie 

berths.hile I spread a nespaper on the 

floor of the train and laid don. At Gomo 

station the TTE took Rs.  from each of the 

persons and gae them ticket for Dhanbad. 

This is the a no corrupt practices are 

going on in the Raila. Een the officers at 

higher posts are inoled into such malprac

tices. If the do not get bribe the hold up 

racks or attach broken bogies. Sometimes
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these broken boggies are useless for load

ing purposes and een if loading is done 

then the agons are held up in the ard in 

case the hush mone is delaed. Een if the 

agons start from the ard then the are 

held at some other station ithin the a on 

the pretext of some defect in them. In this 

manner people are harassed and agons at 

large are kept idle. The Goernment ill 

hae to gie a serious thought oer this 

problem. If the hon.Minister goes into the 

root cause of cprruption and tries to check it 

he can earn a reenue of orth thousands 

of crores of rupees and ould hae no need 

to incrfease the freight.

Mr. Deput Speaker Sir I ould like to 

point out that on one side the Goernment 

claims that it ould encourage the rural 

industries but on the other hand it is giing 

an indirect blo to it. Recentl the Goern

ment has increased the basic rate of coal to 

Rs.  hile actuall this increase is of Rs. 

 and after the freight charges are 

reised this increase ould come to Rs.  

per metric tonne. Thus the total increase 

ould come to Rs.  per metric tonne. 

The entire material goes at the oners risk 

and a lot of it is stolen ithin the a causing 

loss of at least  metric tonnes of coal 

orth lakhs of ruppes to the industries. 

Therefore if the Goernment does not take 

the matter seriousl lakhs of people ork

ing in small scale sector ould be rendered 

unemploed. The hon. Minister of Labour in 

his repl in this House had stated that about 

 lakhs out of the total orkers emploed 

in the V.R.K. brick industr through out of the 

countr are from the rural areas and the 

closure of such rural industries ould render 

a huge number of rural orkers unemploed 

thus making it difficult for the Goernment to 

control the situation. In these circumstances 

an increase in freight charges hether it is

 or  or een  ould be of no use 

unless the Goernment check the preailing 

corruption in the Raila.

Mr. Deput Speaker Sir I am thankful 

to ou for giing me an opportunit to speak.

SHRITEJ NARAAN SINGH Buxar) 

mr. Deput Speaker Sir I ould like to 

express m ies before the hon. Minister in 

a er brief and ithin the time ou hae 

allotted to me. Railas oik at a ider 

scale all oer the countr and it takes about 

 das to take the passengers to a distant 

destination. It takes about three das to the 

passengers to go to Kerala. Catering ser

ice in the trains is m a er bad shape. 

Therefore m submission is that the Go

ernment should keep an ee on the ualit 

of food supplied intrains. Food items hich 

are sold at the rate of Rs.  to the 

passengers arenot orth een Rs.  If 

MPs make complaints in this regard I think 

no attention is paid to it. Therfore m sub

mission is that the hon. Minister ma kindl 

look into it.

Secondl casual labourers hae been 

orking in the Railas for a long time. In 

 the Supreme Court issued orders to 

prepare a list of their names b .. but 

I think that the Raila department has not 

prepared an list to this effect so far. and 

thus no casual labourer has been appointed 

on permanent basis. Therefore m submis

sion is that the Goernment should make 

proision to proide emploment to the ca

sual labourers ho are about  lakhs in 

number all oer the countr. At the same 

time I ould like to submit that the rate of 

accidents per da as uite lo hen there 
as no contract sstem in Railas but ith 

the introduction of contract sstem in Rail

as there is almost one accident eer

da. Therefore this sstem should be re

moed and all this ori should be entrusted
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to casual labourers so that the ma get 

emplo ment and the Raila ma oer

come their difficulties.

I ould also like to submit that Buxar is 

an important place. People from the eastern 

region of Uttar pradesh hae to come to this 

place to catch trains hoeer fortunatel or 

unfortunatel ail the trains on th route of 

Ranchi Horah Tata are operated from 

Patna.I ould like to reuest to the hon. 

Minister that the PatnaRanchi train should 

be operated ia Buxar. The DanapurHorah 

train should be extended upto Ranchi and 

the TataPatna train should be extended 

upto Buxar. This ill facilitate the people of 

both the StatesUttar pradesh and Bihar.

I ould like to submit that the increase 

made in the second class fare should be 

ithdran because it ill put more burden 

on the poor.

Another point hich I ould like to 

submit is that proper securit arrangements 

should be made in the trains. Due to the 

inadeuate securit arrangements thefts 

and robberies take place and R.P.F. and 

G.R.P remain unare about them. So I 

ould reuest the hon.Minister that from 

Mugalsarai to Barahia. adeuate securit 

arrangements should be made inariabl.

The sure of ArrahBuxar and Arrah 

Sasaram raila line as got conducted b 

late.Shri Kedar Pande. Ail the records are 

aailable. Onl the hon. Minister has to 

approe these schemes. After that ork 

can be started on these schemes. So. I 

ould reuest the hon. Minister that Arrah 

Sasaram raila line should be constructed 

immediatel. It is backard area and this 

line ill proide a lot of facilities to the 

residents of this area.

I ould like to submit that the increase

in the rates of platform tickets should also be 

ithdra . Another point hich I ould like 

to submit is that the monthl passe of dail 

passengers traelling from Aligarh to Delhi 

are alloed in the Magadh Express but the 

monthl passes of dail passengers trael

ling from Buxar to Patna hose distance is 

eual to the distance beteen Aligarh and 

Delhi are not alloed in Express trains. 

There should be the same la applicable 

throughout the countr. If the people of 

Aligarh are alloed to come to Delhi on 

Tinsukhia or Magadh Express the Btixar 

people should also be alloed to trael to 

patna on these Express trains. So. the same 

rules should be implemented there also.

The Rajdhani Express hich goes 

through Mugalsarai should be routed through 

Buxar. A large number of Biharis lie in 

Maharashtra and Karnataka but there is no 

train from Patna to Bangalore or to 

Maharashtra. It is being alleged that the 

Raila Minister is spending all the funds of 

South. There is no need for him to tolerate 

this allegation. This is not an uncommon 

thing. Eer Minister hadspent funds on the 

area to hich he belonged. There is nothing 

to hide in it. Shri Lalit Naraan Mishra a s 

the Raila Minister of Bihar. He did a lot of 

ork in Bihar and this tradition has been 

folloed b the Congress. He is also in the 

Congress and if he maintains this tradition.

I do not criticise him. But I ould like to 

reuest him that as he ants to deelop 

Bangalore a direct train from Patna to Ban

galore should be introduced so that ith the 

deelopment of Karnataka it can gie some 

benefit to the people of Bihar also. Similarl 

a direct train from Patna to Bomoa should 

be introduced hich ill bnng deelopment 

in both the States. A lot of Bihari students 

lie and stud in these States. The hae to 

change fourfie trains to reach to Banga

lore or Maharashtra from Patna. As a result 

their entire luggage gets lost during their
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journe. So t ould ike to reuest the 

hon.Minister that from the securit point of 

ie to ne trains from Patna to Banga

lore and Patna to Bomba should be intro

duced so that the people can get facilit of 

traelling.

i ould like to submit another point. 

There are seeral electric trains from 

Mugalsarai to Horah ia Gaa. Although 

seeral annoucements hae been made 

et not a single electric train has been 

introduced from Jhajha to Mugalsarai. So I 

ould reuestthe hon.Minister that he should 

expedit this ork as earl as possible so that 

the residents of that area can also get some 

facilit.

In the end I ould like to submit that the 

Delux train hich runs beteen Horah to 

Delhi ia Mugalsarai should be run on all the 

seen das of the eek. It should be run ia 

Mugalsarai and Buxar so that e can 

atleast come to Delhi. Similarl Rajdhani 

Express should also be run on all seen 

das of the eek. so that the people of 

Buxar and Mugalsarai can aail this facilit. 

With these ords I oppose the Budget.

{English

MR. DEPUT SPEAKER Shri 

Muniappa to speak no.

SHRI SRIKANTA JANA Cuttack) Sir. 

I hae a submission to make. When this as 

decided that e ill sit till late in the night and 

next da also continuousl there as an 

agreement that the leaders of different po

litical parties must be present in the House. 

In the ero hour of toda at least the back

benchers ho are prf esent no in the House 

should be alloed to participate as the 

leaders come onl for ero hour for press

ruptions)

MR. DEPUT SPEAKER Letus see 

Shri Muniappa ma speak no.

{Translation

SHRI HOG ENDRA JHA Madhubani) 

I ould like to reuest all those ho are 

sitting here should control their leaders for 

a da. All of ou should control their on 

leaders.

SHRI KRISHNA DUTT SULTANPURI 

Shimla) He ill become ill. if he has to sit for 

the entire night. That is h he has gone to 

take rest for the nigh {interruptions

SHRI K.H. MUNIAPPA Kolar) Mr. 

Deput Speaker Sir I elcome the Raila 

Budget for the ear .

The Honble Minister Shri Jaffer Sharief 

deseres our congratulations for the inno

atie steps he has taken to conert the 

raila lines into broad gauge. Fe das 

ago the Honble Prime Minister inaugurated 

the rail a line bet een Udupi and 

Mangalore hich is a pan of Konkan Rail

a Project. This ork has been completed 

ithin the prescribed time limit. In fact the 

Honble Railas Minister has gien an 

assurance to complete the entire Konkan 

Raila Project before the scheduled time. 

The people of Karnataka are grateful to Mr. 

Jaffer Sharief our thanks are due to the 

Raila officials labourers and others ho 

hae contributed their might to complete the 

raila line beteen Udupi and Mangalore.

Our Goernment hae an ambitious 

proposal to conert  km. raila line 

into broad gauge during the th Plan penod. 

In fact the Honble Minister has alread 

achieed success during the first ear of the
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th Plan period.

Mr. Jaffer Shariefs contribution *o the 

deelopment of Railas is uniue. At the 

same time I ill be failing in m dut if I do not 

mention that South India particularl 

Karnataka has been neglected b the Rail

a Ministr.

Electrification beteen Kuppam and 

Bangalore has been completed. In fact this 

is the onl electrified line in m nState. 

Rajdhani Express has been introduced b 

the Honble Minister beteen Bangalore 

and Ne Delhi. I reuest him to make this 

Rajdhani Express a dail train as this is a 

high densit route.

I urge upon the Centre to take up the 

conersion ork beteen Bangalore and 

Secunderabad as it is a er long pending 

demand of the people of Karnataka and 

Andhra pradesh.

Implementation of Reseration polic 

in the Raila Ministr is not satisfactor. 

M humble reuest to Sharief Sab is to see 

that the backlog is cleared immediatel and 

SCs STs got all help from the Ministr.

The Raila line beteen elahanka 

and Bangarpet is hundred ears old. This 

line as laid during the period of Msore 

King. This line has to be conerted into 

broad gauge as earl as possible. This line 

coers the constituenc of m senior col

league Shri V.Krishna Rao. I am thinkful to 

the Centre for sanctioning fie lakh rupees 

during  to conduct the sure. I 

hope the actual ork of conersion ould 

commence in the near future. The farmers 

ould be saing about  lakhs of rupees 

eer ear if this conersion is completed. At 

present the are paing hea transporta

tion charges to the truck oners. The total 

transaction is about tent fie crores eer

ear including silk. Transporting silk  man

goes egetables to places like Bomb a 

Nagpur Poona Madras Hderabad etc. is 

a regular feature from m area. In addition 

to farmers the aboe mentioned line ould 

be a boon to students merchants pilgrims 

and man others. Hence this line has to be 

completed on top priorit basis. I also re

uest the Centre to see that trees are gron 

on both the sides of Raila Roads. I am 

happ to mention that the Raila Sports

man and Sportsomen are ahead in most of 

the sports eents. Tjhe encouragement to 

sports persons should continue.

South Western Raila one should be 

set up in Bangalore ithout an further 

dela.

I pra God to bless our Raila Minister 

ith strength courage and ill poer. I ish 

him grand success in his entures.

Sir. I thank ou forgiing me this oppor

tunit to speak and ith these ords I 

conclude m speech.

SHRIMATI BHAVNA CHIKHLIA 

Junagarh) Mr. Deput Speaker Sir I am 

happ to kno that the omen are still 

respected in our countr. I rise to oppose the 

Rail Budget  presented here. This 

is against the interest of the common man 

and ill onl create problems for him. In 

these das of pricerise. this increase in 

fares ill add insult to injur for him.

I ould like to ask the hon. Minister 

hether there is an State named Gujarat in 

our countr. Throughoutthe entire rail bud

get. there is no mention of Gujarat. It is uite 

regretful. Gujarat has alas been facing 

such injustice in eer field  hether it is 

rail coal gas or roalt on crude oil. If the 

hon. Minister makes some changes in the 

Budget in this regard e ill be grateful to
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him. The estern railalme coers  

kms. of Gujarat  kms. of Rajasthan 

and  kms of Bomba. Although this rail 

line coers a lot of distance in Gujarat et 

the head uarter of estern raila is situ

ated at Bomba instead of Gujarat. This 

creates a lot of difficulties for us. So I ould 

reuest the hon. Minister to pa his attention 

in this regard.

Secondl a proposal to conert seeral 

metergauge lines into broad gauge lines in 

going on since long in Gujarat. M constitu

enc Junagarh is also coered under it The 

ork on RajkotViraal line in Junagarh as 

to be taken up during the Seenth Fie ear 

Plan but due to some reasons it as not 

taken up in the Seenth Plan. No it ill be 

taken up during the right fie ear plan but 

nothing has been mentioned about it in the 

Budget of . If it is not started this 

ear too then nobod as to hen it ill be 

completed The cost ill also continue to 

increase So the ork on this line should be 

started in the current ear and it should be 

included in the budget also.

Junagarh is an industriall backard 

area. If the aboe mentioned line is con

erted into broad gauge line it ill deelop 

our Junagarh area and this ill in turn de

elop the entire Saurashtra region. The hon. 

Minister should consider this issue.

also hailed from Gujarat. It seems to me that 

the people of Gujarat ill not tolerate it if this 

trend continues We kno the path that as 

shon b Mahatma Gandhi at the time of 

freedom moement. Before an such moe 

is taken b the people of Gujarat the Go

ernment should think about the State and 

take some steps for Rajkot and Virbal.

SHRI   R.  JEEVARATHINAM 

Arakkonam)* Honble Deput Speaker Sir.

I elcome and support the Raila Budget 

for  as moed in this august House 

b the Honble Raila Minister. I ould like 

to make certain obserations and submis

sions in this connection.

I urgent upon the authorities concerned 

to introduce a scheduled train beteen 

Arakkonam and Madras. It should depart 

from Arakkonam at .  in the morning and 

must reach Madras at .  AM. likeise the 

return tram should leae Madras at .  PM 

and must reach Arakkonam at .  PM As 

part of the ongoing gauge conersion 

schemes Arakkonam to Chingleput line 

should be conerted a broadgauge line. At 

the same time I ould like to dra our 

attention to expand the Raila Platform as 

Arakkonam Raila Station. Granite con

crete roofstructure is a must for Arakkonam 

raila station as it is used b moreand 

more people including militar personnel. 

An underground sub a could be con

structed in Arakkonam station.

and Suppl. Dem. for Grants 
Rls.) 

Thirdl estern raila is the biggest 

source of income for the railas. Een 

then Gujarat is in orse situation. We lag 

behind in man issues. The hon. Minister 

should pa attention in this regard also.

The general public is experiencing hard

ship due to increase in raila fare. I reuest 

ou to ithdra it. Mahatma Gandhi had 

taken steps to make the countr free. He

Arakkonam Raila orkshop needs 

to be modernised and ith the expanded 

capacit it could proide more job opportu

nities to the local people. The strength of 

Raila Protection Forces personnel should 

be increased to proide adeuate secunt 

to raila propert and to obiate accidents. 

Taking into consideration the industrial de

elopment around the area ne raila line 

should be laid from Walajeh to Triandrum
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ia Rapine Arcot Kalaai Che ar and 

Vandaasi. While laing this ne line it 

should be laid as a broadgauge raila line 

right from its inception. The sure ork in 

this regard ma  be completed at the earliest 

for its being included in VIII Plan. South 

bound trains from Ne Delhi Calcutta. 

Horah could be routed through Katpadi 

Bagala Tirupathi Renigunta. Gudur b a 

of conerting KatpadiTirupathi section into 

a broadgauge Raila land that are ling as 

dr land should be sureed and the ma 

be auctioned and sold out to increase the 

resources at a time hen paucit of funds 

seerel affect the implementation of se* 

eral schemes. If these lands could be deel

oped for housing purposes then the ma 

be sold to Rail a emploees at 

concessional rates. Modern delling units 

ma be constructed for raila men if the 

Goernment allocates more funds to Rail

as to benefit the emploees.

Coimbatore bound Choran Express train 

from Madras should hae a stoppage at 

Katpadi. This ould benefit the area hich 

is a fast deeloping industrial area and a 

renoned health centre ith CMC Hospital. 

Lai Bagh Express beteen Bangalore and 

Madras should hae a stoppage at 

Arakkonam. With the militar base at 

Arakkonam and the increasing industrial 

actiit around the place militar personnel 

and others coming from Bangalore and 

Msore ould be benefited b this mea

sure. In order to benefit the ards of the 

Raila and militar personnel in this area 

an Engineering college should be set up b 

the railas. This ould help soling the 

problems of bright children ho are no 

going to Madras and Vellore to pursue 

higher studies.

The buses run b transport Corporation 

of the Tamil Nadu Got charge less and the

bus fare is cheaper hen compared to 

Raila fare hence it is imperatie that 

raila must take adeuate measures to 

benefit more people at a lesser cost ith 

reduced fare structure hence ou ma re

consider the recentl announced fare hike 

for both commuters and freight moements.

it ill be orth considering to emplo 

omen Trael Ticket Examiners to be put on 

dut in Ladies compartments especiall 

during night trael.

Raila pensioners should be gien 

proportionate increase and hen salar and 

pension paments based on Consumer price 

Index are enhanced to benefit other Go

ernment emploees.

Freedom Fighters families should be 

proided ith permanent First Class Rail

a passes. Apart from that the ards and 

dependents of Freedom Fighters and their 

famil members should be gien almost  

priorit in emploment opportunities aail

able in Railas. At a time hen e struggle 

hard to oercome the economic crisis and 

paucit of funds our Raila Minister and 

prime Minister hae come forard ith a 

commendable Raila Budget. We need to 

congratulate them for their intensions and 

measures aimed at benefitting the public at 

large. But still I ould like to add a ord ith 

caution. Tamil Nadu could not get a share it 

deseres. I ferentl hope our Raila Min

ister Shri Jaffejr Sharief ill take enough 

care to render justice to Tamil Nadu. To put 

it precisel a Rajdhani Express Train should 

be run beteen DelhiMadras ith increased 

freuenc. With this I conclude m speech 

supporting the Raila Budget for the ear 

 and Mr. Deput Speaker Sir. i 

thank ou tor proiding me an opportunit to 

speak on the Raila Budget.
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{Translation

SHRI LALL BABU RAI Chapra) Mr 

Deput Speaker Sir i oppose the Raila 

Budget tor 

The reason is that the Goernment is 

neglecting rural backard areas and the 

Northeastern region in the department of 

Railas In the Raila Budget injustice 

has been done to Orissa Uttar Pradesh 

West Bengal along ith Bihar The Minister 

of Railas has listed his achieements 

hile presenting the Raila Budget These 

are not the achieements but the failures of 

the Minister of Railas During this ear 

there as a total of  million tonnes of 

freight moement in Railas But the hon 

Minister has forgotten that the target as 

fixed at  million tonnes The reenue 

receied from raila passengers has been 

reduced b Rs  crore as compared to 

the reenue receied in last ear Ho the 

reenue can fall hen there has been an 

increase of  per cent in the number of 

passengers This Budget ill cause  to  

per cent inflation It is the poor ho ill be in 

hardship No adas raila fare is higher 

than bus fare In the ne budget proision 

of ne sleeper has been introduced I re

uest the hon Minister of Railas to ith 

dra the sleeper class There ould be an 

increase of  per cent fare hike in 

sleeper class Last ear the loss due to 

theft as to the tune of Rs  crore but this 

ear loss on this account as Rs  crore 

The hon Minister has deliberatel not taken 

interest in coering nonprofit making lines 

into profit making lines There has been a 

loss of Rs  crore on  branch lines 

The Railas has alread inested an 

amount of Rs  crore on these branch 

lines It means that amount of loss is far 

more than the amount of inestment made

The Minister of Railas did not take

into account the nation is interest at the time 

of issuing free passes He has considered 

the interest of a famil  He paid more 

attention to Karnataka and Andhra pradesh 

in the south In Bihar no ork on doubling 

renoation and electrification of raila lines 

has been done In this Budget injustice has 

been done to farmers also Withdraal of 

concession from diesel foodgrams sugar 

pulses and oil cake is antikisan the Go

ernment took man pretexts to ithheld 

deelopment of Railas in Northeastern 

States We hae made seeral demands to 

the hon Minister

The Shram Shaakti Express hich runs 

from Muaffarpur to Bomba ia patna takes 

much time It should be run dail and ia 

Muaffarpur Chhapra and Varanasi There 

has been a demand tor doubling the raila 

line from Patna to Gaax since long This 

demand has not been met till date  The 

freight surcharge on coal has been increased 

from fie per cent to ten per cent I reuest 

that it should be reduced There is also a 

need to constitute a Raila one in Bihar 

The construction ork beteen Chhapra 

and Orihar is going on at a lo pace  It 

should be completed at the earliest The 

GorkhpurChhapra line should be doubled 

and electrified Though Haari Bagh is a 

Distnct Headuarters no raila line has 

been proided there so far There is also 

longstanding demand to construct a rail 

bridge at DighaPanaleja on Ganga rier its 

sure has alread been done I hae also 

raised this demand in theConsultatie Com

mittee  But this rail bndge has not been 

constructed een toda m ImK North Bihar 

and South Bihar I hae receied a letter 

from the hon  Minister in hich he has 

mentioned that the cost of the bndge is 

estimated at Rs  crore Again on    

I receied a letter stating that sure had 

since been completed But this ork has not 

been done een no I ould like to reuest
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the hon. Ministerto complete the work atthe deposited in Canfina bank where bungling
•• <. earliest. took place. There is rampant corruption in

the railways. it should be wiped out. If you
can step corruption, there will be no need to
increase fare. The Railways increase fare in
the budget every year whereas passenger
amenities in the railways are decreasing. It
is an exploitation. That is why I oppose this
Budget.

I would like to make one more submis-
sion. I have demanded several times forthe
beautification of Chhapra Junction but this
has not been done so far. In Sonepur a fair
of cattle and birds is organised. It is the
biggest fair in Asia. The railway platform at

~ Sonepur is the longest one in India. I
demand that beautification of Sonepur plat-
form should be done. apart from this the
D.R.M. head office is also located there.
There was some siding also. it was shifted
to barauni. I demand that this should be
again brought to Sonepur. All the tourism
centres in Bihar should be linked with rail for
the development of Bihar,

Sir, I would like to request the hon.
Minster not to neglect Bihar. The shuttle
train that ran from Chhapra to Bhatani
should be restored. One train runs from
Chhapra to Sonepura in the morning and
another train comes back in the evening. I
would like to request the hon. Minister to
introduce one train for noon also on this
route. An Express train from Patna to Puri

_ to be called Puri Express via Gorakhpur,
Chhapra should be introduced so that the
people of the area could have a darshan of
Lord Jagannath.

Sir, the Rajdhani Express should be run
via Patna twice a week. The cost of platform
ticket which has been increased from Rs. 1
1/2 to Rs. 2 should be reduced. The con-
struction of broad-guage line between

~Chhapra and Orihar which is going on at a
low pace should be completed at the earli-
est. Doubling of Chhapra GoraKhpur line
should be competed immediately. A train
from Hazipur to Sujauli via should be intro-
duced. Vaishali is a tourist spot. It was the
capital of Lichhavis. the hon. Minister of
Railways knows tnat railway funds were

SHRI RAMPAL SINGH (Domariaganj):
Sir, I oppose the Railway Budget. it lacks
direction. It has caused burden on the Poor.
The hon. Minister Railways had said in his
Budget speech fare wanted be increased
after 100 kms. only. But it is not so. Even
fare has been increased within a distanceof
100 kms on the pretext of rounding. The
freight charges include from other item also
which is a burden on the poor.

Increase have been made in freight for
the essential commodities which is not jus-
tified. Twenty years back most of the goods
were transported through trains but due to
pilferage and delay enroute, people now
prefer trucks which enables their goods
reach safely and timely. If pilferage is
checked in railways and its efficiency is
increased, the income of the Railways can
also increase.

Mr. Deputy Speaker, Sir, when Rail
Budget was presented last year, many non.
Members had expressed their resentment
for regional imbalance. The Rail Budget of
this year also shows a sign of regional
imbalance. Even in the Rail Budget of this
year. no attennon has been glvel'l to
eastern Uttar Praoesn. This year nine new
trains nave been Introduced but no new
train has been introduced in Eastern Uttar
Pradesh. This year nine new trains have
been introduced but not new train has been
introduced in Eastern uttar Pradesh
Goraknpur is the headquaners of Northern



891 Rly. Budget. 1993-94 Gen. MARCH 30, 1993 and Suppl. Dem. for Grarits 892 
(Rlys.) 1992-93 Diss.; Res. re. approval of 3rd Report 

of R.C.C.; Dem. for Grants (Rlys.). 1993-94. 

[Sh. Ram Pal Singh] 

Railway. But no train starts for Delhi from 

Gorakhpur All the trains come irom 9ihar 

etc. and tney are already packeo with oas

sengers and peopie do not get any place 

even for sitting. Passengers travel on the 

roof of the trains which often causes casu

alties. I demand the hon. Minister to intro

duce a new Ira.in from Gorakhpur to New 

Delhi. 

Similarly, earlier the Vaishali Express 

was a superfast train but it cases to be 

superfast since 1. 1.93 and consequently it 

comes 3 or 4 hours late. 

This train had come 3 or 4 hours late on 

the 29th also. In this connection many hon. 

Members of Parliament have written to the 

hon. Minister of Railways to continue it to be 

a super fast train. And in this case it will be 

under the control of the Railway Board and 

will run in time. In case it cases to be a 

superfast train. we have to face a lot of 

difficulties in reaching Delhi. I demand that 

the Vashali Express should maintain its 

position as a superfast train as it had in the 

past. So that peopie can reach Delhi from 

Lucknow in time. 

Mr. Deputy Speaker, Sir, the hon. Min

ister has given much emphasis in this speech 

on facilities to be provided to the passen

gers. In my constituency there is Sidhar 

tangar on the Gonda. Gorakhpur loop line. 

The trains running on this loop line do not 

have light. fans, water and even doors of 

the lavatories. So miserable is the condition 

of these trains. I demand that the condition 

of these trains should be improved. Simi

larly. most of the railway stations do not 

have hand pumps and ii there are any had 

pumps there. they are generally out of order. 

Thus. there is no provision tor drinking 

water facility. Watermen are posted in tne 

summer season, but they disappear when 

the trains come there. Such is the state of 

affairs which needs to be improved. 

In tne trains comin_g from Goarkhpur 

A.C. sleeper coaches etc. in upper class

have been borrowed from other divisions

which are also not in a very good condition.

These to require improvement. Just now

while talking about the R.P.F. some hon .

Members revealed that instead of protect

ing the passengers in the train. the R.P.F.

personnel, exploit them. Even after pos

sessing genuine tickets they extort money

from passengers and harass them. Security

arrangements in the upper class are also not

adequate One or two days back the hon.

Members Shri Ram Vilas Paswan had told in

the Lok Sabha that a person was murdered

at Kanpur. Thereiore. adequate security

arrangements should be made in these

trains. In the Railway Budget for the current

year out of the total provision of Rs. 4500

crore. Rs. 900 crore are to be mobilised

through loans. If the efficiency of the Rail

way is increased and pilferage checked.

Railway will not required any ioan.

02.00 hrs. 

Our requirements will be automatically 

met. Last year it was proposed to lay 319 

kilometers new rail line and this year the 

proposal is to lay 269 kilometers rail line. 

But out of these lines not a single line is going 

to be constructed in Eastern Uttar Pradesh. 

In Eastern Uttar Pradesh a survey was 

conducted in 1989 for Doharighat-Balrampur. 

via Sajanwa. rail line. But after the then hon. 

Minister of Railways quit his post. the work 

was stopped. Work on that line nas been 

going on for the last 14 years. i raised this 

issue several times in tne Consultative com

mittee and wrote tatters to the non. Minister 

out no action nas been taKen so rar 1n this 

regard. I demand tnat this rasK snou1a oe 
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accomplished at the earliest. Proision as 

made for the conersion of  kilometers 

of rail line in * and  kilometers in 

.. Interruptions) But so far as this 

area is concerned not a single line has been 

included for conersions. I demand that the 

Gorakhpur Gonda loop line passing through 

fndoNepaf border and the birth place of 

Lord Budha Lumbini line nearb should be 

conerted into broadgauge. I had ritten to 

hon. Minister in this regard and he had 

assured that due to shortage of funds this 

ear this matter ill be looked into next ear. 

The ManakpurKatra line hich is linked 

ith Aodha Faiabad and Allahabad from 

Katra has been conerted into brad gauge 

line.lfbndge is constructed oer theSaru 

rier this line ill connect Aodha and 

Mankapur. Therefore this bridge should be 

constructed immediatel. At present the 

Kanpur Luckno line is being doubled. This 

 kilometer raila route should be elec

trified so that the Shatabdi and Gomati 

express ma run director hich ill sae  

minutes being spent in charging trains en

gine at Kanpur at present. With these ords 

I conclude.

SHRI VAILASRAO NAGNATHRAO 

GANDEWAR Hingoli) Mr. Deput Speaker 

Sir I rise o support the Rail Budget. First 

of all I congratulate Shri Jaffer Shariet. He 

has almost fulfilled our long standing de

mand ot ManmadNanded line. I demand to 

complete the conersion of JalnaNanded 

line in . Similarl the target of the 

gauge conersion as  kilometres dur

ing last ear and this target has been crossed 

and  kilometre line has been con

erted into broad gauge. I therefore con

gratulate the hon. Minister of Railas and 

I ent to dra his attention to some of the 

flas. Just no man hon. Colleagues hae 

asked to check immediatel the corruption 

rampant in the Department ot Railas. We

Dem. for Grants Rls.) 

also oppose inerse in the rate ot fare. 

Similarl The pilferage in Railas should 

also be stopped. No bod gets an informa

tion as to ho are gien refreshment stalls 

and book stall.

All these things should be made kno 

through dail nespapers. The gauge con

ersions are likel to bring about great differ

ence in income of railas. I reuest to 

attach a first class coach and an A. C. 

sleeper coach to the JalnaBomba train. 

Similarl  a first class coach should be 

attached to Puma Khanda passenger train. 

The hon. Minister of Railas has started in 

his budget that ne train serices are going 

to be introduced. I think this gauge coner

sion  ill be successful. Similarl  the 

HderabadJaipur Meenakshi Express 

shuld be extended upto Delhi hich il 

coer Nanded also here the holl 

Gurudara of Sikhas is located. It is a 

religious place and Sikhs from North India 

ill be able to isit there and their long 

standing demand il be met. This Express 

train should be named as Sachkand. Simi

larl a passenger train runs beteen Jalan 

and Puma. It should be declared as an 

expressed train. This are in the icinit of 

Knat in Andhra Pradesh here  large 

number of nexalites are liing. If an express 

train passes through this area it ill bnng 

about great change in that area. Marathada 

is a er backard area. If the hon. Minister 

of Railas accepts our demand it ill bring 

about great change there.

The  to  percent increase in freight 

and fare rates should be reduced b  per 

cent and eer bod ill think the Minister. 

The ork of gauge conersion undertaken 

b the Goernment is going on er 

smoothl i appreciate it and support this 

Rail Budget.
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[English] going on, but it is going on at a very low
speed.

SHRI SUDHIR GIRl (Contai): Mr.
Deputy-Speaker, Sir, at the outset I oppose
the Demands for Grants of the Indian Rail-
ways. outset I oppose it one the ground that
it is anti people; anti-productive and it is at
the cost of self-reliance of the Indian
economy. It is an it-people because, increas
have been made in freight and fire. This will
create inflationary trend in the Indian
economy as a whole. It will increase prices
and essentially the price increase have its
chain of reaction and those reactions wil:
definitely affect the Indian economy ad-
versely and It has begun to affect also.

Sir, as a result of this, peopie wrl face
tremendous hardship and the common
people who earn very little have to bear the
increased fare. It is anit-productive be-
cause, the Budget has restored to regional
imbalance. All the regions of the country
have not been properly looked into and that
is why it will be anti-productive and it is also
anti-Government.

Sir, Such a Budget has definitely been
prepared at the dietrtes of the tnternauona:
Monetary Fund and the World Bank. The
IMF and the world Bank advised the third
world countries' Governments to take mea-
sures which will create dependence of those
developing economy on them they never
create a situation which is conducive to the
self-reliant economy. In other countries also
such result have been found. Sir, I point out
only one problem of my constituency and
that IS regarding railway line construction.
Dlgha. in my constituency Corntai In ti18

District of Midnapore, is a sea resort of west
Bengal; it is bordering Orissa also. Digha is
also a fine tourist sport. Thousands of people
visit Digha every day: but there is no railway
link. So, the construction of the Digha- Turnluk
railway line in the District of Madnapore is

- .-

This year, only a sum of Rs. 1 crore-has
been provided for the construction work; but
this is quite insufficient. How many years will
be needed for the completion of the con-
struction work at the present speed! do not
know.

So, I urge upon tile Government and
make a fervent appeal to the hon. Minister
to increase the fund quota for the construc-
tion of the Digha- Tumluk railway line so ihat
the construction work can be completed
within the shortest oossible time in order to
help the tourists as well as the Government
at W(~ST Banqat.

[ Transiationj

SHRI KRISHAN DUn SUL TANPURI
(Shim la) Mr. Deputy Speaker. Sir, it is very
late now. So, I would like to make a few
submissions in regard to my constituency.

In Himachal Pradesh no expansion of
Railways has been done since 1947. There
is no railway line beyond Shimla.1 would like
to point out that in 1982 the then Railway
Minister Pt. Kamalapati Tripathi had con-
ducted for Jagadhari-Paonta Sabib and
Kalka-Parvanu lines. but neither the railway
line has been laid till date nor any provision
of funds has been made in the Budget for
this. I would like to say that railway lines
shouid be laid at both the places. The
expansion at railway iine IS a must as hit
cement factories ana rnanv otnor industries
have been located m this region. The cj;=;-

partment spent enough money on the said
survey but railway line has not been laie so
far. This line is only five to six kilometre long
and will prove beneficial for the people of
Himachal Pradesh.

~

..



 Rl. Budget CHMTHA  SAKA) Rls.)   andSuppi 
Gen. Diss. Res. re. approal of rd   Dem. for Grants Rls.) 
Report of R C.C. Dem. for Grants

Mr. Deput Speaker Sir the alka 

Shimla rail route is not in good condition. So 

the speed of the train is uite lo on this 

route. This raila line should be repaired 

to accelerate the speed of trains.

Mr. Deput Speaker Sir. there is a 

raila station called Dhanauli in Ropar 

district of Punjab. Aer old raila line runs 

through this station since the British times. 

It has been dismantled. I ould like to 

reuest ou to reconstruct il so that it could 

be extended upto Nalagarh. Raila net

ork has been expanded in Nangal and Una 

ith a proision to extended upto Mukeria. 

But a er ameagre amount has been pro

ided for this ork. I ould reuest ou to 

proide adeuate funds for this ork. Nec

essar steps should be taken to increase the 

speed of trains on these lines hich run at a 

er lo speed. This ill help people aail 

the benefits of raila serice. The raila 

line from Jogindernder nagar to Pathankot 

should be extended upto Mandi tor the 

benefit of tourists coming to Kullu and Manali 

There are major poer projects along the 

route form Nagal to Bilaspur ia Nathappa 

Jhakari. Crores of rupees ill be spent on 

transportation of their machiner It has 

been sureed. The Goernment of 

Himachal Pradesh has deposit mone for 

the project. So this raila line should be 

laid.

this land allotment. The allot land to their 

faorite people. No onethinks of the poor 

people. I ould like to reuest that the Kalka 

Amritsar raila line should be restored as 

the Punjab situation has improed. ou had 

ordered earlier also but that has not been 

implemented. I ill reuest ou to start it at 

the earliest for the benefit of the people. I 

ould congratulate ou for presenting a 

good raila budget. Man people hae 

opposed this budget. I oppose the people 

ho are against this Budget and support 

the budget. I again congratulate ou tor 

presenting a good rail budget.

SHRI VIRENDRA SINGH Mirapur). 

Mr. Deput Speaker. Sir I ould not sa an 

thing about the demands that hae alread 

been made b m preious speakers and 

hon fnends I ill conclude in to minutes 

This budget has not gien an thrust to 

sadeshi and selp reliance. Tea cups 

supplied in raila stations are made of 

plastic When Mr. George as the Minister 

of Railas he made a scheme for the 

suppl  ot earthen  cups at all raila 

stations. I ould reuest ou to take steps 

for implementation of this scheme for the 

deelopment of illage industries and illage 

entrepreners If earthen cups il be in use 

at eer raila stations potters il. get 

emploment and profit. I am sure that ou 

ill encourage this practice.

I ould like to point out one more thing 

that raila land has been encroached I 

had said earlier also that the raila surplus 

land should be distributed among poor and 

need people. It should not happen that 

poerful people il encroach raila land I 

hae seen encroachment eer here on 

KalkaShimla raila line at Dharmpur 

Parmanu Kumarhatti Salan and Shimla. I 

ould reuest the hon. Minister of Raila 

to take action in this regard as emploees of 
raila department are running a racket on

I ould like to sa one thing that the 

acant raila land should be utilised for 

groing fruit trees. I ould reuest ou to 

arrange for implementation of the scheme 

of groing fruit tree under our Ministr. In 

our budget speech ou hae also made 

a reference ro sportsmen. It is .m main 

subject. I appreciate the facilities proided 

b ou for sportsmen. I ould like to submit 

that rural sportsmen come from poor fami

lies. but the hae full acuaintance ith 

rural sports ou should proide them ser
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ice in raila department for their encour

agement good instructors should also be 

arranged for them The raila department 

tl gie a boost to the detenorating standard 

of rural sports

After this I ould like to make a submis

sion about m constanc M constituenc 

is Bhadohi Mirapur and Bhadohi ts biggest 

centre of carpet industr Goernment earns 

foreign currenc to the tunc of Rs  

crore to Rs  crore from this industr 

Trams bound for Bomba Delhi and Calcutta 

etc do not stop at Bhadohi latla station i 

ould like to reuest ou to make arrange 

ment for the stoppage of all the trains at this 

major carpet industr centre

In short hile concluding I ould re

uest that it is necessar to start proiding 

tea m earthen cups in eer raila station 

for the deelopment of rural industries ou 

should immediatel stops suppling tean in 

plastice cups for the deelopment of rural 

industnes rural entrepreneurs and their stan

dard of liing I demand for restarting the 

suppl of the tea in earthen cups This ill be 

an important step to boost rural industries 

With these ords I conclude

I Englishj

DR  VISWANATHAM  KANITHI 

Srikakulam) Mr Deput Speaker thank 

ou er much for giing me this opportunit 

to speak at this earl hours of the da I think 

this   is the first time that the Raila 

Budget is completed in a single sitting I think 

our Raila Minister had presented a noel 

Budget hich has taken up all the issues 

especiall for the deelopment ith a fore

sight It enisages the needs of the people 

and is an attempt to meet them But there 

are some commission ana omissions

If o look at the Raila map there are 

ide gaps in some areas One such is in the 

north coastal Andhra South est Onssa 

and south Madha Pradesh I anbod sas 

that those areas are not remuneratie that 

the Railas are not merel a commercial 

undertaking  it is not correct If it is a 

commercial one and if .anbod presents 

himself then let the Raila be handed oer 

to those ho deal ith it onl commerciall 

The backard areas must be deeloped 

and those areas hich need to be taken 

care of should be suitabl taken care of

There is another elfare aspect We 

find that the class II Class III and Class IV 

emploees are subjected to the present 

sstem of pament disbursement of mone 

at the Raila Stations Large number of 

monelenders carring bags of mone are 

seen I do not think that the Raila can 

think of an alternatie a so that these 

emploees ho are in need of mone the 

can get the adances rather uickl and at 

a time heneer the need it It is time that 

one looks into it

There is another aspect If a tram gets 

stuck up mida there is no bod to fake 

care of it In the recent past I as held up 

tor more than fie hours simpl because of 

hot axle An empress tram had just passed 

andour train as held up because of the hot 

axle It took me another four hours to come 

out If electronic checklight communication 

sstem is introduced in the Railas such a 

lapse ould not hae taken place

Regarding m north coastal Andhra 

i egion RRB should be accorded permission 

and located at Visakhapatnam such that 

more number of people can utilie the RRB

The Iona distance express trains i 

Visakhapatnam to Delhi nae no catenn 

serices The people are hara pressed We
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hae been reuesting the Department for 

the last three ears but there is no sign of 

relief. I reuest the raila authorities to see 

that not onl these express trains but also all 

other long distance trains are being at

tached ith catering serices.

Een  through three are man ne 

express trains and extension of trains are 

proided in the Budget but there is no such 

facilit creatcd beteen Visakhapatnam and 

Kharagpur  except a bi eekl Delhi 

Bhubanesar Rajdhani. So I reuest re

centl  introduced  Visakhapatnam* 

Secunderabad express train ma be ex

tended to Palasa hore there are all the 

facilities.

If the three express train from Orissa to 

Delhi are made a dail feature one of them 

can be dierted to Delhi ia Vijaanagaram 

RaipurNagpur so that the people in this 

part of Andhra Pradesh Orissa and Madha 

Pradesh can aail this facilit.

There is a narro gauge line beteen 

Naupada and Gunpur. It is about  kms. It 

must be upgraded and conerted into a 

broadgauge and must be extended  upto 

Bisam Cuttack. It is about  kms onl. B 

doing so the distance beteen Koraput and 

Bhubanesar can be reduced b  kms. 

It ill reduce the expenditure for the com

mon people. Moreoer the cost ot the goods 

ill be less.

I reuest the hon. Raila Minister to 

see that the illdeeloped areas are gien 

more importance than the deeloped areas 

so that the are brought to the leel of the 

deeloped areas.

The hon. Members from the other side 

are criticising about the fare hike and freight 

hike. While opposing me Bill the are 

putting rorard man demands and those

demands cannot be fulfilled een in one plan 

period. I do not kno ho the are doing it. 

But still a passenger of  kms is spared 

hereas a passenger of short distance less 

than  kms is axed. This must be exam

ined and annulled.

Lastl  I reuest the hon.  Raila 

Minister to see that discrimination is re

moed. ith these ords I thank ou for 

giing me an opportunit to speak.

j Translationj

SHFU SUKDEO P ASWAN Arana) Mr. 

Deput Speaker Sir I rise to oppose the rail 

budget of  Bihar has been totall 

neglected in the matter of deelopment of 

rail facilities there. I hae been continuousl 

raising the issue of conersion of Katihar 

Jogbani metergauge line into broad gauge 

line since m jointing ninth Lok Sabha. I had 

also  staged a dharna and as no an 

identifinite hunger strike at the residence of 

hon. Shri afar Shahib but after  hours 

I as arrested and as taken to the Mandir 

Marg Police Station. In this regard a mass 

moement as also started alongith m 

colleagues at Araria Forbisganj and Jogbani. 

A great discontentment is preailing among 

the people of that areas but no action has 

been taken in this regard.

When I as on indefinite hunger strike 

at the residence of Minister of Railas I 

had a ten minute talk ith the Minister. Then 

he inited me for a cup of tea. But I submitted 

that until m demands are not acceded to. 

I ould not take tea as I as on an indefinite 

hunger strike. He said he ould do his best.

The distance beteen the Katihar and 

Jogbani is almost hundred kilometres. The 

matter had been taken up hen the Prime 

Minster ot Nepal as on a isit to this 

countr. Recentl this matter as also taken
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up ith the HighCommissioner of Nepal 

Shnbastola He also expressed his countr s 

Willingness in case India is also illing to 

discuss the matter If this Nepas line is 

conerted into broad gauge man people 

coming from Nepal to Bomba Calcutta and 

Madras ould be benefited ould like to 

submit through ou that this plan should be 

included in this rail budget itself if possible 

Jogbant is at the Indo Nepal border and 

thousands of loaded trucks from Delhi 

Bomba Calcutta and Madras enter Nppal 

through this point

Our submission is that if this ork is 

completed the railas il earn crores of 

rupees as reenue in the coming ears The 

former Raila Minister late Shri Lalit 

Naraan Mishtra ho as from Bala Baar 

under Arari parliamentar constituenc got 

a sure done in this regard  It is an 

important rail route and if this route is linked 

it il proe to be er beneficial It takes six 

hours to reach Katihar at present but after 

the conersion of that line into broad gauge 

that distance ould hardl take one and a 

half hour

Lalitgram hich is in the name of Late 

Shn Lalit Naraan Misra has its on impor 

tance This route is through that place i 

Bala to Bheem Nagar here Nehruji got a 

Barrage constructed through the co opera 

tion of Nepal It as the ish of Lalit Babu 

 that this line should be extended into that 

place

The second line should be connected 

to supeel raila line starting from Arana 

iaRamganj Bhargama Tneniganj Pipra 

The distance beteen them is onl one 

hundred and tent fie kms It a raila 

line is constructed there also then the rural

Thirdl a rail reroute should be con 

structed beteen Forbisganj and Siliguri ia 

Kurshakata Thakuraganj It ould sae our 

seen to eight hour s journe and it ould 

tken onl one and half hour to reach our 

distination The distance beteen saraigarh 

to Nirmaili is hardl tent kilometer but it 

takes nearl   hours to reach there in the 

absence of this rail route

The labourers orking in raila de 

partment for the last fifteen months to tent 

fie months hae not been confirmed The 

are rendered jobless After sometimes the 

are again called on dail ages We ould 

like to urge the Goernment that our this 

demand should be fulfilled

The train  UP beteen Darbhanga 

and Lokha ia Jhanjharpur  Don has 

been cancelled temporaril afterthe Aodha 

incident  ould like to urge the Minister for 

Railas to restart it immediatel

Mr Deput Speaker Sir our demands 

are justified So e ould like to emphasise 

on these for their earl fulfilment and before 

concluding m speech I thank ou for gim 

me dn opportunit to speak

SHRI SANTOSH KUMAR GANGWAR 

Bareill) Mr Speaker Sir I ould like to 

thank the hon Members sitting here for 

their patience

MR DEPUT SPEAKER ou hae to 

sta till the end al of us express our thanks 

to ou

SHRI SANTOSH KUMAR GANGWAR 

Much has been said reardin this budget 

 ould not like to repeat the same Our 

esteemed collaes ould enlighten us I
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ould onl like to raise a fe points. Goern

ment ants to maintain the irreleancies in 

the fare structure. The fares for a .distance 

of fift kilometers in an express train is fixed 

at Rs.  hich ould be increased to Rs. 

 hen the distance exceeds fift kilome

ters. It means the raila department has 

increase the fare b Rs.  per kilometre 

hereas that of sixt kilometres b Rs.  

and  kilometre b Rs.  thus making a 

difference of Rs.  in this respect and a 

difference of  Rs.  hen the distance 

exceeds from  to . As I hae alread 

reuested the hon. Minister ma please 

ealuate this difference more deepl. The 

total fare for a distance of tent fie 

kilometres ould come to about Rs.  and it 

ill be Rs.  for the distance of tent six 

kilometres. Similarl the fare fora distance 

of  kifometres ould be Rs  and that 

of  kms it ould be Rs.  While fixing the 

fare structure the raila department has 

not gien an consideration to it and the 

slabs are totall irrational. Man hon Mem

bers hae pointed out arious irreleancies. 

I ould like to sa that ou should pa 

attention toards this.

Not going into details I ould like to 

submit that the number of officers in depart

ment of railas is constantl on the in

crease and that of orkers is going don. 

The process of Recruitment takes a mini

mum of to to three ears.  I represent 

Bareill constituenc. An important project 

of North Eastern Railas has been taken 

up. The number of emploees is constantl 

going don eer ear. I hae raised this 

issue man times. The ork is in progress 

for man ears. A sleeper plant had been 

orking there but no it has closed don. 

No that space is ling totall unutilised. 

Therefore the Goernment should reie 

the recruitment procedure in Railas hen

eer I go to Bareill junction I find that the 

raila staff is so inadeuate that the are

unable to do the ork efficientl. Indian 

Railas is the largest raila sstem in the 

orld carring largest number of passen

gers and maximum number of good. Een 

then ithout imposing taxes the sstem 

does hot ork it means something is rong 

basicall ith the sstem.

I find that people trael on the roofs of 

the trains hen the trains pass from Uttar 

Pradesh and Bihar I feel that the certainl 

put their life in danger I do realise that all of 

them bu tickets. But no one is here to care 

as not its. The Goernment onl increases 

the fares and no attention is being paid to 

proide the facilities. At the moment Min

ister of Railas is not present. Hoeer 

the must hae at least a single expenence 

of traeling in a second class coach. I loe 

in Bareill. There is a train from Aligarh to 

Bareill in the night but nobod prefers to 

trael b that train. Because there is no 

safet of luggage in that trains. Also there 

is another tiain called Kumaon Express of 

North Eastern Railas. The distance be

teen Kathgodam and Bareill is of hun

dred kilometres and ou ould be surprised 

to kno that such an important express train 

coers a distance of  kms in about three 

and a half hours. I do not find it justied to 

charge the fare of an express train hen the 

same coers a distance of  kms in 

about an hour.

Dispite these draback countr feels 

proud of raila in hich crore of passengres 

trael eerda and e hae an respect

able place in the orld. One crore pasengers 

trael in these dail but een the e are not 

paing attention as to hat measures e 

should take to gie it a proper shape.

To conclude. I ould like to dra the 

attention of the hon. Minister toards some 

problems of Bareill and I ould like the 

hon. Minister to think in this respect.
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These measures ill be beneficial for 

the Department as ell as for the passen

gers. Bareill is an important cit of Uttar 

Pradesh. There has been a long standing 

demand of this areas for the expansion of 

Raila junction and a computerised Reser

ation Office. Reseration uota has not 

been increased for Bareill during last *  

ears hereas it has been increased for the 

adjacent cities due to the political pressure. 

From Bareill passengers for PUnjab and 

Calcutta  are aailable in large number. 

Passengers of Kumaun region board train 

from Bareill but no attention has been paid 

to this problem for last seeral ears. This 

factor should be considered.

Further the last halt of Sharmajii Ex

press is Bareill and distance beteen 

Delhi and Bareill is  kms. the passen

gers feel inconenience due to bunding of 

this distance of  kms. I ould like that 

instead of  kms concession of  kms. 

should be gien from Bareill to Delhi in 

Shramjii Express. Besides this there is 

Shamganj Raila Station in Bareill and 

it has got a ast area. There has been 

continuous encroachment at this station. 

Time and agin I brought this point to the 

notice of the Department of Railas that 

this Raila Station ts not being utilised 

properl. Hence it should be utilised prop

erl to construct there raila colon or a 

commercial complex or to undertake such a 

ork in this direction so as to utilise the land 

properl otherise that land ould be en

croached upon in next ten ears and the 

Raila ould hae nothing there. In this 

regard the Reaila should formulate a 

polic as to ho the raila can be saed 

from encroachment all oer the countr. 

One of m colleagues also suggested that 

either affore station should be done or some 

otherorkshouldbe undertaken. Thisshoud

also be considered. As I hae said that there 

is Raila Workshop and Sleeper Plant in 

Bareill. Long ago it has been contemplated 

that a Rail Coach Factor ould be set up 

there. This is the best location for this 

purpose. The Goernment ill not hae to 

spend an amount there. A good project can 

be set up there b merging these to plants.

As per a scheme of the Goernment 

raila line from Kathgodam to Agra should 

be conerted in broad gauge line as earl as 

possible. It il be er beneficial because 

there are a number of tourist centres in 

Kumaun and it il also hae a diredtail link 

ith agra

Besides this there is a demand for 

constructing tothree oer bridges m 

Bareill. We are asking for it time and again. 

There is a crossing of North eastern Raila 

and North Raila named Chaugala. It is 

located on tne mam raod. No decision has 

so far been taken in this regard. I ould like 

that the Goernment should consider about. 

Through ou I ould like to sa that the 

Raila Department should reie its ork

ing and should deelop an ideal sstem in 

the organisation lest the raila journe 

should not become beond the reach of 

general public and people abandon the idea 

of undertaking journe b train. Toda people 

are interested more to trael b bus than b 

tram. The Goernmentshould also con

sider about it.

At last I ouid like to sa that inspite of 

important cit bareil is neither linked ith 

South India nor ith Bomba. This demand 

has also been made for the past seeral 

ears. The Goernment should also con

sider to link Bareill ith these places. Een 

Bareill is not so far linked ith Kanpur. A 

link Express runs beteen chandausi 

Muradabao. Time and again e hae re

uested to run this train ia Bareill. It ill
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take onl one hour moe and it ill be er 

beneficial for the Goernment. The Go

ernment should consider m aboe sug

gestion and take suitable decision. I ould 

like to thank ou forgiing me time to speak.

English]

SHRI RAMA KRISHNA KONATHALA 

Anakapalli) First of ail I ould like to 

appreciate the steps being taken to improe 

the Railas. Particularl during last ear. 

Raila Budget as one of the best Budgets 

e had after independence particularl the 

conersion electrification doubling of tracks 

replacing metre gauge b broad gauge and 

all these things.

In the Eighth Fie ear Plan the hae 

taken up  KM and that is one of the 

exemplar aspects and that proed the 

raila department and raila ministers 

mettle.

Compared to the last ear Budget this 

ear Budgets something not that com

mendable een through all efforts are being 

made to present a Budget ith a gien 

parameters and gien economic consider

ations. The raila line e hae laid is not 

sufficient if e take population into consid

eration. It is unield.

I do not ant to go into the details of the 

Budget. Let me present a fe points. Our 

raila has introduced O n our Wagon 

Scheme. That indicates liberalisation and. 

to some extent priatisation also.  Our 

Indian Airlines alread liberalised and the 

hae gien some routes to the priate people. 

Right no e hae man lines hich are not 

coered b the Indian Railas. That can be 

offered to the priate operators and it ma 

attract criticism. Een then it has to be done 

to cope up ith the needs of the people to 

enable priate entrepreneurs to go into op

erational lines also. For example just no a 

fe friends mentioned that NorthEastern 

part is not conred sufficientl b the Indian 

Raila. The can la the tracks and. at the 

same time the can operate some trains 

there shortl.

Coming to other aspects our Indian 

culture can be seen b an foreign isitor or 

oersefes hen e isit our raila sta

tions. Sanitation particularl as ou all kno 

is in a er bad shape.

That has to be looked into seriousl. 

One iil hae a er bad impression of the 

Indian conditions When one enters the rail

a platform. Right no e are haing the 

place on heels in the Northeren parts. That 

can be extended to the Southern parts of the 

countr also hich can attract the foreign 

tourists and can earn foreign exchange 

also. Last ear also e hae made it a point 

to hae a public announcement sstem in 

eer compartment. We hae got the so

phisticated electronic sstems aailable in 

India. I do not think this is a difficult task. 

Interruptions)

Coming to Vishakhapatnam hich I 

represent our distnct is not linked up ith 

Ne Delhi directl. Right no e are hae 

one link express hose running time is  

hours. It is not haing either pantrcar or 

an other catering facilities. Man of m 

people coming from mconsituec to Delhi 

in this train complain that the are not getting 

drinking ater. This is their first complaint. 

Through not the are proided good h

gienic itn conditions in the train at least 

the must be proided ith drinking ater.

Sir.  Vishakhapatnam is one of the 

fastest deeloping industrial cities haing 

Eastern Naal Command. Headuarter 

largest Steel Plan in Asia a Port Trust and 

man other industries. That has to be linked
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up ith Ne Delhi ith a superfast train If 

direct train is not iable something should 

be proided. Of course. I do not think it is 

not possible. Right no e are haing the 

Ne Delhi Bhubaneshar Express. That 

can be extended to Vishakhapatnam also. 

Right no there is one direct link

Secondl as m friend has alread 

mentioned there has to be one recruitment 

board at ishakhapatnam. There  is a 

longstanding demand that Vishakhapatnam 

has to be merged in the South Central 

Raila instead of haing it in the South 

Eastern Raila. Right no renoation of 

Vishakhapatnam raila station is on. ou 

kno Sir Vishakhapatnam is getting high

est reenues b ore transportation  and 

other things. There is a plan nght no 

before the Raila Board for renoation of 

it costing Rs.  crores. I reuest the hon. 

Minister to see that this renoation plan is 

cleared. Anakapalli in Vishakhapatnam. in 

South Central Raila one. Is the second 

biggest iagger market in India hich is 

earning a lot of reenues to the Railas I 

reuest the Minister to allot piecemeal ag

ons uninterrupted agon serice so that 

the penshable commodities can be trans

ported at the earliest possible time

Finall e hae a long pending de

mand to hae a shuttle train from Tuni to 

Vishakhapatnam to cope up ith the de

mand of the commuters and emploees 

coming  from  long  distances  to 

Vishakhapatnam.  Electrification of 

VishakhapatnamVijaaada line has to be 

speeded  up.  Electrification  of 

VishakhapatnamKharagpur I ine has to be 

taken up at the areliest. I reuest the Minis

ter to extended the MadrasKakinada Circar 

Express to Vishakhapatnam to meet the 

hea passenger traffic. There is no direct

train to Varansi from Vishakhapatnam. I 

ould like to suggest that to bogies can 

be attached to Godaari Express leaing 

for Hderabad from Vishakshaptnam and 

can oe shouted to GangaCauer Express 

at Vijaaada to reach Varanasi.fThe other 

alternatie is to attach to bogies to the 

Konarak Express leaing for Bhubaneshar. 

From Bhubaneshar it can be sutfmited to 

Nilanchal express to reach Varansi so that 

e can hae direct link ith Varanasi. The 

other point is about the intercit express 

from Vishakhapatnam to Vijaaade. Right 

no in the last ears budget Tinupati* 

Katpadi doubling of the line has been sanc

tioned. But that has to be speeded up. What 

I heard as in  annual plan it ould 

be completed. That has to be adanced a 

little further There is a long pending de

mand to hae a raila line beteen kakinada 

and Kotipalli. It has been sureed alread 

and it has to be taken up. The second 

rail a line is bet een Ko ur and 

Kothagudam Bhadrachalam. It is the short

est route coering the tribal agenc area of 

Andhra Pradesh It is a er backard area. 

As ou kno next moement is er ell 

there. To curtail the naxal moement com

munication sstem has to be deeloped in 

this area. And Kakinada to kotipalli raila 

line is under actie consideration. It is co

ering approximatel distance of  kilome

ters. It has to be taken up. No the Puri 

Tirupati train is running once a eek. It ma 

be continued to undela to Tirupati.

Translation]

SHRI RAJENDRA  AGNIHOTRl 

Jhansi) Mr. Deput Speaker. Sir I rise to 

oppose the Raila Budget. M conscious 

is alloing me to oppose this budget be

cause this budget ill increase burden on 

the poor particularl eaker section liing in 

illages. The hon. Minister said that there is 

onl  per cent increase in fare and freight.
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I dont kno hat sort of Arithmatics he 

applied here But in accordance ith the 

pnnciples of Mathematics this increase is 

about  per cent I dont kno hat sort of 

proficienc he possesses in Mathematics 

but I think that he has made arrangement to 

compel the general public to face pnce hike 

b making this increase of  per cent

Mr Deput Speaker Sir through ou 

I ould like to thank the hon Minister 

because is present in the House I ould 

like to gie some important suggestions to 

the Hon Minister I am sure that if the hon 

Minister is interested in remoing corruption 

from the Railas and increasing the in

come of Railas then he ill certainl pa 

attention to m suggestions Interruptions)

Mr Deput Speaker Sir if the Goern

ment ants to increase income of the 

Raila man fold and gie consideration to 

the Public serices and ants to remoe 

corruption from the Railas he should 

certainl accept m suggestion that the 

administration should be geared up so as 

to ensure that the tatters receied from the 

Members of Parliament to the Ministr of 

Railas should be replied to timel and 

suitabl These latters of the Members of 

the Parliament ill be er useful for ou in 

streamlining the functioning of the Rail

as Excuse me if ou allo t can proide 

record in this regard Improement had 

been made during four ear of the Ninth Lok 

Sabha Hon Minister Sir I am sorr to sa 

that at present the information of receiing 

of the latters of the Members is gien b ou 

but the information regarding as to hat 

action has been taken on these latters and 

the contents  of the letters of the 

members of Parliament is not ien 

Interruptions)

The Minister of Raila  SHRI C K 

JAFFER SflARIEF)  We repl that too

SHRI RAJENDRA AGNIHOTRI Cer

tainl there are some Members hich are 

influential in our opinion but  from m 

experience I can sa that if this sstem is 

strengthened in the Ministr of Raila and 

its records are kept it ould be helpful in 

strengthening the Railas I ould like to 

gie sone suggestions Decisions hae al

read been taken in the House but it is not 

clear h lenienc is being shon to imple

ment those decisions Jhansi is as important 

station of the Central Raila and there is 

a big coach factor in this area When Shri 

George Fernandes as the Minister of Rail 

as he had made some proisions in the 

budget to modernise the factor but till no 

no funds hae been receied to modernise 

that factor and hourdles hae been created 

to release the funds as a result of hich 

efficienc of the factor declied Raila is 

suffenng a hea loss The second thing is 

that the orkers should hae participation in 

the management of the Railas  This 

demand is being made for seeral ears It 

ill strength the raila  and the orkers 

ould ork honestl For this it is essential 

to constitute unions on the basis of election 

There are important Raila Stations and 

the passengers hae to ait for hours to 

take another train The Goernment should 

proide a small chemist shop at those rail

a stations so that passengres ma bu 

medicines and there should also be dispen

sar on such raila stations I hae read 

such nes m the nespapers that due to 

lack of such facilities  the passengers are 

unable to sae his life

SHRIC K JAFFER SHARIEF For our 

information I ould like to sa that ou can 

ask for a doctor on an stations and doctor 

ould be made aailable
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sstem of the Railas is not effectie 

Jhansi is an important station. I kno ell 

about the arrangements made  on that 

station. Sometimes I hae to take the patient 

to the district hospital. So I am seriousl 

raising this demand. District hospital of 

Jhansi should be modernised and more 

funds should be allocated for it.

The Judgement pronounced b court in 

the case of labours should be accepted so 

that justice ma be honored in the Railas 

and the labourers ma also get justice.

I ould like to raise some issues related 

to m constituenc. Raila tickets for state 

capitals and for Delhi should be issued at 

the station here the superfast trains halt. 

Jhansi is a er important raila stations 

here superfast trains halt but tickets for 

state capitals are not aailable at Jhansi 

Raila Stations. Lalitpur station hich 

falls under central Raila connects man 

districts of Madha Pradesh. A retiring room 

should be constructed here ith the facilit 

of at least fie berths because this is the 

district that connects man districts of Uttar 

Pradesh and Madh Pradesh.

Talabahat is an important place for both 

Uttar Pradesh and Madha Pradesh. It is 

the demand of the general public of that area 

that a stopage of Bomba G.T. and Punjab 

Mail should be proided there.  The bi

eekl train beteen Galior and Harah 

should be made to run dail in public inter 

est.  kilometer raila track has been 

constructed beteen Kanpur and Jhansi 

The Goernment should initiate to link this 

line ith Etaah. It is er essential in the 

interest of both the Railas and the people. 

JhansiKanpur raila line is er important 

from the point of ie of trade. This line is 

aiso important because it connects South 

tndia ith Eastern state. This line should be

doubled and electrified. Similarl rail line 

passing through Manikpur station of Jhansi 

should also be doubled. Passengers from 

South India and Eastern state ilt benefit 

from it. Dail commuters trael on Jansi 

Salitpur and Galior section. The face a lot 

of problems. I ould like to submit that a fast 

passenger train should be run beteen Bina 

and Galior Keeping in ie the office time 

so that inconenience being faced b the 

dail commuters in traeling in main train 

ma be oer.

SHRI   V.  KRISHNA  RAO 

Chikkaballapura)  Mr. Deput Speaker 

Sir I hoeheatedl elcome the Raila 

Budget for the ear . This is an 

epoch making budget. I congratulate the 

Honble Prime Minister Shri P.V. Narasimha 

Rao and the Raila Minister Shri Jaffer 

Sharief. The people of India hae expressed 

their satisfaction oer the Budget.

Conersion of Narro gauge and Meter 

gauge into broadgauge is the major achiee

ment of Shir Jaffer Sharief. In fact I am proud 

to call him as the MAIN OF THE CEN

TUR . jn fact Mr. Jaffer Sharief had proed 

his orth as a Raila Minister hen he as 

the Minister of State. It is he ho set b an 

Axel Plant in elahankaBanglore). He has 

completed man other important raila 

projects. I therefore prefer to call him as 

Ghototkacha of Maa Baar. Mr. Sharief is 

a reolutionar Minister.

I shall confine mself to some of the 

problems of Karnataka due to paucit of 

time.

The construction of ne raila line 

beteen Manglore and Udapi has alread 

been completed. In fact the entier Konkan 

Raila project ould be completed ithin 

the Scneduied time.

Translation of th snoerh nrininall deliered in Kannaria
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The raila tine beteen Chitradurga 

and Roadurga has to be completed as this 

is a er important line in Karnataka Hubli 

and integral part of Karnataka. Strangel 

this has been included in the Central one of 

the Railas. Some parts of Karnataka are 

included in South Central one. Therefore 

it is er essential to set up SouthWestern 

one in Banglore. In fact e are demanding 

for this one for the last one decede.

Mr. K.H. Maniapa has alread men

tioned about the narro gauge line beteen 

alahanka and Bangarpet. This has to be 

conerted into Broad gauge immediatel. 

This is er essential for transporting potato 

Fruits and egatables are gron Translation 

of the speech originall deliered in Kannada. 

abundantl in m area. There agricultural 

procedure hae to be transported to Shimila 

Rangoon and  man other places. The 

Ministr has alread ordered to conduct 

sure. I ish that the sure ould be 

completed earl and the actual conersion 

ork ma be taken up at the earliest.

MeerajBangalore gauge conersion 

ork is also pending for the last seeral 

ears. We hae raised this matter in the 

Parliament seeral times. Seeral repre

sentations hae been sent to the Honble 

Minister. I hope that this ould be completed 

ithin a penod of to ears.

Banglore cit is one of the fast deelop

ing cities in Asia. Metro Raila is er 

essential to Banglore to aoid ertical 

groth and pollution.

I congratulate the Honble raila Min

ister for introducing Rajdhani express be

teen Banglore and Ne Delhi it is too 

costl to trael b this train. Hence I reuest 

the Honble Minister to importance some

ordinar berths also such that common 

people can aail the benefit of Rajdhani

express. This express train should be made 
a dail train.

I urge upon the Honble Minister to set 

up an Axel Plant and a Coach Factor in 

Kolar Gold Fields. In KGF man people 

hae lost their jobs and industrial centres 

are diminishing. Hence it is high time to set 

up an Axel Plant and a Coach Factor. I also 

reuest the Minister not to increase the 

rates of season tickets.

Catering Serice is not at all satisfac

tor in the train. Here in our Parliament 

House o get good food at subsidised 

rates. Shn Jaffer Sharief is a er liberal and 

hospitable person. M reuest to him is that 

his hospitalit should be reflected in the 

Catering Serices in

PROF. RASA SINGH RAWAT Ajmer) 

Mr. Deput Speaker Sir I raise to oppose 

the Raila Budget presented b the Minis

ter of railas. In fact Railas are lifeline 

of the countr. On this occasions. I am 

reminded of a couplet hich I ould like 

recite hile saluting hon. Jaffer Sharief.

Bulbal ki jindgi Hai Chaman ki Bdhar

Par.

Hindustan ki jindgi hai. Raila ki Raftar

Par.

In fact railas are er important for 

the nation. The also fact hafts reenue. 

There is no doubt about it. But the hon. 

Minister has put additional burden on the 

traellers b raising the price of platform 

tickt and b raising the passenger fare  
per cent on the journe beond  kilome

ters and  per cent for traelling in sleeper 

class hich is indeed agonising and painful.

I think the hon. Minister of Railas is a 

er sensitie person so he ill be able to 

understand tne agon of the people. There
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is alread an increase in cost of heat 

cooking gas kerosne oil sugar etc. for 

general public and ith an increase in pas

senger fare ho ill the be able to support 

their lies properl.

Raila are cheap mode of transport 

for the poor because bus fare is alread to 

much due to hike in price of petrol. That is 

h the poor prefer raila joune to bus 

journe. I ould therefore like to submit to 

ou that ou should  take  the pain of 

reconsidering it.

The rise in the fare of monthl season 

tickets is also pinching. Another pinching 

thing is the raise in charges of reseration 

done through computers The most trou

bling thing is hoeer the fact that the 

concession in freight on items like food 

grains pulses sugar diesel palmoil etc. 

granted earlier has been ithdran. It ap

pears that there is some pressure some 

here from the International Monitor Fund 

or the World Bank. Neertheless the hon. 

Minister of Railas has been smpathetic 

toards Rajasthan. Some of our colleagues 

here just saing that attention has not 

been paid to Rajasthan. Rajasthan has been 

bletent b neglected for the past  ears 

but eer since the hon. Jaffer Sharief Sahab 

has assumed office in the Ministr of Rail

a he has paid attention to the backard 

state like Rajasthan. As such through ou I 

ould like to extend special thanks to the 

hon. Minister on m behalf and on behalf ot 

the people of Rajasthan for paing attention 

to the conersion of metre gauge line into 

broad gauge hich he might hae done from 

strategic angle or ith a ie to remoing 

backardness of the state or for the sake of 

connecting the capital.

S*r. under the proision of ne Budget

he has started a ne superfast train be

teen Agra and Jaipur. I ould like to 

reuest that this train serice should be 

extended up to Ajmer because lakhs of 

traellers come to Ajmer from Uttar Pradesh. 

There is onl one train on that line for the 

post  ears. Dargah Sharif is also there in 

Ajmer and Pushakar raj is also situated 

nearl.l There is onl one train. Ahmadebad 

Agra Fort. There is so much tush in that train 

that the pasengers hae to gace lot of 

trouble. So it ould be better if the running 

of that train is extended up to Ajmer. There 

is. hoeer one more superfast train. If this 

tram is extended to Ajmer then expenses on 

running that train ill come don and 

earning ill go up and moreoer traellers 

going from Ajmer to Uttar Pradesh ill get a 

great comfort.

Sir. in this context I ould like to add 

fe more points. This Congress Goern

ment claims to hae brought don the rate 

of inflation b  per cent but it has raised both 

the fare and freight. It appears to be Contra

dictor. If the rate of inflation has come don 

b  percent then Railas should hae 

adeuate resources of mone on its on. 

Neertheless through ou I ould like to 

suggest that efforts should be made to 

strengthen the capacit of internal resources 

and the problem of pilferage astage and 

idespread corruption at eer leel should 

be tackled strictl.

Sir three slogans are ritten on ra.il 

astationssafet. securit and punctual

it. If the hon. Minister einces personal 

interest in all the three ana it the authorities 

of the Raila Board also eince personal 

interest in all the three slogans and if the 

hon. Minister issues directies to the Rail

a Administration to ork honestl tor 

these three things then I think there ill be 

no scope tor pett complaints against Rail

as and the can be re dressed propert.
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Sir ajpoet once said

Bhartia Rail eh Karati hai sab se mel

Aur Janata karti hai is mein Ohakham 

pel Ajeeb*

Isalie Mantn ji mat Karen isase khel

I ould therefore like to submit that 

these points should be considered seriousl 

because the railas are the greatest means 

for the unit of the countr I ould further 

like to dra the attention of the hon Minister 

to anous examinations conducted b the 

Raila Serice Commission uestion 

papers generall leak out before the com

mence of the examination Moreoer the 

inigilators are themseles engaged in un

fair means  Candidators are themseles 

engated in unfair means Candidates from 

man states come to Ajmer Ratlam and 

Bomba to take examination The Raila 

should tr to improe its administratie ss

tem there is generall no facilities for the 

candidates at the places here examination 

are helo So the hae to fact a lot of 

problems

Sir the Speed of Chetak Train that 

runs beteen Delhi and Udaipur is uite 

slo The Chetak horse of maharana Pratap 

used to run so fast that its name is immortal 

in histor But this chetak Express tram 

takes full  hours in reaching Udaipur from 

Delhi Sir the name of this train should 

justif itself I ould therefore like to sa 

that efforts should be made to accelerate 

the speed of this tram This train runs at 

snails pace hich is not orth its name

Sir through ou I ant to attract the 

attention of the hon Minister toards some 

problems of Aimer There is an apprehen

sion that the Loco and Garnson factor 

hich is situated there here engines are

repaired and bogies are manufactured and 

repaired ma be shifted The ork of gauge 

conersion from metre gauge into broad 

gauge I feel ould be taken elsehere also 

on a ar footing and it ill also be taken up 

rrom raan onards and this orK ill be 

completed ithin tothree ears sched

uled time But ou il hae to modernie the 

factones there ou should not shift these 

factones to Jadhpur or elsehere under 

political pressure ou kno Ajmer is a 

raila cit here Khaja Sahebs Dargah 

and Tirthraj Puskar are focated

The moghul kings also made it a point 

to isit Ajmer the histonc cit The infra

structure reuired for broad gauge should 

be proided there and the bogies and the 

engines should be manufactured there and 

ork relating to their repairs should also be 

undertaken b these factones Besides the 

ork regarding metre gauge line should also 

be undertaken from Ajmer to Chittor Inter

ruptions) Sir m colleagues are asking me 

to recite a couplet

Sitaron Se Aae Jhan Aur Bhi Hem 

Abhi Jaffer Saheb Ke Imtahan Aur Bhi

Hem

Talashe aar main Jo Thokare Khaa 

Nahin Karte

Manjile Maksud Ko Woh Pahuncha 

Nahin Karte

I speciall ant to than him for taking 

the reolutionar steps of gauge conersion 

on a large scale throughout the countr 

against hea odds and all sorts of prob

lems I ould sa

**Khudi Ko Kar Buland Itna Ki Har 

Tagdeer Se pehle

Khuda Bande Se a Puchha Bata Ten 

Raar Ka Hai

Good help those ho help themseles 

God help those ho beliee in these

SAKA) Rls)   andSuppl 
Dem for Grants Rls ) 
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and  hours hae passed. I ould like to 

conclude m point in to minutes.lines

Haria Na Himmat Bisarie Na Ram

Age age Barthe Jaie Sidh Hoga Kam.

Himmat Marda Madade Khuda

The conersion of ChittorAjmer Rail

a line should also be done in near future. 

Kota has been linked to Chittor but it ill be 

more useful if historical place like chittor is 

linked to Ajmer.

I hae alread attracted our attention 

toards  loco and Garrison. There is a 

dispute among Raila Unions. If ou carr 

an objectie sure ou ill come to kno 

that Raila emploees Association affili

ated to B.M.S. is the most poerful and 

largest union. But so far ou hae  been 

aoiding this fact. High officials often inite 

the office bearers of a recognised union for 

discussion but the office bearers of the 

union releated to Western Raila emplo

ees Association are neer inited and the 

are ignored.

I ould reuest ou to issue directies 

to our officials in this regard that the 

should be more responsie to the problems 

of Railas and elcome an suggestion or 

an reform in raila factories from an 

Raila Organisation or Union. Their prob

lems should be heard and a solution found 

to them. Scrap orth crores of rupees in 

ling in Raila factories at Ajmer besides 

machines orth crores of rupees are also 

ling idle there. Mechanics and operators 

for these machines are  not aailable. 

Econom drie should be undertaken in 

Railas and a beginning in this regard can 

be done ith the spare parts being manufac

tured b small scale industries... Interrup

tions)

Mr. Deput Speaker. Sir. I hae Deen

Working regarding computeriation 

should be completed in Ajmer at an earl 

date. ou hae done remarkable modern

iation as ell as renoation of the station 

but ith that facilities should also be pro

ided for its computeriation.

During Pushkar festial lakhs of people 

isit Ajmer if a atri Nias like in other cities 

is also proided in Ajmer it ill certainl 

facilitate the raila passengers Visiting 

Ajmer. Kindl carr out sures in respect 

of folloing routes AjmerPushkarMerhta 

AjmerRoonagarKuttamanMakrana 

AjmerNasirabadDeliKota and Ajmer 

BeaarBhimKamlighat as ill further add 

to the facilities.

If ou could proide a Raila agenc 

in Durgah Sharief hich is far off from the 

station it ill facilitate the passengers. This 

facilit has alread been proided in Pushkar.

Members can aail of Raila passes 

for their spouse hen the come to attend 

the session or hile going back at the end of 

the session. But suppose the hae to come 

alone and suppose if his ife ants to come 

later oer here then she does not  hae a 

pass facilit. Therefore I reuest ou to 

kindl issue separate passes for the spouse 

of the sitting Members so that if the ish to 

traetelone een before or after the session 

the ma do so. Through ou. I ant to gie 

this suggestion to the Goernment.

There are Raila Mandals. Ajmer 

Mandal as formed another as at madar 

near Aimer and further ahead Jaipur Mandal 

then from Ajmer to Khanda Hathundi at 

another mile and thereafter Ratlam diision 

starts. The formation of diision in Ajmer
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diision is fault. Western Raila has its 

headuarter in Bomba but one subhead

uarter is established in Ajmer. Similarl for 

unknon reasons during the British period 

hen B.B.  C.l. Raila as operational 

its headuarters here at Bomba and but 

another office as located in Ajmer. Half of 

Ajmer is surrounded b raila propert. B 

establishing a onel headuarter there this 

raila propert can be used in better a. 

ou had earlier introduced a ne train be

teen Ajmer and Marar junction. This train 

as er useful for the illagers but there 

as no engine aailable for it on permanent 

basis as a result of hich is started accumu

lating losses. The officials discontinued this 

train delibratel. ou should restart this 

train from Ajmer to Marar junction. It links 

Districts Ajmer Pali and Udaipur. If this train 

is restarted it ill facilitieate the passengers 

going to small places falling in beteen.

If a bogie is attached from Ajmer ith 

Marudhar Express hich runs from Jodh

pur to Luckno it ill reach Jaipur and there 

ill be no need of changing a train for going 

to Luckno. The hon. Minister should gie 

attention to it.

Beaar is the largest ool market of 

India. The population of this cit is more 

than one lakh. If ou could proide a halt of 

the Suprefast train for to minutes there 

e ill thankful to ou. The Marari people 

liing in Madras and Bangalore il be thank

ful to ou.

Nasirabad is the biggest cantonement 

if it Pink cit Express running beteen Delhi 

and Jaipur the Garib Naa Express from 

Jaipur to Ajmer and Udaipur Link Express 

from Ajmer is stopped for minutes at 

Nasirabad it ill facilitate the arm jaans.

The largest market of marbTe is at 

Makrana. If a to minute halt of Pink Cit is

proided at Kishangarh if ill facilitate the 

poerloom Handloom eaers and marble 

businessmen.

Please ithdra the raise in the pas

senger fare freight charges and monthl 

season tickets in larger public interest.

With these ords I thank ou for pro

iding me time to speak.

English]

SHRI SANT RAM SINGLA Patiala)  

Mr Deput Speaker Sir I am greatfui to ou 

for giing me an opportunit to speak on this 
occasion.

I raise to support the budget Presented 

b our Raila Minister.

Man hon. Members from the other 

side hae criticised this Budget. Their main 

cnticism as that this Budget is antipeople. 

It is a derailed Budget. It is a directionless 

Budget. Some hon. Members een said 

that it is under a foreign pressure. It is under 

the shado of IMF. But there as no eight 

in the arguments the adanced in support 

of their ie point. The hon. Raila minis

ter has in fact tried to take the raila from 

its old traditional sstem to a modernised 

sstem. He is conscious that the countr 

is to enter into the  centur and the 

railas should be geared up  and be 

modernised enough to keep pace ith the 

st Centur.

The proisions like gauge conersion of

.  kilometers and insurance scheme for 
the persons ho die in train accidents 

terrorist attacks bomb blasts etc. are er 

laudabad steps. Similarl starting of ne 

trains extension of trains increasing the 

freuencies computerisation of passenger 

reseration upto  percent and ne line

SAKA) Rls.).   and Suppl. 
Dem. for Grants Rls.). 
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projects track reneals raila electrifica

tion are some of the important feature of this 

Budget.

Aboe all the Konkan Raila that has 

been recentl inaugurated b our Prime 

Minister ill help bringing about reolution

ar change in that region. All these steps go 

to sho that this Budget is not a directionless 

Budget it has a particular purpose a par

ticular direction i.e. it intends to modernise 

the total raila sstem of this countr.

I ant to humbl bring to the notice of 

the hon. Minister that in the Budget except 

conersion of FailkaKatakpurafrom meter 

Gauge into Broad Gauge Punjab does not 

figure an here. No proision has been 

made for ne raila lines electrification of 

the Raila Ne trains computerisation of 

passenger reseration has been made for 

Punjab. I fail to understand h the Raila 

Minister has skipped and ignored Punjab 

completel.

ou kno our National Anthem starts 

ith Punjab. Punjab is the sord arm of 

India. Punjab is the bread basket of India. 

Punjab has great importance religiousl 

Culturall gegoraphicall. politicall and 

lustoricall place of pilgrimage for the people 

of all paiths and religions centre. Thousands 

of people from other contries isit Punjab. 

Anandpur Saheb the birth place of Kahalsa 

and is an important place of pilgrimage. 

People from all oer the orld come to 

Anandpur Saheb at Amritsar to pa their 

obeisance to the great Guru similarl in 

Amritsar Gurudara Haridandir Saheb is a 

place of orship. Similarl in Sirhind there 

is a grae of Peer Muaddad Alfasani hich 

is een isited b people from Afgnistanand 

is recognised second to Mecca.

Moreoer Punjab is a border State. As 

a border state from the securit point of 

ie from defence point of ie punjab 

should hae been gien more importance. 

Punjab should  hae been gien moe 

importance. Punjab should hae been 

gien more raila lines and more raila 

trains.

We contribute substantiall to the na

tional stock of foodgrains. Similarl e also 

earn for the countr crore foreign exchange 

from export of industrial goods. Ludhiana 

Jalandhar Amritsar hich are important 

centres of tnoustr export articles and earn 

foreign exchange for this countr. I fail to 

understand h all these aspects hae 

been ignored.

Chandigarh is the capital of Punjab but 

ou ill be surprised to kno that not een 

a single ton of Punjab is connected ith 

Chandigarh b rail.

I ant to tell ou something about m 

on parliamentar constituenc Patiala. I 

ant to bring to our notice that it as the 

capital of the ersthile State of PEPSU. 

een toda it is the second capital of Punjab 

Almost half of the offices of PUnjab are 

located in Patiala ate Shri Raji Gandhiji 

selected for Northern Cultural Centre. Na 

tional Institute of Sports a er important 

institution is located oer here and stu

dents from all oer the countr come to get 

training from here. DCW orkshop is also 

located at Patiala.

Patiala is also selected as one of the 

satellite ton under the Capital Region 

Plan in order to dispute the Pressure of 

population on Delhi. Patila is also the Centre 

of Mala Belt. In spite of all this an in spite 

ot the importance of Patila. it is totall ne

glected in the budget. I ould humbl re

uested the Raila Minister that some ne
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raila lines should be laid in this region. For 

the last oer  to  ears our people h ao 

been clamouring and reuesting eer time 

that  Patiala should be connected ith 

Jakhal ia SananaGhaggaPatranMoonak 

hich ill cost roughl Rs.  crores. With 

this rail link this the entire region ill be er 

much deeloped in terms of trade and In

dustr. Similarl Ne Raila line beteen 

Kurukshetra to Ohun ia Somana Ghula 

raila hich costs roughl Rs.  crores 

ould help deeloping this area. But till this 

date no steps hae been taken in this direc

tion.

Chandigarh to Rajpura Chandigarh to 

Sirhand and Patiala to Sirtiand these are 

some of the ne raila lines hich should 

belaid in order to deelop this region It ill 

be of some relief to people of Patiala region 

if to or three trains are dierted Amntsar 

Dadar Express should be dierted from 

Ludhiana to Rajpura ia Dhuri and Patiala 

Mori Express should also be dierted on its 

original route i.e. Ludhiana to Rajpura ia 

DhunPatiala Both these trains ould be of 

great help to this region.

Since Patiala ts declared as a satellite 

ton under the Capital Region Plan Shatabdi 

Express from Patiala to Delhi should be 

introduced immediatel.

As reuest as made earlier b late 

Shri ash Member of Parliament from 

Jalandhar to start the Shatabdi Express 

from Jalandhar to Ne Delhi and the hon 

Minister agreed to it. but the train has not 

been started et.  So  it mat kindl be 

introduced immediatel.

There are central small demands hich 

do not cost anthing to the Department but 

the can be of great help to the people. 

Take the case of Rajpura. Rajpura is a 

junction hich is on the LudhianaAmbata

rail route If a stoppage of to minutes both 

as far  ShanePunjab AmritsarNe 

Delhi) train is proided at Rajpura it ill be 

of great help not onl to the people of 

Pujpura But also to people belonging to 

Patiala Nabh etc. I made a reuest to the 

Department in this connection and it as 

agreed also but I do not kno hat is the 

difficult in implementing it.

Another stoppage of to minutes should 

be proided to LudhianaDelhi Via 

Saharanpur) Superfast train at Rajpura on 

both as It iii help the people of Patiala 

Rajpura and Nabha Particularl the busi

nessmen and the labourers of Rajpura ho 

are to go to Muaffemagar and Saharanpur 

in confection ith trade and emploment.

These are all small demands hich 

should be agreed b the Minister.

I ant to tell ou Sir That the condition 

m Punjab has greatl improed It is under 

the leadership of Shn P. V. Narasimaha Rao 

and Sardar Beant Singh the Chief Minister 

of Punjab that normal has almost been 

restored Three is total pace in the State 

toda. At present the trains on branch lines 

stand suspended in the State. The people 

are experiencing grade difficult So I ould 

reuest that all these branch line trains 

should be restored. The should not hae 

been stopped earlier. Suppose there is a 

bomb blast in bus do e stop running the 

bus serices Recentl in Bomba so man 

bomb blasts took place including one in the 

Stock Exchange. But e did not close the 

Stock Exchange. So. I do not find an 

justification for trains being suspended if 

some mishep takes place.

There is a need of Raila bridge at 

Rajpura and Suman. I ould reuest the 

hon. Raila Minister that attention should 

be paid to all these thing i am great tuli to

SAKA) Rls)   andSuppt. 
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the Raila Minister for broad gauge con

ersion of FailkaKotakpura from meter 

gauge. Though this ork has been com

pleted has not been inauguarted so far. I 

reuest him that it should be inauguarted 

immediatel in order  to aoid incone

nience to the people.

At present sention citiiens aboe the 

age of  ears hae been gien  percent 

rebate in fare for a distance of  kms or 

aboe. It is reuested that this rebate should 

be gien for a distance of  kms or aboe. 

The should also be gien this concessions 

in second class AC Chair and first class 

because it easier for them to trael in these 

closes as nd class in alas oer croded.

At the end. I ill reuest that Punjab 

should be gien due share in the Raila 

Budget. The hike made in the passenger 

fare and freight charges should be ith

dran as it is going to affect the poor people.

SHRI  DWARAKA  NATH  DAS 

Karimganj) Sir I am thankful to ou for 

giing me time to entilate m ies on the 

Raila Budget.

At the outset. I oppose the Raila 

Budget for  because it is simpl a 

photo cop of the preious one ithout an 

innoation. The concerned Ministr has to 

place an annual Budget on the Table of the 

House and it has done it faithfull nothing 

more nothing less.

The hon. Raila Minister has claimed 

that originating passengers increased b 

about  per cent and passenger kms. about 

.  and freight traffic oer  per cent but 

these need not hae been mentioned be

cause the same are automatic and iH be 

automatic. Therefore nothing reall is added

to the credit of all Raila Ministr. It is 

stated that market borroings b Indian 

raila finance Corporation to supplement 

the Raila plan are becoming increasingl 

difficult and expensie. But I ould sa. 

borroings hae neer been difficult par

ticularl in the case of Railas proided the 

Corporation acts in a judicious a. Ho

eer. setting up of Capital Fund  is a 

elcome moe to meet part of the capital 

reuirements for Railas. Rail transport is 

after all a business it is not running on no

profit no loss basis. So the proposed com

mittee of experts ma be set up to suggest 

as and means to make Indian Raila 

rural oriented. Drinking ater suppl light

ing catering serice cleanliness etc.. are 

taken care of all the suprefast trains but in 

the rest of the trains it is being neglected 

particularl in the passenger trains.

Booking and transporation of Goods is 

in the orst condition in the Railas. No

bod knos hen the same ould reach 

their destination. There is eer likelihood of 

their being damaged and subjected to theft 

b agon breakers and as a result freight 

traffic is fast being replaced b surface 

transport. Hon. Raila Minister ould hae 

done better if he ould sho the amounts of 

compensation open annum in respect of 

freight traffic due to theft damages etc and 

the suffenngs of the person ho booked 

their goods b rail traffic.

I hae nothing to comment about the 

increased passenger fare because it is all 

the same to the rural rail users as the hae 

net ork of road transport coering remote 

comers and as such rail comes of little use 

to them.

The present Raila Budget has made 

strenuous efforts of offer amenities to urban 

terminals like extension of run of tram intro

duction of ne trains freuenc of trains

and Suppl. Dem. for Grants 
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etc to please the middle and upper class rail 

users. I think there is a clear understanding 

beteen rail and road transports that the 

urban India be coered up b the former and 

rural b the latter. Wheneer the uestion of 

freuenc of Trains ne construction of 

raila tine in rural areas anses the read

made anser is lack of patronisation and so 

it is simpl aoidance of realit.

North Frontier Raila Serices to

ards Delhi and ice ersa are not at all to 

the mark. Trains are alas running late 

and amenities to the passengers are less 

compared to other superfast trains.

Holiganism seems to be common fea

tures in superfast trains. It sometimes causes 

inconenience to insultaiton to longrun pas

sengers.

Proision of reseration in superfast 

trains is not conducie to passengers In  

seater three tier second class coaches ith 

eual numberof berths shortrun pasengers 

are alloed during da time causing serious 

inconenience to the regular passenger. I 

ould suggest that the rate of reseration 

should er on length of journe and not on 

numberof nights shortrun passengers must 

not be alloed in such coaches.

In Raila Budget  practicall 

nothing is said about Assam except broad 

gauge from Lunding to Dibrugarh hich as 

in preious ears budget ne construction 

from Amguri to Tuli and freuenc of trains 

from Guahati to Dadar. It is the onl State 

in India  in  spite  of ample scope ot 

expansion remains neglected in Raila 

Budget eer ear. Assam has no share in 

laing don of  Km of ne raila line 

and electrification on an rail link although 

there is proision for  Km of electrifica

tion of raila line in the Budget. The speed 

limit of socaled Barah alle Express and

Cachar Express remains confined ithin  
KM pehour because of augmented raila 

track in hill section from Lumding to Badarpur

.  hrs

It takes almost  hours to reach 

Guahati from Silchartocoera distance of 

 kms. onl. The cumtraffic sure for 

the alternatie B G. Raila line in like of 

the existing BadarpurLumdmg Hill Section 

from Lanka to Chandranathpur Station had 

alread been done in  but no budgetar 

proision has since been made. Balanced 

groth of raila netork is absent in Assam 

and particularl Break Valle has to remain 

content ith onl ne construction like 

BadarpurBhairabi line Besides backdated 

raila stations along ith platforms trains 

ith ornour coaches and engines on 

unaugmented tracks are the common fea

tures of this Vall Furtheremore amenities 

to passenger are hardl looked into.

Sir in the end. I should sa about the 

demands of the people of southern Asia 

hich are . i) extension of raila line from 

Dallabacherra to Rampur in Karimganj 

Dallabacherra Branch Section ii) improe

ment of LumdingBadarpur Hill Section as 

an interim measures till B.G. is constructed 

ni) upgradation of Badarpur junction into 

Raila Diision i) reinstatement of the 

dismissed casual raila emploees of the 

 ) jobpriorit for the Scheduled Caste 

and Scheduled Tribe ouths i) one regu

lar express train should be introduced from 

Karimganj junction to Guahati because of 

constant demand  from the public ii) 

construction of either floer or bepass 

on the leelcrossing in the main entrance 

of Karimganj ton and iii) One Rajadhani 

express should be introduced from Ne 

Delhi to Guahati at least thrice a eek.

Finall I ould like to submit that the
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Rail Budget for  has failed to fulfill 

the hopes and aspirations of the people of 

Assam. So  as a representatie of the 

people of that area I strongl oppose this 

Raila Budget.

With these ords I conclude m sub

mission.

Thanking ou. Sir

SHRI SUBASH CHANDRA NAAK 

Kalahandi) Mr. Deput Speaker Sir I rise 

to congratulate the raila Minister for pre

senting this Raila Budget for the ear 

.

I congratulate this Goernment on 

behalf of the people of Kalahandi on ac 

.tcount of the sanciton of rupees one thou

sand for starting of construction of the rail 

line from Junagarh to Lanjigarh Road made 

in the Budget proision of . I further 

reuest the Goernment to proide more 

funds for Completion of the aboe ork.

Sir the hon. Pnme Minister of India has 

decided to isit kalahandi district in the near 

further. Therefore the Department is re

uested to take the ork as per the budget 

proision so that during the time of the 

Prime Ministers isit the foundationstone 

laing caremon can be performed.

In spite of seeral demands before the 

State Goernment the oerbridges of 

Kesinga and Narta Road hae not been 

started et. He said that both the places are 

the gate a and leading business centre ot 

Kalahandi. There is hea traffic in these 

stations. In ie of the aboe. I reuested 

the Centre to take the ork accordingl for 

completion of long standing demand of the 

district ithout aiting for the State

The raila stations of Narta Road and 

Kesinga reuire extension urgentl due to 

hea traffic. The Hirakud Express running 

from Sambalpur to Niamuddin ma be 

extended up to Raagada. As a result of 

this the people of Kalahandi. koraput and 

adjacent Andhra region ill be highl ben

efited.

The speed of Chhatisgarh Express run 

ningfrom Delhi to Balapur ia Raipurma be 

accelerated as the passengers are facing 

lot of problems due to late and slo running 

of trains. Steps should be taken urgentl to 

aoid dela in beteen Delhi and raipur. 

Proper care should also be taken to aoid 

the problem of lighting and ater facilities in 

st AC. The sure ork for double line 

beteen Lanjigarh Road to Titilagarh ma 

be taken up. To check the unfair actiities in 

raila stations namel  Kesinga Narla 

Road Kandel Rupra Road and Lanjigarh 

Road Sufficient RPF personnel should be 

placed and steps should be taken to open 

one GRF. Police station in Kesinga raila 

station

To release the foodgrains from FCl 

good Kesinga sufficient agons ma bo 

proided  to Kesinga station for  uick 

delier. This is a most genuine problems of 

the district  faced b farmers and mill 

oners. As a result of hich  the FCl 

Kesinga ill be capable to purchase more 

rice and other foodgrains from the district.

Steps should be taken to proide stop

page of Link Express at Lengigarh Road. 

This is purel a mining area and forest goods 

bauxite and other mining materials are aail

able in plent. At present Samata Express 

is running onl once a eek. Necessar 

action ma please be take to run the train 

tice a eek. The office of the Chief Con
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struction Calcutta ma be transferred to 

Onssa The office of the Southern Raila 

one ma be functioned in Sambalpur dis 

tnct of Onssa for the greater mater interest 

of raila department as ill as the public

Expend the oerbndge facilit in the 
raila station and construct another ne 

platform

I Translation]

At there is no adanced and large in 

dustr in kaiahandi distnct action should be 

taken to established a rail coach manufac 

turing unit or other large  scale tpo of 

raila  Engineering Works or industnal 

establishment in distnct

In Onssa there lies the holies place of 

L ord Jagannath temple at Pun In the State 

of Gujarat there lies industnal and techno

logical fields like cotlon mills hich proide 

emploment to a number of poor people of 

Orissa To Facilitieate their trael one mail 

express train should be operated from Surat 

to Pun ia Bajanagarm and Tiiilagarh

Establish health care unit and hospital 

b the rail department

Introduce a ne passenger train from 

Raagarh to Sambalpui

I am sitting here since morning Kindl 

allo me to speech lor to minutes

English]

A .mali natural stream lies toards the 

don portion of kesinga Raila Station As 

a lesult during eer i ain season  the 

ater fiom tm stream flos into the houses 

of rrid local inhabitants thereb causing 

hea loss of propert  akmg adantage of 

this stioam  a number  of  antisocial 

actiities and theft piostitution etc aretak 

mg pkee thereb hampenng the image of 

the raila station So if one side of this 

stream is constmcted ith stone all the 

increase in the theft of the commercial 

articles of the goods site can be checkod 

Action snould be taken to expedite those 

things

Extend the Samalesan Express tram 

upto Reagada hich presentl operates 

from Titilagarh lo Horah

Construct complete roofs on the ne 

platforms that are currentl under consider 

ation from Kesinga to Lenjigarh Road S E 

Raila

Construct ne houses of postal de 

partment in the raila stations

Construct one police station ir the rail 

a station]

Establish the RPF station and its Head 

uarters

Talking about the main problems of tne 

local inhabitants it is the most unfortunate 

fact that there is continuous irregularities on 

electnut suppl along ith regular poer 

rust In order to eradicate these problems 

arrange to establish a generator from the 

rail department for the benefit of the ton 

people

Arrange for dail ope ration of the Samate 

Express hich is at present runmn eekl

Actie ork is being undertaken to con

ert the single in the double line There 

exists one er old rail bndge oer the Tel 

rier in m district Apart from this one ne 

douole line snoula be constructed haing a 

ac*iitto ot bridge
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To proide emploment tor the local 

outh of Kalahandi district in the raila 

department proision for them should be 

kept on priorit basis. One emploment 

interie centre should be opened in this 

station.

The To n of Kesinga is a big business 

centre. So. the goods site should be ex

pended to accommodate the incoming 

temporar booking articles.

Arrange to construct a ticket room and 

dormitor in the recentl constructed uota 

second platform.

The ticket reseration uita should be 

raised for traelling of pasengers.

MR. DEPUT SPEAKER Mr. Naak. 

this is not fair. our name as not in the list 

but still I caled ou to speak. ou should 

conclude no. This is a er odd hour ou 

should not lose our patience. All along ou 

ere aiting ou understand.the limitation 

of the time and conclude.

SHRI SUBASH CHANDRA NAAK 

The departmental land of this diision hich 

is remaining idle should be gien on lease for 

the elfare and appointment on telephone 

attendance in the raila station.

Sir lastl I hope that the Goernment 

of India as ell as the raila department ill 

take effectie steps in soling the genuine 

needs of the people of the backard district 

of Kalahandi in Orissa. I once again thank 

ou for haing gien me a chance to speak 

for m Constituenc.

SHRI SRIKANTA JENA Cuttack) Sir. 

thank ou eer much. At this moment i 

must congratulate ou that toda e are

MR. DEPUT SPEAKER The credit 

goes to the hole House.

SHRI SRIKANTA JENA This I thank is 

the first time that e are sitting up to this 

time. I do not kno ho much time e ill 

consume. Mr. George Fernandes is there. 

He ill be the main speaker toda.

SHRI  GEORGE  FERNANDES 

Muafferpur) What about Mr. mani Shankar 

Aiar

SHRI SRIKANTA JENA I do not kno 

hether Mr. Mini Shankar Aiar ill partici

pate or not. Mr. Ram Naik is there.

The problems is that the staff are also 

reall facing serious  problems because 

since morning the are on their legs and the 

aie orking round the clock.

About the raila budget I il not go 

into an detailed deliberation.

The Ministerof Raila ShrtC.K. Jaffer 

Sharief) ou can discuss ith me in detail.

SHRI SRIKANTA JENA I ill certainl 

discuss ith the hon. Minister in detail. But 

I il mention onl about the plight of our 

State that is. Orissa. Since Mr George 

Feranandes is going to participate I ill 

reuest him also because he knos the 

details about the problems of raila so far 

as Orissa is concerned

As ou kno. South Eastern Raila 

gies the highest reenue to Indian raila. 

And South Eastern Raila gets maximum 

reenue from the State of Orissa. But Orissa 

gets minimum from the Indian raila. Till 

toda. Orissa has been neglected in a a 

that Onssa stands at the loest leel of the
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Indian raila. If ou look at the raila map 

Orissas rail line in the loest in the countr 

If ou look at the total recruitment in the 

Indian raila. Orissas representations is 

the losest. If ou see the electrification. 

Orissa stand at the loest leel if ou see 

modernisation Onssa stand at the loest 

leel.

In an actiit of Indian railas Orissa 

stands at the loest  leel through e 

contribute the highest reenue to Indian 

raila This is the plight of our State.

It as brought to the notice of the hon 

Minister man a time last time also the 

Prime Minister interened hile the hon. 

Minister as repling to the raila budget 

that tne neglect that has been there toards 

Orissa il be dilupted and raila ill tr its 

best to compensate hateer neglected 

has been done in the past. That is h I ill 

onl reuest the hon Minister at this hour 

that he must look at the problems that onssa 

is facing The allocation hich has been 

made in the current ears budget is reall 

not sufficient

About the ne lines I think the Talcher 

Sambalpur rail line has been included and is 

supposed to be completed b  but it 

has no been extended to . Toda.

I hae an apprehension that ill not be 

completed b  also. The a the things 

are moing and the ork is bein done. I 

think that il take anothei three or four 

ears to complete that Irnk also.

We ail met in the Consultatie Commit

tee meeting. We demanded that at least the 

khurdaBolangir raila should be gien the 

top priorit so that estern Orissa and the 

coastal Orissa can be linked. It goes through 

the most backard region of the State. I 

hope hile repling to the budget discus

sion. the Raila Minister ill kept it in mind

He il positiel respond to this demand 

that KhurdaBolangir ill be included and 

the ork started immediatel.

At least some token grant can be gien 

to this particular project. Apart from it as far 

as gauge conersion is concerned Onssa is 

not getting anthing. Therefore. I reuest 

that the Rupsa Bangriposhi line and the 

Gunupurnaapada line ma pleased be 

gien priorit. The hon. Minister of Raila 

knos the problems of our State and I hope 

he ill take care of it I ould reuest 

George Saheb that hile participating in the 

debate he should also mention aboutthe 

problems of Onssa. I sa this because hen 

he as the Minister in charge of Railas 

he tned his best to help the State of Orissa 

and he also knos its problems Thank ou.

SHRI MANI SHANKAR AI AR 

Mailaduturai) * Mr. Deput Speaker Sir I 

hae hat I think the uniue distinction of 

representing a constituenc hich does not 

hae a district ton but has as man as to 

raila junctions. And et the onl use that 

the Raila is making of m constituenc is 

to pass through it. I think I ould be entitled 

to reuest the hon. Minister of Railas that 

since Mailduturi and Kumbhakonam are 

both major raila junctions some actiit 

of the raila in addition to merel running 

the trains through them should take place. 

There is a serious attempt being made to 

undertake an element of industrialisation in 

that area and ithout a major push from the 

public sector I dont think e are going to 

be able to bring about that industrial reolu

tion I ould reuest the hon. Minister of 

Railas to consider the possibilit of es

tablishing a major railas engineering un

dertakings in that area so that it gies a fillip 

to the inoustnaltsation of the constituenc

The second thing that I ould urge 

upon the hon. Minister of Railas is that at

SAKA) Rls.)   and Suppl. 
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this juncture in the life of the nation eer 

Department  not merel the Ministr of 

Home Affairs and the Prime Ministers Of

fice but eer Department has to see hat 

contribution it can make to strengthening 

seculansm in India. As no one knos better 

than the hon. Minister of Railas himself 

there is no ingle example in the hole 

countr of ho people of different religious 

communities can lie together in perfect 

harmon then m constituenc and its ad

joining constituenc. Because it is there that 

e hae Nagore Shareef hich is the South 

Indian euialent of Ajmer Shareef it is 

there that e hae the Vaideesham Koil 

one of hose most faithful adherents in 

none other than our hon Minister of Rail

as himself and it is there that e hae the 

Church out Celankanm hich is generall 

regarded b the Catholic communit of India 

as the roots of Asia. And et. ou hae to be 

a trul intrepid traeller to be able to isit 

Vaideesh arn Koil and then Nagore 

Shareef and then the onl Shani Temple in 

India at Tirunallar and then the Church at 

Velankani because the Railas hae not 

reall made the arrangements that are nec

essar to take the people of India to see ho 

members of different religious communities 

can lie together in the kind of extraordinar 

harmon that the District Nagapatnam uaioi 

Millat demonstrates in our land. So I ould 

like the hon. Minister of Raila to consider 

hether b strengthing the raila sstem 

in that area he could not make a distinctie 

contribution to the preseration of the secu

lar ethos of ourland.

I ould also like to dra the hon. 

Ministers attention to the fact that he has 

under consideration the Place on Wheels 

Scheme for Tamil Nadu. At the moment 

there is a raila line actuall in existance 

beteen the old Danish Fortat tarangambadi

or Tranguebar and the Raila Junction of 

mailaduturi. For some reason I am not 

able to tr to understand h the railas 

hae decided to close don that branch line 

from Mailaduturi to Poraar near 

Trangambadi at just the time hen the 

railas on the other side is planning to bring 

in the Place on Wheels

No Sir since Targngabadt has been 

declared b the Union Department of Tour

ism and the Tamil Nadu Goernment to be 

a special tourism area and sanction has 

been accorded forthe building of a Heritage 

Hotel at Tarangambadi hich is going incor

porate Deitih Fort and since the particular 

concern that is building the Heritage Hotel 

is the same one fhat built the hotel around 

Port of Aguada at Goa has proclaimed that 

the Danish Fort at Tarangambadi is going to 

do for tourism on the Coromandal Coast in 

the s hat Port of Aguada did for tourism 

to the Konkan Coast of the  and s. It 

seems to be the peculiarl in apposite time 

to close don that branch line beteen 

paraar and Maaladuturai. This is the mo

ment to open up utilise it upgrade it and 

ensure that the Palace on Wheels stops for 

lunch at the Heritage Hotel and then goes 

don to gie a liing demonstration of hat 

real seculansm tn real India means taking 

them past Nagore Sharief the Velankani 

Church and Shani Temple at Tirunallar We 

hae got all these things and e can sho 

our people and the people of the orld hat 

it means. So it is not merel the Aodha 

sndrome that remains the example of the 

destruction of seculansm in this countr. 

There is another reuest that I ould ish 

to .address to the hon. Minister of Railas 

particularl in his capacit as a Kannadiga. 

It is in our hands Sir to turn off the tap of 

Caueri and stare Cauien Delta ot ater 

and thereb reck agnculturat prospects of 

Tamil Nadu Tanjaoorand this countr. It 

is also in our hands as an upper riparian to
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ensured that justice comes after the Caueri 

ater Disputes Tribunal gies its final aard 

and ensure that ater continues to flo 

don Caueri.

In the last to ears e hae had a 

demonstration that een if Karnataka is a bit 

reluctant to gie us ater God Himself 

interenes and gies us ater e hae had 

to bumber crops in succession. No the 

crop has been so successful that the Rail

as is unable to moe this crop. It is clear 

that the progress of agricultural technolog 

has  had the conseuence of increasing 

een in the normal ear agricultural produc

tion particularl rice production in the 

Caueri Delta to the point here the old 

narro gauge sstem that ou had is inca

pable of coping ith the uantit of agricul

tural production in that area. No hen ou 

combine saage fact that the grand amcut 

canal is coming through the drier part non

delta parts of Tanjaoor district and there

fore there is going to be additional good 

production in those drie parts to the West 

and the South of Tanjaoor district an ou 

add it to the traditional rice production in m 

part of the district hich is the Maaladuturai 

constituenc ou il find that it is impossible 

for the railas in its present condition in 

that area to cope ith this increased agricul

tural production. Since is it essential for us 

to reach about  million tonnes of output 

of goodgrains b the turn of the centur to 

feed the groing Indian population I think it 

is essential for the railas to stud in depth 

hat are the upgraded raila reuire

ments of that area.

The Tamilnadu  Ciil  Supplies 

Coorporation has indeed alread under

taken such a stud establishing conclusiel 

that it is not enough for ou to upgrade into 

broadgauge on that bit of the raila line 

sering the South that goes from Villupuram 

to Jaakondam and on to Tiruchchirapphlli

but also to consider doing the something on 

an urgent crash basis for the line as it 

extends den to Mailadututurai going on 

to Kumbakonam upto Tiruchchirappalli and 

inded to consider hat ou can do in this 

regard from Nagapattinam to Kumbakoram 

because onl then ill the increased food 

production that is ineitabl in conseuence 

of the agreement that I hope m home State 

and our hone State ill arrie ithin the 

next fe months ill result in such an in

crease in the agricultural production that the 

raila must not at that point then fail flat on 

its face not being able to cope.

Conseuentl to sum up for this 

rather narro and chauinistic presentation 

of m interest in the railas ) e need a 

contribution from the raila to the process 

of industralisation hich is rampantl in 

progress in the uaideMillet district but 

hich reuires a pub.c sector injection and 

for hich I cannot think of a better depart

ment than the Department of Raila be

cause our Department has been associ

ated ith m constituenc for oer  
ears ou used it just for  ears. No

I reuest ou to gie us something in return. 

Secondl it is essential that ou moe into 

broadgauge line in that area ithout hich 

raila il not be able to cope ith the 

increased agricultural production in the of

fering. And thirdl that ou must take into 

account the immense tourist potential of the 

area and make it possible for the raila 

touring in passengers into their area be

cause it ill not onl bring us much needed 

and percussie a to teaching the be

nighted people of the North ho it is that e 

in the South lie in perfect religious harmon 

among all our different religious communi

ties.

Thank ou

MR. DEPUT SPEAKER  As per the 

list all hon. Members hae spoken except 

to.
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SHRI RAM NAIK Bomba North) Good 

morning to the hon.Deput Speaker to 

aking members and also to the members 

tike Shri Sultanpuri ho had a short sleep in 

their chairs. Perhaps e are going to set a 

ne record in Parliamentar histor. I as 

asking m senior colleagues about the ear

lier record ho told me that earlier the House 

has orked maximum upto .  a.m

SHRI MANI SHANKAR AIAR Earlier 

record is of .  a.m.

SHRI RAM NAIK That is ail right but 

no it is   a.m. I ill be brief in m speech 

and after that Shri George Fernades ho 

has enough material to speakech upto .  

a.m if he desires so that ill be a record for 

the Guinness Book. I as just joking and do 

not think that he ill do that. It is a sort of 

injustice being done to ail of us and to the 

staff members ho are orking ith us. All 

of us are sitting late here to discuss the role 

hich the Railas can pla in making 

efforts to remoe injustice being done to the 

people of India. When I look into it i find it a 

great injustice. The Raila Minister has 

igorousl attacked the interests of com

mon people. It is a cruel attract. I think hon. 

Minister ill gie repl to the discussion in 

the second session of the sitting of the 

House toda. He should tr to lessen ihis 

cruali b making appropnate changes in it 

so that the common people ma beliee that 

something has been done for them.

First of all e ill hae to see that What 

is the actual place of railas in our eco

nomic life. Is it a commercial organisation 

If it is so e ill hae to think oer it in those 

terms. And if it is a means of economic 

deelopment and to proide an infrastruc

ture for economic deelopment then e 

hae to think oer it in other terms. I mself 

beliee that raila is a means of economic 

deelopment and from that point of ie e 

should thing oer it.

The Raila Minister presented the 

Raila Budget on th Februar. We are 

making histor b sitting too late in the night 

of st March to discuss raila Budget. 

There is no proper planning hich is isible 

from Budget speech of the Raila Minister. 

He has stated in his speech that during last 

one ear railas has earned maximum 

reenue b record transportation of goods 

and carring a record number of passen

gers. It is selfpraising but I regret that I 

cannot do that. Not for the sake of criticism 

but I ould like to uote para . of the 
resolution made last ear b the Raila 

Minister in hich he said

English)

Sir in m last Budget speech I had 

indicated that a Committee of Experts ould 

be set up to make recommendations to 

bring about the changes in managing ethos 

so that rail transport becomes a a of 

business.

Translation]

It as decided iast ear to set up an 

Expert Committee. What ou hae done in 

the last one ear

English]

I ish to inform the House that a 

Committee of Experts is being set up 

shortl to conduct a detailed stud 

and gie recommendations on the 

necessai organisational and struc

tural changes.
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ou ere not een able to set up an 

Expert Committee in one ear and no ou 

are talking about the improements in the 

raila. He is saing that an expert commit

tee ill be constituted but he has not done 

that. our performance has not been good.

Another thing hich ou hae said in 

our speech is directl related to me. ou 

hae stated that before conducting stud 

the Adisor Committee of Raila Ministr 

constituted three stud groups. I as con

ener of one of the stud group relating to 

Finance and store. In a a I as entrusted 

a responsibilit and for this I am TBs Aim 

thankful to him. M report is read and I ill 

officiall present it in the House toda at

. a.m. Being the conenor of this stud 

group I got an opportunit to stud the 

financial resources of the Railas. I defi

nitel got more knoledge about the finan

cial resources but hat I found is that the 

ie point of the Planning Commission about 

the railas is not fair. If the consider it a 

main force for the deelopment of the coun

tr the should hae paid more attention 

toards it. Planning Commission allocated 

 per cent funds for the raila in fifth Fie 

ear Plan but later on it reduced it to  per 

cent in th Fie ear Plan  percent in th 

Fie ear Plan . per cent in th Fie 

ear Plan and for the ear  it is just 

. per cent. What I mean to sa is that the 

planning commission is not paing adeuate 

attention toards railas. I beliee that it 

is all due to fault sstem of the Goernment 

and it is the dut of Parliament to make 

improement in it. We should pa attention 

toards that. The hon. Minister should take 

responsibilit for it and being the Members 

of Lok Sabha hateer help e are able to 

do. e ould definitel do that and I think 

ithout bringing a change in the sstem e 

cannot set it right.

No ou hae set up a Raila Fi

nances Corporation to collect more funds 

for the railas. No raila secunt scam 

has take place last ear there as Securi

ties Scam . Our hon. Finance Minister has 

repeated it time and again not onl in India 

but all oer the orld that.

English]

This scam is being blon out of propor
tion

Translation]

It as a coincidence that I as also 
in London in connection ith a Parliamen

tar Conference hen our Finance Minister 

gae his speech in London and later onin a 

press conference hen he as asked b a 

journalist he said

English]

This is being blon out of proportion. 

Translation]

The raila Ministr issued tax free 

bonds of Rs.  crores at a higher rate of 

interest of . percent instead of  percent 

but the total contribution receied b the 

railas from the market as onl . 

crore. Those ho are saing that it is not the 

result of securit scam but ou can er ell 

judge the impacts of the scam on it. The 

people ho hae mone are not making an 

inestment in it because the think that their 

mone ill not be propert utilised b the 

Goernment and the Finance Ministr is 

also not proiding the facilities hich should 

hae been gien to Raila Ministr. There 

is a reason for it. We should keep it in mind 

that if e ant to make improement in 

railas and if e are not able to proide 

adeuate finance to the railas it means.
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That e ill be staring the* Railas of 

finances. Then if. e sa that train is not 

moing then ho that can moe ithout 

coal diesel or electricit. I think e need to 

pa attention toards this point also.

Secondl Finance Ministr is also gi

ing stepmotherl treatment to Raila Min

istr as if the Finance Minister has nothing to 

do ith it. We are realising that Budgetar 

support hich the Raila Ministr should 

get is constantl reducing. If e look at the 

figures of last three ears e ill find that in 

 Budgetar support of Rs.  

crores as gien hich as  per cent of 

total raila funds and for the ear  

budgetar support as Rs.  crores 

hich as  percent but during the current 

ear it is just Rs.  crore hich means  

per cent of the total Raila funds. It is the 

dut of Lok Sabha to exercise a check oer 

the Ministries be it Finance Ministr or Rail

a Ministr. Sudden fall in the budgetar 

support from  percent to  percent is not 

good for financial health of Railas. So 

long as e do not make changes in it e 

cannot make an improement in railas.

As I ha e mentioned it at the outset that 

if e ant to run railas as commercial 

organisation then the raila ministr should 

tell the Goernment accordingl. Raila is 

transporting some items of goods on subsi

died rates. I do not ant to gie details of 

those items to sae time. As I kno last ear 

there ere  items of goods on hich the 

railas hae proided subsid and on ac

count of that it receied Rs.  cores less 

on freight charges. If the Goernment in

tends to make it commercialised an amount 

of Rs  croers hould be paid to the 

railas If it is done the financial health of 

the railas can be improed to a great 

extent. As I hae mentioned earlier that

being a conener of a stud group  got an 

opportunit to stud financial resources in 

details. I am stating these facts before the 

House so that e ma bring about neces

sar changes to facilitate more improe

ments in the Railas

No I shall make m submission about 

the metroraila. in Bomba. It is m fourth 

consecutie speech on* raila Budget. I 

hae been making speeches on raila 

budgets eer ear for the last four ears. 

Shri George Fernandes is sitting beside me.

 made m first speech on raila budget 

hen he as the Raila Minister. At that 

time I humorousl remarked that once Shri 

George Fernandes sat on Satagra on 

raila track at Dadar station against the 

hike in fare. I also gae that photograph to 

him. I hae been repeatedl saing the 

same thing for the last four ears but it 

seems that e are hitting out heads against 

a dead all hich does not moe. Nothing is 

done for the people of Bomba I do not get 

tired so soon but it has started frustrating 

me. If a cool mined person like me get 

frustrated it is er difficult to sa about the 

reaction of the people of Bomba. Things 

hae come to such a pass.

That is h the hon. Minister of the 

Railas needs to bemore kind to the   

people of Bomba. For that the foremost 

thing that has to be done is to make the 

suburban raila an autonomous corpora

tion. About one crore people in total trael 

dail from one place to the other throughout 

the countr out of hich about  lakh trael 

dail in Bomba alone. Will it do if the 

Goernment takes no initiatie for such a 

large number of people traelling there. The 

Goernment introduced nine more trains 

out of hich four are superfast trains and 

three others. For hom the Goernment is 

doing an this. The citiens of Bomba make 

such a great contribution to the excheuer
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of the countr and the Goernment has also 

released it. The hon. Minister of Finance 

has stated in his statement that the loss 

occurred due to the bomb explosions in 

Bomba as orth more than ten thousand 

crore rupees. What does the Goernment 

proposa to do in Raila serices for Bomba 

citien ho contributes to raising huge ealth 

for the Goernment ith his hard labour. 

Trains are important role in Bomba as 

arteries are in our bod and the Goernment 

has no ne programme to launch in this 

connection. The Goernment is doing so 

because it adopts discriminator attitude 

toards this cit. I ould like to place before 

the hon. Minister some detailed figures about 

the metropolitan cities. He must be knoing 

that there are dour metropolitan citiesOelhi 

Calcutta Madras and Bomba. The total 

funds allocated to Delhi hae been Rs.  

crore and that allocated the to Calcutta is 

Rs.  crore though the total percentage of 

commuters in suburban traffic there is . 

Madras has been allocated a sum of Rs.  

crore hile the percentage of commuters 

there is . Amount all these metropolitan 

cities Bomba is the place here the per

centage of commuters is  but a meagre 

amount of Rs.  crore has been allocated to 

it. Is it not a stepmotherl treatment to 

allocate Rs.  crore to Calcutta and Rs.  

crore to Bomba the Goernment should 

keep this fact in mind and do aa ith 

discrimination. It has been repeated again 

and again in the Budget as ell as in the 

speech of the hon. Minister that Railas 

suffer a hea loss in the suburban traffic 

serice. The Goernment sas that it incurs 

loss but e dont sa so. When Shri George 

Fernandes as the Minister of Railas a 

status paper as published giing figures 

for  a cop of hich is also aailable 

ith the Goernment. It shoed a profit of 

Rs.  crore to the suburban railas of 

Bomba hich included Western and Cen

tral Railas here as Calcutta suffered

loss of abot Rs.  crore and Madras suf

fered loss of Rs.  crore  Thu the total 

comes to about Rs.  crore and the entire 

burden falls on the commuters of suburban 

serices in Bomba ho constitute about  

per cent of the total traellers.

Sir I ould like to kno as to h the 

Goernment does not pa an heed to 

proide justice to citiens of Bomba. Last 

ear Shri George Fernandes had submitted 

and no I ould like to repeat that it is 

extremel inconenient to trael in the 

croded trains of Bomba. As per the 

Goernment figures itself the trains haing 

capacit of  passengers carr  pas

sengers in sitting and  in standing thus 

making the total of about  passengers. 

In case there is more crod the total 

number ma nse to  and during the 

office hours hat has been called super 

dense crush loads it ma reach . The 

total number of passengers thus go up b 

four times that means  persons standing 

in the space of one s. mt and the Goern

ment cannot imagine the plight of the pas

sengers traeling in this manner for hours 

together I ould also like the hon. Members 

to come to Bomba and hae an experiecne 

of traelling in local trains for seen 

das.anone of the hon. Members ma dare 

to get on a local train on ChurchgateVihar 

section beteen  AM to   AM. regularl 

for seen das and then recount their expe

rience as to ho  man in Bomba lies 

there. The are after all human beings and 

contribute most to the income of the nation 

 and the Goernment is doing nothing for 

them I ould like the Goernment to gie 

up such an discriminator attitude.  The 

Goernment should make the suburban 

raila an autonomous cooperation onl. 

Then it ill kno hether there is profit or 

loss on this section. The hon. Ministers 

Budget speech states that subsid ill not 

be gien I fail to understand on hat basis
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the Raila Board officials hae coninced 

the hon. Minister about it. and that ho it is 

rong to gie subsid.

Sir no on the basis of the figures 

aailable ith me. I ould like to state that 

British Railas gie  per cent subsid 

suburban traelling hereas Siterland 

gies . per cent subsid German Fed

eral Railas gie  per cent subsid and 

French National Railas gien  percent 

subsid and as compared to these countries 

Indian Railas gie onl . subsid. In

terruptions)

SHRI C.K. JAFFER SHARIEF Bomba 

is out Siterland.

SHRI RAM NAIK Hae ou seen the 

conditions in Siterland.

SHRI C.K. JAFFER SHARIEF  

Bombas share has been gien to Bihar.

SHRI RAM NAIK. I ould not like to 

associate Bihar ith it. M submission is 

that the co that gies milk should be feeded 

properl.  If something is not done for 

Bomba then the deelopment in Bomba 

ma be hampered if the anti social elements 

began to do something antinational. Een 

toda if a train becomes late just b  

minutes there is utter confusion. The hon. 

Minister ma personall itness the situa

tion along ith me ithout informing an 

raila officer. Therefore the entire con

cept ith regard to planning and financing 

the suburban raila should be changed 

and the funds for such an initiatie should be 

allocated in this Budget itself onl then it 

ould be possible to do something concrete

Before I conclude I ould like to submit 

that the Goernment hae put an additional

burden on season ticket holders. Fare had 

been increased to a great extent a fe das 

back. The figures gathered after this in

crease reeal ho much reenue does the 

Goernment earn. As per the reised esti

mate of  the net reenue comes to 

about Rs.  crore and the source of this 

earning is the increase alread effected in 

fare.  et the Goernment continues to 

increase the fare. It is not justified on its 

part if there is profit the Goernment should 

think as to ho the expenses can be cur

tailed hen the Goernment is earning a 

good amount of reenue it ould be unjus

tified toput a burden on people b increasing 

the fare. Therefore I ooid urge upon the 

Goernment to ithdra its decision that 

puts burden on the passengers of second 

class as ell on the season ticket holders. If 

the Goernment ithdras the proposed 

increase it ould seem that it ma do 

something in the interest of common man or 

middle class people.

I ould also like to point out that no 

project has been proposed for Bomba. 

When Shri George Fernandes as the Min

ier of Railas a status per. Suburban 

Need for ne incenties as published in 

hich projects orth Rs.  crore ere 

shon Some  facilities ill hae to be 

proided to the citiens ot Bomba if the 

Goernment ant that the should trael 

ithout inconenience hich is tolerable 

then planning ill hae to be made for using 

that amount of about Rs.  crore. Ho

eer the Goernment has not allocated 

funds for een a single project. The amount 

of Rs.  crore allocated in the Budget is for 

the ongoing projects. No ne project is 

there.  It had been decided to launch 

Satagraha at all the suburban raila 

stations in Bomba on th March. But in 

ie of a series of bomb explosions that took 

place on th March e decided to post

pone that Satagraha. The hon. Minister
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must be remembering that e hae ith

dran our agitation in ie ot these inci

dents but the anger in peoples mind had not 

assuaged. Therefore I ould like the Go

ernment to ithdra the increase in fare so 

that people are coninced that the Goern

ment ants to do something in theinnterest.

I hae gien three suggestions  the 

Goernment ma please tr to accept them. 

There isatoline raila trackfrom Bonali 

to Vihar. There has been a demand for the 

last .  ears make it fourline track. 

This ork should be taken in hand and at 

least one or the other token proision should 

hae been made in this Budget.

.  hrs

On the same section i.e.. Bonali to 

Virar a ne oerbridge has been constrcted 

near Vasai ith an expenditure of about 

Rs.  crore. That project as proposed to 

be completed b August  and e hae 

seen that the ork has been completed. But 

e do not kno hether the Railas hae 

started using it not. People hae doubts 

hether does it hae an structural defects. 

The General Manager of Raila told the 

correspondents that the ne bridge ould 

begin to be used from August . What 

happened to it people hae doubts that is 

h I hae informed ou about it. A line has 

been laid to connect Vasai ith Central 

Raila. Fe trains including goods train 

run on that line. This track should be kept 

open for suburban traffic and trains should 

be run atleast during the da to facilitate the 

traelling people. M next demand is that 

Virar is  kms. from Bomba. But the 

people ho come to Bomba to ork come 

there een from Palgharand Dahanu. There 

is a big project of Tarapur Atomic Energ at 

Vasai and people in thousands come there 

dail. A shuttle serice for them runs tram 

Dahanu and Virar.  When Shn George

Femandes as the Minister of Railas 

to shuttle serices ere started but fie 

additional trains are reuired to be pressed 

into serice there and a decision to this 

effect should be taken at the earliest. Wh 

does the Goernment not start four mre 

shuttle serices. What is the need to attack 

all the AC coaches. There is a ra of hope 

in it.  There had been a long standing 

demand to extend the DahanuVirar shuttle 

serice to BorialiAndheri. It ould facili

tate the traeling people.

It is er often stated that electric lines 

keeps on changing from DC to AC and ice 

ersa on the raila track at Virar and so the 

electrical locals are not run beond Virar. 

Regarding the technolog improement it 

has been stated at page .

English]

Designs hae been finalised for design 

multiple units hich can be run ith high fuel 

efficienc and faster acceleration in an 

combination from three to nine coaches. 

These units ill hae the capacit to achiee 

the same transit sstem as MailExpress 

trains and can be utilised on branch lines 

and in nonelectrified suburban areas around 

the cit.

Translation]

I ould like to demand thatthe electrical 

units hich hae been deeloped can be 

utilised for Dhahanu Virar and Boriili. I 

ould like to reuest that as soon as the are 

manufactured the should be unitlised for 

Dnahanu and Boriili sector. There is al

read a platform at Bonili. So diesel loco

motie should be put to use as soon as it 

comes. I hae a lot to sa. but then Shri 

Fernandes ill speak upto  p.m. and that I 

do not ant. The increase made in the 

suburban train tares should be ithdran.
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At the same time fares for second class in 

long running trains should also be ith

dran. The computerisation charges hae 

also been increased. Computers hae been 

introduced to increase the efficienc and to 

issue tickets faster.

Dhar is m constituenc. It ill be better if 

I confine m speech to it onl. Alread so 

man hon. Members hae spoken and all 

the problems hae been coered. This ill 

be conenient for the raila Minister and 

he ill be able to repl* properl. There are 

to districts Dhar and Khargoun under m 

constituenc.

THE MINISTER OF RAILWAS SHRI 

C.K. JAFFER SHARIEF  The people are 

not reuired to stand in ueue.

SHRI RAM NAIK If anone asks for 

manual tickets ill be gien When ou 

proide one serice h do ou charge 

separatel for it At Boriailt e get reser

ation ticket for Delhi but return ticket is not 

issued from there. So ou should ithdra 

this increase.

Kirtan as being held at a place. Differ

ent musical instruments ere being plaed 

and it ent on for till to and half hours. After 

some time the kirtan part felt that it has 

been er late as all the people hae gone 

except one person ho as still sitting 

there. The told him that he as the true 

deotee as he as still sitting there. But then 

a man from their group said that he as not 

a deotee but he as sitting there to ind up 

durries. This kirtan hich is taking place 

here should also hae some results. Thou

sands of rail passengers should get some 

benefit out of this discussion hich is taking 

place here otherise e ill resort to agita

tion. So I reuest ou not to act like this.

SHRI SURAJ BHANU SOL ANKI Dhar] 

mr. Deput Speaker. Sir I elcome the rail 

budget of . No it is  O* clock in 

the morning and the stars also ent to 

sleep. What should I sa on the Budget. The 

entire night has passed and no m turn has 

come.  While elcoming this Budget  i 

ould like to express some regrets also.

In the last  ears no efforts hae 

been made b the centre to proide rail 

facilit to these districts hich are tribal 

dominated areas. I m not saing hat has 

been done in these  ears but ould like 

to submit that in this nd ear of m life I 

hae got an opportunit to present the prob

lems of m area before the hon. Minister 

dunng this raila budget. I hae ritten tc 

him seeral times and met him also but no 

attention as paid in this regard. Recentl 

an effort as made to bring Dhar district in 

the raila map of our countr and to link it 

ith  kms. long IndoreDahodMaksi 

fine. Earlier this project as to be started b 

Shri Madharao Scmdhia and the name 

gien to the project at that time has been 

changed no. Ma be there is some con

ention that an scheme introduced b a 

Minister is dropped as soon as he goes out 

of poer. I ould like to submit to the hon. 

Minister that as the ord sharief is also 

there in his name he is listening to me. Our 

hon. Prime Minister ants that the ork on 

the schemes approed recentl should be 

completed first and no ne schemes should 

be announced no. The hon. Minister must 

hae understood the indication gien b the 

Prime Minister. So. in regard to the recentl 

approed raila lines I ould like to kno 

hether more funds ould be proided or 

efforts ill be made to complete them ai the 

earliest The speed ith hich funds are 

being proided to this project i.e. Rs.  crore 

in a ear  it appears to me.

 Naam Goom Jaega. Chehra eh



 Rl. Budget CHAITRA  SAKA) Rls.)  and Suppl. 
Gen. Diss. Res. re. approal of rd   Dem. for Grants Rls.) 
Report of R.C.C. Dem. for Grants

Badal Jaega

Men Aaaj Hi Pehchan Hai Gar 

aad Rahe.

If the hon. Minister has to proide funds 

onl hether he ill allocate some more 

funds to this project during his tenure be

cause. during the th Lok Sabha hen he 

itl face the public ne ill hae to repl them.

Mr. Deput Speaker. Sir Madha 

Pradesh has also got some facilities out of 

the ne raila schemes proided to the 

southern raila. Bhopal has also got some 

facilities. Indore is a big cit closer to m 

constituenc and it is a business centre also. 

It ill be good if it is proided some special 

raila facilities. Recentl a demand as 

made to run an Integrit Express from Bhopal 

to Indore. Ma be the hon. Minister hasd 

made efforts in this regard or as usual he 

has tried to make us understand this is a 

longstanding demand. It ould be better if 

the hon. Minister gies an assurance in this 

regard. The residents of DharandKhargoun 

districts ill hae to beg before Shn Shanef 

heneer the are reuinng to come to 

Delhi 

de data ke naam. tujhko allah rakhe

It ould be better if such a situation 

dees not arise in the raila.

Mr. Deput Speaker Sir I ould like to 

repeat another demand put forard b some 

Members of the Opposition.  Dunng the 

session this spouses of the Members are 

alloed onard and return putne from 

their constituencies to Delhi and iceersa. 

This facilit should be extended for the 

entire ear and from eer place to an 

place. Because the Members no lie in 

Delhi or go to an place to take part in an

demonstration and are jailed their families 

could meet them. I ill talk to Shn George 

Fernandes about it. I am telling ou some

thing practical. I had been in the opposition 

also. Through this sstem the Member can 

atleast meet his famil members.

Mr. Deput Speaker Sir I do not ant 

to go into issues of increased fares and 

freight charges or the facilities proided or 

ithdran to an cit But computers should 

be gien priorit as the are an essential part 

in modernisation of railas. This ill make 

the ork of raila emploees conenient 

and the passengers ill also benefit from 

this sstem We ill also get the opportunit 

to reduce the number of complaints re

ceied dail.

Mr. Deput Speaker Sir it is no .  

a.m. There is er little time and I ould like 

to submit a fe points about m constitu

enc. I ould like to reuest Shri Jaffer 

Sharief that.

apne hathon ki lakiron ka samundar 

dekhun

laa tere hath ki main apna kukaddar 

dekhun.

What I ant to sa is that priorit should 

be gien to m constituenc. Allocations 

should be increased and the facilities hich 

hae not been proided to the area for man 

ears should be proided in the coming 

ears I used to be a pilot earlier. No hen 

I hae entered politics. I hae to trael on 

roads and b trains.  The hon. Minister 

should pa attention in this regard and the 
allocation for IndoreDahooMaksi rail line 

going through Dhar district should be in

creased. With these ords. I elcome the 

Budget.



 Rl. Budget  Gen.  MARCH 
Diss. Res. re. approal of rd Report
of R.C.C. Dem. for Grants Rls.) 
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Muaffarpur) Mr. Deput Speaker. Sir I 

cannot support this Budget inspite of m 

illingness to do so. We ma tr to project 

inside or outside the House that the Raila 

is a sparate organisation but in fact it func

tion like an other Goernment organisation. 

It is a part and parcel of the Goernment 

because for the allocation of funds Raila 

comes before the Parliament like an other 

Department of the Goernment. It is not 

possible for me to support this Budget be

cause the intention of the Goernment is 

also not good as far as Railas is con

cerned. I am happ to learn that the hon. 

Minister of Railas also admit this fact as 

he is nodding his head.

Mr Deput Speaker Sir the hon. Min

ister of Finance had presented the Eco

nomic Sure in the House the er da the 

hon. Minister of Railas had presented 

this Budget. This economic sure is pre

pared b the Economic Diision of the Min

istr of Finance. Three pages hae been 

deoted to Railas in this Economic sur

e. I ould like to uote three sentences 

from it.

English]

There has been a progressie decline 

in the share of freight carried b the railas. 

Since rail trasport is more energ efficient 

and enironment frinedl the decline in its 

share of feight needs to be reered b 

means of higher efficienc loer costs and 

a competitie mangement of the railas 

Improement in railas can be achikeed 

b increasing the productiit of the existing 

actiities as ell as augmenting the inest

ment*

Translation]

This is hat the preach and practice.

The Goernment has allocated onl. Rs. 

 crore to Railas this ear hereas its 

plan for this ear is of Rs.  crore. The 

entire progress of the Railas is restricted 

to Rs.  crore. On the one hand the 

Goernment accepts the need of augment

ing of inestment hile on the other hand 

it allocates onl Rs.  crore.  So the 

intention of the Goernment is not good. 

The hon. Minister of Railas has put a 

burden of Rs.  crore on the people b 

a of increasing both the freight and fare 

rates. No the hon. Minister can sa that he 

had no other aout except increasing the 

fare.  I ould not like to enter into an 

controers. But in a capacit of a former 

Minister of Railas I am of thr opinion that 

tne Goernment had other alternaties also 

but the did not muster courage to explore 

those alternaties.

I ould not like to discuss all those 

alternaties. But I ould like to state that 

three ears back hen I as the Minister of 

Railas I had discuss man plans of 

mobilising the resources.  One of such 

alternatie as the raila land. When I talk 

of raila land I do not mean b the land 

hich is ling unused opposite the raila 

stations or the land on hich people hae 

built their houses. The persons ho hae 

alloed these people to construct their 

houses on such land or hae entered into 

deal ith then are making merr. I am not 

talking about that land.

I had used a ord air space. I think 

that thousands of acres of land aboe the 

rail tracks can be obtained as airspace in the 

metropolitan cities like Bomba Calcutta 

Madras here suburban trains operate. 

No the uestion anses as to h no efforts 

hae eer been made to use this air space 

Wh the ork of constructing hkusesbuild 

ings b the persons illing to do so on the 

airspace has not been undertaken

and Suppl. Dem. for Grants 
Rls.) 
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This thought is not a noel one. It is elt 

recognised and accepted one. When it as 

debated ail oer the countr h it as not 

implemented b the Goernment Had the 

Goernment implemented this in Bomba 

alone it ould hae fetched Rs.  crore 

from there alone and the problems of 

Bombaites ould hae also been resoled 

to a great extent. And in that case the 

Goernment ould bot hae to put fresh 

burden of een one paise on the people 

Therefore I do not support this Budget 

because the Goernment did not adopt the 

alternatie hich as aailable and put an 

additional burden of Rs.  crore on all 

people. We Members of Parliament escape 

from this burden because e are entitled to 

trael free of cost b train. The Goernment 

officials and raila officials do not hae to 

bear this burden Moreoer this burden is not 

an ordinar one.

Just no Shri Ram Naik has said that 

this burden is increasing eer ear and this 

increase at the rate of  or  per cent per 

annum doubles the fare ithin  ears. 

Such is the position. In m opinion the 

raila fare has increased nearl threefold 

in last  ears.

THE MINISTER OF RAILWAS SHRI 

C.K. JAFFER SHARIEF]. It as ou ho 

encouraged us to raise it..

SHRI GEORGE FERNANDES No. it 

is not the matter of giing encouragement 

if other alternaties are aailable and e do 

not intend to aail of them and the Goern

ment goes in for eas alternaties then 

complaints are bound to be made. Other 

alternaties did exist there.

No I do not kno ho much informa

tion does the hon. Minister of Railas has 

There are bookstalls on mean one thou

sand raila stations and there are alsotea

stalls t light refreshment stalls at about 

seen or seen and a half thousand raila 

stations barring a fe er small raila 

sations of small illages. In metropolitan 

cities like Bomba or Delhi and in other such 

big cities and big junctions there are restau

rants also.

.  hrs

SHRI RAM NAIK in the Chaii

I ould like to kno from the hon 

Minister hen the rent for bookstalls nes

paper stalls or refreshment stalls teastalls 

as last fixed Ho man ears back their 

rent as fixed Mr. Chairman Sir if e go 

to Bomba V T. Dadar and Bomba central 

raila stations and tr to find out the rent 

of such stalls of these stations e ill find 

that the rent of each of these stalls as fixed 

at Rs.  some time back. No these stalls 

are sold b contractors to subcontractors 

and b sub contractors to other people at a 

premium of Rs. to  thousand or more.
I do not kno hether this situation has 

improed a bit dunng the Iasi to or three 

ears If e assess the rent of these stalls 

at market rates and reise the rent accord

ingl I do feel that the deficit ill be made 

good to some extent if not full The mone 

that goes in the pocket of those people ho 

use public places of railas for building 

houses etc  ould hae been gone to 

proper authorit. Moreoer hat I hae 

said about refreshment stalls is true about 

bookstalls also.

Mr. Speaker Sir I had a uniue expe 

nence during m short tenure as a Minister 

of Railas. We used to bnng out a monthl 

nespaper named  Pratipaksha. Once 

there as a long discussion on it in this er 

House in . We used to publish hardl 

 copies of the paper. At that time its 

editor as a oung P.H D scholar from the
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Jaaharlat Nehru Uniersit. One da after 

much insistence he suceeded in obtaining 

an appointment from me and came to m 

house and told me that the A.H. Wheeler 

had inited him to dinner and talked a lot ith 

him regarding the paperPratipaksha. The 

expressed surprise at the fact that onl  
copies of such a good nespaper ere 

being brought out. The then suggested the 

editorto publish at least copies from 

next month onards and the ould pur* 

chase all the copies. It is eident that the 

anted to strike a deal ith us and I then 

asked that oung chap that he did not kno 

as to hat sorts of people can create hat 

kind of troubles. Thus the matter ended 

there. Mr. Chairman Sir I hae stated all 

these things simpl to kno from the Hon. 

Minister as to hat rent is being paid b the 

A.H. Wheeler ho hae nearl  stalls. I 

also ant to kno as to hen this rent as 

fixed and hat ere the terms and condi 

tions. I also ant to kno the facilities being 

proided b them to their emploees  also 

ant to kno hether the are paing them 

salar or hae engaged them on contract or 

commission basis The are engered in 

foot. The ould not spare anbod not 

een those ho are sitting in the Rail Bhaan 

or ho are orking on their shops. The are 

prepared to een purchase  thousand 

copies of our nespaper. The ould sell 

these copies in aste but ould pa ou the 

fUll price just to bribe ou. Mr. Speaker Sir 

thus it ma be termed as a problem or 

eakness of the Goernment Or it ma be 

interpreted that the people in Goernment 

are opportunists and take side ith these 

ho exploit the poor. So Mr. Minister t am 

sorr that I couJd not support our Budget as 

ou hae exploited other sources hile kno

ing the problems of the railas.

There is one more area on hich ou

people express this tpe of anguish on rail 

budget inside and outside the House as 

the are doing just no. Mr. Rambhau has 

said that he has become frustrated people 

of Bomba are frustrated can ou think hat 

ill be its out come I can understand the 

frustration of people as this tpe of things 

happen eer ear. Toda e are sitting in 

the House upto  to .  p.m. This speaks 

the importance of raila in the life of com

mon man hon. Members elected to this 

House and people in their constituencies. 

We are not sitting here to set an ne 

record.  There as no other alternatie 

except sitting here. This also indicates the 

importance of raila in the life of common 

man.

The raila hich is closel connected 

ith common people is not running in loss. 

I feel er sorr hen nespapers rite 

front page articles before the budget that 

raila is running in loss. So it has to raise 

Rs. crore from people Raila is not in 

loss it is making a lot of mone. The social 

cost has been estimated at Rs  crore. 

This amount should hae been proided 

from general reenue and not from earnings 

of railas. The social cost could be more 

than Rs.  crore. The burden of social 

cost b a of giing concessions in freight 

charges on salt foodgrains and other nec

essar items and giing free passes to some 

people should not be put on the railas. 

This concept of social cost is prealent all 

oer the orld and not in India atone. In 

foreign countnes. like America it ma hae 

some other terminolog B proiding this 

irom general reenue a sum of Rs.  

crore ould hae been credited to raila 

earnings and there ould hae been no 

need to put a tax burden of Rs.  crore. 

The Goernment should take a decision on 

it.
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Hie point of social cost is nothing ne 

for India. Eer raila in the orked gets 

subsid from the Goernment  interna

tional Monetar Fund and World Bank tell 

India to stop subsid but in their on coun

tries the proide large sums on subsid. 

Japan proides subsid of Rs.. lakh per 

heatere of land for groing padd. Where 

as it asks us through international Monetar 

Fund and World Bank to stop subsid. Our 

Goernment should think oer its responsi

bilities. In principle I agree that concession 

on freight charges on fodder salt rice and 

 things ou hae listed is correct but its 

responsibilit should bot be restricted to 

people aailing train serices.

profit tor the current ear comes to Rs.  

corre or  crore. What is our deelop

ment fund or capital fund ou sae mone 

on hateer account ou like but the Go

ernment proided ou Rs.  crore out of 

hich ou ant to collect Rs.  crore 

through sale of bonds. It is a ell knon fact 

that this mone cannot be recoered during 

this ear. Neither ou are going to get the 

mone of I.R.F.C. It is not because people 

hae no faith. As ou hae said all these 

bonds hae neer reached the common 

people. These bonds are taken b financial 

institutions and banks and laterput on specu

latie actiities.

Banana is transported at concessional 

freight charges but eaten b rich people. 

The rail fare is paid b the poorest of the poor 

people ho trael b train sitting on its roof. 

After paing fare for second class if he does 

not get space in the train he traels on the 

roof of the train if this mone is spent 

proiding fruit chicken to rich people it is not 

a justice. So ou please do not add the 

amount of Social cost in the balancesheet 

of the raila. This should be proided from 

the general budget of the Goernment. This 

is done in all the countries of the orld. Wh 

do ou fear about it and h a discussion on 

it is made under compulsion. The poorest of 

the poor in the countr ould proide sub

sid to decorate the table of rich people and 

to arrange milk and butter for them at cheap 

rates. When the Goernment implements 

builtinsubsid it is the poor ho subsidies. 

As a matter of fact the Goernment should 

gie subsid from its on Budget as it has 

been done in German and other countries 

in Europe.

It is said that our raila is earning 

profit. I can gie ou the figures of the 

amount of profit for the current ear. After 

giing interest to the Goernment ithout

Toda bank and financial institutions 

are facing the problem of liuidation. So ou 

are not going to get the desired profit. If ou 

substract the amount of Rs.  crore and 

Rs.  crore hich ou hae got from the 

Goernment as budgetar support ou are 

earning a profit of Rs. to . thousand 

crore. So far a decision has been taken to 

raise a profit of Rs.  crore. B doing so 

the Goernment has shirked its responsibil

it. This is the reason h ou are reuired 

to collect this Rs.  crore from the com

mon people. Mr. Minster ou hae cor

rected our speech of last ear ou had said 

last ear that the catering department ould 

be priatised. The ear ou said that this 

idea has been abandoned. We ould con

tinue ith the earlier practice of haing the 

departmental catering and tr to to proide 

better food to people. I hoe a fear in * m 

mind that the raila budget support has 

graduall been decreasing for the last  

ears. Is ft not theter conspirac of the 

International Monetar Fund hich is tring 

to stop budget an support to railas com

pletel in coming  ears. If the budgetar 

support is stopped once and Raila is 

asked to deelop itself b its on funds then 

it iH not be priatised. The hon. Raila
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Minister perhaps does not kno that deci

sions are taken at seeral places. Some 

decisions are taken in Washington and imple

mented here. So the hon. Minister perhaps 

does not kno about it. Certain people think 

that raila is a large concern and it cannot 

be priatised. Forthis I can sa that in Indian 

raila as introduced b priate people 

and then the English people constructed it. 

Toda the same thing ma taken place 

again as there is a maximum that The heel 

has rolled a full circle.

It ill be dangerous if after completing 

a full circle raila slol becomes a priate 

structure. So toda I ould like to hae a 

clear assurance from the hon. Minister that 

Indian rail a ill remain a public 

organisation and it ill not be priatised. No 

pressure from World Bank and International 

Monetar Fund ill be put on it. I ould like 

to hear this from him.

I ould not support our budget for one 

more reason and that is the sstem of 

deelopment. I do not agree to our ies. 

When ou took up the ork of gauge coner

sion last ear in hand I had protested against 

it both pnatei as ell s in public. I ill not 

relate ou all the reasons but the main 

reason is that raila is a Goernment 

industr  it should not be seen b the

singular  aspect  of  improement 

modernisation and computerisation. Under 

the present situation raila could be an 

important section for generating additional 

emploment. ou hae no other poerful 

measures except this ft ould hae been in 

better had ou started the ork of laing of 

 k.m. ne raila line. B taking up 

guage conersion ou ant to sho that ou 

are doing a big ork and ou are firm on our 

decision. B constructing  k.m. ne 

raila line ou can generate  lakh emplo

ments in the countr.

I ould like to urgeeen toda todecide  * 

in faour of the construction of  kms of 

ne rail track each ear. It should be kept 

in mind that unemploed suffer the most 

hether it be the Bomba roots or tension in 

an part of the countr for hateer reasons 

and then it ill be proper to talk of secularism 

and non secularism. If e do not take note 

of the realit and simpl get entangled in the 

game of one upmanship then problems ill 

be er difficult to identit.

. hrs

MR. DEPUT SPEAKER in the Chair]

Wh are ou sh of laing don  

kms of rail track each ear hen on the 

other hand Britishers during their rule each 

ear used to construct .  kms of rail 

track. This is being reiterated time and 

again but I do not understand the bottle

necks in this task I fail to understand h 

laing don of ne rail tracks is not being 

considered prudent in India hile the U.S. 

President Mr. Bill Clifnton dunng the com

passing promised construction of ne rail 

tracks for generating emploment to bolster 

the countries econom. The U.S. President 

Mr. Bill Clifnton of the orlds most 

modernised countr dunng the election 

compaign promised generation of emplo

ment aenues through construction of ne 

rail tracks to tackle the problem of unem

ploment. Funds could hae been dierted 

to that. This ear a sum of Rs.  crores 

has been allocated in the Rail Budget for 

construction of ne rail lines. Hoeer this 

allocation has been made for gauge coner

sion. Had the scheme for  kms of ne 

rail tracks been finalised b clubbing funds 

or b reallocating funds it ould  hae 

generated . million jobs in the count 

Directl onl .  mjobs ill be generated
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inthe countr indirectl innumerable other 

jobs ill be generated. I am not submitting 

all this on m on but on the basis of the data 

collected b Federation of Indian Chamber 

of Commerce and Industr. Therefore an 

infrastructural ork indirectl generates  

other jobs. ou hae got the opportunit to 

sole unemploment problem in the coun

tr. Therefore submit to ou to ponder 

oer on this because the declared policies 

ill not generate jobs in the countr.

Noadas a thinking in faour of the 

conersion of metro gauge into broad guage 

is gaining ground in the countr. This de

mand has been put forth b seeral bon. 

Member in the House. Demands for proid

ing halt on superfast trains near the natie 

illages are being made in the House. Strikes 

and other means ere resorted to demand 

halt on superfast trains. Demand for con

ersion of metregauge into broad guage are 

made in the House on the premisee that 

metre gauge is useless. This is the report of 

the Goernment.  I do not kno b hat 

nomen clature it is knon. Annual Report or 

hateer it ma be. Please go through page 

 of the report toda in the morning. A 

mention of aerage speed of goods trains 

has been made in the report. There is no 

point in discussing the scheme as it is uite 

an  old one.  Aerage speed on diesel 

broadguage is  kms per hour on mort

gage .. and on electric broadguage is 

 kms and on metrgnage it is  kms per 

hour. There is just the difference of one or 

to kms per hour in the South as Shri Mam 

Shankar Aiar mentioned.  Had anone 

raised the issue of conersion of metre 

gauge in South India. Did anone talk of 

launching agitations and lodging other forms 

of protests to demand conersion of 

metregnage line into broad gauge in South 

India.  Nobod is complaining about 

meterguage  lines beteen Madras * 

Tiruchirapalli. Tanjaour and Madurai.

SHRI C.K. JAFFER SHARIEF  Wher

eer there is metre gauge rail track indus

trial deelopment has not taken place. In

dustrial deelopment also generates em

ploment.

SHRI GEORGE FERANDES  At this 

time I do not ant to discuss on this point. 

Hoeer once upon a time Tamil Nadu as 

ranked third in India as far as industrial 

deelopment is concerned. Whereer broad 

gauge existed industrial deelopment did 

not take place. Most of Bihar is connected 

b broad guage but no industrial deelop

ment did take place there.

English]

SHRI MANI SHANKAR AI AR 

Mailaduturai] I as not talking about the 

speed of moement from m constituenc. 

I as talking about the carring capacit of 

the Railas hich is astl increased ith 

the broad gauge as compared to narro 

gauge.

Translation]

SHRI GEORGE FERNANDES  Mr.

Deput Speaker Sir I am not refuting hat 

all has been stated in the House. It is before 

all of us to see. In the broad gauge more 

persons can be accommodated. Hoeer 

this is not the bone of contention. The main 

issue before the countr is the proper 
Utilisation of funds for deelopment pur

poses in India as e are short of funds. I 

ould like to submit that these aailable 

funds could be utilised for contstraction of 

oroad gauge rail lines after pacifing the 

outh of the countr. We are prepared to 

accept that there should be umgauge ss

tem in the countr. Hoeer in the interen

ing period limited funds should be utilised for 

generating jobs in the countr. Maximum 

ne rail lines be constructed in the countr

SAKA) Rls.)   and Suppt. 
Dem for Grants Rls.). 
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especiall in the backard regions and har 

eer absolutel necessar metre gauge be 

conerted into broad gauge. Hoeer I am 

sorr to sa that the hon. Minister is not 

propertied to accept m suggestion.

Sir. I ould also like to dell on to 

more points. An hon. Member of B.J.P. 

raised the issue of earthen tumblers during 

his speech. In trains paper cum plastic cups 

are being idel used. These used to cost 

 paisa three ears back. These earthen 

tumblers costing  paisa need be 

used for sering tea curd milk etc. b the 

Railas both in trains and at stations 

ithout inesting a single pemn Serices 

of the World Bank or an other Bank need 

not be necessar for generating jobs. Pot

ters are there to do the job. In the face of 

unemploment  one lakh jobs could be 

created dail through these steps.

Sir I ould tike to dell on the plight of 

eaers. Raila proceids uniforms to its 

emploees and also uses cloth for uphol

ster and linen for guest houses and on 

trains too. I do not kno railas purchases 

cloth orth ho man crores of rupees each 

ear Earlier Khadi uniforms used to be 

supplied b the railas but in the face of 

the agitation launched b the emploees 

this as discontinued as Khadi as being 

considered belo dignit. Later on cotton 

uniforms ere supplied but this as also 

not considered appropriate.  Then man 

made fibre doth uniforms ere demanded 

as it drapes ell on bod. The orkers are 

unaare of the plight of one crore eaers 

in the countr and if the Goernment De

partments do not think about them then ho 

else ill think about these eaers. Bit MHIs 

insert gloss adertisements of their cloth 

on Teleision to promote sales but ho ill 

adertise khadi doth. It has been seen that

een in U .S. A. Japan and other industrialised 

countries no orker is prepared to ear man 

made fibre cloth. Onl after agitations hen 

orkers are supplied Tericot uniforms in 

India the start complaining about aderse 

effect on health because of nonopresence 

of air gaps hich preents dring of seat. 

Though WHO and ILO documents mention 

man things et nobod cares for them 

because of the adertisement propaganda 

to promote sale of latest ariet of doths. 

Hoeer if khandi and cotton uniforms 

could not be proided to the emploees b 

the railas for arious reasons such as 

inabilit of raila officers to conince the 

emploees about aderse effects on health 

then atleast man made fibre cloth uniforms 

could be supplied to the raila emploees.

Mr. Deput Speaker Sir ou ill not be 

able to differentiate beteen a handloom 

product and a mill product. ou ill not be 

able to make out as to hich mill hae 

produced it and hackind of am has been 

used. So e are much orried oer the fact 

that the priorities of the Goernment hae 

not been orked out in consonance ith the 

problems being faced b the countr. I 

therefore just cannot support this Budget.

Mr. Deput Speaker Sir. there is one 

more uestion related to the emploees i 

ould like to sa one thing to the hon.. 

Minister of Railas that it is the polic or the 

philosoph of the Raila Department to 

keep the orkers diided. I hae a ritten 

proof in this regard. The administratie 

dass in the Raila are preoccupied ith 

the thought that orkers should be kept 

being diided b creating a disputre among 

themseles and then and then onl the ill 

be able to run the hole affair propert. The 

Goernment Is first reuired to change this 

polic. Labours agitation is the prated of of 
democrac in the orld. Whereer and 

heneer the dictatorial trend had emerged
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in the orked it is the labours agitation that 

fights it. If this agitation is suppressed or 

corrupted b engineering internal fighting 

through deceitful means then it ould tanta

mount to a great loss. I ould therefore like 

to submit that the Goernment should bring 

about a change to its polic.

Similarl a polic should be framed in 

regard to the organisations in the Raila 

department. The draft that e prepared 

regarding that polic is alread kept there 

hich could not be enforced. The goern

ment should frame a polic so that onl the 

recognised organisations can function in the 

Raila. It is difficult to sa as to hich 

organisation the labourers should recognise. 

The Goernment should itself make a de

partment to ascertain the facts in this re

gard. The organisations that hae come into 

being ii arious departments ma all be 

intimated that the sstem of departmentise 

organiations ill not ork. The photogra

phers hae a different union. At present 

there are  unions orking under Rail

as. Onl  persons can make a union. 

The Goernment should make it clear that 

there ill be no more departmentise 

unions. Rather there ill be one union  an 

industrial union. There ill be no categor 

ise union. The tendenc of alloing a 

street fight for getting recognition of the 

union should come to an end.

Mr. Deput Speaker. Sir regarding 

R.P.F. I ould like to sa that justice has not 

been done to them so far.  The issue of 

forming union in the R.P.F. is not an ordinar 

issue. It is a atch and atered department. 

The hae guns ith them et the do not 

hae the poers as are enjoed b the 

police.  The cannot arrest an person. 

When the police can form associations then 

h not the R.P.F. The hae been pro

ided ith guns to protect Railas propert 

and the Goernment has depried them of

all poers b declaring them paramilitar 

foce. The Goernment need to rectif this 

soon.

. SHRI C.K. JAFFER SHARIEF These 

das e are using them for maintaining lo 

and order situations e are using them as 

arm e are uslasting them in Punjab das 

the ere deploed for tackling the situation 

born out of Aodha issue.

SHRI GEORGE FERNANDES  Mr. 

Deput Speaker Sir after independence 

the Goernment has on man occasions 

used een the Rashtria Sam Seak 

Sangh RSS] to maintain la and order in 

this metropolitan cit. It has been used to 

control traffic on the roads. The serice of 

the organisation has been sought on other 

places also for different purposes. It does 

not mean that the should be depried of 

their rights it is not proper e .tonnot 

accept it. We ant justice in this regard and 

e hope that justice ill be meted out to 

them.

I ould like to sa to more things 

about the labourers. The first is regarding 

ictimsation. There as some order issued 

in faour of  retrenched orkers. The 

Goernment has to sort out this problem an 

ho. It does not stand to m reasoning as to 

h the career of the orkers should be 

spoiled for the reasons that the ent on 

strike. The higher officers in railas do all 

sort of cirmes but none of thes are remoed 

from serice ill the poor be kicked out 

Will there be different rules tor different 

persons Een the militants ho fight against 

our militar and kill thousands of them are 

also called for a dialogue. The are gien 

share in poer.The are also gien special 

priileges. Well the labourers ie might 

be rong but is the ie of armeamilitants 

right
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The Goernment do not he sitate in 

haing negotiations ith them but the poor 

must suffer. ou ma do it to some extent. 

But e should realise that the anger for 

manifestation in the form of terrorism in 

different shapes. We hae actuall closed 

the door for soling the human problem m a 

decent manner keeping the dignit of hu

manit intact. I ould especiall like to drie 

this point home to the mind of Jaffer Sharief 

saheb and I kno hat kind of mind and 

heart he possesses. I am not appreciating 

his irtues. M acuientance ith him is not 

ne. We ma hae political differences but 

I kno him and that is h I hae expecta

tions from him. When he is not able to ork 

out things ho can I then support his 

Budget. That is h I am not in a position to 

support the Budget although I ant to sup

port it. There is one issue related to Konkan 

Raila. It is a serious matter  Our col

league Shri Sirkant Jena had raised the 

issue of Orissa.  When Konkan Raila 

Corporation as set up in order to construct 

Konkan raila  it as not confined to 

Konkan alone. Rather as per the plan the 

State Goernment had also  to proide 

euit. Their participation as also sought 

along ith the euit to be gien b the 

Central Goernment As per the hole plan 

the Goernments of Orissa and Wet Ben

gal ere to proide euit amount so that a 

similar scheme could be initiated in the 

eastern areas also. Some progress as 

made in this regard. Joti Babu had decided 

to proide funds for this purpose in the 

budget but I do not remember that Shri Biju 

Patnaak could actuall allocate ten or tent 

crore rupees in the state budget. But proi

sion of tent or fift crore rupees as made 

m the budget folloing the announcement in 

this regard. Similarl it as also decided to

do It in the South India. I held talks ith the 

hon. Chief Ministers of Tamil Nadu and 

Karnataka.  The Chief Minister of Tamil 

Nadu further held talks ith the Chief Sec

retar and the other authorities and finalised 

this scheme. The Chief Minister of Karnataka 

had some troubles regarding making proi

sion of funds. Since at) other states ere 

accepting the scheme. So he also came 

forard to consider this. I had talks ith the 

hon. Chief Ministers of Gujarat and Rajasthan 

and both of them agreed to execute this 

plan. The plan as to ensure the deelop

ment of the hole of Rajasthan Gujarat and 

not of them agreed to execute this plan. The 

plan as to ensure the deelopment of the 

shole of Rajasthan Guarat and Onssa 

through the said corporation and that is h 

this expenment as not kept confined to 

Konkan alone. I can sa it ith full authen

ticit that the pace of deelopment ould be 

slo if e totall depend upon budgetar 

allocation. I am afraid.... Interruptions)

SHRI C K. JAFFER SHREF The deci

sion of our Goernment ts there and the 

plan of the expansion of Konkan Raila is 

also there but there is no mention of other 

things at all Interruptions)

SHRI GEORGE FERNANDES What 

ou are saing is nght The Planning Com

mission as initiall not read to clear this 

plan.  No it is the responsibilit of the 

Minister of R ailas to oercome the hurdles 

posed b the Planning Commission. The 

Konkan Raila Corporation ould not hae 

come into existence had the suggestions of 

the Planning Commission been folloed. I 

kno that the Commission ould not hae 

alloed the formation of the Konkan Rail

a Corporation and the reasons thereof 

are not orth mentioning here... Interrup

tions) No ou nae got to do it What I fear 

ts tnat e are graduall heading toards the 

priatisation of Raila but e are deter
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mined to check tt  Interruptions) So hat 

is reuired is to reamp the structure of the 

Raila in regard to its polic of deelop

ment That change is likel top come onl 

hen the people of that area ill inole 

themseles In the deelopment ork Mone 

ill also flo in hen the peopl* nof 

themseles in the deelopment ork and 

that a the State Goernments ill take 

more interest in this matter Subseuentl 

the ork of the Goernment ould become 

cctster and polic in this regard ma be 

prepared for each Raila I ould not like 

to refer to each and eer scheme and each 

and eer Raila Through ou I ould 

hoeer like to submit the hon Minister of 

Railas that he should reconsider this 

issue afresh as to hich State Goernments 

can be inoled in this ork to make a 

progress in this regard

I am happ that the Goernment has 

proided Rs  crore during current ear for 

the ork on Chattauni Bangha raila bndge 

The total estimated cost as hoeer 

Rs  crore  Funds likel to be receied 

from the t o states has been delaed

SHRI C K JAFFER SHARIEF Funds 

hae not come

SHRI GEORGE FERNANDES Funds 

must be preceded b them but the Central 

Goernment is reuired to remind the State 

Goernments i n this regard We are here 

to cooperate the Goernment e ill ex

tend our best cooperation The Ministr of 

Water Resources as also to proide some 

financial assistance for this ork but there 

is deia on their part as ell  The result 

might be that the bndge ma be constructed 

but no road ill be constructed As per the 

plan the road bndge of the rail as aios to be 

constructed I am sorr that there has been 

so mich negligence in tnis matter on the part 

of the Ministr of Water Resources and the

to State Goernments that it should not be 

tolerated I ould like to submit to the hon 

Minister of Railas that he should take 

concrete staps and e are here to support 

him in holding talks ith the persons outside 

It is not fair on the part of the Goernment to 

ignore the demand of the people Too much 

reference is made in regard to Bihar The 

issue of Ganga bndge is also er important

Other schemes tor finance can be for

mulated and it should be formulated ou 

can think oer it ou can discuss this ith 

the people of Bihar and other people but it 

should be gien priorit in the list of agenda 

because there is no reuired deelopment 

in Bihar  There is no link beteen North 

Bthar and Souh Bihar hile there is a great 

been of deelopment That is h the bndge 

is must there The people of Bihar are not 

getting an remarkable benefit from the 

existing Raila sstem in Bihar

I ould like to express m sorro re

garding the Konkan raila On the th of 

this month the Pnme Minister has inaugu

rated the  k m  MangloreOdipi rail

a track moreoer the construction ork 

beteen Dasgaon and Roha raila track is 

also complete and it ill also be inaugu

rated in a fe das I hae an anguish for the 

last so man das oer the incidents hap

pened in Goa Sime controers as raised 

hen Shn Dhananjaa Kumar as speak

ing in the morning Whateer he said has 

created some misunderstanding and it as 

rongl understood Propaganda as made 

that this raila alignment in Goa ould 

destro the cultural hentage hich is hun

dreds of ears old Churches ill loose their 

eustence hile no rail line had to be con

structed near an church Not onl the pro

paganda as made but it has also made the 

igorous church organisations actie aodm 

tnts a this matter as manipulated hich 

should not be happened so Interruptions)

SAKA) Rls )   and Suppl 
Dem for Grants Rls ). 
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ould not like to discuss the political aspects 

of this issue as I do not like to discuss the 

inner conflicts in Congress because I ould 

like to get constructed this Konkan raila 

and this train must start on nd October 

. It could hae started if the ork ould 

not hae been stopped. Here the uestion is 

about our mentalit. It is unmaterials hether 

e hae an emotional link ith this project or 

not. ou hae alread spent Rs.  

crore on this project. ou hae borrosed 

this moner from U.T.I. in the interest of  

per cent and from Indian Raila Finance 

Corporation on the interest hich perhaps 

ma er from  to  percent. Raila 

Minister has granted this mone generousl 

beond the limits of euit otherise this 

ork had been stopped much earlier. We 

hae to pa interest on it. The Raila has 

spent there about Rs.  crores and 

ith  rate of interest. The amount of 

interest accrues to Rs  crores in a ear 

hich means that Rs.  lakh of interest is 

accumulating there dail. The stoppage of 

ork for one da mean to put a loss of Rs.  

lakh per da on the corporation. This funn 

situation has been going on in the name of 

enironment. There not onl one but three 

reports on the project.

Toda I got an opportunit to read an 

article ritten b Madha Gadgil in Front

line* hich has stated

English]  

We ere part of a team of experts to 

carr out an enironment impact assess

ment of the Konkan Raila.

It further adds  The impact assess

ment. is conerted into a closeddoor pro

cess conducted b a cotertl of technical 

consultants.

And this Madha Gadgil is famous per

son of Indian Institute of Science Banga

lore. He is famous for man reasons. The 

hon. Minister knos it er ell as to h he 

is famous. Gadgil has sent a on the letter

head of the Institute stating that the had 

performed their responsibilit and the should 

get the pa ment of their outstanding dues 

and later on he rites that he  as part of 

the cotene ho producted a bogus reports. 

Ho these people could be trusted. We 

ould like to kno about it because the 

Indian Institute of Science is such an Insti

tute as runs on the basis of the grants gien 

b the Goernment of India.  Earlier the 

estimate as Rs.  thousand but later on it 

as proided Rs.  The letter had 

been issued under the signatures of Gadgil 

it sas that as per our conersation e hae 

taken the responsibilit to do this ork of 

assessing the enironmental impact of 

Konkan raila so e should be gien our 

fee for it. And no he rites that cotene has 

done the hole ork if cotene hich is 

under the department of Indian Institute of 

Science orks like that then ho ill trust 

onn it. If these people ork in this fashion 

and prepare irresponsible report after re

ceiing mone the ho ill beliee on such 

reports

English]

THE MINISTER OF STATE IN THE 

MINISTR OF SCIENCE AND TECHNOL

OG DEPARTMENT OF ELECTRONICS 

AND DEPARTMENT OF OCEAN DEVEL

OPMENT AND MINISTER OF STATE IN 

THE MINISTR OF PARLIAMENTAR 

AFFAIRS  SHRI   RANGARAJAN 

KUMARAMANGALAM) I think I should hae 

the honour of ishing ou Good Morning. 

The Sun has risen. I think.
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SHRI GEORGE FERNANDES We ill 

conclude it as per our desire. Mr. Deput 

Speaker Sir the mischief being plaed on 

Konkan raila should beistopped l reuest 

the Raila Minister to stop it.  As this 

uestion ma shake the total Konkan re

gion. If it happens it ill be dangerous for 

the hole of the countr.. Whateer has 

started in Goa H has taken the shape of 

HinduChristian issue.  Its results ill be 

highl dangerous. We hae alread created 

so man fronts like it. Was it necessar to 

open one more front it Goa Sir I am unable 

to understand as to h the Goernment is 

doing such things. Is it onl for some pett 

politics or for giing a seat onl or to Oer

come their internal estrangements It is 

material as to hat happens in Goa but 

hateer has happened in the entire Konkan 

region it can not be imgined. Mr. Deput 

Speaker. Sir. ou come from Karnataka. 

The farmers of our State from Manglore to 

Karaar. hae gien their land to the Go

ernment b saing that ou can gie mone 

for this later but please construct the raila 

line first. The people in the region Konkan 

from Bomba to Kunal and the border area 

of Goa are much generous.  The are 

generous in the sense that the are not 

prepared to think beond keeping their re 

gton all right.. But the issue of construction 

of Raila line in the region is much more 

important fomthem. as it as their dream 

for the last  ears the had ritten 

article* deliered speeches oer it. there 

are such stories in the region that the per

sons ho do not gie subscription to trade 

unions in Bomba on the pretext of not 

haing smalt of Rs.  hae gien their land 

four constructing raila line ithout taking 

the cash mone for their land. The deelop

ment of Konkan is linked ith it. it can be a 

dream for us but It is the future ot the people 

residing there. It Ratnagiri district ou ill

not finca single man beteen the age 

groups of  to  ears as the all hae 

gone to Bomba for lielihood there are left 

onl ladies children and old people. ou 

should not pla mischief ith them at the 

time of deelopment. I ill not sa anthing 

more. I hae alread said a lot of things 

outside the House. I ould not like to sa 

anthing more in the House as to ho the 

mone coming from foreign countnes for 

this purpose has been stopped. One ho 

ishes to make an enuir into it. can do it. 

and one ho ishes to fight ith us can do 

so. The Prime Minister goes to the countries 

onl from here he expects mone for the 

deelopment of the countr and he sas 

there itself not to send the mone for the 

sake of enironment. These are the things 

hich e hae faced because e do not 

ish that there should be an controers 

in respect of the construction.  Konkan 

raila. I reuest the Raila Minister and 

the Prime minister ho is not present here 

at the moment to get done the ork of 

Konkan raila and the should not create 

an hindrance in this ork. As regards that 

funds for this construction ork.. I ould like 

to tell the hone. Minister for Rail a that he 

should pa his attention toards that Ex

planator memorandum on the raila Bud

get. I am concluding. I kno that the hon. 

Minister is feeling sleep. Sir I ould like to 

dra the attention of the hon. Minister 

toards the to points mentioned in the 

Explanator Memorandum. It is not neces

sar for the hon. Minister to see it in person. 

There is the account of raila fund on page 

.There is a capital fund of Rs.  crore 

 lakh forthis ear an amount of Rs.  

crore and  lakh as depreciation resere 

fund is also shon here and some amount 

for some pett items like Raila Pension

Fund and Raila Deelopment Fund has 

also been shon. It means that a total sum

of Rs. crore is m saing i kno that the 

same mone is ith the Goernment as
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shon in the balance sheet on page  in the 

column of liabilities and Assets ou hae 

told that this fund is aailable ith the central 

Goernment and the Goernment does not 

pa an interest on it hile the Goernment 

is making use of this mone

I ould like to reuest that if there is an 

financial problem for the Konkan raila 

project e are prepared to coperate ith 

ou in all respect  Mr Deput Speaker 

through ou I ould reuest the Prime Min

ister and the Finance Minister that the bonds 

for Konkan raila corporation should be 

icued separatel for the common people If 

some institutions or Banks and speciall 

Cooperatie Banks are interested to pur

chase these bonds ou should gie these 

bonds to them for a small period in the 

present conditions in the form of S L R The 

Prime Minister has also gien a spot h in 

this regard in Roorkee

English]

I am prepared to bend the rules to see 

that the problem Is taken care of But pfeasc 

do not ask me to produce the funds But I am 

prepared to bend the rules 

Please bend the rules in sofar as the 

Konkan Raila Corporation bonds are con

cerned and in so far as the relate to the 

Cooperatie Panks from Mangalore *to 

Bomba on the konkan issue

{Translation]

If ou do it ou ill get the mone 

Instead of taking loan on  per cent of 

interest ou can borro mone from the 

Goernment on .  or  per cent of 

interest as the Goernment takes loan from 

ou ithout an interest  When e go to

market for selling or purchasing our bonds 

e gae to gie a discounting commission 

including the rate of interest paable on the 

loans It all accrues about  So ou can 

get loan on  per cent of interest for Konkan 

Raila project Although the Finance Min

ister has not ritten an here in h budget 

to deposit Rs  crore he has onl told 

here that ou plan is not for Rs  crore 

but it is orth Rs  crore and Rs  

crore is for Konkan Raila

So in todas context I ould like to 

reuest ou that ou should direct the Go

ernment to implement this scheme as this is 

the hopes and the aspirations of the people 

If necessar ou should persuade the Pnme 

Minister and the Raila Mimstci  What

eer role has been plaed b the Raila 

Minister in the Budget in the context of 

Konkan Raila is soul hurting so I rannot 

support our R jila Budget Mr Deput 

Speaker Sir I approbate the hon Minister 

for giing a ne direction to the raila 

deelopment b mtroducin ne schemes 

in arious fields of railas but in the light ot 

some apparent constraints  I oppose this 

rala budget

English

THE MINISTER OF STATE IN THE 

MINISTR OF SCEINCE AND TECHNOL

OG DEPARTMENT OF ELECTRONICS 

AND DEPARTMENT OF OCEAN DEVEL

OPMENT) AND THE MINISTER OF STATE 

IN THE MINISTR OF PARLIAMENTAR 

AFFAIRS  SHRI   RANGARAJAN 

LUMARAMANGALAM)  Mr  Deput 

Speaker Sir. at the outset firstl I ould like 

to thank tou for haing reall borne ith us 

dunng the last oer  hlurs of the debate 

that e had Aalso I ould like to thank the 

Members ho participated in the debate 

right through the night and those ho did not 

panciDated and attend the Holuse also as



ell as the Reports the Watch  Ward Staff 

and all the staff of the Lok Sabha Secreanat 

and the Press ho hae orked so far l take 

this opportunit to thank them I think this is 

a record hich the Lok Sabha has neer set 

sitting right through the right sitting nght up 

to the morning till the sun rises

Sir I ould like to infrom thgat e can 

hae the repl of the hon Raila Minister 

if possible immediatel after the uestion 

Hour We ill hae the repl and the oting 

I suggest tnat after that e can hae the 

ero Hour Beging the last orking da 

some of our Members ould like to raise 

some issues Also he has to send the Bill to 

the Raja Sabha The Appropriation Bill has 

to go to the Raia Sabha Leaing that aside 

also on top of it it ould be nice if the 

Members are gien a chance on the last da 

to oice their ies so that e can do it a little 

more freal I think the House ould agree 

to m prposal

At  Clock e ill take up the repl 

or tho Raila Budget and then go ahead

 Rl Budget CHAITRA  
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I ish to express m regrets is there is an  

inconemece I am sure there nas been 

man inconeniences to hich e all hae 

been put through

THE MINISTER OF RAILWAS SHRI 

f K JAFFER SHARIEF) The House as 

reall benefited

SHRI RAM NAIK Bomba North) ou 

declare first holida for the staff

Interruptions)

MR DEPUT SPEAKER The discus 

sion on the Raila Budget is oer no The 

repl illl be taken up toda at  o clock 

No the House stands adjourned to 

meet again at  o clock

  hrs

The Lok Sabha thenadjoume * *  
of the Clock on Wednesda M tt 
 Chaitra   Saka)

SAKA) Rls)    and Suppl 
Dem for Grants Rls) 

Pnnted at S Naraan Sons Delhi  




